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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index separated frqrn Name Index 
and printed in the following order: Part I-SUBJECT INDEX; Part II-NAME INDEX. 
At the end of every entry, the Debate Number is given kt numerical and Volume Number 
is given in Roman numerals followed by the date of the Debates in parenthesis and 
column number or numbers, as the case may be is given immediately after that printed 
as (Deb. 3, Vol. XXXVII, 04-12-2003) Col. 154-156. 

All the Bills are alphabetically arranged under the main heading "BiII(s)". The 
stages of the Bills are given at the end of title in form of Int., Consid., Consid. ind Pass 
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT. 

Each keyword is reflective of the subject matter it pertains to, for example, a matter 
pertaining to Agriculture may be found under the heading Agriculture besides the 
appropriate head. Similarly matter related to all types of diseases is put under the 
heading Disease and matter related to Health Care. under heading Health Care. 

The names of Institutions, Programmes, Schemes are put under the heading of the 
name of such institution, Scheme, Programmes. . 

The matter pertaining to Committees are put under the heading Committee(s), Port 
under Ports, Airport under Airports, Airline under Airlines, River under Rivers. . 

The Committee report stages are reflected at the end of title by the word Presented, 
Laid. . 

The Matters Under Rule 377 are shown as (MUR 317) and Discussion Under Rule 
193 as (OUR 193). 

Information pertaining to Railways has been indexed under the various main headings 
commencing with the word Railways e.g. "RailW1lY Lines", "Railway Trains" etc. 

Information regarding various States in India and the various foreign countries has 
been Indexed under their respective names. 

A list of abbreviations used in the Index is given below: 

A.M. 
e.A. 

Int. 
Consid. & Pass 
OUR 193 
MUR377 
PLT 
Res. 
Sub. 
St. 

(iii) 

Adjournment Motion 
Calling Attention to Matter of Ul'lent 
Public lmportance 
Introduction Stage of Bill 
Consideration & Adoption StIIp of a Bill 
Discussion Under Rule 193 
Matter Under Rule 377 
Papers Laid on the Table 
Resolution 
Submission by Member 
Statement 
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TO 

LOK SABHADEBATES 
(JOURTEENnISERIES) 

VOWMES XXVDITO XXIX 

Augwt 10, 2007 10 Seplember 10,2007 

Sravana 19, 1929 (Salca) 10 Bhadra 19,1929(Salca) 

ELEVENTH SESSION OFllIE FOUIITEENTij LOK SABHA 

PART. I 
SUBJECT INDEX 

Accelerated Irrlcation Benefit Aeeldent(.) 
Procnmme 

Relaxation in Rules of AIBP 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 382-83 

Aecelented Power Development and 
Reforms Proanmme 

APDRP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.S4 

APDRP 
(Deb. 13, Vol. XXIX, 31-08-2007) 
<;:01.230-3 ] 

Performance under APDRP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 199-203 

Accelerated Urban Water Supply 
Procnmme 

Accelerated Urban Water Supply 
Programme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 242 

Delay in AUWSP Schemes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 44-45 

Increae in Populations for AUWSP 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 264-65 

Accidents and Deaths at Work-Place 
(Deb. 2, Vol. XXVIII, ] 3-08-2007) 
Col. 105-16 

Accidents on Delhi-Gurgaon NH-8 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 511-12 

Explosions/Accidents in Maharashtra 
Electrosmelt Limited 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 251-52 

Incidents of Fire in Running Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 53-54 

Loss of lives in road mishap near 
Rajsamand District of Rajathan and 
due to collapse of girder ofa bridge in 
Hyderabad 
(Deb. 17, ~1. XXIX, 10-09-2007) Col. 1 

Rise in Road Accidents 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 442-50 

Road Accidents in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 477-79 
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Acto.ntlnl SY'tem 
Accrual Accounting System 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 99-100 

Act(l) 
Agriculture Produce (Grad ing and 

Marketin&)Act, 1937 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 411-20 

Assistance for Translation of Central Acts 
in Malayalam . 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 100-01 

Bio-Diversity Act 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 455-S6 

Central Acts on NET 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 329 

Amendment in Atomic Energy Act, 1962 Changes in Wealth Tax Act 
(Deb. II, Vol. XXIX, 29-08-2007) (Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 10-1 S Col. 13S-36 

Amendment in Indian Forest Act, 1927 
(Deb. I, Vol. XXVIII, 22-01-2007) 
CoI.S77-78 

Amendment in Information Technology 
Act, 2000 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 29-30 

Amendment in Mel Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 734 

Amendment in Merchant Shipping Act, 
1908 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 457-58 

Amendment in Mines Act, 1952 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 17 

Amendment in the Representation of 
People Act 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. IS4-55 

Amendment to Income Tax Act 
(Deb. 5, Vol. XXVIII, 17-08·2007) 
Col. 297-98 

Amendment to PWD Act, 199' 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 327 

Amendment to Wakf Act, 1995 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 177-" 

Dowry Prohibition Act and Domestic 
Violence Act, 2006 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 208-14 

Election Cases pending under R.P. Act 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 109-12 

Export frauds under PMLA 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 115-16 

Extension of Delhi Laws (Special 
Provisions) Act, 2006 
(Deb. 5, Vol. XXVIII, 17·08-2007) 
Col. 217-11 

Foreign Contribution Regulation Act 
(Deb. 7, Vol. XXVIII, 21·01·2007) 
Col. 405 

Foreign Trade Act 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 152·54 

Forest Rights Act 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 373-74 

Immoral Traffic (Prevention) Act, 1956 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 374-75 

Impact of Forest Conservation Act on the 
Tribals 
(Deb. I r, Vol. XXIX, 29-01-2007) 
CoI.I~7 
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Implementation of Consumer Protection 
Act, 1986 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 125-26 

Implementation ofDrup and Cosmetics 
Act 
(Deb. I, Vol. XXVIII, 22..()8-2007) 
Col. 109-10 

Implementation ofPNDT Act 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 594-95 

Inclusion of Conan Seeds in ECA 
(Deb. 14, 'vol. XXIX, 05-09-2007) 
Col. 352-53 

Lawyers under the Ambit of Consumer 
Protection Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 171-72 

New Companies Act 
(Deb. S, Vol. XXVIII, 17-01-2007) 
CoI.1I1-12 

New Employment Act 
(D~b. II, Vol. XXIX, 29-08-2007) 
Col. 216 

Prevention of Food Adulteration Act 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 111-14 

Publicity ofRTI Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 499-500 

Repealing of Armed Forces S .... cial 
Powers Act 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 277-78 

Revenue from MRTP Act 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 109 

Review of Employees State Insurance 
Act, 1941 
(Deb. II, Vol. XXIX,29-01-2007) 
Col. SO 

Status of National Rural Employment 
GUll'lllteeAct, 2005, (NREGA){St} 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 334-31 

Violation of Companies Act 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 213-14, 295-96 

Violation ofFERA Rules 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 99-100 

Violation of Post Office Act 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col.46-47 

Adjourn~atftfodoa 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29;.01-2007) 
Col. 769-71,m-l68 

Admlalstrative Rdo .... 
Increase In Retirement Age of kientists 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 157 

Retirement Age for Central Health Service 
Personnel 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 616-17 

Admlaistratlve Reforms Commission 
Recommendations of Administrative 

Reforms Commission 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 369-71 

Adulteration 
Adulteration in Petrol/Diesel 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 136-37 

Adve ....... t 
Misleading Advenisement 

(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 175-76 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. ) 0lo02 
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AtTorestation 
Amount Spent on Afforestation 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col 610-16 , 

Costal Afforestation Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 253-54 

Unscientiflc Afforestation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 594-95 

AI.hanlstin 
Conservation ofTemples in Pakistan and 

Afghanistan 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 10-11 

Taliban Insurgency 
(Deb. 8,. Vol. XXVIII, 22-08-2007) 
Col. 574 

Afria 
Trade with Africa 

Agricultural Information 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.23~-42 

Agricultural Marketing 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 293-94 

Agricultural Performance 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 149-50 

I Agricultural Policy 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 260-61 . 

Aaricultural Produce Marketing 
Committee 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 268-69 

Agricultural Production 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 227-28 

(Deb. 7, Vol. XXVIII, 21-08-2007) Agricultural Proposals 
Col. 277 (Deb. 14, Vol. XXIX, 05-09-2007) 

Agriculture Col. 253-51 
Agricultural Biotechnology 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 45 

Agricultural Credit Reforms for Farm 
Productivity 
(Deb. 14. Vol: XXIX, 05-09-2007) 
Col. 70-71 

Agricultural Crisis 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 232-33 

Agricultural Farms 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 142 

Agri~ultural Growth 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 231-33 

Agricultural Growth Rate 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 37-38 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 24344 

Agricultural Reforms 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 68·70 

Agricultural Research and Development 
(Deb. 2. Vol. XXVUI, 13-08-2007) 
Col. 391 

Agriculture Development Centre 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 34 

Agriculture Mission 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 139-40 

Agriculture Production 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 268-69 

Application of Space Technology in 
Agriculture 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 87-18 
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Arable Land 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Cot. 80-84 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 111-12 

Assistance to Agricultural Labourers in 
West Bengal 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 79-80' 

Assistance to Cooperative Societies 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 305-10 

Attack of Locusts 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Coi. 104'()S 

Calculation of Maximum Retail Price 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 182-83 

Charging of Higher Rate of Interest 
(Deb. I, Vol. XXV Ill, 10-08-2007) 

. Co1.l16 .. 17 

Child Labour in Agriculture Sector 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 28-29 

Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-200'7) 
Col. 24547 

Contract Farming 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 196-97 

Contract Farming of Cotton 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 95-96 

Contractual Farming 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 98 

Control and Funding ofNCCT 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 14748 

Credit for Agriculture Sector 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoL 20) 

Crop Cutting Experiments 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 279-80 

Crop Insurance Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.3S1 

Crop Safety 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 275 

Cultivable L8I1d 
(Dtb. 6, Vol. XXVIII, 20-08-2007) 
Col. 43 

Cultivation of Sugarcane 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 246 

Decline in Rai Production 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 168-69 

Decline in Rice Production 
(Deb. 2, Vol. XXVIIl, 13-08-2007) 
Col. 250-56 

Degeneration of Agricultural Land into 
Ravines 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 27-32 

Developed Varieties of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2(J07) 
{",o1.117-18 

Development of Agricultural Research 
and Technology 
(Deb. 17, Vol. XXIX, 10-09-~007) . 
Col. 54-55 

Development of Agriculture 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col.30S..Q9 

Dhekia Production 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 276-77 

Disease in Cardamom Plants 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 96 
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Employment in Aariculture 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 160 

Establishment Cost of AICL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL l02003 

Impact of Climatic Chanp 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 313-14 

Impact of Pesticides on Farmen and 
A.,.icultural Workon 
(Deb. 6, Vol. XXVIII, 20.08-2007) 
Col. 97-91 

Experiments in Agro Research Institutes 
(Deb. 2, Vol. XXVIII, 13-08-2007) Implementation oflSOPOM 
Col. 341-50 (Deb. 2, Vol. XXVIII, 13-08-2007) 

CoL 229-32 
Export of Aaricultural Products 

(Deb. 3, Vol. XXVIII, 14-01-2007) Import of Agricultural Products 
CoI.2~7 (Deb. 3, Vol. XXVIII, 14-01-2007) 

Col. 100-01 
Farmers Participatory Action Research 

Programme 
(Deb. (7, Vol. XXIX, 10-09-2007) 
Col. 153-54 

Farming System 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 104 

Fodder Banks 
(Deb. 11, V91. XXIX, 29-01-2007) 
Co1.3~7 

Funds for Agricultural Research 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 266 

Garlic Cultivation 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 160 

Genetic Engineering Tests 

Improved Varieties of various Crops 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 66-67 

Improved Variety of Paddy 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 423-26 

Improvement in Coconut Gardens 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 98-99 

Increase in the Import of Agricultural 
Products 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
('01.233-38 

Increase in the Per Hectare Yield of 
various Crops 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 121-29 

(Deb. 2, Vol. XXVIII, 13-01-2007) Indo-US Agri-Knowledge Initiatives 
Col. 142~3 (Deb. 11, Vol. XXIX, 29-08-2007) 

Genetically Modified Food Crops Col. 356-57 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 438·39 
(Deb. 17; Vol. XXIX, 10-09-2'007) 
Col. 94-95 

Genetically Modified Organisms 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 151-52 

Households under Debt 
(Deb. II, Vol. XXIX, 29~08-2007) 
Col. 175-71 

Insurance Coverage to Agricultural 
Labourers 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 68-70 

Integrated Nutrient Management System 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 143 

Interesf Rates for Agricultural Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.43~7 
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Investment in Agriculture 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 293-94 
(Deb. II. Vol. XXIX, 29-01-2007) 
Col. 275-76 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 190-91 

Jhum Cultivation 
(Deb. II, Vol. XXIX. 29-01-2007) 
Col. 132-33 

KharifCrop Loan 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 211 

Loss of Kharif Crops due to Shortage of 
Fertilizers 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 43-44 

National A&riculturallnsurance Scheme 
(Deb. 2, Vol. XXVIII. 13-01-2007) 
CoL 104-05 

National Aaricultute Policy 
(Deb. 14, Vol. XXIX,.05-09-2007) 
CoI.315.a6 

National Commission for Fanners 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col 140-41 

National Policy for Agricultural Worken 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 140 

National Rainfed Area Authority 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 271-74 

NDC Meet on Agricultural Potential 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Losses to Crops due to Insects Col. 369-73 
(Deb. II, Vol. XXIX, 29-08-2007) NDC Meetilll on Agriculture Reforms 
Col. 324-27 (Deb. I, Vol. XXVIII, 22-01-2007) 

Macro Management Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 371-72 

Maize Cooperative Factories 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 219-22 

Marketing of Agriculture Produce 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 30-32 

Mixed Farming 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 226 

;.fSP of Millet 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoUI8 

Multi-State Agricultural Competitiveness 
Project 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.2S-28 

National Agricultural Development Fund 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.l 

CoI.501-G5 
Need to bring a comprehensive legislation 

providing social security and welfare 
programmes for the agricultural 
workers in the unorganised sector 
(MUR377) 
(Deb. IS, Vol. XXIX, 06·09-2007) 
Col. 276-77 

Need to release crop insurance Aues in 
favour of groundnut producers of 
Saurashtra (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 758-59 

New Technique for Crop Estimate 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 64 

Package for Increasing Agricultural 
Productivity 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 40-42 

Paddy Procurement Centres 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.ln-78 
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Patents on Margola, Basmati rice and 
Turmeric 
(Deb. 3, Vol. XXVIII, 14·01-2007) 
Col. 148-50 

Production ofKharifCrops 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 194-95 

Productivity of Crops 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 49-54 

Quality Planting in Hi-tech Nurseries 
(Deb. I, Vol. XXVIII, 22-08·2007) 
Col. 57 

Rate of Agricultural Products 
(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 259 

Rate ofInterest on Farm Loan 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 268-69 

Rehabilitation of Landless Agricultural 
Labourers 
(lJeb. 13, Vol. XXIX, 31-08-2007) 
C01.5S-56 

Rejuvenation of the Agricultural Sector 
(Beo. 2, Vol. XXVIII, 13·08·2007) 
('.01. t:?0-2! 

Removal of Cotton from Agricultural 
Commodities 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 244-45 

Remunerative Price for Agr:cultu~al 
Product" 
(Deb. 14, Vol. XXIX, 05-09-1007) 
Col. 47-49 

Return on Aariculturallnvestment 
(Deb. (4, Vol. XXIX, 05·09-2007) 
Co1.81-82 

Role of Women in Agriculture 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 274-75 

SaftTon Cultivation 
(Deb. 2, Vol. XXVIII, 13-01·2007) 
Co1.21i-82 

Save Grain Campaign 
(Deb. 2, Vol. XXVIII, 13-01·2007) 
Col. 217-89 

Scheme for Cuh Crops 
(Deb. 7, Vol. XXVIII, 21·08-2007) 
Col. 129·30 

Second Green Revolution 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 231-32. 

Seeds Trade 
(Deb. 17, Vol. XXIX. 10·09-2007) 
Col. 92-93 

Setting up of Alricultural Outlets at 
Rldlway Statio~ 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 131·32 

Setting up oi Infomlstion Centre 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 141 

Singl~ Market for Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 273-74 

Small FarmersAgri Business Consortium 
(Deb. 6, Vol. XXVlII, 20-08.2007) 
Col. 137-38 

Report ofSwaminathan Committee Special Agriculture and Village Industry 
(Deb. 2, Vol. XXVIII, 13·08·2007) Scheme 
Col. 85-92 (Deb. 17, Vol. XXIX, 10.09-2007) 

Research Laboratories for Agriculture I CoI.IOO~1 
Development Special Agriculture Development Model 
(Deb. 6, Vol. XXVIII, 20·08·2007) (Deb. 8, Vol. XXVIII, 22-08·2007) 
Col. 142-53 . Col. 486-87 
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Special Farm Zone 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 300 

State Specific Plan for Agriculture 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 159 

States Violating Field Trials ofGM Crops 
(Deb. II, Vol. xxtx, 29-08-2007) 
Col. 437 

.5trenathenina of Cooperative Societies 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.49-SI 

Working Group on Aariculture and Allied 
Sector 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 202-03 

Aariculture Economic Zone 
Agriculture Economic Zone 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 388-89 

Alriculture Export Zone 
Api Export Zone 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 102-10 

Subsidies to Agricultural Products Aa~I.d Runl Induatry(s) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 186-87 

Swbsidised Freight Rates in Aaricultural 
Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 39S-96 

Supply of Fake Seeds 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 10-28 

Support of State Extension Programme for 
Extension Refonns 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 61-65 

Task Force on Farm Sector 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 241-42 

Technology Mission 
(Deb. 14. Vol. XXIX, OS-09-2007) 
Col. S9-61 

Use of Fertile Land for SEZs 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 44 

Wagoa to Agricultural Labourers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.I64-6S 

Women Engaged in Agriculture 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. 314-16 

Development and Expansion of ACro 
Industries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 119-92 

. Promotion of Rural Industry Products 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 262-63 

Training to Farmers for Agro-based 
Industries 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.2SS-S7 

Training-cum-Project Development 
Centres 
(Deb. 14, Vol. XXIX, OS-09-2007) 
COl.3S0 

Agro Forestry 
Agro Forestry Projects 

(Delt. 6, Vol. XXVIII, 20-08-2007) 
Col. 239-48 

Encouragement of Agro Forestation and 
Orchards 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 203-14 

Aids and Gnnts 
Grant to Kamataka 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 247-48 
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:-Jon-receipt of Utilisation Certificates I Air India 
(Deb. 1, Vol. XXVI1l, 10-OS-2007) I Air India Tie-up with Star Alliance 
Col. 153-55 (Deb. 1 S. Vol. XXIX. 06-09-2007) 

Air Aecidcnfls) I Col. 125-26 
J\Ccidents of Helicopters European Hub by AI 

(Deb. 12, Vol. XXIX, 30-0S-2007) I (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 134-35 I Col. 165-66 

Aircraft Crashes II Expenses on Merger of Air India and 
(Deb, 2, Vol. XXVIII, 13-08-2007) Indian Airlines 
Col. 291-92 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Col. 252 
l'ltemational Cargo Service by Air India 

\Deb. 4. Voi. XXVHJ, 16-0S-2007) 

Compensation on Loss of Life in Flight 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 173 

I Col. 299-300 
Plane Accidents 

(Deb. 12, Vol. XXIX. 30-08-2007) I Introduction of New Aeroplanes 
Col. 56 (Deb. 4. Vol. XXVIII, 16-0S-2007) 

Col. 310-11 
>\irForce 
Ageing Fleet of IAF 

(Deb. 6, Vol. XXVIII, 20-oS-2007) 
Col. 44-45 

Air Force Bases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 143 

IAF Exercises 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 172 

IAf Pilots in OiviiAviation 
(Deb. 12. Vol. XXIX, 30-0S-2007) 
Col. 200 

Issues Pertaining to Employees of A' and 
IA 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 247-48 

Need to expedite the construction work 
and commissioning of Trivandrum 
International Airport Terminal-II and 
Air India's Aircraft Maintenance Unit 
at Thiruvananthapuram (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.337 

Operational Losses of IN AI 
(Deb. 12, Vol. XXIX, 30-08-2007) 
('01. iS8-59 

Induction of Akash Missile i Operations of Air India Express 
(Deb. 11, Vol. XXIX. 29-08-2007) I (Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.l84. I Col.271-72 

KalaikundaAir Force Base I Punctuality of AI Flights 
(Deb. 6, Vol. XXVIII, 20-08-2007) ',Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 249 i Col. 155 

Surveillance ofIndian Airspace Replacement of Old Aircraft 
(Deb. 11, Vol. XXIX, 29-08-2007) (Deb. 4, Vol. XXVIlI, 16-08-2007) 
Col J 9.5-96 Col. 3 J 6 

UplJl.uation ofIAF Airculft 
(Deb. 11, Vol. XXIX, 29-08-2007) I 
Col. 129 I 

Services of Air India 
(Deb, Il, Vol. XXIX, 30-08-2007) 
Col. 143-45 
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Air Servlc .. 
Additional Flights in Summer 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.391 

Air Service to Kuwait 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 286-87 

Air Services to Short Haul Routes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 236-37 

Ban on Indian Flights 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 394-9S 

Grounding of Spice Jet Jammu-Delhi 
Flight 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.215-16 

Helicopter Services in States 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 75-76 

IA Flights from Hyderabad 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 73-74 

Permission to Operate Russian Carriers 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 63-64 

Regular Air Service 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 301-02 

Aircraft(s) 
Aircraft Engine Overhaul Facilities 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 257 

Light Combat Helicopter 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL239 

Pilotless Aircraft Lakshya 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 376 

Procurement of Fighter Aircraft 
(Deb. 2, Vol. XXVIll, 13-08-2007) 
Col. 267 

Registration of Indian Planes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 176-77 

Use ofIAF Aircraft 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 201-02 

Alrliall 
Asrecment on Seat Adjustment beJWcen 

Airlines 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 240 

Allotment of Land on Lease to PriYBte 
Airlines 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col. 295 

Appointment of Foreign Nationals as 
Cabin Crew in Domestic Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 11 

Attrition of pilots from Public Sector 
Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 260 . 

Consequential Unemployment in Sahara 
Airlines Staff 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 119-20 

Domestic Air Service to Foreign Airline 
Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 284 

Flouting of Norms by Airlines 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 293 

Foreign Direct Investment (FDI) in 
Airlines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 303 

Formation of State Airlines for 
Maharashtra 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 18S.;s6 
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Functioning of Meraed Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 261 

Licences ty Regional Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 25-26 

Low Cost Airlines 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col.4S 

Mergers and Acquisitions Policy 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 169-70 

Norms and Incentives for Regional 
Airlines 
(Deb. ) 5, Vol. XXIX, 06-09-2007) 
Col. 83-84 

Operating Airlines in Non-Profitable 
Sectors 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col. 226-27 

Permission to Foreign Airlines 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 79-80 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 62 

Permission to Private Airlines to Fly on 
International Routes 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col.lr3 

Policy on.Merger and Acquisition of 
Private Airlines 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 144-45 

Refund on Cancellation ofTic:kets 
(Deb. 4, Vol. XXVDl, 16-01-2007) 
Col. 201 

Regional Airlines 
(Deb. 9, Vol. XXVIII, 23-01.2007) 
Col. 393-94 

Regulatory Authority for Private Airlines 
(Deb. 9, Vol XXVIII, 23-01-2007) 
Col. 325-26 

Strike by IA Staff 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 190-91 

Stringent Criteria for Private Airlines 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 139-40 

Violation of Safety Norms by Private 
Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.2S3-S4 

Airport Authority orIndta 
Passenaer Service Fee (PSF) 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 97-99 

AIrport(s) 
Airport at Baljek 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 78-79 

Airport at Devanahalli 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 367-68 

Airport at Greater Noida 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 146-47 

Airport at Navi Mumbai 
(Deb. 4, Vol. XXVIII, 16-08-2007) 

Railway~ Competition with Low Cost Col. 188-89 
A:rlines Airports in NE States 
(De". 4. Vol. XXVIII, 16-08-2007) (Deb. 4, Vol. XXVIII, 16-01-2007) 
COI.Z36-37 I Col. 122-23 

Refund of Fares by Airlinell Airports in Small Cities 
(Deb. 9, Vol. XXVIII, 23-08-2007) II (Deb. 4, Vol. xxvm. 16~08-2007) 
Col. 31~-86 Col. 164 
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Allotment of Shops at Airports 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
COI.2S4-SS 

Amravati Airport 
(Dt"b. IS, Vol. XXIX, 06-09-2007) 
Col. 99 

Animals on Runways 
(Deb. 15, Vol. XXIX; 06-09-2007) 
Col. 113-14 

Arrangements for Commonwealth 
Games-2010 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 13-14 

Aviation Facilities at Guwahati and Irnphal 
Airports 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 231 

Construction of New Airports 
(Deb. 9, Vol. XXVlIl, 23-OB-'2007) 
Col. 313-14 

Custom Clearances 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
CoI.S6 

Defence Lands for Gajraj and Cargo Hub 
Projects 
(Deb. 2, Vol. XXVIIl, 13-O8~2007) 
Col. 249 

Delegation of Powers to AERA 
(Deb. 9, Vol. XXVIIl, 23-0B-2007) 
Col. 327 

Development of Unprofitable Airports 
(Deb. 9, Vol. xxvm. 23-08-20(7) 
Col. 56-57 

Bangalore Airport Development of Unused Airports through 
(Deb. 9, Vol. XXVIII, 23-0B-2007) PPP 
CoI.2S9-60 I (Deb. 4, Vol. XXVIJI,16-0B-2007) 

, Col. 377-78 Collision of Vehicles at IGI Airport 
(Deb. 4, Vol. XXVIll, ) 6-08-2007) 
Col. 311-12 

Compensation to Land Owners 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 201-02 

Conditions at IGIAirport 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col.23B 

Construction of Airports by Private/ 
Forei&n Companies 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 21-25 

Construction of Greenfield Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 302 

Emergent Ambulance Service 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COl.16S 

Encroachment in Airport Areas 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 29-30 

Flight Operations to Salem Airport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.19S 

GondiaAirport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.2S4 

Guwahati Airport 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
CoI.I!,O-51 

Construction of Helipads by BRO 
(Deb. 6, Vol. XXVIII, 20-0B-20(7) HAL Airport 
Col 44 (Deb. 1 S, Vol. XXIX, 06-09-2007) 

. Col. 88-89 
Construction of International Airport at 

Hyderabad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 61-62 

Incidents of Theft at Airports 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 137 
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International Airport at Surat 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. III 

Kan,ra and Kullu Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 247 

Lavish Illumination in Secunderabad 
(Dcb. 9, Vol. XXVIII, 23-08-2007) 
Col. 247 

Medical Inspection Units 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 239-40 

Merchant Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 193 

Merchant Airports in Karnataka 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 201-02 

Mismanagement and Robbery at IGI 
Airport 
(Deb. 12, Vol. XXIX, 30-01-2007) 
COl.2S7 

Modernisation of Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 73-82 

Modernisation of Non-Metro Airports 
(Deb. I S, Vol. XXIX, 06-09-2001) 
Col. 50-51 

Name of Amritsar International Airport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 112 

Need to expedite the construction work 
and commissioning of Trivandrum 
International Airport Terminal-Ii and 
Air India's Aircraft Maintenance Unit 
at Thiruvananthapuram (MUR· 377) 
(Deb. 12, Vol. XXIX, 30-01·2007) 
Col. 337 

Need to introduce transit-flight at Ranchi 
Airport for the Haj Pilgrims of 
Jaharkhand (MUR 377) 
(Deb. II, Vo/. XXIX, 29-08-2007) 
Col. 179 

Need to set ·up an Airport in Ajmer, 
Rajasthan (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 562 

New Airport near Thane 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.lIS-16 

Non-availability of Space at Hydcrabad 
and New Delhi Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 389-90 

Privatisation of Airports 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 298 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 145-46 

Pune Airport 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 349-51 

Pune Airport Runway 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 173-74 

Rajkot Airport 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 236-37 

Runways of Airports 
(Deb. 4, Vol. XXVIII, 16-08~2007) 
Col. 293-94 

Security at Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 313-14 

Security Counter at Kolkata Airport 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col: I 96-97 

Separation of ATC from AAI 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 213 

Settin8 up of Airport Regulatory 
Authority 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 259 
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Setting up of Low-Cost Airports 
(Deb. 9, Vol. XXVllI, 23-0"-2007) 
Col. 296 

Surveillance Checks by DaCA 
(Deb. 4, Vol. XXVIlI. I b-08-2(07) 
Col.lSI 

Regulatory boara tor fM Chaoneis 
(Deb. 3, Vol. XXVlIJ, 14-08-20(7) 
Col. 107-12 

Transmission of Programmes in BQrder 
Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 33B-39 Technology for Security at Airports 

(Deb. 4, Vol. XXVIII, 16-08-2007) All India CouDcil for Technical 
Col. 325 Education 

Touts Menace at Airports 
(Deb. 4, Vol. XXVIII, 16··08-2007) 
Col. 395 

Upgradation of Airports to International 
Standards 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 235·36 ' 

I 

Cessation of Operation in India by CFA 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 138-39 

Allindi. Institute of M~dical Sciences 
Medical Research in AJIMS 

(Deb. II, Vol. XXIX. 29-08-2007) 
CoI.S91-92 

Utilisation of Infrastructure at Airport.. I Resid~nt Doctor~ strik.e at An Indi,a 
(Deb. 9. Vol. XXVIII, 23-0B-2007) I Institute of Medical SCiences (AllMS), 
Col. 69·70 New Delhi (St.) 

ViagAirport (Deb. 12, Vol. XXIX, 30-08-2007) 
(Deb. 15. Vol XXIX, Oti-OQ-2(07) I Co1.327-28 
Col. 110 I Thorat Committee Report 

Akashwanl (Deb. ll, Vol XXIX. 29-08-2007) 
Col. 610-1 J 

AIR and DDK in North East 
(Deb. 7, Vol. XXVIII, 21-08-2007) Allopathy 
Col. 37B-SO Integration of Traditional System of 

FM Channels for Students Medicine with Allopathy 
(Deb. 3, Vol. XXVIII. 14-08-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 24-30 Col. S67~8 

FM Stations in Tamil Nadu 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 26S-66 

Need to improve the transmission and 
relay facility of All India Radio and 
Doordarshan in Alwar Parliamentary 
Constituency. Rajasthan (MU R 377) 
(Deb. IS. Vol. XXIX. 06-09-2007) 
CoL2Tl 

Need to post adequate statT at All India 
Radio, Sellary, Kamataka to facilitate 
full coverage of the F.M. Channel in 
the district (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
CoLSI4-IS 

Andbra Pradesh 
Achievement Survey 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 366-68 

Allocation to Educational Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoL21S-54 

Andhra Pradesh under INNURM 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 313-14 

Attack on Member, Shri Janardhan Reddy, 
Former Chief Minister of Andhra 
Pradesh 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 292-93 
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Belum Caves in AP 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 245-46 

Construction of International Airport at 
Hyderabad 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 61-62 

Crude Oil in Krishna Godavari Basin 
(Deb. 12", Vol. XXIX, 30-08-2007) 
Col. 302-03 

Demand for Coal Blocks by Andhra 
Pradesh 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 126-27 

De,velopment of Budhist Stupa, AP 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 69 

Encroachment of Defence Lands 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 301 

Flood Relief 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 204 

Fonnation ofa National Coal Grid 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S71-72 

Gas Requirement of Andhra Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 291-93 

Gas Reserves in Cauvery Basin in AP 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 147 

High Court Bench at Vijayawada 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 201-02 

Housing Schemes in Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 286-87 

Hyderabad Metro Rail 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 318-19 

Inclusion of More Districts under NREOA 
in Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 119 

IT Exports from Andhra Pradesh 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 213-14 

Lavish Illumination in Sccunderabad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 247 

Loss of lives in road mishap near 
Rajsamand District of Rajasthan and 
due to collapse of girder ofa bridge in 
Hyderabad 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.I 

Loss of several lives and injuries to many 
In the bomb blasts that took place in 
Hyderabad on 25th AUJUst, 2007 
(Deb. II, Vol. XXIX, 29-08-2007) Col. 1 

Modernization ofNagarjuna Saaar Dam 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 321-22 

Need to expedite the construction of a 
bridge across river Godavari and join 
the missing link of N.H.-202 at 
Eturunagaram, Andhra Pradesh (MUR 
377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.664-6S 

Need to provide Central assistance upto 
50% of the cost to be incurred on the 
construction of Outer Ring Road 
Project at Hyderabad City, Andhra 
Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 657 

Need to provide stoppage ofaJl important 
express trains at Shad nagar Railway 
Siation in Mahboobnagar district, 
Andhra Pradesh (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
COI.S23-24 
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Need to stop mining activities in 
Vishakhapatnam district and setting up 
of refinery in Vizhianagaram district to 
safeguard the interests of tribal people 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 568 

Oil Refinery in Kakinada 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 171-72 

Orders of Secunderabad Cantonment 
Board 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 193 

Petro-Chemical Investment Region in 
Vishakhapatnam 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 188 

Polavaram Project 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 142-43 

Preservation of Cattle 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Co1.381-82 

Projects under CAPART in Andhra 
Pradesh 
(Deb. I. Vol. XXVIII. 10-08-2007) 
Col. 93-94 

Promotion of Culture of Andhra Pradesh 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 42-43 

Railway Line in Andhra Pradesh 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 126 

Railway Projects in Andhra Pradesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 

Col. 118-24 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 223 

Repair/Maintenance work on NH inA.P. 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 145-47 

Second Phase of MMTS for Hyderabad 
and Secunderabad 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 227-21 

Self-Help Groups in Andhra Pradesh 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 67-68 

Setting up of 11M in Andhra Pradesh 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 407 

Setting up of Krishna Godavari Gas 
Network Ltd. 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 111-12 

Survey of Monuments in Andhra Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 313 

Thousand Pillar Temple in Andhra 
Pradesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 146-47 

V1Z88 Airport 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. JJO 

Aapawadi 
Anganwadi Centres 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.~ 

(Deb. 7, Vol. XXVIII, 2J-08-2007) 
Col. 353-60 

Anganwadi Scheme 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 320-22 

Honorarium for Anganwadi Workers 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 493 

Meal through Anganwadi Project 
(Deb. 7, Vol. XXVIII, 2 J -01-2007) 
Col. 1 J5-16 

Shortage of Infrastructure in Anganwadi 
Centres 
(Deb. 3, Vol. XXVIII. 14-01-2007) 
Col. 32S-36 
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Animll Husbandry 
Centrally Sponsored Schemes for Animal 

Husbandry 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 199-202 

Genetic Upgradation of Cattle and 
Buffaloes 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.213-14 

Anlmlls 
Revamping of Animal Genetics and 

Breeding 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 228-3 I 

ADn Blc:hao Abhiyan 
Save Grain Campaign 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 287-B9 

AnDouncement by the Spelker 
Deletion of regional languages (except 

Tamil) from the destination boards in 
trains 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 753-S4 

Antarctica 
Setting up of New Research Centre in 

Antarctica 
(Oeb. 5, Vol. XXVIII, 11-08-2001) 
Col. 329-30 

Antyodaya Anna YoJanl 
OrainBanks 

(Deb. 14, Vol. XXIX, OS-09-2001) 
C01.41S-16 

Appointment 00 Compassionate Grouncll 
Employment on Compassionate Ground 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 691 

Anbllo Countrln 
Authentication of Certificates 

(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 254-59 

Archaeoloalcal Survey of Indll 
Allocation of Funds to ASl 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 182-83 

Autonomous Status to AS) 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 392 

Financial Crunch in ASI 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
C01.314-1S 

Preservation of Historical Sites in various 
Countries 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Co1.217-18 

ArchleololY 
Courses in Architectural Restoration 

(Deb. 9, Vol. XXVlII, 23-0B-2007) 
Col.3S1-52 

Arctic 
Indian Expedition to Arctic 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 32-34 

Arecanut 
Diseases in Arecanut Trees 

(Deb. 6, Vol. XXVIII, 20-0B-2007) 
CoI.1S4 

Fall in Prices of Arecanut 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.2S3 

Item. Under Antyodaya Anna Yojana 
(Deb. 14, Vol. XXIX, 05-09-2007) Al'lentlnl 
Col. 249 Re: Need to take action for the extradition 

Review of Antyodlya Anna Yojana 
(Deb. 14, Vol. XXIX, 05-09-2001) 
Col. 77-71 

of Mr. Ottavio Quattrocchi from 
Argentina 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 323-29 
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Armed Fortes 
Armed Forces Tribunal 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299 

Attrition ofPiJots from Armed Forces 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 99-100 

Espionage Cases in Armed Forces 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 308 

Expert Committees to Examine Military 
Situation in Jammu and Kashmir 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 280 

Facilities to Armed Forces Personnel 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 171-72 

Infiltration and Encounter between 
Armed Forces and Militants 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 156-57 

Physical F'itness of Armed Forces 
Personnel 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 238-39 

Representation of Armed Forces in Sixth 
Pay Commission . 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 273-74 

Salary and Facilities for Armed Forces 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 168-69 

Shortage of Officers in Armed Forces 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 17-24 

Stress Problem and Changes in 
Recruitment Rules 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 45-46 

Suicide Cases and Killing of Officers in 
Armed Force 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 262-65 

Arms Ind Ammunition 
Arms and Cartridges with the Customs 

Department 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 52-53 

Procurement of Guns 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 224-2S 

Poor Intake from Sainik Schools to NDA Procurement of Hi-Tech Weapons 
(Deb. 6, Vol. XXVIII, 20-08-2007) (Deb. II, Vol. XXIX, 29-08-2007) 
Col. ] 58-60 Col. 138-39 

Poor Quality of Food for Army 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 89-90 

Procurement of Goods for Armed Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co\. 329 

Sale of Weapons to Foreign Countries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 303 

Theft of Ammunition from HAL Factory 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.t87 

Relocation of Troops ANY 
(Deb. 2, Vol. XXVIIl, 13-08-2007). Army Museum 
Col. 266-67 (Deb. 2, Vol. XXVIII, 13-08-2007) 

Repealing of Armed Forces Special 
Powers Act 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 277-78 

Col. 70-71 
Army Nurse Corps 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 304 
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Army Welfare Board 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col.2S4-SS 

Budget for an Alternate Telecom Netwerk 
for Army 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 372-73 

Expedition ofindianAnny 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 91 

Foreign Visits of Anny Chief 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307 

Fuel Scam in Anny 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 288-89 

International Drama Festival 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 237 

International Puppetry Day 
(Deb. 4, Vo/. XXVIII, 16-01-2007) 
Col. 24J42 

National Culture Policy 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CoI.314-IS 

Premotion of Art and Culture in 
Maharashtra 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 233-34 

Promotion of Culture of Andhra Pradesh 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 4243 

Liquor Scam in Anny 
(Deb. 17, Vol. XXIX, 10-09-2007) Promotion of Culture of Various States 
Col. 1444S 1 (Deb. IS, Vol. XXIX, 06-09-2007) 

N d . d k . I Col. 259 ee to Intro uce one-ran -one pensIon 
in Anny (MUR 377) Setting up of new Art Centres 
(Deb. 9, Vol. XXVIII, 23-01-2007) (Deb, 14, Vol. XXIX. OS-09-2007) 
Col. 433 Col. 639-44 

Penetration of lSI Agents into Army 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 115 

Art and Culture 
Cultural Agreements 

(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 201-09 

Cultural Centre in Delhi 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.I0S-06 

Cultural Centres 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 232-33 

Cultural Equipments 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. B7-90 

Indian Cultural Centres Abroad 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 673-74 

Artiraets 
Acquisition of Artifacts 

(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.I84-8S 

Arti.ans 
Commercial Centres for Artisans 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 24041 

Insurance Scheme for Artisans 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 187-89 

Problems of Weavers and Artisans 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.SS·S9 

Arunaebal Pradesh 
Deportation of Bangladeshis 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 498 
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Investment in IT Sector Assam 
(Deb. 17, Vol. XXIX, 10-09-2007) Activities of NIRD ZOMI Office at 
Col. 55-56 

Need to connect all administrative centres 
in Arunachal Pradesh and provide 
necessary funds for widening of 
Defence road from Tezpur (Assam) to 
T.wang (Arunachal Pradesh) 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761-62 

Need to construct roads in the remote and 
strategically important border areas of 
Arunachal Pradesh (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 431-32 

Need to provide a special Central 
Assistance package for strengthening 
4t. upgrading facilities to the State 
Police in Arunachal Pradesh 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 407 

Asia Pac:iftc: Meet 
Asia Pacific Meet 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 287 

Asian Countries 
Mutuai Co-operation with Asian 

Countrie!l 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 69-70 

A~ian Development Bank 
ADB Assistance for Urban Infrastructure 

Projects 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 42-48 

External Affairs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 158-226 

Financial Assistance from World Bank 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 183 

Guwahati 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Co 1.1 2 1-22 

Amphibians in Assam 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 407-08 

Assun Accord 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Co1.l14-16 

Conditions of Minority Population of 
Assam 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 186 

Const~uction of Bridge over Lohit 
Channel 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 127-28 

Construction of Bridges for Improving 
Connectivity 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 731-32 

Construction of Commercial Complexes 
(peb. 13. Vol. XXIX, 31-08-2007) 
Col. 65 

Demand to Crude Oil and Gas Pipeline in 
Assam 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 237 

Development of Border Areas of Assam 
(Deb. 3. Vol. XXVIII, 14-08-2007) 
Col. 253-54 

Gas Cracker Project at Lepekkata (Assam) 
(Deb. 12, Vol. XXIX. 30-08-2007) 
('..01. 185-87 

Gauhati Stock Exchange 
(Del>. 5, Vol. XXVIII, 17-08-2007) 
Col. 320 

Health Drink and Pill from Tea Extracts 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 439-40 
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Houling and Slum Development of 
Assam and North Eastern Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 268-74 

Inclusion in ST List 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 281-82 

Indo-Thai Agreement for Assam Silk 
Production 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 567 

Mljuli Island 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 2]] 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 226 

News-on-Phone 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 480-81 

Production of Crude Oil by ONGC in 
Assam 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 38 

Promotion of Assam Tea 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 478-79 

Promotion of Tourism in Assam 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 373-76 

Protection ofMajuli Island 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 140-41 

Mega Gas Cracker Project inAssam Renovation ofGhusuha DOL, Assam 
(Deb. IS, Vol. XXIX, 06-09-2007) (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 255-56 Col. 95-96 

Need to connect all administrative centres 
in Arunachal Pradesli' and provide 
necessary funds for widening of 
Defence road from Tezpur (Assam) 
to Tawang (Arunachal Pradesh) 
(MUR377) . 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761-62 

Need to construct gates and install water 
pumping machines along the barbed-
wire fencing on Indo-Bangladesh 
border in Karimganj (Assam) 

Setting up of Thermal Power Projects in 
Assam 
(Deb. S,. Vol. XXVIII, 17-08-2007) 
Col. 289 

~etting up of Universities and Educational 
Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.IS9 

Setting up of Women Study Centre 
(Deb. 7, Vol. XXVIU, 21-08-2007) 
Col. 266-67 

(MUR377) . Skill Development Programme 
(Deb. 17, Vol. XXIX, 10-09-2007) I (Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 328 Col. 101-02 

Need to create a new Railway Zone with 
Headquarters at Guwahati (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 659 

Need to sanction a special rehabilitation 
package for the flood affected districts 
of As~m (MUR 377) 
(Deb. 3, Vol. XXVIJI, 14-08-2007) 
Col. S61 

Swapping of Rail Links in Assam 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 261 

Assoc:iated Chamben of Commerce and 
Industry oflndla 

ASSOCHAM's Study on Bank Deposit 
and Small Savings 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 283 
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Statement of ASSOCHAM on FDI 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 206 

Association orSoutheast Asian Nations 
ASEAN Regional Forum 

(Deb. 14, Vol. XXIX, OS·09-2007) 
Col. 712-13 

FTA with Asean Countries 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 43942 

Australia 
Agreement between Australia and India 

to check Terrorism 
(Deb. I I, Vol. XXIX. 29·08-2007) 
Col. 571-73 

Purchase of Uranium from Australia 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 460-61 

Visit of Australian Defence Minister 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 197 

Automated 1eller Machloe 
ATM Facilities in Rural Areas 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 139 

Faulty ATMs 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 249-50 

Interlinking of ATM Facility 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 120-21 

Automoblle(s) 
Bharat Stage-IV Norms for Automobiles 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.214-IS 

Demands by the Automobile Industry 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 14243 

Export of Passenger Cars 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 388-89 

Fuel Efficiency Norms for Vehicles 
'(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 62 

Growth of Commercial Vehicles 
(Deb. 9, Vol. XXVIll, 23-08-2007) 
Col. 58-60 

High Security Registration ?Iates 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
CoJ.608-09 

Higher Taxes on Cars 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 272 

Production of Cars 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 172-73 

Unfair Trade Practices by Car 
Manufacturers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 34-36 

Award(s) 
Raksha Udyog RatnaAward to Companies 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 149-50 

Blckward Area(s) 
Backward Region Grant Fund 

(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 114-20,249-52 

Educationally Backward Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 165-70 

Educationally Backward Districts 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 345 

Expansion ofBRGF Coverase 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 491-500 

Panchayats in Backward Areas 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.465-70 
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Bamboo 

Forest Under Bamboo Flowering 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 509-10 

Banaladab 
Bangladesh Refugees 

Rail Link between India and Bangladesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 105-06 

Sharin8 of Water with Ban,ladesh 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.IS9~ 

(Deb. 3, Vol. XXVIII, 14-01-2007) 8a.k(I) 
Col. 349-50 

Ban,ladeshi Criminals 
(De". 7, Vol. XXVIII, 21-01-2007) 
Col. 2M-IS 

Cross Border trade with Ballad_ 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 47 

Deportation of Bangladeshis 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 491 

Fencing oflnda-Bangladesh Border 
(Dcb. 3, Vel. XXVIII, 14-01-2007) 
Col. 457-S1 

Human Trafficking 

Assistance to Cooperative Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 16-87 

Amalgamation offUU3s 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
CoL 133-34 

Appointment ofDirtCtors in Public Sector 
Banks 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 267 

ASSOCHAM's Study on Bank Deposit 
and Small Savings 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 283 

(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col 49S-96 ATM Facilities in Rural Areas 

Indian Prisoners in Bangladesh and Nepal 
Jails 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. S51-S2 

Indo-Bangladesh Joint Survey 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Co1.2n-73 

Indo-Bangladesh Talks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 746-47 

Land Encroachment by Bangladesh 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 71-72 

Need to construct gates and install water 
pumping machines along the barbed-
wire fencing on Indo-Bangladesh 
border in Karimganj (Assam) 
(MUR377) 
(Deb. 17, Vol.· XXIX, 10-09-2007) 
Col. 321 

(Orb. 13, Vol. XXIX, 31-08-2007) 
Col. 139 

Auditors Selection Process in Public 
Sector Banks 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 309-10 

Bank Loans 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 34041 

Banking Facility in Rural Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 112-13 

Calibrated Intervention by the Monetary 
Authority 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Co1.10l~3 

Carbon Credit Trading by SBI 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 269-70 
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Charging of Higher Rate of Interest 
(Deb. I, Vol. XXVIlI, 10-08-2007) 
Col. 116-17 

Clean Development Mechanism Project 
bySBI 
(Deb. 13, Vol. XXIX, 3 t -08-2007) 
Col. 285-86 

Cloning of Credit Cards 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 30-32 

Closure of Bank in Rural Areas 
(Deb. I, Vol. XXVIII. 10-08-2007) 
Col. 97-98 

Closure of Branches of Regional Rural 
Banks 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Col. 72-73 

Commercial Banks in the Country 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 286-B7 

Competitiveness of Public Sector Banks 
(Deb. I, Vol. XXVIII, 10-0B-2007) 
Col. lOS 

Complaint Against Punjab & Sind Bank 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 410. 461 

Conference of Public Sector Banks 

Credit Cards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 74-78 

Credit Facilities for Women 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. liS 

Customer Complaints with Banking 
Ombudsman 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 201 

Dacoity in Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. ISS-58 

Deduction of ;Charges on Payment by 
Cheques 
(Deb. 5, Vol. xxym, 17-0B-2007) 
COl.32S 

Deposits in SBI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 286 

Difficulty in Getting Loans from Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoJ.180 

Disbursing of Loan by Cooperative Banks 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 222-23 

Display of Portrait in Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.l64 

(Deb. I, Vol. XXVIII, 10-08-2007) Distribution of Loan by SIDBI 
Col.211-13 (Deb. 5, Vol. XXVIII, 17-0B-2007) 

Co1.l77-78 
Consolidation ofPSBs 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 71-72 

Corpus Fund ofRRBs 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 147-48 

Credit Card Frauds 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 56-60 

Doorstep Banking Services 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.13B-39 

Entry of Banks in Insurance Market 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 247 

Equity Investment Scheme by IDBI 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
Col. 84-85 
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Expansion of Activities ofSBI 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 32S-26 

Expe .. diture on Official Residence of 
0Iainnan, SBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 128-29 

Fake Bank Transactions 
{Deb. S, Vol. XXVIII, 17-01-2007) 
Co1.337~39 

Faulty ATMs 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 249-50 

Fee for Issuing NOC 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoL 452 

Forcip Banks in the Country 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.39-40 

Foreiln Capital Investment in Indian 
Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 96-91 

Fraudulent Money Withdrawn from 
Accounts 
(Deb. I, Vol. XXVIII, 10-01-2007) 
(1,1.19-90 

Freezing of Demat Accounts 
(Deb. 5, Vol. XXVIII, J 7-08-2007) 
CoJ.346-t7 

Generation of Money by SBI 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 274&7S 

Gold Deposit Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91 

Government Equity in Public Sector Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 217-20 

Growth Rate on Banking Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 37-38 

Guidelines of RBI and NABARD 
(Deb. S, Vol. XXVIII, 17-OS-2007) 
Col. 413-14 

IDBI ABistance for Power Plants 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 132-33 

Increase in Rate of Interest on NRI 
Deposits 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 191 

Increase in the Interest on Credit Cards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 117·18 

Increase in the Interest Rate 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 137·39 . 

Increasing in NPA 
(Deb. 16, Vol. XXIX, 07-09-2007) 
·Co1.208 

Independent Mechanism for Checking 
Banking Frauds 
(Deb. 13, Vol. XXIX, 31-08-2007) 
C01.2S9~1 

Insurance Scheme by SBI 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 99-100 

.Interest Subvention to Cooperative 
Banks 
(Deb. J 3, Vol. XXIX, 3 J -08·2007) 
Col. 133-34 

Interlinking of ATM Facility 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 120-21 

Irregularities in Catholic Syrian Bank 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 150-51 

Issue of New Licenses for Cooperative 
Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 168-72 

IT Refund through SBI 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 98 
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KinA Credit Carda 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 77-78 

Late Opening and Early Closing of 
Nationalised Banks in Uttar Pradesh 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 116 

Leu Percentage of Loan by Indian Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 49-S0 . 

Liaward Loan Sealed Policy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 69 

Liboralisation of Banking Business 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.I07-OS 

Liquidation of Cooperative Banks 
(Deb. S, Vol. XXVIII, 11-08-2007) 
CollIS 

Loan to Customers by Nationalised Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
COI.llS-22 

Loan to Entrepreneurs from IDBI 
(Deb. 10, Vol. XXVIII, '24-08-2007) 
C.o1.212 

Loan to Weaker Sections 
(Deb. 10, Vol. XXVIII, 24-OS-2OO7) 
Col. 136 

Lord Krishna Bank 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 291 

Loss of Cheques in Banks 
(Deb. S, Vol. XXVIII, 17-0S-2007) 
Col. 34142 

Loss of Valuables from Lockers 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Co 1.1 3 1-32 

Losses Incurred by Banks 
(Deb. 10, Vol. XXVIlI, 24-OS-2OO7) 
CoI.S3 

Loues under Credit Card Scheme 
(Deb. 13, Vol. XXIX, ll-OS-2007) 
Col. 12S-26 

Meeting with the Chiefs of Banks 
(D.b. S, Vol. XXVIII, 17-08-2007) 
Col. 277-78 

Merger ofl.ocal Banks 
(Deb. I; Vol. XXVIII, lo-Of-2007) 
Col. 186 

Merger of Nationalised Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.17-18 

Money Withdrawn through Internet 
(Deb. I, Vot. XXVIII, IO-OS-2007) 
Col. 70-71 

Monitoring Mechanism,in Banks 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 190 

No-Due Certificate from Farmers . 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 91-92 

Non-Performing Assets 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
CoI.4S-S2 

Opening of Accounts under Zero 
Balancing Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 207-08 

Opening of Bank Branches in Rural Areas 
(Deb. S, Vol. XXVIII, 1.7-08-2007) 
CoI.2SS-87 

Opening of Branches by Foreign Banks 
(Deb. I, Vol. XXVIII, 10-OS-2007) 
Col. 99-101 

Opening of Branches of AUahabad Bank 
(Deb. 13, Vol. XXIX, 3 t -OS-1(07) 
Col. 56-57 

Opening of Branches of Banks in Minority 
Dominated Districts 
(Deb. 1 O~ Vol. XXVIII, 24-08-2007) 
C01.20S-12 
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Opening of Branches of Nationalised 
Banks in Rural Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.168~9 

Opening of PSB Branches in Rural and 
Urban Areas 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 234-3S 

Overseas Operation by Banks 
(Deb. n, Vol. XXIX, 31-08-2007) 
Col27S 

Pan less Demat Accounts 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. SI-S2 

Post of Independent Directors in Banks 
(Deb. 10, Vol. XXVlIl, 24-08-2007) 
Col. 277-S0 

Project Parivartan in SBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoL 136-37 

Public Sector Banks in Foreign Countries 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col2SS-86 

Purchase of Shares of Public Sector Banks 
byFnS 
(Deb. S, Vol. XXVIII, 17-08-2007) 
COl.16S 

Rejection of Credit Card 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 9-14 

Restrictions for Raising Capital 
(Deb. 13, Vol. XXIX, 31-08-2001) 
Col.9S-96 

Restructuring of RRBs 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 93-94 

Retiremont ofEmployccs in Nationalized 
Banks 
(Deb. ), Vol. XXVIII, t 0-08-2007) 
Co1.30S-06 

Review of Loan Sanction and Recovery 
Policy of Banks 
(Deb. I, Vol. XXVIII, 10.08-2007) 
Col. 77·78 

Rules for Demat Account 
(Deb. S, Vol. XXVIIl, 17-08-2007) 
Col. 317 

Rural Branches of Private Sector Bank 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 269 

Rural Credit Deposit Ratio 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 193-94 

Rate of Interest Sale of Equity in ICtCI 
(Deb. I, Vol. XXVIII, 10-08-2007) (Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 286 I Col. 89 

Recapitalise the Ailing RRB Sale of Shares of Public Sector Banks 
(Deb. I', Vol. XXVIII, 10-08-2007) (Deb. t, Vol. XXVIII, 10-08-2007) 
Col. 181-82 I Col. 49 

Recruitment in SBI I Savings in Banks 
(I;>eb. 5, Vol. XXVIII, 17-08-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. t 92 I Col. 236-40 

Reduction in Rate of Dividend I Security Guards in Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 16, Vol. XXIX. 07-09-2007) 
Col. t 58 Col. 157 

Reimbursement of Demand Draft Charges 'Security in Banks 
(Deb. 9, Vol. XXVIII, 23-08-2007) (Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 297 Col. 240 
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Seizure of Fake Currency by Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 324-25 

Service Charges by Private Banks 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 91-92 

Services to the Poor by Banks 
(Deb. 5, Vol. XXVIII, 17..()8-2007) 
Col. 269-70 

Setting up of Agricultural Bank at Taluka 
Level 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 221 I 

Setting up of Post Office Bank 
(Deb. 6, Vol. XXVIlI, 20-08-2007) 
CoI.117-)8 

Sick panks in the Country 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 267-69 

Single Banking System 
(Deb, 16, Vol. XXIX, 07-09-2007) 
Col. 283-S4 

Small PDA in Banks 
(Deb. 16, Vol. XXIX, 01-09-2007) 
Col. 267-68 

Status of Bank for the Postal Department 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 363-64 

Survey by SBI 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 118-19 

Task Force for Cooperative Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 121-22 

Task Force on RRB by RBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 18-20 

Task Force on Urban Cooperative Banks 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 287-89 

Tax Evasion by Transfer-Pricing 
(Deb. 10, Vol. XXVlII. 24..().-2001) 
Col. 264 

Tax Exempti,," of RRB 
(Deb. 10, Vol. XXVIII, 24..()S-2001) 
Col. 239-41 

Theft in Bank Lockers 
(Deb. -5, Vol. XXVIII, 17..()8-l007) 
Col. 60-64 

Under Statement of Non-Performing 
Assets 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 222 

Unsatisfactory Services 1:1 SBI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.171-72 

Unutilised Amount in Bank 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 291 

Utilisition of Services of Post Office by 
Banks 
(Deb. 10, Vol. XXVIII, 24..()S-2007) 
Col. 163-64 

Vacancies in Banks 
(Deb. S, Vol. XXVIII, I 7-0S-~007) 
Col. 237-39 

Vacant Posts in PSBs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 59-60 

Vidarbha Packages by Private Banks 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 239-40 

Violation of Guidelines on Credit Cards 
by Banks 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 447-48 

Beedl 

Identity Card to Beedi Workers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 283-85 
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Need to release the funds sanctioned u 
subsidy towards construction of 
dwelling units for Beedi workers in 
Uttar Pradesh (MUR 377) 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 663-64 

Beedl Worken 
Financial Assistance to Beedi Workers 

(Deb. )) ,-Vol. XXIX, 29-08-2007) 
CoJ.374-88 

Hospitals for Beedi Worker 
(Deb. II, Vol. XXIX, 29.08-2007) 
Col. )50-51 

Housing Facilities to Beedi Workers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 72-73 

Need to fill up the vacant posts of Doctors 
and Medical Attendants in Hospital 
for Beedi Workers in Mukkodal in 
Tirunelveli District, Tamil Nadu 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 566 

Need to give full wages and social 
security to the Beedi workers of 
Bhandara and Gondia Districts in 
Maharashtra (MUR 377) 
(Deb. ) I, Vol. XXIX, 29-08-2007) 
Col. 873-74 

Schemes for Welfare ofBeedi Workers 

Bltabh. Atomic Researcb Cent" 
MoU between NTPC and BARC 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 269-70 

Nuclear Agricultural Proaramme ofBARC 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 8S-90 

Bh.kn Beat M.a ..... ent Bo.rd 
Transfer of Head Works to Bhakra Beu 

Management Board 
(o-b. 17, Vol. XXIX, 10-09-2007) 
Col. 181 

Bhant Aluminium Company Umlted 
BALOO 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 202 

Encroachment afForest Land by BALeO 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
COl.31S 

Bh.r.t Coldna Co. I Limited 
Underground Fire in Coal Mines 

(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.SS9-61 

Bh.nt He.vy Electrical. Limited 
Centres of Excellence 

(Deb. 15, Vol. XXIX, 06-09-2007) 
CoJ.202-03 

On-going Projects in Maharashtra 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CoL 201-02 

(Deb. 17, Vol. XXIX, 10-09-2007) Bh.nt Heny Plateaad Veaell U.tted 
Col. 183-85 RevivalofBHPV 

Bellium 

Trade with Belgium 
(Deb. 7, Vol .. XXVIIl, 21-08-2007) 
Col. 169-70 

Benl.llmmunlty Ltd. 
Revival of Bengal Immunity Ltd. 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 200 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.l19 

Bhant Nlrman Yojan. 
Bharat Nirman Yojana 

(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 51-70 

Mobile Under Bharat N irman Yojana 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 231-40 
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Status of implementation of the 
components ofBharat Nirman relating 
to the Ministry of Rural Development 
(St) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 329-34 

CAG Report on Working ofBSNL 
(Deb. 6, Vol. XXVIll, 20-08-2007) 
Col. 162 

Cancellation of Quotation 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 115-16 

World Bank Loan for Bharat Nirman 
(Deb. 8, Vol. XXVIIl, 22-08-2007) COMA Technology by MTNUBSNL 
Col. 121-23 (Deb. 17, Vol. XXIX, 10-09-2007) 

Col. 141-42 
Bhant Petroleum Corpontion Umlted 
BPCL Petrol Pumps 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.213-14 

COCO Petrol Pumps by Bharat Petroleum 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 198-99 

Profit Earned by HPCL and BPCL 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 323 

Check on Telecom Services 
(Deb. 6, Vol. XXVIH, 20-08-2007) 
Col. 119-20 

Classification of ADC 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 121-23 

Commitment Regarding BSNL 
(Deb. 17, Vol. XXIX,' 10-09-2007) 
Col. 44-45 

Communications Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 177 

Bhant Sanehar Nllam Umited 
Amount of Rent paid by MTNLIBSNL 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 283-87 Delay in Purchase Order ofBSNL 

Anomalies in Recruitment 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 112-13 

Benefits of Technological Evolution 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 273 

BSNL as Navratna 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 245 

BSNL Land in Rajasthan 
(Deb. 14,. Vol. XXIX, 05-09-2007) 
CoJ.225 

BSNL Plan to Increase Revenue 
(Dcb. 6, Vol. XXVIII, 20-01-2007) 
Col. 114-18 

BSNL Subscribers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 295-96 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 148-49 

Distribution of Land line and Mobile Cards 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 215-16 

Disturbance in Cables ofBSNL 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 127 

Extension ofBSNL Service 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 262 

Free Non-Life Insurance by BSNUMTNL 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 313 

Inflated Bills in Jammu and Kashmir 
Region 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 97-98 
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Interruption in BSNL Services 
(Deb. 6, Vo~ XXVIII, 20-08-2007) 
Col. 79-80 

tand Allotted to BSNL 
(Deb. 16, Vol. XXIX, 07-09-2007) 
0>1.290-91 

VRS to BSNL Employees 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoJ.214-15 

Wimax Service by BSNL 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 63 

Mobile Phone Service Bhartlya Suvldha Kendns 
(Deb. 17, Vol. XXIX, 11)-09-2007) BhBrtiya Suvidha Kendras for NRls 
Col. 186 (Deb. 8, Vol. XXVIII, 22-08-2007) 

Modemisatioa of Telecom Factories Col. 191-92 
(Deb. 17. Vol. XXIX. 10-09-2007) Bhutan 
Col. 21 1-13 

Non-availability ofRccharge Coupons 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 263 

Outstanding Loan by BSNUMTNL 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 378 

Procurement of Equipments 
(Deb. 2. Vol. XXVIII. 13-08-2007) 
CoL 103 

Proposal for Construction 'ofCommunity 
Centres 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 257-58 

Protest by Unions 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 367 

Stalling of Tender Process 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
Col. 422-23 

Indo-Bhutan Agreement on Power 
Generation 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
CoI.l404 I 

Bihar 
Assistance for Professional Education 

(Deb. 3. Vol. XXVIII, 14-08-2007) 
Col. 490-92 

Condemning recent incident in Bhagalpur. 
Bihar 
(Deb. 12. Vol. XXIX. 30-08-2007) 
CoI.313 

Delay in Projects in Bihar 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 118-19 

Frequency of Bangaiore-Patna Express 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 183-84 

Health Sub-Centres 
(Deb. II. Vol. XXIX. 29-08-2007) 

Submarine Cable Links Col. 402-04 
(Deb. 2. Vol.. XXVIII, 13-08-2007) LPG AgenciesIPetrol Pumps in Bihar 
Coi.157-58 (Deb. 15, Vol. XXIX. 06-09-2007) 

Sub-standard Performance Col. 57-59 
(Deb. 14. Vol XXIX. 05-09-2007) Need to accord the Status of a Central 
CoI.IS4-SS University to Patna University. Bihar 

Tower Erection Work by BSNL (MUR 377) 
(Deb. 14. Vol. XXIX, 05-09-2007) (Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 295 Col. 766-67 
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Need to complete the construction of 
BR 09-10 road at Masharakh, district 
Saran, Bihar under Pradhan Mantri 
Oram Sadak Yojana (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 522-23 

Need to construct a bridge over river 
Bhutahibalan in Madhubani district, 
Bihar (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 336-37 

Need to develop Thabe in district 
Gopalganj, Bihar as a tourist places 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335 

Need to give recognition to Ajit Kumar 
Mehta Sanskrit College, Samastipur, 
Bihar (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 519-20 

Need to open a Kendriya Vidyalaya at 
Maharajganj. District Siwan, Bihar 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 567 

Need to provide special relief package to 
the Government of Bihar for the 
rehabilitation of the flood-affected 
people in the State(MUR 377) 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 566 

Need to provide stoppage of Patna-
Mathura Express (Train No. 3237) at 
J aunpur district headquarters 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 336 

Need to release a special financial package 
for rehabilitation of flood affected 
people in Bihar (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 567-68 

Need to set up a land Custom Station at 
Balmiki Nagar, district Champaran, 
Bihar with a view to promote trade with 
Nepal (MUR377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 277 

Need to set up a permanent camp of 
C.R.P.F. at Aurangabad, Bihar 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 511-12 

Need to set up an Indian Oil LPG outlet in 
Masaurhi block in Patna, Bihar 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 276 

Need to start classes for teaching Urdu 
language in Jawahar Navodaya 
Vidyalayas in Bihar (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 465 

Need to start construction of National 
Highway No. 85 (Hajipur to Gopalganj 
via Chhapra-Siwan) and National 
Highway No. 101 (Chhapra to 
Muhammadpur via Baniapur) in Bihar 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 337-38 

Need to upgrade and maintain N.H.-98 
between Arwal and Bihar-Jharkhand 
Border (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09~2007) 
Col. 270 

New Railway Line from Gugail Station to 
Nautanwa 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 294 

Petro-chemical Park in Bihar 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 116-17 

Repair of Embankment of Bag mati River 
in Bihar . 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 282-83 
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Tourism Projects in Bihar 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 122-23 

Water Projects from States 
(Deb. 2, Vol. XXVIII, 13..01-2007) 
Col. 160-223 

Work Undertaken by NHAI in Bihar 
(Deb. I, Vol. XXVIII, 22..01-2007) 
COl.S7S 

World Bank Assistance for Jcevika Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.2S6-S7 

BIII(I) 

Aaricultural Land Acquisition Regulatory 
Authority Bill, 2007 by Shri Hansraj G 
Ahir-Int. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Cot. 311·19 

Agricultural Produce (Remunerative 
Prices) Bill, 2007 by Prof. Mahadeorao 
Shiwankar-Int. 
(Deb. 10, Vol. XXVIII, 24-08·2007) 
Col. 377 

Aircraft (Amendment) Bill, 2006-C0nsid. 
&: Pass 
(Deb. 17, Vol. XXIX, 10·09·2007) 
Col. 337-39 

Airports Economic Regulatory Authority 
oflndia Bill, 2007-1nt. 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. "6 

All India Institute of Medical Science and 
Post.graduate Institute of Medical 
Education and Research (Amendment) 
BiII,2007-lnt 
(Deb. 6, Vol. XXVIII, 20..01·2007) 
Col. 332·33 . 

Apprentices (Amendment) Bill. 2007-
. Consid. &: Pass 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoL314-1S 

Appropriation (No.3) Bill. 2~7~onsid. 
&: Pass 
(Deb~ 8, Vol. XXVIII. 22-01-2007) 
Col. 771·79 

Appropriation (Railways) No.3 BiII,2007 
-Consid. &: Pass 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COI.6S8-60 

Backward Areas Development Board Bil~ 
2007 by Shri Mohan Singh-Int. 
(Deb. 10, Vol. XXVIlI, 24-08·2007) 
Col. 380-11 

Basic and Primary Education (Compulsory 
Teaching in Mother Tongue) BIII,2007 
by Prof. Mahadeorao Shiwankar-Int. 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 376 

Carriage by Road Bill, 2007~onsid. &: 
Pass 
(Deb. 17, Vol. XXIX, 10·09-2007) 
Col. 339-40 

Child Development Bill, 2007 by 
Shrimati Archana Nayak-Int. . 
(Deb. 10, Vol. XXVln, 24-01-2007) 
Col. 3" 

Child Welfare Bill, 2007 by Shri Ramdas 
Athawale-Int. 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 380 

Cigarettes and other tobacco products 
(Prohibition and Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-1nt. 
(Deb. 6, Vol. XXVIII. 20-01·2007) 
Col. 334 

Cigarettes and Other Tobacco Products 
(Prohibition of Advertisement and 
Replation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2oo7-Consid. 
(Deb. 12, Vol. XXIX, 30-01·2007) 
Co1.379-AJ1 
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Clinical Establishment (Registration) and 
Re,ldation Bill, 2007 (lnt.) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.3I1 

Communal Violence Bill, 2005 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 324-25 

Competition (Amendment) Bill, 2006-
Withdrawn 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 772 

Competition (Amendment) Bill, 2007-
Int. 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 772 

Constitution (Amendment) Bill, 2004 
(Insertion of new Article 16A) by 
Shri Chandrakant Khaire-Consid. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 410-24 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 321-61 

Constitution (Amendment) Bill, 2007 
[Substitution ofoew article for article 
371(H)] by Shri Kiren Rijiju-Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 381 

Constitution (Amendment) Bill, 2007 
Amendment of article 244 etc. by 
Shri Tapir Gao-Int. 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 38) 

Constitution (Andaman and Nicobar 
Islands) Scheduled Tribes Order' 
(Amendment) Bill, 2007 (Amendment 
of the Schedule) by Shri Basu Deb 
Acharia-Int. 
(Deb. 10, Vol. .XXVIII, 24-08-2007) 
Col. 376 

Constitution (Scheduled Cutes) Order 
(Amendment) Bill, 2007 (Amendment 
of the Schedule) by Prof. Mahadeorao 
Shiwankar-Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 375-76 

Euthanasia (Permission and ReJUlation) 
Bill, 2007 by Shri C.K. Chandrappan-
Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 382 

Inland Vessels (Amendment) Bill, 2007-
Consid. " Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 340-79 

Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 568-96 

National Capital Territory of Delhi Laws 
(Special Provisions) Bill, 2oo7-1nt. 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 484 

National Commission for Farmers Bill, 
2007 by Shri Ram Kripal Vadav-Int. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 320 

National Rural Employment Guarantee 
(Amendment) Bill, 2007 (Amendment 
of Section 6}-by Shri Hinsraj GAhir 
-Int. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.318 

National Waterway (Lakhipur-Bhanga 
Stretch of the BII'Ik River) Bill, 2007-
Int. 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 169 

Need to expedite approval of 'The Gujarat 
Control ofOrpnized Crime BiII,2003', 
Pending assent of the President of 
India (MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 874 
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Payment of Subsistence Allowance to 
fanners and Alricultural Labourers 
Bill, 2007 by Shri Hansraj G Ahir-Int 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 319-20 

Pension Bill for Private Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203 

Private Schools (Regulation) Bill. 2007 by 
Shri Ramdas Athawale-Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 378-79 

Promotion of Self Employment Bill, 2006 
by Shri Chandrakant Khaire-Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 383-410 

Provision of Communication facilities in 
Every Village Bill. 2007 by Shri Ramdas 
Athawale-Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 379 

Right to Education Bill 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 481-82 

Right to Work Bill, 2007 by Shri Mohan 
Singh-Int. 
(Deb. 10, Vol. XXV11I, 24-08-2007) 
Col. 374-75 

Rural Electrification Bill, 2007 by 
Shri Ramdas Athawale-Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 379-80 

Rural Labour Welfare fund Bill,' 2007 by 
Shri Mohan Singh-Int. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 381 

Special financial Assistance to the State 
of Arunachal Pradesh Bill, 2007-by 
Shri Kiren Rijiju-Int. 
(Deb. J 0, Vol. XXVIII, 24-08-2007) 
Col. 382 

State Bank of India (Amendment) Bill, 
2oo7-lnt 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 404 

Statutory Resolution Re: Disapproval of 
the State Bank oflndia (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 339-75 

The Appropriation (Railways) No.2 Bill, 
2oo7-Asscnted 

The Appropriation (No.2) Bill, 2007-
Assented 

The finance Bill, 2007-Assented 
The Mizoram University (Amendment) 

BiII,2007-Assentcd 
The National Institutes of Technology 

BiII,2007-Asscntcd 
The Sports Broadcasting Signals 

(Mandatory Sharing with Prasar 
Bharati) Bill, 2007-Assented 

The Banking Regulation (Amendment) 
Bill, 2007-Asscntcd 

The National Tax Tribunal (Amendment) 
BiII,2007-Asscnted 

The National Institute of Pharmaceutical 
Education and Research (Amendment) 
BiII,2007-Assented 

The National Rural Employment 
Guarantee (Extension to Jammu and 
Kashmir) Bill, 2007-Assented 

The Cable Television Networks 
(Regulation) Amendment Bill, 2007-
Assented 

The Electricity (Amendment) Bill, 2007-
Assented 

The Securities .Contracts (Regulation) 
Amendment Bill, 2007-Assented 

The Central Roid fund (Amendment) Bill, 
2007-Assented 

The State Bank of India (Subsidiary 
Banks Laws) Amendment Bill, 2007-
Assented 
(Deb. 2, Vol. XXVIII, J 3-08-2007) 
Co1.4S7-S8 
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The Cigarettes and Other Tobacco 
Products (Prohibition of 
Advertisement and R.egulation of 
Trade and Commerce, Production, 
Supply and Distribution) Amendment 
Bill, 2007-Consid. & Pass 
(Deb. 15, Vol. XXIX,' 06-09-2007) 
Col. 27S-79 

The Competition (Amendment) Bill, 2007 
-Consid. and Pass 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 283-85 

Trade Marks (Amendment) Bill, 2007-
Int. 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 401 

Trust Corporations Bill, 2007 by 
Shri Mohan Singh-Int. 
(Deb. 10, Vol. XXVIII, 24-0S-2007) 
Coil 378 

Unorganised Workers Social Security Bill, 
'2JX)7 
(Deb. 2, Vol. XXVIII, I3-OS-2007) 
Col. 4-5 

Wi40ws (Protection and Maintenance) 
Bill, 2007 by Prof. Mahadeorao 
Shiwankar- Int. 
(Deb. 10, Vol. XXVIIJ, 24-OS-2007) 
CoI,377-78 

Bio-Diversity 
Bio-Diversity Heritage Sites 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 716-17 

Satellite Data for Bio-diversity 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 279-S0 

Blo-fertiliser 
Bio-fertiliser Production Units 

(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.3S4~S 

Blo-Fllel 
Bio-Diesel from Jatropha 

(Deb. 2, Vol. XXVIII, I3-0S-2007) 
Col. 140-41 

Bio-Diesel Procurement Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 10-12 

Commercial Production orBio-Diesel 
(Dob. 9, Vol. XXVIII, 23-08-2007) 
Col. 307-OS 

National Policy on Bio-Fuel 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 301-02 

Production ofBio-Fuel 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.IS7 

Promotion of Non-Fossil Fuel 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 396 

Bio-TecbnololY 
Agricu ltural B io-techno logy 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 45 

Bio-technology Parks 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 123 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 92-93 

Funds for Bio-Technology Research 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 263 

Funds for Development of Bio-
Technology 
(Deb. S, Vol. XXVIII, 17-0S-2OO7) 
C01.4SS-56 

Potential ofBio-Tech Sector 
(Deb. 13. Vol. XXIX, 31-0S-2007) 
Col. 234-35 

Setting up ofBIRAC 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 282-83 

Setting up of National Institute of Bio-
Technology and Nano Technology 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 197-99 
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Stanford-India Biodesign Proaramme 
• (Deb. 10, Vol. XXVIII, 24-08-2007) 

Col. 42 ..... 
BIrd n. 
Bird Flu 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoJ.93-97 

Bird Flu VIrUS 

Text Books of National Counc:il of 
Educational Research and Training 
(Deb. 7, Vol. XXVIII, 2J-08-2oo7) 
Col. 32-33 

Border Area Developmeat ProJectI 
Border Area Development Projects 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.98-99 

(Deb. II, Vol. XXIX, 29-08-2007) Border ArM(1) 
Col. 223-26 Activities of Pakistan in Border Areas 

Black MODey (Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.281-1l 

Black MoM)' 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col 115 

Blood 
Artific:ial Blood 

(Deb. 14, Vol. XXIX, 05-09-2007) 
CoJ.643 

Blood .... kI 
Blood Banks 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 573-7S 

Board for ladultrlal aad Flnaaclal 
Reeollltructioa 

Sick Industries Referred to BIFR 
(Deb. 5, Vol. XXVIII, J 7-08-2007) 
COI.4S3-54 

Board for Recoaltructloa of Public 
Seetor Eaterprilel 

Rec:ommendations ofBRPSE on PSEs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 202-12 

Books 
NCERTBooks 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.2SS-S6 

Preservation of Old Manuscripts and 
Books 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 144 

Bunkers and Mobile Towers on Indian 
Borden 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299-300 

Construc:tion of Border Roads 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoJ.8-9 

Development of Border Areas of Assam 
(Deb. 3, Vol. .XXVIII, 14-08-2007) 
CoI.2S3-S4 

Fencing of Border Areas 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 172-7S . 

Illegal Activities in Border Areas 
(Deb. 3, Vol. XXVIII, J4-08-2007) 
Co1.263~ 

Money Laundering in Border Areas 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 449 

Transmission of Programmes in Border 
Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 338-39 

Women Terrorists on Border 
(Deb. J 7, Vol. XXIX, J 0-09-2007) 
Col. 297-98 

Border Road. Ora_nisatioB 
Construction of He lip ads by BRO 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co\,44 
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Construction of Roads by BRO 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.IS6-S8 

Border Security Foree 
Manpower ofBSF 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 137 

Bnbmaputn Board 
Brahmaputra Board 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 263 

Funds for Brahmaputra Board 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 79-82 

BraiD DralD 
Migration of Skilled Professionals nom 

India 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 709-]0 

Bnzll 
Agreement with Brazil 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 288-89 

Visit of Brazilian President 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 360-65 

Bridee(s) 
Bogibeel Bridge Project 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 388-89 

Construction of Bridge over Lohit 
Channel 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. ]27-28 

Construction of Bridges 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 79 

Construction of Bridges for Improving 
Connectivity 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col. 73]-32 

Construction of Bridges on NH 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 62]-28 

Construction of Road Over Bridges 
(ROB.) 
()jeb. -12, Vol. XXIX, 30-01-2007) 
Col. 250-S3 

Dilapidated Conditions of Railway 
BridiCs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 214-16 

Need to conduct an inquiry into the delay 
in the construction· of fly-over at 
Badarpur on Delhi-Faridabad Border 
(MUR377) 
(Deb. ] I, Vol. XXIX, 29-08-2007) 
Col. 171 

Need to construct a bridse over river 
Bhutahibalan in Madhubani district, 
Bm.(MUR377) 
(Deb. ] 2, Vol. XXIX, 30-08..12007) 
Col. 336-37 

Need to construct a Rail Over Bridge at 
Koderma, Jharkhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 2]-08-2007) 
Col. 521-22 

Need to construct additional bridge on 
National Highway No. 60 from 
Kharaapur to Sonakonia in Paschim 
Medinipur district of West Bengal for 
improving drainase system in the 
resion (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 436-37 

'Need to expedite the construction of a 
bridse across river Godavari and join 
the missing link of N .H.-202 at 
Eturunagaram, Andhra Pradesh 
(MUR377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 664-65 
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Need to expedite the construction of a 
railway bridge on Bhavnagar-Dhasa 
railway line in Amreii Parliamentary 
constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXVIII, ] 3-08-2007) 
Col. 461 

Need to expedite the construction of 
Railway Over Bridge at Rangpur, Kota 
district, Rajasthan (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 660 

Need to expedite the construction of two 
Road Ovcr Bridges along the 
Alappuzha By-pass on National 
Highway No. 47 in Kerala (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.SI7-18 

Need to set up a Rail Coach Factory and 
construct Rail Over Bridges in Bareilly 
(MUR377) 
(Dcb. ] 5, Vol. XXIX, 06-09-2007) 
Col. 272 

Need to start the c(;mstruction of bridge 
on river Krishna at Karad in Satara 
district ofMaharashtra (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08·2007) 
Col. 337 

Old Railway Bridges 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 33()"32 

Rail Over Bridge on National Highway-4 
in Haveri 
(Deb. 4, Vol. XXVlII, 16 .. 08-2007) 
Col. 319-20 

Road Ovcr Bridges 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.289-90 • 

Road Over Bridges in Gontkhpur 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 292-93 

Road Overbridge (ROB) in East Coast 
Railway Zone 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 198-99 

Road Overbridge at Rangpur Road in Kola 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 370-71 

Road Overbridge on Baileisa Crossing 
Number29A 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 137·38 

Road Under Bridge in Pune-Bangalore 
Road 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 278 

Schemes for Providing RUBs and RGBs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 213-14 

BLCotton 
Death ofCattlcs due to BT-Cotton 

(Deb. II, Vol. XXIX, 29-08·2007) 
Col.2S2·53 

(Deb. 12, Vol. XXIX, 30-08-2007) .Pending Applications for Field Trials 
Col. 30·35 (Deb. 11, Vol. XXIX, 29-08-2007) 

Over Bridge ncar Tangi-Kapilash Road Col.- 568-69 
(Deb. 9, Vol. XXVlII, 23-08-2007) Budget 
Col. 223 

Pamban Railway Bridge 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 234-35 

Phaphamau Bridge 
(Deb. 12, Vol. XXIX, 30·08·2007) 
Col. 209-10 

Transparency in the Budget Making 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 321·22 

Bureau orIndlan Standards 
Cha(lge in Quality Standards 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 294-95 
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BUlin"l Proe .. 1 OutlOurdal 

Diversion of New Orders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.14S 

Growth in Outsourcing 

PrintinglMinting of Currency for Foreign 
Countries 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 164-65 

(Deb. 14, Vol. XXIX, OS-09-2007) Cattle 
CoI.314-IS 

Labour Laws and BPO Centres/Call 
Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 41-42 

Norms for BPOs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 46-47 

Calamity Relief Fund 

Assistance from CRF and NCCF 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 185-87 

Revision of Norms ofCRF 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 32B-34 

Calling Attention 
Need to strengthen the Panchayats 

financially in order to fulfil their 
constitutional obligations and to 
discharge their duties effectively (CA) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 26B-69, 279-B3 

Saie of spurious drugs in the country 
causing serious health hazards to the 
people and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
CoI.S36-SB 

Situation arising out of proposed 
formation of Salem Railway Division 
by bifurcating Palghat Railway 
Division (CA) 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 304-19 

pird Flu in Milch Animals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 349-50 

Cattle Trafficking 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 263-64 

Death of Cattles due to BT-Cotton 
(Deb. II, Vol. XXIX, 29-08-2007) 
C01.2S2-53 

Disease in Livestock 
(Deb. II, Vol. XXIX, 29-0B-2007). 
Col. 346-47 

Genetic Upgradation of Cattle and 
Buffaloes 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 213-14 

Merger of Programmes for Animal 
Breeding 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
CoI.J02-03 

Preservation of Cattle 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 3BI-B2 

Special Package for Livestock and 
Fisheries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 347 

Cement 
Availability of Cement 

(Deb. 7, Vol. XXVIII, 21-0B-2007) 
CoI.J 18-19 

Cement Price 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 31-36 
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Export of Cement Central Food Technological Research 
(Deb. 1. Vol. XXVIII. 21-08-2007) Institute 
Col. 384 

Frequent Hike in Cement Prices 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Co1.4S2-S3 

Hike In Cement Price 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 42S-26 

Production and Import of Cement 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 204-05 

Central Board of Secondary Education 
Online Reg·istration ofCBSE Recognition 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.211-S2 

Private Schools Affiliated to CBSE 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 133-38 

Central Bureau oflnvestigation 
CBI Investigation 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 319-20 

Delay in Filling Charge-sheets by CBI 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 73S 

Request for CBI Inquiry from States 
(Deb. 11, Vo:. XXIX, 29-08-2007) 
Col. 393 

Shortage of Employees in CBI 
(Deb. 8 ... Vol. XXVlIl, 22-08-2007) 
Col. 288 

Central DrueAutbority 
Establishment of Central Drug Authority 

(Deb. 8, Vol. XXVllI, 22-08-2007) 
Col. lOS 

Central Employees Resident Welfare 
Associations 

Functions of Area Welfare Officers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 635-36 

Research by Central Food Technological 
Research Institute 
(Deb. 1. Vol. XXVllI, 10-08-2007) 
CoI.2IS-17 

Ceaml Government Health Scheme 
Abolition ofCGHS Scheme 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 77 

CGHS Beneficiaries 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 410-11 

COHS Facilities in North-East Region 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 272 

COHS Facilities to Pensioners 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 89-91 

CGHS Facility to PIB-accredited 
Journalists 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 191 

Committee to Review the Functioning of 
OOHS 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 493-9S 

Revision ofCGHS Approved Rates 
(Deb. 8, Vol. XXVIlI. 22-08-2007) 
Col. 484-8S 

Shortaae of Doctors in COHS 
(Oeb. 11. Vol. XXIX, 29-08-2007) 
Col. 429-30 

Supply of Medicines by CGHS 
Dispensaries 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 366-68 

Vacant Posts in CGHS 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 600-01 
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Centrll Mlrlne Fllberle. Renlreb 
Inltltute 

Central Marine Fisheries Research 
Institute 
(Deb. 14, Voi. XXIX, 05-09-2007) 
Co1.261~2 

Central Reserve Police Force 
Death Due to AIDS in PMF and CRPF 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.450~52 

Need to set up a permanent camp of 
C.R.P.F. at Aurangabad, Bihar 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 5 11-12 

Science City for CRPF 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 311 

Central Rice Research Institute 
Upgradation of Central Rice Research 

Institute 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 357-51 

Central Road Fund 
Allocation of Funds for Rajastha,n 

(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 589-91 

Allocation of Funds from CRF 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 714-20 

District Roads under Central Road Fund 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 565-67 

Central Vigilance Commission 
Seven-Point Agenda by CVC 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 449-50 

Central Warehousing Corporation 
Decline in Profit ofCWC 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 135-37 

Investment for Construction of God owns 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.2SS-70 

Storage Capacity of FCI and CWC 
Godowns 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 36-40 

Centrally Sponsored Scbemes 

Centrally Sponsored Schemes for Animal 
Husbandry 
(Deb. II, Vol. XXIX! 29-01-2007) 
Col. 199-202 

Need to provide central assistance upto 
50% of the cost to be incurred on the 
construction of Outer Ring Road 
Project at Hyderabad City, 
Andhra Pradesh (MUR 377) 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 657 

Operationalisation of Projects under PPP 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 95-96 

Task Force on Centrally Sponsored 
Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 706-07 

Centre-State Relations 

New Commission on Centre-State 
Relations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 396-400 

Chartered Financial Analyst 

Cessation of Operation in India by CFA 
(Deb. 3", Vol. XXVIII, 14-08-2007) 
Col. 138-39 

Chemical Waste 

Illegal Dumping of Chemical Waste 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 570-71 
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Cheaaieal(l) 
Subsidy for Chemieal and Fertiliser Sector 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
C01.3S-37 

Cbbattislarh 
Foreign Assisted Projects in Chhattisgarh 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 24648 

National Food for Work Programme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 320 

Need to accord the status of a Central 
University to Guru Ghasi. Das 
University, Bilaspur, Chhattisgarh 
(MuR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 432 

}Ileed to provide immediate financial 
assistance to the State Government of 
Chhattisgarh to provide relief to 'Baiga' 
community ofRajnandgaon, facing the 
onslaught of a mysterious disease 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. S13-14 

Domestic Child Labourers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.162~ 

Eradication of Child Labour 
(Deb. 6, Vol. XXVIIl, 20-08-2007) 
Col. 104-12 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 35-36 

Expansion of National Child Labour 
Project 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 363-68 

Funding Pattern of Indus Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.401-Q3 

Rehabilitation of Child Labourers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 271-74 

Survey on Child Labourers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 311-14 

Children 

Antiretroviral Drugs to Children 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.84-8S 

Non-Availability of Raw Material Child Labourers 
(Deb. 9, Vol. XXVIII, 23-08-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 186-87 Col. 116-18 

CbiId Labour 
Bonded Child Labour 

(Deb. I I, Vol. XXIX, 29-08-2007) 
Co1.248~9 

Child Labour in Agriculture Sector 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 28-29 

Child Labourers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 116-11 

Children Rescued from Jewellery 
Factories 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 387 

Child Marriage 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 99-100 

Crimes against Women and Children 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
CoI.63-90 • 

Database of Missing Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 103 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 384-90 

Deafness among Children 
(Deb. 8, Vol. XXVIII, 22·08-2007) 
Col. 546-47 
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Employment of Minors in FCI Godowns 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 128-29 

HIS Vaccine 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 709-10 

HIV Affected Children 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 585-86 

Infant Mortality Rate 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 4346 

Malnourished Children 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 109-10 

Malnourished Children and Women 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 278-79 

Missing Children 
(Deb. 3, Vol. XXVIII, 14·08·2007) 
Col. 3949 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 168-69 

National and State Commission for 
Children 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 360-61 

Need to conduct an Inquiry into the 
increasing incidents of child mortality 
in the country (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761 

Need to evolve a comprehensive policy 
for the welfare and upliftment of 
orphan street children in the country 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 560-61 

Need to release gratuity to Tamil refugees 
from Sri Lanka who superannuated 
from service in Government Rubber 
Corporation, Kanyakumari and Provide 
employment to their children 
(MUR377) 
(Deb. J), Vol. XXIX, 29-08-2007) 
Col. 877 

Obesity among Children caused by Soft 
Drinks 
(Deb. 14, Vol. XXIX, 05·09·2007) 
Col. 708-09 

Rehabilitation of Sex Workers' Children 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 188 

Rehabilitation ofTrafticking Victims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 463-68 

Rehabilitation of Women and Children in 
J&K 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 322-23 

~ Scheme for Children to Fight AIDS 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 578-80 

Schemes for Development of Women and 
Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 186-90 

Television Channels for Children 
(Deb.'!, Vol. XXVIII, 21-08-2007) 
Col. 199 

Treatment of AIDS-affected Children 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 23 

China 
Chinese Toys 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 409-10 

Collaboration with China 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 400 

Construction by China Across the Line 
of Actual Control 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 615-16 

Construction of Road to Mt. Everest by 
China 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 477-78 
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Denial of Visa 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 270-71 

Gail's Joint Venture with China 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 13S-36 

Indo-China Joint Military Exercise 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 78-79 

Indo-China Water Disputes 
(Deb. 11, Vol. XXIX, 10-09-2007) 
CoJ.297 . 

Nonn for one Child per Family 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 49-S0 

Rampur Hydro Power Projec:t at India-
Tibet Border 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.I44-4S 

Roads Along Indo-China Border 

Enhancement in Flyin. Hours 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 298 

Facilities for Air Passengers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 326 

Facilities for Disabled Air Passengers 
(Deb. 4, Vol. XXVIII, 16..,08-2007) 
001.167 

Foreign Pilots in Cockpit 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 162-63 

Growth of Aviation Industries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 129 

Hike in Air Fare 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COI.3S6-S7 

IAF Pilots in Civil Aviation 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 200 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Col. 264-65 10 Cards for Passengers 
(Deb. 4, Vol: XXVIII, 16-08-2007) 
Col. 369 OvDAvlation 

Agreement with Foreign Countries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 130-31 

Charter on Rights of Air Passengers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 86 

Comprehensive passenger Services 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 241 

Delay/Cancellation of Flights 
(Deb. 9, Vol. -XXVIII, 23-08-2007) 
Col. 40 

Development oflnfrastructural Facilities 
(Deb. 12, Vol: XXIX, 30-08-2007) 
Col. 110-11 

Economic Package 
(Det;, 9, Vot XXVIII, 23-08-2007) 
Col. 71-72 

Incidents of Deatlis of passengers 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 122 

Low Visibility Landings 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. SO 

Medical Facilities for Air Passengers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 41-42 

MoU with Canadian Aviation Electronic 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COl.2S1 

New Aircraft to Gulf Countries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 133 

New Aviation Guidelines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. ISS 
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New Civil Aviation Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 240-41 

New Open Sky Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 136-37 

Norms for Domestic Carrier. to Fly 
Abroad 
(Deb. 12, Vol. XXIX, 30-08-2097) 
Col. 69-71 

Offset Policy 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 86 

Permission to Private Airlines to Fly on 
International 'Routes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 2-3 

Physically Challenged Passengers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 82-84 

Provision for Air Ambulances 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 219 

Recommendations of GoM on Civil 
Aviation Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 286 

Refund on Cancellation of Tickets 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 201 

Review ofB ilateral Air Service Agreement 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 241-42 

Revision of Air Fare 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 160 

Setting up of Aviation Training Centres/ 
Institutes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 221-23 

Setting up ofMRO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 21 5-16 

Stranded Passengers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 291-92 

Task Force on Approach Landing and 
Accident Reduction Procedure 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.3SJ-S4 

Coal 
Accidents in Coal Mines 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 94-96 

Acquisition of Coal Mines Abroad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 184-85 

Allotment of Coal Blocks 
(Deb. 8, Vol. XXVIII, 22-08-2007) , 
Col. 550-66 

Auction of Coal Blocks 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.ISO-SI 

Coal Crisis at NALCO 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 323 

Coal Distribution Policy 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 461-62 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 485-86 

Competitive Bidding for Allocation of 
Coal Mines 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 496-97 

Constitution ofConunittce for Coal Sector 
Reforms 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 263-66 

Demand for Coal Blocks by Andhra 
Pradesh 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 126-27 

Development work on Land Acquired for 
Coal Mining 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 695 
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Foreign Collaboration for Coal Mining 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.368~9 

Illegal Mining and Smuggling of Coal 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 346-48 

Incidents of Subsidence in Coal Mines 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 33144 

Loss due to 'Incorrect Certification of 
Distance 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 739-41 

Loss of Good Quality Coal 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.367~8 

Meeting to Discuss Coal Sector Issues 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 325-27 

Mine Closure Plan 
(Deb. 14, Vol. XXIX, 05-09-2007l 
Col. 674 

Need to provide adequate relief to the 
people displaced due to acquisition of 
their land for coal-mining (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 661-62 

Policy for AUocation of Lignite Blocks 
(Deb. II, Vol, XXIX, 29-08-7007) 
Col. 393-94 

Privatisation of Coal Mines 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 25 

Production of Coal 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. S63-64 

Production of Coking Coal and Non-
coking Coal 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 46-S0 

Regulatory Commission for Coal 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. S IS~16 

Revision of Coal Royalty Rates 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 712-14 

Sale of Coal Through Black Marketing 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 549-51 

Shankar Report on Coal Sector Reforms 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 714 

Shonage of Coal for Power Generation 
(Deb. 16, Vol. XXIX, 07-09-2007) 

New Coal Reserves Col. 19-21 
(Deb. I, Vol. XXVIII, 22-08-2007) Supply of Coal By MCL to NALCO . 
Col. 95-97 (Deb. 8, Vol. XXVIII,' 22-08-2007) 

Outsourcing of Coal Production Col. 109 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 732-33 

Pilferage ofC6a1 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.2S9 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 736-38 

Policy for Allocation of Coal 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoL 102-04 

Supply of Coal of Thermal Power Plants 
(Deb. II, Vol. XXIX, 29-08-2007) 
c;ol. S37-38 

Supply of Coal to SSI at Concessional 
Rate 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 108-10 

Transportation System of Coal 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. SOl 
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Underground Fire in Coal Mines 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. S59-61 

Violation of Safety Norms in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 712-13 

World Bank loan for Coal Sector 
Rehabilitation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 679-84 

Coal India Limited 
Acquisition of Land by Cil 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 604'()8 

Cases of Corruption in Coal India Limited 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 90-91 

Donations Collected from Employees of 
Coal India Limited 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 505-06 

Return of Mining Land to Farmers by Cil 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 92-93 

Signing of Integrity Pact by Cll 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 232-33 

Status ofCll Projects 
(Deb. 11, Vol. XXIX, 29-0.8-2007) 
Col. 416-28 

Wages to labourers Engaged by Cil 
Contractors 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 57S-76 

Wagon Requirement of Coal India 
limited 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 300'() 1 

Coal Vldesh Limited 
Setting up of Coal Videsh Limited 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 452 

Engagement of Pvt. Contractor by Cil Coast Guard 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 741-42 

Grievances Redressal Cell by Cil 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.207'()8 

High-tech Hospitals for Cil Employees 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 78 

Purchase of Coal by PSU$ from Cil 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.S42-48 

Purchase of New Machines by CIl 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 691-94 

Removal of Workers ofCtl 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 495-96 

Restructuring ofCll 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 480-82 

Protection for Fishermen by the Coast 
Guard 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 75-76 

COlstal Area(s) 
Coastal Security 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 153-55, S03'()5 

Coastal Surveillance along Kerala and 
Tamil Nadu 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 357-5S 

Cbastal Terrorism 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 379-8t 

Coastal Zone Management Plan for Navi 
Mumbai 
(D~b. 14, Vol. XXIX, 05-09-2007) 
Col. 6OS.()9 
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Integrated Potential Fishing Zone Multi 
Lingual Advisories 
(Deb . .II, Vol. XXIX, 29-08-2007) 
CoI.185-B~ 

Joint Coastal Patrolling and Surveillance. 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 26B-69 

Review of Coastal Regulations 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S3-S4 

Price of Coffee 
(Deb. 7, Vol. XXVIII, 21-08-2001) 
Col. 494-95 

Production of Coffee 
(Deb. 7, Vol. XXVIll, 21-0B-2007) 
Col. 408-09 

Coins 
Shortage ofSma11 Denomination of Coins 

(Deb. S. Vol. XXVIII. 17-08-2007) 
Col. 239-40 

Separate Department for Climate Changes Colr 
(Deb. 5. Vol. XXVIII, 17-01-2007) 
Col. 460 

Soil Erosion in Coastal Areas 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 210-11 

Vigilance in Coastal Areas 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 267-61 

Water Ingress into Coastal Villages of 
TamiiNadu 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 59-60 

Coconut 
Coconut Insurance Scheme 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 169 

Coconut Prices 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 209-1 I 

Need to conduct Research and 
Development work on "Mandari mite" 
a disease affecting Coc:onut in 
Southern India (MUR 377) 
(Deb. I, Vol. XXVIII, 22-01-2007) 
C01.6S9 

Coffee 
Demand oflndian Coffee 

(Deb. 7. Vol. XXVIII, 21-01-2007) 
Col. 29-31 

Package for Coffee Growers 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 443-44 

Need to Introduce "Mill Gate Price 
Scheme" for Coir Yarn and Coir 
Products (MUR 377) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 275 

Need to pronounce measures for the 
revival of sagging coir industry 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 33S·36 

Production ofCoir and Coir Products 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 77-78 

Rebate Scheme for Coir Products 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 96·97 

Welfare Scheme for Coir Workers 
(Deb. 6. Vol. XXVIII, 20-08-2007) 
Col. 99-101 

ColrBoard 
Expansion of Activities ofCoir Board 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 127-21 

Collele(s) 
Admission in Government Schools and 

Colleges 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 198-99 

All India Quota in Medical and Dental 
Colleges 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 2347'l0 
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All India Quota In Medical and Dental 
Colleges 
(Deb. I, Vol. XXVIJI, 22-01-2007) 
Col. 234-40 

Assessment of Colleges and Univenities 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 352 

Ayurvedic Colleges 
(Deb. 8, Vol. XXVIII, 22':08-2007) 
Col.SI0-30 

Central Support to Unaided Colleges and 
Schools 
(Deb. 3, Vol. XXVIJJ, 14-08-2007) 
Col. 9-16 

Entrance Examination for Engineering 
Colleges 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.l71-72 

Increase in the Number of Engineering 
and Medical Colleges 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 345-46 

Law Colleges 

Uniform Policy for Engineering Colleges 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 202-03 

Commemontlve Stamp 
Need to issue a commemorative stamp on 

the Centenary celebration of Late 
Shri Pasumpon Muthuramalinga 
Thevar, a veteran freedom tighter from 
Tamil Nadu (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Co1.5S1-59 

Need to release a commemorative postage 
stamp in honour ofShri Veer Surendra 
Sai, a great hero offreedom movement, 
on his bi-centenary (MUR 377) 
(Deb. lI, Vol. XXIX, 29-08-2007) 
Col. 879-80 

Need to release a commemorative stamp 
in the honour of Shri Birendra Nath 
Sasmal, a great freedom tighter from 
Bengal (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 764-65 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 60-63 Committee(s) 

Medical Colleges in Punjab 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 75-77 

Need to give recognition to Ajit Kumar 
Mehta Sanskrit College, Samastipur, 
Bihar(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 519-20 

New Medical Colleges in Kamataka 

Agricultural and Processed Food 
Products Export Development 
Authority (APEDA) - Election 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.308-09 

Central Advisory Committee for the 
National Cadet Corps - Election 
(Deb. 3, Vol. xxvm, 14-08-2007) 
CoJ.509 

(Deb. 8, Vol. XXVIII, 22-08-2007) Central Silk Board-Election 
Col. 194 (peb. 3, Vol. XXVJIJ, 14-08-2007) 

Setting Up of New Medical Colleges 
(Deb. 8, Vol. XXVlll, 22-08-2007) 
Col. 107-08 

Standard of Education in Dental Colleges 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 479 

Col. 510 
·Committee on Absence of Members from 

the Sitting of the House - Eighth 
Report - Presented 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.339-40 
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Committee on Absence of the Members 
from the sitting of the House-
Minutes-Laid 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. S08 

Committee on Empowerment of Women-
Thirteenth Report-Presented 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COl.S08-09 

Committee on Empowerment of Women-
Twelfth Report-presented 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 458 

Committee on Government Assurance-
Nineteenth Report-Presented 
(Deb. 12, Yol. XXIX, 30-08-2007) 
Col. 308 

Committee on Government Assurances-
Twentieth Report-Presented 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 320 

Committee on Government Assurances-
Eighteenth Report-Presented 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 769 

Committee on Papers Laid on the Table-
Thirteenth Report-Presented 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.30S 

Committee on Petitions-Twenty ninth, ' 
Thirtieth and Thirty First Report-
Presented 
(Deb. 8, Vol. XXVIII, 22-08-2'007) 
Col. 624 

Committee on Private Member's Bills and 
Resolutions-Thirtieth Report-
Presented 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 263 

Committee on Private Members' Bill JDd 
Resolution-Twenty-ninth Report-
Presented 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 401 

Committee on Private Members' Bills and 
Resolutions -Minutes--Laid 
(Deb. 16, Vol. XXIX, 07-09-2007.) 
Col. 304 

Committee on Privileges- Fifth Report-
Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
COI.304-OS 

Committee on Subordinate Legislation-
Eighteenth Report -Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.30S 

Committee on Subordinate Legislation-
Seventeenth Report-Presented 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 752 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Twenty-third Report-Presented 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 399-400 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Statements-Laid 
(Deb. 8, Vol. XXVItI, 22-08-2007) 
Col. 623 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-Study 
Tour Report-Laid 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 507-08 

Committee to Inquire into Misconduct of 
Members of Lok Sabha-First 
Report-Laid 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 400 

Court of Aligarh Muslim University-
Election to Committee 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 755 

Estimates Committee-Thirteenth and 
Fourteenth Reports-Presented 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 505-06 
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Public Accounts Committee-Statement 
-Laid 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 319-20 

Public Accounts Committee-Fiftieth and 
Fifty-third Reports-Presented 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 399 

Public Accounts Committee-Fifty-fifth 
Report-Presented 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 307 

Public Accounts Committee-Fifty-first 
and Fifty-fourth Reports-Presented 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 300 

Public Accounts Committee-Forty-
eighth and Fifty-sixth Reports-
Presented 
(Deb. 7. Vol. XXV Ill. 21-08-2007) 
Col. 506 

Public Accounts Committee-Forty-
Ninth and Fifty-Second Reports-
Presented 
(Deb. 8, Vol. XXVIJI, 22-08-2007) 
Col. 622 

Standing Committee on Agriculture-
Thirty-second Report-Laid 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 300-01 

Standing Committee on Chemicals and 
Fertilizers-Twentieth Report-
Presented 
(Deb. 5, Vol. XXVIII. 17-08-2007) 
Col. 476-77 

Standing Committee on Coal and Steel-
Twenty Seventh Report-Presented 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 613 

Standing Committee on Commerce-
Eighty-third Report--Laid 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co 1.30 1 

Standing Committee on Defence 
Nineteenth. Twentieth and Twenty-
first Reports-Presented 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 401 

Standing Committee on Defence-
Twenty-second, Twenty-third Reports 
and Statement-Presented 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 476 

Standing Committee on Energy-Twenty 
First Report-Presented 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 306 

Standing Committee on Finance-Fifty-
Seventh Report-Presented 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 307 

Standing Committee on Food Consumer 
Affairs and Public Distribution-
Twentieth Report-'-Presented 
(Deb. 4, Vol. XXVlIl, 16-08-2007) 
Col. 401 

Standing Committee on Health and Family 
Welfare - Twenty- Fourth Report and 
Evidence-Laid 
(Deb. 16, Vol. XXIX, 07-09-2001) 
Col. 307 

Standing Committee on Home Affairs-
Evidence-Laid 
(Deb. 4, Vol. XXVJII, 16-08-2007) 
Col. 402 

Standing Committee on Home Affairs-
One Hundred Twenty Eighth Report-
Laid 
(Deb. 4, Vol. XXVIII, 16-08.-2007) 
Col. 402 

Standing Committee on Human Resource 
Development-196th, 197th and 198th 
Report-Laid 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.477 
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Standing Committee on Industry-Two 
Hundred-Third Report-Laid 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COI.S09 

Standing Committee on Information 
Technology-Fiftieth Report-
Presented 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 306-07 

Standing Committee on Information 
Technology-Forty-seventh to Forty-
ninth Reports-Presented 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 507 

Standing Committee on Labour Twenty-
second Report-Presented 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 402 

Standing Committee on Labour-Twenty 
third and Twenty f<7\Jrth Reports-
Presented 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 7S2 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-
Twenty- first Report-Laid 
(Deb. 5, Vol. XXVlIl, 17-08-2007) 
CoI.477 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-Twenty 
Second Report-Laid 
(Deb. 15, Vol. XXIX, 06-09-2007) 
COl.26S 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-Twenty 
Third Report-Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 307 

Standing Committee on Railways-
Statement-Laid 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 324 

Standing Committee on Railways-' 
Twenty Eighth to Thirty Fint Reports 
-Presented 
(Deb. 16, Vol. XXIX, 07-09-2007) 
C01.30S~ 

Standing Committee on Social Justice and 
Empowerment-Statement -Laid 
(Deb. 1 S, Vol. XXIX, 06-09·2007) 
Col. 264 

Standing Committee on Social Justice and 
Empowerment-Twenty-seventh and 
Twenty Eighth Reports-Presented 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col; 264 

Standing Committee on Transport , 
Tourism and Culture--One-Hundred 
and lWenty-first and One Hundred 
and Twenty-second Reports-Laid 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Cot. 402 

Standing Committee on Transport, 
Tourism and Culture - One Hundred 
and Twenty-third Report-Laid 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.7S3 

Standing Committee on Urban 
Development-Twenty Third and 
Twenty-Fourth Reports-Presented 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 264 

Commodity Elchanp 
Foreign Direct Investment in Commodity 

Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 173-74 

Commonwealth Games 
Accommodation Before Commonwealth. 

Games 2010 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 69-70 

Arrangements for Commonwealth 
Games-2010 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 13-14 
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Commonwealth Games.20 I 0 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 396 

Commonwealth Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 284-85 

Medical Facilities for Commonwealth 
Games,2010 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 694-9S 

Method for l~proving Medal TaUy in 
Commonwealth Games 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 701 

Scheduled Plan for Commonwealth Games 
2010 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 493-95 

Tunnel Between Jawaharlal Nehru 
Stadium and Commonwealth Games 
Village 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.21S 

Communication 
Communication Network 

(Deb. 14, Vol. XXIX, OS-09-2007) 
CoJ.263 

Communication Network for Defence 
Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 272-73 

Downlinking Policy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 374-7S 

Company(s) 
Company under Defaulters Category 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 173 

Default in Payment of Annual Listing fee 
by Trading Companies 
(Deb. 10, Vol. XXVIll, 24-08-2007) 
Col. 188-89 

E-Governance in Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
COl.S7 

E-Waste Recycle Plants 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 365-66 

Entry of Dow Chemical 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 378-79 

Environmental Clearance for Steel 
Companies 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoJ.239-44 

Excise Duty Evasion by Tobacco 
Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 65-66 

FBT on Employees Stock Options 
(Deb. 5, Vol. XXVllI, 17-08-2007) 
CoJ.339-40 

Foreign Companies in Futures Market 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 265 

Frauds by Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 89-90' 

Indian Insurance Companies in Foreign 
Countries 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 270-71 

Investment by Foreign Companies 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 361-62 

Merger of General Insurance Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.lI0 

Mobilisation of Funds from Abroad by 
Companies 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
CoJ.60-62 

New Companies Act 
(Deb. 5, Vol. XXVlII, 17-08-2007) 
Col. 111-12 
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Non-Payment of Compensation to 
Employees by Firms/Companies 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.262~3 

Opening of Liaison Office by Foreign 
Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 62-63 

Pending Cases against Companies 
(Deb. S, Vol. XXVIII, 17-0S-2007) 
Col. 460-61 

Plantation Companies 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 243-44 

Policy on Limited Liability Partnership 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 334 

Violation of Guidelines by Credit Card 
Companies 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
CoI.2S3-8S 

Violation' of Rules by Private Companies 
(Deb, 17, Vol. XXIX, 10-09-2007) 
Col. 287-96 

Compensation 
Compensation for Rehabilitation of 

Villages 
(Deb. 8. Vol. XXVIII. 22-0S-2007) 
Col.n 

Compensation to Riot Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 99-100 

Non-Payment of Compensation to 
Employees by Finns/Companies 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Protection of Indian Companies Col. 262~3 
(Deb. 10, Vol. XXVIII, 24-OS-2007) Compressed Natunl Ca. 
Co1.267~S 

CNG Filling Stations 
Raksha Udyog RatnaAward to Companies (Deb. 15, Vol. XXIX, 06-09-2007) 

(Deb. II, Vol. XXIX,29-0S-2007) Col. 206-07 
Col. 149-50 

Recovery of IT Dues from Foreign 
Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.I66~7 

Registered Companies in the Country 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 281-84 

Registration of Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 93-94 

Regulation of Internet Telephony 
Companies 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 330c 

Vanishing Companies 
(Deb. 5, Vol. XXVIII, 17-0S-2007) 
Col. 164~5 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 94-95 

CNG Stations in Maharashtra 
(Deb, 9, Vol. XXVIII, 23-08-2007) 
Co1.161~2 

Running ofloeal Trains on CNG Kits 
(Deb. IS, WI. XXIX. 06-09-2007) 
Col. 140-41 

Computer 
Assistance for CERT 

(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 365 

Computer Centres in Muslim Dominated 
States 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 146 

Computer Education Facility in Schools 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 143-56 

Export of Software and Hardware 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.204-OS 



SUBJECT INDEX 57 

Internet, E-Ma,i1 and Computer Facilities CollltlNtioII 
(Deb. 2, Vol. XXVIII, 13-08-2007) Constitution oflndia on Internet 
Co1.67~8 (Deb. p, Vol. XXIX, 31 ..... 2001) 

Supply of Computers Col. 131 
(Deb. II, Vol. XXIX, 29-08-2007) Constitutional JWonna 
Col. 137-38 (Deb. 16, YoI. XXIX, 01-09-2007) 

Computerisation Col. 70 
Computerisation of Land Record 

(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 289-90 

Conference/Seminar 
Conference of Chief Secretaries 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 536-37 

Sports in Co~ LillI 
(Deb. 14, Vol. XXIX, 05..09-2907) 
Col. 498-99 

Consumer Alfaln 
Fake Production 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col 202 

Conference of Forest Ministers of Panel on Disposal ofConsumcr Cues 
Southern States (Deb. 17, Vol. XXIX, 10-09-2007) 
(Deb. II, Vol. XXIX, 29-08-20Q7) Col. 97-98 
Col. 435-36 

Conference of Minorities Commission of 
States 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.6S-66 

Conference of SA ARC Parliamentarians 
(Deb. 8, Vol. XXVIII;- 22-08-2007) 
Col. 483-84 

Convention on Endangered Species 
(Deb. II, Vol. XXIX; 29-08-2007) 
Col. 710-1 1 

Home Secretary Conference on Women 
Issues 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 189-94 

Meet 'Of Foreign Ministers 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 607-09 

World Hindi Conference 
(Deb. 8, Vol. XXYIlI, 22-08-2007) 
C01.3S2-S6 . 

WTO Conference 
(Dob. 3, Vol. XXVIII, 14-08-2007) 
Col. 44749 

CODtaminatioll 
Contamination of Dioxins 

(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 109 

Cooperativ. 
New Monetary and Credit Policy for 

Cooperatives 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 189-90 

Corruption 
Cases of Corruption in Coal India Limited 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 90-91 

Corruption in Allotment of Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.316-17 

Corruption in Tatkal Scheme 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 174-75 

Financial Irregularities in Depar.ment of 
Food 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 34 
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Food Coupons 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 369-71 

Overcharging by Ticket <;ounter Clerks 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. Ito-II 

Probing Irregularities in Financial 
Institutions 
(Deb. 13, Vol. XXIX, 31 ~08-2007) 
Col. 66-67 

Report of Transparency International 
(Deb. 16, Vol. XXIX, 07~09-2007) 
Col. 262 

Scam in Indian Railway Catering and 
Tourism Corporation (IRCTC) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 120 

Touts Menace at Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 175 

COttlile ladustry 
Incentives to Small and Cottage 

Industries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 323-24 

SCiST/OBC engaged in Cottage and Small 
Scale Sector . 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 174-82. 

Cotton 
Contract Farming of Cotton 

(Deb. 6, Vol. XXVIII, 20-01-2007) 
COI.9S-96 

Cotton Cultivation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 399402 

Hybrid Cotton Seeds 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 277-79 
port of Cotton 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 131-32 

Inclusion of Cotton Seeds in ECA 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 352-53 

New Cotton Variety 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 23941 

Production Cost of Cotton 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 40-41 

Quality of Cotton 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 126 

Reduction in Use ofBT Cotton 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 198 

Removal of Cotton from Agricultural 
Commodities 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 24445 

Suicide by Cotton Growers 
(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 237 

Technology Mission on Cotton 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 319-92 

Cotton Corpontion oflndia 

Cotton Corporation of India 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 340-41 

Council ror Advancement or Peoples 
Action and Rural Technology 

Mission of Files from the Office of 
CAPART 
(Deb. J 3, Vol. XXIX, 3 J -08-2007) 
Col. 4046 

Pending Projects with CAPART 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 262-63 

Projects under CAPART in 
Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 93-94 
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Council. for Scientific and Industrial 
Research 

Cash Flow in CSIR Laboratories 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.6S-66 

Delay in Appointmcnt in CSIR 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 72-73 

Functioning ofCSIR 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 76-71 

Modernization ofCSIR Laboratories 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 63-6S 

Technologies Devcloped by CSIR 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 89 

Courier Service 

Licence for Courier Service 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 32 

Restriction on Private Courier Service 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 432-40 

Court(!I) 
Arbitration, Conciliation and Mediation 

Centres 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Co1.20S 

Bench ofGujarat High Court at Surat and 
Rajkot 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 78-79 

Bench of UP High Court 
(Deb. 16, Vol. XXIX, 07-09-2007) 
021.99 

Computerisation of Consumer Courts 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 301 

Computerisation of Coqrts 
(Deb. S, Vol. :XXVIII, 17-08-2007) 
CoI.4SS-S9 

Construction of Court Buildings in Orissa 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 124 

Disposal of Cases by Various Courts 
(Deb. 5, Vol. XXVIII, 17-0S-2007) 
Col. 411-14 

Environmental Courts 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 516-17 

Fast Track Courts 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
C01..314-1S 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 10 I-OS 

Guidelines on Registration of FIR 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 83-84 

High Court Bench at Vijayawada 
(Deb. 16, Vol. XXIX, 07.09-2007) 
Col. 201-02 

Increasing Strength of Judges in 
High Courts 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
COI.2S3-84 

Judges in Courts 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 29 1-94 

Pend ing Cases 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 249-51 
(Deb. ·16, Vol. XXIX, 07-09-2007) 
Col. 203-06 

Setting up of Additional Courts for 
Speedy Disposal of Cases 
(Deb. I, Vol. XXVIII. 10-08-2007) 
Col. 213 

Setting up of Mobile Court 
(Dcb. 5, Vol. XXVIII, 17-08-2007) 
Col. 312 

Summer Vacation in Courts 
,(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 305 
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Timely Disposal of Court Cases 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.6U9 

Use of Hindi and Regional Languages in 
Courts 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 159~1 

Vacant Posts of Judges in High Courts 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 114-16 

Video Conierencing in the Courts 
(Deb. 16, VoJ'. XXIX, 07-09-2007) 
Col. 207 

Village Courts 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 310 

Cnftsmen 

Self-Employment to Weavers and 
Craftsmen 
(Deb. 3, Vol. XXVllI, 14-08-2007) 
Col. 262-63 

Creche 
Provision of Creches under NREGS 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 241 

Credit Card 
Cloning of Credit Cards 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 30-32 

Credit Cards 
(Deb. '6, Vol. XXIX, 07~09-2007) 
Col. 7~7B 

High Charges by Credit Cards Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.IS-17 

Increase in the Interest on Credit Cards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 117-11 

New Norms on Credit Cards 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 117 .. 81 

Rate of Interest 
(Deb. I, Vol. XXVIII, 10-01·2007) 
Col. 286 

Rejection of Credit Card 
(Deb. 10, Vol. XXVIII, 24-08·2007) 
Col. 9-14 

Violation of Guidelines on Credit Cards 
by Banks 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 44748 

Credit Guanntee Fund Scheme 
Proposals under Credit Guarantee Fund 

Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 377-80 

Crime(s) 

Crimes against Women and Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 63-90 

Crimes in Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 247-48 

Crimes in Trains and at Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 38S 

Financial Crimes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 113-14 

Fraud by Chit Fund Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 79-80 

Inquiry Committee on N ithari incident 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 454-SS 

Loss of Valuables from Lockers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 131-32 

Multiple Criminal Codes 
(Deb. 7, ,vol. XXVIII, 21-08-2007) 
Col. 368-69 
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N ithari Case 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.461~2 

Scheme for Relief and Rehabilitation of 
Rape Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 205-% 

Criminal Codes 

Pilferage of Crude Oil 
(Deb. IS, V~1. XXIX, 06-09-2007) 
Col. 197 

Production of Crude Oil 
(Deb. 12. Vol. XXIX, 30-08 .. 2007) 
Col. 38-39 

Production of Crude Oil and Gas 
(Deb. 12, Vol. XXIX, 30-01-2007) 

Multiple Criminal Codes Col 123-24 
(Deb. 7, Vol. XXVIII, 21-0S-2007) Storage of Crude Oil 
Col. 368-69 (Deb. 12, Vol. XXIX, 30-08-2007) 

Crude Oil Col. 284-85 
Assessment of Production Cost of Crude 

Oil and Oil Reserves 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 227 

Commercial Production of Oil in Barmer-
Sanchor Basin 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 147-48 

Crude Oil in Krishna Godavari Basin 
(Deb. 12, Vol. XXIX, 30-08-2007)' 
Col. 302-03 

Crude Oil Production 
(Deb. 4, Vol. XXViII, 16~OS-2007) 
Col.lS9-90 

Demand to Crude Oil and Gas Pipeline in 
Assam 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 237 

Import of Crude Oil 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 270 
(Deb. 12, Vol. XXIX. 30-08-2007.) 
Col.l31-3l 

Increase in Crude Oil Production by 
ONGC 
(Deb. 4; Vol. XXVIII, 16-08-2007) 
Col. 31S 

International Pricos of Crude Oil 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 144-46 

Strategic Crude Oil Storage 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 390-91 

Subsidy Norms for Crude Oil 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. I 79-S0 

Currency 
Availability and Introduction of Coins 

(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 244-4S 

Duplication of Security Water Mark 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 109 

Fake Currency 
(Deb. I, Vol. XXVIlI, 10-01-2007) 
Col. 241 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 421-22 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 294-9S 

Mark on Two Rupee Coins 
(Deb. 16, Vol. XXIX, 07-09-2007) 
C01.2S6 

Misuse of Coins 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 486-87 

Mutilated Currency Notes 
(Deb. I, Vol. XXVIII, 10-01-2007) 
CoJ.I02-03 
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Polymers Currency Notes 
(Deb. I, Vol. XXVIII, 10-OS-2007) 
Col. 290-91 

Printing/Minting of Currency for Foreign 
Countries 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 164-65 

Seizure of Fake Currency by Banks 
(Deb. S, VoJ. XXVIII, 17-08-2007) 
Col. 324-2S 

Custodial Deaths 

Custodial Deaths 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 193-98 

CyberCare 
Cyber Cafes at Railway Stations 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 137-39 

CyberCrime 

Passing of Secret Information 
(Deb. 14, Vol. XXIX: 05-09-2007) 
Col. 185-87 

Dairy 
Foreign Collaboration in Dairy Sector 

(Deb. 17, Vol. XXIX, 10-09·2007) 
C01.13S-36 

Funds for Dairy Development in Orissa 
(Deb. 6, Vol. XXVIII, 20·0S·2007) 
Col. 50-66 

Intensive Dairy Development Programme 
(Deb. 2, Vol. XXVIII, 13·0S·2007) 
CoI.3SS~ 

National Dairy Plan 
(Deb. 6, Vol. XXVIII, 20-08·2007) 
Col. I 84·S5 

Daman and Diu 
National Slum Development Project. 

(Deb. 16, Vol. XXIX, 07·09·200n 
Col 286 

Damodar Valley Corporation 
Development Work by DVC 
• (Deb. 5, Vol. XXVIII, 17-08-2007) 

Col. 334·38 
Dams and Rnervoin 
Emission of Methane from Dams and 

Water Bodies 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 448 

Floods due to Choking of Reservoirs 
(Deb. 2, Vol. XXVIII, 13-08·2007) 
Col. 351 

Global Warming Emission from large 
Dams 
(Deb. 5, Vol. XXVII!. 17·08·2007) 
Col. 183·84 

Impact of Dams on Flow of Water in 
Rivers 
(Deb. 2, Vol. XXVlIl, 13-08-2007) 
Col. 135·37 

Modernization ofNagarjuna Sagar Dam 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.321·22 

NABARD Fund for Construction of Dams 
(Deb. 17, Vol. XXIX, 10·09·2007) 
Col. 89-91 

Need to construct a dam on Indo-Nepal 
border to check the overflow from 
existing barrage on Sharda River in 
Uttar Pradesh (MUR 377) 
(Deb. 15, Vol. XXIX, 06·09-2007) 
Col. 276 

Need to sanction the construction 
of a dam on river Ghaghra, in 
Faizabad Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335-36 

Need to send a Central Team to assess 
the losses incurred in Teesta Lower 
Dam Project Stage-Ill and Stage-IV in 
Darjeeling, West Bengal (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08·2007) 
CoI.SS9~ 
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World Bank Assistance for Repair of 
Dams 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 4 

Deen Dayal Hathkaraha Protsaban 
YoJana 

Deen Dayal Hathkargha Protsahan Yojana 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 470-76 

Deepak Parekh Committee 
'Deepak Parekh Committee on 

Infrastructure Financing 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 21-22 

Defen~e 

Access and Cross Service Agreement 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 159-60 

Acquisition of Helicopters for Army 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.IB9-90 

Advanced Light Helicopter 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col.2B2 

American Defence Proposal for India 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 192-93 

Armed Forces Medical Services 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 157-58 

Brahmos Missile 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 270-71 

Changes in Defence Policy 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Cpl. 227 

Closure of Military Dairy Farm 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 329-30 

Communication Network for Defence 
Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 272-73 

Compensation Package for Soldier. 
Killed/Wounded in Operations 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 314-17 

Construction of Scorpene Submarine 
(Deb. 14, Vol. XXIX, 0'-09-2007) 
Col. 187-88 

Crashes of Unmanned Aerial Vehicles 
(Deb. 14, Vol. XXIX, 0'·09·2007) 
Col. 224·2' 

Creation of Post of CDS 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 295-96 

Defective Equipment 
(Deb. 14, Vol. XXIX, 05.09-2007) 
Col. 304 

Defects 'in Arjun Tank 
(Deb. 2. Vol. XXVIII. 13-08·2007) 
CoI.S4 

Defence Expenditure in Non-essential 
Areas 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.l53-S4 

Defence Industrial Park in Kerala 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 259 

Defence Lands for Gajraj and Cargo Hub 
Projects 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 249 

Defence Ordnance Factories 
(Deb. II, Vol. XXIX, 29-08..2007) 
Col. 296-97 

Defence Protocol Agreement 
(Deb. 2, Vol., XXVIII, 13-08-2007) 
Col. 310-11 

Defence School for Navy 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 262 

Delay in Completion of Projects ofDRDO 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.16S-66 
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Demilitarization ofSiachen 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 296 

DevelopmentAround Interim Test Range 
Site in Orissa 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 257-5S 

Development of Cruise Missile 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.26S 

Development of Multi-Mode Radar 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 384-S5 

Discrimination against Women Officers· 
in Defence Force 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 154-56 

Encroachment of Defence Lands 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 301 

Expansion of Ordnance Factories 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 138 

Facilities to Civilians Working in Defence 
HeadquaJ1ers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 265-66 

Facilities to War Widows 
(Deb. 17, Vol. XXIX, 10-09-2007) 

Foreign Attacks in Deep Seas 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 281 

Hike in Pensionary Beneflts to Personnel 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.3I1-12 

Holding of Elections in Cantonment Areas 
(Deb. 17, Vol. XXIX, t 0-09-2007) 
Col. 316-17 

Illegal Transport of Timber 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 191 

Increase in Defence Allocations 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
C01.2S5-86 

Increase in Financial Powers 
(Deb. 17, Vol. XXIX, t 0-09-2007) 
Col. 70-71 

Indigenous Aircraft Carrier 
(Deb. 14, Vol. XXIX, 05~09-2007) 
Col. 425-26 

Indigenous Production of Defence 
Equipment 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 121-22 

Indo-US Cooperation on Marine Pollution 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 221-23 

Col. 305'()7 Indo-US Military Cooperation 
Fake W~nt Orders (Deb. 6, Vol. XXVIII, 20-0S-2007) 

(Deb. 17, Vot XXIX, 10-09-2007) Col. 185-86 
Col. 134-35 Insurance Cover to Defence Personnel 

Field Firing Rqes for Military Exercise 
(Deb. t I, Vol. XXIX, 29-0S-2007) 
Col. 129-30 

Fire at Ordnance Depot 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 30S.()6 

Firing Ranges for Military Exercises 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 156 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col: 17S-79 

Involvement of Service Hqrs. in Dtcision-
making 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 3S7-88 

Irregularities in Defence Purchases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 264-65 
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Joint Development of Fifth Generation 
Fighter Aircraft 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 158-59 

Joint Exercise on Border Settlement 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 162 

Leasing out Property in Cantonment 
Areas 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 196 

Litigation Cases involving Defence Lands 
(Deb. 17 t Vol. XXIX, 10-09-2007) 
Co1.13! 

Making Intelligence Establishments 
Public 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.lS7 

Manuscript in History Division of MoD 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 281 

Menace of HI VIAl OS in Defence Forces 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 6-8 

Military Package to Maldives 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 169-70 

Modernisation of Special Forces of Army 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 163-64 

MoU ofDRDO with NASSC 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.317 

Need to introduce one-rank-one pension 
in Army (MUR 377) 
(Deb. 9, Vo!. XXVIII, 23-08-2007) 
Col. 433 

Need to place sufficient order in Defence 
Ordnance Factories (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 406 

Need to provide unifonn welfare package 
to all the soldiers who laid their lives 
for the country (MUR 377) 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 334 

Network Centric Warfare 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 105 

New Defence Procurement Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.317-19 

Orders of Secunderablld Cantonment 
Board 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 193 

Outsourcing of Defence Production 
System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 196-97 

Overhauling of Bofors Guns 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Cd. 184-85 

Performance ofDRDO 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 141-42 

. Pilotless Aircraft Lakshya 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 376 

Private Sector in Defence Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 201-02 

Procurement of Defence Equipment 
(Deb. 6, Vol. XXVIIl, 20-08 .. 2007) 
Col. 48-49 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Production ofT-90 Tanks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.216-17 

Psychological Test in Recruitment 
(Deb. 2. Vol. XXVIII. 13-0.8-2007) 
Col. 249-50 
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R &. D Programme for E-Bomb 
(Deb .. 17, Vol. XXIX, 10-09-2007) 
Col. 207 

Raksha Udhyog Rathna Award to Private 
Manufacturers 
(Deb. 2, Vol. XXVIII, 13·08·2007) 
Col. 260-61 

Rate Purchase System for Goods 
(Deb. II', Vol. XXIX, 29-08-2007) 
Col. 304 

Recruitment of Foreign Nationals in 
Defence Forces 
(Deb. 14, Vol. XXIX, OS-09-1007) 
Col. 190 

Recruitment under Short Service 
Commission 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 77-78 

Rehabilitation of Disabled Soldiers 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Co1.6S-68 

Religious Headcount in Armed Forces 
(Deb. 14, Vol. XXIX, OS~09-2007) 
Col. 187 

Requir~ment of Clothing and Sleeping 
Bags for Troops 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 319-22 

Sainik Schools 
(Deb. II, Vol. XXIX, 29-08-2007) 
COJ.36S-66 

Shortage of Battle Ships 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 148 

Small Scale Industries in Defence 
Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoJ.42 

Soldier Protection Vehicle 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 166 

Spectrum Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 211 

Squadron Strength of Air Force 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 249-50 

Statement Correcting Reply to Unstarrcd 
Question No. 1956 dated August 20, 
2007 regarding 'Outsourcing of 
Defence Production System' (St.) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 377 

Supply of Defence Equipments to 
Sri Lanka 
(Deb. 17, VoJ. XXIX, 10-09-2007) 
Col. 139-40 

Transport Aircraft IL-76 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 243-44 

Unified Coastal Command 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 259 

Uniform Welfare Package tor War 
Casualties 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 201 

Use of Hindon Airspace for VIP 
Movement 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 130-31 

Use of Radars 
(Deb. 9, Vol. XXVIII, 23-08.2007) 
Col. 253-54 

Vacant Posts of Scientists in DRDO 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 103-04 

Vacation of De fence Spectrum 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 233 

Violation ofInd ian Airspace 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 382-83 
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Withdrawal of Troops from Border Areas 
(Deb. II, Vol. XXIX, 29-01-2007) 
CoI.2SI-S2 

Defence Research Ind Development 
0l'llnl.ltlon 

. Committee to Review the functioni~g of 
DROO 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 4-5 

Transfer of Technology from DRDO • 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.411-13 

Deihl 
Allotment of Land 

(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 218-89 

Allotment of Land to Cooperative Group 
Housing Societies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 99 

Availability of fruits and Vegetables at 
Mother Dairy Booths 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 221 

Commonwealth Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 284-8S 

Conference of Chief Secretaries 
(Deb. II, Vol. XXIX, 29-01-2007) 
COI.S36-37 

Construction of Embassy Building in 
Dwarka, Delhi 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.202~3 

Cultural Centre in Delhi 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
CoI.IOS~ 

DDA Land Scam 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 332-33 

Demolition of Buildings in Delhi 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 125 

Demolition within 300 Meters of River 
Yamuna 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.S4-SS 

Depleting Water Level in Delhi 
(Deb. 17, Vol. XXIX, 10-09-2007) 

Bike Stunts in Delhi Col. 164-65 
(Deb. 3, Vol. XXVIII, 14-08-2007) Development of NCR 
Co1.348-49 (Deb. 16, Vol. XXIX, 07.09-2007) 

Children Rescued from Jewellery Col.lS1-S3 
factories 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 387 

Co-operative Group Housing Societies in 
Dwarka 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 178-11 

Development of Tourist Centres in Delhi 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 209 

Draw of Lots for Group Housing 
Cooperative Societies in Delhi 
(Deb. 13, Vol. XXIX, 31-08-2007) 
001.291-92 

Collision of Vehicles at 101 Airport . Encroachment of land in Delhi 
(Deb. 4, Vol. XXVIII, 16-08-2007) (Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.311-12 Col. 292-93 

Commercial Space Developed by HUDCO 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.t03 

Encroachment on Railway Land in Delhi 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 109-10 
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Extension of Delhi Laws (Special 
Provi!lions) Act, 2006 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 217-88 

Facilities to Prisoner. in Jail 
(Deb. 3, Vol. XXVllI, 14-08-2007) 
Col. 43840 

Government Quarters in NDMC Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 120 

Growth of Jhuggi Jhonpari 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
COI.304-OS 

High Rate oflnterest by Non-Govemment 
Financial Institutions on Term Deposit 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 29-30 

Irregularities inAllotmcntofDMS Booths 
(Deb. 11. Vol. XXIX, 29-08-2007) 
C01.2S3-S4 

Land Allotted to Societies 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 21 I-I') 

Law and Order in Delhi 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 172-76 

Mismanagement and Robbery at IGI 
Airport 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
COl.2S7 

NDMC and MCD Parking 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 177·91 

Noise Pollution. 
(Deb. II, Vol. XXIX, 29-0S-2007) 
CoI.471 

Ownership Rights of Plots under 20-Point 
Programme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 290 

Police Memorial in Delhi 
(Deb. 7, Vol. XXVIII, 21·08-2007) 

-COl. 101 

PowcrTariffin Delhi 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.I19-81 

Promotion of Night Tourism in Delhi 
(Deb. IS, Vol. XXIX. 06-09-2007) 
CoI.17S-76 

ProP'lsal for Construction of Community 
Centres 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Co1.2S7·S8 

Public Utilities at Metro Station 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 116·17 

Quality of OMS Milk 
(Deb. 14. Vol. XXIX, 05·09-2007) 
Col. 173-74 

Regularisation of Unauthorised Colonies 
in Delhi 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
Col.t07 

Rehabilitation to Jhuggi-Jhopri 
(Deb. 16, Vol. XXIX, 07.09-2(07) 
CoI.I444S 

Relocation of Slum-Cluster from Delhi 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 284 

Revamp of Ring Railway in Delhi 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 202 

Revival ofQutab Minar and Mehrauli Park 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 164 

Road Accidents in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.477-79 . 

Sealma of Shops 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 14142 

Setting up of Power Projects in Delhi 
(Deb. I, Vol. XXVIII, 10-OS-2007) 
CoI.ttO 
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Supply of Water in Delhi 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 121·22 

Surprise Check in Hospitals 
. (Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.668~9 

Violation of Master Plan and Building 
Bye-Laws 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 198 

Water logging in Delhi 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.l18 

Delhi Development Authotity 
Cancellation of leasedeed 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 330-3 1 

Changes for late Constructions 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 22S-26 

DDA Land Scam 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 332·33 

Group Housing Societies Registered with 
DDA 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 119-20 

Irregularities in Draw of lots under DDA 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 289·90 

Land Allotment to Trust 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 119-21 

New Housing Schemes by DDA 
(Deb. 5, Vol. XXVIII, 17-08-2007) 

IHlhl Metro Rail Corporation 

Non-Payment of Wages to labourers in 
DMRC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 28S-87 

Demands for Supplementary Grants 
(General)-l007-1008 

Demands for Supplementary Grants-
General-2007-OB-Present 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 404 

Demands for Supplementary Grants-
GeneraI-2007-200B 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 666-778 

Demands for Supplementary Grants 
(Rallways)-l007-1008 

Demands for Supplementary Grants 
(Railways}-2007-2008 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 509 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 438-6S8 

Deprived Sections 

Voucher based Schemes for Deprived 
Sections 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col.45B 

Disabled • 
Allocation and Utilization of Funds under 

Welfare Schemes for Disabled Persons 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.317-IB 

Col. 333 I AmendmenttoPWDAct, 1995 
One Time Payment ofGroundlLease Rent 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 160-61 

Undervaluation ofPlotslFlats in DDA 
(Deb. 16, Vol. XXIX, 07.09-2007) 
Co1.2BI-1I3 

(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 327 

Education, Training and Rehabilitation of 
Disabled Persons 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 18-22 
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Employment for Physically Challenged 
Persons 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 76-77 

Employment to Soldiers Handicapped in 
Wars 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.300-301 

Facilities for Disabled Air passengers 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 167 

Financial Assistance to NGOsNOs 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 26-30 

Financial Assistance to Welfare 
Association for the Disabled 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 79 

Free Rail Travel Facility to Disabled 
Persons 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 79 

Disaster Maoalement 
Assistance to Universities 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 459 

Funds for Disaster Management 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 44149 

Discussion Under Rule 19J 
Situation arising out of flood. in various 

parts of the Country (DUR 193) 
(Deb. 3, Vol. XXVIII: 14-08-2007) 
Col. 596-664 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 375-410 
(Deb. '10, Vol. XXVIll, 24-08-2007) 
Col. 33B-73 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 881-916 
(Deb. 12, VoL XXIX, 30-08-2007) 
Col. 399-444 

Dlsease(s) 
Breast Cancer 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Physically Challenged Passengers Col. 561-62 

(Deb. 12, Vol. XXIX, 30-0B-2007) Cases of XDR Tuberculosis 
Col. 82-84 (Deb. 11, Vol. XXIX, 29-08-2007) 

Proposal for Residential School for 
Mentally Handicapped 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 274-75 

Rehabilitation of Disabled Soldiors 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 65-68 

Vocational Training Centres for the 
Disabled 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 24243 

Disarmament 
Constitution of Task Force 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 53940 

Col.4-to 
Deafness among Children 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
C.ol, 546-47 

Deaths Due to Rain Borne Diseases 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 151-52 

Decline in Cases of Blindness 
(Deb. 14, Vol. XXIX, 05.09-2007) 
Col. 635-36 

Diseases in Arecanut Trees 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 154 

Funds for Eradication of Leprosy 
(Deb. B, VOl. XXVIIl, 22-0B-2007) 
Col. 26-30 
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Funds for Vector Borne Diseases 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 736-40 

High Incidence of Cancer in Alappuzha 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 602 

Increase in Cancer Cases 

New Drug for Malaria 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col.4S3 

Obesity among Children caused by Soft 
Drinks 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 70S-09 

(Deb. 14, Vol. XXIX, 05-09-2007) Outbreak of Diseases after Flood 
Col. 119-26 (Deb. II. Vol. XXIX. 29-08-2007) 

Measures to Check Malaria 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 320-21 

Medicinal/Financial Assistance for 
Cholera 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 563 • 

Meningitis Vaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 671-72 

Need to conduct Research and 
Development work on "Mandari mite" 
a disease affecting Coconut in 
Southern India (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col.6S9 

Need to provide immediate financial 
assistance to the State Government of 
Chhattisgarh to provide relief to 'Baiga' 
community ofRajnandgaon, facing the 
onslaught of a mysterious disease 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 513-14 

Need to take preventive steps for 
eradication of "Muscular Dystrophy" 
an incurable disease (MUR 377) 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 872 

New Drug (or Liver Cancer 
(Deb. 8, Vol. XXVIII. 22-08,.2007) 
Col. 94 

Col. 476-71 
Rehabilitation of Persons Cured of 

Leprosy 
(Deb. 4, Vol. XXVIIl, 16-08-2007) 
Col. 69 

Rise in number of Polio Cases 
(Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 84-87 

Schemes for Eradication of Leprosy 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 453-56 

Setting up of Cancer Fund 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.SS8 

Spread of Japanese Encephalitis 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.203~6 

Spread ofVector/Water Borne Diseases 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 9]-104 

Study on Chikungunya 
(Deb. ) 4, Vol. XXIX, 05-09-2007) 
Col. 739-40 . 

Survey for Ascertaining TB Cases 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 692-94 

Treatment for Rabies Patients 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 108-18 

Tuberculosis and AIDS 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 479-80 
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WHO Report on Blindness 
(Deb. 8, Vol. XXVIII, 22·08-2007) 
Col. 278·79 

Dlslnvestmeot 
Disinvestment Clauses 

(D.eb. 13, Vol. XXIX, 31-08-2007) 
Col. 122-23 

Disinvestment Policy 
(Deb .. 13, Vol. XXIX, 31-08-2007) 
Col. 111-12 

Doordarshan Kendras 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col3S~ 

OuideUnes for Commlssloned Prosramme 
in North East 
(Deb. 7, Vol. XXVIU, 21-08-2001) 
Col. 389-90 

Need to improve the transmission and 
relay facility of All India Radio and 
Doordarshan in Alwar Parliamentary 
Constituency, Rajasthan (MUR 377) 

District Plannlol Committees (Deb. 1 S, Vol. XXIX, 06-09-2007) 
District Planning Committees Col. 272 

(Deb. 8, Vol. XXVIII, 22-08-2007) New Doordarshan Channel in North-East 
Col. 475-78 (Deb. 7, Vol. XXVIII, 2 I -08-2007) 

District Rural Deveiopment Agency 
Implementation of Programmes under 

ORDAs in lharkhand 
(Deb. 5, Vol. XXVIll, 17-08-2007) 
CoL 292-94 

Doctor(s) 
Mandatory Rural Posting of Doctors 

(Deb. 8, Vol. XXVII1. 22-08-2007) 
CoL 357 

Registration of Medical Practitioners 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 112-13 

Release of Salary of Striking Doctors 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 739 

Shortage of Doctors 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 726-27 

Doordarshan 
AIR and DDK in North East 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 378-80 

Doordarshan Channel in Britain 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
CoL 401 

Col. 438-39 
Production ofDocumentariesIFilms 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 207-10 

Regional Broadcasting Centres 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. ISS-Sf; 

Selection of Private T. V.Channels by 
MTNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 129-30 

Transmission of Programmes in Border 
Areas 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
CoL 338-39 

Draln'ae 
Improvement of Drainage System 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 75-1 I I 

Need to implement the recommendation 
of Task Force for Keleghai 
Kopaleswari-Baghal Basin drairiage 
and Tamluk Drainage, District 
Midnapur, West Bengal (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoJ.333-34 
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Dred&inc Corporation oflnd" 
Work Undertaken by DCI 

(Deb. 14, Vol. XXIX: OS-09-2007) 
CoI.S64-66 

Drinking Water 
Analysis of Drinking Water Samples 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 261-62 

Availability of Bottled Dtinking Water at 
Lower Prices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 141-42 

Changes in Drinking Water Schemes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 103-04 

Conference on Rural Water Supply and 
Sanitation 
(Deb. I, Vol. XXVIII. 10-08-2007) 
Col. 108-09 

Contaminated Water 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 569-72 

Need to release pending installment of 
Funds for various water schomes in 
Ajmer Parliamentary Constituency 
(MVR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 763-64 

Purified Drinking Water 
(Deb. 2, Vol. XXVIU, 13-08-2007) 
Col. 331-40 

Safe Drinking Water 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 166 

Safe Drinking Water in Rural Areas 
(Deb. 5, Vol. XXVIII, 17-08-2001) 
Col. 298-99 

Shortage of Drinking Water 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 69-70 

Water Supply and Sewage Disposal 
Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 263 

Desalination of Sea Water Water Supply Scheme 
(Deb. I, Vol. XXVIII~ 10-08-2007) (Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 226-27 Col. 178 

Drinking Water Facilities 
(Deb. 10, Vol. XXVUI, 24-08-2007) 
Col. 179-82 

Drinking Water Schemes 
(Deb. 10, Vol. XXVlIJ, 24-08-2007) 
Col. 47-49 

FundsAllotted for Drinking Water Supply 
Schemes 
(Deb. 5, Vol. XXVlll, 17-08-2007) 
Col.3 71-408 

Funds Released under RGNDWM 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 126-28 

Krishna Drinking Water Supply Projects 
(Deb. 17, Vol XX1X, 10-09-2007) 
Col. 298 

Drought Prone Area Prolramme 
Implementation ofDPAP by NOOs 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 90 

Drup and Medicines 
Accredition of Ayush Medicines 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 563-64 

Antiretroviral Drugs to Children 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 84-S5 

Centralisation of Drugs Control 
Machinery 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 213 



14 LOK SABHA 

Clinical Trials for Drugs/Surgical 
Procedures 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 697-98 

Clinical Trials for New Medicines 
(Deb. 14, Vol. XXIX. OS-09·2007) 
CoL 611·19 

Details of Labels of Medicines in Hindi 
(Deb. IS, Vol. XXIX, 06·09-2007) 
CoL 241 

Diabetes Drugs causln, heart Failure 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 446 

Difference in PricesofSimiJar Drugs 
(Deb. 12, Vol. XXIX, 30·01·2007) 
CoL217 

Disparity in MRP of Non-Scheduled 
Medicines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 149-50 

Drug Trafficking 

Indian Herbal Medicines in Global 
Market 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 229-30 

Integration of Traditional System of 
Medicine with Allopathy 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 567-68 

Irregularities in Distribution of Medicines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.SI7-89 

Losses to Drug Manufacturing 
Companies 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 157-51 

New Drug for Liver Cancer 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 94 

New Drug for Malaria 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.4S3 

(Deb. 7, Vol. XXVIII, 21-01-2007) New Drug Policy 
Col. 96-97 . (Deb. 9, Vol. XXVIll, 23-01-2007) 

Exclusion of Medicines from Controlled 
List 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 302-03 

Generic Medicines 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.S64-65 

Generic Medicines for HIV Patients 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 71 I 

High Profits on Drugs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 206-07 

Improved Medicines and Research 
(Deb. I, ,vol. XXVIII, 22-01-2007) 
Col. 576-n 

Increase in Prices of Medicines 
(Deb. 12. Vol. XXIX, 30-01-2007) 
CoL 39-42 

Col. 52-53 
NPP and Drug Formula 

(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 238-39 

Prices of AIDS Drugs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 284-85 

Prices of Drugs 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 107-08 

Prices of Medicines 
(Deb. 9, Vol. XXVllI, 23-08-2007) 
Col. 182-83 

Profit Margins in Medicines 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 227-28 

Report on Spurious Drugs in India 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 419-90 
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Rise in Prices ofDrup 
(Deb. 4. Vol. XXVIII. 16-01-2007) 
Col. i76-77 

Sale of spurious drugs in the country 
causing serious health hazards to the 
people and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-01·2007) 
Col. 536·58 

Selling of Medicines 

Use ofDrup Discarded World-wide 
(Deb. I. Vol. XXVIII. 22-01·2007) 
CoL'2 

DryFnltl 
Cuhewnut Cultivation 

(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col.4IS-86 

Decline in Cultivation of -Cashew Nuts 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 310-11 

(Deb. 14, Vot. XXIX, 05·09·2007) 
Col. 729.31 Duty Fne Shops 

Setting of Scheduled Drugs at Increased 
Prices 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 251-59 

Setting up of Settlement Commission 
(Deb. 15. Vol. XXIX, 06·09·2007) 
Col. 126 

Shonage of Life Saving Drugs 
(Deb. 8, Vol. XXVIII, 22·08-2007) 
Col. 21 1·26 

Smuggling of Drugs 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 376-78 

Spurious Drugs 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 3142 

Supply of Medicines by CGHS 
Dispensaries 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 366-68 

Supply of Poor Quality Drugs 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 126-27 

Therapeutic Efficacy of Drugs 

Duty Free Shops 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 77 

!-Commerce 
E-Commerc:e 

(Deb. 6, Vol. XXVIll, 20-08-2007) 
Col. 186 

E-Governanee 
E-oovemance in Companies 

(Deb. 16, Vol. XXIX, 07-09-2007) 
COl.S7 

Mission Mode Projects under National 
E-oovemance Plan 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 4146 

&&am .. 
Introduction ofE-Stamps 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 266-67 

E-Waste 
liE-Waste and Municipal Solid Waste II 

(Deb. 14, Vol. XXIX, OS-09-2007) 
COI.S76-77 

(Deb. II, Vol. XXIX, 29-08-2007) E-Waste Recycle Plants 
Col. 535-36 (Deb. 8, Vol. XXVIII, 22-08-2007) 

Unapproved and Overpriced Drug 
Formulations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 43-50 

Col. 365-66 
Survey on E-Waste 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 722-23 
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Earth Seiencet 
Climatic: Change in India 

(Deb. ~, Vol. XXVIII, ] 7-08-2007) 
CoI.4S6-S8 

Climatic Changes 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoJ.455 

Indian Expedition to Arctic 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 32-34 

Prediction of Rainfall 
, (Deb. 10, Vol. XXVIII, 24-08-2007) 

CoI.2S-30 . 
Research on Climatic Change 

(Deb. ) 0, Vol. xxvm, 24-08-2007) 
Col. 86 

Separate Deparbnent for Oimate Changes 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 460 

Setting up of Weather Chamel 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 304 

Subsidy on Changes in Weather 
(Deb. 13, Val. XXIX, 31-08-2007) 
Col. 24-25 

EeoIOI)' 
Planting of Saplings for Better Ecology 

(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 114-16 

Eeonomic Advisory CouncU 
Release of Report by EAC 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 520-21 

EeonomkGrowth 
Assessment of Low Growth Rate 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 439 

Equitable Distribution of Benefits of 
Growth 
(Deb. 1 J, Vol. XXIX, 29-08-2007) 
Col. 396-97 

Economically Backward Class 
Free Education to Economically Backward 

Classes 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.371-72 

Edible Oll(s) 

Palm Starian Oil 
(Deb. J 7, Vo/. XXIX, J 0-09-2007) 
Col. 304-06 

Adulteration in Edible Oil 
(Deb. 14, Vol. XXJX, 05-09-2007) 
Col. 272 

Import Duty on Edible Oil 
(Deb. I, Vol. XXVI!:, 10-08-2007) 
Col. 26S-66 

Mustard Oil 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 280-8] 

Problems ofVanaspati Units 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 197-98 

Production and Import orEdible Oils 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 169-74 

Production of Palm Oil Seeds 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoL 139-40 

Production of Rice Bran Oil 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 109 

Production of Wheat, Gram and Mustard 
(Deb. 2, Vol. XXVIll, 13-08-2007) 
Col. 293-94 

Reduction in Import Duty 
(Deb. 5, Vol. XXVIII, 17-08-2007)' 
Col. 197-98 

Edueatlon 
Achievement Survey 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 366-68 
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Agriculturallnfonnation 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 239-42 

Allocation for Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 133-34 

Allocation for Muslim Education 
(Deb. 14, Vol. XXIX, ·05-09-2007) 
Col. 492-93 

Allocation to Educational Institutions 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 218-54 

Amendment in Pharmaceuticals 
Education and Rtsearch Act 
(Deb. 9. Vol. XXVlIl. 23-08-2007) 
Col. 59 

Applications for Education Loans in 
TamilNadu 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 255-56 

Assistance for Professional Education 

Double Shifts in Polytechnics 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 411-12 

Education and Employment for Minority 
Communities 
(Deb. 9, Vol. XXVIiI, 23-08-2007) 
Col. 2-12 

Education LoAn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 101, 145-47 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 285-86 

Education of Investors 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 267 

Education to Fanners 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 241-42 

Education, Training and Rehabilitation of 
Disabled Persons 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 18-22 

(Deb. 3. Vol. XXVIII, 14-08-2007) Educationally Backward Area 
Co\. 490-92 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Assistance for Vocational Education C01.16S-70 

(Deb. 3, Vol. XXVIII, 14-08-2007) Educationally Backward DiB1rida 
Col. 420 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Col. 345 
Authentication of Certificates 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 254-59 

Courses in Architectural Restoration 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.3S1-52 

De-recognisation of Medical Courses 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 671-73 

Development of Technical Education in 
Maharlshtra 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 93-94 

Engineerina Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 263-64 

Enrolment in Higher Education 
(Deb. 3, Vol. XXVIlI, 14-08-2007) 
Col. 143-44 . 

Enrolment of Muslim Girls in Schools 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 190 

Entrance Examination for Engineering 
Collepa 
(Deb. 7, Vol. XXVIIJ, 21-08-2007) 
Col. 171-72 
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FDI in Higher Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.4S4 

Financial Knowled,e in School 
Curriculum 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 33940 

FM Channels for Students 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 24-30 

Free Education to Economically Backward 
Classes 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 371-72 

Free, compulsory and uniform education 
upto Higher Secondary Level In the 
country by Sbri Ram Kripal Ylldav 
(Res.) .. 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 40 1-02 

Funds for Higher Education 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 389-90 

Funds for Technical Education 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 37-38 

Implementation of Schemes 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.IOS-01 

Inclusion of Human Right Subject in 
Curriculum 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 73-74 

Indian Culture 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 112 

Internet Connectivity for Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.3SI-S2 

Introduction ofNew Examination System 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 337-38 

lob Oriented Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 390 

Ululation to Control Private In.titut/on. 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 395 

Local Participation in Education 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 326-27 

Modification of Educational System 
(Deb. 7, Vol. XXVIlI, 21-08-2007) 
Col. 463-64 

National Commission for Minority 
Educational Institutions 
(Deb. 9, Vol. XXVI:I, 23-08-2007) 
Col. 390 

Need to conduct a third counsellina for 
All India MedicallDental Admission. 
and include additional teats created 
under Rule lOA ofM.C.l (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 463-64 

. Need to improve primary education in the 
country (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 336-37 

New Plan under Special Central 
Assistance Scheme 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 220 

Opening of More Vocational Training! 
Education Centres 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 149-S4 

PO Sellts for Foreign Students 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S84 

Polytechnic Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.I44-4S 

Programmes for Tribals 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.42S 
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QuaJlty Education to Scheduled Caste I School. for Free Education to SC Children 
Student. (Deb. 4, Vol. XXVIII. 16-08-2007) 
(Deb. IS, Vol. XXIX, 06-09-2007) Col. 151-52 
Col. 254 

Quality of Education 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 72-73 

Reforms in Higher Education 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 406-07 

Regulatory Authority for Higher 
Education 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 337 

Reservation for Women in Higher 
Educational Institutions 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 495 

Reservation in Education Field 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 490-92 

Reservation in Educational Institutions 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 320 

Restructure of Medical Curriculum 
(Deb. 8. Vol. XXVIII. 22-08-2007) 
Col. 54546 

Review of Sex Education by NACO 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 506-07 

Right to Education Bill 
(Deb. 3. Vol. XXVIII. 14-08-2007) 
Col. 411-12 

RTI Subject in School Curriculum 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 321 

Scheme for Universal Access and Quality 
at Secondary Stages 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 141 

Scholarship Scheme for SCsiSTs Students 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Co1.31S-16 

Service Tax on Education and Health 
(Deb. S. Vol. XXVIII. 17-08-2007) 
Col. 264-65 

Setting of Management and 
Technological Institutes 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 749 

Setting up of Polytechnic Educational 
Institutions 
(Deb. 7, Vol. XXVIII. 21-01-2007) 
Col. 265-66 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.17S-77 

Teachers Training Course 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 293-94 

Universalisation of Secondary Education 
(Deb. 3, Vol. XXVIII. 14-01-2007) 
Co1.377-78 

Vocational Courses 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 354-SS 

Vocational Education for Textile Sector 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 139 

World Bank Loan for Vocational Training 
(Deb. 2. Vol. XXVIII. 13-08-2007) 
Col. 79-80 

£cypt 
Agreement between FACT and Syrian 

Firm 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 17S-77 

Election 
Compulsory Votina 

(Deb. S. Vol. XXVIII. 17-08-2007) 
Col. 333-34 
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Declaration of Assets in Cou.rse of Rural Electrification 
Election (Deb. 10, Vol. XXVIII, 24-08-2007) 
(Deb. 16, Vol. XXIX, 07-09-2007) Col. 245-50 
Col. 66 (Deb. 16, Vol. XXIX, 07-09-2007) 

Delimitation of Constituencies Col. 231-38 
(Deb. I, Vol. XXVIII, 10-08-2007) Electronic Votlne Machines 
Col. 32 

Election Cases pending under R.P. Act 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 109-12_ 

Electoral Pboto Identity Card, 
Photo Identity Cards 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 3842 

EleetricGoods 
Sale of Faulty Fans 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 298 

ElectrUlcadon 
Blue Print for Electrification 

(Deb. 9, Vol. XXVIIl, 23-08-2007) 
CoI.ISO-S2 

Electrification of Lucknow-Oorakhpur 
Railway Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Cot. 176 

Electrification ofPune-Kolhapur Railway 
Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 280 

Electrification of Railway Line between 
Bangalore Jolar Pettai 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoI.2S0-51 

Electrification ofVilJages 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 113-87 

Need to expedite rural electrification 
schemes in Santhal Parganas, 
lharkhand under Rajeev Gandhi 
Graritin VidyutikaranYojana(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336-37 

Electronic Voting Machines 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 291 

Eleventh Fin Year Plan 
11 th Plan Proposals and Priorities ofNEC 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 343-44 

Programmes on Populati'lh Growth 
(Deb. 3, Vol. XXV~H, 14-08-2007) 
COI.4SS-S7 

Technical Textile 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 171-72 

EmbassylHigh Commission 
Condition of Indian High Commission 

Abroad 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 677 

Construction of Embassy Building in 
Dwarka, Delhi . 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 202-03 

Lack of Prompt Action by Indian 
Embassies Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 7444S 

Emieration 
AbolitJon of Emigration Check 

Requirement Suspension (ECRS) 
System (St.) 
(Deb. J 5, Vol. XXIX, 06-09-2007) 
Co1.265~ 

Employees Provident Fund 
Differential Interest Rate on EPF 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 281 
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Employees covered under Provident 
Fund Act and Employees Pension 
Scheme, 1995 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 195-96 

EPF due on Member Companies ofCII & 
ASSOCHAM 
(Deb. 17, VoJ: XXIX, 10-09-2007) 
Col. 143-44 

Investment by EPF 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 226-29 

Rate of Interest on EPF 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 42-43 

Employees Provident Fund Orpnisation 
Opening of New Offices of EPF 

Commissioner 
. (Deb. 2, Vol. XXVIII, B-08-2007) 

Col. 33-34 
Operation and Maintenance of EPF 

Accounts 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 158 

Social Security Scheme under EPFO 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 160-61 

Employment 
Creation of District Employment 

Guarantee Counci Is 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 236-37 

Creation of New Employment 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 518 

Decline in Employment in Organised 
Manufacturing Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 226-27 

Decline in Employment Opportunities 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 257-58 

Decline in Jobs in Government Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 53 

Employment Generation 
(Deb. 8, Vol. XXVIII, 22-08·2007) 
Col. 24 

Employment Generation in Food 
Processing Industries 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 41-42 

Employment Generation Rate 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 190 

Employment Growth Rate of Women 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 223 

Employment in Agriculture 
(Deb. 14, Vol. XXI X, 05-09-2007, 
Col. 160 

Employment in Handloom Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 77-79 

Employment in Organised Sector 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Co1.21J-16 

Employment Opportunities in Abroad 
(Deb. 17, Vol. XXIX, 10-09-2007) 

. Col. 91-92 
Employment to Coal Dump Labourers 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 451·52 

Employment to Rural Labourers and 
Youths 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 215-23 

. EllIployment to Soldiers Handicapped in 
Wars 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.300-301 

Entrepreneurial Training 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 353-55 
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Growth in Employment in Sel vice Sector 
(Deb, 11, Vol. XXIX, 29-08-2007) 
CoI.3~7 

Growth in Employment of Women 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 41 

Jobs in Housing Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
COl.S6 

Need to conduct a special drive for 
recruitment of Scheduled Castes and 
Scheduled Tribes in the country 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333 

Need to formulate reservltion of jobs in 
the private sector (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.466~7 

Need to release gratuity to Tamil refugees 
from Sri Lanka who superannuated 
from service in Government Rubber 
Corporation, Kanyakumari and 
Provide employntent to their children 
(MUR377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 877 

NSSO Survey of Employment/ 
Unemployment 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.J IS 

Re~mployment to Ex-Servicemen 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 116-18 

Self Employment Schemes for the Youth 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 12-22 

Standing Committees ofFICCI to provide 
jobs to SCslSTs in Private Sector 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 24748 

Employment Exc:haille 
Mobile Employment Registration Camps 

(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.~8 

Persons Registered in Employment 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 269-73 

Encroacbment 
Demolition of Buildings in Delhi 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.12S 

Demolition within 300 Metros of River 
Yamuna 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.S+SS 

Encroachment in Airpon Areas 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 29-30 

Encroachment of Land in Delhi 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 292-93 

Encroachment on Railway Land in Delhi 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 109-10 

Illegal Construction in Kanpur 
Cantonment Area 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 96-97 

Illegal Constructions 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 101-02 

Regularisation of Unauthorised Colonies 
in Delhi 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 107 

Slum Population in Urban Area 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 89-92 
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Encyclopedia 
Encyclopedia of Official Hindi Language 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 269-70 

Enel'lY 
Geo Thermal Energy 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 226-27 

Independent Relulator for EnerlY Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 302 

Enaland 
DD-India Channel in USA and UK 

(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 362-63 

Doordarshan Channel in Britain 
(Deb. 7, Vol. XXVIll, 21-01-2007) 
COL 401 
~ 

Abu Mountain as an Environmentally 
Vulnerable area 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.SOS 

Commercial Exploitation of Salt-Pans 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 429 

Constitution ofSEIAA and SEAC 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 69S-96 

E-waste Contamination 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 440-41 

Eco-Sensitive Areas 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 700-01 

Environmental Clearance for Gas-based 
Power Projects 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 8S-9O 

Environmental Clearance for Pendhari 
Nala Project 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 281-82 

Environmental Clearance for Steel 
Companies 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 239-44 

Global Warminl 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
COI.S80-83 

Indo-US Agreement on Environment 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 409-10 

Induction of AC Coaches as per Montreal 
Environment Convention 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 312 

International year of Dolphins 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 667-69 

Kyoto Protocol on Climate Chance 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 143-44 

Meeting on Climate Change 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 129-30 

National Strategy on Climate Change 
(Deb. II, Vol. XXIX, 29-0r-2007) 
Col. 723-2S 

Pending Proposals for Environment 
Clearance 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 79-80 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 47S-76 

Poor Sanitation as Environmental Problem 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.S84-8S 

Rivers Heading for Environmental 
Disaster 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 483-86 
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Schemes for Safeguarding Environment 
(Deb .. 8. Vol. X'X VIII , 22~08-2007) 
Col. 437-38 

Threat to Ganga Dolphins 
(Deb. B, Vol. XXVIII, 22-OB-2007) 
Col. 209. 

Tribunal for Environmental Impact 
Assessment 
(Deb. B. Vol. XXVIII. 22-08-2007) 
Col. 6-7 

World Bank Report on Climate Change 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 4-6 

Supply of Ethanol to Public Sector Oil 
Companies 
(Deb. -IS, Vol. XXIX, 06-09-2007) 
Col. 161-62 

European Union 
Indo-EU Trade 

(Deb. 7, Vol. XXVIII, 21-08-2007). 
Col. 383-84 

Schemes Implemented with Assistance of 
European Union 
(Deb. S, Vol. XXVIII, 17-08·2007) 
Col. 458-59 

Ex-Sen-ieemen 
Essential Commodity(s) ECHS Facilities to Ex-servicemen 
I I· fC S d . ECA (Deb. 14. Vol. XXIX. 05-09-2007) 
nc uSlon 0 otton ee 5 In Co1.317-18 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 352-53 I Facilities to Ex-Servicemen 

Rise in Prices of Essential Commodities 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. I 55-5B 

Ethanol 
Ethanol Blended Petrol 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 17) 

Ethanol Blended Petrol Programme 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. ISS-57 

Ethanol Production from Sugarcane 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 134 

Need to formulate policy promoting use 
of ethanol as a fuel (MUR 377) 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 661 

Prices of Ethanol 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.216-18 

Promotion of Ethanol 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 190 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 285 

Hiring of Ex-Servicemen for Protection of 
Tiger Reserves 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.S82·B3 

Pensionary Benefits to Ex-servicemen 
(Deb. 14. Vol. XXIX, 05·09·2007) 
Col. 170 

Re-employment to Ex-Servicemen 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Co1.116-1B 

Expenditure Reform 
Expenditure Reform 

(Deb. S, Vol. XXVIII. 17-0B-2007) 
Cot. 463-64 

Explosives 
Nitro-Glycerin Explosives 

(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. lOS 

ElportOriented Units 
Duty Evasion by EOUs 

(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. 146-47 
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Expor1(s) 
Ban on Export of Milk Powder 

(Deb. 17. Vol. XXIX, 10-09·2007) 
Col. 181 

Chrome Ore Export 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 112-13 

Excise Fraud in Garment Export 
(Deb. I, Vol. XXVlIl, 10-08-2007) 
Col. 126 

Export of Passenger Cars 
(Deb. 3, Vol. XXVIlI. 14-08-2007) 
Col, 388-89 

Export of Raw Sugar 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
Col. 389 

Export of Rice. 
(Deb. 7. Vol XXVIII. 21-08-2007) 
Col. 380 

Export of Software and Hardware 
Export by Iron Ore by MMTC (Deb. 17, Vol. XXIX, 10-09-2007) 

(Deb. 7, Vol. XXVIII, 21-01-2007) Col. 204-01 
Col. 267 I Export of Spices 

Export frauds under PMLA '(Deb. 7, Vol. XXVIIl, 21-01-2007) 
(Deb. 1, Vol. XXVlII, 10-01-2007) Col. 344-S4 
Col. 115-86 

Export of Agricultural Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 266-67 

Export of Sports Goods 
(Deb. 7, Vol. XXVIII. 21-08-1007) 
Col. 283 

Export of Textiles and Garments 
Export of Food grains (Deb. 7, Vol. XXVIII, 21-08-2007) 

(Deb. 17, Vol. XXIX, 10-09-2007) Col. 369·71 
Col. 303 : F' hE IS xport 

Export of Fruits and Vegetables I (Deb. 3, Vol. XXVIII, 14-08-2007) 
(Deb. 7. Vol. XXVIlI, 21-01-2007) I CoI.268·72 
Col. 272-75 . Import and Export ofPeb'oleum Products 

Export of Handicrafts to USA I (Deb. 4, Vol. XXVIII, 16-08-2007) 
(Deb. 7, Vol. XXVHI, 2 I -08-2007) Col. 393-94 
Col. 11-13 

Export of Handloom and Handicraft 
Products 
(Deb. 7. Vol. XXVIII, 21-08-2007) 

.. Col. 75-77 
Export of I ron Ore 

Import-Export 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 16-18 

Indian Herbal Medicines in Global Market 
(Deb. 8, Vol. XXVUI, 22-08-2007) 
Col. 229-30 

(Deb. 3, Vol. XXVlIl, 14-08-2007) 
Col. 442 Inspection of Export Firms 
(Deb. 7, Vol. XXVIII, 21-08·2007) (Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.390-9\ 'I Co1.367-68 

Export of Marine Products I IT Exports from Andhra Pradesh 
(Deb. 3. Vol. XXVIII, 14-08-2007) i (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 441-42 I Co1.213-14 

Export of Onion 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 375-76 

Losses in Export of Salt to Nepal 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 267-68 
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Losses SutTered by Various Export 
Secton 
(Deb. 7, VOl. XXVIII, 21-08-2007) 
Col. 304-07 

Manpower Export Councils 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 674 

Meat Export 
(Deb. 3, Vol. XXVIII. 14·08·2007) 
Col. 444 

Problems of Garment Exporters 
(Deb. 7, Vol. XXVIII, 21·08-2007) 
Col. 271·72 

Removal of Ceiling on Loans for Export 
Purposes 
(Deb. 13, Vol. XXIX, 31·08·2007) 
Col. 88·89 

Subsidies given to Exporters 
(Deb. 3. Vol. XXVIII, 14·08·2007) 
Col. 450-51 

Textiles Export 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 334-40 

Family Plannlnl 
Norm for one Child per Family 

(Deb. 8, Vol. XXVIII, 22·08·2007) 
Col. 49·50 

Farmer(l) 

Assistance to Farmers 
(Deb. 2, Vol. XXVIII, 13·08·2007) 
Col. 154·55 
(Deb. 10, Vol. XXVIII, 24-08·2007) 
Col. 145-46 

Central Subsidy for Free Power to Farmers 
(Deb. 13, Vol. XXIX, 31·08·2007) 
Col. 22·23 

Credit Facility for Farmers 
(Deb. 5, Vol. XXVIII, 17-08·2007) 
Col. 176-77 

Education to Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 241-42 

Establishment of Farmer's Club 
(Deb. 2. Vol. XXVIII, 13·08-2007) 
CoJ.355·56 

Family Insurance Scheme for Farmers 
(Deb. 14, Vol. XXIX, 05·09·2007) 
CoI.418 

Farmer Call Centre in Orissa 
(Deb. 2, Vol. XXVIll, 13-08·2007) 
Co1.6B·70 

Farmers below BPL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 255-56 . 

Farmers Living Below Poverty Line 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 71-78 

Fee for Issuing NOC 
(Deb. 5, Vol. XXVIII. 17.0B-2007) 
Col. 452 

Financial Benefits to Marginal Farmers 
(Deb. 10, Vol. XXVIII, 24-OB-2oo7) 
CoI.I05~ 

Incentives to Farmers 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 257-SB 

Kisan Call Centres 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Co1.l57-60 

Land Share Companies of Farmers 
(Deb. 14, Vol. XXIX, 05-09.2007) 
Col. 403-04 

Livelihood for Small Farmers 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 71·72 

Loan to Farmers 
(Deb. 5, Vol. XXVIII, 17·0B-2007) 
Col. 299·30 f 

Loans at Lower Interest to Farmers 
(Deb. t I, Vol. XXIX. 29-08·2007) 
Col. 49·50 
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Loans to Farmers 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.lIS 

Loans to Small and Marginal FarmerS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 224-25 

Losses to Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 431 

National Spot Exchange 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 128 

Need to evolve a National Plan to help 
the sugarcane growers (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 337-38 

Need to include the remaining five tehsils 
of Vidharbha in the special financial 
package declared by the Government 
for the benefit offarmers of the region 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 515-16 

Need to popularize micro-credit at the 
village level for the benefit of farmers 
and other weaker sections of the 
society (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoJ.870 

Need to procure sugarcane by the Central 
Government with a view to protect the 
interest of sugarcane growers of 
Bijnore Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(LJeb. 8, Vol. XXVIII, 22-08-2007) 
Col. 665 

Need to protect the interests of Cumin 
Seed growers of Unjha, district 
Mehsana, Gujarat(MUR 377) 
(Deb. J 5, Vol. XXIX, 06-09-2007) 
Col. 270-71 

No-Due Certificate from Farmers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 91-92 

One Time Settlement Scheme for Farmers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.~7 

Payment of Farmers under NAIS 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 141-42 

Railway Projects and Compensation to 
Farmers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 56-58 

Recovery of Loans and Suicide by 
Farmers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 286-87 

Refusal of Agricultural Loans to Farmers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 31-32 

Repayment of Loan by Farmers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 193-94 

ReturntlfMining Land to Farmers by CIL 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 92-93 

Review of Progress ofVidharbha Package 
for Kamataka 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 159 

Second Report of National Commission 
on Farmers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 292-93 

Single Market for Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 273-74 

Small and Medium Farmers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 325-30 

Soil Health Card 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 242-43 

Subsidy on Fertilizers to Farmers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Co1.217-18 
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Subsidy to Farmers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 361-62 

Subsidy to Women Farmers 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 426-27 

Sugarcane Dues 
(Deb. 6, Vol. XXV Ill, 20-08-2007) 
Col. 2-8 

Sugarcane Growers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 113 

Suicide by Fanners 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.S4-5B 

Training to Farmers for Agro-based 
Industries 
(Deb. 2, Vol. XXVlll, 13-0B-2007) 
CoI.2SS-S7 

Universal Social Security System for 
Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309 

Waiving of Interest to Farmers by 
NABARD 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 296 

Fertiliser Corporation oflndla Limited 

Need to revive the closed units of Fertilizer 
Corporation of India Limited in 
Gorakhpur and other parts of the 
country (MUR 377) 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 335 

Fertlliser(s) 

Conversion of Gas based Units into 
Natural GaslLNG based units 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 195-96 

Decline in Production capacity ofFertflizer 
Industries 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 127-30 

Direct Subsidy to Farmers 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 54-56 

Excessive Use of Pesticides and 
Fertilizers in Fruits 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 249-50 

Expanding the list of Fertilisers Eligible 
for Subsidy 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 336-37 

Fertilizer Units in Operation 
(Deb. 4, Vol. XXVJ1I, 16-0B-2007) 
CoI.I0S-14 

Fertilizers to Fanners at Subsidised Rates 
(Deb. 15, Vol. XXIX, 06-09.2007) 
Col.l~O-51 

Import of Phos Acid and Muriate of 
Potash 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.363~8 

Import of Urea 
(Deb. 12, Vol. XXIX, 30-08·2007) 
Col. 58-59 

Loss of Kharif Crops due to shortage of 
Fertilizers 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 43-44 

Artificial Price·hike of Fertilizers Minimum Use of Chemical Fertilizers 
(Deb. 12. Vol. XXIX. 30-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.IS3·SS Col. 153-54 

Consumption of Fertilizers I Namrup Fertilizer Plant 
(Deb. 17, Vol. XXIX, 10-09-2007) I (Deb. 4, Vol. XXVIII, 16·08-2007) 
Col. 259-60 Col. 133 
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Heed to expedite tbe re-opening of 
Sindri Fertilizer factory in Jharkhand 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 757 

New Fertilizer Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 383-84 

Production of Bio-Fertilizers and Bio-
Contro~ Agents 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 152-53 

Production ofChemiga) Fortilizers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. .. 9-S2 . 

Production of Fertilizers in Eleventh Five 
Year Plan 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 147-48 

Reduction in Prices of SSP Fertilizers 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 98 

Restructuring of Fertilizers Subsidy 
Regime 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 253-S4 

Revival of Closed Fertilizer Plants 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 135-36 

Secondary Freight System for Fertilizers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 388-89 

Shortage of Fertilizer 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 81-98 

Subsidy for Chemical and Fertiliser Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.3S-37 

Subsidy on Fertilizers 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 101 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 189-90 

Subsidy on Fertilizers to Farmers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 217-18 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 203-12 

Supply of Gas to Power and E.rtilizer 
Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 276-77 

Testing at ·Fertilizer Samples 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 6-16 

Vermicompost and Organic Manure 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 263-64 

Wholesale/Retail Prices of Chemical 
Fertilizers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.S3-SS 

Fertililen and Cllemlcals Travancore 
Umitecl 

Agreement between FACT and Syrian 
Fim 
(Deb. 12, Vol. XXIX, 30-08-2007) 
C01.17S-77 

Revival of Fertilizers and Chemicals 
Travancore Ltd. 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 38-39 

Festivall 
Additional Allocation for Festivals 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 404-12 

Fifteen Point Programme 
ExpenditUre Under 15 Point Programme 

(Deb. 9, Vol. XXVIII, }1-08-2007) 
Col. 389 

FUm(s) 
Classification of Films and Documentaries 

(Deb. 7, Vol. XXVIIT, 21-08-2007) 
Col. 394-95 
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Documentary Films and Video Coverage 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoI.4S6-61 

Empanelment of Film Makers 
(Deb. 5, V,,1. XXVllI. 17-08-2007) 
Col. 114 

Fjre 

Fire Fighting Arrangements 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 114 

Issuance of Fire Safety Cenificate 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 

Entenainment Industry Col. 300-01 
(Deb. 7, Vol. XXVIII, 21-0B-2007) Loss of Forest Property due to Fire 
Col. 38-42 (Deb. 14, Vol. XXIX, OS-09-2007) 

Production ofDocumentariesIFilms Col. 634 
(Deb. 3. Vol. XXVIII; 14-08-2007) FlntWlroflndependence 
Col. 207-10 

Recommendations of "Simcon" on-Piracy 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 183-86 

SahityaAcademy Films 
(Deb. 3, Vol. XXVIII. 14-08-2007) 

150th Anniversary of First War of 
Independence, 1857 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 170-71 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 701-02 

Col. 264 First Freedom Struggle 
FinlncillAssistlnce (Deb. 7, Vol. XXVIII, 21-08-2007) 

Col. 342-44 
Assistance to Weavers I . 

(Deb. 7, Vol. XXVIII, 21-08-2007) Filcil DeBeit 
Col. 42-45 Reduction in Fiscal Deficit 

Financial Assistance to HP 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 111-12 

Need to provide immediate financial 
assistance to the State Government of 
Chhattisgarh to provide relief to 'Saiga' 
community ofRajnandgaon, facing the 
onslaught of a mysterious disease 
(MUR377) 
(Deb. 7. Vol. XXVIIl, 21-0B-2007) 
Col. 513-14 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 97-100 

Fishery(s) 

Assistance for Construction of Fishing 
Harbours 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 246-4B 

Benefits to Fish Fanners 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 159-60 

Earning Through Fisheries 
FinaDcial Sector (Deb. 2, Vol. XXVIII, 13-08-2007) 
Committee on Expanding Financial I Col. 24345 

Services Fish Expon 
(Deb. 17, Vol. XXIX, 10-09-2007) I (Deb. 3, Vol. XXVIII, 14-0g-2007) 
Col. 265-66 Col. 268-72 

Committee on Financial Sector Reforms 
(Deb. 14, Vol. XXIX, 05-09-2007) 

I CoI.4&6--&S I 

Fishery Research Institute in Orissa 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 133·34 
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Fishery Trainin& Institutes 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 299 

Fishing Harbour with ExtemalAuIstance 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 369 

Fishing Harbours 
(Deb. II, Vol. XXIX, 29-08-2007, 
CoI.I80-84 

Housing Schemes for Fishennen 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 145-49 

lUep) Capturing oflndian Fishermen 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 22S-26 

Insurance Schemes for Fishermen 
(Deb. 14, Vel. XXIX, OS-09-2007) 
Col.2BS 

Integrated Potential Fishing Zone Multi 
Lingual Advisories 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 1 BS-86 

Jukhau Fishery Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 173-74 

Setting up of Ministry for fisheries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 91 

Special Package for Livestock and 
Fisheries 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 347 

Subsidization of LPG for the Traditional 
Fisherman 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 297 

Subsidized Diesel for Traditional Fishing 
Craft 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
CoL 163-64 

Subsidy for Fishermen 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 240 

Fodder 
Fodder Banks 

(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.3~7 

Fodder Development Scheme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 76-82 

MoU for Development of Fisheries Food 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 188-89 

National Fisheries Board 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 198-99 

Need to allot a separate quota of Kerosene 
for fishermen ofKerala (MUR 377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. B76-77 

Protection for Fishermen by the Coast 
Guard 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 75-76 

Providing Grants..to Farmers 
(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 222-23 

Food Insecurity Report 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. lSI 

Food and Nutrition Security 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 44647 

Food Research Institute in Kerala 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 200-201 

Food Security Mission 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 37-38 

Food Security Package 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 33248 
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Irradiation Technology for Food 
Preservation 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 74-7S 

Plan to Improve Quality of Packaged Food 
Items 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
CoJ.538-39 

Smaller Institutes of Food Technology 
(Deb. 9. Vol. XXVIII, 23-0B-2007) 
Col. 269-70 

Food and Agrieultunl Ora.nlAtion 
De-forestation 

(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 249-S4 

Food Corpontion orIndla 

Base Depots of FCI 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 146-47 

Depots ofFCI 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 252-60 

Employment of Minors in FCI Godowns 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 128-29 

Excess Rent Paid by FCI 
(Deb. 2. Vol. XXVIII, 13-01-2007) 
Col. 119 

Functioning of Food .corporation of India 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col.64'{;S 

Investment for Construction of God owns 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 255-70 

Procurement of F oodgrains 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 6 

Purchase of Poor Quality Rice 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 339-46 

Quality of Food,rains Stocks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.17B-BO 

Shortage of Foodgrains in some Depots 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 237 

Storage Capacity of FCI and CWC 
Godowns 
(Deb. 11. Vol. XXIX. 29-08-2007) 
Col. 36-40 

Food Processing Industry(s) 

Better Use of Food Processing Resources 
(Deb. 9, Vol. XXVIII. 23-0B-2007) 
Col. 332-34 

Development Funds for Food Processins 
Industries 
(Deb. I S, Vol. XXIX. 06-09-2007) 
Col. 184 

Employment Generation in Food 
Processing Industries 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 41-42 

Financial Assistance from World Bank 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 176 

Food Parks 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 121-22 

Irregularities in Storage F('od Parks in Uttar Prlldesh 
(Deb. 6, Vol. XXVIII, 20-0B-2007) I (De.b. 4. Vol. XXVIII, 16-08-2007) 
Col.1ll-)3 Col.178 

Optimum Utilisation of God owns 
(Deb. 6, Vol. XXVlll, 20-08-2007) 
Col. 274-76 

Food Processing Industries in Iharkhand 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
CoI.3S4-SS 
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Food Processing Industries in Orissa 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. S4-S5 

Food Processing Projects 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.3S-37 

Food Processing Training Centres 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 165-72 

Food Processing Units in Maharashtra 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 246-41 

Promotion of Food Processing Industries 
(Deb. 9, Vol. XXVIII, 23-0S-20Ll7) 
Col. 335-36 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.205~6 

Regulatory Authority for Food 
Processing Industries 
(Deb. t 5, Vol. XXIX, 06-09-2007) 
Col. 14849 

Special Policy Packages for Food 
Processing Industries 
(Deb. IS, Vol. XXIX, 06-09-2007) 

Food Street Col. 4647 
(Deb. 4, Vol. XXVIII, 16-01-2007) Statutory Body to Integrate 200d Law 
Col. 368-69 (Deb. IS, Vol. XXIX, 06-09-2007) 

Foreign Direct Investment in Food Col. 133 
Processing Industries 
(Deb. 12, Vol. XXIX, 30-01-2007) Foodlraln(s) 
CoL 24749 Additional Foodgrains under SORY 

FPISinNER 
(Deb, 4. Vol. XXVIII. 16-08-2007) 
Col. 247 

Growth of Food Processing Industry 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 12-20 

Mega Food Park Scheme 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 55-56 

Need to set up a Food Processing 
Industry in Krishanagiri district, Tamil 
Nadu(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336 

Private Investment in Food Processing 
Sector 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 4445 

(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 273-76 

Additional Resources to States 
(Deb. 6, Vol. XXVIII, 20-08·2007) 
Col. 112 

Allocation of Wheat 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 1748 

Availability and Procurement of 
Foodgrains 
(Deb. 17, Vol. XXIX, 10·09·2007) 
Col.3140 

Ban on Import oflndian Rice by Russia 
(Deb. 7. Vol. XXVIII, 21·08.2007) 
Col. 436-37 

Basmati Rice 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 309 

Processed Food Items 
(Deb. 4, Vol. XXVIlI, 16-0S-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 294-300 Col. 185 

Processing of Potatoes I Bidding Process for Import of Wheat 
(Deb. IS, Vol. XXIX, 06-09-2007) 'I (Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 14344 Col. 3S-40 
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BuildingbfOverseu Food .... in Stocks 
(Deb. 6, Vol. XXVIII, 20-0'·2007) 
Col. 267-68 

Coarse Graina _d Pulses under PDS 
(Deb. 6, Vol. XXVIII, 20·0'-2007) 
Co1.6s.66 

Compulsory Packaaing in Jute Bap 
(Deb. 7, Vol. XXVlII, 21..()a·2007) 
Col. 114 

Curtailment ofFoodJr&ins under SGRY 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 40-41 

Excess Expenditure on Procurement 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoJ.390-91 

Expenditure on Imported Wheat 
(Deb. 6, Vol. XXVIII, 20-0'-2007) 
Col. 33 

Export ofFoodgrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 303 

Export of Rice 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 380 

Food Security Mission 
(DOb. 2, Vol. XXVIII, 13..()8-2007) 
Col. 37-38 

Foodgrain Procurement by Private 
Companies 
(Deb. 6, Vol. XXVIII, 20..()8-2007) 
Col. 86-88 

Foodgrain Storage in Unhygienic 
Conditions 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 99 

Foodsrainl for Triba" 
(Deb. 17, Vol. XXIX, 10·09-2007) 
Col. 165-66 

Foodgralns for Welfare OrpniNlions 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 247 .... 

Foodgrainl Production 
(Deb. 6, Va:. XXVIII, 20-08·2007) 
Col. 9-)7 

Geosraphicallndicator Mark for Bllmati 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 163-65 

Hike in Wheat Prices 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 327-28 

Import of F oodsrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 170 

Import of Wheat 
(Deb. 2, Vol. XXVIII, 13·01·2007) 
Col. 27-34 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309-10 

Import of Wheat at Higher Price 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 427-28 

Imported Wheat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 307-08 

Irregularities In Storage 
(Deb. 6, Vol, XXVIII, 20-08-2007) 
CoJ.lll-13 

Joint Registration ofBumati Rice 
(Deb. 7, Vol. XXVIII, 2 I -08-2007) 
Col. 14142 

Need to procure wheat from domestic 
market at a higher Minimum Support 
Price and scrap the deal to Import 
wheat from foreign market{MUR 377) 
(Dell. 3, Vol. XXVIII, 14-08-2007) 
CoJ.564 

Paddy Procurement Centres 
(Deb. 6, Vol. XXVIII, 20..()8-2007) 
Col. 177·78 

Patent on Bumati Rice 
(Deb. 7, Vol. XXVIII, 21"()8·2007) 
CoJ.117-11 
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Poor Quality of Imported Wheat 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 431-32 

Stocks of Foodarains 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 145-54 

Procurement of Coarse Orains Subsidy for Supply of'Rlce 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. 10, Vol. xxvm, 24-01-2007) 
Col. 413-14 Col. 142 

Procurement of Foodgrains Supply of Wheat to States 
(Deb. 17. Vol. XXIX, 10-09-2007) (Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 6, 10-90 Col. 21-21 

Procurement of Wheat 
(Deb. 6, Vol. XXVIII, 20-01-2007) Footwf8r 
Col. 99 Strengthening. of Central Footwear 

Production of Foodgrains 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 13140 

Production of Wheat, Oram and Mustard 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 293-94 

Proper Storage of Wheat 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 301-02 

Purchase of Poor Quality Rice 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 339-46 

Quality of Food grains Stocks 
(Dcb. II, Vol. XXIX, 29-01-2007) 
Col. 171-10 

Quality of Imported Wheat 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.2a0-81 

Request for Additional Quota of 
Foodgrains 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 113-14 

Restriction on Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 356-57 

Rice Import by UAE 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 15-86 

Shortage of Foodgrains in some Depots 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 237 

Training Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 69-70 

Forella Couatrles 
MoUs with Foreiln Countries 

(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.SSS-S6 

Fore .... Direct lavestmeat 
Clearance ofFOI Proposals 

(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col.120-2a 

FOI in CarlO Operation 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 244 

FDI in Defence PSU 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.22S 

FOI in Hisher Education 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Co1.4S4 

PDI in Oil Retinins Sector 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 251-52 

POI in Real Estate 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 119-20 

FDI in Retail Sector 
(Deb. 3, Vol. XXViii, 14-08-2007) 
Col. 14741 
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FDI in Telecom Sector I Review ofFDI 
(Deb. 6, Vol. XXVIII, 20·08·2007) (Deb. 7, Vol. XXVIII, 21·01·2007) 
Col. 287·88 Col. 452·53 

FDI in Tobacco Industry 
(Dcb. 3, Vol. XXVIlI, J4·08-2~07) 
Col. 348 

For in Tobacco Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 299-300 

FDI Inflow 
(Deb. 10, Vol. XXVIII, 24-08·2007) 
Col. 149 

Foreign Direct Investment (FDI) in 
Airlines 
(Deb. 4, Vol. XXVIII. 16·08-2007) 
Col. 303 

Foreign Direct Investment in Commodity 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08·2007) 
CoJ.173·74 

Foreign Direct Investment in Food 
Processing Industries 

. (Deb. 12, Vol. XXIX, 30-08-2007) 
CoJ.247-49 

Foreign Direct Investment in Futures 
Market 
(Deb. II, Vol. XXIX. 29-08·2007) 
CoI.217·18 

Foreign Investment for Housing 
Development 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.288-90 

Limit in Postal FDI Investment 
(Deb. 17, VOl. XXIX, 10-09-2007) 
CoJ.238 

Proposal to Attract Foreign Investments 
(Deb. 9, Vol. . XXVIII, 23-08-2007) 
Col. 173 

Reduction in FDI 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 194-95 

Statement of ASSOCHAM on FDI 
(Dcb. 3, Vol. XXVIII, '4-0'·2007) 
Col. 206 

Yoret,n Ischan .. 
Decline in Forei," Exchanle Reserv" 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.I84-8S 

Foreign Exchanse Reserve 
(Deb. 16, Vol. XXIX, 07·09·2007) 
Col. 173·7S 

Foreign Exchanse Reserve for 
Infrastructure Improvement 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 189 

Liberalised Remittance Scheme 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 101 

Forelln Flnanc:lallnltltutloRl 
Foreign Financial Institutions in the lndiaR 

Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 94-9S 

Investment through Participatory Notes 
(Deb. 16, Vol. XXIX. 07·09·2"07) 
Co1.2S3-S4 

Railway Project Funded by Foreisn 
Financial Institutions 
(Deb. 15, Vol. XXIX, 06·09-2007) 
Col. 30-32 

Foreign Polley 

Involvement of People in Foreign Policy 
Matters 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 672 

Forelln Vilits 
Foreign Visits of Army Chief 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307 
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Guidelines for Foreign Travels 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 741 

Visit of Foreign Dignitaries 
(Deb. II. Vol. XXIX. 29-01-2007) 
Col. 59S-608 . 

Visit to Foreign Countries by Ministers 
(Deb. I S, Vol. XXIX. 06-09-2007) 
Col. 66-70 

'orestes) 
Allocation of Funds for Forest 

Development 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 721-23 

Allotment of Forest Areas to Industrial 
Houses 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 558 

Condition of Forest Dwellers 
(Deb. 7. Vol. XXVIII, 21-01-2007) 
Col.215-16 

De-forestation 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 249-54 

Encroachment afForest Area 
(Deb. II, Vol. XXIX; 29-01-2007) 
Col. 495 

Encroachment of Forest Land 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 702-03 

Encroachment of Forest Land by BALCO 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 315 

Forest Rights Act 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.373-74 

Forest Under Bamboo Flowering 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 509-10 

Funds for Forestry and Wildlife 
Conservation 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Co1.2S-26 

Habitation on Forest Land 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 208 

Illegal Cutting afForest Wood 
(Deb. I. Vol. XXVIII. 22-01-2007) 
Col. 274-78 

Leasing out Jungles to Industry 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 675-76 

Loss of Forest Property due to Fire 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 634 

Proposal for Rais'ing India's Forest cover 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 50S-06 

Rehabilitation of Adivasi and SCs on 
Forest Land 
(Deb. 14. Vol. XXIX, OS·09-2007) 
Col. SI3-84 

Role of Local People in Conservation of 
Natural Resources 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.l17-18 

Triballailed under Forest Laws 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 569-70 

Fort 
Need to rename Fort William, Kolkata, 

West Bengal as 'Siraj Fort' (MUR 377) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 332-33 

Forward Markets Commission 
More Power to Forward Commission 

(Deb. 6. Vol. XXVIII, 20-08-2007) 
C01.21S-86 

Freedom Filhter(s) 
Auction of Mahatma Gandhi's Letter 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 507-01 

Freedom fighters Pension 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 401-02 
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Mausoleums of Freedom Fighters 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 148 -

Need to formulate a national policy/ 
scheme for the benefit of freedom 
fighters and their heirs (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
CoI.465~ 

Need to issue a commemorative stamp on 
the Centenary celebration of Late Shri 
Pasumpon Muthuramalinga Thevar, a 
veteran freedom fighter from Tamil 
Nadu (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
COI.SS8-59 

Need to release a commemorative postage 
Stamp an(l First Day Cover in the 
honour of Shri P. Kakkan, a great 
freedom-fighter and social reformer 
from Tamil Nadu on his Birth Cer«enary 
(MUR377) 
(Deb. 12, Vol. XXIX. 30-01-2007) 
Col. 330-31 

Need to release a commemorative postage 
stamp in honourofShri Veer Surendra 
Sai, a great hero offrcedom movement, 
on his bi-centenary (MUR 377) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 179-80 

Need to release a commemorative stamp 
in the honour of Shri Birendra Nath 
Sumal, a great freedom fighter from 
Bengal (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09.2007) 
CoL 764-6S 

Pension to Freedom Fighters 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Co1.161-66 

Fruitland Vqetables 
Availability of Fruits and Vegetables at 

Mother Dairy Booths 
(Deb. II, Vol. XXIX, 29-01·2007) 
Col. 228 

Cultivation of Fruits 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 276-77 

Excessive Use of Pesticides and 
Fertilizers in Fruits 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 249-50 

Export of Fruits and Vegetables 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 272-7S 

Export of Onion 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 375-76 

Hike in Prices of Fruits and Vegetables 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 206 

Import of Apples and Fruits 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 413-84 

Impon of Mangoes 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 177-82 

Increase in Prices of Vegetables 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 88-89 

Losses to Apple Crops 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 266-67 

Marketing of Fruits and Vegetables 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 198-99 

Onion Cultivation 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 163-64 

Onion Intervention Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 161-63 

Processing of Potatoes 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 143-44 
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Production of Fruits and Vegetables in 
India 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 320-23 

Production of KIWI Fruit 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 192-93 

Utiliiation of Funds ulJder NREGS 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 446 

G-20 
Bilateral Trade Agreements 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 411 

Production of Manso 
(Deb. 2, Vol. XXVIII, 13'-01-2007) G-oC COUDtria 
Col. 224-26 

Production of Potato 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col.417 

Production of Rose Onion 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 172-7l 

Promotion of Production of Mangoes and 
Apples 
(Deb .. 6, Vol. XXVIII, 20-01-2007) 
Col. 90-94 

Vegetable Malls 

Trade Negotiations 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. I 34-l5 

G-ISUMMrr 
G-ISUMMIT 

(Deb. I, Vol. XXVIII, 22-01-2007) 
CoI.S3S-31 

GAIL (India) Umlted 
Dividend of GAIL (India) Ltd. 

(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 17 

(Deb. 14, Vol. XXIX, OS-09-2007) Exploration of Gas by GAIL in Foreign 
Col. 421-29 Countries 

Wastage of Fruits and Vegetables (Deb. 9, Vol. XXVIII, 23-01-2007) 
(Deb. 17, Vol. XXIX, 10-09-2007) Col. 316-17 
Col. 4244 GAIL's Joint Venture with China 

Fuel (Deb. 12, Vol. XXIX, 30-01-2007) 
LPG as Alternative Fuel Col. 13S-36 

(Deb. IS, Vol. XXIX, 06-09-2007) Jagdishpur-HaldiaPipelinebyGAIL 
Col. 219 (Deb. 12, Vol. XXIX, 30-01-2007) 

Need to formulate policy promoting use Col. 286-87 
of ethanol as a fuel (MUR 377) 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 661 -

Steam Convenion Project 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 196-97 

Reprocessing of Spent Fuel 
(Deb. 8, Vol. XXVIII, 22-08-2007) Supply of Gas by GAIL 
Col. 121-29 (Deb. 12, Vol. XXIX, 30-01-2007) 

Col. 249-50 

Submission of Utilisation Certificate for 
Rural Schemes 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col.4Sl . 

Glnluly Pinel 
Ganguly Panel on Stem Coli 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 471 
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Carblae 
Dumping of Garbage 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 394-95 

Carden Reach Shipbuilders and 
Enlineen 

Garden Reach Shipbuilders and Engineers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 278-79 

Ca. Pipeline(s) 
Budgetary Allocatl.on for Indo-Iran Gas 

Pipeline Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 298-99 

Hazira Pipeline 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 256 

India-Myanmar Gas Pipeline Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 51·52 

lran-Pakistan-India Gas Pipeline Project 

Fiscal Hurdle in Indian Market 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 231-33 

Gold Deposit Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91 

Geoloalcal Survey orlndia 
Mining as Per GSJ Data 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 196-98 

Germany 
Health Projects under Indo-Germany 

Cooperation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 623-28 

Watershed Management 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 328-30 

Welcome to German Parliamentary 
Delegation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.I 

(Deb. 12, Vol. XXIX, 30-08-2007) ClobalWarminl 
Co1.59~1 

Natural Gas Pipeline Network 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
CoI.ISS-S8 

So~them Gas Grid Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 69-71 

Gems and Jewellery 
Auction of Precious Stones 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 4647 

Diamond Industry 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 157-59 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Co1.381-83 

Export of Jewellery 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 128-29 

Global Wanning 
(Deb. B, Vol. XXVIll, 22-01-2007) 
Col. 580-B3 
(Deb. II, Vol. XXIX. 29-0B-2007) 
Col. 730-31 

Global Warminl Emission from large 
Dams 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 183-84 

Setting up of Institute to Study Global 
Wanning 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 221-22 

Study on Global Warming and Pollution 
(Deb. S, Vol. XXVIII. t 7-08-2007) 
Col. 27t-72 

Goa 
Decline in Cultivation of Cashew Nuts 

(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.310-11 
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Gold 
Closure of Gold Min.:s 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 125 

Golden Quadrllatenl Project 
Black-Listing of Companies ICon tractors 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 587-90 

Delay in GQ Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 91-92 

Golden Quadrilateral Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 554 

Traffic Density on GQ Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 254-60 

Govemment ACfommodation 
Barbed Wires and Boundary Wall Fencing 

in Government Colonies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 42-43 

Colonies under OutsourCing Zone 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 283 

Conversion of Government Bungalows 
into Memorials 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 99 

Government Quarters in NDMC Areas 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 120 

Installation ofIron Gate 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 265-66 

Outstanding Rent of Officials and Judges 
(Deb. 5, Vol. XXV III , 17-08-2007) 
Col. 351-56 

Proposal to sell Government 
Accommodation to Allottee 
(Deb. ) 6. Vol. XXIX, 07-('9-2007) 
Col 264 

Unauthorised Occupation ofGovemment 
Accommodation 
(Deb. 10, Vol. XXYIll, 24·08·2007) 
Col. 251 

Upgrading/Renovation in Government 
Quarters 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 98-99 

Upkeep of Government Quarters 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 47-48 

Government Celebntions 
Reduction in Government Celebrations 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 200-01 

Govemment Department(.) 
Deduction of Post in CPWD 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 306-07 

Directorate General of Hydrocarbons 
(Deb. 12, Vol. XXIX, 30·08-2007) 
Col. 137-39 

Financial Irregularities in Department of 
Food 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 34 

Funds to DAVP in North Eastern Region 
(Deb. 3, Vol. XXVlII, 14 -08-2007) 
Col. 405-1)6 

Losses in Postal Department 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 268-72 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 399 

Modernisation of Meteorological 
Department 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 131-33 

Non-receipt of Utilisation Certificates 
(Oeb. I, Vol. XXVlII, 10-08-2007) 
Col. \53-55 



102 LOK SABHA 

Representation ofSCs, STs and OBCs in 
Government Offices 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 127-21 

Shortage of Staff in CPWD 
(Deb. " Vol. XXVIII, 17-01-2007) 
Col. 182 

Staff Strength in CWC 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
CoL 144 

Work Orders for CPWD from Abroad 
(Deb. 13, Vol. XXIX, 3 I -08-2007) 
Col. 306 

Govemmeat Employee(l) 
Complaints Apinst CPWD Officials 

(Deb. J 3, Vol. XXIX, 31-0S-2007) 
Col. 9'-96 

EmployeeslLabourers on Contract Basis 
in Central Government 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 211-19 

Free Health Check-Up for Central 
Government Officers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 709 

Increase in Bonus of Central Government 
Employees 
(De~. I, Vol. XXVIII, J 0-08-2007) 
Col. 189-90 

Registration of Government Employees 
as Lawyers 
(Deb. 10, VoL XXVIII, 24-08-2007) 
Col. 139 

Welfare Schemes for Temporary 
Employees 
(Deb. 2, Vol. XXVIJI, 13-0S-2007) 
Col. 275 

Government Sem« 
Annual Evaluation Proforma 

(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 575 

Central Civil Services (Conduct) Rulel 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 433-34 

Decline in Joba in Government Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. '3 

Deputation to Private SectorlNGOt 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Co1.5~ 

Fixed Tenure for Cadre POlts oflAS 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 34S49 

Training of Personnel 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 634-35 

Gross Domad.: Product 
Decreasing Value oflndian GDP 

(Deb. S, Vol. XXVIII, 22-01-2007) 
Col. 14749 

Ground Water 
Artificial Recharge of Ground Water in 

J&K 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 281-82 

Artificial Recharge to Ground Water 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 113-84 

Cess on Exploitation of Ground Water 
(Deb. 11, Vol. XXIX, 29·08-2007) 
Col. 34748 

Decline in Ground Water Level 
(Deb. 2, Vol. XXVIlI, .13·0S-2007) 
Col. 51·53 

Ground Water Exploration 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 236 

Need to address the problem of 
contaminated groundwater under 
centrally sponsored scheme in 
Kheri Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 334·35 
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Need to start the project for artificial 
recharge of ground water-level in 
Jalgaon Parliamentary Constituency of 
Maharashtra (MUR 377) 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col.87S 

Financial Assistance to Gujarat 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 372-73 

Gauge Conversion in Gujarat 
(Deb. 4, Vol. XXVIII; 16-08-2007) 
CoJ.I64-66 

Over Exploitation of Sub-Soil Water 
(Deb. 17, Vol. XXIX, 10-09-2007) Guidelines of RBI and NABARD 
Co 1.1 69-70 (Deb. 5, Vol. XXViII, 17-08-2007) 

GrowtbRate 
Per Capita Income vis-a-vis Annual 

Growth Rate 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 123-25 

GuJlnt 
Allocation of Funds 

(Deb. 7, Vol. XXVIlI, 21-08-2007) 
Co1.4S4 

Attack of Locusts 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 104-05 

Bench ofGujarat High Court at Surat and 
Rajkot 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 78-79 

Compensation to Riot Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 99-100 

Construction of Bhiwadi-Delhi-
Ahmedabad Railway Line 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 127-28 

Construction of Dr. Ambedkar Bhawan at 
Ahmedabad 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 210 

Development and Maintenance of' 
Heritage Route 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 579-82 

Facilities for Ahmedabad, Vadodara and 
Surat 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 159-68 I 

Cot. 413-14 
Implementation ofSwajaldhaaa Scheme in 

Gujarat 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 189 

Inclusion of Ship Recycling Activities 
under Petroleum Rules 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 137 

Industrial Park Ordinance 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 126-27 

Interest Subvention to Cooperative 
Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 133-34 

International Airport at Sural 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 181 

Jukhau Fishery Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 173-74 

MaintenancelRepair of Road on NH 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 202 

Maritime University in Gujarat 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 248 

Mobile Phone Service 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.IB6 

Mumbai-Kutch-Karachi Ferry Route 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 107 
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National Slum Development Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 286 

Need for corpus fund of Rs.500 crores for 
the maintenance and development of 
Sardar Vallabhbhai Patel Memorial, 
Karamsad, Gujarat (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 561-62 

Need to convert the Bharuch-labosar 
rai/way line into broad-,ause and 
restart the railway line between 
Netra and Ankleshwar extending it 
upto Nandubar with broad-gauge 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col 333-34 

Need to declare the existing state hiahway 
passin, through Himmat Nagar-
Vijaypur-Mehsana-Radhanpur in 
Gujarat as a National Highway 
(MUR377) 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 172-73 

Need to expedite approval of 'The Gujarat 
Control of Organized Crime Bill, 2003', 
Pending assent of the President of 
India (MUR 377) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 114 

Need to expedite the construction of a 
railway bridge on Bhavnagar-Dhasa 
railway line in Amreli Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
<:01.461 

Need to extend the sheds over platform 
Nos.l,2 and 3 at Palanpur Railway 
Station, Banaskantha, Gujarat 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 560 

Need to implement potable water schemes 
in Mehsana Parliamentary 
Constituency, Gujarat under 
Swajaldhara Scheme (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 329 

Need to implement the Kasturba Gandhi 
Balika Vidyalaya Scheme in diltrict 
Parbhani, Gujarat throuah non-
Government Organisations (MUR 377) 
(Deb ) 4, Vol. XXIX, 05-09-2007) 
CoJ.167 

Need to improve and augment the 
telecommunication services in Amreli 
Parliamentary Constituency ofGujarat 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2001) 
Col. 430 

Need to increase the quota of Notaries 
from 62S to 1000 in the State ofGujarat 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 406-07 

Need to protect the interests of Cumin 
Seed growers of Unjha, diltrict 
Mehsana, Gujarat (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2001) 
Col. 270-71 

Need to provide broad-gauge railway link 
to minor ports ofGujarat (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2001) 
Col. 333 

Need to release crop insurance dues in 
favour of groundnut producers of 
Saurashtra (MUR 377) 
(Deb. 14, Vol. XXIX, OS-09-2001) 
Col. 758-59 

Need to restore local rail service between 
Palanpur and Gandhidham, extend 
Gujarat Mail upto Palanpur and 
introduce DMU rail service between 
Mount Abu and Ahmedabad 
(MUR377) 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 760 
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Neod to shift the offICe of Development 
Commilsioner for Spec:ial Economic 
Zones from Kandl.to Gandhina .. 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. SIS 

Need to undertake the repair ofNIti<mal 
·Hiahway in North Gujll'lt with. view 
to check water-Iouing in the area 
(MUR377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 338 

New Railway Lines in Gujarat 
(Deb. 4, Vol. XXVIII, 16-08-1007) 
Col. 242 

Permission for Railway Crossings in 
Gujarat 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 41 

Water Projects from States 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoL 160-223 

GuJarat ... BIotechaolocY Miuloa 
Oujarat State BiotechnololY Missfon 

(Dob. )6, Vol. XXIX,' 07-09-2007) 
CoI.S3-S6 

GalfCouatr1es 
New Aircraft to Gulf Countries 

(Deb. 12, Vol. XXIX, 30-08-2007) 
CoL 133 

,Training for Uneducated Indians gOinl 
Abroad . 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 483-85 

l1li 
Flight for Haj Pilgrimage 

(Deb. 12, Vol. XXIX, 30-01-2007) 
Pipavav Power Project Col. 210-12 

(Deb. 12, Vol. XXIX, 30-0S-2007) Haj Pilgrims 
Col. 234 (Deb. 8, Vol. XXVIII, 22-01-2007) 

Power Generation in Narmada Dam CoL 321-22 
(Deb. 10, Vol. XXVIII, 24-01-2007) Need to enhance the quota ofHaj PHp'ims 
Col.l64-6S fi'omTamilNadu(MUR377) 

Proposal for Port Development (Deb. 7, Vol. XXVIII, 21-08.2007) 
(Deb. 14, Vol. XXIX, 05-09-2007) Col. '10 
Col. 691-92 Need to. introduce tranait-tlipt at Ranchi 

Propo'J8ls Under IIUS 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 275 

Airport for the Haj Pilgrims of 
Jaharkhand (MUR 377) 
(De~. II, Vol. XXIX, 29-08-2007) 
Col. 879 Rajkot Airport 

(Deb. 12, Vol. XXIX, 30-08-2007) Transit Fliaht for Haj Pil&rims 
Col. 236-37 (Deb. 9, VoL xxvm, 23-08-2007) 

Reimbursement of Cost Overrun in Sardar 
Sarovar Project 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col.1S2-53 

Status of Chalk 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 312 

Telephone Upgradationin Oujarat 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 70-71 

Col. 316 
Bald" Petre Che ...... lJIIIJted 
ModemisatiOli and Expansion of Haldia 

Petro-Chelnical Projcct 
(Deb. 4, Vol. XXVIII" 16-08-2007) 
CoI.IIS 

Handlcnft 
Auismnc:e for Handicraft Production 

(Dib. 7, Vol. XXVlII, 21-01..;2007) 
Col. 163 
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Carpet Industry 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
CoI.363~ 

Export of Handicrafts to USA 
(Deb. 7, Vol. XXVIII, 2 I -08-2007) 
Col. 11-13 

Export oi Handloom and Handicraft 
Products 
(Deb. 7, Vol. XXVIII, 21-OB-2007) 
Col. 75-77 

Welfare of Hand loom Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 373 

Haryana 
Centrally Protected Monuments in 

Haryana 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 208-13 

Facilities to War Widows 
(Deb. 17, Vol. XXIX, 10-09-2007) 

Promotion of Hand loom and Handicraft Col. 305-07 
(Deb. 7, Vol. XXVIII, 21-08-2007) Military School in Haryana 
Col. 216-17 (Deb. 17, Vol. XXIX, 10-09-2007) 

Schemes for Handloom and Handicraft Col. 299 
Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 480-81 

Upgradation of Handicrafts Skills of 
Tribals 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 13-1S 
H.~ 

Cluster Development Scheme 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 396-97 

Employment in Handloom Sector 
(Deb. 7, Vol. XXVIII, 21-OB-2007) 
Col. 77-79 

Export of Handloom and Handicraft 
Products 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 7S-77 

Handloom Weavers 
(Deb. 7, Vol. XXVIII, 21-OB-2007) 
Col. 475-77 

Promotion of Handloom and Handicraft 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col.216-17 

Schemes for Handloom and Handicraft 
Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.4BO-81 

Need to include Panipat city in the 
Sawaharlal Nehru Urban Renewal 
Mission (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-200") 
Col. 331-32 

Need to start railway services between 
Rhiwadi in Rajasthan and Rewari and 
Ihtyana(MUR 377) 
(Deb. 12, Vol. XXIX, 30-OB-2007) 
Col. 332 

Need to stop Haryana from utilizing water 
of Bhakra Canal and release of the 
remaining 0.17 M.A.F. portion of water 
ofRavi-Beas to Rajasthan (MUR 377) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 762 

H.zardous Waste 

Import of Hazardous Waste 
(Dt:b. 7, Vol. XXVIII, 21-08-2007) 
Col. 303-04 

Import of Hazardous Waste by Private 
Finns 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 356-S7 

Health 

Anti Retroviral Treatment 
(Deb. II, Vol. XXI X, 29-08-2007) 
Col. 565 



SUB1ECr It-J))EX 107 

Ban on Use of Mercury 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 729-30 

Chronic Energy Deficiency 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.481-84 

Clinical Trials for Drugs/Surgical 
Procedures 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 697-9B 

Clinical Trials of Stem Cell Therapy 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. SI 

Collection of Mosquito Species 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 74546 

Compulsory Eye Donation 
(Deb. 14, Vol. XXIX, OS-09-2007) 
('.o1.4B8-89 

Compulsory Registration of Pregnant 
Women 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 735-36 

CSMA Card Holders 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 152-53 

DNA Test Labs 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 106 

Effic\('nt Functioning of Public Health 
Services 
(Dcb. 11, Vol. XXIX~ 29-08-2007) 
Col. 665 

Exemption on Health Insurance 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 155 

Expenditure incurred on Malaria and Polio 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 696-97 

Failure oflntegrated Disease Surveillance 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 674-75 

Family Welfare Centres 
(Deb. 11, Vol. XXIX, 29-08-2007) 
COI.S51~ 

Financial Assistance to Poor and Needy 
Patients 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 43 1-33 

Food Fortification for bringing down 
Malnutrition 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.S72-73 

Free Health Check-Up for Central 
Government Officers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 709 

Free Treatment to Poor 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 574-75 

Funds for Health Services 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 4424Ci 

Funds for Polio Immunization 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 398-400 

Ganguly Panel on Stem Cell 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 478 

Grant for Healthcare Services 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S29-36 

Grant to NGOs under NLEP 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 48S-94 

Health Awareness Schemes 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 497 

Health Card System 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 676-77 

Health Drink and Pill from Tea Extracts 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 43940 



101 LOK SABHA 

Health Facility to Pour Patjents Integration of Traditional System of 
(De!:!. 14, Vol. XXIX, 05-09-2007) Medicine with Allopathy 
C()l ;,10-41 (Deb. I, Vol. XXVIII, 22-01.2007) 

Health Mela by MTNL Col. 567-68 
(Deb. 6, Vol. XXVIII, 20-01.2007) Malnourished Children and WOIDtIl 
CoL 111 

(Deb. 3, Vol. XXVIII, 14-01·2007) 
Health Project. ~nd.r Indo·Germany 

Cooperation 
(Dob. 14. Vol. XXIX. 0'-09-2007) 
CoLW-21 

Health Sub-C1IItnI 
(Deb. II. Vol. XXIX, 29-01·2007) 
Col402~ 

Heatchcare Faeility to Senior Citizens 
(Deb. 14, Vol. XXIX. 05.09·2007) 
Col. 669 

Heart Patients in Metro Cities 
(Deb. 14, Vol. XXIX, 05·09-2007) 
~1.6I7"9 

HepatitisB 

CoL 278·79 
Medical Facilities for Commonwealth 

0ames.2010 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL694-9S 

Medical Relief to Victims of Natural 
Calamity 
(Deb. 11. Vol. XXIX, 29.08-2007) 
CoI.S83-14 

Medical Tourism 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 248-49 

(Deb. 14, Vol. XXIX, 05·09·2007) National Blindness Control Programme 
Col. 559 (Deb. 11, Vol. XXIX, 29-08-2007) 

lIIel81 Foeticides C.ol. 473-75 
(Deb. 8, Vot. XXVIII, 22-08-2007) 
Col. 52-53 National Mental Health Programme 

lIIepl Transplantation' of Kidneys 
(Deb. '8, Vol. XXVIII, 22-08-2007) 
CoL313-14 

Impact of Increasing Health Care Costs 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
COI.4S8-S9 

lncide!lts o(Snakc Bite Death 
(Deb. 14, V~1. XXIX. 05-09.2(07) 
CoL 696-97 

Indian Public HeaI&b Standards 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 704-05 

Infant.Mortality Rate 
(Deb. 8, Vol. XXVIll, 22-08-2007) 
Col. 43-46 

Integrated Di'sease Surveillance 
Mechanism 
(Deb. 8, Vol. XXVIlI. 22-08-2007) 
Col. 359-60 

(Deb. II, Vol. XXIX, 29·01-2007) 
Col. 698-99 

National Tuberculosis Control 
Programme 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 611-20 ' 

Need to conduct an Inquiry iato tile 
increasing incideata of child monality 
in the country (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 761 

Need to employ trained. workers II: 110M 
quarries ofMahoba,·Uttar PrIdesb IDd 
provide adequate social security and 
medical facilities to the workers 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 877·78 
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Need to let up more Primary Health 
Centres under Rural Health Mission 
in the remote and far-flung areas of 
the country (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 331-32 

Need to take preventive steps for 
eradication of "Muscular Dystrophy" 
an incurable disease (MUR 377>-
(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 872 

Sale of spurious drup in the country 
causiq serious hIaIth baards to &he 
people and .tep. taktD by the 
Government in rtprd ""rm (CA) 
(Deb. 3, Vol. XXVIU, 14-0.·2007) 
CoL 536-5. 

Separate Commllslon for MectlcaJ Health 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 602'()3 

Separate Medical Research Department 
(Deb. 14, Vol. XXIX. OS-09·lOO7) 

New Gama Radiation Facilities Col. 663 
(Deb. 14, Vol. XXIX, 05-09-2007) Service Tax: on Education and Health 
Col. 664 (Deb. 5, Vol. XXVIII, 17-08-:2007) 

Prevention of Major Ailments Col. 264-65 
(Deb. II, Vol. XXIX, 29-08-2007) Setting up of Homoco Dispensaries 
Col. 747-48 (Deb. II, Vol. XXIX, 29-08-2007) 

Public-Private-Participation in Health and Col. 636 
Family Welfare Setting up -of Medical Science and 
(Deb. 8, Vol. XXVIII, 22-08-2007) Technology Centre 
Col. 193-94 (Deb. II, Vol. XXIX, 29-08-2007) 

Registration of Medical Establishments Col. 730 
(Deb. 8, Vol. XXVIII, 22-08-2007) Settin. up ofSkbl Banks 
Col. 105 (Deb. II, Vol. XXIX, 29-08-2007) 

Repletions for Medical Devices Col. 410 
(Deb. II, Vol. XXIX, 29-08-2007) Skeletal Fluorosis 
Col. 498 (Deb. 14, Vol. XXIX, 05-09-2007) 

Rehabilitation Centres for the Mentally 
DlIabIed Penona 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.46-SO 

Iletirement Age for Central Health Service 
Personnel 
(Deb. 14, Vol. XXIX, 05-09-2007) 
0>1.616-17 

Review orClinical Establishment System 
(Deb. II, Vol. X~IX, 29-08-2007) 
Col. 707 

Revised International Health Regulations 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 636-37 

Col. 699-700 
Smuallng of Medical Equipments 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 103-44 

Special Scheme for Free Treatment! 
Medicines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 441-42 

Spread ofVec:torlWater Borne Diseases 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 91-104 

Two-child Nomt 
(Deb. B, Vol. XXVIII, 22-08-2007) 
CoI.I04-OS 
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Unsafe Syringes 
(Deb. I. Vol. XXVIII, 22-01-2007) 
Col. 77-79 

Up'gradation of Health Services in 
Maharashtra 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 280 

Use of Silver Foil 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 599-600 

Helicopter 
Accidents of Helicopters 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 134-35 

Qualifications and Skills of Helicopter 
Pilots 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 120 

Herbal Produets 
SEZ for Herbal Products 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 97-98 

Herita. 
Development and Maintenance of 

Heritage Route 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 579-82 

Bio Diversity Heritage Sites 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 716-17 

Heritage Cities 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 157-59 

Heritage Sites Commission 
(Deb. 9, Vol. XXVIlI, 23-08-2007) 
Col. 331-32 . 

Manuscripts ofRirVeda in Heritage List 
ofUNESCO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 283-84 

Project for Identification ofHeritase Sites 
and Tourist Destinations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 117-18 

World Heritage Site List by UNESCO 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 239-42 

World Heritage Sites 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 288-92 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 140-44 

Himachal Pndesh 
Alternative Fuel in the Form of LPG for 

Backward and Hilly Areas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 367 

Appointment of Employees in Himachal 
Pradesh 
(Deb. 9. Vol. XXVIII. 23-08-2007) 
Col. 273-74 

Bhanupalli-Bilaspur-Bairi Railway Line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 124 

Closure of Border Roads in Himachal 
Pradesh 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 248-49 

Construction of T'unnel in Himachal 
Pradesh 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoIAI 

Employment in Agriculture 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col .. 160 

Expansion of Rail Network in Himachal 
Pradesh 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
CoI.I04"()5 

Family Welfare Centres 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 551-60 
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Financial Assistance to HP 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.JSI-S2 

Import of Apples and Fruits 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 483-84 

Kangra and Kullu Airports 
(Deb. IS, Vol. XXIX, 06~09-2007) 
Col. 247 

Losses to Apple Crops 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 266-67 

Need to continue and extend tax-holiday 
scheme to industries in Himachal 
Pradesh till 2020 (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 462-63 

Need to extend the benefit of Crop 
Insurance Scheme to apple growers in 
Himachal Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII. 22-0R-2007) 
Col. 658-59 

Package for H.P. 
(Deb. 10, Vol. XXVIJI. 24-08-2007) 
Col. 227-34 

Railway Projects in Himachal Pradesh 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 197-98 

Railway Tour Package in respect of 
various States 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 2-7 

Report oflodine in Rock Salt 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Co1.418-19 

Royalty on Power Generation 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 58-59 

Himalayas 
Gas and Oil Exploration in Himalayas 

(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 275-76 

Impact of Melting of Glaciers on Hydro 
Power Plants 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 140-41 

Research on Earthquakes in Himalayan 
Relion 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 225-26 

Shrinkina ofGangotri Glacier 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 139-40 

Hindultaa Aeronautics Umlted 
Theft of Ammunition from HAL Factory 

(Deb. 17, Vol. XXIX, )()-09-2007) 
Col. 187 

Hlndustan Petroleum Corporation 
Umjted 

Compensation to Land Losers of 
Hazarwadi (SangH) 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 187 

Profit Earned by HPCL and BPeL 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 323 

Tapa Mandi Retail Outlet 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 90-91 

Hlndultaa Steelworkl Construction 
Umlted 

Losses to HSCL 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 250-51 

HIV/AIDS 
AIDS Cases in Hilly States 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 104'{)7 

Assessment of HIV I AIDS Cases 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 56S-70 

Categorization of HIV I AIDS Affected 
Zones 
(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 13040 
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Death Due to AIDS in PMF and CRPF 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoL 450-S2 

Discrimination against AIDS Patients 
(Deb .. I I, Vol. XXIX, 29-0'-2007) 
eol."-89 

Foreign Ass.stance for HlV/AlDS 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 477-7' 

Generic Medicines for HIV Patients 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 711 

Grants to NGOs under AIDS Control· 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 524-49 

HIV Affected Children 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 585-86 

HIV cases among old People 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 727-30 

HIV / AIDS Awareness Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 2.2-83 

Medicinal Kit for mv I AIDS 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 289-90 

Review ofHIV I AIDS Caes 
(Deb. II,' Vol. XXIX, 29-0f-2007) 
Col. 675 

Rise in HIV Cues 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 585 

Scheme {or Children to FightAlDS 
(Deb .. 8, Vol. XXVIII, 22-08-2007) 
Col. 578-80 

Separate Hospitals for HIV Positive 
Females 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 476 

Treatment of AIDS-affected Children 
(Deb. 8, Vol. XXVIII 22-08-2007) 
Col. 23 

Tuberculosis and AIDS 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.479-80 

World Bank Assistance for National AIDS 
Control Programme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 62'-32 

Hoda Committee 
Need to consider the views of State 

Governmen~ before taking action on 
recommendations of Hod a Committee 
Report on National Mineral Policy 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 

Menace of HI VIA IDS in Defence Forces Col. 273-74 
(Deb. 17, Vol. XXIX, 10-09-2007) Hortlcalture 

. Col. 6-8 
Phase-III of National AIDS Control 

Proaranunc 
(Deb. 8, Vol. XXVIII, 22-0'-2007) 
Col. 266-68 

Prices of AIDS Drugs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 284-85 

Reintegration of HI V Positive Patients 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 456-57 

Horticulture University 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 248-49 

Infrastructure for Horticulture Sector 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 193-94 

Hospltal(s) 
Cases of Wrong Diagnosis at Government 

Hospitals . 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 523 
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Disposal of Hospital Waste Purchase of Medicines for Hospitals 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb: 14, Vol. XXIX, 05-09-2007) 
Col. 593-94 Col. 375-76 

Empanelment of Private Hospitals for 
Armed Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 3.3 

Employees State Insurance c;orporation 
Hospitals 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.2S1 

Health Facility to Poor Patients 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 740-41 

High-tech Hospitals for Cil Employees 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 78 

Hospitals for Seedi Worker 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 150-51 

Introduction of Hospital Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 61 

Irregularities in ESI Hospitals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 225-27 

Modem Equipment in ICU 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 601-02 

National Accredition Board for Hospitals 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.667~9 

Need to fill up the vacant posts of Doctors 
and Medical Attendants in Hospital 
for Beedi Workers in Mukkodal in 
Tirunelveli district, Tamil Nadu . 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007)· 
CoI.S66 

Privatisation of Services in Hospitals 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 327 

Separate Ho.pitals for HIV Positive 
Females 
(Dob. II, Vol. XXIX, 29-08-2007) 
Col. 476 

Setting up of New ESI Hospitals 
(Deb. 17, Vol. XXIX. 10:'09-2007) 
Col. 9-10 

Surprise Check in Hospitals 
(Deb. 14, Vol. XXIX. 05-09-2007) 
CoI.668~9 

Hostel(s) 
Target Fixed for Schemes 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 238-39 

Hotel(s) 
Budget Hotels 

(Deb. 4, Vol. XXVIII, t 6-08-2007) 
Col. 12-16 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col. 192 

Promotion of Hotel Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 249 

Hou.lng 
Allotment of Houses in the Name of 

Women 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
COl.14S 

Allotment ofLand to Cooperative Group 
Housing Societies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 99 

Assistance for Low Cost Flats to State 
Governments 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.256~ . 

Co-operative Group Housing Societies in 
Dwarka 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 178-81 
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Construction of Houses under lAY 
(Deb. 16. Vol. XXIX. 07·09·2007) 
Col. 25) 

Drat.' of Lots for Group Housing 
Cooperative Societies in Delhi 
(Deb. 13. Vol. XXIX, 31-08·2007) 
Col. 291-92 

Duping by Housing Finance Companies 
(Deb. 10. Voi. XXVIII, 24·08·2007) 
Col. 14·21 

Fore ign Investment for Housing 
Development 
(Deb. 16, Vol. XXIX, 07·09-2007) 
Col. 288-90 

Grant of Housing Loans to the Rural Poor 
(Deb. 10, Vol. XXVlIl. 24-08·2007) 
Col. 191-92 

Group Housing Societies Registered with 
DDA 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 119-20 

House BuildingAdvance for Government 
Employees 
(Deb. 5, Vol. XXVIII. 17-08-2007) 
Col. 173-75 

Houses under lAY 
(Deb. 16. Vol. XXIX, 07-09·2007) 
Col. 95·96 

Housing and Slum Development of 
Assam and North Eastern Region 
(Deb. 1. Vol. XXVIII. ) 0-08-2007) 
Col. 268-74 

Housing Facilities to Beedi Workers 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 72·73 

Housing Index 
(Deb. 1, Vol. XXVIII, ) 0·08·2007) 
Col. J07~8 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 137·38 

Housing Loan by Public Sector Banks 
(Deb. 5. Vol. XXVIII. 17-08·2007) 
Col. 316 

Housing Problem of Poor 
(Deb. 13, Vol. XXIX. 31·08·2007) 
CoI.302"{)3 

Housing Schemes for Fishermen 
(Deb. II. Vol. XXIX. 29-08·2007) 
Col. 14S-49 

Housing Schemes for People Living in 
Slums 
(Deb. S, Vol. XXVIIl, J 7·08·2007) 
Col. 365-68 

Housing Schemes in Andhra Pradesh 
(Deb. I. Vot XXVIII. 10.08·2007) 
Col. 286-87 

IndiraAwas Yojana (lAY) 
(Deb. S. Vol. XXVIII. ) 7·08·2007) 
Col. ]6]-64 

Integrated Housing and Slum 
Development Programme 
(Deb. ] 0. Vol. XXVIII. 24-08·2007) 
Col. 136-37 
(Deb. ]6. Vol. XXIX. 07-09-2007) 
Co1.21-28 

Interest on Home Loans 
(Deb. I. Vol. XXVIII. 10-08-2007) 
Col. 56-57 

Interest Rate on Housing Loans 
(Deb. S. Vol. XXVIII, 17·08-2007) 
Col. 191·92 
(Deb. 16, Vol. XXIX, 07·09-2007) 
Col. 38-39 

Jobs in Housing Sector 
(Deb. 17, Vol. XXIX, ) 0-09·2007) 
Col. 56 

Land Allotted to Societies 
(Deb. 10, Vol. XXVIII, 24·08-2007) 
Col. 21 1-13 

Land for Economically Weaker Sections 
(Deb. 13. Vol. XXIX. 31-08·2007) 
Col. 59 

Model Township in Rural Areas 
(Deb. 16. Vol. XXIX. 07.09-2007) 
Col. 92 
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National Urban Housing and Habitat 
Policy 
(Deb. 10, Vol. XXVIJI, 24-01-2007) 
CoI.261~9 

Need to release the funds sanctioned as 
subsidy towards construction of 
dwelling units for Beedi workers in 
Uttar Pradesh (MUR 377) 
(Deb. I, V.ol. XXVIII, 22-01-2007) 
CoI.663~ 

Self Financing Scheme 
(Deb. 13, Vol. XXIX, 31-01 .. 2007) 
Col. 114-16 

Speculation in Dwelling Units 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 134-3S 

Time Limit for Construction of Houses 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 249 

HOU5ini and Urban Development 
New Housing Schemes by DDA Corporation Umlted 

~~~'3i' Vol. XXVIII, 17-08-2007) Commercial Space developed by HUOCO 

New Policy for Urban Housing 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 299 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 103 

Financial Assistance to Orissa 
(Deb. I, Vol. XXVIII, 10-OS-2007) 

Project under IHSDP and UIDSSMT Col. 302-04 
(Deb. 13, Vol. XXIX, 31-01~2007) Pending Projects with HUDCO 
Col. 244-54 (Deb. 16, Vol. XXIX, 07-09-2007) 

Proposal for Construction of Houses Col. 12240 
(Deb. 5, Vol. XXVIII, 17-01-2007) Human Rights 
Col. 220-23 

Public-Private Partnership in Housing 
Sector 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. ISO-SI 

Rate of Interest on Loan for 'Purchase of 
Second House 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 296-97 

Regul~tion of the Private Developers 
(Deb. I, Vol. XXVIII, 10-OS-2007) 
Col. 60 

Report of Working Group of XI Plan on 
Housing 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 155-56 

Scheme for Housing and Urban 
Development 
(Deb. 1, Vol. XXVIII, 10-OS-2007) 
Col. 197-99 

Condemning recent incident in Bhagalpur, 
Bihar 
(Deb. 12, Vol. XXIX, 30-08-2007) . 
Col.313 

Inclusion of Human Right Subject in 
Curriculum 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 73-74 

Human Rilhts Commission 

Custodial Deaths 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. I 93-9S 

Human Tramcking 
Human Trafficking 

(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 495-96 

Immoral Traffic (Prevention) Act, 1956 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 374-75 
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Nithari Case 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoL.f61.Q 

Rehabilitation ofTratrlCkinl VICtim. 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 463-61 

Import Duty on Edible Oil 
(Deb. I, Vol. XXVIII, 1.0-08-2007) 
Col. 26S-66 

Import of Agricultural Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.I~1 

SAARC Conference on Human Import of Cotton 
Trafficking 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 27-28 

Trafficking of Human Organs 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 480-82 

Huupr 

Problems Pertaining to Poverty, Hunger 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 617-18 

Hurrlyat Conference 
Talks with Hurriyat Conference 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.404~S 

Hydropn 
Development of Hydrogen as an 

Alternative Fuel 
(Deb. S, Vol. XXVIII, 17-01-2007) 
CoL444-4S 

Import(l) 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 131-32 

Import of Crude Oil 
(Deb. 10, Vol. XXVIII, 24-O1-200?) 
Col. 270 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 131-32 

Import of Hazardous Waste 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 303-04 

Import of Natural Gas by NTPC 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 124-2S 

Import of Natural Rubber 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.4S4 

Import of Pulses 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 301-09 

Import of Sensitive Items 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 79-80 ~ 

Bidding Process for Import of Wheat Import ofSpic:n 
(Deb. 2, Vol. XXVIII, 13-01-2007) (Deb. 7, Vol. XXVlIl, 21-O1-2007) 
Col. 31-40 

Custom Duties o~ Import of Wine and 
Spirits 
(Deb. 7, Vol. XXVIII, 2I-01-2007) 
Col. 112-13 

Garment Import 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. ISO 

Import aAd Export ofPetro/eum Products 
(Dcb. 4, Vol. XXVIII, 16-01-2007) 
Col. 393-94 

Col. 90-94 
Import of Wheat 

(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 27-34 

Import-Export 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 16-18 

Increase in the Import of Agricultural 
Products 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 233-38 
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Poor Quality of Imported Wheat 
(Deb. 2, Vol. XXVIII, 13-08.2007) 
CoI.·UI-32 

Quality of Imported Wheat 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 280-81 

Restriction on Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 356-S7 

Rice Import by UAE 
(Deb. 7, Vol. XXVIII, 21.08-2007) 
Col. 85-86 

Taxation on Indian Imports 
(Deb. 3, Vol. XXVllI, 14-08-2007) 
Col. 113-84 

INA Memorial 
Upkeep ofTNA Memorial 

(Deb. 12, Vol. XXIX, 30-08-2007) 
CoJ.I06 

IndiaD Aarieultural Rneareh Institute 
New Cotton Variety 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 23941 

Indian Airlines 
Expenses on Merger of Air India and 

Indian Airlines 
(Deb. 9, Vol. XXVIll, 23-08-Z007) 
Col. 252 

Free Upgradation to }jullaness CllISS Scats 
in Indian Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 121 

IA Fli&hts from Hyderabad 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 73-74 

Introduction of New Aeroplanes 
(Deb. 4, Vol. XXVIIl, 16-08-2007) 
Col. 310-1 I 

Issues Pertaining to Employees of AI and 
IA 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 24748 

Joint Venture in MRO Facilities 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 197-98 

Losaes due to Cance'JIation of IA Flights 
(Pcb. 9, Vol. XXVIII, 23-08-2007) 
Col.279-ao 

Market Share of Indian Airlines 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col213 

Operational Losses of IAI AI 
(D~b. 12, Vol. XXIX, 30-08-2007) 
Cui. ISS-59 

Performance of Indian Airlines 
(OeD. 9, Vol. XXVIll, 23~g·20~7) 
Col. 287-88 

Service ,,(Cabin Crew Memben 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 199·200 

Withdrawal of Indian Airline'l (IA) 
Services 
(Deb. 4, Vol. XXVIIl, 16-08-2007) 
CuI. 200-01 

Indian Coundl of Agricultural Restlrrb 

ICAR Projects 
(Deb. II. Vol. XXIX, 29-08-2007) 
eo1.167-68 

Medkal Pc.;flsion"t'l 
(Deb. 14, Vol. XXIX, 0~-09-2007) 
Col. 223-24 

Restructuring of ICAR 
(Deb. 2; \toJ. ~X\,III, 13-08-2007) 
CoI.379~1 

Seeds Identified by ICAR 
(Deb. 14" Vol. XXIX, 05·09·2007) 
Col. 195·204 

Setting up of ICAR in Orissa 
(Deb. 2, Vol. XXVllI, 13·08~2007) 
Col. 289-90 

Shortage of Scientists in Agricultural 
Institutions 
(Deb. 11, Vol. XXIX, 29·08-2007) 
Col. 273·75 
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Indian Council of Medlc:al Research 
ICMR Centres 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 713-14 

Indian Ec:onomy 
Effect of Capital inflow on the Indian 

Economy 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 293-95 

Indian Economy 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 301-02 . 

Status of Indian Economy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 454-55 

Indian Farmers Fertilizer Cooperative 
Umited 

Subsidy to IFFCO 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
('01.306 

Indian Institute for Information 
Technology, Design and 
Manufacturing 

Indidn Institute for Information 
T"chnulogy, Design lind 
Manufacturing 
(Deb 7, Vol. XXVIII, 21-08-2001) 
Col. 27u-71 

Indian Institute of Entrepreneurship 
Busint:ss Orit:nted Courses in Indian 

Institute of Entrepreneurship 
(Ueb. b, Vol. XXVIII, 20-UH-2007) 
Col. 474lS 

Indian Institute of Information 
TechnolOlY 

Setting up of Indian Institute of 
Information Technology 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 82-83 

Indian Institute ofManalement 
Indian Institutes of Management 

(Deb. 3, Vol. XXVIII, 14-08-2007) I 
Col. 55 . 

Online liT and 11M Courses 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 459 

Selection of Candidates for PGP in IIMs 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 130-31 

Setting up of lIM in Andhra Pradesh 
(Deb. 7, Vol. XXVlIl, 21-0B-2007) 
Col. 407 

Indian Institute ofScienc:e 
Allocation of Fumls under Head 

Contingency Allowance 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.l31 

Upgradation of Indian Institutes of 
Science 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 298-99 

Indian Institute ofSc:ienc:e, Education and 
Research 

Opening ofllSER 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
('0189-90 

Indian Institute ofTec:hnology 
Allocallon of funds under Hedd 

Contingency Allowance 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 131 

Online liT and 11M Courses 
(Deb. 3, Vol. XXVIII, 1.4-08-2007) 
Col. 459 

Indian Iron and Steel Company 
Merger of Chi ria Mines and liSCO with 

SAIL 
(Deb: 12, Vol. XXIX. 30-08-2007) 
Col. 103-04 

Indian Oil Corporation Limited 
Increase in Pipeline Capacity by lac 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 350 
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Profit ofIndian Oil Corporation 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 249-S0 

Sale of Petroleum Products by IOC in 
Foreign Markets 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col.162~3 

Indtan Rare Earths Ud. 
Expansion Work at IREL 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 484 

Indian Rupee 

Appreciation of the Value oflndian Rupee 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 59-60 

Indian School of Mines 

Vacant Posts in Indian School of Mines 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.40S~ 

Indian Space Research Organisation 

Exodus of Scientists from ISRO 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CuI. 592-93 

Setting up of a Space University 
. (Deb. 8, Vol. XXVIII, 22-08-2007) 

Col. 12S-26 
Indian Telephone Industry 

Restructuring of ITI 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 223-24 

Indira Aaw.s Yoja .. 
Construction of Houses under lAY 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 251 

Houses under lAY 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 95-96 

Indira Awas Yojana (lAY) 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.161~4 

Need to enhance the budgetary allocation 
of dwellings per unit from Rs. 25,000/-
to Rs. 50,000/- under Indira Aawas 
Yojana (lAY) and provide a quota 
under lAY for areas prone to natural 
calamities (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 518-19 

Indonesia 

Network Centric Warfare 
(Deb 17, Vol. XXIX, 10-09-2007) 
('.at. 105 

Report on Indian Parliamentary 
Pcllticipation at 11 6th Assembly of 
Int~r Parliamentary Union (IPU) 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 304 

Industrial Finance Corporation orIndla 

Misutilization ofloans Granted by IFCI 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 61 

Industriallnrrastructure Upcrndatlon 
Sdn;II." 

Propo$als under IIUS 
([)~b. 3, Vol. XXVIII, 14-08-2007) 
Cvl.275 

Industri.1 Tr.ining Institute 

Problems oflndustrial Training Institutes 
(Deb. II, Vol XXIX, 29-08-2007) 
Cl1.3J7-39 

Recognition to Industrial Training 
Institute 
(Deb. 14, Vol. XXIX, 05-09-2007) 
(',01. 206-10 

Upgradation of Industrial Training 
Institutes 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 175-77 



120 LOK SABHA 

lodustry(s) 
Allotment of Forest Areas to Industrial 

Houses 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.SSI 

Closure of Micro, Small and Medium 
Industrial Units 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col 227-29 

Clusters for Small and Medium 
Enterprises 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 170-71 

Company under Defaulters Category 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 173 

Concessions to Industries in Uttarakhand 
(Deb. 10, Vel. XXVIII, 24-08-2007) 
CoI.IJ9-40 

Cotton Industry 
(Deb. 3, Vol. XXVIK, 14-08-2007) 
("01.405 

Growth Pole Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 2-3 

Increueoin Growth Rate of Small Ind 
Medium Enterprises 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 83-84 

Industrial Growth 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 420-2 I 

Industrial Park Ordinance 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 126-27 

Industries under Cost Audit 
(Deb. S, Vol. XXVIII, 17-0'-2007) 
Col. 343-44 

Industry Specific Training Centres 
(Deb. 17, ,vol. XXIX, 10-09-2007) 
Col. 167 

Leasing out Jungles to Industry 
(Deb. II, Vol. ~XIX, 29-08-2(07) 
Col. 675-76 

Decr~ilSing Income of Shipping Industry 
(Deb. 8, Vol. XXVIII, 22-08-2007) Losses to Poultry Industry 
Col. 190-9'2 (Del:!. 14, Vol. XXIX, OS-09-2007) 

Development of Industrially Backward 
States 
(Deb. 7, Vv1. XXVUI, 21-08-2007) 
Col. 367,,(;8 

Col'!6~~6 

Need to continue and e-xtend talC-holiday 
o;cheme to i"",\I4I t !';t":; i'1 Himachal 
Pfatfesh til! 1020 (MtfR 377) 
(Deb. 2, Vol. XXVIII, 13..01-2007) 

Dia.rnllnd lndustry C",1.46Z-63 (Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. \57-59' "l~w Standards for Pe,tiddes Industry 
(Deb 7, Vol. XXVIII, 21-08-2007) (Deb. 8, Vol. XXVIll, 22·08-2007) 
Col. 381-83 Col. 548-49 

Entrepreneurial Training . Polluting Industries 
(Deb. 2, Vol. XXVIII. 13-08-2007) (Oeb. 8. Vol. XXVIII, 22-08-2007) 
Col. 353·55 Col. 30·31 

FDI in Tobacco Industry 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 348 

Funds for Micro, Small and Medium 
Industries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 71 

Registration of Micro, Small and Medium 
Enterprises 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 297-99 

Review of Licensing Policy 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 398406 
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Soainl' up of Heavy_ Industrios 
(Deb. 9, Vol._XXVIII, -23-0S-2007) 
Col.m.2i 

_ f~~:, ' ;' 

, Check on Cybcr Qiminals 
(Dob. 11, Vol. XXIX, 29-01-2007) 
CoL 303-04 

-' Soda' Ash Industry Committee on Structure of Levies 
(Deb. 3, Vol. XXVIII, 14-0S-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 127 

Technology Mission for Micro, Small and 
Medium Enterprises 
(Deb. 6, Vol. XXVIII, 20-OS-2007) 
Col. 179 

Valve Clusters 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoI.217-18 

Inftltndon 
Infiltration 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 494-9S 

Infiltration through Sea Routes 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 302 

Inflation 
Calibrated Intervention by the Monetary 

Authority 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 101'()3 

Cash Flow in the Country 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 113-14 

Inflation 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 225-27 

Inflation Rate 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 57-59 

Rise in Prices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 5-12 

Infonnatlon 1ec:bnolol)' 
Agreement in Communication and I.T. 

Sector 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 425 

CoI.167~8 

Common Service Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.20S-12 

Farmer Call Centre in Orissa 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 68-70 

Growth Rate in IT Sector 
(Deb. 6, Vol. XXVIII, 20-0S-2001) 
Col. 180-82 

I.T. Professionals 
(Deb. 6, Vol. XXVJII, 20-01-2007) 
Col. 93 

Internet, E-Mail and Computer Facilities 
(Deb. 2, Vol. XXVIII, 13.()S-2007) 
Co1.67~1 

Investment in IT Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 46-47 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. SS-56 

IT Exports from Andhra Pradesh 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 213-14 

IT Sector Companies 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 359-60 

National Innovation Policy 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.l71 

Restructuring of Media Lab Asia 
Programme 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
CoI.364~5 
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Infrastructure 

Budgetary Expenditure on 
Infrastructure 

/Instltute of Chartered Accountan.s of 
Rural JJJdja 

(Deb. 14, Vol. XXIX, 05-09-2007J 
Col. 553-54 

Foreign Exchange Reserve for 
Infrastructure Improvement 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 119 

Investment in Infrastructure 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Colo 211 

Loans for Infrastructure 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Colo 102 

Need to provide additional funds to 
Rajasthan for the overall development 
ofthe State (MUR 377) 
(Deb. 14, Vol. XXIX, ~-09-2007) 
Col. 762-63 

Operationalisation of Projects under PPP 
(Deb. I, Vol. XXVIII, 10-01-:.;!007) 
Col. 95-96 

Policy for Regulated Framework 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 742-43 

Project under IHSDP and UIDSSMT 
(Deb. 13, Vol. XXIX, 3 I -08-2007) 
Col. 244-54 

Public-Private-Partnership (PPP) Projects 
(Deb: I I, Vol. XXIX, 29-08-2007) 
Col. 672-73 

Viability Gap Funding 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 152 

Institute for Petroleum TKhnology 

Setting up of Institute for Petroleum 
Technology 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 229 

Greater Autonomy to ICAI 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 44 

Irregularities in the ICAI 
(Deb. S, Vol. XXVIII, 17-08-2007) 
C01.4S9-60 

New Training Centres ofICAI 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Colo 309 

Instrumentation Uml.ed 
Revival oflnstrumentation Limited 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.2S4-SS 

Insurance 
Coconut Insurance Scheme 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 169 

Crop Insurance Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
COl.3S1 

Entry of Banks in Insurance Market 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 247 

Establishment Cost of AICl 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 102-03 

Exemption on Health Insurance 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 155 

Family Insurance Scheme for Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.418 

Free Non-Life Insurance by BSNLlMTNl 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 313 

Health Insurance Scheme 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Colo 430 
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Indian Insurance Companies in Foreign 
Countries 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 270-71 

Insurance Coverage to Agricultural 
Labourers 
(Deb. II, Vol. XXIX, 29-08-2007) 
C01.6S-70 

Insurance Scheme by SBI 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 99-100 

Insurance Scheme for Artisans 
(Deb. 17, Vol. XXIX, 10-09-2007) 
C01.l87-S9 

Insurance Schemes for Fishermen 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.2S5 

New India Assurance Company 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 206-07 

Profit of Insurance Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 266-61 

Public and Private Insurance Companies 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. ISO 

Reforms in Insurance Sector 
(Deb. 10, Vol. XXVIIl, 24-01-2007) 
Col: 156-57 

Unit Linked Insurance Products 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 251-52 

Insurance Reaulatory and Development 
Authority 

LIC Policits-Deletion of Forfeiture Clause 
(Deb. 5, Vol. XXVIII, 17-08-2007) Fee Charged by IRDA 
Co1.370-71 (Deb. 13, Vol. XXIX, 31-0S-2007) 

Mediclaim Policy 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 357-58 

Merger of General Insurance Companies 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 110 

National Agricultural Insurance Scheme 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 104-05 

Need to extend the benefit of Crop 
Insurance Scheme to apple growers in 
Himachal Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 658-59 

Need to merge Government owned Public 
Sector Insurance Com pan ies 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 277-78 

Need to release crop insurance dues in 
favour of groundnut producers of 
Saurashtra (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 758·59 

Col.S7-8S 
Inspection by IRDA 

(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. I 57-SS 

Inte&rated Child Development Services 
Scheme 

Corruption in Integrated Child 
Development Services Scheme 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 167-68 

Integrated Child Development Services 
Scheme 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 262-63 

IRte&rated Child Protection Scheme 
Integrated Child Protection Scheme 

(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 482-84 

Integrated Scheme of 011 seeds, Pulses, 
Oilpalm and Maize 

Implementation ofiSOPOM 
(Deb. 2, Vol. XXVIII, B-08-2007) 
Col. 229-32 
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Integfated Wasteland Development 
Programme 

Development of Wasteland 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 181-92 

Intellectual Property RJghts 
Amendment of Laws Related to 

Intellectual Property Rights 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 166-67 

Intelligence Agencies 
Revamping oflntelligence Set UP 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 111-12 

Inter Parliamentary Union 
Report on Indian Parliamentary 

Participation at I I 6th Assembly of 
Inter Parliamentary Union (lPU) 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 304 

latemational Border 
Border Violence 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 144 

Closure of Border Roads in Himachal 
Pradesh 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 248-49 

Construction by China Across the Line 
of Actual Control 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 615-16 

Fencing 6f1ndo-Bangladesh Border 
(Deb. 3, Vol. XXVIlI, 14-08-2007) 
Co1.4S7-S8 

Fencing on Zero Line in Jammu and 
Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 323-24 

Indo-Bangladesh Joint Survey 
(Deb. 8, Vol. XXVlII, 22-08-2007) 
Col. 272-73 

Infiltration 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.494-9S 

Line of Control 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.SIO 

Power Project in Border Areas 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 91-93 

Roads Along Indo-China Border 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.264~5 

Violation of Cease tire Agreement 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 310 

Withdrawal ofTroops from Border Areas 
(Deb. I I, Vol. XXIX, 29-08-2007) 
CoI.2SI-S2 

International Day or N on-Violence 
International Day of Non-Violence 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 742-43 

International Finance Corporation 
External Affairs . 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. I 58-226 

International Food Regulatory Authority 
International Food Regulatory Authority 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 82 

International Labour Organisation 
Labour Welfare Schemes oflnternational 

Labour Organisation 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 237 

International Literacy Day 
Observan~e oflnternational Literacy Day 

,and ~ongratulating Indian Hockey 
Team on winning Asia Cup Hockey 
Championship 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.317-18 
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International Trade 
Trade Negotiations 

(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 134-35 

Internet 
Broadband Internet Connections 

(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 353-56 

Central Acts on NET 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 329 

Constitution of India on Internet 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 131 

Internet connections in Rural Areas 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 193-94 

Internet Users 
(Deb. 2. Vol. XXVIII. 13-08-2007) 
Co1.310 

Internet, E-Mail and Computer Facilities 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
Col. 67-68 

Money Withdrawn through Internet 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 70-71 

Overcharging by ISPs from Subscribers 
(Deb. 2. Vol. XXVIII. \3-08-2007) 
Col. 77 

Reduction in International Bandwidth 
Price 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 231-33 

Secret Information on Website 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 196-97 

Submarine Cable Links 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.157-58 

Introduction or Minister 
Shrimati V. Radhika Selvi, the Minister of 

State in the Ministry of Home Affairs, 
inducted in the Council of Ministers. 
(Deb. 3, Vol. XXVIII. 14~8-2007) Col. 4 

Investment 
Ceiling on Investment to PSUs 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 238-39 

Domestic as well as Foreign Capital 
Investment 
(Deb. 16, Vol. XXIX, 07-09-2/)07) 
Col. 229-3 I 

Foreign Capital Investment in Indian 
Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 96-98 

Investment by Foreign Companies 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 361-62 

Investment by NRIs 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 478-79 

Investment for Construction of God owns 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.2SS-70 

Investment in Agriculture 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 293-94 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 27S-76 

Investment in Infrastructure 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 281 

Investment in IT Sector 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col.46-47 

Investment in Mutual Funds 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 117-18 

Investment in Telecom Sector 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 27S-76 

Investment Through Participatory Notes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 253-S4 
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Return on Agricultural Investment 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 81-82 

Investor Protection Fund 
Investor Protection Fund 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 24748 

fnln 
Agreement Between India and Iran 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 323-24 

Budgetary Allocation for Indo-Iran Gas 
Pipeline Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 298-99 

Iran-Pakistan-India Gas Pipeline Project 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 59-61 

LNG from Iran 
(Deb. 12, Vol. XXIX~ 30-08-2007) 
CoI.2S-27 

Tap Gu Pipelines Agreement 
(Dtb. I S, Vol. XXIX, 06-09-2007) 
Col. 86-87 

ftq 

Award to Tube Oilfield to ONGC Videsh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 80 

Demand of Oil Fields from Iraq 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col.17S 

Irrigation 
Achievements under Lift Irrigation 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 277-71 

Approval ofBeni Sagar Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 495-96 

Drip Jrription Scheme 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 282-86 

Funds for Narmada Main Canal 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 88-89 

Irrigation and Seed Development 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 42 

Irrigation Project in Maharashtra 
(Deb. 14. Vol. XXJX. 05-09-2007) 
Col. 353-54 

Irrigation Projects in Common Minimum 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 421-24 

Need to expedite the execution of Upper 
Indravati Lift Irrigation Project in 
Kalahandi district of Orissa 
(MUR377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 874-7S 

Polavaram Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 142-43 

Power Based Tubewells 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 47-54 

Projects under Fast Track Programme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 282-86 

Proposals from Kamataka 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 181-82 

Rajiv Sagar Project 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 300-01 

Reimbursement of Cost Overrun in Sardar 
Sarovar Project 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 152-53 

Relaxation in Rules of AIBP 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 382-83 
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Small and Medium Irrigation Projects in 
Madhya Pradesh 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.ISS-S6 

Upper Bhadra Project 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 101 

Water for Irrigation 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 287-88 

World Bank Loan for Modernization of 
Irrigation System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 251-S2 

Jail(.) 
Death of Prisoners in Jail 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 427-28 

Facilities to Prisoners in Jail 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 438-40 

Indian Prisoners of War in Pakistani Jails 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co\. 54-55 

Judicial Commission on Prisoners 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
C.o\. 403-04 

Jammu and Kashmir 
Artificial Recharge of Ground Water in 

J&K 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 281-82 

Attack on Amarnath Pilgrims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co\. 346-47 

Border Violence 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 144 

Conservation and Restoration ofDal Lake 
(Deb. 11. Vol. XXIX. 29-08-2007) 
Col. 411-13 

Discrimination Against Kalihmiris 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
(01.192-93 

Exodus ofNon-Kashmiri Worker 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.137-39 . 

Expert Committees to Examine Military 
Situation in Jammu and Kashmir 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 280 

Extremist Activity 
(Deb. 7, Vol. XXVIll, 2 t -08-2007) 
Col. 156-63 

Fencing on Zero Line in Jammu and 
Kashmir 
(Deb. 7, Vol. XXVIII, 2 J -08-2007) 
Col. 323-24 

Ground Water Exploration 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 236 

Grounding of Spice Jet Jammu-Delhi 
Flight 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.215-16 

Import of Appl"s and Fruits 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 483-84 

Infiltration from Across Border 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 429-30 

Infiltration in Jammu and Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 127-29 

Inflated Bills in Jammu and Kashmir 
Region 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 97-98 

Jammu-Srinagar National Highway 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 269 

Line of Control 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col.SIO 
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NBCC Projects in J&K 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 167 

Need to ensure payment of minimum 
wages to workers in Jammu & Kashmir 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 271-72 

Need to improve and augment 
telecommunication services in Ladakh, 
J&K ' 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.337 . 

Status of Jammu-Katra Rail Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.317-18 

Tourism Schemes for Jammu and Kashmir 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 187-92 

Valuable Books and Manuscripts 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 314 

Jan SlNlLlhan San.tban. 
Jan ShiJcSban Sansthans 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 176-77 

Panjteerthi Hydro Power Project in J&K .fa ... 
(Deb. S, Vpl. XXVIII, 17-01-2007) 
Col. 213-15 Currency Swap Agreement 

(Deb. 13, Vol. XXIX, 31-08-2007) 
PM's Reconstruction Plan for J&K Col. 120 

(Deb. 12, Vol. XXIX, 30-01-2007) Delhi-Mumbai Corridor Project 
Col. 180-81 (Deb. II, Vol. XXIX, 29-01-2007) 

Protected Monuments in Jammu and Col. 547-48 
Kashmir 
(Deb. 4, Vol. XXVIII; 16-01-2007) 
Col. 113-86 

Railway Track in Jammu and Kashmir 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 110 

Recruitment in PMF 
(Deb. 3, Vol. XXVIIl, 14-01-2007) 
Col. 103-04 

Rehabilitation of Women and Children in 
JltK 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 322-23 

Review of Law and Order in Jammu and 
Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoL26I~2 

Security Scenario in Jammu and Kashmir 
(geb. 7, Vol. XXVIII, 21-08-2007) 
Col. 135-37 

Statement on Kashmir Iuue 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 727 

India-Japan Joint Working Group 
(Deb. S, Vol. XXVIII, 17-01-2007) 
CoI.212-13 

Indo-Japan Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 71 

Indo-Japan Co-operation in New and 
Renewable Energy 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.217-11 

Indo-Japan Military Cooperation 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 50 

Loan from JBIC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 43-44 

Simplification of Vi sa Proceu 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 119-90 

Jatropha 
Bia-Diesel from Jatropha 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 140-41 
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Cultivation ofBio-Fuel 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 147-41 

Jlwlbarlll Nehru Nltloul Urbn 
RenewII Mission 

Andhra Pradesh under JNNURM 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 313-14 

Cities of Rajasthan under JNNURM 
(Deb. I. Vol. XXVIII, 10-08-2007) 
Col. 245 

Cost Sharing Under JNNURM 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 252-5a 

Funds Allocated under JNNURM 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 198-206 

Funds under JNNURM 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.S4 

Need to include Cuttack in J.N.N.U.R.M. 
and devolve the powers to local bodies 
for improving basic urban amenities 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CoI.41O 

Need to include Panipat city in the 
Jawaharlal Nehru Urban Renewal 
Mission (MUR 377) 
(Deb. 12, Vol. XXIX," 30-08-2007) 
Col. 331-32 

J~ukhlnd 

Delimitation Exercise in Jliarkhand 
(Deb. I, Vol. XXVIII, I 0-01~2007) 
Col. 176-80 

Development of Historical Sites in 
Jharkhand 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 183 ... 7 

EML' Trains between Dhanbad and 
Barkakana 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 125 

Extension of Passenger Train Service 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. lOS 

Food Processing Industries in Jharkhand 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Co1.3S4-55 

Implementation of Programmes under 
ORDAs in Jharkhand 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 292-94 

Implementation ofSchemts 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 105-08 

Merger ofCh~ria Mines and liSCO with 
SAIL 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 103-04 

Need to construct a Rail Over Bridge at 
Koderma, Jharkhand (MUR 377) 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 521-22 

Need to establish a Central University and 
ITI at GumlaiLohardaga in Jharkhand 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.431 

Need to expedite rural electrification 
schemes in Santhal Parganas. 
Jharkhand under Rajeev Gandhi 
Gramin Vadyutikaran Yojana (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336-37 

Need to expedite the re-opening ofSindri 
Fertilizer factory in Jharkhand 
(MUR377) 
(Deb. ) 4, Vol. XXIX, 05-09-2007) 
Col. 757 

Need to introduce transit-flight at Ranchi 
Airport for the Haj Pilgrims of 
Jharkhand (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879 
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Need to provide special financial relief 
pickage to the flood-atfec:ted people 
in Jharkhand (MUR 377) 
(Deb. 12, Vol. XXIX, 30-0'-2007) 
Col. 339-40 

Judles in Courts 
(Deb. J, Vol. XXVIII, 10-08-2007) 
Col. 291-94 

Judicial Comml.loa 

Need to release funds for maintenance Judicial Commission on Prisoners 
(Deb. 7, Vol. XXVIII: 21-0'-2007) and improvement of National 

Highways No.SO in Jharkhand 
(MUR377) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 768 

Need to undertake excavation work at 
Chandankiyari, an important 
archaeological site in Bokaro district, 
Jharkhand (MUR 377,) 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
CoI.6S7-S' 

Need to upgrade and maintain N.H.-98 
between Arwal and Bihar-Jharkhand 
Border (MUR 377) 
(Deb. I S. Vol. XXIX, 06-09-2007) 
Col. 270 

New Railway Line from Kodarma to 
Ranchi 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 229·30 

Persons killed by Wild Elephants 
(Deb. 14, Vol. XXIX, OS-09·2007) 
CoI.S06 

Reserve of Methane 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col20S 

RGGVY in Jharkhand and Orissa 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 110-11 

Urban Development Scheme 
(Deb. I. Vol. XXVIII, 10-01-2007) 
Col. 129 

Judle(S) 
Appointment of Judges 

(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 67-70 

Col. 403-04 
Judiciary 
Appointment of Judges 

(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 67-70 

Increase in the StrenJlh of Judges'in the 
Supreme Court and High Courts 
(Deb. S, Vol. XXVIII, 17-0'-2007) 
Col. 316-17 

Information and Communication for 
Judiciary 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 41-42 

Judges in Courts 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 291-94 

Report of Transparency International 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 262 

Setting up of Mobile Court 
(Deb. S, Vol. XXVIII. 17-01-2007) 
Col. 312 

Timely Disposal of Court Cases . 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 68-69 

Use of Hindi and Regional Langulles in 
Courts 
(Deb. S, Vol. XXVIII, 17-01-2001) 
CoI.IS9-61 

Jute 

Compulsory Packaginl in Jute BIIS 
(Deb. 7, Vol. XXVIII. 21-0'-2007) 
Col. 114 
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Misappropriation of P.F., Gratuity and 
Pension Fund by Jute MillslFactories 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 190-91 

Need to give adequate representation to 
the State of West Bengal in the 
recently reconstituted Jute Advisory 
Board and Jute Development Council 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 407-08 

Kamataka 
Airport at Devanahalli 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 367-68 

City Gas Distribution Activities in 
Karnataka 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 13S 

Coconut Prices 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 209-1 I 

Communication and Capacity 
Development under TSC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 224 

Construction orRing Road in Bangalore 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 262-63 

Construction ofScienc:e City at Bangalore 
(Deb. 12, Vol. XXIX, 30-08-2001) 
Col. 106-07 

Development of Tourism in Karnataka 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 388 

Diseases in Arecanut Trees 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.IS4 

Domestic LPG Consumers in Karnataka 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 204-08 

Doubling of Railway Line in Kamataka 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 39-40 

Fall in Price. of Arec:anut 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 253 

Frequency ofBangalore-Patna Express 
(Deb. I S,' Vol. XXIX, 06-09-2007) 
Col. 183-84 

Funds for Karnataka under 12th Finance 
Commission 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 272-73 

Grant to Karnataka 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 247-48 

Horticulture University 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 248-49 ' 

Kabini Project of Karnataka 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 266 

Leadership Development Centre in HAL, 
Bangalore 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 106 

Mekadatu Power Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 237-38 

Merchant Airports in Kamataka 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.201'()2 

Modernisation of Arabaghatta Railway 
Station 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 370 

National Lake Conservation Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 591-92 

Need to expedite the proposals submitted 
by Kamataka Government regarding 
Hubli-Ankola Railway Line Project and 
Chamarajnagar Kanpur-Banglore New 
Railway Line(MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 759-60 
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Need to post adequate staff at All India 
Radio, 8ellary, Karnataka to facilitate 
full coverage of the F.M. Channel in 
the district (M UR 317) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 514-15 

Need to run a passenger train between 
Mangalore and Bangalore (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.SI7 

New Medical Colleges in Karnataka 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 194 

New Trains from Bagalkot 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 256-57 

• Opening of Level Crossing 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 142 

Pending Proposals for Environmental 
Clearance 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 79-80 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 475-76 

Proposals from Kamataka 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 181-82 

Protection of Degraded Areas 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 91-92 

Rail Over Bri~ge on National Highway-4 
in Haveri 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 3 19-20 

Raising of Platforms at Holkalkere 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 203-04 

Regional Science Centre at Dharwad 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 212-13 

Release of Funds under Post Matric 
Scholarship Schemes to Karnataka 
(Deb. 9, Vol. XXVIII, 23-08-2007). 
Col. 270-72 

Repeater Instrument to Davangere TV 
Tower in Karnataka 
(Deb. 3, Vol. XXVIII, 14-08-200"1) 
Col. 103 

Restoration of Swajaldhara Scheme in 
Karnataka 
(Deb. 5, Vol. XXVIII. 17-08-2007) 
Col. 284-85 

Review of Progress ofVidharbha Package 
for Karnataka 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 159 

Road Under Bridge in Pune-Bangalore 
Road 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 278 

Scanning and Microfilming of Survey 
Reports in Karnataka 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 289 

Setting up of Thermal Power Projects in 
Karnataka 
(Deb. 10, Vol. XXVIll, 24-O8-20~7) 
Col. 142-43 

Stoppage of Sam park Kranti Express at 
Devangere Railway Station 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 276 

Valve Clusters 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.217-18 

Village Knowledge Centre 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 158-62 

Kalturba Gandhi Ballka Vldyalaya 
Kasturba Gandhi Balika Vidyalaya 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 392-94 
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Need to implement the Kasturba Gandhi 
Balika Vidyalaya Scheme in district 
Parbhani. Gujarat through non-
Government Organisations (MU R 377) 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 767 

Kendriya Bhandar 
General Body Elections of Kendriya 

Bhandar 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 296-97 

Kendriya Bhandar 
(Deb. II. Vol. XXIX. 29-01-2007) 
Col. 573 

Kendriya Vidyalaya Sanaa than 
Introduction oflFM Course in KVS 

(Deb. 3. Vol. XXVIII. 14-01-2007) 
Col. 129-30 

Kendriya Vldyalaya(s) 
Need to establish a Central University and 

a Kendriya Vidyalaya in Latur district. 
Maharashtra (MUR 377) 
(Deb. II. Vol. XXIX. 29-01-2007) 
Col. 875-76 

Need to establish a Kendriya Vidyalaya 
at Hardoi in Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. XXVIII. 21-01-2007) 
Col. 511 

Need to open a Kendriya Vidyalaya at 
Maharajganj. District Siwan. Bihar 
(MUR377) 
(Deb. 3. Vol. XXVIII. 14-01-2007) 
Col. 567 

Need to set up a Kendriya Vidyalaya in 
Salem pur Parliamentary Constituency 
of Uttar Pradesh (MUR 377) 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 765-66 

Transfer Policy in KVs 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 145-47 

Vacant Posts in UniversitieslKVslNVs 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 378-84 

Kerala 
Assistance for CERT 

(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 365 

Assistance for Handicraft Production 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 163 

Athirappilly Hydel Power Project in Kerala 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 267-68 

Coastal Surveillance along Kerala and 
Tamil Nadu 
(Deb. II. Vol. XXIX. 29-01-2007) 
Col. 357-58 

Cultural Complexes in Kerala 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 139-40 

Defence Industrial Park in Kerala 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 259 

Disease in Livestock 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 34647 

Food Research Institute in Kerala 
(Deb. 9. Vol. XXVIII. 23-08-2007) 
CoI.200·OJ 

Hawala Cases in Kcrala 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 53-54 

High Incidence of Cancer in Alappuzha 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 602 

LNG Terminal at Kochi 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 237-31 

Malayalam Language in NVS 
(Deb. 7, Vol. XXVIII, 21-08-2001") 
Col. 464-65 
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NABARD 
(Deb. S, Vol. XXVIII, '7-01-2007) 
Col. 240-41 

Natural Calamity 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.SO-S6 

Naval Academy at Cannanore, Korala 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 14142 

Need for re-financing of loans by 
NABARD to the extent of 70% of the 
total ioans advanced by the Primary 
Agricultural Co-operatives in 
Ernakulam and Palakkad districts of 
KeraJa (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 411-12 

Need to allot a separate quota of Kerosene 
for fishermen ofKerala (MUR 377) 
(Deb. 1 t, Vol. XXIX, 29-08-2007) 
Col. 876-77 

Need to construct a railway line from 
Thalasserry to Mysore, with a view to 
benefit the people of Malabar region 
in Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 411 

Need to expedite the construction of two 
Road Over Bridges along the 
Alappuzha By-pass on National 
Highway No.4 7 in Kerala (MUR 377) 
(Deb. 7, Vol. XXVIlJ, 21-08-2001) 
Co1.517-18 

Need to expedite the construction work 
and commissioning of Trivandrum 
International Airport Terminal-II and 
Air India's Aircraft Maintenance Unit 
at Thiruvananthapuram (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 337 

Need to provide financial assistance for 
media campaign of promotin, 
renewable source of energy by the 
Central Governments throu,h the 
"Total Energy Security Mission" 
launched by Government of Kerala 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoIA37 

Need to provide financial assistance from 
National Calamity Contingent Fund to 
the people affected by flood in Kerala 
(MUR377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 663 

Need to review the norms for identification 
ofBPL families in a scientific manner 
with a view to cover all the deserving 
families (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-200.7) 
Col. 765 

Need to sanction a new railway zone for 
the Western Coasts with its 
Headquarters in Kerala(MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 564-65 

Need to set up a Central University in 
Kerala in the honour ofShri Mannathu 
Padmanabhan, a great social leader 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 437-38 

Need to undertake periodical maintenance 
of National Highway No. 47 between 
Walayar and Mannuthy in Kerala 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 408 

New Aircraft to Gulf Countries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 133 

Norms for Allocation of Funds for 
National Highways 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 97-98 



SUBJECf INDEX 135 

Notaries in Kerala 
(Deb. 16, Vol. XXIX. 07-09-2007) 
CoI.20S~ 

Poultry Feed Factory in Kerala 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 330-3) 

NSSO Survey on use of Kerosene 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 472-76 

Subsidy on Kerosene and LPG 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132-33 

Report of Swami nathan Committee Kb dl d VIII Industries 
(Deb. 2, Vol. XXVIII, 13-08-2007) a an aee 
Col. 85-92 Commission 

Request from Government of Kerala 
regarding SGRY 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.)66 

Scheme for Cash Crops 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 129-30 

Setting up of Vocational Park 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 203 

Sinking ofLand 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 326 

Wagon Factory in Churthula 
(Dob. 9, Vol. XXVIII, 23-08-2007) 
Col. 315-16 

Widening of Plantation Sector 
(Deb. 7, Vol. XXVIII, 2 J -08-2007) 
Col. 70-72 

Kerosene 
Blackmarketing of Kerosene I 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 178-80 

Jan Kerosene Yojana 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 252-53 

Need to allot a separate quota of Kerosene 
for fishermen of Kerala (MUR 377) 
(Deb. J I, Vol. XXIX, 29-08-2007) 
Col. 876-77 

Funds Provided by KVIC 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 174-75 

Loan Provided by KVIC 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 241-43 

Production and Sale of Khadi Products 
(Deb. 6,. Vol. XXVIII, 20-08-2007) 
Col. 102-04 

Training Programme under Khadi and 
Village Industries Commission 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 420-2 I 

Kisan CaU Centres 
Kisan Call Centres 

(Deb. 14, Vol. XXIX, 05-09-2007) 
C.oI.157-60 

Kisan Credit Card 
Kisan Credit Cards 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.34-37 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 77-78 

Kothari Commission 
Common School System 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 177 

Krishak Bharati Cooperative Lirrlted 

Need to augment the supply of Kerosene i Emoluments to Workers of KRIBHKO 
and LPG in the country (MUR 377) Shyam Unit 
(Deb. 15, Vol. XXIX, 06-09-2007) (Deh. 12, Vol. XXIX, 30-08-2007) 
Col. 273 Col. 212-13 
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Air Service to Kuwait 
.(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 216-87 

Kyoto Protocol 

Employment to Cal! Dump Labourers 
(Deb. II, Vol. XXIX, 29-0S-2007) 
CoI.4SI-S2 

Employment to Rural Labourers and 
Youths 

. (Deb. 14, Vol. XXIX, OS-09-2007) 
Kyoto Protocol on Climate Chanre Col. 21 S-23 

(Deb. 8, Vol. XXVIII, 22-08-2007) Flexible Labour Policy 
Col. 143-44 (Deb. 2, Vol. XXVIII, 13-08-2007) 

Laboratory(s) 
DNA Test Labs 

(Deb. S, Vol. XXVIII, 22-0S-2007) 
Col. 106 

Proposal of B io-control Agents 
Laboratories 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.207.oS 

Research Laboratories for Agriculture 
Development 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. I 42-S3 

Setting up of Virtual Labs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 107 

Labour(s) 
Accidents and Deaths at Work-Place 

Col. 266 
Insurance Coverage to Agricultural 

Labourers 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 68-70 

Labour Laws and BPO Centres/Call 
Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 4142 

Labour Safety 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.S7 

Manpower Export Councils 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 674 

Modification in Labour Laws 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.I94-9S 

(Deb. 2, Vol. XXVIII, 13-08-2007) National Advisory Board 
Col. 105-16 (Deb. 2, Vol. XXVIII, 13-08-2007) 

Amendment in Labour Laws Col. 331 
(Deb. 17, Vol. XXIX, 10-09-2007) National Policy for Agricultural Workers 
CoI.261~2 (Deb. 17, Vol. XXIX, 10-09-2007) 

Assistance to Agricultural Labourers in 
West Bengal 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 79-80 

Bonded Labourers 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.3S9 

Child Labourers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
c01.116-18 

Col. 140 
Need to ensure payment of minimum 

wages to workers in Jammu &. Kashmir 
(MUR377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 271-72 

Need to promote labour-oriented 
techniques for the overall development 
of the economy (MUR 377) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 339 
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Need to provide ration to migrant workers 
through PDS outlets (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 334 

Non-Payment of Wages to Labourers in 
DMRC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.2S5-S7 

Occupational Wage Survey 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 389-90 

Police Verification of Contractual 
Labourers 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.3IS 

Rehabilitation of Landless Agricultural 
Labourers 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col.5S-S6 

Setting up of Workers Technical 
University 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 431-32 

Skill Development Initiative for Workers 
(Deb. 17, Vol. XXIX', 10-09-2007) 
Col. 221-22 

Strategy for Labour Reforms 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 239 

Strategy for Safeguard of Labour Laws 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 139 

Unorganised Workers Social Security Bill, 
2007 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 4-5 

Violation of Labour Law 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 29S-97 

Wages to Agricultural Labourers 
(Deb. 14, Vol. XKIX, 05-09-2007) 
CoI.I64-6S 

Wages to Labourers Engaged by CIL 
Contractors 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 575-76 

Welfare of Construction Workers 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. I 65-6S 

Welfare Scheme for Coir Wor~ 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 99-101 

Workers Union for Contract Labour 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 86 

Working Group on Labour Issues 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 4749 

Working Hours Norms 
(Deb II, Vol. XXIX, 29-0S-2007) 
Col. 23S-39 

Lake 
Conservation and Restoration ofDal Lake 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 41 1-13 

Development of Lakes 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.SIS-20 

Laksbadweep 
Concession for Students ofLakshadweep 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 466-67 

Passenger-Cum-Cargo Ship for 
Lakshadweep 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 479-81 

Land 
Allotment of Newly Cultivable Land 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 267-68 

BSNL Land in Rajasthan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 225 
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Fiscallncontive for Land Refonns 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Cot 101 

Fund Utilization under CLR 
(Deb~ 5, Vol. XXVIII, 17~01-2007) 
CoL193-94 

Habitation on Forest land 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 201 

Land Erosion 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoL 311-89 

Rehabilitation of Adiv.si .nd SCs on 
Forest Land 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.S83-84 

Rehabilitation of Land Oustees by 
NALCO 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Cot. 373-74 

..... ad Development Bank 

Need to include Bhojpuri Language in the 
Eighth Schedule to the Constitution 
(Sub.) 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 410-30 

Setting up of English Langu.ge Teaching 
Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.2S1-60 

Three Languaae Fonnula 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 113-14 

Use of Hindi .nd Regional Languages in 
Courts 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 159-61 

World Hindi Conference 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 352-S6 

..... w.ndOrder 
Law and Order in Delhi 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Task Force for Land Development Bank Col. 172-76 

(Deb. 2, Vol. XXVIII, 13-08-2007) ..... w(.) 
Col. 66 

..... nlu·le(·) 
Assistance for Translation of Central Acts 

in Malayalam 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 100-01 

Central Institute for Classical Tami I 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 121-29 

Klnnada as a Clusical Language 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoL 224-2S 

Languaaes in eentril Universities 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoL 413-14 

Malayalam Languaae in NVS 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 46445 I 

Amendments in the Laws of the British 
fza 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 40-41 

Legislation for Marriage and Inheritance 
Right of Buddhists 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.1S3-S4 

Unifonn Civil Code 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
COl. 131 

Leather 
Leather Parks 

(Deb. 7, Vol. XXVIII, 21-01~2007) 
Col. 201 

Separate Board for Leather Industry 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 200-20 I 
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Uberbln Commluion 
Liberhan Commission 

(Deb. 3, Vol. XXVlII, 14-08-2007) 
Col. 476-77 

Ubl'lry 
Inter-Linking of Central Libraries 

Alternative Fuel in the Fonn of LPG for 
Backward and Billy Areas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 367 

Consumption of LPG 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 40-41 

(Deb. 9, Vol. XXVIII, 23-08-20(7) 
Col. 260-61 Demand and Production of LPG 

Ufe Insurance Corporation ollndl. 
Discussion with Management and 

Representatives ofLlC 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 200 

LIC Policies 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 72 

Life Insurance Corporation 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 126 

Wealth Manager in LIC 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 24S-46 

Uquefied Natural Gu 
IOCs LNG Project in Tamil Nadu 

(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col. 183 

LNG from Iran 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 25-27 

LNG Terminal at Kochi 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 237-3S 

Shortage of LNG 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 304-05 

Liquefied Petroleum Ga. 
Allotment orGas Cylinders 

(Deb. ) S, Vol. XXIX. 06-09-2007) 
Col. 134 

(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 138-40 

Domestic LPG Consumers in Karnataka 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 204-08 

Fake Connections 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 61-63 

Gas Godowns Located near Schools 
(Deb. 9, Vol. XXVIII. 23-OS-2007) 
Col. 161 

Installation of LPG Blast Testing Units 
(Deb. IS, Vol. XXIX. 06-09-2007) 
CoI.8S 

LPG as Alternative Fuel 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 219 

LPG Connection in Tamil Nadu 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 284-85 

LPG Connections 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
CoI.307-OS 

Need to augment the supply ofKcrosene 
and LPG in the country (MUR 377) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 273 

Need to open a LPG outlet at Ramganj 
Mandi. District Kota, Rajasthan 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 433 
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Need to set up an Indian Oil LPG outlet in 
Masaurhi block in Patna, Bihar 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 276 

Need to set-up an LPG out-let in 
Salenipur. Deoria, Uttar Pradesh 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 408-09 

Selling Rates of LPG 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 1 ()4.OS 

Shortage of Cooking Gas 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
CoI.3S8 

Shortage of LPG 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 287-8S 

Subsidization of LPG for the Traditional 
Fisherman 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 297 

Subsidy on Kerosene and LPG 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132-33 

Supply of Gas Cylinders 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 37-38 

Supply of LPG 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 1.93 

VAT and LPG Cylinders 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 70-71 

Uquefled Petroleum Gas Agency(s) 
Allotment of Petrol Pumps/Gas Agencies 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Cql. t87-18 

AllotlDCAlofRdaiIOutlctslGuAgencies 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. lSI-53 

LPG Agencies/Petrol Pumps in Bihar 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 57-59 

Setting up of Petrol Pumps and Gas 
Agencies 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 384-S5 

Uquor 
Liquor Scam in Army 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 144-45 

Utency 
Adult Literacy 

(Deb. 7, Vol. XXVIII, 2I-OS-2007) 
Col. 118 

Livestock 
Decline in Number of Cows 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 193-96 

Development of Livestock 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.S3-86 

Ratio of Animal and Human Population 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 72-76 

Livestock Health and Disease Control 
Sc:heme 

Livestock Health and Disease Control 
Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 318-28 

Loans and Advances 
Additional Loan to Sugar Mills for Buffer 

Stock 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 446-47 

Applications for Education Loans in 
Tamil Nadu 
(Deb. 13, Vol. XXIX, 31-08-2007) 
COI.2SS-S6 
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Bank Loans 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 34041 

Charging of Higher Rate ofIntcrest 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 116-17 

Credit by NABARD 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.182-8~ 

Credit Facility for Farmers 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 176-77 

Credit to M1nority 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col.28S 

Difficulty in Getting Loans from Banks 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 180 

Disbursal of Rural Credit and Micro 
Finance 
(Deb. 14, Vol. XXIX, 05-09-2007) 

\ C<.-1. 312-13 
Distribution ofLoan by SIOBI 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 177-78 

Education Loan 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 101, 14S47 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 28S-86 

Excessive Interest on Loans and 
Advences 
(Deb. 1, Vol. ':XVIlI, 10-08-2007) 
Col. 88-89 

Expert Committee on Rural Indebtedness 
(Deb. S, Vol. XXVIIl, 17-08-2007) 
Col. 243-44 

External Comm,- r:;d Borrowing 
(Deb. 16, Vl'! XXIX, 07-09-2007) 
Col. 45-46 

Fee for Issuing NOC 
(Deb. S, Vol. XXVIII, 17-08-~007) 
CoI.4'S2 

Grant of Housing Loans to the Rural Poor 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 191-92 

GrantiLban to States by World Bank 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 90-92 

House BuildingAdvancc for Government 
Employees 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 173-75 

Housing Loan by Public Sector Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 316 

Interest on Home Loans 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 56-57 

Interest Rate on Housing Loans 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 191-92 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 38-39 

Interest Rates for Agricultural Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 4347 

KharifCrop Loan 
(Deb. S, Vol. XXV.fII, 17-08-2007) 
Col. 211 

Less Percentage of Loan by Indian Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 49-S0 

Loan Facilities for Remote and Backward 
Areas 
(Deb. '1, Vol. XXIX, 31-08-2007) 
Col. 93--"4 

Loan for North Eastern Stales 
(Deb. 10, Vol. XXVIII, 24-0&-2007) 
Col. 65 

Loan for Renewable Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.2S7~I 
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Loan from IBIC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 43-44 

Loan Provided by KVIC 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
CoL 241-43 

Loan through Unorganised Sector 

Loans at Lower Interest to Farmers 
(Deb. I J, Vol. XXIX, 29-01-2001) 
Col. 49-50 

Loans by NSFDC under Central 
Sponsored Schemes 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 138-40 

(Deb. 5, Vol. XXVIII, 17-08-2007) Loans by NSTFDC 
Col. 264 (Deb .. 7, Vol. XXVIII, 2 J -08-2007) 

Loan to Commercial Real Estate Sector 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 223-24 

Loan to Customers by Nationalised Banks 

Col. 285-92 
Loans for Infrastructure. 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 102 

(Deb. 10, Vol. XXVIII, 24-08-2007) Loans from NABARD 
Col. 111..2~ (Deb. 16, Vol. XXIX, 07-09-2007) 

Loan to Exporte~ Col. 79-88 
(Deb. 5, Vol. XXVIII, 17-08-2007) Loans from World Bank 
CoI.270-71,407~ (Deb. 5, Vol. XXVIII, 17-01-2007) 

Loan to Farmers 
(Deb. S, Vol. XXVIII, J 7-08-2007) 
Col. 299-301 

Loan to Minorities 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. l1S-17 

Loan to Real Estate Etc. 

Col. 347-52 
Loans to Farmers 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 118 

Loans to Small and Marginal Fanners 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 224-25 

(Deb. I, Vol. XXVlIf, 10-08-2007) Misutilization of Loans Granted by IFCI 
Col. 203-04 (Deb. 16, Vol. XXIX, 07-09-2007) 

Lou to Self-Help Groups 
(peb. 10, Vol. XXVIII, 24-08-2007) 
Col. 85 

Loan to Silk Weavers 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
Col. 64-65 

Loan to SS} 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 147-48 

Loan to Students 
(Deb .. 7, Vol. XXVIII, 21-08-2007) 
Col. 433-34 

Loan to Weaker Sections 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 136 

CoI.6J 
Modification in Credit Guarantee Fund 

Scheme' 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 166-68 

Need for re-financing of loans by 
NABARD to the extent of70% of the 
total loans advanced by the Primary 
Agricultural Co-operatives in 
Emakulam and Palakkad districts of 
Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII; 16-08-2007) 
Col. 411-12 

New Guidelines for Granting Loan 
(Deb. 16, VoL XXIX, 07-09-2007) 
Col. 241-49 
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Norms for External 
Borrowlnp 

Commercial I Subsidy on Loan Taken by Drug 

(Deb. 13. Vol. XXIX, 31-01-2007) 
CoL 235-36 

Outltlndill8 Loan by BSNUMTNL 
(Deb. 2, Vol. XXVIII, 13-08·2007) 
CoL 371 

Per Capita Debt Burden 
(Deb. 5, Vol. XXVIII, 17-01·2007) 
Col. 275 

Priority Sector Lendinl for Sugar 
Industry 
(Deb. 16, Vol. XXIX, 07.()9.2007) 
Col. 217 

Rate oflnterest on Farm Loan 

Companies 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 243-44 

Loeal Selr-Govenmeat Sy •• 
Strengthenina the local Self-OovCQll1Jent 

systems . 
(Deb. I, Vol. XXVIII, 22-o8-2Q07) 
CoL4SO-52 

LokSibba 
Need to provide more seats to the hill 

Stites in Lok Sabha (MUR371) 
(Deb. 12, Vol. XXIX. 30-08-200i) 
·CoL340 

(Deb. " Vol. XXVIII, 17.01-2007) M.N. VenkataehalalabCommlttee 
Col. 268-69 Constitutional Refonns 

Rate oflnterest on Loan for Purchue of (Deb. 16, Vol. XXIX,. 07-09-2007) 
Second House Col. 70 
(Deb. 13, Vol. XXIX, 31-01-2007) MadbyaPndesb 
Col. 296-97 

RBI Loan to Union Government 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 206-07 

Recovery of Loans 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 350-'1 

Recovery of Loans and Suicide by 
Fanners 
(Deb. 6, Vol. XXVIIl, 20-01.2007) 
Col. 216-87 

Allocation of Power to M.P. 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 117-11 

Approval ofBeni Sagar Project 
(Deb. 11, Vol.' XXIX, 29-08-2007) 
Col. 495-96 

Development of labalpur Cantonment 
Town 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 308-09 

Refusal of Agricultural ~ans to Farmers Fire at Ordnance Depot 
(Deb. 16, Vol. XXIX, 07.09-2007) (Deb. II, Vol. XXIX, ·29-08-2007) 
Col. 31-32 Col. 305~ 

Removal of Cellini on Loans for Export 
Purposes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 18-89 

Review of Loan Sanction and Recovery 
Poli~y ofBanki 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 77-78 . 

Gas Godowl Located near Schools 
(Deb. 9, Vol. XXVIII, 23-0'-2007) 
Col. 161 . 

Inc!usion of Bairagarh and Bhopal 
Railway Station .in West Central 
Railway 
(Deb. U, Vol. . XXIX, 06-09·2007) 
Cotta7 
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Jawaharlal Nehru Agricultural University 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 161 

Licence for Plucking 'Tendu Leaves' 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 459-60 

National Highways in Madhya Pradesh 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 57B-80 

NDC Meet on Agricultural Potential 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 369-73 

Need to confer dwelling rights on tribal 
people living in Wild Life Sanctuaries 
in Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-OB-2007) 
Col. 563 

Need to sanction four-Ianing of National 
Highway No.3 between Gwalior and 
Dewas in Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XXVIIJ, 20-0B-2007) 
Col. 335 

New Railway Lines in Madhya Pradesh 

Mahanadi Coalfields Umited 
Supply of Coal By MCL to NALCO 

(Deb. 8, Vol. XXVJJJ, 22-08-2007) 
Col. 109 

MabaaaprTelepboae Nipm Umjted 
Amount of Rent paid by MTNUBSNL 

(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.2B3-B7 

COMA Technology by MTNUBSNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 141-42 

Construction of Building 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 256-57 

Free Non-Life Insurance by BSNUMTNL 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 313 

Health Mela by MTNL 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.lll 

Losses in MTNL 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 59-60 

(Deb. 15, Vol. XXIX, 06-09-2007) Outstanding Loan by BSNUMTNL 
Col. 40-41 (Deb. 2, Vol. XXVIIl, I3-0B-2007) 

Projects under SGSY 
(Deb .. 10, Vol. XXVlIl, 24-0B-2007) 
Col. 192-93 

Col. 378 
Payment of Uniform Cloth 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 224 

Rajiv Sagar Project 
(0 b Poor Signal in Dolphin and Garuda Service 

e . 14, Vol. XXIX, 05-09-2007) (Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 300·0l Col. 79 

Sanchi Stupa 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Co1.23S 

Sasaa Ultra Mega Power Project in MP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.117-IB 

Small and Medium Irrigation Projects in 
M~hya Pradesh 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. ISS-56 

Rent for Hiring Offices 
(Deb. 17, Vol. XXIX, 10·09-2007) 
CoI.262~3 

Selection of Private T.V.Channels by 
MTNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 129-30 

Submarine Cable Links 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoJ.IS7-58 
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Substandard Performance 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 154-55 

Mablnasbtna 
Nagpur-Nagbhid Railway Line 

(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 119-20 

Acid Contents in Rain Water 
(Deb. 13, Vol. XXIX, 3 I -08-2007) 
Col. 7S-76 

Airport at Navi Mumbai 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 188-89 

Allotment of Stalls and Telephone 
Booths at Railway Stations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.218-19 

Amravati Airport 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 99 

Benefit ot' Reservation to Denotified 
Tribes (V JNT) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 24849 

Centrally Protected Monuments in 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 215-34 

Chhatrapati Shivaji Station 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 330-31 

CNG Stations in Maharashtra 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 161-62 

Coastal Zone Management Plan for Navi 
Mumbai 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 601-09 

Commercial Exploitation of Sail-Pans 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 429 

Compensation for Rehabilitation of 
Villages 
(Deb. I, Vol. XXVIII. 22-01-2007) 
Col. 72 

Construction ofNH in Maharashtra 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 450-54 

Costal Afforestation Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 253-054 

Dabhol Power Project 
(Deb. 5. Vol. XXVIII. 17-08-2007) 
Col. 2405 

Defence Lands for Gajraj and Cargo Hub 
Projects 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 249 

Development Board for Konkan Region 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 276-77 

Development of Cities on River Banks 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 744 

Development ofShirdi 
(Deb. I, Vol. XXVIII. 10-08·2007) 
Col. 220-21 

Development of Technical Education in 
Maharashtra 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 93-94 

Development of Tourism 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 34 

District Roads under Central Road Fund 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 05605-67 

Electrification of Railway Line in 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 197 

Emergent Ambulance Service 
(Deb. 9. Vol. XXVIII, 23-01-2007) 
Col. 165 
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Employees State Insurance Corporation 
Hospitals 
(Deb. II. Vol. XXIX, 29-08-2007) 
COl.2S1 

Environment Clearance for ianahali 
Power Project 
(Deb. 14. Vol. XXIX. OS-09-2007) 
Col. 47S-76 

Environmental Clearance for Pendhari 
Nala Project 
(Deb. 8. Vol. XXVIII, 22-08-2007) 

·Col. 281-82 
Food Processing Units in Maharashtra 

Loss of Forest Property due to Fire 
(Deb. 14., Vol. XXIX, 0'-09-2007) 
Col. 634 

Metro Train Facility in Mumbai 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 301 

Mobile Service in Maharasbtra 
(Deb. 17, Vol. XXIX, 10-09.-.,) 
Col 133 

Mumbai as International Financial Centre 
(Deb. 5, Vol. XXVIII. 17-08-2007) 
Col. 211 

Mumbai Urban Infrastructure Project 
(Deb. 15, Vol. XXIX. 06-09-2007) (Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 246-48 

Formation of Stat~ Airlines for 
Maharashtra 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 185-86 

Gauge Conversion in Maharashtra 
(Deb. 12, Vol. XXIX,.JO-08-2007) 
Col. 197 

Gauge Conversion of Nagpur-
Chhindwada Railway Lines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. I 54-SS 

Gondia Airport . 
(Deb. '12, Vol. XXIX, 30-08-2007) 
COl.2S4 

Implementation of PMGSY in Vidarbha 
Region of Maharashtra 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 78-79 

Industrial Park Ordinance 
(Deb. 17, Vol. XXIX, 10-09-20()7) 
CoI.126-27 . 

'Institute for Renewable Energy 
(Deb. 16, Vol. XXIX; 07-09-2007) 
Col. 142 

Irrigation Project in Maharashtra 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 353-54 

Col. 226-30 
Mumbai Water Drainage System 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 110-14 

Need to establish a Central University and 
a kendriya Vidyalaya in Latur district, 
Maharashtra (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 87S-76 

Need to give full wages and social 
, security to the Deedi workers of 

Bhandara and Gondia districts in 
Maharashtra (MUR 377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 173-74 

Need to include the remaining five tehsils 
of Vidharbha in the special financial 
package declared by the Gpvemment 
for the benefit offarmers of the region 
(MUR377) 
(Deb. 7. Vol. XXVlll, 21-08-2007) 
CoI.SIS-16 

Need to link Sonepeth in district Parbhani 
with the sanctioned Parli-Beed-
Ahmednagar railway line in 
Marathwada (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879 
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Need to protect the 'Samadhi' of Late 
Shri V.B. Chavan, fonner Deputy Prime 
Minister of India, located in Satara 
district ofMaharashtra (MUR 377) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 168 

Need to provide financial relief to the 
people affected by flood in Kolhapur 
and Ichalkaranji regions of 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 436 

Need to release funds to the Government 
of Maharashtra for maintenance 
& Repair of ponds in the State. 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
COI.40S 

Need to start the construction of bridge 
on river Krishna at Karad in Satara 
district ofMaharashtra (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 337 

Need to start the project for artificial 
recharge of ground water-level in 
Jalgaon Parliamentary Constituency of 
Maharashtra (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoJ.S7S 

Need to take immediate steps for creation 
of Konken D~velopment Board for 
the Konkan region of Maharashtra 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 409-10 

New Airport near Thane 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 115-16 

Ninnal Gram Puraskar 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 111-12 

North Maharashtra Legal Development 
Board 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
Col. 106 

On-going Projects in Maharashtra 
(Deb. 4, Vol. XXViii, 16-08-2007) 
Col. 201002 

Onion Intervention Scheme 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 161-63 

Prices of Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 139 

Private Schools Aftiliated to CBSE 
(Deb. 3, Vol. XXVIII, 14-0S-2OO7) 
Col. 133-38 

Problems of Commuters of Local Trains 
in Mumbai 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoJ.319 

Promotion of Art and Culture in 
Maharashtra 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 233-34 

Promotion of Culture of Various States 
(Deb. 15, Vol. XXIX, 06-09-2007) 
COl.2S9 

Proposal from Maharashtra for Subsidy 
to Jhuggi Dwellers 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoJ.287-88 

Proposals from Maharashtra 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 1 SO-S 1 

Pune Airport 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 349-SI 

Pune Airport Runway 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 173-74 

Rajiv Sagar Project 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 300-01 

Redevelopment ofMumbai High for Oil 
Exploration 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 273-74 
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Refrigerated Goods Train in Maharashtra 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 255-56 

Relief and Rehabilitation Measures for 
Mumbai Bomb Blasts Victims 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 221-22 

Renaming ofNanded Railway Station 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 331 

Renovation of Historic Forts in Bandra, 
Maharashtra 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 24546 

Renovation of Temples 
(Deb. IS. Vol. XXIX. 06-09-2007) 
Col. 164-65 

RGGVY in Maharashtra 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 447 

Rural Tourism in Maharashlra 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 120-21 

Selling up of Wind Mills 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 186-87 

Share of Maharashtra in Central Taxes 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 81-86 

Tower Erection Work by BSNL 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 295 

Train Service between Panvel and 
Mumbai Chhatrapati Shivaji Terminus 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 277-78 

Tribal Tourism 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 226 

Tricentenary ofGur-Ta-Gaddi 
(Deb. IS. Vol. XXIX, 06-09-2007) 
Col. 71-72 

Upgradation of Health Services in 
Maharashtra 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 280 

Wardha-Nanded New Railway Line Project 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 301 

Maharashtn Eledrosmelt Limited 
Explosions/Accidents in Maharashtra 

Electrosmelt Limited 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 25 I-52 

Mahatma Gandhi 
Manuscript of Mahatma Gandhi 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 195-96 

Stoppage of Train at Karad Railway Majullisiand 
Station 
(Deb. 4, Vol. XXVIII. 16-08-2007) I Majuli Island 
Col. 129 (Deb. 9, Vol. XXVIII, 23-08.2007) 

Col. 226 
Survey by SBI 

(Deb. 16. Vol. XXIX. 07-09-2007) Malaysia 
Col. 118-19 Submarine Cable Links 

Theft of Ammunition from HAL Factory I 
(Deb. 17, Vol. XXIX, 10-09-2007) . 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 157-58 

Col. 187 Mlildives 
Three Language Formula 

(Deb. 7. Vol. XXVIlI. 21-08-2007) 
Col. 113-14 

Military Package to Maldives 
(Deb. 14, Vol. XXIX, 05-09-2007) 
C.ol. 169-70 
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Malls I Marriage 
Construction of Malls Registration of Marriage 

(Deb. 8, Vol. XXVIII, 22-08-2007) (Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 72-73 Col. 219-20 

Malnutrition 
Malnutrition in India 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 285-86 

Martyn 
Memorials for Martyrs of 1857 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 37 

Matten Under Rule 377 
Manarovcs Need for corpus fund of Rs. 500 crores for 
Plantation of Mangroves the maintenance and development of 

(Deb. 14, Vol. XXIX, 05-09-2007) Sardar Vallabhbhai Patel Memorial, 
Col. 453-55 Karamsad, Gujarat (MUR 377) 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Protection of Degraded Areas Col. S61~2 

(Deb. 8, Vol. XXVIII, 22-08-2007) I N d t; d bl' f'l I' be Col 91 92 ee or ou mg 0 raJ way me tween 
. - Villupuram and Dindigul in Tamil Nadu 

Manuscripts (MUR 377) 
Manuscript of Mahatma Gandhi 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 195-96 

Old Manuscripts and Books 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123 

Preservation of Old Manuscripts and 
Books 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 144 

Preservation of Palm Leaf Manuscripts 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 177 

Valuable Books and Manuscripts 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 314 

Marine Products 
Export of Marine Products 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 441-42 

Fish Production 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 39-41 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 656-57 

Need for four-Ianing of Chittorgarh-
Neemach Road under National 
Highway Development Project on 
priority basis (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 564 

Need for re-financing of loans by 
NABARD to the extent of70% of the 
total loans advanced by the Primary 
Agricultural Co-operatives in 
Ernakulam and Palakkad districts of 
Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 41 1-12 

Need to accord the status of a Central 
University to Gandhigram Rural 
University, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 335·36 

Need to accord the status of a Central 
University to Guru Ghasi Das 
University. Bilaspur, Chhattisgarh 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 432 
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Need to accord the status of a Central 
University to Kumaon University, 
Uttrakhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-20(7) 
CoI.SI2-13 

Need to accord the Status of a Central 
University to Patna University, Bihar 
(MUR.377) 
(Deb. 14, Vol. XXIX, 005-09-2(07) 
Col. 766-67 

Need to accord the status of a Central 
University to Rajasthan University, 
Jaipur (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.4~1 

Need to address the problem of 
contaminated groundwater under 
centrally sponsored scheme in Kheri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2(07) 
Col. 334-305 

Need to allot a separate quota of Kerosene 
for fishermen ofKerala (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 876-77 

Need to announce a comprehensive 
package for all round development of 
the Anglo-Indian Community in the 
country (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 330 

Need to augment the supply of Kerosene 
and LPG in the country (MUR 377) 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 273 

Need to ban telecasting of violent scenes 
obscenity on visual and print media 
(MUR371) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 334 

Need to bring a compreh~nsive legislation 
providing social security and welfare 
prog-rammes for the agricultural 
workers in the unorganised sector 
(MUR377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 276-71 

Need to bring out a white-paper on 
essential components of pol icy 
followed for fixing the price of 
petroleum products (MUR 377) 
(Deb. 3, Vol. XXVIll, 14-08-2007) 
Col. S6S 

Need to build a monument at Virupakshi 
in honour ofShri Gopal Naicker, a great 
warrior and freedom tighter from Tamil 
Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 334 

Need to change the terms of conditions 
of wages under National Rural 
Employment Guarantee Scheme with a 
view to provide daily wages to the 
workers engaged under the Scheme 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 409 

Need to complete the construction ofBR 
09-10 road at Masharakh, district Saran, 
Bihar under Pradhan Mantri Gram 
Sadak Yojana (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 0522-23 

Need to conduct a special drive for 
recruitment of Scheduled Castes and 
Scheduled Tribes in the country 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333 

Need to conduct a third counselling for 
All India medicallDental Admissions 
and include additional seats created 
under Rule lOA ofM.C.I (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 463-64 
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Need to conduct an inquiry into reported Need to consider the views of State 
poor implementation of work under Governments before taking action on 
Rashtriya Sam Vikas Yojana in Jalaun recommendations of Hod a Committee 
Parliamentary Constituency, Uttar Report on National Mineral Policy 
Pradesh (MUR 31'7) (MUR377) 
(Deb. 14, Vol. XXIX, OS-09-2007) (Deb. I S, Vol. XXI X, 06-09-2007) 
Col. 763 I Col. 273-74 

N~~d to conduct an i~quiry into the delay Need to constitute a Media Commission 
In the construction of fly-over at 
Badarpur on Delhi-Faridabad Border 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 871 

Need to conduct an Inquiry into the 
increasing incidents of child mortality 
in the country (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761 

Need to conduct Research and 
Development work on "Mandari mite" 
a disease affecting Coconut in 
Southern India (MUR 377) 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col.6S9 

Need to conduct survey for connecting 
Sirkali-Karaikal, Mayiladuthurai-
Karaikal and Kumba-Konam-Karaikal 
with National Highway (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 33B-39 

Need to confer dwelling rights on tribal 
people living in Wild Life Sanctuaries 
in Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 563 

Need to connect all administrative centres 
in Arunachal Pradesh and provide 
necessary fun,ds for widening of. 
Defence road from Tezpur (Assam) 
to Tawang (Arunachal Pradesh) 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761~2 

to examine and report on the state of 
the media in the country (IJIUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 881 

Need to construct a bridge over river 
Bhutahibalan in Madhubani district, 
Bihar(MUR377) 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 336-37 

Need to construct a dam on Indo-Nepal 
border to check the overflow from 
existing barrage on Shard a river in 
Uttar Pradesh (MUR 377) 
(Deb. I S, Vol. XX,IX, 06-09-2007) 
Col. 276 

Need to construct a Rail Over Bridge at 
Koderma, Jharkhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 521-22 

Need to construct a railway line from 
Thalasserry to Mysore, with a view to 
benefit the people of Malabar region 
in Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.411 

Ne.ed to construct additional bridge on 
National Highway No. 60 from 
Kharqpur to Sonakonia in Paschim 
Medlnlpur district of West Benla! for 
improving drainage system in the 
rqion (MUR 377) 
(Deb. 9, Vol. XXVIII, 23~08-2007) 
Col. 436-37 
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Need to construct gates and install water 
pumping machines along the barbed-
wire fencing on Indo-Bangladesh 
border in Karimganj (Assam) 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoJ.328 

Need to construct roads in the remote and 
strategically important border areas of 
Arunachal Pradesh (MUR 377) 
(Deb. 9, Vol. XXVlIl, 23-08-2007) 
Col. 431-32 

Need to continue and extend tax-holiday 
scheme to industries in Himachal 
Pradesh till 2020 (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.462~3 

Need to convert the Bharuch-labosar 
railway line into broad-gauge and 
restart the railway liae between Netra 
and Ankleshwar extending it upto 
Nandubar with broad-gauge 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333-34 

Need to create a new Railway Zone with 
Headquarters at Guwahati (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.6S9 

Need to declare the existing state highway 
passing through Himmat Nagar-
Vijaypur-Mehsana-Radhanpur in 
Gujarat as a National Highway 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 872-73 

Need to develop Thabe in district 
Gopalganj, Bihar as a tourist place 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.33S 

Need to employ trained workers at ston., 
quarries of Mahoba, Uttar Pradesh and 
provide adequate social security and 
medical facilities to the workers 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 877-78 . 

Need to enhance the budgetary allocation 
of dwellings per unit from Rs. 25,000;-
to Rs. 50,000/- under Indira Aawas 
Yojana (lAY) and provide a quota 
under lAY for areas prone to natural 
calamities (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.S 18-19 

Need to enhance the quota ofHaj Pilgrims 
from Tamil Nadu (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 510 

Need to enhance the quota of power from 
Central Pool to Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333 

Need to enhance the special financial 
package for over all development of 
Scheduled Castes and Scheduled 
Tribes communities in the country 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 332 

Need to ensure maternity benefit to 
working women in unorganised sector 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 434 

Need to ensure payment of minimum 
wages to workers in Jammu & Kashmir 
(MUR377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 271-72 

Need to establish a Central University and 
a Kendriya Vidyalaya in Latur district, 
Maharashtra (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 87S-76 
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Need to establish a Central University and 
ITI at OumlalLohardaga in Jharkhand 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 43 I 

Need to establish a Kendriya Vidyalaya 
at Hardoi in Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 518 

Need to establish early warning system 
for prediction ofgeologicaJ upheavals 
liking place in the Bundelkhand region 
of Uttar Pradesh (MUR 377) 
(Deb. 9, Vol. XXVIII, 2.3-08-2007) 
CoL4J4..3S 

Need to evolve a comprehensive policy 
for the welfare and upliftment of 
orphan street children in the country 
(MUR377) 
(Deb. 3, Vol. xxvm, 14-08-2007) 
Col.~1 

w.ct to evolve a National Plan to help 
the sugarcane growers (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoL 337-38 

Need to expedite approval of 'The Gujarat 
Control of Organized Crime Bill, 2003', 
Pending assent of the President of 
India (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 874 

Need to expedite rural electrification 
schemes in Santhal Parganas, 
Jharkhand under Rajeev Gandhi 
Gramin VKlyutikaranYojana (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336-37 

Need to expedite the construction of a 
bridge across river Godavari and join 
the missing link of N.H.-202 at 
Eturunagaram, Andhra Pradesh 
(MUR377) 
(Deb. 8, Val. XXVIII, 22-08-2007) 
CoI.664-6S 

Need to expedite the construction of a 
railway bridge on Bhavnagar~Dhasa 
railway line in Amreli Parliamentary 
constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 461 

Need to expedite the construction of 
Railway Over Bridge. at Rangpur, Kota 
district, Rajasthan (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 660 

Need to expedite the construction of two 
Road Over Bridges along the 
Alappuzha By-pass on National 
Highway No.4 7 in Kerala (MUR 311) 
(Deb. 7, Vol. XXVIII, 21-08-2001) 
Col. 517-18 

Need to expedite the construction work 
and commissioning of Trivandrum 
International Airport Terminal-II and 
Air India's Aircraft Maintenance Unit 
at Thiruvananthapuram (MUR 371) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 331 

Need to expedite the execution of Upper 
Indravati Lift Irrigation Project in 
Kalahandi district of Orissa (MUR 317) 
(Deb. II, Vol. XXIX, 29-08-2001) 
Col. 874-75 

Need to expedite the implementation of 
project for protection & rehabilitation 
of tigers in Sariska Tiger Reserve, 
Alwar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 328 

Need to expedite the proposals submitted 
by Karnataka Government regarding 
Hubli-Ankola Railway Line Project and 
Chamarajnagar Kanpur-Banglore New 
Railway Line (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 759-60 
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Need to expedite the re-opening ofSindri 
Fertilizer Factory in Jharkhand 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 757 

Need to extend the benefit of Crop 
Insurance Scheme to apple growers in 
Himachal Pradesh (MUR 317) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.6S8-59 

Need to extend the time-limit for filing 
service tax returns from 25 days to 45 
days (MU~ 377) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 173 

Need to fill up the vacant posts of Doctors 
and Medical Attendants in Hospital 
for Deedi Workers in Mukkodal in 
Tirunelveli district, Tamil Nadu 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.S66 

Need to fix 60 years instead of 65 years 
fot.availing benefits of senior citizen 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. SIO-ll 

Need to formulate a national policy/ 
scheme for the benefit of freedom 
fighters and their heirs (MUR 377) 
(Deb. 2, Vol. XXVIII. 13-01-2007) 
Col. 465-66 

Need to formulate policy promoting use 
of ethanol as a fuel (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 661· 

Need to formulate reservation of jobs in 
the private sector (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 466-67 

Need to fully finance welfare schemes 
sponsored by the Central Government 
for the rural and downtrodden sections 
of the society (MUR 377) 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 273 I 

Need to give 50% share to Rajasthan from 
the profits earned due to exploration 
of petroleum products from the State 
(MUR377) 
(Deb. 3, Vol. XXVJII, 14-01-2007) 
CoJ.562-63 

Need to give adequate representation to 
the State of West Bengal in the 
recently reconstituted Jute Advisory 
Board and Jute Development Council 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.407"()1 

Need to give full wages and social 
security to the Beedi workers of 
Bhandara and Gondia districts in 
Maharashtra (MUR 377) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 173-74 

Need to give recognition to Ajit Kumar 
Mehta Sanskrit College, Samastipur, 
Bihar (MUR 377) 
(Deb. 7, Vol. XXVlIl, 21-01-2007) 
Col. 519-20 

Need to implement potable water schemes 
in Mehsana Parliamentary 
Constituency, Gujarat under 
Swajaldhara Scheme (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 329 

Need to implement the Kasturba Gandhi 
Balika Vidyalaya Scheme in district 
Parbhani, Gujarat through non-
Government Organisations (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 767 

Need to implement the recommendation 
of Task Force for Keleghai 
Kopaieswari-Bagha'i Basin drainage 
and Tamluk Drainage, District 
M idnapur, West Bengal (MUR 377) 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 333-34 
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Need to improve and augment 
telecommunication services in Ladakh, 
J&K 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 337 

Need to improve and augment the 
telecommunication services in Amreli 
Parliamentary Constituency ofGujarat 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 430 

Need to improve primary education in the 
country (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 336-37 

Need to improve the condition of National 
Highways in the country (MUR 377) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 769-70 

Need to improve the transmission and 
relay facility of All India Radio and 
Doordarshan in Alwar Parliamentary 
Constituency, Rajasthan (MUR 377) 
(Deb. 15, Vol. XXIX, 96-09-2007) 
Col. 272 

Need to include certain Backward Castes 
of Uttar Pradesh in the list of 
Scheduled Caste Category (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 275 

Need to include Cuttack in J.N.N.U.R.M. 
and devolve the powers to local bodies 
for improving basic urban amenities 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.4lO 

Need to include Panipat city in the 
lawaharlal Nehru Urban Renewal 
Mission (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 331-32 

Need to Include the Anglo-Indian 
community in the proposed Central 
Scheme for development of minority 
concentration districts in the country 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 329 

Need to include the remaining five tchsils 
of Vidharbha in the special financial 
package declared by the Government 
for the benefit offarmers of the region 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 515-16 

Need to include Vadabaliya, Jalari, Kandra 
&. Pam communities of South India in 
the list of Scheduled Tribes Category 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 880 

Need to increase the quota of Notaries 
from 625 to 1000 in the State ofGujarat 
(MUR377) 
(Deb., 4, Vol. XXVIII, 16-08-2007) 
Col. 406-07 

Need to install India Mark hand-pumps 
in Chail Parliamentary Constituency 
under Rashtriya Swajaldhara Yojana 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335 

Need to Introduce "Mill Gate Price 
Scheme" for Coir yarn and Coir 
Products (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 275 

Need to introduce an express train 
between Bhubaneswar and Tatanagar 
via Keonjhargarh and to extend 
Howrah-Barbil Jana Shatabdi Express 
to Keonjhargarh (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 274-75 
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Need to introduce one-rank-one pension 
inAnny (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 433 

Need to introduce transit-flight at Ranchi 
Airport for the Haj Pilgrims of 
Jharkhand (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879 

Need to issue 8 commemorative !,UL11P on 
the Centc:1ary celebration of Late 
Shri Pasumpon Muthuramalinga 
Thevar, a veteran treedom tighter from 
Tamil Nadu (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 558-59 

Need to link Sonepeth in district Parbhani 
with the sanctioned Parli-Beed-
Ahmednagar railway line in 
Marathwada (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879 

Need to make a full fledged railway station 
at Kerakat in North Eastern Railway 
zone (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 664 

Need to make the radio station at 
Dharampuri town in Tamil Nadu 
Operational (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 523 

Need to merge Government owned 
Public Sector Insurance Companies 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 277-78 

Need to merge Neelachal Ispat Nigam 
Limited with Steel Authority of India 
Limited at the earliest (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 767-68 

Need to open a Computerised Railway 
Reservation Counter at Aruppukottai. 
Sivakasi, Tamil Nadu (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
ColAlO 

Need to open a Kendriya Vidyalaya at 
Maharajganj, District Siwan, Bihar 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 567 . 

Need to open a LPG outlet at Ramganj 
Mandi, District Kota, Rajasthan 
(MUR3n) 
(Deb. 9, Vol. XXVlIl, 23-08-2007) 
Col. 433 

Need to place sufficient order in Defence 
Ordnance Factories (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 406 

Need to popularize micro-credit at the 
village level for the benefit of farmers 
and other weaker sections of the 
society (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 870 

Need to post adequate staff at All India 
Radio, Bellary, Karnataka to facilitate 
full coverage of the F.M. Channel in 
the district (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 514-15 

Need to procure sugarcane by the Central 
Government with a view to protect the 
interest of sugarcane growers of 
Bijnore Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 8,Vol. XXVIII, 22-08-2007) 
CoI.66S 

Need to procure wbeat from domestic 
market at a higher Minimum Support 
Price and scrap the deal to Import 
wheat from foreign market (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.S64 
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Need to prohibit the use of the te.rm I' Need to provide additional funds to 
"Kabootarbaazi" as a slang for abuse Rajasthan for the overall development 
of official facilities by the media of the State (MUR 377) 
(MUR377) (Deb. 14, Vol. XXIX, 05-09-2007) 
(Deb. II, Vol. XXIX, 29-08-2007) Col. 762-63 
Col 878-79 

Need to promote labour-oriented 
techniques for the overall development 
of the economy (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 339 

Need to pronounce measures for the 
revival of sagging coir industry 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 335-36 

Need to protect the 'Samadhi' of Late 
Shri Y.B. Chavan, former Deputy 
Prime Minister oflndia, localed in Sarara 
district ofMaharashtra (MUR 317) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 768 

Need to protect the interests of Cumin 
Seed growers of Unjha, district 
Mehsana, Gujarat (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 270-71 

Need to protect the interests of the OBC 
employees o( Cauvery Asset in 
Karaikal, Pondicherry (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 757-58 

Need to provide a rail link between Ajmer 
and Pushkar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 331 

Need to provide a special Central 
Assistance package for strengthening 
&. upgrading facilities to the State 
Police in Arunachal Pradesh 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 407 

Need to provide adequate relief material 
and financial assistance to the people 
affected by super-cyclone in Uttar 
Dinajpur district, West Bengal 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 871-72 

Need to provide adequate relief to the 
people displaced due to acquisition of 
their land for coal-mining (\fUR 377) 
(Deb. 8, Vol. XXVIII, 22-O8-2007) 
Col. 661-62 

Need to provide broad-gauge railway link 
to minor ports ofGujarat (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333 

Need to provide central assistance upto 
50% of the cost to be incurred on the 
construction of Outer Ring Road 
Project at Hyderabad City, 
Andhra Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 657 

Need to provide employment to 
volunteers of Uttralchand who were 
trained in Gorilla Warfare by the 
Government (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 432-33 

Need to provide financial assistance for 
media campaign of promoting 
renewable source of energy by the 
Central Governments through the 
"Total Energy Security Mission" 
launched by Government of Kerala 

. (MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 437 
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Need to provide financial assistance from 
Nati.onal Calamity Contingent Fund to 
the people affected by flood in Kerala 
(MUR377) 
(Deb. S. Vol. XXVIII. 22-0S-2007) 
Col. 663 

Need to provide finan·cial relief to the 
people affected by flood in Kolhapur 
and Ichalkaranji regions of 
Maharashtra (MUR 377) 
(Deb. 9. Vol. XXVIII. 23-0S-2007) 
Col. 436 

Need to provide funds for the renovation' 
of the Drainage system in Jhargram 
Parliamentary Constituency. West 
Bengr ; (MUR 377) 
(Deb. S, Vol. XXVIII. 22-OS-2007) 
Col. 662-63 

Need to provide immediate financial 
assistance to the State Government of 
Chhanisgarh to provide relief to 'Baiga' 
community ofRajnandgaon. facing the 
onslaught of a mysterious disease 
(MUR377) 
(Deb. 7, Vol. XXVIII. 21-0S-2007) 
COI.S13-14 

Need to provide more seats to the hill 
States in Lok Sabha (MUR 377) 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 340 

Need to provide rail link between 
Tellicherry and Mysore (MUR 377) 
(Deb. 6. Vol. XXVIII. 20-08-2007) 
Col.33S 

Need to provide rail services between 
Berhampur-Phulbani via Ashaka and 
Bhanjanagar in Orissa (MUR 377) 
(Deb. 7, Vol: XXVIII. 21-0S-2007) 
CoI.S20 

Need ~ provide ration to migrant workers 
through PDS outlets (MUR 377) 
(Deb. -12, Vol. XXIX, 30-0S-2007) 
Col. 334 

Need to provide special financial relief 
package to the flood-affected people 
in Jharkhand (MUR 377) 
(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 339-40 

Need to provide special relief package to 
the Go·vernment of Bihar for the 
rehabilitation of the flood-affected 
people in the State (MUR 377) 
(Deb. 3. Vol. XXVIII, 14-08-2007) 
~1.566 

Need to provide stoppage of all important 
express trains at Shadnagar Railway 
Station in Mahboobnagar district. 
Andhra Pradesh (MUR 377) 
(Deb. 7, Vol. XXVIII. 21-0S-2007) 
COI.S23-24 

Need to provide stoppage of Patna-
Mathura Express (Train No. 3237) 
at Jaunpur district headquarters 
(MUR377) 
(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 336 

Need to provide uniform welfare package 
to all the sotdiers who laid their lives 
for the country (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 334 

Need to release a commemorative postage 
Stamp and First Day Cover in the 
honour of Shri P. Kakkan, a great 
freedom-fighter and social reformer 
from Tamil Nadu on his Birth Centenary 
(MlJR377) 
(Deb. 12. Vol. XXIX, 30-0S-2007) 
Col. 330-31 

Need to release a commemorative postage 
stamp in honour ofShri Veer Surendra 
Sai. a great hero offreedom movement, 
on his bi-centenary (MUR 377) 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
CoI.S79-80 
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Need to release a commemorative stamp 
in the honour of Shri Birendra Nath 
Sasmal, a great freedom fighter from 
Bengal (MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 764-65 

Need to release a special financial package 
for rehabilitation of flood affected 
people in Bihar (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 567-68 

Need to release adequate funds for repair 
and maintenance of National 
Highways in Rajasthan damaged due 
to heavy downpour (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 662 

Need to release Central funds directly to 
the District Administration for rural 
development schemes in the country 
(MUR377) 
(Deb. 2, Vol. XXVIII. 13-OS-2007) 
Col. 461-62 

Need to release crop insurance dues in 
favour of groundnut producers of 
Saurashtra (MUR 377) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 758-59 

Need to release funds for maintenance 
and improvement of National 
Highways No.SO in Jharkhand 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 768 

Need to release funds for repair & 
maintenance of existing water system 
in Darjeeling, West Bengal (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 330 

Need to release funds to the Government 
of Maharashtra for maintenance & 
Repair of ponds in the State 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 405 

Need to release gratuity to Tamil retbgees 
from Sri Lanka who superannUated 
from service in Government Rubber 
Corporation. Kanyakumlri and Provide 
employment to their children 
(MUR317) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 877 

Need to release pend in. installment of 
Funds for various water schemes in 
Ajmer Parliamentary Constituency 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 763-64 

Need to release the funds ~~nctioned as 
subsidy towards construction of 
dwelling units for Seedi workers in 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 663-64 

Need to release the pendinJ funds 
earmarked for cleansing of Jal Mihal 
in Jaipur, Rajasthan (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 406 

Need to rename Fort William, Kolkata, 
West Bengal as 'Siraj Fort' (MUR 377) 
(Deb. 12, Vol. XXIX, 30·08.2007) 
Col. 332-33 

Need to restore local rail service between 
Palanpur and Gandhidham, extend 
Gujarat Mail upto Palanpur and 
introduce DMU rail service between 
Mount Abu and Ahmedabad 
(MUR377) 
(Deb. 14 Vol. XXIX, 05-09-2007) 
Col. 760 

Need to review the nonns for identification 
ofBPt families in a scientific manner 
with a view to cover all the deservinl 
families (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 765 
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Need to review the progress of Pradhan 
Mantri Rozgar Yojana on periodical 
basis (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 330 

Need to revive the closed units of Fertilizer 
Corporation of India Limited in 
Gorakhpur and other parts of the 
country (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.335 

Need to run a passenger train between 
Mangalore and Bangalore (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 517 

Need to run the Secunderabad Express 
(Train no. 7063) on its pre-designated 
route (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 521 

Need to sanction a new railway zone for 
the Western Coasts with its 
Headquarters in Kerala (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.S64-6S 

Need to sanction adequate funds for 
Mahanadi River Cruise Project and 
take it up as a Mega Circuit with a view 
to give momentum to tourism in the 
region (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COl.43S 

Need to sanction four-Ianing of National 
Highway No.3 between Gwalior and 
Dewas in Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.33S 

Need to sanction the construction of a 
dam on river Ghaghra, in Faizabad 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335-36 

Need to send a Central Team to _ 
the losses incurred in Teesta Low« 
Dam Project Stage-III and Stage-IV ill 
Darjeeling, West Benpl (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.SS9-60 

Need to set up a Central University In 
Kerala in the honour ofShri Mann_ 
Padmanabhan. a great social leader 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 437-38 

Need to set up a Food Processin. 
Industry in Krishanagiri district, Tamil 
Nadu (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336 

Need to set up a Kendriya Vidyalaya in 
Salempur Parliamentary Constituency 
of Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 765-66 

Need to set up a land Custom Station It 
Balmiki Nagar, disttlct Champaran. 
Bihar with a view to promote trade with 
Nepal (MUR 377) 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 277 

Need to set up a permanent camp of 
C.R.P.F. at Aurangabad, Bih..-
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 511-12 

Need to set up a Rail Coach Factory and 
construct Rail over Bridges in Bareilly 
(MUR377) 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 272 

Need to set up an airport iti Ajmer. 
Rajasthan (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 562 



SUBJECT INDEX 161 

Need to set up an Indian Oil LPG outlet 
in Masaurhi block in Patna. Bihar 
(MUR377) 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 276 

Need to set up an oil-refinery in Rajasthan 
(MUR377) 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 516-17 

Need to set up more Primary Health 
Centres under Rural Health Mission 
in the remote and far-flung areas of 
the country (MUR 377) 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. 331-32 

Need to set-up an L.P.G. outlet in 
Salempur. Deoria. Uttar Pradesh 
(MUR377) 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 408-09 

Need to shift the 'office of Development 
Commissioner for Special Economic 
Zones from Kandla to Gandhinagar 
(MUR377) 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. SIS 

Need to start classes for teaching Urdu 
language in Jawahar Navodaya 
Vidyalayas in Bihar (MUR 377) 
(Deb. 2. Vol. XXVIII. 13-08-2007) 
CoI.46S 

Need to start construction of National 
HighwayNo. 8S (HajipurtoGopalganj 
via Chhapra-Siwan) and National 
Highway No. 101 (Chhapra to 
Muhammadpur via Baniapur) in Bihar 
(MUR377) 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 337-38 

Need to start railway services between 
Bhiwadi in Rajasthan and Rewari in 
Haryana (MUR 377) 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 332 

Need to start the construction of bridge 
on river Krishna at Karad in Satara 
district ofMaharashtra (MUR 377) 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col.337 

Need to start the project for artificial 
recharge of ground water-level in 
Jalgaon Parliamentary Constituency of 
Maharashtra (MUR 377) 
(Deb. 11. Vol. XXIX. 29-08-2007) 
CoI.87S 

Need to stop Haryana from utilizing water 
of Bhakra Canal and release of the 
remaining 0.17 M.A.F. portion of water 
ofRavi-Beas to Rajasthan (MUR 377) 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 762 

Need to stop minirlg activities in 
Vishakhapatnam district and setting up 
of refinery in Vizhianagaram district to 
safeguard the interests of tribal people 
(MUR377) 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
CoI.S68 

Need to take immediate steps for creation 
ofKonkan Development Board for the 
Konkan regiono( Maharashtra 
(MUR377) 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 409-10 

Need to take preventive steps for 
eradication of "Muscular Dystrophy" 
an incurable disease (MUR 377) 
(Deb. 11. Vol. XXIX. 29-08-2007) 
C.oI.872 

Need to take steps for the maintenance 
and conservation of the Shiv Mandir. 
a historical monument at Varanasi. 
Uttar Pradesh (MUR 377) 
(Deb. 6. Vol. XXVIII. 20-08-2007) 
Col. 338 
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Need to undertake excavation work at 
Chandankiyari, an important 
archaeological site in Bokaro district, 
Jharkhand (MUR 377) 
(Deb. I, Vol. XXVlll, 22-0'-2007) 
Col.6S7-S1 

Need.to undertake periodical maintenance 
of National Highway No. 47 between 
Walayar and Mannuthy in Kerala 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 401 

Need to undertake the repair of National 
Highway in North Gujarat with a view 
to check water-logging in the areas 
(MUR377) 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 338 

Need to upgrade and maintain N.H.-98 
between Arwal and Bihar-Jharkhand 
Border (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 270 

Need to upgrade the existing railway 
station at Murshidabad. West Bengal 
to a Model Station (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 271 

Meat 
Meat Export 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 444 

MedIa 

Code of Ethics for Media 
(Deb. 3, Vol. XXVIII, 14-01-20,07) 
COl.2S3 

Need to ban telecasting ofviolent scenes, 
obscenity on visual and print media 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 334 

Need to constitute a Media Commission 
to eXl!fIJine and report on the state of 
the media in the country (MUR 371) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 881 

Need to prohibit the use of the term 
"Kabootarbaazi" as a slang for abuse 
of official facilities by the media 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col 171-79 

Regulatory Authority to Control Obscene 
Material 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 203-04 

Medical Council of India 
Amendment in MCI Act 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 734 

Medicinal PlantCs) 
Development of Medicinal Plants 

CDeb. II, Vol. XXIX, 29-01-2007) 
C01.4S2-S3 

Production of Medicinal Plants 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 229-34 

Meahalaya 
Airport at Baljek 

(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 78-79 

Commercial Mining of Uranium 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 733-34 

Member of Parliament 
MPs Flats in North and South Avenue 

(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 106-07 

Role ofMPs in DRDAs 
(Deb. I, Vol. XXVIII, 10-01-2007) 
COI.204-OS 
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Member of Parliament Local Area 
Development Scheme 

MPLAO Guidelines 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 401 

Study on MPLAD Scheme 
(Deb. 8, Vol. XXVIII, 2~-08-2007) 
Col. 11-84 

Member Sworn 
Prof. Prem Kumar DhwnaJ 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 35 

Shrimati Suman Mahato 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. I 

Memorials 
Conversion of Government Bungalows 

into Memorials 
(Deb. I, Vol. XXVIII. 10-01-2007) 
Col. 99 

Memorials for Mal'tyrs of 1857 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 37 

Metal(s) 

Metro Train Facility in Mumbai 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 301 

Namma Metro Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 74-75 

Public Utilities at Metro Station 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 116-17 

Setting up of Metro Rail Projects in States 
(Deb. 5, Vol. XXVIlI, 17-08-2007) 
Col. 216-20 

Melic:o 
India-Mexican Agreement 

(Deb. I, Vol. XXVIII. 22-01·2007) 
Col. 290-3 13 

Micro Finance Inltitution 
Micro Finance Institution by NABARD 

(Deb. 10, Vol. XXVIII. 24-08·2007) 
Col. 211-82 

Policy Guidelines for Micro Finance 
Institutions 
(Deb. 10, Vol. XXVIII. 24-01·2007) 
Col. 224-2S 

Chrome Ore Export Mld-day Meal Scheme 
(Deb. 3, Vol. XXVIII. 14-01-2007) Mid.day Meal Scheme 
Col. 112-13 (Deb. 3. Vol. XXVIII. 14·08·2007) 

Gold and Copper Deposits Col. 361·74 
(Deb. 3, Vol. XXVIII, 14·01·2007) Milk and Milk Products 
Col. 156 

Prices oflron Ore 
(Deb. 4. Vol. XXVIII, 16-01-2007) 
Col. 135 

Metro Rail 
Hyderabad Metro Rail 

(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 318-19 

Metro Rail Project 
(Deb. 10, Vol. XXVIII. 24-01-2007) 
Col. 13-84 

Ban on Export of Milk Powder 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. III 

Increase in Participation of Retail Sector 
in Milk Business 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 164-61 

Increase in Price of Milk and Milk 
Products 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 239-42 
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Milk Production 
(Deb. J I, Vol. XXIX, 29-01-2007) 
Col. 45-47 

Quality of OMS Milk 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 173-74 

Utilization of Milk Production 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 279-80 

Mine(s) 

Accidents in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 94-96 

Acquisition 0(C081 Mines Abroad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 184-85 

Aerial Survey on Mines 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 450 

Allotment oflron Ore Mines 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
CoI.207'()1 

Allotment of Iron Ore Mines to Steel 
Plants 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 209-10 

Closure of Gold Mines 
(Deb. 3, Vol. XXVlII, 14-01-2007) 
Col. 125 

Committee for Mining Lease 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 259-61 

Competitive Bidding for Allocation of 
Coal Mines 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 496-97 

Development Work on Land Acquired for 
Coal Mining 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 695 . 

Grant of Licence of Khandadhar Mines 
toPOSCO 
(Deb. 7-, Vol. XX VIII, 21-01-2007) 
Col. 496-98 

Growth in Mining 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 460-61 

Incidents of Subsidence in Coal Mines 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Co1.331-44 

Labour Safety 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 17 

Leasing oflron Mining 
(Deb. 3, Vol. XXVlIl, 14-08-2007) 
Col. 205-06 

Leasing of National Park for Mining 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 572 

Merger of Chi ria Mines and liSCO with 
SAIL 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 103.()4 

Mine Closure Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 674 

Mines in India 
(Deb. 3, Vol. XXVJII, 14-01-2007) 
Co1.371 

Mines Royalty 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 491-93 

Mining as per GSI Data 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 196-91 . 

Modernisation of Mining Operations 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 707,q) 

Need to stop minina activities in 
Vishakhapatnam district and setting up 
of refinery in Vizhianagaram district to 
safeguard the interests of tribal people 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.S68 
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Privatisation of Coal Mines 
(Deb.B, Vol. XXVIII, 22-0B-2007) 
Col. 25 

Production oflron Ore 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 246 

Safety for Mine Workers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 203-04 

Underground Fire in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 559-61 

Underground Mining 

Extraction of Granite 
(Deb. 3, Vol. XXVIJI, 14-01-2007) 
Col. 451-S3 

Production of Iron Ore 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 264-6S 

Status of Chalk 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 372 

Status of Mineral Production 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 402-03 

Mlalmum Support Priee 

(Deb. 3, Vol. XXVIII, 14-08-2007) Awareness of MSP 
Col. 131 (Deb. 2, Vol. XXVIII, 13-08-2007) 

Uranium Mines-A Source of Life and 
Death ofTribal 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 742 

Violation of Safety Norms in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 712-13 

Col.l17-18 
Minimum Support Price for Crops 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 35-37 

MSP of Millet 
(Deb. 2,JVol. XXVIII, 13-08-2007) 
CoUll 

Minenl(s) SMP for Sugarcane 
(Deb. 6, Vol. XXVIII, 20-01-2007) 

Allotment oflron Ore Mines Col. 219-20 
(Deb. 7, Vol. XXVIII, 21-01-2007) Mlnority(s) 
Col. 207-01 

Chromite Ore Reserves 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 244 

Export of Iron Ore by MMTC 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 267 

Export Duty on Iron Ore 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 57-58 

Export ofIron Ore 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 

Col. 442, 449-50 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 390-91 

Allocation for Muslim Education 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 492-93 

Computer Centres in Muslim Dominated 
States 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 146 

Conditions of Minority Population of 
Assam 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.IB6 

Conference of Minorities Commission of 
States 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 65-66 
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Constitutional Status of National 
Commission for Minorities 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col.S7 

Creditto Minority 
(Deb. J, Vol. XXVlJl, 10-08-2007) 
Col. 285 

Delay in implementation of the 
recommendation of Justice Sachar 
Committee Report on Minorities (Sub.) 
(Deb: 6, Vol. XXVIII, 20-01-2007) 
Col. 330 

Education and Employment for Minority 
Communities 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 2-12 

Employment for Minorities 
(Deb. 17, Vol. XXIX, 10-09-2007) 
·CoI.I06 

Enrolment of Muslim Girls in Schools 
(Deb. 4, Vol. XXVIIl 16-08-2007) 
Col. 190 

Expenditure under I S-Point Programme 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 319 

Follow-up action on the 
recommendations contained in the 
Report of High Level Committee 
headed by Justice Rajinder Sachar on 
the Social, Economic and Educational 
status of the Muslim Community of 
India (St.) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 321-28 

Identification of Minority/Muslim 
Dominated Districts 
(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.IOS-09 

Implementation of Sachar Committee 
Report 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 168-69 

Legislation for Marriage and Inheritance 
Right of BuddhistS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.IS3-S4 

Loan to Minorities 
(Deb. 10, Vol. XXVIll, 24-08-2007) 
CoI.IIS-J7 

Maintenance Allowance to Muslim 
Women 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 67-69 

Minority Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 467-69 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 463 

Mobile Employment Registration Camps 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 66-68 . 

National Commission for Minority 
Educational Institutions 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 390 

Need to announce a comprehensive 
package for all round development of 
the AnglO-Indian Community in the 
country (MUR 377) 
(Deb. J7, Vol. XXIX, 10-09-2007) 
Col. 330 

Need to include the Anglo-Indian 
community in the proposed Central 
Scheme for development of minority 
concentration districts in the country 
(MUR377) 
(Deb. 17, Vol. XXIX, 1.0-09-2007) 
Col. 329 

Opening of Branches of Banks in Minority 
Dominated Districts 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 205-12 

Report of National Commission for 
Religious and Linguistic Minorities 
(NCRLM) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 325-26 
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Report of Task Force on Civic Amenities 
(Deb. J 2. Vol. XXIX, 30-08-2007) 
Co1.201'()2 

Reservation Quota for Mushm Community 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoI.24S 

Scholarship for SC, OBC and Minorities 
(Deb. 4, Vol. XXVJJI, 16-01-2007) 
Col. 172-74 

Scholarship Scheme for Minority an.d 
Economically Weaker Sections 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 123-2S 

Special Plan for Muslims 
(Deb. 4, Vol. XXVIII, ) 6~08-2007) 
Col. 169 . 

State-wise Minority Status 
(Deb. 4. Vol. XXVIll, 16-08-2007) 
Col. 194 

Complaints in Mobile Service 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 311 

Investment by Vodaphone Company 
(Deb. 6, Vol. XXVIII, 20-0'-2007) 
Col. 266-67 

Misuse of SIM Cards 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 382 . 

Mobile Phone Service 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 186 

Mobile Service in Maharashtra 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 133 

Mobile Sets lying in Sanchar Huts 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 103.()4 

Mobile under Bharat Nirman Yojana 
Min.. (Deb. 14, Vol. XXIX, OS-09-2001) 
Modernization of Mints Col. 238-40 

(Deb. S, Vol. XXVIII, 17-08-2007) News-on-Phone 
Co1.175-76 (Deb. 3, Vol. XXVIII, 14-0~-2007) 

MMTC Umlted Col. 410-11 
Export ofiron Ore by MMTC Non-availability of Recharge Coupons 

(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 267 Col. 263 

Mobile Telephone(s) 
Allotment of Spectrum to COMA 

Operations 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 148-49 

Blast in Mobile Handsets 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 244-46 

Bunkers and Mobile Towers on Indian 
Borders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299-300 

Checks on SMS Manipulation 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 261-62 

Non-working of Mobile Tower 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 267-68 

Opposition to entry of New Mobile 
Companies 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 118-89 

Poor Mobile Services 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 76 

Poor Signal in Dolphin and Garuda 
Services . . 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 79 
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Pre-paid Connections without Verification 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 64 

Problem in Mobile Network 
(Deb. 2, Vol. XXVIll, 13-0S-2007) 
Col. 351-54 

Recommendations on Sparing the 
Frequency Spectrum 
(Deb. 14, Vol. XXIX, OS-Q9-2007) 
Col. 350 

!)ecurity aspect for New Mobile 
Connections 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 290-92 

Spectrum Policy 
(Deb. lI, Vol. XXIX, 29-08-2007) 
Col. 271 

Target in WLL Tower 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 309-12 

Termination of Mobile Connections 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
Col. 327·28 

Threat by Mobile Companies to. 
Subscribers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 333·35 

Verification of Mobile Phone Users 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 276-77 

Monetary Policy 
Review of Monetary Policy by RBI 

(Deb. 10, Vol. XXVIII, 24-0S-2007) 
Col. SO-51 

Money Laundering 
Export frauds under PMLA 

(Deb. I, Vol. XXVIII, 10·0S·2007) 
CoI.ISS-S6 

Money Laundering in Border Areas 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 449 

Monopolies and Restrictive Trad, 
Prac:tlees Commission 

Cases Related to MRTP 
(Deb. 10, Vol. XXVIll, 24-OS·2007) 
Col. 227 

Unfair Trade Practices by Car 
Manufacturers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 34-36 

Montreal Protocol 
Halonic and CFC control 

(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 107 

MODUDlent(s) 
Centrally Protected Monuments In 

Haryana 
(Deb. IS, Vol. XXIX, 06-09·2007) 
Col. 208-1.3 

Centrally Protected Monuments in 
Maharashtra 
(Dcrb. 4, Vol. XXVIII, 16-01-2007) 
Col. 215-34 

Centrally Protected Monuments in North-
Eastern Region 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 262-72 

Construction of Dr. Ambedkar Bhawan at 
Ahmedabad, 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 210 

Development of Budhist Stupa, AP 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 69 

Development ofIndia Gate 
(D~b. 9, Vo'l. XXVIII, 23-08-2007) 
Co1.l71·72 

Development of Memorials in Orissa 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 322-23 

Endangered Historical Sites 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Co1.213-14 
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Financial Assistance for Maintenance of Preservation ofTaj Mahal 
Monuments (Deb. I S, Vol. XXIX, 06-09-2007) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) Col.112 
Col. 257-58 

Financial Assistance for Monuments, 
TamilNadu 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 333-66 

Historical Places in UP 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 74-150 

Jaisalmer Fort 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 193-95 

Monitoring Authority for Historical Sites 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 357-58 

Need to build a monument at Virupakshi 
in honour ofShri Gopal Naicker, a great 
warrior and freedom tighter from Tamil 
Nadu(MUR377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 334 

Need to protect the 'Samadhi' of Late Shri 
V.B. Chavan, former'Oeputy Prime 
Minister of India, located in Satara 
district of Maharashtra (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 768 

Need to release the pending funds 
eannarked for cleansing of Jal Mahal 
in Jaipur, Rajasthan (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 406 

Outsourcing of Conservation of 
Monuments 
~eb. 12, Vol. XXIX, 30-08-2007) 
CoL 223 

Preservation and Maintenance of 
Historical S iteslMonuments 
(Deb. 9, Vol. XXYlII, 23-08-2007) 
Col. 294-9S 

Protected Monuments in Jammu and 
Kashmir 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 183-86 

Red Fort as a World Heritage Sjle 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 385-87 

Renovation ofGhuguha DOL, Assam 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 9S-96 

Renovation of Historic Forts in Bandra, 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 245-46 

Revival ofQutab Minar and Mehrauli Park 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 164 

Safety of Protected Monuments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 191-92 

Sanchi Stupa 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 235 

Survey of Monuments in Andhra Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 313 

Taj Mahal amongst the Seven Wonders 
of the World 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 249 

Unprotected Monuments 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 95-98 

Motion 
Extention of time fOf Presentation oftbe 

Report of Joint Committee to Examine 
the Constitutional and Legal Position 
Relating to Office ofProf1t-Motion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 308 
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Reprimanding Shri Rajesh Kumar Manjhi, 
MPfor his Misconduct (Adopted) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.3IO-II 

Museum 
Army Museum 
. (Deb. 2, Vol. XXVIII, 13-08-2007) 

Col. 70-71 
Construction of New Museums 

(Deb. 12, Vol. XXIX, 30-08-20.07) 
Col. 99-104 

Mutual Funds 
Investment in Mutual Funds 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 117-18 

Myaamar 
India Myanmar Gas Line 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 372 

India-Myanmar Gas Pipeline Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.Sl-S2 

Procurement of Gas from Myanmar 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.IS9 

Napland 
Helicopter Services in States 

National Agricultural Cooperative 
Marketing Federation oflndia Ltd. 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co[198 

Procurement and Sale by NAFED 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 367-70 

. National Agrk:ultural Development Fund 

National Agricultural Development Fund 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 3 

National Agricultural Innovation Project 

National Agricultural Innovation Project 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 227-28 

National Agricultural Insurance Scheme 

Modifications in National Agricultural 
Insurance Scheme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 67 

Modified National Agricultural Insurance 
Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 42 

(Deb. IS, Vol. XXIX, 06-09-2007) PaymentofFarmersunderNAIS 
Col. 7S-76 (Deb. II, Vol. XXIX, 29-08-2007) 

Production in NPPC Col. 141-42 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 34-3S 

Nagalan" Pulp and raper Company 
Umlted 

Production in NPPC 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 34-3S 

National Agricultural Cooperative 
Marketing Federation ofindJa 

Losses due to Fraud by Earthtech 
Enterprises 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 196 

Review ofNAIS 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 187-88 

National AIDS Control Organisation 

Review of Sex Education by NACO 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.506'()7 

National Aluminium Company Umlted 

Coal Crisis at NALCO 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 323 
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financial Position ofNALCO Market Borrowings by NABARD 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.114-IS Col. 46-47 

Rehabilitation of La~d Oustees by 
NALCO 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 373-74 

Supply of Coal by MCL to NALCO 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 109 

Nadonal Anthem 
National Anthem was played 

(Deb. 1, Vol. XXVIII, 10-08-2007) 
COl.3S 

Nadonal Aviation Company oflnclla Ltd. 
National Aviation Company 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 296 

National Bamboo Mission 
National Bamboo Mission 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 130-32 

National Bank for Agriculture and Rural 
Development 

Credit by NABARD 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 182-83 

Divesting RBI Stake from NABARD 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 241-42 

Financial Assistance by NABARD 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 266-67 

Funds for Flood Control 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. ISS 

Guidelines of RBI and NABARD 

Micro Finance Institution by NABARD 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 281-82 

NABARD 
(Deb. S, Vol. XXVIII, 17-98-2007) 
Col. 240-41 

NABARD Fund for Construction of Dams 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 89-91 

Need for re-financing of loans by 
NABARD to the extent of7001o ofthe 
total loans advanced by the Primary 
Agricultural Co-operatives in 
Emakulam and Palakkad districts of 
Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 41 1-12 

Revival Package to Cooperative Societies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.1S4 

Rolling Back Interest Rate by NABARD 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 290-91 

Three Tier Credit Flow for Micro Credit 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 223 

VADlScheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 197-98 

Waiving of Interest to Farmers by 
NABARD . 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 296 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 413-14 National Blood Transfusion Authority 

Loans from NABARD 
(Deb. 16, Vol. XXJX, 07-09-2007) 
Col. 79-88 

National Blood Transfusion ,,"uthority 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 449 
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N.tional Board of Sanskrit School National Commission for Children 
Educalion 

National Board of Sanskrit School 
Education 
(Deb. 7, Vol. XXVIiI, 21-08-2007) 
Col. 325-26 

National Bulldinl Construction 
Corporation 

NBCC Projects in J&K 
(Deb. 10, Vol. XXVIII, 24-08-2()07) 
Col. 167 

Turnover ofNBCC 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 57-58 

N.tion.1 Building O .... nis.tion 
National Building Organisation Report 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 461-62 

N.tional Cadet Corps 
Facilities to NCC 'C' Certificate Holders 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 95-96 

N.tional C.lamity Continpney Fund 
Assistance from CRF and NCCF 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 185-87 

National Capital Reaion 
Development of NCR 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 151-53 

Dumping of Garbage in NCR 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 247-48 

National Capital Region Planning Board 
(Deb. 13, Vol. XXIX, 31-08-2007) 
COl. 27-29 

National Coal Grid 
Formation of a National Coal Grid 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 571-72 

National and State Commission for 
Chijdren 
(Deb. 7, Vol. XXVllI, 21-08-2007) 
Col. 360-61 

N.tional Commission for Farmen 

National Commission for Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 140-41 

Second Report of National Commission 
on Farmers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 292-93 

N.tion.1 Commissioa for Minorities 
Constitutional Status of National 

Commission for Minorities 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 57 

N.tional Commission for Religious and 
Linguistic Minorities 

Recommendation ofNational Commission 
for Religious and Linguistic Minorities 
(NCRLM) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 80-81 

Report of National Commission for 
Religious and Linguistic Minorities 
(NCRLM) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 325-26 

National Commission for Women 
National and State Commission for 

Women 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 427-30 

National Cooperative Development 
Corporation 

Maize Cooperative Factories 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 219-22 
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National Couneil for CooperaUve NDC Meeting on Agriculture Refonns 
TrainiDg (Deb. 8, Vol. XXVIII, 22-O8~2007) 

Control and Funding ofNCCT Co1.501'()5 
(Deb. 2, Vol. XXVIII, 13-08-2007) Nabal Emblem 
Col. 14748 

National Council for Teacber EdueadoD 

National Council for Teacher Education 

Violation of National Emblem 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 295 

(Deb. 7, Vol. XXVIII, 21-08-2007) National Fishery Development Board 
Col. 15 National Fisheries Board 

Recognition of Teachers Education (Deb. 17, Vol. XXIX, 10-09~2007) 
Institutions Col. 198-99 
(Deb. 3, Vol. XXVIII, 14-08-2007) National Fishery Development Board 
Col. 116-24 (Deb. 14, Vol. XXIX, 05-09-2007) 

National Council 01 Applied Economic 
Research 

NCAER's Report on Devolution Index 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 80-81 

National Council of Educational 
Research and Training 

NCERTBooks 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 255-56 

Text Books of National Council of 
Educational Research and Training 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 32-33 

National Dairy Development Board 

Auditing of National Dairy Development 
Board 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 277-78 

National Debt 

National Debt 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 148-49 

National Development Council 
NDC Meet on Agricultural Potential 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 369-73 

Col. 34849 
Scheme under NFCB 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 153-54 

National Food for Work Pl'OInmme 
Infrastructure Work in Small Villages 

underNFFWP 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 224-25 

National Food for Work Programme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 320 

Pending Funds under NFFWP and other 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 251-52 

National FOGdgnins Commission 
National Foodgrains Commission 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 152-53 

National Ga,Advlsory Body 
National Gas Advisory Body 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 46 

National Hardware Development Policy 
National Hardware Development Policy 

(Deb. 17, Vol. XXIX, ) 0-09-2007) 
Col. 137-39 
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N.doDai Hilhw.y(s) 
Development and Maintenance of 

Heritage Route 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 579-82 

Accidents on Delhi-Gurgaon NH-I 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. S11-12 

Allocation of Cess Revenue 

Damage to NH due to RainIFlood Water 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 194-202 

Dethi-Jaipur Expressway 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.SS2-S3 

Delhi-Mumbai Corridor Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
COI.S47-48 

(Deb. II, Vol. XXIX, 29-01-2007) Development of Expressways 
Col. 720-22 (Deb. II, Vol. XXIX, 29-08-2007) 

Bridges at NH-60 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 603 

Completion of Work on NH-2 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S47-48 

Construction of Bridges on NH 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 621-21 

Construction of By-pass Road from 
Kalindi Kunj to Palwal 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.S63 

Construction of Elevated Highways in 
TamilNadu 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 678 

Construction ofNH in MBharuhtra 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 450-S4 

Constructions Work on NH-16 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 676 

Conversion ofNH into Six Lane 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 262-63 

Damage to National Highways 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.66S~ 

Col. 89-90 
Development of National Highways 

(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 717 

Exec~tion ofNHAI Projects under PPP 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 187-18 

Four-Ianing of Highways on BOT basis 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 676-92 

Four-Ianing of National Highways in 
Rajasthan 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 636-37 

Four-Ianing ofNH 
(Dcb. 8, Vol. XXVIII, 22-08-2007) 
C01.151-S2 

Four-Ianing ofNH-28 and 28A 
(Deb; 14, Vol. XXIX, 05-09-2007) 
Col. 631-32 

JammO-Srinagar National Highway 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 269 

Maintenance ofN.H.-22 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 270 

Maintenance/Repair of Road on NH 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 202 
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National Highways in Madhya Pradesh I Need to improve the condition of National 
(Deb. 14, Vol. XXIX, 05-09-2007) Highways in the country (MUR 377) 
Col. 578-80 (Deb. 14, Vol. XXIX, 05-09-2007) 

National Highways in U.P. 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 481-S3 

Need to conduct survey for connecting 
Sirkali-Karaikal, Mayiladuthurai-
Karaikal and Kumbakonam-Karaikal 
with National Highway (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 338-39 

Need to construct additional bridge on 
National Highway No. 60 from 
Kharagpur to Sonakonia in Paschim 
Medinipur district of West Bengal for 
improving drainage system in the 
region (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 436-37 

Need to declare the existing State highway 
passing through Himmat Nagar-
Vijaypur-Mehsana-Radhanpur in 
Gujarat as a National Highway 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 872-73 

Need to expedite the completion of 
Bareilly Bypass on N.H.-24 in Uttar 
Pradesh (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 407 

Need to expedite the construction of a 
bridge across river Godavari and join 
the missing link of N.H.-202 at 
Eturunagaram, Andhra Pradesh 
(MUR377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 664-65 

Need to expedite the construction of two 
Road Over Bridges along the 
Alappuzha By-pass on National 
Highway No.4 7 in Kerala (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.517-IS 

Col. 769-70 
Need to release adequate funds for repair 

and maintenance of National 
Highways in Rajasthan damaged due 
to heavy downpour (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 662 

Need to release funds for maintenance 
and improvement ofNationai Highway 
No. SO in Jharkband (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 768 

Need to sanction four-Ianing of National 
Highway No.3 between Gwaliorand 
Dewas in Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 335 

Need to start construction of National 
Highway No. S5 (Hajipur to Gopalganj 
via Chhapra-Siwan) and National 
Highway No. 101 (ehhapra to 
Muhammadpur via Baniapur) in Bihar 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 337-3S 

Need to undertake periodical maintenance 
of National Highway No. 47 between 
Walayar and Mannuthy in Kerala 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-oS-2007) 
Col. 408 

Need to undertake the repair of National 
Highway in North Gujarat with a view 
to check water-logging in the areas 
(MUR377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.33! 

Need to upgrade and maintain N.H.-98 
between Arwal and Bihar-Jharkhand 
Border(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 270 
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N~w Model Concession Agreement 
(Deb_. 11, Vol. XXIX, 29-08-2007) 
Col. 586 

NH Project in Punjab 
(Deb. 14, Vol, XXIX, 05-09-2007) 
CoI.476-77 

Widening ofNH-47B 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 720 

Work on National Highways in Orissa 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 405-06 

Norms for Allocation of Funds for Nadonal Highways Authority oflndla 
National Highways 
(Deb. 14, -Vol. XXIX, 05-09-2007) 
Col. 97-98 

Over-bridge on NH in Gorakhpur 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 448 

Policy for Development ofNH 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.ISS-89 

Restructuring ofNHAI 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 743-44 

Work Undertaken byNHAI in Bihar 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 575 

National Highways Develapment Project 
Delay in completion ofNHDPs 

(Deb. II, Vol. XXIX, 29-08-2007) 
Proposal for Four-Ianing ofNH Col.31-35 

(Deb. 14, Vol. XXIX, 05-09-2007) Need for four-Ianing of Chittorgarh-
Col. 670-71 Neemach Road under National 

RepairlMaintenance of Road on NH 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 453-55 

RepairlMaintenance work on NH in A.P. 
(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 145-47 

Thickness of National Highways 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
C01.107~S 

Toll-check Points 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 710 

Traffic Density on OQ Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.254~ 

Two-Laning ofNH 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.S03 

Widening ofNH-2IS 
(Deb. a, Vol. XXVIII, 22-08-2007) 
Col. 320 

Highway Development Project on 
prio y basis (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 564 

National Horticulture Board 
Subsidy to National Horticulture Board 

(Deb. II, Vol. XXIX, 29-08~2007) 
CoJ.124,,26 

National Horticulture Mission 
Expansion of National Horticulture 

Mission 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 315-16 

National Human Rilhts Commission 
Compensation to Riot Victims 

(Deb. '7, Vol. XXVIII, 21-0S-2007) 
Col. 99-100 

Inclusion of Human Right Subject in 
Curriculum 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 73-74 
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Missing Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 39-49 

Recommendation of NHRC for 
Amendment in Constitution 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 359-60 

National Identity Card 
Issuance of Multipurpose National 

Identity Card 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
C01.47S-76 

NationallmmuDlsation Programme 
Inclusion of Hepatitis-B in National 

Immunisation Programme 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
CoI.268~9 

Nationallnformalics Centre 
Network ofNIC 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 390-98 

National Institute of Bio-technolOlY and 
Nano Technology 

Setting Up of National Institute of Bio-
technology and Nano Technology 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 226 

National Institute of Open Schooling 
Minority Institutions 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 467-69 

National Institute of Pharmaceutical 
Education and Research 

Setting up of Institutions on the Lines of 
NIPER 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132 

National Institute of Rural Development 
Activities of NIRD Zonal Office at 

Guwahati 
(Deb. 1, Vol. XXVIII, 10-08-2(07) 
Col. 121-22 

National Institute of Sec urltles Market 
National Institute of Securities Market 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 144 

National Investment Fund 
National Investment Fund 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 58-59 

National Knowledge Commission 
Reservation in Education Field 

(Deb. 14, Vol. XXIX, OS-09-2007) 
CoJ.490-92 

National Lake Conservation Plan 
National Lake Conservation Plan 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 591-92 

National Malaria Research Institute 
National Malaria Research Institute 

(Deb. 11, Vol. XXIX, 29-08-2007) 
CoJ.435 

National Maritime Policy 
National Maritime Policy 

(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 642-43 

National Mental Health Programme 
National Mental Health Programme 

(Deb. 14, Vol. XXIX, 05-09-2007) 
COJ.S9S-91 

National Mineral Policy 
Reconsideration of New National Mineral 

Policy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 482-83 

National Oilseeds and Vesetable Oil 
Development Board 

National Oilseeds and Vegetable Oil 
Development Board 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 383-84 
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National PbarmlCeutlc:a1 Pricina 
Authority 

Overcharging Notices by NPPA 
(Deb. 9, Vol. XXVlll, 23-08-2007) 
Col. 290-91 

National Ralnred Area Authority 
National Rainfed Area Authority 

(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 67-70 

National Rainfed Area Authority 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 271-74 

National River Water Conservation Plan 
National River Water Conservation Plan 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 619-24 

National Rural Employment Guarantee 
Scheme 

National Rural Employment Guarantee 
Scheme 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 275-79 

Appointment of Staffs for Implementation 
ofNREGS 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Co1.20B-12 

Audit of NREGS by Comptroller and 
Auditor General 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 254-60 

Award for Better Performance under 
NREGS 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 99-101 

Delay in Payments under NREGS 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. 243-44 

Hike in Wages und~r NREGS 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 12-14 

Implementation ofNREGS 
(Deb. J, Vol. XXVIII, 10-08-2007) 
Col. 213-14 
(Deb. 5, Vol. XXVllI, 17-OB-2007) 
Col. 27B-79 

Inclusion of More Districts underNREGA 
in Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 119 

Increase in Working Days under NREGS 
(Deb. 10, Vol. XXVIII. 24-0B-2007) 
Col. 214-15 

Minimum Wages under NREGS 
(Deb. 16, Vol. XXfX, 07-09-2007) 
Col. 30-3 1 

Misuse of Funds Meant for NREGS 
(Deb. 5. Vol. XXVIII. 17-08-2007) 
Col. 443-44 

National Rural Employment Guarantee 
Scheme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 249-52 

Need to change the terms of conditions 
of wages under National Rural 
Employment Guarantee Scheme with a 
view to provide daily wages to the 
workers engaged under the Scheme 
(MUR377) 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 409 

Participation ofNGOs and VOs in NREGS 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 35-37 

Performance ofNREGS 
(Deb. ~, Vol. XXVIII, 17-08-2007) 
Col. 39-56 

Provision of Creches under NREGS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 241 

Shortcomings in the Implementation of 
NREGP 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 106-07 
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Survey Regarding NREGS in Orissa 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 322-23 

Use of Contractive and Machines under 
NREGS 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 233 

Utilisation of Funds under NREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 446 

Women Beneficiaries under NREGS 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 56-57 

National Runl Health Mission 
NRHM in North-Eastern Stales 

(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 489-91 

Review ofNRHM 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 155-66 

National Sample Survey Ol'lanilltion 
NSSO Survey on use of Kerosene 

(Deb. 8', Vol. XXVIII, 22-08-2007) 
Col. 472-76 

National Savinls Scheme 
Decline in Deposits under National 

Savings Scheme 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.l30-31 

National Scheduled Castes Finance and 
Development Corpol'lltion 

Loans by NSCFDC under Central 
Sponsored Schemes 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 138-40 

National Scheduled Tribes Finance and 

National Service Volunteen Scheme 
National Service Volunteers Scheme 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 643-46 

National Social Anlstance Prolramme 
Performance ofSGRY, SGSY and NSAP 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 251-64 

Provisions for STs under SGRY, SGSYand 
NSAP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 283-85 

National Sona 
National Song-Played 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 344 

National Spot Exchange 
National Spot Exchange 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 128 

National Talent Search Scheme 
National Talent Search Scheme 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 294-95 

National Textiles Corporation 

Closure ofNTC Mills 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 282-3 10 

Modernisation ofNTC Mills 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.417-18 

Nationallburlsm Development Board 
National Tourism Development Board 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 255 

Development Corpol'lltion National Transport Policy 
Loans br NSTFDC I National Transport Policy 

(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 285-92 Col. 575-76 
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National Tribal Policy 

Comprehensive National Tribal Policy 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.4S-46 

Natio.al Urban Commission 

Setting Up ofNational Urban Commission 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 284 

National Water Resource Couneil 
National Water Resource Council 

(Deb. 1 J, Vol. XXIX, 29-08-2007) 
CoI.IS2 

National Waterways 
National Waterways 

(Deb. 14, Vol. XXIX, OS-09-2007) 
CoJ.683-88 

Natural Calamlty(s) 

Activities of Earthquake Risk Evaluation 
Centre 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.IS2-S3 

Basmati Rice 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 309 

Damage to NH Due to Rain/Flood Water 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 194-202 

Disaster Warning System 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col 23S-36 

Drought Relief 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.3S2-S3 

Drought Situation in States 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.6S-66 

Earthquake Awareness Plan 
(Deb. J 3, Vol. XXIX, 31-08-2007) 
Col. 1 19-20 

Earthquake Resistant Buildings 
(Deb: 3, Vol. XXVIII, 14-08-2007) 
CoJ.493-94 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Flood Control 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 288-96 
(Deb. 17, yor. XXIX, 10-09-2007) 
Col. 303-04 

Flood Problem in North East 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 60-64 

Flood Relief 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 204 

Floods Due to Choking of Reservoirs 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
CoJ.3SI 

Funds for Flood Control 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. ISS 

Medical Relief to Victims of Natural 
Calamity 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoJ.SI3-84 

Natural Calamity 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.SO-S6 

Natural Disasten 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 339-40 
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Need to enhance the budgetary allocation 
of dwellings per unit from Rs. 25,000/-
to Rs. 50,000/- under Indira Aawas 
Yojana (lAY) and provide a quota 
under lAY for areas prone to natural 
calamities (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 518-19 

Need to provide adequate relief material 
and financial assistance to the people 
affected by super-cyclone in Uttar 
Dinajpur district, West Bengal 
(MUR377) 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 871-72 

Need to send a Central Team to assess 
the losses incurred in Teesta Lower 
Dam Project Stage-lIIl1f1d Stage-IV in 
Darjeeling, West Bengal (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 559-60 

Outbreak of Diseases after Flood 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 476-77 

Rehabilitation of Tsunami Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 23-27 

Relief Code 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 494 

Need to provide financial assistance from I Research on Earthquakes in Himalayan 
National Calamity Contingent Fund to Region 
the people affected by flood in Kerala (Deb. I, Vol. XXVIII, 10-08-2007) 
(MUR 377) Col. 225-26 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 663 

Need to provide special financial relief 
package to the flood-affected people 
in Iharkhand (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 339-40 

Need to provide special reliefpackage to 
the Government of Bihar for the 
rehabilitation of the flood-affected 
people in the State (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 566 

Need to release a special financial package 
for rehabilitation of flood affected 
people in Bihar (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 567'{;S . 

Need to sanction a special rehabilitation 
package for the flood affected districts 
of Assam (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 561 

Sinking of Land 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 326 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 596-664 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 375-410 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 338-73 
(Deb. 11, Vol. XXIX, 29-08-2007) 
COI.S81-916 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 399-444 

Soil Erosion 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 331-34 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 330-32 

Soil Erosion in Coastal Areas 
(Deb. S, Vol. XXVIII, 17-0S-2007) 
<:01.280-81 



182 LOK SABHA 

Tackling Earthquake Devastation 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 301-03 

Natunl Resource Dlta Centre 

Natural Resource Data Centre 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 131-32 

Natural Resources 

Role of Local People in Conservation of 
Natural Resources 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 117-18 

Nlvodaya V'ldyallyu 

Malayalam Language in NVS 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.464~5 

Need to start classes for teaching Urdu 
language in Jawahar Navodaya 
Vidyalayas in Bihar (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 465 

Setting up of Navodaya Vidyalayas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 453 

Vacant Posts in UniversitieslKVslNVs 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 378-84 

Joint Naval Exercise in Bay of Bengal 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.261~2 

Naval ACademy at Cannanore, Kerala 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 141-42 

Naval Academy at Ezhimala 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 348-54 

Strenathening Indian Navy 
(Deb. 11, Vol. XXIX, 29-08·2007) 
CoI.30S 

Naxalilm 

Activities ofNaxalites 
(Deb. 7, Vol. XXVIII, 2 J ·08·2007) 
Col. 34·37, Col. 318-20 

Growing Naxalism 
(Deb. 3, Vol. XXVlIl, 14-08·2007) 
Col. 140-42 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Study on Naxal Activities 
(Deb. 3, Vol. XXVIII, 14·08-2007) 
Col. 17·23 

Telephone Connections in Naxal Affected 
Areas 
(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 203 

Naxallte 

Damage to Railway Property by Naxalitesl 
Maoists 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 129-31 

Unwillingness to be Posted in 
Insurgency Hit Areas 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 139 

Neelachallspat Nigam Limited 

Need to merge Neelachal.lspat Nigam 
Limited with Steel Authority of India 
Limited at the earliest (MU R 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 767~8 

Nehru Me .... orial Museum and Ubnry 

Nehru Memorial Museum and Library 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 48-49 



SUBJECf INDEX 183 

Nebru Yuva Kendra 
150th Anniversary of First War of 

Independence 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 701-02 

Nehru Yuva Kendra 
(Deb. 8, Vol. XXVlll, 22-08-2007) 
Col. 460-70 

Nepal 
Human Trafficking 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 495-96 

Indian Prisoners in Bangladesh and Nepal 
Jails 
(Deb. 14, Vol. XXIX. 0.5-09-2007) 
Col. 551-52 

Losses in Export of Salt to Nepal 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 267-68 

Need to construct a dam on Indo-Nepal 
border to check the overflow from 
existing barrage on Sharda river in 
Uttar Pradesh (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 276 

Need to set up a land Custom Station at 
Balmiki Nagar, district Champaran, 
Bihar with a view to promote trade with 
Nepal (MUR 377) 
(Deb. I S. Vol. XXIX, 06-09-2007) 
Col. 277 

Pending Water Projects between India 
and Nepal 
(Deb. 2, Vol.' XXVIII, 13-08-2007) 
Col. 98 

Newspapers 
Circulation oflndian Newspapers 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 429-30 

NHPCUmited 
Employment of Local People in NTPC and 

Nigeria 
Abduction oflndians in Nigeria 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 695-96 

Nlnnal Gram Purasklr 
Ninnal Gram Puraskar 

(Deb. 16. Vol. XXIX, 07-09-2007) 
CoI.lII-12 

Non-Aligned Movement 
Importance ofNAM 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 126 

Non-Banking Finantlal Company(s) . 
Change in Guidelines of Non-Banking 

Finance Companies (NBFC) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. \ 10-\\ 

High Rate ofInterest by Non-Government 
Financial Institutions on Term Deposit 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 29-30 

Liquidation of Non-banking Financial 
Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.S7-64 

Non-Conventional Energy Sources 
Energy from Bamboo 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 279-80 

Energy from Garbage, 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 95 

Energy from Methane 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 76 

Energy Through Bio-Mass 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 94-95 

NHPC" ./ Generation of Energy from Sea Waves 
(Deb. 5, Vol. XXVIII, 17-08-2007) (Deb. I. Vol. XXVIII. 10-08-2007) 
Col. 276 j Col. 185 

I 
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Indigenous Equipments for Renewable 
Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 2SO-S I 

Indo-Japan Co-operation in New and 
Renewable Energy 
(Deb. I, Vol. XXVIII, 10-OB-2007) 
Co1.217-18 

Institute for Renewable Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 142 

Loan for Renewable Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.2S7-61 

Micro Level Energy Plan 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 297-300 

Promotion to New and Renewable Energy 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. 33-37 

Promotion to Renewable Energy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Co1.3S8-64 

Setting up of Wind Mills 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 186-87 

Solar Energy 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 173-78 

Tax Restructuring for Solar/Hydrogen I 

Non-GovemmentaIOrpDllatlon(.) 
Black Listed NGOs 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 112-22 

Central Assistance to Non-Governmental 
Organ isations 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 222 

Contribution ofNGOs 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
CoI.2S6-S1 

Financial Assistance to NGOsNOs 
(Deb. 1 S, Vol. XXIX, 06-09-2001) 
Col. 26-30 

Foreign Funds to NGOs 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 20-23 

Government help to NGO for Rural Events 
(Deb. B, Vol. XXVIII, 22-08-2007) 
CoI.S49-S0 

Grant in Aid to NODs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.13S 

Grant to NODs under NLEP 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 48S-94 

Orants to NOOs under AIDS Control 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
COl.S2449 

Based Energy Sources ; Grants to Voluntary Organisation 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 141-42 Col. 210-1 I 

Technology Upgradation in Energy Sector 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.16S~ 

Village Electrification 
(Deb. 16, Vol. XXIX, 07-09-2(07) 
Col.4-tO 

Wind Energy Generation 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 157-59 

Implementation ofDPAP by NGOs 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 90 

Inflow of Funds to NO Os 
(Deb. S, Vol. XXVIII, 17-08-2007) 
C01.20S-06 

Non-Governmental Organisations 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 489-90 



sunJEcr INDEX ISS 

Participation ofNGOs and VOs in NREGS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 35-37 

Performance ofNGOs in Rajasthan 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 226-38 

Proposal for Regulating NGOs 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 287-88 

Non-PerformingAssets 
Under Statement of Non-Performing 

Assets 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 222 

Non-Resident Indians 
Agencies Sending Indians Abroad 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 97-104 

Autonomous University tor NRls 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 581-82 

Bhartiya Suvidha Kendras for NRls 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 191-92 

Collaborative Projects with NRls 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 539 

Complaints on Dowry by NRls 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 201-02 

Detention of Indians Abroad 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 371-72 

Expulsion oflndians by UAE 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 7S0-SI 

III treatment oflndians Abroad 
(Deb. 14. Vol. XXIX. OS-09-2007) 
Col. 724-26 

Increase in Rate of Interest on NRI 
Deposits 
(Deb. I. Vol. XXVIII, 10-08-2007) 
Col. 191 

Investment by NRI 
(Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 478-79 

Mechanism against Terror Financing 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 291-92 

Migration of Skilled Professiorials from 
India 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 709-10 

NRJ Remittances 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 409 

Parity between OCI and NRI 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 700 

Persons of Indian Origin 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 268-69 

Policy to Check Brain-drain 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.30S-06 

Status of Overseas Citizen 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 641 

Training for Uneducated Indians going 
Abroad 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 483-8S 

Welfare Centres for Indians Abroad 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 478-79 

. Non-Resident Overseas Citizens or 
Indian Orialn 

Parity between DCI and NRI 
(Deb. 14. Vol. XXIX. OS-09-2007) 
Col. 700 

North-Eastern Reaion 
1 I th Plan Proposals and Priorities ofNEC 

(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 343-44 
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AIR and DDK in North East 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.37S-S0 

Airports in NE States 
(Deb. 4, Vol. XXVlU, J 6-08-2007) 
Col. 122-23 

Allocation of Funds for the North-East 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 114-16 

Amphibians in A.ssam 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
CoI.407-oS 

Bogibeel Bridge Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoJ.3S8-89 

Brahmaputra Board 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 263 

Career Advancement Scheme for 
Faculties 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 84 

Cashewnut Cultivation 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 48S-86 

Centrally Protected Monuments in North 
Eastern Region 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 262-72 

CGHS Facilities in North-East Region 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 272 

Community Radio Stations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 80-81 

Development Projects in North-East 
Regio~ 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 269-70 

Dhekia Production 
.. (Deb. 14, Vol. XXIX, 05-09-2007) 

Col. 276-77 

E-Taxation ofNonh Eastern Region 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 369-70 

I Exploration of Oil and Gas in NE Region 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 126-27 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

First Freedom Struggle 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 342-44 

Flood Problem in North East 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 60-64 

FPIS inNER 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 247 

Funds to DAVP in North Eastern Region 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 405-06 

Guidelines for Commissioned ProIVlftHllC 
in North East 
(Deb. 7, Vol. XXVIII, 2 J -08-2007) 
Col. 389-90 

Helicopter Services in States 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 75-76 

Housing and Slum Development of 
Assam and North Eastern Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 268-74 

Hydro Power Projects in North Eastern 
States 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 144-54 

Illegal Cutting afForest Wood 
(Deb. 8, Vol. XXVlII, 22-08-2007) 
Col. 274-78 

Investment in IT Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 55-56 
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Investment on Power Projects in North 
East States 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 177-78 

Killing of Hindi Speaking Migrants in 
North Eastern States by the ULFA 
Militants (SNQ) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 745-46 

Loan for North Eastern States 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 65 

Militant Activities in North Eastern II 

Region 
(Deb. 7, Vol. XXVIII, 21-08-Z007) 
Col. 18-19 

Need to connect all administrative centres 
in Arunachal Pradesh and provide 
necessary funds for widening of 
Defence road from Tezpur (Assam) 
to Tawang (Arunachal Pradesh) 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761-62 

New Doordarshan Channel in North East 
(Deb. 7, Vol. XXVIII, '! 1-08-2007) 
Col. 438-39 

North East Water Resources Authority 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 249-5 I 

NRHM in North Eastern States 
(Deb. 8, Vol. XXVIII, -22-08-2007) 
Col. 489-91 

Opium Cultivation 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 245-48 

Per Capita Income of North Eastern States 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 69-71 

PFC Assistance to Thermal Power 
Stations in NE Region 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 121-22 

Railway Network Connectivity to North 
Eastern States 
(Deb. 9, Vol. XXVIII, 23~8-2007) 
Col. 272-73 

Regional Disparity 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 110-11 

Salient Features of Northeast-Th.Jiland 
(Deb. 3, Vol. XXVIII, 14-08.2007) 
Col. 497-98 

Self Help Groups and Micro Finance in 
North Eastern States 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 74-76 

Setting up of Universities and Educational 
Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 159 

Skill Development Programme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 101-02 

StafTStrength in CWC 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 144 

Subsidised Freight Rates in Agricultural 
Products 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 395-96 

The Year of Thailand and North East 
India-2008 
(Deb. 4, Vol. XXVIII, 16-08~2007) 
Col. 121 

Transportation of Goods to North Eastern 
States 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 282-83 

Weavers in North Eastern States 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 97-98 

Notary Public 
Appomtment of Notary Public· 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 121 
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Notaries 
(Deb. S, Vol. XXVIII, 17..()S-2007) 
CoJ.263 

NTPCUm,ted 
Employment ofl.ocal People in NTPC and 

NHPC 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 276 

Ex-Gratia Payment to the Employees of 
NTPC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.163~ 

Fault in NTPC Plants 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 243-46 

Gas Based Power Plants 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 205-10 

Import of Natural Gas by NTPC 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.114-2S 

Low Power Generation Capacity of Gas 
Based Power Projects of NT PC 
(Deb. I, Vol. XXVlII, 10-08-2007) 
Col. 186-88 

Manufacturing of Power Generation 
Equipments by NTPC 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 302 

MoU between NTPC and BARC 
(Deb. 10, Vol. XXVIII, 24-0S-2007) 
Col. 269-70 

NTPC Power Projects 
(Deb. 1, Vol. XXVIII, 10-0S-2007) 
Col.170-74 

NTPC Executives Leaving the 
Corporation 
(Deb. 16, Vol XXIX, 07-09-2007) 
Col. SO-51 

R&D Project of NTPC and Anna 
Univenity 
(Deb. 5, Vol. XXVlII, 17-OS-2007) 
Col. 331-32 

Renewable Energy Generation by NTPC 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoJ.169-70 

Rural Electrification by NTPC 
(Deb. 10, Vol. XXVlI/, 24-08-2007) 
Col. 187-88 

Setting up of Mega Hydro Power Projects 
byNTPC 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 103-04 

Setting up of Power Projects Abroad by 
NTPC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 163 

Strengthening of NT PC 
(Deb. 10, Vol. XXVlII, 24-08-2007) 
Col. 270-71 

Supply of Gas to Dabhol 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 60-61 

Violation of Norms by Gas Companies 
(Deb. I, Vol. XXVlII, 10-08-2007) 
Col. 218-20 

Nuclear Enel'lY 
Civil Nuclear Energy Cooperation with 

United States (St.) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 396-97 

Constitution of Task Force 
(Deb. 8, Vol. XXVIII, 22-0S-2007) 
Col. 539-40 

Fast Reactor Fuel Reprocessing Plant 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.·699 

Heavy Water Reactors at Tarapur 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 94-95 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 316-17 
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Joint Ventures in Nuclear Energy Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 107-08 

Kudankulam Nuclear Power Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Cel. 702 

Need to set up a Joint Parliamentary 
Committee to examine the various 
aspects oflndo-US Civil Nuclear Deal 
in the context of the statement made 
by ~he Government on the issue, 
outside the Parliament. even though 
the House is in Session (Sub.) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 1-11 

Nuclear Power Capacity 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 635-41 

Nuclear Power Plants 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.IS3-S6 

Nuclear Suppliers Group 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 609-10 

Policy for Recycling of Spent Fuel 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 738-39 

Protection of Nuclear Material 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 506-07 

Reported Statement made by US 
spokesperson on Indo-US Civil 
Nuclear Deal (Sub.) 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 484-96 

Safety Norms for Nuclear Plants 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 149-50 

Technology for Reprocessing of Spent 
Fuel 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 643 

Use of Thorium as Fuel 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 119-21 

Numa.ltarla Reft_ry Umlted 
Supply of Natural Gu to Numali,arh 

Refinery Ltd. 
(Deb. I S, Vol. XXIX, 06*-2007) 
C01.13S-36 

NuniDI 
New Schemes for Nuning Course 

(Deb. 14, Vol. XXIX, 05-()9-2007) 
CoI.SI7-11 

Obituary Relernce(.) 
Sad demise ofShrimati TII'kahwIri Sinha 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col 1-2 

Sad demise of Shri Chandruhekhar, 
Shri Ajit Kumar Sinp. Shri Krilhna 
Chandra Halder, Shri Chanclrajeet 
Vadav, Shri T. N ............. Dr. Sahib 
Singh Verma and Shri Bhara! Singh 
Chowhan 
(Deb. I. Vol. XXVIII, 10-01-2007) 
C01.3S-42 

Sad demise ofShri Dilip Chakravarty and 
Shri Sat Pal Kapur 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 1-3 

Sad demise ofShri T. Balakrishnaiah and 
Shri Jagdish Prasad Mathur 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 1-2 

Obscenity 
Need to ban telecasting of violent scenes 

obscenity on visual and print media 
(MUR377) 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 334 

Observation by tbe Speaker 
Condemning recent incident in Bhagalpur, 

BIDar 
lOeb. 12, Vol. XXIX, 30-08-2007) 
CoUl3 
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ometal (.anluale 
Promotion of Official Language 

(Deb. 3, Vol. XXVlII, 14-0S-2007) 
Col. 484-S6 

Oil Company(s) 
Financial Position of Oil PSVs 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.17-IS 

Encyclopedia ofOfficia. Hindi Language Losses to Oil PSUs 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 269-70 Col.30S-09 

on and Natural Gas Corporation Umited 
Allotment of Fields/Block to Private 

Companies by ONGC 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col.4-1O 

Appointment ofCMD orONGC 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 225-26 

Contract Workers in ONGC 
(Deb. 12, Vol. XXIX, 30-08-2001) 
Col. 202-04 

Donation of Funds by ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 94-95 

Increase in Crude Oil Production by 
ONGC 
(Deb. 4. Vol. XXVIII. 16-0S-2007) 
Col. 318 

Irregularities in ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 203 

Laying of Pipelines by ONGC 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 70 

Production of Crude Oil by ONGC in 
Assam 
(Deb. IS, Vol. XXIX, 06-09-2001) 
Col. 38 

Social Works Undertaken by ONGC 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. ISS-58 

Working ofONOC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 136-37 

Oil Tankers in V.P. and Uttarakhand 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 114 

Public Welfare Works Undertaken by the 
Oil Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 27-30 

Supply of Ethanol to Public Sector Oil 
Companies 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 161-62 

Oil E.ploratlon 
Acquisition of Acreage for Exploration in 

Trinidad and Tobago 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 196 

Agreement with Brazil 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 288-89 

Allocation of Blocks under New 
Exploration to Private Companies 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 242-43 

Allotment of Fields/Block to Private 
Companies by ONGC 
(D,eb. 15, Vol. XXIX, ,06-09-2007) 
Col.4-1O 

Allotment of Oil Blocks 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 293-94 

Bid of New Exploration Licensing Policy 
(NELP) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 191-98 
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Exploration of Deep Water Oil and Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.214-15 . 

Exploration of Gas by GAIL in Foreign 
Countries 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 316-17 

Exploration of New Gas and Oil Blocks 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 17-19 

Exploration of Oil and Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 166-67 

Exploration of Oil and Gas in NE Region 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 126-27 

Exploration of Oil Reserves by ONGC in 
Krishna Godavari 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 136 

Oil Seed(s) 
Methods for Increase in Groundnut 

ProdLiction 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 385-88 

Old Ale Homes 
Funds for Construction of Old Age 

Homes 
(Deb. 4, Vol. XXVIII, 16-08-2001) 
Col. 322-24 

Olympic: Games 
Bid for Olympic Games 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 486 

Oman 
Indian DiedlMissing in Oman 

(Deb. 14, yen. XXIX, 05-09-2007) 
Col. 637-38 

Gas and Oil Exploration in Himalayas Opium 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 275-76 

Gas Reserves in Cauvery Basin in AP 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 147 

Oil and Gas Exploration 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 257-58 

Partnership of RIGS with Private 
Operators 
(Deb. ~, Vol. XXVIII, 23-08-2007) 
COl. 202-03 

Re-development ofMumbai High for Oil 
Exploration 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 273-74 

Shortage of Rigs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 173 

State-of-the-Art Technology for Oil and 
Gas Exploration 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col.l70-71 

Licence for Opium Production 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 96 

Licences to Opium Growers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 149-50 

Opium Cultivation 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 245-48 

Organised Sector 
Employment in Organised Sector 

(Deb. 14. Vol. XXIX, 05-09-2007) 
Co1.21l-16 

Orissa 
Buddhist Sites 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 155-56 

Commissioning of Steel Plant by POseo 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 384-85 
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Construction of Court Buildings in Orissa I Life Insurance Corporation 
(Deb. 10, Vol. XXVIII, 24-08-2007) (Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 124 Col. 126 

DevelopmentAround Interim Test Range 
Site in Orissa 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
C01.2S7-S8 

Development ofDaringbari in Orissa 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 329-30 

Development of Memorials in Orissa 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 322-23 

Exclusion of Dewar Caste from List of 
Scheduled Castes 
(Deb. 12, Vol. XXIX, 30-08-2007) 
COI.2S4-SS 

Farmer Call Centre in Orissa 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 68-70 

Financial Assistance to Orissa 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Co1.3024t 

Fishery Research Institute in Orissa 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 133-34 

Food Processing Industries in Orissa 
(Deb. 12, Vol. XXIX, 30-08-2007) 
COI.84-8S 

Funds for Diary Development in Orissa 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.S0-66 

Funds for KBK Districts of Orissa 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 741-42 

Funds Released under RGNDWM 
(Deb. I, Vol. XXVIII, 10.08-2007) 
Col. 126-28 

Konark and Puri Temples 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 132-33 

Mahakal Temple Orissa 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 59-'60 

Model Railway Stations in Orissa 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 51-57 

Need to expedite the execution of Upper 
Indravati Lift Irrigation Project in 
Kalahandi district of Orissa (MUR 377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 874-75 

Need to introduce an express train 
between Bhubaneswar and Tatanagar 
via Keonjhargarh and to extend 
Howrah-Barbil Jana Shatabdi Express 
to Keonjhargarh (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 274-75 

Need to provide rail services between 
Berhampur-Phulbani via Ashaka and 
Bhanjanagar in Orissa (MU R 377) 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 520 

Need to sanction adequate funds for 
Mahanadi River Cruise Project and 
take it up as a Mega Circuit with a view 
to give momentum to tourism in the 
region (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 435 

Oil Refinery at Paradip 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COl. 334-35 

Plantation of Mangroves 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 453-55 

Polavaram Project 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 142-43 
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Promotion of Tourism in Orissa 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 28B-96 

RGGVY in Jharkhand and Orissa 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 110-11 

Science and Technology Projects from 
Orissa 
(Deb. I, Vol. XXVIII, 10-08-2001) 
Col. 308 

Setting Up of ICAR in Orissa 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 289-90 

Setting up of Oil Refinery at Paradip 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 60-61 

Setting up of Steel Plant by Foreign 
Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 178-79 

Survey regarding NREGS in Orissa 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 322-23 

Telecom Service in Orissa 
(Deb. 6, Vol. XXVIII, 20-08-2001) 
Col. 179-80 

Therapeutic Efficacy of Drugs 
(Deb. II, Vol. XXIX, 29-08-2001) 
Col. 535-36 

Work on National Highways in Orissa 
(Deb. II, Vol. XXIX, 29-08-2001) 
COl.40S-06 

Ozone Layer 
Ozone Layer 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.5lO 

Anti-India Propaganda by the Pakistan 
High Commission 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.4S1 

Conservation ofTemples in Pakistan and 
Afghanistan 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 80-81 

Demilitarization ofSiachen 
(Deb .. 11, Vol. XXIX, 29-08-2001) 
Col. 296 

Gr~up Tourism between India and 
Pakistan 
(Deb. 9, Vol. XXVIII, 23-08-2001) 
Col. 243-44 

Import of Cement 
(Deb. 3, Vol. XXVIII, 14-08-Z001) 
Col. 458 

Indian Prisoners of War in Pakistani Jails 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 54-55 

Indo-Pak Anti-terror Mechanism Meeting 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 21 I 

Indo-Pak Home Secretaries Level Talks 
(Deb. 3, Vol. XXVIIl, 14-08-2001) 
Col. 29-31 

Indo-Pak Joint Action Against Terrorism 
(Deb. II, Vol. XXIX, 29-08-2001) 
CoJ..123 

Indo-Pak Talks 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 583 

Iran-Pakistan-India Gas Pipeline Project 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 59-61 

Joint Registration of Basmati Rice 
(Deb. 1, Vol. XXVIII, 21-08-2007) 

Pakistan Col. 141-42 
Activities of Pakistan in Border Areas Mumbai-Kutch-Klfrachi Ferry Route 

(Deb. 7, Vol. XXVIII, 21-0B-2007) I (Deb. II, Vol. XXIX, 29-08-2001) 
Col. 281-82 Col. 101 
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Need for Intervention by Indian 
Government to free the historic 
Gurudwara Bhai Taaru Singhji in 
Lahore. Pakistan from the forceful 
occupation of the fundamentalists and 
Miscreants-Sub. 
(Deb. 9. Vol. XXVIII. 23-0B-2007) 
Col. 401-10 

Gram Sabha Land 
(Deb: I. Vol. XXVIII. 10-OB-2007) 
CoI.12S-26 

Implementation of 73rd and 74th 
Amendment 
(Deb. II, Vol. XXIX. 29-0B-2007) 
Col. 733-3S 

Penetration of lSI Agents into Army Implementation ofPanchayati Raj System 
(Deb. 17. Vol. XXIX, 10-09-2007) (Deb. 14. Vol. XXIX, 05-09-2007) 
Col. liS Col. 127-46 

Restriction on Pakistani Citizens I 
(Deb. 7. Vol. XXVIII, 21-0B-2007) Need to strengthen the Panchayats 
Col. 262 financially in order to fulfil their 

Statement on Kashmir Issue 
(Deb. 14. Vol. XXIX. OS-09-2007) I: 

Col. 727 

constitutional obligations and to 
discharge their duties effectively (CA) 
(Deb. 15, Vol. XXIX. 06-09-2007) 

'r Ik bid' d P k' . Col. 26B-69,279-83 a s etween n la an a Istan I· 

(Deb. 14. Vol. XXIX, OS-09-2007) Panchayats in Backward Areas 
Col. 721-22 (Deb. II, Vol. XXIX, 29-08-2007) 

Violation of Cease fire Agreement 
(Deb. 17, Vol. XXIX, 10-09.2007) 
Col. 310 

Palm Starian Oil 

Palm Star ian Oil 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col,304-06 

Panchayati Raj 
Allocation of Funds directly to 

Panchayats 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 707-08 

Allocation of Funds for Panchayati Raj 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 649-50 

Committee for Strengthening the 
Panchayats 
(Deb. 14, Vol. XXIX, 05-09-2007) 
.Col. 664-{)S 

Funds for Local Bodies and Panchayats 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 644-64 

Col. 46S-70 

Primary Schools in Gram PanchaYat 
(Deb. 3, Vol. XXVJ1I, 14-08-2007) 
Col. 406-07 

Setting up of Nyaya Panchayats 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Co1.4S-46 

Underground Cables in Gram Panchayats 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 236-38 

Women Representatives in Panchayats 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 714-16 

Papen Laid on the Table 

196th Report on Medical Treatment to 
Terminally III Patients (Protection of 
Patients and Medical Practitioners)-
Marth,2006 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.29S 
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191th Report Public Prosecutor's 
Appointment-July, 2006 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 295 

198th Report of Witness Identity 
Protection and Witness Protection 
Programmes-August 2006 alongwith 
consultation Paper on Witness 
Identity Protection and Witness 
Protection Programmes-August. 
2004 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 295 

199th Report of Unfair (Procedural and 
Substantive) Terms in Contract-
August. 2006 
(Deb. 16. Vol. XXIX, 07·09-2007) 
Col. 295 

200th Report on Trial by Media Free 
Speech and Fair Trial Under Criminal 
Procedure Code, J 973-- August, 2006 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 295 

20 I st Report on Emergency Medical Care 
to Victims of Accidents and During 
Emergency Medical Condition and 
Women Under Labour (Draft Model 
Law Annexed)-August, 2006 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 296 

Annual Accounts of the Indian Council 
of Agricultural Research, New Delhi. 
for the year 2005-06. together with 
Audit Report thereon. 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 298 

Annual Report and Audited Account of 
the Faridkot Bathinda Kshetriya . 
Gramin Bank, Bathinda; Madhya Bihar 
Gramin Bank, Patna; Langpi Dehangi 
Rural Bank, Diphu; Baitarani Gramya 
Bank. Mayurbhanj, Haryana Gramin 
Bank, Rohtak; Pandyan Grama Bank, 
Virudhunagar; Devi Patan Kshetriya 

Gramin Bank, Gonda; Uttarbanga 
Kshetriya Gramin Bank, Cooeh Behar; 
Visveshvaraya Grameena Bank, 
Mandya; Deccan Grameena Bank. 
Hyderabad; Narmada Malwa Gramin 
Bank, Indore; Uttar Bihar Kshetriya 
Gramin Bank, M uzafTarpur; Arunachal 
Pradesh Rural Bank, Papum-Pare; 
North Malabar Gramin Bank, Kannur; 
Bihar Kshetriya Gramin Bank, 
Monghyr; MGB Gramin Bank, Pali· 
Marwar; Mewar Aanchalik Gramin 
Bank, Udaipur; Manipur Rural Bank, 
Imphal; Vidharbha Kshetriya Gramin 
Bank. Akola; Krishna Grarneena Bank. 
Gulbarga; Baroda Eastern Uttar 
Pradesh Gramin Bank, Raebareli; 
Paschim Banga uri111111l Bank, Howr"b 
Aurangabad-Jalna ijramin Bant-, 
Aurangabad; Dhenkanal Grall1Yu 
Bank. Dhenkanal; Kshetriya Kissn 
Gramin Bank. Mainpuri; Puri Gramya 
Bank, Puri; Jhabua Dhar Kshetriya 
Gramin Bank, Jhabua; Mizoram Rural 
Bank, Aizawl; Baroda Gujarat Gramin 
Bank, Bharuch; Uttar Pradesh Gramin 
Bank. Meerut; Jammu Rural Bank, 
Jammu; South Malabar Gramin Bank. 
Malappursm; Rushikulya Gramya 
Bank, Berhampur; Cauvery Kalpatharu 
Grameena Bank, Mysore; Vanachal 
Gramin Bank, Durnka;Aryavart Gramin 
Bank, Lucknow; Punjab Gramin Bank. 
Kapurthala; Himachal Gramin Bank. 
Mandi; Sharda Gramin Bank. Satna and 
Jaipur Thar Gram in Bank, Jaipur for the 
rear ended the 31 st March 2007 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 297-300 

Annual Report and Audited Accounts of 
the Research and Information System 
for Developing Countries, New Delhi. 
for the year 2005-06 
(Deb. 8. Vol. XXVIfI, 22-08-2007) 
CoI.612 
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Annual Report and Audited Accounts of 
the State Bank of Patiala, State Bank 
of My sore, State Bank oflndore, State 
Bank ofBikaner & Jaipur, State Bank 
of Hyderabad and State Bank of 
Travancore for the year 2006-07 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoUII-13 

Annual Report and Audited Accounts of 
the Indian Council of Agricultural 
Research. New Delhi, for the year 
~7' 

(Deb. 6, Vol. XXVIfI, 20-08-2007) 
CoJ.298 

Annual Report and Audited Accounts of 
the Janasankhya Sthirata Kosh 
(National Population Stabilisation 
Fund), New Delhi, for the year 
2003-04 to 2005~ 
(Deb. 8, Vol. XXVI.u. 22-08-2007) 
CoJ.613 

Annual Report and Audited Accounts of 
the Regional Rural Banks for the year 
ended the 31 st March, 2007 
(Deb. 10, Vol. XXVIII, 24-08-2001) 
CoJ.296-98 

Annual Report and Audited Accounts of 
the State Bank of India for the year 
2()()6.()7 
(Deb. 13. Vol. XXIX, 31-08-2007) 
CoUll 

Annual Report and Review by the 
Government of the working of the 
National Commission for Minorities, 
New Delhi, for the year 2005-06 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoJ.398 

Annual Report of the Central Information 
Commission, New Delhi for the year 
2005-06 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 320 

Annual Report of the Delhi Urban Art 
Commission, New Delhi, for the year 
200~ 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 289 

Annual Report of the Indian Council of 
World Affairs, New Delhi, for the years 
1999-2000 to 2005-06 
(Deb. 8, Vol. XXVIfI. 22-08-2007) 
CoJ.611 

Annual Report on the Protection of Civil 
Rights Act, 1955 for the year 2005 
(Deb. 9, Vo/. XXVIII, 23-08-2007) 
Col. 398 

Annual Report on the Scheduled Castes 
and the Scheduled Tribes (Prevention 
of Atrocities) Act, 1989 for the year 
2005 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 306 

Annual Report under sub-section (2) of 
section 32 of the Deposit InsurarK:c:: 
and Credit Guarantee Corporation Act, 
1961 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 295 

Annual Report, Audited Accounts & 
Review of the working of the 
Cooperative Store Limited (Super 
Bazar), New Delhi, for the year 
2006.()7 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 446 

Annual Report, Audited Accounts & 
Review of the working of the 
Hindustan Vegetable Oils Corporation 
Limited, New Delhi, for the year 
2002-03 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 456 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Gandhi Smriti and 
Darshan Samiti, New DeIhl, for the year 
2005-06 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 399 
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Annual Report, Audited Accounts and 
R~view by the Government of the 
working of the Khuda Baksh Oriental 
Public Library, Patna, for the year 
2005~ 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 399400 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Maulana Azad 
Education Foundation, New Delhi. for 
the year 2005-06 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 398 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Nava Nalanda 
Mahavihara, Nalanda, for the year 
2005~ 

(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 398-99 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the South Central Zone 
Cultural Centre, Nagpur. for the year 
2005~ 

(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 399 

Annual Report, Audited Accounts and 
Review of the British India Corporation 
Limited and its subsidiaries, Kanpur, 
for the year 2005-06 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 508 

Annual Report, Audited Accounts and 
Review of the Coal Mines Provident 
Fund Organization, Dhanbad, for the • 
year 2003-04 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 613 

Annual Report, Audited Accounts and 
Review of the Technology 
Development Board, New Delhi, for the 
year 2005-06 
(Deb. 5, Vol. XXVIII, t 7-08-2007) 
Col. 465 

Annual Report, Audited Accounts and 
Review (lfthe working of the Aligarh 
Muslim University, Aligarh, for the 
year 2005-06 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 503 

Annual Report, Audited Accounts and 
Review of the working of the Andaman 
and Nicobar Islands Integrated 
Development Corporation Limited, 
Port Blair, for the year 2005-06 
(Deb. 17, Vol .. XXIX, 10-09-2007) 
Col.318-19 

Annual Report, Audited Accounts and 
Review cfthe working of the Artificial 
Limbs Manufacturing Corporation of 
India, Kanpur, for the year 2005-06 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 307 

Annual Report, Audited Accounts and 
Review of the working of the Asiatic 
Society, Kolkata, for the year 2005-06 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 395 

Annual Report, Audited Accounts and 
Review of the working of the 
Babasaheb Bhimrao Ambedkar 
University, Lucknow, for the year 
2004-05 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 504 

Annual Report, Audited Accounts and 
Review of the working of the 
Babasaheb Bhimrao Ambedkar 
University, Lucknow, for the year 
2005~ 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 502-03 

Annual Report, Audited Accounts and 
Review of the working of the Bengal 
Chemicals and Pharmaceuticals 
Limited, Kolkata for the year 2005-06 
(Deb. IS. Vol. XXIX, 06-09-2007) 
Col. 262 
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.\nnuaJ Report. Audlh:d Accounts and 
Review of the working of the Central 
Institute of Hindi (Kendriya Hindi 
'ihikshan MandaI), Agra, for the year 
2005-06 
(Deb. 7, Vol. XXVIII. 2 I -08-2007) 
Co\. 505 

·'nnual Report, Audited Accounts and 
Review of the ,\()rking of the Central 
Pollution Control Board, Delhi, for the 
year 2005-06 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 750 

Allnual Report, Audited Accounts and 
Review of the working ofthe Central 
WakfCouncil. New Delhi for the year 
2005-06 
(Deb. 15, Vol. XXIX, 06-09-2007) 
~'ol. 261 

!'nnual Report, Audited Accounts and 
Review of the working of the Centre of 
Excellence on Medicinal Plan~ and 
rraditional Knowledg~Foundation of 
Revitalization of Local Health 
Traditions. BnJ1galorr, for the year . 

I 
2005-06 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 768 

Annual Report, Audited Accoun~ and 
Review of the working ofthe Himachal 
Pradesh Agro Industries Corporation 
Limited. Shimla. for the year 200S-06 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 321-22 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustan Antibiotics Limited, Pimpri 
for the year 2005-06 
(Deb. 15, Vol. XXIX, 06-09-2007) 
C.o1.262 

Annual Report, Audited Accounts and 
Review of the working of the Hospital 
Services Consultancy Corporation 
(India) Limited. Noida, for the year 
2005-06 
(Deb. 8, Vol. XXVIII, 22-08-20(7) 
Col. 612 

Annual Report, Audited Accounts and 
Review of the working of the India 
Tourism Development Corporation 
Limited, New D~hi, for the year 
2005~ 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 396 

Annual Report, Audited Accounts and 
<\nnual. Report, Audi~ed Accounts and Review of the working of the Indian 

Review of the w~rkmg oflhe Damodar Institute of Maritime Studies, Mumbai, 
Valley Corporation, Kolkata, for the eo. th 2005-06 
year 2005-06 lor e year 
(Deb. 13, Vol. XXIX, 31-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
CuI. 307-08 I Col. 754 

Annual Report, Audited Accounts an~ I Annual. Report, Audit~d Accounts ~nd 
Review of the working of the Export- ReView of the workmg of the Indian 
Import Bank uilndin, Mumbai, for the Museum, Kolkala, for the year 
year 2006-07 2004-05 
(Deb. 13, Vol. XXIX, 31-08-2007) (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 318 Col. 305 

\nnlolal Report, Audited Accounts and 
Review of the working of the Haryana 
Prathmik Shikshn Pariyojna Parishad. 
Chilndigarh, for the year 2005-06 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
('01.501-02 

Annual Report, Audited Accounts and 
Review of the working of the Industrial 
Development Bank of India Limited. 
Mumbai. for the year 2006'()7 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 300 
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Annual, Report, Audited Accounts and I Annual Report, Audited AccownlS and 
Review of the working. of ~he' Review of the working of the National 
Jawaharl~1 Nehru University, I Institute of Educational Planning and 
New Deihl, for the year 2005-06 i Administration, New Delhi, for the year 
(Deb. 7, Vol': XXVIII, 21-08-2007) i 2OOS.{)6 
Col. 504 ! (Deb. 7, Vol. XXVIII, 21-08.2001) 

Annual R~port. Audited Accounts and! Col. 503 
Review of the. ~orking of the.> : Annual Report, Audited Accounts and 
Lakshadweep B.ulldlOg Development I Review of the working of the National 
Board, Kavarattl, for the year 2005-06 i Institute ofHomoeopathy, Kolka!a, for 
(Deb, 10, Vol. XXVlII, 24-08-2007) i the year 2005-06 
Col. 292 I (Deb. 14, Vol. XXIX, 05-09-:?007l 

Annual Report, Audited Accounts and I' Col. 749 
Review of the working of the . 
L k I 'b' N' I I' . I Annual Report, Audited Accounts and 

a S lml al ahona nstltute 01 I Rev'e fth k' fth N' t' I 
Ph ' d" 1 woe wor 109 0 e a lona 

YSlcal E ucatlon, Gwahor, for the I t't t f 0 S h I' year 2005-06 ' ns I u e 0 pen c 00 lng, 
(Deb. 8, Vol. XXVIII, 22-08-2007) I New Delhi. for the year 2005-06 'I 
Col. 611 I (Deb, 7, Vol. XXVIII, 21-08 ... (107) 

I' Col. 500-0 I 
Annual Report, Audited Accounts and . 

Review of the working of the Madhy Annual Re~ort, Audited Account::. allJ 
Pradesh State Agro Industrie:! Review of the. working o.fthe National 
Development Corporation limited I Museum Institute of History of Art, 
Bhopal, for the year 2004-05 'i Conserv~tion and Museology, 
(Deb, 17, Vol. XXIX, 10-09-2007) I New Deihl, for the year 2005-06 
Col. 322 I' (Deb. 9, Vol. XXVIII. 23-08-2007) 

Col. 395-96 
Annual Report, Audited Accounts and I . 

Review of the working of the Annual. Report. Audlte,d Accounts and 
Maharashtra State Agro Industries ~ ReView of the working of the North 
Corporation Limited, Mumbai, for the I East Zone Cultural Centre, Dimapttr. 
year 2005-06 for the years 2000-200 I to 2003-04 
(Deb. 17, Vol. XXIX, 10-09-2007) I (Deb, 12. Vol. XXIX. 30-08-2007) 
Col. 322 Col. 304 

Annual Report. Audited Accounts and /' Annual. Report. Audite.d Accounts and 
Review of the working ofthe National ReView of the workmg of the North 
Culture Fund. New Delhi. for the year I Zone Cultural Centre, Patiala, for the 
2005-06 . year 2005-06 
(Deb. 12, Vol. XXIX. 30-08-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.305 Col.395 

Annual ReP.ort, Audited Account!. and I 
Review of tile working of the National 
Highways Authority of India. New 
Delhi, for the year 2005-06 II 

(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 767-68 I 

Annual Report, Audited Accounts and 
Review of the working of the Orissll 
Agro Industries Corporation Limited. 
Bhubaneswar, for the year 200 1-02 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. 322 
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Annual Report, Audited Accounts and 
Review of the working of the 
Pt. Detndayal Upadhyaya Institute for 
the Physically Handicapped, 
New Delhi, for the year 2005-06 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 398 

Annual Report, Audited Accounts and 
Review of the working of the Rampur 
Raza Library, Rampur, for the year 
2005~ 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 395 

Annual Report, Audited Accounts and 
Review of the working of the Rashtriya 
Mahila Kosh, New Delhi, for the year 
2005-D6 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 500 

Annual Report, Audited Accounts and 
Review of the working of the Sarva I 
Shiksha Abhiyan Authority, Punjab. : 
Chandigarh, for the year 2005-06 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 501 

Annual Report, Audited Accounts and 
Review of the working of the Small 
Industries Development Bank oflndia, I 
New Delhi, for the year 2006-07 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col.316 

Annual Report. Audited Accounts and 
Review of the working of the South , 
Zone Cultural Centre, Thanjavur, for 
the year 2005-06 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 262 

Annual Report. Audited Accounts and 
Review of the working of the U.P. 
Projects Corporation Limited, 
Lucknow, for the year 2004-05 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 323 

Annual Report, Audited Accounts and 
Review of the working of the V. V. Giri 
National Labour Institute, Noida, for 
the year 2005-06 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.319 

Annual Reports under sub-section (8) of 
section 10 of the Banking ~ompanies 
(Acquisition and Transfer of 
Undertakings)Act, 1970 and 1980 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 313-14 

Audited Accounts of the Babasaheb 
Bhimrao Ambedkar University. 
Lucknow, for the year 2002-03 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 502 

Audited Accounts of the Banaras Hindu 
University, Varanasi, for the year 
2005-D6 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 503-04 

Audited Accounts of the Mizoram 
University, Aizawl, for the year 
2003-04 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 504 

Circular No. 2/2007 under section 
119(2)(c) of the Income Tax Act, 1961 
(Dcb. 10, Vol. XXVIII, 24-08-2007) 
Col. 291 

Memorandum of Understanding between 
National Minorities Development and 
Finance Corporation and the Ministry 
of Minority Affairs for the year 
2007~8 . 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 394 

Memorandum of Understanding between 
NTPC Limited and the Ministry of 
Power for the year 2007-08 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 307 
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Momorandum of Understanding between 
the Bengal Chemicals and 
Pharmaceuticals Limited and the 
Depar'ment of Chemicals and 
Petrochemicals, Ministry of Chemicals 
and Fertilizers for the year 2007-08 
(Deb. 12, Vol. xxrx, 30-08-2007) 
CoJ.306 

Memorandum of Understanding between 
the Broadcast Engineering 
Consultants India Limited and the 
Ministry of Information and 
Broadcasting for the year 2007 -08 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.500 

Memorandum of Understanding between 
the Ennore Port Limited and Ministry 
of Shipping, Road Transport and 
Highways for the year 2007-08 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoJ.610 

Memorandum of Understanding between 
the Food Corporation oflndia and the 
Department of Food and Public 
Distribution, Ministry of Consumer 

-Affairs, Food and Public Distribution 
for the year 2007-08 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 300 

Memorandum of Understanding between 
the Hindustan Aeronautics Limited 
and the Department of Defence 
Production. Ministry of Defence, for 
the year 2007-08 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 298 

Memorandum of Understanding between 
the HindustanAntibiotics Limited and 
1he Department of Chemicals and 
Petrochemicals, Ministry of Chemicals 
and Fertilizers for the year 2007-08 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 306 

Memorandum of Understanding between 
the Hindustan Insecticides Limited 
and Ministry of Chemicals and 
-Fertilisers for the year 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 397 

Memorandum of Understanding between 
the Hindustan Organic Chemicals 
Limited and Ministry of Chemicals and 
Fertilisers for the year 2007 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 397 

Memorandum of Understanding between 
the Hindustan Shipyard Limited and 
the Ministry of Shipping, Road 
Transport and Highways for the year 
2007~ 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 747 

Memorandum of Understanding between 
the Hooghly Dock and Port Engineers 
Limited and Ministry of Shipping. 
Road Transport and Highways for the 
year 2007-08 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 611 

Memorandum of Understanding between 
the Hooghly Dock and Port Engineers 
Limited and the Ministry of Shipping, 
Road Transport and Highways for the 
year 2006-07 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 755 

Memorandum of Understanding between 
the Housing and Urban Development 
Corporation Limited and the Ministry 
of Housing and Urban Poverty 
Alleviation for the year 2007-08 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
C01.46S~ 

Memorandum of Understanding between 
the In4 ia Tourism Development 
Corporation Limited and the Ministry 
of Tourism for the year 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoJ.396 



Memorandum of Understanding between 
the National Backward Classes 
Finance and Development 
Corporation and the Ministry of Social 
Justice and Empowerment for the year 
2007-08 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.30fi 

Memorandum of Understanding between 
the National Hydroelectric Power 
Corporation Limited and the Ministry 
of Power for the year 2007-08 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 465 

Memorandum of Understanding between 
the National Seeds Corporation 
Limited and the Department of 
Agriculture and Cooperation Ministry 
of Agriculture, for the year 2007-08 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 299 

Memorandum of Understanding between 
the National Small Industries 
Corporation Limited and the Ministry 
of Small Scale Industries, for the year 
2007-08 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 298 

Memorandum of Understanding between 
the Power Grid Corporation Limited 
,and the Ministry of Power for the year 
2007-og 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 465 

Memorandum of Understanding between 
the Shipping Corporation of India 
Limited and Ministry of Shipping, 
Road Transport and Highways for the 
year 2007·08 
(Deb. 8, Vol. XXVIII, 22-08·2007) 
Col.611 

Memorandum of Understanding between 
the State Farms Corporation of India 
and the Department of Agriculture and 
Cooperation, Ministry of Agriculture, 
for the year 2007-08 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 299 

Memorandum of Understanding between 
the Tehri Hydro Development 
Corporation Limited and the Ministry 
of Power for the year 2007-08 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.46S 

Memorandum of Understanding between 
the Telecommunications Consultants 
India Limited and the Department of 
Telecommunications, Ministry of 
Communication and information 
Technology, for the year 2007-08 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 321 

Notification section 3 of the Environment 
(Protection) Act, 1986 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 749-50 

Notification under Medical Termination 
of Pregnancy Act, 1971 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 613 

Notification under rule SA of the Central 
Credit Rules, 2004 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 451-52 

Notification under section 10 of the 
National Highway Act, 1956 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 749 

Notification under section 108 of the 
Company Secretaries Act. 1980 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 297 

Notification under section 13 of the 
Central Road Fund Act. 2000 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 621 
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Notification under section 13S of the 
Finance Act, 2007 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 449-S0 

Notification- under section 179 of tbe 
Electricity Act, 2003 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 293-94 

Notification under section 18G of the 
Industries (Development and 
Regulation) Act, 195 I 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 502 

Notification under section 194A of the 
Income-tax Act, 196} 
(Deb. 10, Vol. XXVJII, 24-08-2007) 
u,1.289 

Notification under section 199 of the 
Railways Act, 1989 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 397 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 263 

Notification under section 28A of the 
Chartered Accountants Act, 1.949 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 296 

Notification under section 288 of the 
Chartered Accountants Act, 1949 
(Deb. 16, Vol. XXIX, 07-09-2(07) 
Col. 296 

Notification under section 29A of the 
Company Secretaries Act, 1980 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 296 

Notification under section 296 of the 
Income Tax Act, 1961 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 466-69 

Notification under Section 30B of the 
Chartered Accountants Act, 1949 
(Deb. 16, Vol. xxix, 07-09-2007) 
Co1.296 . 

Notification under section 36 efthe Inland 
Waterways Authority of India Act, 
1985 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 748 

Notification under section 44 of the 
Emigration Act, 1983 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 627 

Notification under section 48 of the 
Foreign Exchange Management Act, 
1999 • 
(Deb. 5, Vol. XXVIII, 1'7-08-2007) 
Col. 466 

Notification under section S2A of the 
Narcotic Drugs and Psychotropic 
Substances Act. 1985 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 302-03 

Notification under section 58 of the Delhi 
DevelopmentAct, 1957 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 294 

Notification under section 83 of the 
Finance Act, 1994 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 303 

Notification under section 974 of the 
Prevention of Money Laundering Act, 
2002 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.472 

Notification under Securities and 
Exchange Board oflndiaAct, 1992 
(Deb. 10, Vol. XXVllI, 24-08-2007) 
Col. 299 

Notification under sub-section (2) of 
section 30 of the Regional Rural Banks 
.o\ct, 1976 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 300·01 
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Notification under sub-section (3) of 
section 15 of the Government Savings 
Banks Act, 1873 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 300 

Notification under sub-section (3) of 
section 16 of the Indian Nursing 
Council Act, 1947 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 749 

Notification under sub-section (3) of 
section 169 of the Representation of 
the People Act, 195 I 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 295 . 

Notification under sub-section (3) of 
section 37 of the Administrative 
Tribunals Act, 19B5 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 748 

Notification under sub-section (3) of 
section 39 of the Export-Import Bank 
ofindiaAct, 1981 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 300 

Notification under sub-section (3) of 
section 41 of the Warehousing 
Corporations Act, 1962 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 323 

Notification under sub-section (3) of 
section 15 of the Government Savings 
Banks Act, IB73 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 472 

Notification under sub-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.472 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 303-04 

Notification under sub-section (5) of 
section 45 of the Food Corporation Act, 
1964 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 323 

Notification under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Pcb. 17, Vol. XXIX, 10-09-2007) 
Col. 323 

Notification under sub-section (6) of 
section 9 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings) Act, 1970 and 19BO 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 473 

Notification under sub-section (6) of 
section 9 of the Banking Companies 
(Acquisition and Transfer of 
Undertaking) Act, 1980 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 466 

Notification under sub-section (7) of 
section 9 A of the Customs Tariff Act. 
1975 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 471-72 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 303 

Notification under sub-section (0) of 
section 7 of the Seamen's Provident 
Fund Act, 1966 
(Deb. t t. Vol. XXIX. 29-08-2007) 
Col. 754 

Notification under sub-section (I) of 
section 2 of the Securitisation and 
Reconstruction of financial assets and 
Enforcement of Security Interest Act, 
2002 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
Col. 295 

Notification under sub-section (2) of 
section 7 of the Employees' Provident 
Funds and Miscellaneous Provisions 
Act, 1952 
(Deb. 17. Vol. XXI X, 10-09-2007) 
Col. 319 
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Notification under sub-section (3) of 
section 15 of the Notaries Act, 1952 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 296 

Notification under sub-section (3) of 
section 21 of the Coinage Act, 1906 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 466 

Notification under sub-section (3) of 
section 21 of the Railway Protection 
Force Act, 1957 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 306 

Notification under sub-section (3) of 
section 49 of the Life Insurance 
Corporation Act, 1956 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 447-49 

Notification under sub-section (3) of 
section 50 of the Control of National 
Highways (Land and Traffic) Act, 2002 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 621 

Notification under sub-section (3) of 
section 87 of the Infofmation 
Technology Act, 2000 
(Deb. 6, Vol. XXV11I, 20-08-2007) 
Col. 299 

Notification under sub-section (3) of 
section 9 of the Mines and Minerals 
(Development and Regulation) Act, 
1957 
(Deb. 8, Vol. XXV11I, 22-08-2007) 
CoI.613 

Notification under sub-section (4) of 
section 212 of the Motor Vehicles Act, 
1988 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 767 

Notification under sub-section (4) of 
section 95 of the Employees' State 
I nsur.nce Act, 1948 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.319 

Notification under sub-section (7) of 
section 9A of the Customs Tariff Act, 
1975 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 400 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 300 

Notification under Telecom Regulatory 
Authority ofindiaAct, 1997 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 321 

Notification(s) under section 48 of the 
Foreign Exchange Management 
Act, 1 999 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 316 

Notifications issued under proviso to 
article 309 of the Constitution 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. S07-OS 

Notifications under clause 23C of 
section- 10 of the Income Tax Act, 1961 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 290-91 

Notifications under proviso to Article 309 
of the Constitutions 
(Dob. 13, Vol. XXIX, 31-08-2007) 
Col.317 

Notifications under section 10 of the 
National Highways Act, 1956 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 614-20 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 755-66 

Notifications under section 102 of the 
Delhi Metro Railway (Operation and 
Maintenance) Act, 2002 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.445~ 
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Notifications under section 11 of the 
National Highways Authority oflndia 
Act, 1988 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 620-2 I 

Notifications under sections 12 and 13 of 
the Environment (Protection) Act, 1986 
(Deb. II, Vol. xxix, 29-08-2007) 
Col. 76B 

Notifications-under section 14A of the 
Aircraft Act, 1934 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 396-97 
(Deb. 12, Vol, XXIX, 30-08-2007) 
Col. 305 

Notifications under section 159 of the 
Customs Act, I 962 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 452-54 
(Deb. 5. Vol. XXVIH, 17-08-2007) 
Col. 470-71 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 295-96 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.314-15 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.301"()2 

Notifications under section 296 of the 
Income-tax Act, 1961 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 289-90 

Notifications under section 3 of the 
Environment (Protection) Act, 1986 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 621-22 

Notifications Uflder section 31 of the 
Securities and Exchange Board oflndia 
Act, 1992 
(Deb. 10. Vol: XXVIII, 24-08-2007) 
Cc' 29B 

Notifications under section 37 of the 
Telecom Regulatory Authority oflndia 
Act, 1997 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 320-21 

Notifications under section 5 of the Export 
of Services Rules, 2005 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 449 

Notifications under sections 6, 20 of the 
Control of National Highways (Land 
and Traffic) Act. 2002 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 766 

Notifications under section 74 of the 
Prevention of Money Laundering Act, 
2002 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 315-16 

Notifications under sections 12, 17 to 19 
of the Central Excise Rule~, 2002 
(Deb. 10, Vol. XXVIII, 24-0B-2oo7) 
Col. 294-95 

Notifications under sub-section (3) of 
section 21 of the Railway Protection 
Act, 1957 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 397 

Notifications under sub-section (2) of 
section 3 ofdle All India Services Act, 
1951 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 755 

Notifications under sub-section (2) of 
section 38 of the Central Excise Act, 
1944 
(Deb. 2, Vol. XXVIIl, 13-0B-2007) 
CoI.450-51 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 471 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 293 

Notifications under sub-section (3) of 
section 18 of the Central Reserve Police 
ForceAct, 1949 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 507 
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Notifications under sub-section (3) of 
section 21 ofthe Coinage Act, 1906 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 292-93 

Notifications under sub-section (3) of 
section 22 of the Cable Television 
Networks (Regulation) Act, 1995 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 506 

Notifications under sub-section (3) of 
section 24 of the Passports Act, 1967 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col.612 

Notifications under sub-section (3) 
of section 37 of the Apprentices Act, 
1961 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 298-99 

Notifications under sub-section 0) of 
section 48 of the Life Insurance 
Corporation Act, 1956 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 447 

Notifications under sub-section (3) of 
section 642 of the Companies Act, 1956 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 291 

Notifications under sub-section (4) of 
section 74 of the Indian Post Office 
Act. 1898 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 320 

Notifications under sub-section (6) of 
section 3 ofthe Essential Commodities 
Act, 1955 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 299-300 

Notifications under sub-section (7) of 
section 9A of the Customs Tariff Act, 
1975 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoJ.4S4-S6 

Ordinances under article 123(2)(a) of the 
Constitution 
(Deb. 2, Vol. XXVIII, ) 3-08-2007) 
Col. 446 

Progress Report on the action taken 
pursuant to the recommendations of 
the Joint Parliamentllry Committee on 
Stock Market Scam and Matters 
relating therf'to-May, 2007 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 465 

Report of the Comptroller and Auditor 
G .:neral oflndia-Performance Audit 
of Educ'ltional Development of 
Schf''' .ed Castes and Scheduled 
Tn"es-Union Government (Civii) 
(No. 14 of2007)-PerformanceAudit 
(Ministry of Social Justice and 
Empowerment and Ministry of Tribal 
Affairs) for the year ended March, 2006 
(Deb. 10, Vol. XXVllI,24-08-2007) 
Col. 299 

Report of the Comptroller and Auditor 
General oflndia-Performance Audit 
of Functioning of Commercial Wings 
in the Indian Missions/Posts 
Abroad-Union Government (Civil) 
(No. 21 of2007)-PerformanceAudit 
(Ministry of External Affairs and 
Department of Commerce) for the year 
ended the March, 2006 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 299 

Report of the Comptroller and Auditor 
General oflndia-Performance Audit 
of Procurement of Stores and 
Machinery in Ordnance Factory-
Union Government (Defence Services) 
(No.190f200?)-PerformanceAudit-
Ordnance Factories (Ministry of 
Df'fence) for the year ended 
March, 2006 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 299 
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Report on the Progress made in the intake 
of Scheduled Castes and Scheduled 
Tribes a,ainst vacancies reserved for 
them in Recruitment and Promotion 
Categories on the Railways 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 263 

Statement aod Memorandum of 
Understand ina between Dharat 
Immunologicals and Biologicals 
Corporation Limited and the 
Department of Biotechnology, 
Ministry of Science and Technology 
for the year 2007-08 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 308 

Statement showinl action taken by the 
Government on the assurances, 
promises and undertllkinal given by 
the Ministen during various sessions 
of Eighth, Tenth, Twelfth, Thirteenth 
and Fourteenth Lok Sabha 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 308-1 1 

Pan Milltllry Forces 
Death Due to AIDS in PMF and CRPF 

(Deb. 7, Vol. XXYIII, 21-08-2007) 
Col. 450-52 

Deployment of Para Military Forces 
(Deb. 3, Vol. XXVIII, 14.08-2007) 
Col. 127 

Recruitment in PMF 
(D.b. 3, Vol. XXVIII, 14-08-2007) 
Col. 103-04 

Vacancies in Para Military Forces 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 196 

Women Personnel in Para Military Forces 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 324-25 

Parliamentary Deleeation 
Welcome to German Parliamentary 

Delegation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. I 

Part .... rtby Comndttee 
Recommendations of Parthasarthy 

Conunittce on Watershed Programme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91-92 

PartidPlltory Notes 
Misuse ofPN Route 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 294-95 

Passport 
Bilingual Entries in the Passports 

(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 459-60 

Disposal of Undelivered Passports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 735-36 Deployment ofPMF at Relilious Places 

(Deb. 3, Vol. XXVIII, 14.01-2007) Fake Passports 
Col. 200-01 (Deb. 14, Vol. XXIX, 05-09-2007) 

Leaving of Jobs by Personnel ofPMF 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 261-62 

Manpower ofBSF 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 137 

New Pension Scheme for Para-Military 
Forces 
(Deb. 16, Vol. XXIX. 07.09-2007) 
Col. 71 

Col. 442-43 
Fake Passports to Foreign Nationals 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 703-07 

Issuance of Passports 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 732-33 

Issue of Pusports under Talkal Scheme 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 461-64 
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Opening Up of New Passport Offices 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 270 

Outsourcing of Passport Activities 
(Deb. II, Vol. XXIX. 29-0B-2007) 
Col. 400-01 

Performance of Passp'Ort. Visa and 
Consular Services 
(Deb. II, Vol. XXIX. 29-0B-2007) 
Col. 49B-500 

Shortage of Manpower in Passport 
Offices 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col.23J 

Tele-enqu iry System for Passport 
Infonn.tion 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 277-7B 

Theft of Passports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 590-9J 

Patent 
Database of the Indian Patent Contreller 

Office 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 155-56 

Patent Applications 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col.4B6-BB 

Patent on Basmati Rice 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col.117-IB 

Patents on Margosa, Basmati Rice and 
Turmeric 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
CoI.14B-50 

US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 426 

Plwln Hanl Helicopters Umited 
New Helicopters for Pawan Hans 

(Deb. 12, Vol. XXIX. 30-0B-2007) 
Col. 127 

Pen Ganla Project 
Pen Ganga Project 

(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 295-96 

Pension 
Employees Covered under Provident 

Fund act and Employees Pension 
Scheme. 1995 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 195-9' 

Freedom Fighters Pension 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
CoJ.401-02 

Hike in Pensionary Benefits to Personnel 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 311-12 

Medical Pensioners 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 223-24 

New Employees Pension Scheme, 1996 
(Deb. 17, Vol. XXIX. 10-09-2007) 
CoI.IB2-B3 

New Pension Scheme for Para-Military 
Forces 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 71 

Old Age Pension Schemes 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 142 

Pension Bill for Private Sector 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 203 

Pension for Artists 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 116-20 

Pension Fund Manager 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 157-58 

Pension Scheme for Aged Poor 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.63 
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Pension to Freedom Fighters 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 161-66 

Pensionary Benefits to Ex-servicemen 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 170 

Per Capita Income 
Per Capita Income 

Petrol Pump(s) 
Allotment of Petrol Pumps to War 

Widows 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.310-11 

Allotment of Petrol Pumps/Gas Agencies 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 187-88 

(Deb. 14, Vol. XXIX, 05-09-2007) BPCL Petrol Pumps 
Col. 697-99 (Deb. 15, Vol. XXIX, 06-09-2007) 

Per Capita Income of North Eastern States 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 69-71 

Pesticide 
Ban on Pesticides 

(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 427-29 

Excessive Use of Pesticides and 
Fertilizers in Fruits 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 249-50 

Impact of Pesticides on Farmers and 
Agricultural Workers 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 97-9B 

Petro-Chemiuls 
New Petro-Chemical Policy and 

Consumption of Plastic and Synthetic 
Fibres 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 102-04 

Petro-Chemical Investment Region in 
Vishakhapatnam 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. IB8 

Petro-Chemical Park in Bihar 
(Deb. 12. Vol. XXIX, 30-0B-2007) 
Col. 116-17 

Production of Petrochemicals 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 91-92 

CoI.2J3-14 
Cancellation of Petrol Pumps 

(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 248 

COCO Petrol Pumps by Bharat Petroleum 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 198-99 

Corruption in Allotment of Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.316-17 

Dealership Agreement 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.3B7 

LOI Holders 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 281-82 

LOI Holders belonging to SC/ST Category 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 168-69 

Low Cost Petroleum Pumps in Rural Areas 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 72-75 

LPG Agencies/Petrol Pumps in Bihar 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 57-59 

Opening of Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 321-22 

Setting up of New Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
C01.2S0-S1 
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Setting up of Petrol Pumps and Gas 
Agencies 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 384-85 

Shortage of Oil Tankers/Oil 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 4748 

Petroleum and Natural Gas 
Bidding Process on Natural Gas Pricing 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.lll 

City Gas Distribution Activities in 
Kamataka 
(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.13S 

Claim of the States Over the Petroleum 
Resources 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 4546 

Coal Bed Methane 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 24445 

Energy Coordination Committee 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 173-74 

Fixation of Price of Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 97 

Gas Distribution through Pipelines 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 9-1 1 

Gas Pricing Policy 
(Deb. 12, Vol. XXI~, 30-08-2007) 
Col. 238-39 

Gas Requirement of Andhra Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 291-93 

Government Share of Gas from RIL 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 71-72 

Guidelines on Gas Pricing 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 271-72 

Hydrogen Fuel Based Technolo~ 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 326-27 

India Myanmar Gas Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 372 

LNG from Iran 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.2S-27 

Opening of Mobile Laboratories 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 196 

Price of Natural Gas 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 99·100 

Prices of Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 139 

Pricing of Gas by Reliance Industries Ltd. 
(RIL) 
(Deb. 9, Vol. XXVIII, 23-08·2007) 
Col. 324-25 

Procurement of Gas from Myanmar 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.IS9 

Production of Crude Oil and Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123-24 

Public Private Partnership (PPP) for Gas 
Distribution Projects 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 258-59 

Setting up of Krishna Godavari Gas 
Network Ltd. 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co 1.1 I 1·12 

Supply of Gas by GAIL 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 249-S0 

Supply of Gas to IOC by RIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 242-43 
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Supply of Gas to Power and Fertilizer 
Industry 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col. 276-77 

Increase in Prices of Petroleum Products 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
COL 320-21 

Increase/Decrease in Prices of Petroleum 
Supply of Natural Gas to Numaligarh Products 

Refinery Ltd. (Deb. 4, Vol. XXVlII, 16-08-2007) 
(Deb. 15, Vol. XXIX, 06-09-2007) C I 244 A6 
Col. 135-36 I o. .... 

Irregularities in Diesel Supply 
. pt=::m8ndN8tur8IG8sRtgut8tory (Deb. 12, Vol. XXIX. 30-08-2007) 

Petroleum and Natural Gas Regulatory 
Board 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 37S-77 

Petroltum Product(!') 
Adulteration in Petrol/Diesel 

(Deb. IS, Vol. XXI X. 96-09-2007) 
Col. 136-37 

Adulteration of Petrol. Diesel and 
Kerosene 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 327-30 

Black Marketing of Petroleum Products 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 145 

Demand and Supply of Petroleum 
Products 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 300-01 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 238 

Ethanol Blended Petrol 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 173 

Ethanol Blended Petrol Programme 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Co1.1S5-57 

Import and Expon of Petroleum Products 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 393-94 

Increase in Prices of Crude Oil 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. 258-59 

Col. 81-82 
Laying of Pipelines by ONGC 

(Deb. 9. Vol. 'XXVlII. 23-08-2007) 
Col. 70 

Need to bring out a white-paper on 
essential components of po I icy 
followed for fixing the price of 
petroleum products (MUtt 377) 
(Deb. 3. Vol. XXVIII. 14-08-2007) 
COl. 565 

Need to give 50010 share to Rajasthan from 
the profits earned due to exploration 
of petroleum products from the State 
(MUR377) . 
(Deb. 3. Vol. XXVIII. 14-08-2007) 
Co1.S62-63 

Prices of Petroleum and Petroleum 
Products 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 86-87 

Refinery Transfer Price of Petrol 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 229-30 

Revision in Oil Prices 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 12 

Roll Back of Petrol and Diesel Prices 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 181-89 

Sale of Ethanol Blended Petrol 
(Deb. I S. Vol. XXIX. ,06-09-2007) 
Col. 12-13 
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Sale of Petroleum Products by IOC in 
Foreign Markets 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 162-63 

Selling of Oil and Gas at Market Price 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 243-44 

Sman Card System 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 148-49 

Subsidized Diesel for Traditional Fishing 
Craft 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col. 163-64 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 152-56,303-34 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 199-200 

Petroleum Rennery 

FDI in Oil Refining Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 251-52 

Modernisation and Value Addition in 
Barauni Refinery 

I (Deb. 4. Vol. XXVIII, 16-08-2007) I 
Col. 127 i 

Need to set up an oil-refinery in Rajasthan 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.516-17 

Need to stop mining activities in 
Vishakhapatnam district and setting up 
of refinery in Vizhianagaram district to 
safeguard the interests of tribal people 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 568 

Oil Refinery at Paradip 
(Deb. 9, Vol. XXVIII, 23-08-2007) ! 
Col. 334-35 

Oil Refinery in Kakinada 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 171-72 

Profit earned by Oil Refineries/Oil 
Companies 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 16-17 

Setting up of Oil Refinery at Paradip 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.60~1 

Pharmaceutical(s) 

Amendment in Pharmaceuticals 
Education and Research Act 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col. 59 

Complaints Against Drug Companies 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 296-98 

Formulations under Price Control 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 371-72 

Imported Formulations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 249-50 

Inspection of Ph arm a Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 43 

MRP Linked Excise Duty 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.165~6 

Multinational Companies in Indian 
Pharmaceutical Markets 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 223-26 

Outsourcing of Production of Drugs by 
Major Brand Companies 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.l6-17 

Pharmaceutical Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 285-H6 
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Siphoning of Funds by Pharmaceutical 
Companies ' 
(Deb. 10. Vol. XXVIII, 24-08-2007) 
Col. 259 

Subsidy on Loan Taken by Drug 
Companies 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 243-44 

Unapproved and Overpriced Drug 
Formulations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 43-50 

Pilot(s) 
Attrition of Pilots from Armed Forces 

(Deb. 2. Vol. XXVIII. 13-08-2007) 
Col. 99-100 

Attrition of Pilots from Public Sector 
Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 260 

Eligibility Criteria for PilQts 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 275 

Provision of Affordable Training to Pilots 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 91-93 

Qualifications and Skills of Helicopter 
Pilots 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 120 

Rest Hours for Pilots 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 167 

Shortage of Pilots 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 67-68 

Verification of Licences of Expat Pilots 
(Deb. 12, Vol. XXIX. 30-08·2007) 
Col. 125·26 

Pi~d.Natural Gas 
Piped Natural Gas Pipeline 

(Deb. ·12, Vol. XXIX, 30-08-2007) 
Col. 128-29 

Planning Commiulon 
Meeting of Planning Commission 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 465 

Plantation 
Occupational Wage Survey 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 389-90 

Plantation Crops 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 435-36 

Plantation Programme on Railway Land 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 320 

Technology in Plantation Sector 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 496-97 

Widening of Plantation Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 70-72 

Plastic 
Soya bean based Plastic 

(Dc~. 15, Vol. XXIX, 06-09-2007) 
Col. 204 

Plastic Technology lostltute 
Upgradation and Modernization of 

Plastic Technology Institute 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 183 

Police 
Death of Prisoners in Jail 

(Deb. 3, Vol. XXVIII, 14-08·2007) 
Col. 427-28 

Guidelines on Registration of FIR 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 83-84 

Misuse of Power by Police Personnel in 
the Trains 
(Deb. IS. Vol. XXIX. 06-09·2007) 
Col. 219-20 
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Need to provide a special Central I Noise Pollution 
Assistance package for strengthening (Deb. II, Vol. XXIX. 29-08-2007) 
and upgrading facilities to the State Col. 471 
Police in Arunachal Pradesh 
,MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 407 

Police Memorial in Delhi 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 101 

Police Reforms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 156-57 

Registration of FIRs 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
~01.37S-76 

Political Parties 
Allotment of Land to Political Parties 

(Deb. 10, Vol. ·XXVIII. 24-08-2007) 
Col. 260-64 

Pollution 
Acid Contents in Rain Water 

(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 7S-76 

Discharge of Heavy Metals 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 637-38 

Funds for Chambal Cleaning Project 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 457 

Guidelines for Appointment of SPCB 
Officials 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 436-37 

Noise Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 551 

Polluting Industries 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 30-31 

Pollution from Fly Ash 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col.262 . 

Pollution in Ganga River 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.315-16 

Pollution in Metropolitan Cities 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col.317-19 

Pollution in Pamba River 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 521 

Pollution in Rivers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 575-82 

River PolJution 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 273 

Steel Plants Causing Water and Air 
Pollution 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 751-52 

Study on Global Warming & Pollution 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 271-72 Indo-US Cooperation on Marine Pollution 

(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 221-23 I Supreme Court Directives on Noise 

Pollution 
Industrial and Environmental PolJution (Deb. 14, Vol. XXIX, 05-09-2007) 

(Deb. 14. Vol. XXIX, OS-09-2007) Col. 609-10 
Col. 650-52 

Toxic Content in Plastic Toys Marine Pollution 
(Deb. 14. Vol. XXIX, 05-09-2007) (Deb. II, Vol. XXIX, 29-08-2007) 
Col. 485-86 Col. 641-42 
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Traffic Congestion 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 303-04 

Water and Air Pollution 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 108-09 

WHO Report on Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 582-83 

Yamuna Action Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 92-94 

Ponds 
Need to release funds to the Government 

of Maharashtra for maintenance 
and Repair of ponds in the State 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 405 

Poppy 

Smart Card Project for .foppy Cultivation 
. (Deb. 10, Vol. XXVIII, 24-08-2007) 

Col. 221-22 
Population 
Programmes on Population Growth 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 455-57 

Scheme for Population Stabilisation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 647-49 

Port(s) 
Congestion in various Major Ports 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 497-98 

Deep Sea Port 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 581 

Development of Minor Ports 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 666 

Development Work at Ports 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 15-25 

Eastern Freeway Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 280-81 

Facilities at Ports 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 260-62 

Fishing Harbours 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 180-84 

Improvement oflndian Ports 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 502-03 

National Maritime Policy 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 102 

Port Assets on Lease 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 472-73 

Productivity linked reward for port and 
dock workers and employees(St) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 308-09 

Proposal for Port Development 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 691-92 

Security in Major Ports 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 609-10 

Setting up of Mega Ports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 743-44 

Tariff Norms for Port Sector 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 260 

Post omc:e(s) 
Closure of Postal Civil Division 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 177 
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Creation of Postal Circles and Postal 
Divisions 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 423 

Development of Postal Estates 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.312-14 

Disbursement of Wages through Post 
Office 
(Deb. 5, Vol. XXVlII, 17-08-2007) 
Col. 409-10 

Drop in Postal Small Savings 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 118-19 

Exchange of Coins from Post Office 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 120-21 

Formulation of Strategy 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 243 

Increase in the Rate ofinterest on Small 
Savings 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 346 

Instant Money Order Scheme 
(Deb. 14, Vol. XXIX,"'05-09-2007) 
Col. 250-54 

Licence for Courier Service 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 32 

Limit in Postal FDI Investment 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 238 

Logistic Post 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 288 

New Postal Policy 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 121 

Opening of Post Office by Private Sector 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 247-48 

Post and Telegraph Offices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 392-421 

Post Boxes 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 299-300 

Printing of Postal Account Form 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 247 

Railway Ticket Booking through Post 
Offices 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 299-300 

Reduction in Speed Post Charges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 184 

Reduction in Work of Postal Department 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 293 

Sale of Railway Tickets through Post 
Offices 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.S0-63 

Sale of Tickets by Postal Department 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 267 

Scheme for Delivery of Mail 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 228-36 

Selling of Reserved Tickets through Post 
Offices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 309-10 

Setting up of Post Office Bank 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 117-18 

Speed Post Centres 
(Deb. 14-; Vol. XXIX, 05-09-2007) 
Col. 431-32 

Status of Bank for the Postal Department 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 363-64 
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. Sub-Post Offices in Villages 
('=)\;0. 14. VoL XXIX, 05-09-2007) 
Cd. 61-6.3 

System of Collection of Post 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 49 

Theft and Rohbr.rJI in Post Offices 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 351-52 

Utilisation of Services of Post Office by 
Banks 
(Det-. 10, Vol. XXVIII, 24-08-2007) 
Co1.163~ 

Violation of Post Office Act 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 46-47 

Withdrawal of Submission oflTR through 
Post Offices 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoL 197 

Posmle Stamp 
Need to release a Commemorative Postage 

Stamp and First Day Cover in the 
honour of Shri P. Kakkan, a great 
freedom~fighter and social reformer 
fi'om TamillNadu on his Birth Centenary 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 330-31 

Release of Commemorative Postage 
Stamps 
(f)eb. 17, Vol. XXIX, 10-09-2007) 
Col. 154-62 

Poultry 

Bird Flu 
·(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 93-97 

Import of Poultry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 94-95 

Meraer of Proarammes for Animal 
Breeding 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 102'()3 

Poultry Feed Factory in Kerala 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 330-31 

Poultry Industry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 264-66 

Relief to Poultry Industry 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 44-46 

Poverty 
Awareness of MSP 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 117-18 

Basic Services to Urban Poor 
JDeb. 10, Vol. XXVIII. 24-08-2007) 
Col. 195-200 

Farmers Below BPL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 25S-S6 

Farmers Living Below Poverty Line 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 71-78 

Finalisation ofBPL List 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 64-72 

Free Treatment to Poor 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.S74-7S 

Grant of Housing Loans to the Rural Poor 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 191-92 

Higbest BPL Population 
(Deb. II, Vol. XXIX. 29-08-2007) 
CoI.472 

Households under Debt 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 175-7' 

Housing Problem of Poor 
(Deb. 13, Vol. XXIX, 31-01-2007) 
CoI.302'()3 
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Identification of Below Poverty Line 
Families 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 71-76 

Irregularities in BPL Lists 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 276-77 

Launching of National Rural Poverty 
Elimination Programme 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 307 

Legal Aid t" Poor 
(Deb. I, Vul. ;(XVlIl, 10-08-2007) 
Co1.266~8 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 53-56 

Need to review the norms for identification 
ofBPL families in a scientific manner 
with a view to cover all the deserving 
families (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 765 

Pension Scheme for Aged Poor 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 63 

Poverty Alleviation 
(Deb .. I, Vol. XXVIII, 10-08-2007) 
Col. 277-83 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 463 
(Deb. 10, Vol. XXVIII. 24-o8~2007) 
Col. 151-52 

Problems Pertaining Poverty, Hunger 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.617-18 

Schemes for Poor Widows 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 32-33 

Urban Poverty Alleviation 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 273-75 

Power 
Allocation of Power 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 176-77 

Allocation of Power to M.P. 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.1l7-lS 

APDRP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 54 

AthirappiJIy Hydel Power Project in Kerala 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.267~8 

Availability of Power in Ninth and Tenth 
Plans 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 1-38 

Capacity Addition to Power Plants 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.38-40 

Captive Power Generation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 2-9 

Captive Power Plants for Railways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 220-21 

Cauvery Hydro Power Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 64-65 

Central Subsidy for Free Power to Farmers 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 22-23 

Clearance to Gas-based Power Projects 
(Deb. 5, Vol. XXVIII, J 7-08-2007) 
Col. 194-96 

Closure of Captive Power Plants 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 233-34 

U b P All " P Competition in Power Sector r an overty eV18t10n rogramme 
(Deb. 10, Vol. XXVIII, 24-08-2007) I (Deb. 5, Vol. XXVIU, 17-08-2007) 
Col. 271-78 Col. 165-74 
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Completion of On-going Power Projects 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 147-S8 

Conference on Power 
(Deb. 1, Vol. xxvnr, 10-08-2007) 
Col. 190-91 

Dabhol Power Project 
(Deb. S, Vol. XXVIII, 17-08-2007) 
COl.24S 

Development of Power Sector 
(Deb. 1, Vol. XXVIII, J 0-08-2007) 
Col. 29S-302 

Disposal offused CFL Bulbs 
(Deb. 10, Vol. XXVIII, 24-08-'20(7) 
Col. 282 

Energy from Bamboo 
(Deb. 13, Vol. XXIX, 3]-08-2007) 
Col. 279-80 

Environment Clearance for Tanahali 
Power Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 47S-76 

Environmental Clearance for Gas-based 
Power Projects 
(Deb. ]4, Vol. XXIX, OS-09-2007) 
CoI.IS-90 

Farakka Super Thermal Power Station 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 293-94 

Fault in NTPC Plants 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 24146 

Funds Allocated for Transmission Line 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.n3-24 

Gas-based Power Plants 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
COl.20S-10 

Gas Supply to Ramsarh Power Plant 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 77-78 

Generation of Energy from Sea Waves 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 115 

Hydro Power Generation 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 72-74 

Hydro Power Projects in North E"stem 
States 
(Deb. 1, Vol. XXVIIl, 10-01-2007) 
Col. 144-54 

IDBI Assistance for Power Plants 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 132-33 

Impact of Melting of Glaciers on Hydro 
Power Plants 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 14041 

Indo-Bhutan Agreement on Power 
Generation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 14041 

Inspection regarding Power Theft 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 16-11 

Inter-State Power Disputes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 21()'20 

Investment on Power Projects in North 
East States 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 177-78 

Kahalgaon and Barh Thermal Power 
Projects 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 115-86 

Kota Thermal Power Plant 
(Deb. 10, Vol. XXVIlI, 24-01-2007) 
Col. 223-24 

Low Power Generation Capacity of Gas-
based Power Projects of NT PC 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 186-81 
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Manufacturing of Power Generation 
Equipments by NTPC 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 302 

Meeting of Chief Ministers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 126-30 

Mekadatu Power Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 237-38 

MoU between PTC and IIFC 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 242-43 

Naptha Jhakhri Power Plant 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.17S-76 

National Power Project Management 
Board 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 78 

Need to enhance the quota of power from 
Central Pool to Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333 

NTPC Power Projects 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 170-74 

Panjteerthi Hydro Power Project in J&K 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.213-IS 

Per Unit Cost of Thermal Power 
Generation 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 147-56 

PFC Assistance to Thermal Power 
Stations in NE Re'gion 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 121-22 

Pipavav Power Project 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 234 

Pollution from Fly Ash 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 262 

Power based Tubewells 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 47-S4 

Power Distribution by Special Economic 
Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 116-17 

Power from Neighbouring Countries 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 130-40 

Power Generation 
(Deb. 1, Vol. XXVIII, 10-08-200-7) 
COI.SS-S6 

Power Generation in Narmada Dam 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col.l64~S 

Power Losses 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. SI-S3 

Power Plant with Joint Venture 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 39 

Power Project in Border Areas 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 91-93 

Power Tariff 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Co1.203.()4 

Power Tariffafter Privatization of Power 
Distribution 
(Deb. S, Vol. XXVIII. 17-08-2007) 
CoI.IIB-89 

Power Tariff during Peak and Non-peak 
Hours 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 202-03 

Power Tariff in Delhi 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 179-11 
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Power Tariff Policy 
(Deb . .5, Vol. XXVIII, 17-08-2007) 
Col. 41544 

Power Theft 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 49-52 

Private Participation in Power Sector 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 241-42 ' 

Private Power Plants 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 26-28 

Rarngarh Gas Thennal Power Proj~t 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 204-05 

Rampur Hydro Power Project at India-
Tibet Border 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 144-45 

Rationalization of Power Tariff 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 222-25 

Renewable Energy Generation by NTPC 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 169-70 

Report ofIndia Energy Outlook 2007 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 129 

Royalty on Power Generation 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 58-59 

Sasan Ultra Mega Power Project in MP 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
CoLll7-I8 

Setting up of Appellate Tribunal 
(Deb. 16, Vol. XXIX. 07-09-2007) 
COl. 254-55 

Setting Up of Coal-based Thennal Power 
Projects 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
Col. 249-50 

Setting up of Mega Hydro Power Projects 
byNTPC 
(De~. 1, Vol. XXVIII, 10-08-2007) 
Col. 103-04 

Setting up of Non-Conventional Energy 
Power Projects 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 29-34 

Setting up of Power Exchange 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 242-43 

Setting up of Power Projects in Delhi 
(Deb. I, Vol. XXVllI, J 0·08-2007) 
Col. ItO 

Setting up ofSmaJl Hydro Power Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 66-67 

Setting up of Thermal Power Projects in 
Assam 
(Deb. 5, Vol. XXVIII, J 7-08-2007) 
Col. 289 

Setting up of Thermal Power Projects in 
Kamataka 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 142-43 

Setting up of Ultra Mega Power Projects 
(Deb. 10, Vol. XXVlII, 24-08-2007) 
Col. 282-83 

Shortage ofCoaJ for Power Generation 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 19-21 

Shortage of Power Generation Equipment 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 169-74 

Supply of Coal ofThermal Power Plants 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 537-38 

Supply of Gas to Power and Fertilizer 
Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 276-77 
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Technical and Commercial Losses 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 80-86 

Teesta Hydro Power Project 
(Deb. 10, Vol. xxvm, 24-08-2007) 
CoI.I04-OS 

Tehr! Hydro Power Project 
(Deb. S. Vol. XXVIII, 17-08-2007) 
Col. 276-77 

Transmission and Distribution Losses 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 303-10 

Use of Compact Fluorescent Lamps 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. I 24-2S 

Use of Compact Fluorescent Lamps 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91 

Village Energy Security 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 178 

Power Fhumee Corporation 
PFC Assistance to Thermal Power 

Stations in NE Region 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 121-22 

Power Grid Corporation orlnd" Umlted 
PGCIL in Telecom Sector 

(Deb .. 5, Vol. XXVIJI, 17-08-2007) 
Col. 269 

World Bank Loan to PGCIL 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 145-48 

Powerloom 
Powerloom Centres 

(Deb. 3. Vol. XXVIII, 14-08-2007) 
-Col. 139-40 

Pradhan Mantri RoJpr Yojana 
Funds under Pradhan Mantri Rozgar 

Yojana 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 220-30 

Need to review the progress of Pradhan 
Mantri Rozgar Yojana on periodical 
basis (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 330 

Pradhan Mantri Gnm Sadak V.jana 
Allocation of More Funds for Rural Road. 

(Deb. 13, Vol. XXIX, 31-08·2007) 
CoI.263~8 

Construction of Bridges 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 79 

Delay in Implementation ofPMGSY 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 190-91 

Distribution of Funds under PMGSY 
(Deb. 10. Vol. XXVIII. 24-08-2007) 
Col. 109-10 

Funding ofPMGSY 
(Deb. I, Vol. XXVIII. 10-08-2007) 
Col. 122·2S 

Implementation ofPMGSY 
(Deb. S, Vol. XXVIII, J 7-08-2007) 
Col. 14S-48 

Implementation of PMGSY in Vidarbha 
Region of Maharashtra 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 78779 

Inclusion of more Revenue Villages under 
PMGSY 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 96-98 . 

Irregularities in Implementation ofPMGSY 
(Deb. S. Vol. XXVIII, 17.08-2007) 
Col. 251-53 

Irregularities in PMGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 247-49 

Need to complete the construction ofBR 
09-10 Road at Masharakh, district 
Saran, Bihar under Pradhan Mantri 
Gram Sadek Yojana (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 522-23 
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Participation of Private Sector in PMGSY 
(Deh. 16, Vol. XXIX, 07-09-2007) 
Col. 11 

Pending Projects under PMGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 342-44 

Pending Proposals under PMGSY 
(Deb. I, yo!. XXVlll, 10-0B-2007) 
Col. 221-22 

Quality of roads constructed under 
. PMGSY 
(Deb. I, Vol. XXVIII, 10-08-2007)-
Co1.63~B 

Prasar Dbarti 
Bifurcation ofPrasar Bharti 

Need to formulate reservation of jobs in 
the private sector (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.466~7 

Reservation of Jobs in Private Sector 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 29-34 

Privatlsadon 
Privatisation of Airports 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 145-46 

Privatisation of Trains Operation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 312 

(Deb. 7, Vol. XXVllI, 21-08-2007) Privilege(s) 
Col. 170-71 

Earning ofPrasar Bharati 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 495-96 

Prav.si Dhartiya Diwa. 
Pravasi Bhartiya Diwas 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 635 

President Address 
President Address in Hindi 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 507-08 

Private Detective Aaencies 
Participation of Private Detective 

Agencies ' 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 209 

Private Sector 
Job Reservatiortfor SCS/STs in the Private 

Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 6-7 

Legislation for Reservation in Private 
Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
C01.36S~7 

Referring of Petitions for disqualification 
of Members to Committee of Privileges 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 473 

Public Distribution System 
Coarse Grains and Pulses under PDS 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.65~6 

Crisis in Rationing System 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 134-35 

Distribution under PDS 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 122-36 
(Deb. II, Vol. XXIX, 29-08-2007) 
C91.l19-22 

Food Coupons 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 369-71 

Increase in PDS Prices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.lIS-17 

Irregularities in Public Distribution System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 36-37 
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Low Off-Take under PDS 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 46-S0 

Misappropriation of Public Distribution 
System Resources 
(Deb. 17, Vol. XXIX, )0-09-2007) 
Col.109-JO 

Need to provide ration to migrant workers 
through PDS outlets (MUR 377) 
(Deb. )2, Vol. XXIX, 30-01-2007) 
Col. 334 

Prices Under PDS 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 235-37 
(Deb. 17, Vol. XXIX, ) 0-09-2007) 
Col. 300-02 

Review ofPDS 
(Deb. ) 7, Vol. XXIX, ) 0-09-2007) 
Col. 266-61 

Smart Card System 
(Deb. 4. Vol. XXVIII, 16-0B-2007) 
Col. 148-49 

Withdrawal of Cut in PDS Quota 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. I 74-7S 

Public: Notary 
Need to increase the quota of Notaries 

from 62S to 1000 in the State of Gujarat 
(MUR377) 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 406007 

Notaries in Kerala 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.20S-06 . 

Public Private Partnenhlp 
Promotion of PPP with Viability Gap 

Funding 
(Deb. 13. Vol. XXIX, 31-0B-2007) 
Col. 105 

Public Sector 
Appointment of Employees in Himachal 

Pradesh 
(Deb. 9, Vol: XXVIII, 23-08-2007) 
Col. 273-74 

Board of Directors ofPSEs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 130-3) 

Ceiling on Investment to PSUs 
(Deb. ) 3, Vol. XXIX, 31-08-2007) 
Col. 23B-39 

Channelising Cash Flow from PSEs to 
Debt Schemes 
(Deb. JO, Vol. XXVIII, 24-08-2007) 
Col. ) I )-12 

Discrepancies in Disinvestment 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 123-24 

Disinvestment in Public Undertakings of 
Rail Sectors 
(Deb. )2, Vol. XXIX, 30-08-2007) 
Col. 244 

Evaluation of Closed PSUs 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col.4S46 

FDI in Defence PSU 
(Deb. 17, Vol. XXIX, 10-09-2007) 
COl.22S 

. Financial Position of Oil PSUs 
(Deb. IS. Vol. XXIX. 06-09-2007) 
Col. 17-18 

Guidelines on HRA to Spouse of 
Employees 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 241-42 

Incentives of Chief Executives/Directors 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 391 

Liquidation of Wages and Other Arrears 
of Employees in PSEs 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 112-16 

Losses to Oil PSUs 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 301-09 

Merger ofPSUs 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 49 
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Modernisation of PSUs 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 230-36 

Need to merge Government owned 
Public Sector Insurance Companies 
(MUR377) 
(Deb. I 5. Vol. XXIX, 06-09-2007) 
Col. 277-7S 

On-going Projects in Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 201-02 

Outstanding Payment of Employees in 
PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 34248 

Profit Earned by PrivatelPublic Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 355-56 

Purchase of Coal by PSUs from CIL 
(Deb. It, Vol. XXIX, 29-08-2007) 
Col.S4248 

Recommendations ofBRPSE on PSEs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 202-12 

Revival ofBSCLlHindu:;tan Cables 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.315 

Revival of Fertilizers and Chemicals 
Travancore Ltd. 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 38-39 

Revival oflnstrumentation Limited 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 254-55 

Revival ofSickiClosed PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 257-60 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 22740 

RTI inPSU 
(Deb. 7 ~ Vol. XXVJII, 21-08-2007) 
Col. 391-92 

Sale of Surplus Land by Public Sector 
Pharmaceutical Industries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 148-49 

Sale of Surplus Land of Sick PSEs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 70-71 . 

Savings and Extravagance ofPSUs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 278-79 

Share of PSUs in Gross Domestic 
Production 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 216-17 

Supply of Ethanol to Public Sector Oil 
Companies 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 161-62 

Surplus Employees in PSUs 
(Deb. 12, Vol. XXIX," 30-08-2007) 
Col. 71 

Surplus Funds of PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.372-80 .. 

Suspicious Transaction in PSUs 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoJ.241 

Taking over ofPSU as Defence Units 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 138 

Vacant Posts in PSEs 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 176-80 

Vacant Posts in SAIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 223-24 

Voluntary Retirement Scheme (VRS) in. 
IOC, BPC and ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 98 

Working'ofONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 136-37 
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Pulse(s) 

Additional Resources to States 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col.IS2 

Coarse GraiRs and Pulses under PDS 
(Deb. 6, Vol. XXVlII, 20-0B-2007) 
Col. 65-66 

Import of Pulses 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Co1.3B-40 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.30S-09 

New Varieties of Pulses 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Co1.35B-59 

Production of Pulses 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
CoI.IB3-B4 

Punjab 
Cotton Industry 

(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 405 

Foreign Assisted Projects in Chhattisgarh 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 246-4B 

Medical Colleges in Punjab 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 75-77 

Name of Amritsar International Airport 
(Deb. 12, Vol. XXIX. 30-0B-2007) 
Col. 112 

New Train between Anandpur Sahib and 
Patna Sahib 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 129-30, 

NH Project in Punjab 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 476-77 

Pushpa Gujaral Science City. Punjab 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 84-B5 

Tapa Mandi Retail Outlet 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 90-91 

Quality Control 

Quality Control of Food, Cosmetics and 
Toiletries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 54 ' 

Radio 

Anti-India Propaganda on Radio and 
Television 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Co1.4BB-92 

Community Radio Stations 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. BO-BI 

FM Radio Stations Award to Private 
Parties 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 467-76 

Need to make the rad io station at 
Dharampuri town in Tamil Nadu 
Operational (MUR 377) 
(Deb. 7, Vol. XXVIII, 21 ~08-2007) 
Col. 523 

Policies and Norms for Private Radio 
Operators 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
<:01.433-36 

Radio Stations 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 407-18 

Regulatory Board for FM Channels 
(Deb., 3, Vol. XXVIII, 14-0B-2007) 
Col. 107-12 

Raghavan Committee 
Recommendation ofRaghavan Committee 

(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 365-66 
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Rail Accldent(s) 
Accountability and Responsibility for Rail 

Accidents 
(Deb. 4, Vol. XXVIII. 16-0B-2007) 
Col. 28S.:s6 

Inquiry into Delhi-Attari Express Fire 
Incident 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 14S-46 

Jobs to the Family Members of Victims of 
Rail Accidents 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.14S 

Revision/Increase in the Amount of 
Compensation Claims 
(Deb. IS. Vol. XXIX. 06-09-2007) 
Col. 82 

Train Accidents 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
CoI.2SI-82 

Rail Gauge Conversion 
Gauge Conversion 

(Deb. 12, Vol.· XXIX, 30-0B-2007) 

Gauge Conversion of Dhasa-Jetalsar 
Railway Line 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 286 

Gauge Conversion of Nagpur-
Chhindwada Railway Lines 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Co1.1S4-55 

Gauge Conversion on Gorakhpur-Gonda 
Loopline 
(Deb. 15, Vol. XXIX, 06-09-2007) 
CoI.IS4 

Gauge Conversion Work on Delhi-Jaipur 
Railway Line 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 183 

Need to cpnvert the Bharuch-Jabosar 
railway line into broad-gauge and 
restart the railway line between Netra 
and Ankleshwar extending it 
upto Nandubar with broad-gauge 
(MUR377) . 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333-34 

Col. 3S-38 Railway Une(l) 

Gauge Conversion between Ahmedabad 
and Udaipur 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 306 

Gauge Conversion between Naupada-
Gunupur 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col.23S 

Gauge Conversion in Gujarat 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 164-66 . 

Gauge Conversion in Maharashtra 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 197 

Gauge Conversion in Uttar Pradesh 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 72 

Bhanupalli-Bilaspur-Bairi Railway Li~e 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 124 

Connectivity of Bhiwadi with Delhi-
Ahmedabad Railway Line 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 236 

Construction of Bhiwadi-Delhi-
Ahmedabad Railway Line 
(Deb. 12, Vol. XXIX. 30-0B-2007) 
Col. 127-2B 

Conversion ofMiraj-Latur Railway Line 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 386-87 

Doubling of Ernakulam-Kottayam-
Kayamkulam Railway Line 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
CoI.17S-76 
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Doubling ofGooty-Renigunta Section 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 225 

Doubling ofGorakhpur-Lucknow Railway 
Line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 74-76 

Doubling ofHospet and K(mkan Railway 
Lines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 79 

Doubling of Railway Line from Purulia to ' 
Kotshila 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 250 

Doubling of Railway Line in Karnataka 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 39-40 

Doubling of Railway Line on Jhansi-
Kanpur Section 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 123 

Doubling Work on Mudkhed-Parbhani 
Rail Track 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 143 

Electrification of Lucknow-Gorakhpur 
Railway Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 176 

Electrification ofPune-Kolhapur Railway 
Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoL 280 

Electrification of Railway Line between 
Bangalore-Jolar Pettai 

A ..... "". ,..... _. 2007) • (ueo. ':1, .v,. " .... u, ,L.,-vll-
Col. 250-5 I 

Electrification of Railway Line in 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 197 

Gauge Conversion between Bidar-
Gulbarga Railway Line' 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 59-60 

Gauge Conversion in Tamil Nadu 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 24647 

Kollam -Sengottai Metre Gauge (MG) Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 142 

Nagpur-Nagbhid Railway Line 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Co 1.1 19-20 

Need for doubling ofrailway line between 
Villupuram and Dindigul in Tamil Nadu 
(MUR377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 656-57 

Need to construct a railway line from 
Thalasserry to Mysore, with a view to 
benefit the people of Malabar region 
in Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 411 

Need to convert the Bharuch-Jabosar 
railway line into broad-gauge and 
restart the railway line between Netra 
and Ankleshwar extending it upto 
Nandubar with broad-gauge 
(MUR377) _ 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333-34 

Need to expedite the proposals submitted 
by 'Karnataka Government regarding 
Hubli-Ankola Railway Line Project and 
Chamarajnagar Kanpur-Banglore New 
Railway Line (MUR 377) 
(Deb. 14 ",:. XXIX, 05-09-2007) 
':~;. ,,1}-60 

Need to link Sonepeth in district Parbhani 
with the sanctioned Parli-Beed-
Ahmednagar railway line in 
Marathwada (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879 ", 
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New Rail Line between Langigarh to 
Junagarh 
(Deb: 15, Vol. XXIX, 06-09-2007) 
Col. 76-77 

New Railway Line between Chitradurga-
Tumkur 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 200 

New Railway Line between Kadapa to 
Bangalore 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 153-54 

New Railway Line between Karad-
Chiplun 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 160 

New Railway Line for Dyothsidhi 
Religious Place 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 73 

New Railway Line from Gugail Station to 
Nautanwa 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 294 

New Railway Line from Kodarma to 
Ranchi 
(Deb. I~, Vol. XXIX, 30-08-2007) 
Col. 229-30 

New Railway Line in Bengal 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 241 

New Railway Line in Rajasthan 
(Deb. 4, Vol. XXVIll, 16-08-2007) 
Col. 124-25 

New Railway Lines in Gujarat 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 242 

Pending Rail Lines in Tamil Nadu 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.9l-94 

Railway Line in Andhra Pradesh 
(Deb. 4, Vol. XXVllI, 16-08-2007) 
Col. 126 

Railway Track in Jammu and Kashmir 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.110 

Railway line in Uttrakhand 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 187-88 

Status of Jammu-Katra Rail Line 
(Deb. 4, Vol. XXVIll, 16-08-2007) 
Col. 317-18 

Wardha-Nanded New Railway Line Projel.:l 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 301 

Railway Protection Force 
Strength of Railway Protection Force 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 230-3 I 

Railway Station(s) 
Allctment of Stalls and Telephone 

8oott.s at Railway Stations 
(Deb. : 2, Vol. XXIX, 30-08-2007) 
Col 218-19 

Beautification of Railway Station 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 153-58 

Cancellation of Allotment of Telephone 
Booths to Disabled at Railway 
Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 133-34 

New Railway Lines in Madhya Pradesh I Chhatrapati Shivaji Station 
(Deb. IS, Vol. XXIX, 06-09-2007) (Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 40-41 Col. 330-31 

New Railway Track ~etween Nadikudi and 
Srikalahasti " .! 

(Deb. 15, VQI.'XXIX, 06-09-2(07) 
Col. 192 ' 

Cross Drainage neat Chikkandawadi 
Railway Station 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 386 
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Cyber Cafes at Railways Station 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 137-39 . 

Installation of Network ~ideo Recording 
Cameras at Railway Stations 
(Deb. 4, Vol. XXVIll, 16-0B-2007) 
Col. 142-43 

Lack of Basic Facilities on Railway 
Stations 
(Deb. 9, Vol. XXVIII, 23-0S'-2007) 
Co1.218-19 

Medical Facilities at Railway Stations 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 34142 

Model Railway Stations in Orissa 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 051-57 

Modernisation of Arabaghatta Railway 
Station 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 370 

Need to extend the sheds over platform 
Nos.I, 2 and 3 at Palanpur Railway 
Station, Banaskantha. Gujarat 
(MUR377) 
(Deb. 3. Vol. XXVIII, 14-0B-2007) 
Col. 560 

Need to make a full fledged railway station 
at Kerakat in North Eastern Railway 
zone (MUR 377) 
(Deb. B, Vol. XXVIII, 22-0S-2007) 
Col. 664 

Need to provide stoppage of~.11 important 
express trains at Shadnagar Railway 
Station in Mahboobnagar district, 
Andhra Pradesh (MUR 377) 
(Deb. 7. Vol. XXVIII, 21-0S-2007) 
Col. 523p4 

Need to .grade the existing railway 
station at Murshidabad, West Bengal 
t,o a Model Station (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 271 

Performance of Halt Stations 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 136 

Renaming of Nand cd Railway Station 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 331 

Road Over Bridge. at Salempur Railway 
Station 

. (Deb. 9, Vol. XXVIII. 23-0B-2007) 
Col.2BI 

Security Upgradation at sensitive 
Railway Stations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 157-60 

Setting up of Agricultural Outlets at 
Railway Stations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 131-32 

Selling up ofX-ra) Machines at Stations 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 392-93 

Touts Menace at Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
~o1.175 

X-ray Machines at Stations . 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 170 

Railway Tnin(s) 
Basic Amenities in Local and EMU Trains 

(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 181 

Catering Services in Rajdhllni lind 
Shatabdi Trains 
(Deb. 9, Vol. XXVIII. 23-0B-2007) 
Col. 191-92 

Crimes in Trains 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 247-4S 

EMU Trains between Dhanbad and 
Barkakana 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 125 
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Frequency of Kochuveli-Bangalore 
Express 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 239 

Frequency of Sam at a Express 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col. 254 

Frequency of Trains 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col.213-14 

High Speed Trains 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 259-60 

Need to provide stoppage of Patna-
Mathura Express (Train No, 3237) at 
Jaunpur district headquarters ' 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 336 

Need to run a passenger train between 
Mangalore and Bangalore (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col.517 

Need to run the Secunderabad Express 
(Train no. 7063) on its pre-designated 
route (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 521 

Intercity between Chhapra and Gorakbpur New Trains from Bagalkot 
(Deb. 12, Vol. XXIX, 30-08-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 197 Col. 256-57 

Introducing Eco-friendly Trains 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col.3S3-S4 

llllroduction of Hospital Trains 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 61 

Joint Venture to run High Speed Trains 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 225-27 

Manhandling of VIP in Punjab Mail 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 182 

Need to introduce an express train 
between Bhubaneswar and Tatanagar 
via Keonjhargarh and to extend 
Howrah-Barbil Jana Shatabdi Express. 
to Keonjhargarh (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 274-75 

Need to provide rail services between 
Berhampur-Phulbani via Ashaka and 
Bhanjanagar in Orissa (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-OS-2007) 
Col. 520 

Norms for Super Fast Trains 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoI.I0S-09 

Plying of High Speed Bullet Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.37-38 . 

Revision of Food Menu for Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 149-50 

Running of Bhubaneshwar Rajdhani 
Express through Purulia 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 199-200 

Running of Mumbai-De1hi Rajdhani 
Express 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 113 

Stoppage of Rani Chennamma Express 
and Kurla Express at Chikjajur Railway 
Station 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 96-97 

Stoppage of Sampark Kranti Express at 
Devangere Railway Station 
(Deb. 12, Vol. XXIX, 3.0-08-2007) 
Col. 276 
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Ibllwllys 

Acquisition of Diesel Locomotives by 
Railways 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
COl.2S1 

Acquisition of Land by Railways 
(Deb. I'. Vol. XXIX. 06-09-2007) 
Col. n-78 

Additional Train Service on Delhi-Meerut 
Route 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 162 

Advance Passenger Information System 
(Deb. 9, Vol. XXVIII, 23-08-2{)07) 
Col. 262 

Advertisement on Passenger Reservation 
System 
(Deb. IS. Vol. XXIX, 06-09-2007) 
Col. 149 

Anti-collision Device (ACD) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 166-67 

Appointment of Personnel at Unmanned 
Level Crossings 
(Deb. 9, Vol. XXVIII. -23-08-2007) 
Col. 177-78 

Asansol Railway Division 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 286 

Augmentation of Coaches in Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 75-76 

Automatic Ticket Vending Machines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 80 

Automatic Ticket Vending Machines of 
Railways 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 391 

Availability of Bottled Drinking Water at 
Lower Prices 
(Deb. 4. Vol. xxvl1I, 16-08-2007) 
Col. 141-42 

Basic Amenities in Trains 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 183-84 

Bogibeel Bridge Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 388-89 

Booking of Railway Tickets on Line 
(Deb. 1. Vol. XXVIII, IO-ot'-2007) 
Col. 210 

Budget Hotels 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 12-16 

Capacity of Coaches/Compartments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 287-88 

Captive Power Plants for Railways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 220-21 

Coach Repairing Factory at BareiJIy 
(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 203-04 

Collaboration of Indian Railways with 
Foreign Countries 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 194-95 

Commercial Use of Railway Land 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 299-306 

Commercial Use of Vacant Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 7-21 

Commercial Utilisation of Surplus Railway 
Land 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.IS7-66 

Compensation to Victims of Samjhauta 
Express Fire Incident 
(Deb. 9, 'Vol. XXVIII, 23-08-2007) 
C01.3S8-62 

Complaints/Grievance Redressal 
Mechanism in Railways 
(Deb. IS. Vol. XXIX, 06-09-2007) 
Col. 15-16 
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Computerised Rail Reservation Facility 
. (Deb. 1 S, Vol. XXIX, 06-09-2007) 
~ln . 

Computerised Reservation Centre at 
Kounch Station 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
~l3~7 

Confrontation between Jawan. and 
civilians during Rail Travel 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
~l291-92 

Construction of Goods Shed 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
~1.332-34 

Conversion of Satellite Diesel Shed into 
Qiesel Home Shed 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 361 

Corruption in Tatkal Scheme 
(Deb. 4, Vol. xxvm, 16-01-2007) 
~1.174-7S 

Creation of New Railway'Zone 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
~J.377 

Crimes in Trains and at Stations 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 385 

Curtailment of Passengers' Facility in AC 
Coaches 
(Deb. 12, Vol. XXIX, 30-01-2007) 
~1.97-91 

Damage to Railway Property by Naxalitesl 
Maoists 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Co~.129-31 

Dedicated Freight Corridor 
(Deb. 9,Vol: XXVIII, 23-08-2007) 
~J.241 

Delay in Booking of the Goods in 
RAilways 
(Deb. 4, Vol. XXVIII, 16-01 .. 2007) 
~1.177 

Delay in Implementation of Dedicated 
Freight Corridor 
(Deb. 12. Vol. XXIX, 30-08-2007) 
~1.124 

Development in South Western Railway 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 370-71 

Dilapidated Conditions of Railway 
Bridges 
(Deb. 9, Vol. XXVIll, 23-08-2007) 
~1.214-16 

Disinvestment in Public Undertakings of 
Rail Sectors 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 244 

Disruption in Rail Service 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.64~8 

Diversion of Trains through new Guntur 
Station 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
~1.2SS 

Earning from Rake Points 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 192-93 

Electrification of Railway Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 127-28,333 

Encroachment on Railway Land in Delhi 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 109-10 

Evacuation of Retiring Room 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 242-43 

Expansion of Rail Network in Himachal 
Pradesh 
(Deb. 4, Vol. XXVIII, 16-01~2007) 
CoI.I04~S 

Extension ofGarib Rath Train Service 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
~1.134-3S 
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Extension of Passenger Train Service 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. lOS 

Eye Testing of Drivers in Railways 

Hoarding by Private Sector on Railway 
Land 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.2aO 

(Deb. 12, Vol. XXIX, 30-08-2007) Hridaspur-Paradip Railway Project 
Col. 134 (Deb. I S, Vol. XXIX, 06-09-2007) 

Facilities 'in Rajdhani and Shatabdi 
Express Trains 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. IS 

Failure of Diesel Locomotive 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 49-S0 

FirstAid Facility in Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 323-24 

Free Rail Travel Facility to Disabled 
Persons 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 79 

Frequency ofBangalore-Patna Express 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 183-84 

Garbage Management in Railways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.5l-53 

Garib Rath Trains on Daily Basis 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 174 

Guards at Unmanned Level Crossing 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoL 130 

Heavy Toll of Wild Life on RaHway Tracks 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 55-57 

High Court Monitoring Committee on 
Catering Service in the Trains 
(Deb. I S, Vol. XXIX, 06-09-2007) . 
Col. 14-15 

High Speed Passengel Corridor 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 247 

Col. 207 
Implementation of Rail Budget 

Announcements 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 192-200 

Incidents of Fire in Running Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.S3-S4 

Inclusion of Bairagarh and Bhopal 
Railway Station in West Central 
Railway 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 187 

Indiscipline by Railway Official 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 249-S0 

Induction of AC Coaches as per Montreal 
Environment Convention 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.312 

Installation of Network Video Recording 
Cameras at Railway Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 142-43 

Installation of Wi-Fi System at Railway 
Junctions/Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 1-4 

Intergovernmental Agreement on Trains 
Asian Railways 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 152 

Introduction of Hospital Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 61 
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Irregularities by Authorised Railway's 
Agents in the Sale of Tickets 
(Deb. 12, Vol XXIX, 30-08-2007) 
Co1.99 

IT Audit of Railway Reservation System 
(Deb. 4, Vol. xxv'm, 16-08-2007) 
Col. 171-72 

Jan Sadharan Express between Bhusawal 
and Mumbai 
(Deb. l~, Vol. XXIX, 06-09-20(7) 
Col. 98 

Joint Venture to manufacture 
Locomotives and Coaches 
(Deb. 4, Vol. XXVlll, 16-08-2007) 
Col. 283-84 

Jurisdiction of Salem Division 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 149-50 

Kandla Palanpur Route 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 88 

Late Running of Trains 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 214-1.5 

Laying ofThirdlFourth Rail Lines 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 272-73 

Looting of Passengers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 33-34 

Luxury Tourist Trains 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 199--200 

Mandatory Training Abroad for Railway 
Officers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 290 

Manufacture of Passenger Coaches 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 192-94 

Manufacturir.g of AC Bogies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 221 

Misuse of Power by Police Personnel in 
the Trains 
(De~. 1.5, Vol. XXIX, 06-09-2007) 
Col. 219-20 

Modernisation of Old Railway 
Workshops 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 191-92 

Nanded Railway Division 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 193-94 

National Federation oflndian Railways 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 78-79 

Need to create a new Railway Zone with 
Headquarters at Guwahati (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 6.59 

Need to open a C9mputerised Railway 
Reservation Counter at Aruppukottai, 
Sivakasi, Tamil Nadu (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.41O 

Need to provide a rail link ~n Ajmer 
and Pushkar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 331 

Need to provide broad-gauge railway link 
to minor ports ofGujarat (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333 

Need to provide rail link between 
Tellicherry and Mysore (MUR 377) . 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.335 

Need to restore local rail service between 
Palanpur and Gandhidham, extend 
Gujarat Mail upto Palanpur and 
introduce DMU rail service between 
Mount Abu and Ahmedabad 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 760 
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Need to sanction a new railway zone for 
the Western Coasts with its 
Headquarters in Kerala (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
CoI.S64-6S 

Need to set up II Rail Coach Factory and 
construct Rail over Bridges in Bareilly 
(MUR377) 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 272 

Need to start railway services between 
Bhiwadi in Rajasthan and Rewari in 
Haryana (MUR 3 '/7) 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 332 

Old Railway Bridges 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co\. 330-32 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 30-305 . 

Opening of Level Crossing 
(Deb. 105, Vol. XXIX, 06-09-200i) 
Col. 142 

Overcharging by Ticket Counter Clerk:; 
(Deb. IS, Vol. XXIX, 06-09-2007)" 
Co\. 110-11 

Pantry Car Facility 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 192 

New Design of High Speed Coaches Passenger Amenities 
(Deb. 9, Vol. XXVIII, 23-0B-2007) (Deb. I S, Vol. XXIX, 06-09.2007) 
Col. 189-90 I Col. 2.53 

New Freight Terminal Passenger Train Between Delhi and 
(Deb. 1.5, Vol. XXIX, 06-09-2007) Bhiwani 
CoI.IBl-82 (Deb. 9, Vol. XXVIII, 23-0B-2007) 

New Railway Inquiry System Col. 72 
(Deb. 4, Vol. XXVIII, 16-0B-2007) Passenger Trains between Mangalorc:-
Col. 369-70 Bangalore 

New Railway Line in North Eastern (Deb. 9, Vol. XXVIII, 23-0B-2007) 
Railways Col. 393 
(Deb. 1.5, Vol. XXIX, 06-09-2007) Permission for Railway Crossings in 
Col. 134-35 Gujarat 

New Train between Anandpur Sahib and (Deb. 15, Vol. XXIX, 06-09-2007) 
Patna Sahib CoI.41 
(Deb. 4, Vol. XXVIII, 16-08-2007) Permission to Freight Tnuns to run with 
Col. 129-30 Higher Axle Loads 

New Train between Bangalore (Deb. 12, Vol. XXIX. 30-08-2007) 
(Yeshwantpur) and Chennai Col. 124-25 
(Deb. 12, Vol. XXIX, 30-08-2007) Plantation Programme on Railway Land 
Col. 240 (Deb. 9, Vol. XXVIII, 23-08-2007) 

New Train Service between Dhanbad and Col. 320 
Mumbai Plying of High Speed Bullet Trains 
(Deb. 1 S, Vol. XXIX, 06-09-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 125 Col. 31-38 

Occupancy in Garib Rath Trains and Policy for Commercial Development of 
Super Fast Trains Railway Land 
(Deb. 4, Vol. XXVIII, 16-08-2007) (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 387-88 Col. 280-84 
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Prevention of Wastage of Water in 
Railways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 243-44 . 

Private Companies to Operate the 
Container Trains 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 163-64 

Privatisation of Trains Operation 
(Deb. 4, Vol. XXVIII, 16-08-20Q7) 
Col. 312 

Problems of Commuters of Local Trains 
in Mumbai 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 319 

Profit Earned by Railways 
(Deb. ] S, Vol. XXIX, 06-09-2007) 
Col. 81-82 

Projects undertaken abroad by Indian 
Railways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 61-70 

Provision of Information to Corporate 
World by Rail Tel Wing 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 71-72 

Quality of Catering Service in Trains 
(Deb. 4, Vol. XXVIII, 1.6-0B-2007) 
Col. 371-72 

Rail Fare Concession to Senior Citizens 
in Garib Rath Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Cal.2BS 

Rail Link between India and Bangladesh 
(Deb. 12, Vol. XXIX, 30-08-2007)' 
Col. 105-06 

Rail Link between Rishikesh and 
Dehradun 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col.lll 

Rail Reservation Scheme 
(Deb. 4, Vol. XXVIII, ] 6-0B-2007) 
Col. ]40-4] 

Railway Network Connectivity to North 
Eastern States 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.-272-73 

Railway Passes to Writers/Artists 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 390-91 

Railway Project Funded by Foreign 
Financial Institutions 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 30-32 

Railway Projects 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 171 

Railway Projects and Compensation to 
Farmers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
COI.S6-S8 

Railway Projects in Andhra Pradesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.] 18-24 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 223 

Railway Projects in Himachal Pradesh 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 197-98 

Railway Projects in Rajasthan 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 262-68 

Railway Projects Pending 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 21-64 

Railway Projects with Public-Private 
Partnership 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 42-44 

Railway Safety Fund 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 84 

Railway Ticket Booking through Post 
Offices 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 299-300 
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Railway Tour Package in respect of 
various States 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 2-7 

Railway Tracks for Superfast Trains. 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Co 1.1 71 .. 72 

Railways Competition with Low Cost 
Airlines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 

Revamp ofRin, Railway in Delhi 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 202 

Road Ovcrbrid,e (ROB) in Eut Coast 
Railway Zone 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 

. . Col. 198-99 
Running or Local Trains on CNO Kits 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 140-41 

CoI.236-37· Running of Mumbai-Delhi Rajdhani 

I Express 
Railways Optical Fibre Cable Network (Deb. 1 S, Vol. XXIX, 06-09-2007) 

(Deb. 12, Vol. XXIX, 30-08-2007) I Col. 113 
CoI.IS6-57 

Railways Projects in Tamil Nadu 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 172-76 

Sale of Adulterated Food Items at Railway 
Stations 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Co1.2n-71 

Raising ofPlatfonns at Holkalkere Sale of Railway Tickets 
(Deb. IS, Vol. XXIX, 06-09-2007) (Deb. 9, Vol. XXVIlI, 23-08-2007) 
Col. 203-04 Col. 347-49 

Reassessment of Projects ofIRCTC 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 32 

Recruitment of Group 'D'1'05ts in Hubli 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 369-70 

Relaxation in Garib Rath Trains 
(Deb. 9, Vol. XXVIII, 23-01-2007) 

Sale of Railway Tickets through Post 
Offices 
(Deb. II, Vol. XXIX, 29-08-2007) 
COl. 50-63 

Scam in Indian Railway Catering and 
Tourism Corporation (IRCTC) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 120 

Col. 341 Schemes for Providin, RUBs and RGBs 

Replacement of Un-manned Railway 
Crossing with Subways 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 115 

Representation from Loco Staff and 
Guards 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
C01.14S-46 

Revamp in Security Arrangements 
Around Railway 'Premises in 
Collaboration with IITs 
(Deb. 9, Vol-. XX'9'III, 23-08-2007) 
Col. 275-76 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 213-14 

Second Phase of MMTS for Hyderabad 
and 8ecunderabad 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 227-21 

Security l. ygradation at sensitive 
RailwaY.Stations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 157-60 

Selling of Reserved Tickets throuah Post 
Offices 
(Deb. 4, Vol. XXVIII. 16-01-2007) 
Col. 309-10 
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Setting up of X-ray MaChines at Stations 
(Deb. 4, Vol. XXVIII, 16-08-2(07) 
Col. 392-93 

Shifting ofNanded Railway Division 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 59 

Shifting of Office of Chief Engineer, 
Southern Railway 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 168 

Shortage of Rail Wheels 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 274-75 

.Shortage of Rakes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 195 

Situation arising out of proposed 
formation of Salem Railway Division 
by bifurcating Palghat Railway 
Division (CA) 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 304-19 

Sky Bus Metro Project 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 235-36 

Special Purpose Vehicle to utilize Surplus 
Space 
(Deb..~-Vot. XXIX, 06-09-2007) 
CoI.1Jl .~ ... 

s\;.ctlDtailway Fund 
'(Da·. 12, Vol. XXIX, 30-08-2007) 
.CoI.24446 

• Speed of Mail lEx press and Goods Trains 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 234 

Stoppage of Train at Bagha Railway 
Station 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 127 

Stoppage of Train at Karad Railway 
Station 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 129 

Super Fast Charge on Trains 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 181-82 

Superfast Charges 
(De~. 4, Vol. XXVIII, 16-08-2007) 
Col. 23940 

Surcharge on Steel and Cement 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 195-96 

Surcharges on the Carriage of Goods 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 303 

Swapping of Rail Links in Assam 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 261 

Track Quadrupling Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.2S1 

Train between Durgapur and Howrah 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 73-74 

Train Service between Panvel and 
Mumbai Chhatrapati Shivaji Terminus 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 277-78 . 

Train Service from Barhaj 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.SS-86 

Transportation of Goods 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. ISS 

Unauthorised Entry in Reserved 
Compartments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 77-7S 

Unauthorised Entry of Jawans in AC 
Coaches 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 24849 " 

Under-utilisation of Capacity ofDLWs 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 19·20 
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Use of Surplus Railway Land for 
Aaricultural Purposes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 149 

Vacant Post in West Central Railways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 276-77 

Vacant Posts in Railways 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 190-91 

Wagon Factory in Churthula 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 315-16 

Wagon Workshop at Poorna 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.8S 

Women Employees in Railway Services 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 123-24 

Rajasthan 
Abu Mountain as an Environmentally 

Vulnerable area 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 50S 

Allocation of Funds for Rajasthan 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 589-91 

BSNL Land in Rajasthan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 225 

Cities of Rajasthan un~r JNNURM 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 245 

Code of Ethics for Media 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.2S3 

Commercial Production of Oil in Barmer-
Sanchor Basin 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 147-48 

Constitution ofSEIAA and SEAC 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 695-96 

Deaths Due to Rain Borne Diseases 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 151-52 

District Roads under Central Road Fund 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.565~7 

Four-Ianlng of National Highways in 
Rajasthan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 636-37 

Funds for Charnbal Cleaning Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 457 

Jaisalmer Fort 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. I 93-9S 

Kota Thermal Power Plant 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 223-24 

Loss of lives in road mishap near 
Rajsarnand District of Rajasthan and 
due to collapse of girder ofa bridge in 
Hyderabad 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.l 

Need for four-Ianina of Chittoraarh-
Neemach Road under National 
Highway Development Project on 
priority basis (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 564 

Need to accord the status of a Central 
University to Rajasthan University, 
Jaipur (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 460-61 

Need to enhance the quota of power from 
Central Pool to Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333 

Need to expedite the construction of 
Railway Over Bridge at Rangpur, Kota 
district, Rajasthan (MUR 377) 
(Deb. 8, Vol. XXVIlI, 22-08-2007) 
Col. 660 
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Need to expedite the implementation of 
projea for protection &, rehabilitation 
of tigers in Sariska Tiger Reserve. 
Alwar, Rajasthan (MVR 377) 
(Deb.l7, Vol. XXIX, 10-09-2007) 
Col. 328 

Need to give 50% share to ~asthan from 
the profits earned due to exploration 
of petroleum products from the State 
(MUR377) 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 562-63 

Need to improve the transmission and 
relay facility of All India RadIO and 
Doordarshan in Alwar Parliamentary 
Constituency. Rajasthan (MURJ77) 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 272 

Need to open a LPG outlet at Ramganj 
Mandi, District Kota, Rajasthan 
(MUR377) 
(Dcb. 9, Vol. XXVIII, 23 .. 08-2007) 
Col. 433 

Need to provide a rail link between Ajrner 
and Pushkar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 331 

Need to provide additional funds to 
Rajasthan for the overall development 
of the State (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 762-63 

Need to release the pending fundi 
eannarked for cleansing of Jal Mahal 
in Jaipur, Rajasthan (MUR 371) 
(Deb. 4, VoL XXVIll, J 6-0'-2007) 
CoI.406 . 

Need to set up an airport in Ajmer, 
Rajasthan (MUR 377) 
(Deb. 3, Vol. XXVIlI, 14-08-2007) 
CoI.S62 

Need to set up an oil-refinery in Rajasthan 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 516-17 

Need to start railway services between 
Bhiwadi in Rajasthan and Rewari and 
Haryana (MUR 377) 
(Deb. 12, Vo\. XXIX, 30-08-2007) 
Col. 337 

Need to stop Haryana from utilizing water 
of Bhakra Canai and release of the 
remaining 0.17 M.A.F. po}tion ofwatcr 
ofRavi .. Beas to Rajasthan (MUR 371) 
(Deb. 14. Vol. XXIX; 65-09-2007) 
Col. 762 

• New Railway Line in Rajasthan 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 124-25 

Pending Funds under NFFWP and oth<, 
Schemes 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
Col. 251-52 

Perfonnance ofNGOs in Rajasthan 
Need to release adequate funds for repair (Deb. 5, Vol. XXVIII, '17-08-2007) 

and maintc:nance of National I Col. 226-38 
Highways in Rajasthan damaged due I. .. . 

h d (MUR 377) I Policy for Allocation ofLlgmte Blocks to eavy ownpour 
(0 b 8 U I XXVIII 22-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) e. , vO ., Col 393.94 
Col. 662 . 

Need to release pending instalment of 
Funds for various water schemes in 
Ajmer Parliamentary Constituency 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 763-64 

Production of Crude Oil 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 38-39 

Projects under SGSY 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoJ.I92-93 
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Railway Projects in Rajasthan 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 262-68 

Ralhtriya SwaJaldhanl YOJana 
Need to install India Mark hand-pumps 

In Chail Parliamentary Constituency 
Restriction on Pakistani Citizens undor Rashtriya Sw~aldhara Yojana 

(Deb. 7, Vol. XXVIII, 21-08-2007) (MUR377) 
Col. 262 (Deb. 17, Vol. XXIX, 10·09·2007) 

Road Overbridge at Rangpur Road in Kote Col. 335 
(Deb. 4, Vol. XXVIII, 16-08-2007) Real E.tate 
Col. 370-71 

RaJlv Gandhi Grameen Vidyutikaran 
Yojana 

RGGVY 
(Deb. 1, Vol. XXVIII, 10-OS-2007) 
Col. 90 

RGGVY in Jharkhand and Orissa 
(Deb. 10. Vol. XXVIII, 24-OS-2007) 
CoI.lIO-ll 

RGGVY in Maharashtra 
(Deb. S, Vol. XXVIII. 17-OS-2007) 
Col. 447 

RaJlv Gandhi National Creche Scheme 
Rajiv Gandhi National Creche Scheme 

(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col.4SS 

Rashtriya Ispat Nigam Umited 
Investment Proposal of SAIL and RINL 

(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 7-8 

Merger ofRINL with SAIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 152-54 

Rashtriya Krlshi Vikas Yojana 
Rashtriya Krishi Vikas Yojana 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 271 

Rashtriya SaRI Vlkas Yojana 
Need to conduct an inquiry into reported 

poor implementation of work under 
Rashtriya Sam Vikas Yojana in Jalaun 
Parliamentary Constituency. 
Uttar Pradesh (MUR 377) 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 763 

Loan to Commercial Real Estate Sector 
(Deb. 5, Vol. XXVIII, 17-0S-2007) 
Col. 223-24 

Terrorist Outtits in the Stock Market and 
in the Real Estate Market 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 7S 

Reference by the Speaker 
Congratulating Indian Football Team on 

Winning the Nehru Football Cup 
(Deb. 12, Vol. XXIX. 30-0S-2007) 
Col. 303-04 

Congratulating scientists on successful 
launch ofa Communication Satellite, 
INSAT - 4 CR, by the Launch Vehicles 
(GSLV-F04) on 2nd September. 2007 
from Satish Dhawan Space Centre, 
Sriharikota 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.I 

Loss of lives in road mishap near 
Rajsamand District of Rajasthan and 
due to collapse of girder of a bridge in 
Hyderabad 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.) 

Loss of severa I lives and injuries to many 
in the bomb blasts that took place in 
Hyderabad on 25th August, 2007 
(Deb. I), Vol. XXIX, 29-08-2007) 
Col. ) 

Observance oflntemational Literacy Day 
and Congratulating Indian Hockey 
Team on winning Asia Cup Hockey 
Championship 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. 317-18 
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Tributes to Dr. Sarvapalli Radhakrishnan 
on his birthday and to the whole 
teaching fraternity on Teachers' Day 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 1-2 

Rehabilitation 
Compensation for Rehabilitatioll of 

Villages 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 72 

Drafting ofNational Rehabilitation Policy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 369 

National Scheme of Liberation and 
Rehabilitation of Scavengers 
(Deb. I S, Vol. XXIX. 06-09-2007) 
Col.215-18 

Need to provide adequate relief to the 
people displaced due to acquisition of 
their land for coal-mining (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 661-62 

Need to provide financial relief to the 
people affected by flood in Kolhapur 
and Ichalkaranji regions of 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 436 

Need to release a special financial package 
for rehabilitation of flood affected 
people in Bihar (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 567-68 

Need to sanction a special rehabilitation 
package for the'flood affected districts 
of Assam (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 561 

Rehabilitation Centres for the Mentally 
Disabled Persons 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 46-50 

Rehabilitation of Child Labourers 
(Deb, II, Vol. XXIX, 29-08-2007) 
Col. 2-71-74 

Rehabilitation of Disabled Soldiers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 65-68 

Rehabilitation of Displaced Persons 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 279 

Rehabilitation of Land Oustees by 
NALCO 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 373-74 

Rehabilitation of Landless Agricultural 
Labourers 
(Deb. 13, Vol, XXIX, 31-08-2007) 
Col. 55-56 

Rehabilitation of Manual Scavengers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 111-12 

Rehabilitation of Persons Cured of 
Leprosy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 69 

Rehabilitation of Sex Workers'Children 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 188 

Rehabilitation of Slum Dwellers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 148-49 

Rehabilitation of Surrendered Militants 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 137 

Rehabilitation ofTrafficking Victims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 463-68 

Rehabilitation of Tsunami Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 23-27 

Rehabilitation Policy for Villagers Living 
Inside National Parks/Sanctuaries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 125-26 
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Rehabilitation of J"uUi-Jhopri I Renovation of Temples 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.I444S Col.I64-6S 

Relief and Rehabilitation Measures for 
Mumbai Bomb Blasts Victims 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 221-22 

Scheme for Relief and Rehabilitation of 
Rape Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 20S.()6 

Setting up of District Disability 
Rehabilitation Centres (DDRCs) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 63 

Survey to IdentifY Potential Scavengers 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 121-22 

Relillon 
Plots Allotted to Religious Organisations 

(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.ISI-60 

Relilious Pllee(s) 
Beautification of Buddhist Sites 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 146-47 

Conservation of Temples in Pakistan and 
Afghanistan 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 10-81 

Deployment ofPMF at Religious Places 
(Deb. 3, Vol. XXVlII, 14-08-2007) 
Col. 200-20 I 

Ropeway to Chamundi Hills 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 108 

Shivalinga at Amarnath 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.3SS-S6 

Thousand Pillar Temple in 
Andhra Pradesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 14647 

Tricentenary ofGur-Ta-Gaddi 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 71-72 

Research Ind Development 
Clinical Trials of Stem Cell Therapy 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.SI 

Funds for Agricultural Research 
(Deb. 14. Vol. XXIX, OS-09-2007) 
Col. 266 

Legislation for Research and 
Development 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 44S-46 

Need to conduct Research and 
Development work on "Mandari mite" 
a disuse affecting Coconut in 
Southern India (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.6S9 

Development ofShirdi 
(Deb. I, Vol. XXVIII, 10-08-2007) . R&DProgrammeforE-Bomb 
Col. 220-21 (Deb. 17, Vol. XXIX, 10-09-2007) 

Konark and Puri Temples 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 132-33 

Mahakal Temple Orissa 
(Deb. I S, Vol. XXIX, 06-09-2007) I 
Col. S9-60 I 

Col. 207 

Reservltion 
Job Reservation for SCslSTs in the Private 

Sector 
(Deb. 4, Vol. XXVIII, 16-oa-2007) 
Col. 6-7 
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Legislation for Reservation in Private 
Sector 
(Deb.' 4, Vol. XXVlIl, J 6-08-2001) 
CoI.36S~7 

Need to formulate reservation of jobs in 
the private sector (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.466~7 

Reservation for Non-Hindu and Other 
Backwarcl Classes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 65-66 

Reservation for Women in Higher 
Educational Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 495 

Reservation for Women in Parliament and 
State Legislatures 
(Deb. 13, Vol. XXI X, 31-08-2007) 
Col. 280-81 

Reservation of lobs in Private Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 29-34 

Reservation Policy in NIT, Ourgapur 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 132-33 

Reserve Bankoflndla 
Availability and Introduction of Coins 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 244-45 

Calibrated Intervention by the Monetary 
Authority 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 101-03 

Cash Reserve Ratio 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 143-44 

Directions by RBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 116-17 

External Commercial Borrowing 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 45-46 

Guidelines ofRSI and NASARD 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 4t3-J4 

Liberalised Remittance Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 15-16 

New Credit Policy ofRSI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 202 

Overseas Investment 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 144 

Prime Lend ing Rate 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 101-02 

RBI Loan to Union Government 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 206-07 

Recovery from Fraudsters 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 288 

Regulation of Money Lending Business 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 96-97 

Repo Rate Hike 
(Deb. 10, Vol XXVIII,24-08-2007) 
Col. 125-26 

Review of Monetary Policy By RBI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 50-51 . 

Resolutlon(s) 
Formulation and Implementation of 

Comprehensive Food and Nutrition 
Security Scheme by Shri Naveen lindal 
(Res.)-Withdrawn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 348-401 

Free, compulsory and uniform education 
upto Higher Secondary Level in the 
country by Shrl Ram Kripal 
Yadav(Res.) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 401-02 . 
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Statutory Resolution Re: Approval of I Discharge of Heavy Metals 
Notification under Customs Tariff Act (Deb. II, Vol. XXIX, 29-08-2007) 
(Res.) Col. 637-38 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 868-69 

Retan Mlrket 
FDI in Retail Sector 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.147~8 

Reiulation of Retail Trade 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 186 

Rickshaw Puller 
Hand Rickshaw Puller 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 237-38 

RJot(s) 
Compensation to Riot Victims 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 99-)00 

RI1TSLtd. 
Projects undertaken Abroad by RITES 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 214 

RJver(s) 
Allocation of Indus Water 

(Deb. 17, Vol. XXIX, 10·09·2007) 
Col. 78-79 

Beautification ofYamuna River 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 11-13 

Chloride Content in Yamuna Water 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 597·99 

Deposition of Silt by Ganga 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 513-14 

Development of Cities on River Banks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 744 

Impact of Dams on Flow of Water in 
Rivers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 135-37 

Interlinking of Rivers 
(Deb. 17. Vol. XXIX, '0-09-2007) 
Col. 122·26 

Interlinking of Rivers in South India 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 34·36 

Maintenance of Banks of River Ganga 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 235-36 

National River Conservation Plan 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 50-51 

Nationalisation of Rivers 
(Deb. 2, Vol. XXVIII, 13-08·2007) 
Col. 71-72 

Need to sanction adequate funds for 
Mahanadi River Cruise Project and 
take it up as a Mega Circuit with a view 
to give momentum to tourism in the 
region (MUR 377) 
(Deb. 9, Vol. XXVIII, 23·08-2007) 
COl.43S 

Need to stop Haryana trom utilizing water 
of Bhakra Canal and release of the 
remaining 0.17 M.A.F. portion of water 
ofRavi-Beas to Rajasthan (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 762 

Pen Ganga Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 295-96 

Pollution in Ganga River 
(Deb. 8, Vol. XXVIII, 22.08-2007) 
Col. 315-16 
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Pollution in Pamba River 
(Deb. 14, Vol. XXIX, OS-09-20C7) 
Col. 521 

Pollution in Rivers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 575-82 

Receding Ganga Glacier 
(Deb. 2, Vol. xxvm, 13-08-2007) 
Col. 258-59 

Regular Monitoring of Flow of Rivers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 118-19 

Repair of Embankment of Bag mati River· 
in Bihar 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 282-83 

River Pollution 
.(Deb. 8, Vol. XXVI1I, 22-08-2007) 
Col. 273 

Tbreat to Ganga Dolphinlo 
(Deb. 8, Vol. XXVI1I, 22-08-2007) 
Col. 209 

Utilisation of Narmada Water 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoJ.142-43 I 

Utilisation of River Water in Tribal Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203-04 

Water Level in Rivers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 276 

Water Level of Narmada Dam 
(Deb. 2, Vol. 'XXVIII, 13-08-2007) . 
Col. 115 

Yamuna Action Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 92-94 

Road(s) 
Allocation of More Funds for Rutsl Roads 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 263-68 

Construction of Border Roads 
(Deb. 17, Vol. XXIX, 10-09-2007) • 
Col. 8-9 

Construction of Ring Road in Bangalore 
(Deb. 5, Vol. XXVI1I, 17-08-2007) 
Col. 262-63 

Construction of Roads by BRO 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 156-58 

Corruption in Road Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 513 

Delay in GQ Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 91-92 

Development and Maintenance of Road 
Infrastructure 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.508~ 

Foreign Aid for Road Projects 
(Deb. 8, Vol. XXVIII, 21-08-2007) 
CoJ.282-84 

Need to connect all administrative centres 
in Arunachal Pradesh and provide 
necessary funds for widening of 
Defence road from Tezpur (Assam) to 
Tawang (Arunachal Pradesh) (MUR 
3Tf) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 761-62 

Need to construct roads in the remote and 
strategically important border areas of 
Arunachal Pradesh (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.431-32 

Need to provide central assistance upto 
50% of the cost to be incurred on 
the construction of Outer Ring Road 
Project at Hyderabad City, 
Andhra Pradesh (MUR 377) 
(Deb. 8, Vol. . XXVIII, 22-08-2007) 
Col. 657 
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RepairlMaintenance of Road on NH 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
C01.4S3-S5 

Price of Natural Rubber 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 94-95 

Rise in Road Accidents RunlArel(l) 
(Deb. 11, Vol. XXIX, 29-08-2007) Allocation of More Funds for Rural Roads 
Col. 442-50 (Deb. 13, Vol. XXIX, 31-08-2007) 

Road Development Scheme Col. 263~8 
(Deb. 8; Vol. XXVIII, 22-08-2007) Assistance for Sports in Rural A.reas 
Col. 449-50 (Deb. 8, Vol. XXVIII, 22-08-2007) 

Road Overbridge (ROB) in East Coast 
Railway Zone 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 198-99 

Road Safety Institutes 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 105-06 

Roads Along Indo-China Border 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 264-65 

Shortage of Funds for Road Projects 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 725-26 

State Road at Inter State Connectivity 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 586-88 

Vision Plan 2025 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 253-54 

World Bank Assistance for PMGSY 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 140-43 

Rubber 

Advance Licence Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.Il3 

Association for Rubber 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 274-75 

Import of Natural Rubber 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.4S4 

Col. 7-22 
ATM Facilities in Rural Areas 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 139 

Banking Facility in RuralArcas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.l12-13 

Budgetary Expenditure on Rural 
Infrastructure 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 553-54 

Closure of Bank in Rural Areas 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 97-98 

Commercial Banks in the Country 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 286-87 

Communication and Capacity 
Development Unit in StateslUTs 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 142-44 

Complaints against National Level 
Monitors 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. ISS-56 

Completion of Rural Development 
Projects 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 216 

Conference on Rural Water Supply and 
Sanitation 
(Deb. I, Vol. XXVllI, 10-08-2007) 
Col. IOS-09 



2S0 LOK.SABHA 

Development of Vii/ages I Need to fully finance welfare schemes 
(Deb. I J, Vol. XXIX, 29.08·2007) I sponsored by the Central Government' 
Col. 738 for the rural and downtrodden sections 

Disbursal c;of Rural Credit and Micro of the society (MUR 377) 
Finance I (Deb. IS, Vol. XXIX, 06-09·2007) 
(Deb. 14, Vol. XXIX, 05·09.2007)! Col. 273 
CoI.312·13 II Need to release Central funds directly to 

Drop out Rate in Rural Areas the District Administration for rural 
(Deb. 3, Vol. XXVIII, 14-08-2007), development schemes in the country 
Col. 480 (MUR377) 

Electrification ofVilJqes (Deb. 2, Vol. XXVIII, 13-08-2007) 
(Dob. 10, Vol. XXVIII, 24-08-2007) CoI.46)-62 
Col. 183-87 I I Ne-w Rural Development Schemes 

Expert Committee on Rural In7debtednes~ (Deb. 10, Vol. XXVIII, 24.08-2007) 
(Deb. 5, Vol. XXVII!, 1. -08·2007, I Col 167 L8 
Col. 243-44 I • "V 

Income of Rural Household I Nutritional Status of the Rural People 
(Oeb. 6, Vol. XXVIII, 20.0S.2007) i (Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.2J5-16 . I Col. 96-97 

Infrastructure Work in Small Villages 
under NFFWP , 
(Deb. 16. Vol. XXIX. 07·09-2007) 
CnI.224-2S 

Opening of Bank Branches in Rural Areas 
(Deb. S, Vol. xxvm, 17-08-2007) 
CoI.2SS-S7 

Opening of Branches of Nationalised 
Internet connections in Rural Areas Banks in Rural Areas 

(Deb. II, Vol. XXIX, 29-08-2007) I (Deb. 16, Vol. XXIX, 07.09-2007) 
Co\.193-94 I Col. 168-69 

Low Cost Petroleum Pumps in Rural Areas. . 
(Deb. 12. Vol. XXIX. 30.08-2007) Openmg of PSB Branchet; '" Rural and 
Col. 72.75 Urhan Areas 

Mandatory Rural Posting of Doctors 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 357 

lOeb. 10, Vol. XXVIII. 24-08-2007) 
Col. 234-35 

Pending Rural Sanitation Proposals 
MigrationofYouthtoCitieos I (Deb. 1. Vol. XXVIII. 10-08-2007) 

(Deb. II, Vol. XXIX. 29-08-2007) Col. 128-29 
Col. 27S-80 Post Boxes 

Model Township in Rural Areas (Deb 11, Vol. XX.X, 29·0S-2007) 
(Deb. 16. Vol. XXIX. 07-09-2007) Co1.299-300 
Col. 92 ~NY 

Need to expedite rural electrification lOeb. I, Vol. XXVIII, 10-0S-2007) 
schemes in Santhal Parganas, Col. 90 
lharkhand under Rajeev Gandhi 
Grm'lVldyutiIwwlYJ;'1IU'I(MUR377) Role ofMPs in ORDAs 
(Deb. 17. Vol. XXIX, 10-09-2007) (Deb. 1, Vol. XXVIII. 10-01J·2007) 
Col. 33~37 Col. 204~)5 
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Rural Branches of Private Sector Bank 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 269 

Rural Business Hubs 
(Deb. II, Vol. XXIX, 29~08-2007) 
Col. 457-S9 

Rural Electrification 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 24S-50 

Subsidy in Private Telecom Sector 
(Deb. 17, Vol. XXIX. 10-09-2007) 
CoI.l77-IO 

Telecom Revolution in Villages 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 112-14 

Teledensity in Rural Areas 
(Deb. 2, Vol. XXVIII, 13-,q8-2007) 
Col. 34-35 

(Deb. 16, VoL XXIX, 07-09-2007) Telephone Exchanges in Rural Areas 
Col. 231-38 (Deb. 1\, Vol. XXIX,' 29-01-2007) 

Rural Electrification by NTPC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co\. 187-88 

Rural Knowledge Centres 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.429-31 

Rural Tourism in Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 120-21 

Rural Tourism Projects 
(Deb. 12, Vol: XXIX, 30-01-2007) 
Col. 159-70 

Safe Drinking Water in Rural Areas 
(Deb. 5, Vol. XXVIII-L 17-08-2007) 
Col. 298-99 

Setting up of Homoeo Dispensaries 
(Deb. II, Vol. XXIX, 29-01-2007) 
Co\. 636 

Setting up of Virtual Labs 
(Deb. 13, Vol. XXIX, 3 t -01-2007) 
Col. 107 

Shortcomings in Implementation of Rural 
Development Programmes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 144-45 

Sub-Post Offices in Villages 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 6\-63 

Submission of Utilisation Certificate for 
Rural Schemes 
(Deb. 5, Vol. X X'\lIlI , 17-08-2007) 
Col. 453 

Col. 335-38 
Telephone Revolution In Rural Areas 

(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 100-102 

Training-cum-Project Development 
Centres 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 350 

Village Courts 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col.310 

Village Electrification 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.4-IO ' 

Village Energy Security 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 171 

World Bank Assistance for Rural 
Development Schemes 
(Deb: 13. Vol. XXIX, 31-08-2007) 
Col. 286-88 

Runl Employmetlt Guanntee Scheme 
Rural Employment Guarantee Scheme 

(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 264 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 240-55 

Russia 
Acquisition of Aircraft Carrier Admiral 

Gorshkov 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 230-31 
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Ban on Import oflndian Rice by Russia 
(Deb. 7, Vol. XXVIH, 21-08-2007) 
CoI.436-37 

Permission to Operate Russian Carriers 
(Deb. 15, Vol. XXIX, 06-09-2007) 
CoJ.63~ 

Sachr Committee Report 
Implementation of Sachar Committee 

Report 
(Deb. 4, Vol. XXVIU, 16-08-2007) 
Col. 168-69 

SalUtya Academy 
SahityaAcademy Films 

(Deb. 3, Vol. XXVIII, 14-08·2007) 
Col. 264 

Salnlk Boards 
Inadequate Manpower in Sainik Boards 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 307-10 

Salary and AlIowanca 

Disbursement of Wages through Post 
Office 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 409-10 

Guidelines on HRA to Spouse of 
Employees 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 241-42 

Increase in Bonus of Central Government 
Employees 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. IS'}-90 

Increase in Salary Limit for Bonus 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 239-40 

Need to give full wages and social 
security to the Beedi workers of 
Bhandara and Gondia districts in 
Maharashtra (MUR 377) 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 173-74 

Non-Payment of Salary/PF/Penslon/ 
Gratuity by Public and Private Sectors 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col.-I44-45 

Productivity linked reward for port and 
dock workers and employees(St) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 308-09 

Revision of Pay Scales 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 500-S0 I 

Salary and Facilities for Armed Forces 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 168-69 

Salt 
Commercial Exploitation or Salt-Pans 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 429 

Demand and Availabiltty ofIodised Salt 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 631-39 

Diseases caused by lodised Salt 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 29-30 

Losses in Export of Salt to Nepal 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.267~B 

Report ofIodine in Rock Salt 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.418-19 

Use ofNon-lodised Salt 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 395 

Sampoorna Grameen Rozgar Yojana 
Additional Foodgrains under SGRY· 

(Deb. I, Vol. XXVIII, 10-OB-2007) 
Col. 273-76 

Curtailment of Food grains under SGRY 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 40-4 I -
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Performance ofSGRY, SGSYand NSAP 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Cot. 251-64 

Provisions for STs under SGRY, SGSY and 
NSAP 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 213-85 

Request from Government of K!=rala 
regarding SGRY 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 166 

SclfHelp Groups under SGRY 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 51-53 

SlnctulrylNational Park 
Conditions of Tiger Reserves 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 727-29 

Functioning of Gir National Park 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 556-57 

Hiring ofEx-Scrvicemen for Protection of 
Tiger Reserves 
(Deb. II, Vol. ~XIX, 29-01-2007) 
Col. 582-83 

Leasing of National Park for Mining 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 572 

Meeting of Field Directors of Tiger 
Reserves 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 699-701 

Need to confer dwelling rights on tribal 
people livins in Wild Life Sanctuaries 
in Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 563 

Need to expedite the implementation of 
project for protection & rehabilitation 
of tigers in Sariska Tig~r Reserve, 
Alwar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
~r.328 

Rehabilitation Policy for Villagers Living 
Inside National Parks/Sanctuaries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 125-26 

Upgradation of National Parks and 
Sanctuaries 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 503-34 

Sandalwood 

Smuggling of Sandalwood 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 488 

Sanitation 
Allocation of Funds under Total 

Sanitation Campaign 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 448-49 

Closure of Public Sanitations 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 141-42 

Communication and Capacity 
Development under TSC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 224 

Community Sanitation Complexes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 14-15 

Conference on Rural Water Supply and 
Sanitation 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 101-09 

Deaths due to fall in Manholes and 
Sewers 
(Deb. 3, Vol. XXVIII, 14-08-2007, 
Col. 350-51 

Municipal Solid Waste Rules 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 110-12 

Pending !tural Sanitation Proposals 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 128-29 
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Poor Sanitation as Environmental Problem 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 584-85 

Sanjha Swachchhta Abhiyan 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
CoI.BB 

Sewage Treabnent Plant' at Devprayag 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 634-35 

Total Sanitation Campaign 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 240-41 

Water Supply and Sewage Disposal 
Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 263 

Sardar Vallabbbhai Patel Memorial 

Need for corpus fund ofRs.500 crores for 
the maintenanCe and development of 
Sardar Vallabhbhai Patel Memorial, 
Karamsad, Gujarat (MUR 377) 
(Deb. 3, Vol. XXVIII,. 14-08-2007) 
Col. 561-62 

Sarva Sbiksba Abhiyan 
CAG Report on Sarva Shiksha Abhiyan 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.I02"()3 

Diversion of Funds under Sarva Shiksha 
Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 104 

Funding Pattern under Sarva Shiksha 
Abhiyan 
(Deb. 3, Vol. . XXVIII, 14-0B-2007) 
Col. 59-60 

Implementation ofSarva ShikshaAbhiyan 
(Deb. 3, Vol. .xXVIII, 14-OB-2007) 

Col. 176-77 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.H-16 

Performance ofSarva ShikshaAbhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.1Sl-S2 

Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 271-73, 385-86,483 

Supply of Study Material 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 341-44 

Targets under Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIll, 14-0B-2007) 
Col.4B7 

Sarvapriya Scbeme 
Sarvapriya Scheme 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 216-22 

Satellite 
Congratulating scientists on successful 

launch of a Communication Satellite, 
INSAT - 4 CR, by the Launch Vehicles 
(GSLV-F04) on 2nd September, 2007 
from Satish Dhawan Space Centre, 
Sriharikota 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 1 

Launch of Spacecraft 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 441-42 

Re-Usable Launch Vehicle 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 463-65 

Successful launch of Geosynchronous 
Satellite Launch VehiclelINSAT/4CR 
(St.) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 754-55 

Saving~cbemes 

Interest Rate on Saving Schemes 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 441 

Scavenaen 
National Scheme of Liberation and 

Rehabilitation of Scavensers 
(Deb. 15, Vol. XXIX, 06~09-2(07) 
CoI.2IS-IS _ 
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Rehabilitation of Manual Scavengers 

(Deb. 12, Vol. XXIX, 30-08-2007) 
CoLlll-12 

Survey to Identify Potential Scavengers I 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 121-22 

Sebollnhlp(l) 
Availability ofFwuls for Payment ofPret 

Post Matric Scholarship to Other 
Backward Classes 

Scholarship Schemes tor Scheduled 
Castes and Other Backward ~lasses 
Students 
(Deb. 15, Vol. XXIX, 06-09-2007) 
CoI.8996 

Scholarship to meritorious Students 
belonging to Scheduled Castes and 
Scheduled Tribes 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 23-24 

(Deb. IS, Vol. XXIX, 06-09-2007) Sc:bool(s) 
Col. 174 Admission in Gow-mmeont Schools and 

Change in Scholarship Scheme for Colleges 
Scheduled Castes Students I (Deb. 7, Vol. XXVIII, 21-08-2007) 
(Deb. 15, Vol. XXIX, 06-09-2007) Col. 198-99 
Col. 186-87 Affiliation of Indian and International 

Merit Scholarship Scheme Schools 
(Deb. 11, Vol. XXIX, 29-08-2007): (Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 360-63 I Col. 453-54 

Merit-cum-Means Scholarship I Central Support to Unaided Collc=ges and 
(Deb. 7, Vol. XXVIIl, 11-O~-2007) I Schools 
CoI.395-96 ! (Deb. 3, Vol. XXVIII, 14-08-2007) 

National Talent Search Scheme i Col. 9-16 
I 

(Deb. 7, Vol. XXVIII, 21-08-2007) I Common School System 
Col. 294-95 . (Deb. 3, Vol. xxvm, 14.08-2007) 

Ramanujam Fellowship for Scientists and 
Engineers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 161-63 

Release of Funds under Post Mateic 
Scholarship Schemes to Kamataka 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 270-72 

Scholarship for SCt OBC and Minorities 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 172-74 

Scholarship Scheme for Minority and 
Economically Weaker SectioDt 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 123-25 

Scholarship Scheme for SCstS rs Students 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col 315-16 

CoLin 
Computer Education Facility in Schools 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 143-S6 

Defence School for Navy 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 262 

Financial Knowledge in School 
Curriculum 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 339-40 

Military School in Haryana 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 299 

Poor Intake from Sainik Schools to NDA 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.IS8-OO 
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Primary Schools in Gram Panchayat 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 406-07 

Private Schools Affiliated to CBSE 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 133-38 

Quality School 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.4S1 

Recognition of Business Schools 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 260-61 

Residential Schools 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.319-21 

RTI Subject in School Curriculum 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 321 

Sainik Schools 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
C01.8S-86 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 365-66 

Schools for Free Education to SC 
Children 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. lSI-52 

Setting up of Eklavya Model Schools 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 44447 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 175-77 

Sports Schools and Institutions 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 327-32 

Survey on Functioning of Elementary 
Schools 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 273-74 

Target Fixed for Schemes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 238-39 

Transfer of Management of FACT High 
School 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 392-93 

Science and TechnololY 
Agreement with International 

Organisations 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 94-95 

Allocation of Funds for Indian Space 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 703 

Foreign Funds for Research Programme 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 199-201 

Fund for Nano-technology 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 259-60 

Legislation for" Research and 
Development 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 445-46 

Nano TechnolC!gy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 225 

National Science Policy 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 227-29 

Outsourcing of R and D Work 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 130-31 

Promotion ofNano-Technology 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 3-4 

Quality of Scientific Research 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 16-11 

Science and Technology Projects from 
Orissa 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 301 
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Science City for CRPF 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 381 

Setting up of National Insli,tute of Bio-
Technology and Nano Technology 
(Deb. 16, Vol. XXIX, 07-09-2007.) 
Col. 197-99 

Tax Exemption on Research Budget 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 242 

Scientists 
Exodus of Scientists from ISRO 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 592-93 

Shortage of Scientists in Agricultural 
Institutions 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 273-75 

Scriptures 
National Library for the Ancient 

Scriptures 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 259-60 

SCs/STs/OBC. 
Allocation of Funds 

(Deb. 7, Vol. XXVIII, 21-01-2007) 
Co1.4S4 

Allotment of Petrol Pumps/Gas Agencies 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.117-BI 

Availability of Funds for Payment ofPrel 
Post Matric Scholarship to Other 
Backward Classes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoJ..l74 ' 

Benefit of Reservation to Denotified 
Tribes (VJNT) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 24849 

Change in Scholarship Scheme for 
Scheduled Castes Students 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 186-87 

Commcrcial Centres for Artisans 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 24041 

Committee on Welfare ofDalits 
(Deb. 9, Vol. XXVIlI, 23-08-2007) 
Col. 174-75 

Comprehensive Programme for Scheduled 
Castes and Other Backward Classes 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.64~5 

Creamy Layer for Scheduled Castes 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.i]. 

Data on Population of Other Backward 
Classes 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 201 

Delimitation Exercise in Jharkhand 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 176-80 

Entrepreneurial Training 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.3S3-55 

Exclusion of Dewar Caste from List of 
Scheduled Castes 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.2S4-55 

Funds for Training under Tribal Welfare 
Schemes 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 412-28 

Funds for Welfare Schemes for Scheduled 
Castes 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 283 

Inclusion in ST List 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 281-82 

Inclusion of Castes in List of Scheduled 
Castes and Other Backward Classes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 284 
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Inclusion of Community in ST List I Need to include Vadabaliya, Jalari, Kandra 
(Deb. '7, Vol. XXVIII, 2 J -08-2007) and PaUi communities of South India 
Col. 465~6 in the list of Scheduled Tribes 

Category (MUR 377) 
Inclusion of Raigar Caste in Scheduled (Deb. II, Vol. XXIX, 29-08-2007) 

Castes (SCs) List Col. 880 
(Deb, 9, VoL XXVIII, 23-08-2007) 
Col. 168 Need to protect the interests of the OBC 

employees of Cauvery Asset in 
Inclusion ofTarkhan in SC list Karaikal. Pondicherry (MUR 377) 

(Deb. 4, Vol. XXVIII, 16-08-2007), (Dcb. 14. Vol. XXIX, 05-09-2007) 
Col. 211 I Col. 757-58 

Job ReservatlonforS·CslSTs in the Private I New Phn under Special Central 
Sector . Assistance Scheme 
(Deb. 4, Vol. XXVIII, 16-08-2007) (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 6-7 Col. 220 

Land Rights to Tribals New Rural Development Schemes 
(Deb. 7, Vol. XXVIIl, 21-08-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.3l-32 I CoL167~8 

LOI Holders belonging to SC/ST Category i Pre-Examination Coaching Facility to 
(Deb. 9, Vol. XXVIII, 23-08-2007): Scheduled Castes/Scheduled Tribes 
Col. 168-69 I (Deb. 4, Vol. XXVIII, 16-08 .. 2007) 

Need to conduct a special drive for I Col. 178-83 •. 
. recruitment of Scheduled Castes and Primitive Tribes 

Scheduled Tribes in the country (Deb. 7, Vol. XXVlIW21-08-2007) 
(MUR377) Col. 317-18 
(Deb, 12, Vol. XXIX, 30-08-2007) Programmes for Tribals 
Col.333 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Need to confer dwelling rights on tribal 
people living in Wild Life Sanctuaries 
in Madhya Pradesh (MUR 177) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 563 

Need to enhance the special financial 
package for over all development of 
Scheduled Castes and Scheduled 
Tribes communities in the country 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 332 

Need to include certain Backward Castes 
of Uttar Pradesh in the Irst of 
. Scheduled Caste Category (MUR 371) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.27S 

Col. 425 
Provisions for STs under SGRY. SGSY and 

NSAP 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 283-85 

Quality Education to Scheduled Caste 
Students 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 254 

Rehabilitation of Adivasi and SCs on 
Forest Land 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Cot. 583-84 

Representation of SCs,STs and OBCs in 
Government Offices 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 127-28 
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Reservation for Non-Hindu and Other 
Backward Classes 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 65-66 

SCiST/OBC Engaged in Cottage and Small 
Scale Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 174-82 

Schemes for Tribals 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.275-76 . 

Scholarship for SC, OBC and Minorities 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 172-74 

Scholarship Scheme for SCS/STs Students 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 315-16 

Scholarship Schemes for Scheduled 
Castes and Other Backward Classes 
Students 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 89-96 

Scholarship to meritorious Students 
belonging to Scheduled Castes and 
Scheduled Tribes 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 23-24 

Scholarship to OBC Students 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 137 

Schools for Free Education to SC 
Children 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 151-52 

Standing Committees ofFICCI to provide 
jobs to SCsiSTs in Private Sector 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 247-48 

Tribal Dances, Art and Folklore 
(Deb. 4, Vol. XXVIII, 16-08-2007) 

Upgradation of Merit of Scheduled Castes 
Students 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 83 

Utilisation of Funds for Tribal Welfare 
Schemes 
(Deb. 7, Vol. XXVIII, 21-08-2001) 
Col. 316-17 

Utilisation of River Water in Tribal Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203-04 

SeaWater 
Desalination of Sea Water 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 226-27 

Securities and Exchange Board orlndl. 
Amount Deposited with SEBI 

(Deb. I, Vol. XXVIlI, 10-08-2007) 
Col. 214-15 

Irregularities in Exchange Boards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 109 

National Institute of Securities Market 
(Deb. 10, Vol. XXVIU, 24-08-2007) 
Col. 144 

Setting Up of Separate Stock Exchange 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 214 

S~urity 

Security Related Expenditure Scheme 
(Deb. 7, Vol. XXVIII, 21 7°8-2007) 
Col. 204-05 

Security Scenario in Jammu and Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoL 135-37 

Technology for Security at Airports 
(Deb. 4, Vol. XXVIII. J 6-08-2007) 
Col. 325 

Col. 101-02 . Security PrlntlnK Presses 
Tribal Jailed under Forest Laws 

(Deb. 14, VoI.X,,",X. 05-09-20Q7) 
Col. 569-70 

Expansion of Security Printing Presses 
(Deb. 10 .. Vol. XXVIII. 24-08-2007) 
CoI.172-73 
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Seed(.) 

Availability of Seeds 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 160-61,168-:70 

Field Trials of OM Seeds 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 81 

Fund for Quality Control of Seeds 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 122-32 

Hybrid Cotton Seeds 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 277-79 

Irrigation and Seed Development 
(De". 6, Vel. XXVIII, 20-0S-2007) 
C.o1.42 

Patenting of Seeds 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 30 

Production of Certified Seeds 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 32 

Seeds Identified by ICAR 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 195-204 

Seeds Trade 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 92-93 

Self-Help Groups 
Loan to Self-Help-Groups 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 85 

Self Help Groups 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 239-40 

Self Help Groups and Micro Finance in 
North Eastern States 
(Deb. I, Vol. XXVIIl, 10-08-2007) 
Col. 74-76 

Self Help Groups under SGRY 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 51-53 

Self-Help Groups in Andhra Pradesh 
(Deb .. I3, Vol. XXIX, 31-01-2007) 
Col. 67-68 

Semi-Conductor 
Investment in Semi-Conductor 

Fabrication Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 387-89 

Senior Citizen 

Facilities for Senior Citizens 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 379-84 

Healthcare Facility to Senior Citizens 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 669 

Need to fix 60 years instead of 65 years 
for availing benefits of senior citizen 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 510-11 

New Bill for Senior Citizens 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 246-47 

Old Age Pension Schemes 
(Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 142 

Rail Fare Concession to Senior Citizens 
in Garib Rath Trains 
(Deb. 9, Vol. XXVIII. 23-0S-2007) 
COl.2SS 

Relieffor Senior Citizens 
(Deb. 10, Vol. XXVIII. 24-OS-2007) 
Col. 37-38 

Tax Relief to Senior Citizens 
(Deb. I, Vol. XXVIII. 10-08-2007) 
CoL 308-10 

Serious Fraud Investigation Omce 
Cases under SFIO 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col.IS3 
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Servlee Sedor 
Manpower Requirements for Service 

Sector 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 432-33 

Seta Samudram Projed 
Sem Samudram Project 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 592-93 

Setu Samudram Ship Channel Project 

Setting up of Shipyard of International 
Standards 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 705-06 

Ship Breaking Indu~.ry 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 73-74 

Shortage ofOfftcers in Ships 
(Deb. 11, Vol. XXIX, :;:9-08-2007) 
CoI.415-16 

(Deb. 8, Vol. xxvm, 22-08-2007) Sinking of Supply Vessel 
Col. 271-72 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Setu Samundram Project Col. 321-29 
(Deb. 4, Vol. XXVIII, 16-01-2007) ShipplncCorporationofIndla 
Col. 167-68 . 

Shankar Report 
Shankar Report on Coal Sector Reforms 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 714 

Ship(s) 

Acquisition of ShipslVessels by SCI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 647 

Appointment of Agents by SCI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 605-08 

Decreasing Income of Shipping Industry Profit ofSel 
(Deb. 8, Vol. XXVIII, 22-01-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 190-92 Col. 584 

Impact of Taxation Policy on Shipping 
Industry 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 538-39 

Inclusion of Ship Recycling Activities 
under Petroleum Rules 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 137 

Inspection of Ships 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 669-70 

Marine Casualties 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 584-604 

Passenger-Cum-Cargo Ship for 
Lakshadweep 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 479-8 I 

Renting of Vessels by SCI 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 748-49 

Sbrl Gopa. Nalcker 
Need to build a monument at Virupakshi 

in ho~our ofShri Gopal Naicker, a great 
warrior and freedom fighter from Tamil 
Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 334 

Sikklm 
Internet, E-Mail and Computer Facilities 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 67-68 

Teesta Hydro Power Project 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 104-05 
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Silk 

Indo-Thai Agreement for Assam Silk 
Production 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 567 

Raw Silk 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 109-11 

Tuslar Silk 
(Deb. 7, Vol. XXVIII, 2I-OB-2007) 
Col. 277-80 

Weavers in North Eastern States 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 97-98 

Silver Foil 
Use of Silver Foil 

(Deb, 14, Vol. XXIX, 05-09-2007) 
Col 599-600 

Silviculture 
Promotion of Silviculture 

(Deb. 8, Vol. XXVIII, 22-OB-2007) 
Col. 113-14 

Singapore 
Submarine Cable Links 

(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 157-5B 

Sir Creek Agreement 
Dialogue on Sir Creek 

(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 55 

Sixth Pay Commission 
6th Pay Commission 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 321 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 120 

Representation of Armed Forces in Sixth 
Pay Commission 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 273-74 

Skill Development Bank 

Skill Development Bank 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 260 

Slum 
Foreign Assistance for Urban Slum 

Project 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 112-14 

Growth of Jhuggi Jhonpari 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 304-05 

Housing and Slum Development of 
Assam and North Eastern Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 268-74 

Housing Schemes for People Living in 
Slums 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 365-68 

Integrated Housing and Slum 
Development Programme 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 136-37 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 21-28 

National Slum Development Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 286 

Proposal from Maharashtra for Subsidy 
to Jhuggi Dwellers 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 287-88 

Rehabilitation of Jhuggi-Jhopri 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 144-45 

Rehabilitation of Slum Dwellers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 148-49 
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Relocation of Slum-Cluster from Delhi 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co\. 284 

Loan to SSI 
(Deb. 10, Vol. XXVIlI, 24-08-2007) 
Col. 147-48 

Slum Population in Urban Area Misuse of Benefits Extended to SSIs 
(Deb. 13, Vol. XXIX, 31-08-2007) (Deb. 1, Vol. XXV fII, 10-08-2007) 
Col. 89-92 Col. 263-6S 

Smln Slvlnll 
Increase in the Rate of Interest on Small 

Savings 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 346 

Modification in Credit Guarantee Fund 
Scheme 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 166-68 

RegisteredlUnregistered SSI Units 
Net Small Savings' I' (Deb. 6, Vol. XXVlII, 20-01-2007) 

(Deb. 16, Vol. XXIX, 07-09-2007) Col. 281-92 
Col. 239 Removal of Quantitative Restriction on 

Sman Selle Industry(s) Small Scale Sector 

Children Engaged in Small Scale 
Industries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 235-36 

Clusters for Small and Medium 
Enterprises 
(Deb. 17, Vol. XXIX, 10-09-2007) I 
Col. 170-71 

Dereserving ofSSI Items 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 93-94 

Diversion of Goods by SSI 
(Deb. 2, Vol. XXVIII. 13-01-2007) 
Col. 422 

Growth Rate ofSmaJl Enterprises 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 367-69 

Incentives to Small and Cottage 
Industries . 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 323-24 

Increase in Loan to SSI 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 271-74 

Laws for Small Scale Industries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 166-67 

(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col.IS9 

Reservation Policy for Delegations' 
(Deb. 14,. Vol. XXIX, OS-09-2007) 
Col. 424-25 

SC/ST/OBC Engaged in Cottage and Small 
Scale Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 174-12 

Scheme for Small Scale Industries 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Co1.S3-59 

Schemes for Small Scale Sector 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 276-86 

Small' Scale Industries in Defence 
Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 42 

Supply of Coal to SSI at Concessional 
Rate 
(D~b. II, Vol. XXIX, 29-08-2007) 
Col. 108-10 

Smuggling 
Illegal Trade of Animal Body Parts 

(Deb. ]4, Vol. XXIX, 05-09-2007' 
Co1.S65-70 
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Maritime Smuggling and Terrorism 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 322-23 

Smuggling of Medical Equipments 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 103-04 

Duty Free Access to India's Market 
(Deb. 7, Vol. X~VIII, 21-08-2007) 
Col.lll 

Relations with Neighbouring Countries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S22-23 

Smuggling of Tiger Bones SAAltC Conference on Human 
(Deb. 8, Vol. XXVIII, 22-08-2007) Trafficking 
Col. 225-29 (Deb. 7, Vol. XXVIII, 21-08-2007) 

Smuggling of Wildlife Articles Col. 27-28 
(Deb. 11, Vol. XXIX, 29-08-2007) Spedll Eeonomie Plekle' 
CoI.561~2 

Socia. Security 

Universal Social Security System for 
Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309 

Unorganised Workers Social Security Bill, 
2fXf1 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.4-S 

Soft Drinks 
Harmful effects of Soft Drinks 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 633 

Obesity among Children caused by Soft 
Drinks 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 708-09 

Use of Aspartame in Soft Drinks 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 448-49 

Solid Waste 
. E-Waste and Municipal Solid Waste 

(Deb. 14, Vol. XXIX, OS-09-2007) 
COI.S76-77 

South Asiln Association for Regional 
Cooperadon 

Conference ofSAARC Parliamentarians 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 483-84 

Special Package for States 
. (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 508-09 

Special Economic Zone(s) 
Exemption of Excise Duties in Special 

Economic Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 93-94 

Need to shift the office of Development 
Commissioner for Special Economic: 
Zones from Kandla to Gandbinagar 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. SIS 

Non-Agricultural Land . 
<Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 18-19 

Norms for Special Economic Zone 
(Deb. S, Vol. XXVIIi, 17-08-2007) 
Col.310-12 

Policy on Special Economic. Zones 
(Deb. 3, Vol. XXVIlI, 14-08-2007) 
Col. 35-39 

Power Distribution by Special Economic 
Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 116-17 

SEZ for Herbal Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 97-98 
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SEZ for Tmile Units 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Cot. 276 

SEZs 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 427 

Spec;ial Economic Zones 
(Deb. 3, Vol. XXVlII, 14-01-2007) 
Col. 419 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 11-82 

Use of Fertile Land for SEZs 
(Deb. 6, Vol. xxvm, 20-08-2007) 
Col. 44 

Viability of Special Economic Zones 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 202-03 

Speed Post 
Speed Post Agents 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 214-15 

Spice(s) 
Disease in Cardamom PIIIlts 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 96 

Export of Spices 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 344-54 

Garlic Cultivation 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 160 

Import of Spices 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 90-94 

Cash Awards for Sportspersons and 
Coaches 
(Deb. I, Vol. XXVIIi, 22-01-2007) 
Col. 372436 

Complaints against Sports Federations 
(Deb. 14, Vol. XXIX, 05-°'-28(7) 
Col. 671-79 

Congratulating Indian Football Team on 
WiMing the Nehru Football Cup 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 303-04 

Export ofSporta Goods 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 213 

Felicitation to Indian Cricket Team 
winniftg Test Series against England 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 7 

Import of Sports Equipments 
(Deb. 3, Vol. XXVIlI, 14-01-2007) 
Col. 19-96 

IT Exemption under Sports Development 
Fund 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 215-16 

New Schemes for Promotion ofSporta 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 91-99 

New Sports Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 165-67 

Observance ofIntemationaJ Literacy Day 
and Congratulating Indian Hockey 
ream on wiMing Asia Cup Hockey 
Championship 
(Deb. 17, Vol. XXIX, 10-09-2007) 

Marketing of Branded Spices CoI.317-I1 
(Deb. 6, Vol. XXVIII, 20-01-l007) Policy for Dealing with Doping in Sports 
Col. 174-75 (Deb. I, Vol. XXVIII, 22-01-2007) 

Sport(s) Col. 149 

Assistance for Sports in .Rural Areas 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 7-22 

Policy to Popularise National Games 
(Deb. I, Vol. XXVIII, 22.08 .. 2007) 
Col. 14042 
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Promotion of Sports I Need to release gratuity to TamiJ rcfugeea 
(D.b. J4, Vol. XXIX, 05-09-2007) 110m Sri Lanka who superannuated 
Col. 458·76 from service in Government Rubber 

Settin, up of Sports Academy 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 627-28 

. SporuJorship to SPON Persons 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 273-74 

Sports in Concurrent Lists 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 498-99 

Sports Regulatory Authority 
(Deb. J 4, Vol. XXIX, 05-09-2007) 
Col 147 

Sports Schools and Institutions 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 327-32 

Upgradation of Traditional Games 
(Deb. 14, Vol. XXIX,\05-09-2007) 
C01.4S6-57 

Sports Authority of IDdia 
Complaint against pcrfonnance of SAl 

Corporation, Kanyakumari and 
Provide employment to their children 
(MUR377) 
(Deb. J J, Vol. XXIX, 29-01-2007) 
Col. 877 

Supply of Defence Equipments to 
Sri Lanka 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 139-40 

Srikrishna Co .... lsslon 
Report of Srikrishna Commission 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col 255 

Starvatloa 
Starvation Deaths 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 158 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 123-24 

State Electricity Boarda 

(Deb. 14, Vol. XXIX, 05-09-2007) Loues ofSEBs' 
Col. 589-90 (Deb. 1, Vol. XXVIII, 10-08-2007) 

Obsolete Facilities in the Centres of SAl 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 631-33 

Trainees Under SAl Schemes 

Col. 229-45 
Restructuring ofSEB! 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 104 

(Deb. 14, Vol. XXIX,0S-09-2007) State Re-ol'lamution ComminioD 
Col. 443-46 

Spying 
Espionage Cases i~ Armed Forces 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.30B 

Spy Cases 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 200 

SrlLaaka 
Deface Coooperatioll Pact with Sri Lanka 

(Deb. 6, Vol. xxvm. 20-08-2007) 
Col." 

Second State Re-organ isation 
Commission 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
CoL 263 

State(.) 
Additional Resources to States 

(Deb. 6, Vol. xxvm, 20-08-:2007) 
Col. 182 

Communication and Capacity 
Development Unit in StateslUTs 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 142-44 
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Compensation for Phaling out of CST 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 223-24 

Debt Burden of States 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoL 449-S2 
(Deb. 10, Vol. XXVIII, 2 .. -OB-2007) 
Col. 242-43 

GrantlLoan to States by World Bank 
(Deb. 10, Vol. XXVllI, 24-01-2007) 
Col. 90-92 

iflcentive to Sate Government 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 30S.()6 

Revenue from States 
(Deb. 10, Vol. XXVIII, 2 .. .01-2007) 
Col. 67-82 

Special Package for States 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col.SOS.oo 

Supply of Wheat to States 
(Deb. 2, Vol. XXVIII, 13-OB-2007) 
Col. 21-28 

!tate .... I) 

Abolition of Emigration Check 
Requirement Suspension (ECRS) 
System (St.) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Co1.26S-66 

Civil Nuclear Enercy Cooperation with the 
Uilited States (St.) 
(Deb. 2, Vol. XXVIII, 13-OB-2007) 
Col. 433-3S 
(Deb. ", Vol. XXVIII, 16-08-2007) 
Col. 396-97 

Clarificatioft given by the Indian 
Ambusador About his interview (St.) 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoI.S26-27 

Correcting Reply given on 23-08·2007 
during discussions on Demand for 
Supplementary Grants (Railways) 
2007-2008 regarding change in the 
name of 'Gadar Express' to Pratham 
Swatantrata Express to be nut between 
B8IT8Ckpore-Kanpur-Jhansi in memory 
of the First War ofIndependenc~St.) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 329 

Follow-up action on the 
recommendations contained in the 
Report of High Level Committee 
beaded by Justice Rajinder Sachar on 
the Social, Economic and Educational 
status of the Muslim Community of 
India(St.) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 321-28 

Productivity linked reward for port and 
dock workers and empJoyees(St.) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 308.00 

Purported comments of the Indian 
Ambassador to United State. of 
America (US,4J on the 'Indo-US civil 
nuclear energy cooperation agreement' 
during an interview with Mr. Aziz 
~anifa of RediffIndia Abroad (St.) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.~ 

J·.esident Doctors strike at All India 
IRItitute of Medical Sciences (AIIMS). 
New Delhi (St) 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
CoJ.327-28 

Selection of Ministry of Parliamentary 
Affairs for Indira Gandhi Official 
Language Award for the year 200S-
06(Sl) 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 309 
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Statement Correcting Reply to Unstarred 
Question No. 1956 dated August 20, 
2007 regarding 'Outsourcing of 
Defence Production Systom' (St.) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 377 

Status of implementation of the 
componentl ofBharat Nirman relating 
to the Ministry of Rural Development 
(St) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col 329-34 

Status of National Rural Employment 
GuatanteeAct, 2005, (NREGA) (St.) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 334-38 

Successful launch of Geosynchronous 
Satellite Launch VehiclellNSAT/4CR 
(St) 
(Deb. 14, Vol. XXIX. 05-09-2007) . 
Col. 7S4-55 

Statistical Data 
Accuracy of Statisti¢al Data 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 43S-37 

Collectioll of Data through Modern 
Techniques 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 627-28 

Statistical 0reanl .. tion. 
Meeting of Central and State Statistical 

Organisations 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 93-94 

Statl.tlc. ..d Programme 
lIIlpIementatlon 

Policy for Completion of Projects 
(Deb. 8, Vol. XXVIII, 22-0S-2007) 
Col 168-88 

Stee. 
Allotment of Iron Ore Mines to Steel 

Plants 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 209-10 

Commissioning of Steel Plant by POSCO 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 384-85 

Envirolunental Clearance for Steel 
. Companies 

(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 239-44 

Expenditure on Social Services and 
Community Development 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 115-IS 

Import of Steel 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
CoI.IB7-89 

Modernisation and Expansion of Steel 
Plants 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 226-27 

Monitoring of Quality Standards of Steel 
Products 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 275 

MoU Signed between POSCO and SAIL 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 256-57 

National Steel Policy 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 23-25 

Non-Availability of Raw Ma~ial 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.IS6-87 

Production of Crude Steel 
(Deb. 15, Vol. XXIX,06-09-?007) 
Col. 22S-29 

Production of Electrical Steel by Rourkela 
Steel Plant 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 232 

Production ofSreel 
(Deb. " Vol. XXVIII, 23-08-2007) 
Col. 327-2& 
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Review ofP~ormance of Steel Sector I Manpower Reduction in Steel Authority 
(Deb. 12, Vol. XXIX, lO-01-2007) of India Limited (SAIL) 
Col. 149-S4 (Deb. 4, Vol. XXVIII, 16-08-2007) 

Revival of Steel Plants ,. Col. 237-38 
(Deb. 12, Vol. XXIX, 30-08-2007) Merger of Chi ria Mines and liSCO with 
Col. 298-99 SAIL 

Rise in Prices ofSte«!! (Deb. 12, Vol. XXIX, 30-01-2007) 
(Deb. 9, Vol. XXVIII, 23-08-2007) Col. 103-04 
Col. 190-91 

Rise in Steel Prices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 71-74 

Rourkela Steel Plant 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CcI.2S6-S7 

Setting up of Greenfield Steel Plants by 
SAn.. 
(Deb. 12, Vol. XXIX, 30-0'-2007) 
Col. 82 

Setting up of New Steel Plants 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 297-91 

Setting up of Steel Development Research 
Mission 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 96 

Setting up of Steel Plant by Foreign 
Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 178-79 

Steel Plants 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 219-22 

Steel Flants Causing Water and Air 
Pollution 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 751-52 

Steel Authority of India Limited 

Investment Proposal of SAIL and RINL 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 7-8 

Merger ofRlNL with SAIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.lS2-S4 

MoV Signed between POSCO and SAIL 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 256-57 

Need to merge Neelachal .spat Nigam 
Limited with Steel Authority of India 
Limited at the earliest (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 767-68 

Payment of Lease Amount by SAIL 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 200-01 

Production of Long Products by Steel 
Authority ofIndia Limited (SAIL) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 131-32 

Selling of Products by SAIL through 
Retail Outlets 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 319-20 

Setting up of Greenfield Steel Plants by 
SAIL 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 82 

Utilisation of Internal Resources of 
SAn.. 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 141-42 

Vacant Posts in SAIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 223-24 
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StockM.r~t 

Duping through Share Market Dealings 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 79-81 

Extent of Shares held by Big and Small 
Institutions in Indian Share Market 
(Deb. I, Vol. XXVIII, 10-P8-2007) 
Col 159 

Face Value and Market Pric,e of Shares 
(Deb. U, Vol. XXIX, 31-08-2007) 
Col. 270 

Foreign Financial Institutions in the Indian 
Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 94-95 

Freezing of Demat Accounts 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 346-47 

Gauhati Stock Exchange 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 320 

Information Regarding Debenture of 
Inveators 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.2S5 

Involvement of Terrorist Groups in Share 
Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 182-84 

Menace of Overseas Terrorists in the 
Indian Stock Market 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 410-1 I 

Online Trading Frauds 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoL 194-95 

Panleu -Demit' Accounts 

Rules for Demat Account 
(Deb. 5, Vol. XXVIII, 17-0.-2"7) 
CoI.317 

Setting Up of Separate Stock Exchanp 
(Deb. 10, Vol. XXVIII, 24-0'-2007) 
Col. 214 

Sharp Decline in Sonlex 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col 199-200 

Terrorist Outfits in the Stock Market and 
in the Real Estate Market 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 75 

Volatility in the Share Market 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 45-46 

Stockllolm COllve.tioD 
Stockholm Convention 

(Deb. " Vol. XXVIII, 22-08-2007) 
Col. 441-42 ' 

StrikelLock Out 
Release of Salary of Striking Doctors 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 739 

Resident Doctors strike at All India 
Institute of Medical Sciences (AllMS), 
New Delhi (St.) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 327-28 

Strike by IA Staff 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 190-91 

StudeDt(s) 
Concession for Students. ofLakshaclwccp 

(Deb. 7, Vol. XXVnI, 21-08-2007) 
Col. 466-61 

(Deb. 16, Vol. XXIX, 07-09-2007) Drop out Rate in Rural Areas 
Col. 51-52 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Purchase of Shares of Public Sector Banks 
by FIls 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
C.ol.165 

CoI.4SO 
Enrolment in Higher Education 

(Deb. 3, Vol. XXVIll. 14-08-2007) 
Col. 143-44 
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FM Channels for Students 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 24-30 

Loan to Students 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 433-34 

Merit-cum-Means Scholarship 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 39S-96 

Quality Education to Scheduled Caste 
Students 
(Deb. 15, Vol. XXIX, 06-09~2007) 
Co1.2S4 

Scholarship Schemes for Scheduled 
Castes and Other Backward Classes 
Students 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. B9-96 

Scholarship to meritorious Students 
belonging to Scheduled Castes and 
Scheduled Tribes 
(Deb. 3, Vol. XXVlII, 14-0B-2007) 
Col. 23-24 

Scholarship to OBC Students 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.137 

Universities without Student Unions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 139-41 

Sub .... rine 
Submarine INS Sindhuvijay 

(Deb. 17, Vol. XXIX, 10.09-2007) 
Col. 305 

Sub ...... by MeBlben 
Certain .rcmarka made by Shri George 

Fernandes, MP outside the House 
against the Prime Minister(Sub.) 
(Deb. S, Vol. xxvrn, 17-01·2007) 
Col. 496-S00 

Delay in implementation of the 
recommendation of Justice Sachar 
Committee Report on M~orities(Sub.) 
(Deb. 6, Vol. XXVllI, 20-08-2007) 
Col. 330 

Demanding recall of Indian Ambassador 
to United States of America for his 
derogatory remarks made against 
Indian Parliamentarians and the Media 
(Sub.) 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 629-47 

Early implementation of the 
recpmmendations of Srikrishna 
Commission Report regarding Mumbai 
riots in 1993 (Sub.) 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
CoI.3IB-19 

Need for Intervention by Indian 
Government to free tite historic 
Gurudwara Bhai Taaru Singhji in 
Lahore, Pakistan from the forceful 
occupation of the fundamentalists and 
Miscreants (Sub.) 
(Deb. 9, Vol. XXVIII, 23-OB-2007) 
Col. 40)-10 

Need to bring out a commemorative stamp 
in honour of the great patriot Khudiram 
Bose (Sub.) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoJ.321-22 

Need to include Bhojpuri Language in the . 
Eighth Schedule to the Constitution 
(Sub.) 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 410-30 . 

Need to set up. a Joint Parliamentary 
Committee to examiDe the various 
upecta ofInda-US Civil Nuclear Deal 
in the context of the statement made 
by the Government on the issue, 
outside the Parliainent, even though 
the House is in Session (Sub.) 
(Deb. 13, Vol. XXIX, 31-01-2007) 

. Col. I-II 
Reported assault on the Tribal Woman of 

Varakapalli village, Vashakapatnam by 
the Anti-naxal Squad (Sub.) 
(Deb. 10, Vol. XXVIII 24-0'-2007) 
Col. 32S-28 
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Reperted Statement made by US 
spokesperson on Indo-US Civil 
Nuclear Deal (Sub.) 
(Deb. S, Vol. XXVIII, J 7-01-2007) 
Col. 484-96 

Situation arising out of continued killing 
of Hindi Speaking People by ULFA 
Militants in Assam (Sub.) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.SIl-31 

Sublidy 

Central Subsidy for Free Power to Fanners 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 22-23 

Direct Subsidy to Fanners 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COI.S4-S6 

Expanding the list of Fertilisers Eligible 
for Subsidy 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 336-37 

Fertilizers to Fanners at Subsidised Rates 

Subsidy on Fertilizers 
(Deb. 4, Vol. X«VIII, 16-01-2007) 
Col. 101 
(Deb. IS, Vol. XXIX, 0'-09-2007) 
Col. 119-90 

Subsidy on Fertilizers to Fanners 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 217-18 

Subsidy on Kerosene and LPG 
(Deb. 12, Vol. XXIX, 30-08-2007) 
QlI.132-33 

Subsidy on Loan Taken by Drug 
Companies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 243-44 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 1 S2-S6, 303-34 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 199-200 

(Deb. I S, Vol. XXIX, 06-09-2007) Subsidy to IfFCO 
Col. 1 SO-S 1 (Deb. 4, Vol. XXVIII, 16-08-2007) 

National Policy on Subsidies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
.CoI.281-82 

Proposal from Maharashtra for Subsidy 
to Jhuggi Dwellers 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 287-88 

Restructurina of Fertilizers Subsidy 
Regime 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.2S3-S4 

Subsidies given to Exporters 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.4SO-SI 

Subsidy for Supply of Rice 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 142 

Subsidy Norms for Crude Oil 
(Deb. 12, Vol. XXIX, 30-08-2007) 
('All. 179-80 

Col. 306 
Subsidy to National Horticulture Board 

(Deb. II, Vbl. XXIX, 29-08-2007) 
Co1.124-26 

SUlar 
Additional Loan to Sugar Mills for Buffer 

Stock 
(Deb. S, Vol. xxvm, 17-08-2007) 
Col. 446-47 

Assistance from SUlar Development 
Fund 
(Deb. 14, Vol. XXIX, OS-09-2007) 
('.ol. 28S-88 

Compulsory Packaging in Jute Bags 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 114 

Deloand of Sugar 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 187-94 
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Ethanol Production from Sugarcane Sugar MiUs 
(Deb. 2, Vol. XXVIII, 13-08-2007) (8eb. 6, Vol. XXVIlI, 20.01-2007) 
Col. 134 Col. 198-201 

Export of Raw Sugar Sugarcane Dues 
(Deb. 2, Vol. XXVIIl, l3-O8-2007) (Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 389 Col. 2-1 

Fall in Sugar Prices 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 372-74 

Incentives to Sugar Industry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.2SO-SI 

Increase in Buffer Stock of Sugar 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 279-81 

SUlarca.e 
Deduction fream Sugarcane Payment 

(Deb. 1", Vol. XXIX, OS-09-2007) 
Col. 163 

Providing Grants to Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 222-23 

Sugarcane Growers 
(Deb. 14, Vol. XXIX, OS-09-2007) 

Increase in Supply of SUlar Col. 82-84 
(Deb. 14, Vol. XXIX, OS-09-2007) S"ajaWllanScbeme 
Col. 316-17 

Irregularities in Release of Sugar 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
001.392 

Pennission for Selling Sugar to Sugar Mills 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 286-87 

Priority Sector Lending for Sugar 
Industry 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 287 

Problems of Sugar Industry 
(Deb. 11, Vol. XXIX, 29-08-:007) 
Col. 348 

Production in Sugar Mills 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.2S9-62 

Regulation of Sugar Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.216-18 

Response to Sugar Development Fund 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 297-98 

Sugar Development Fund 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 70 

Implementation ofSwajaldhara Scheme in 
Gujarat 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 189 

Restoration of Swajaldhara Scheme in 
Kamataka 
(Deb. 5, Vol. XXVIII, 17-oS-2007) 
COI.284-8S 

Swamlnathan Committee 
Report of Swami nathan Committee 

(Deb. 2, Vol. XXVIII, 13-oS-2007) 
COI.SS-92 

SwannJayaDti Gn. SwaroJprYoJua 
Augmentation of Credit Flow under SGSY 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 193-91 

Difficulty under SGSY 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 19S-97 

Performance ofSGRY, SGSY and NSAP 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 251-64 

Projects under SGSY 
(Deb. 10,. Vol. XXVIII, 24-01-2007) 
Col. 192-93 
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Proposals under SGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 332 

Provisions for STs under SGRY, SGSYand 
NSAP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 283-85 

Switzerlalld 

Bilateral Cooperation with Switzerland 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 514-15 

'JamllNadu 

AppHcations for Education Loans in 
TamilNadu 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 255-56 

Coastal Surveillance along Kerala and 
TamilNadu 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 357-S8 

Co..,11 Effluent Trtllbnent Plant 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 408 

Construction of Elevates Highways in 
TamiiNadu 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 678 

Exemption of Excise Duties in Special 
Economic Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 93-94 

Financial Assistance for Monuments, 
TamilNadu 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL333~ 

Flight Operations to SaIomAirport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 195 

FM Stations in Tamil Nadu 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 265-66 

Gauge Conversion in Tamil Nadu 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 246-47 

Grant to NGOs under NLEP 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 485-94 

Grants to NGOs under AIDS Control 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 524-49 

IOCs LNG Project in Tamil Nadu 
(Deb. 9, Vol. XXVIII, 23-08-,2007) 
Col. 1.3 

IT Raids 
(Deb. 10, Vol. XXVIIJ, 24-08-2007) 
Col.20S 

Kudankulam Nuclear Power Project 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 702 

LPG COMection in Tamil Nadu 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 284-85 

Need for doubling of railway line between 
Villupuram and DindiaW in 1imI Nadu 
(MUR377) 
(Deb. I. Vol. xxvm. 22-01-2001) 
CoL 656057 

Need to accord tile mtuJ of a CenIral 
University to Oandllianm Raral 
University, 'nImil NIdu (MUa 317) 
(Deb. 6, Vol. XXVIII, 20-01-2001) 
Col. 335-36 

Need to build a monument at Vifupakshi 
in honour ofShri Gopal Naicker, a great 
warrior and freedom fighter &om Tamil 
Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 334 

Need to'enhance the quota ofHaj Pilgrims 
from Tamil Nadu (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 510 
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Need to fill up the vacant posts of Doctors 
and Medical Attendants in Hospital 
for Beedi Workers in Mukkodal in 
Tirunelveli district, Tamil Nadu 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
COI.S66 

Need to issue a commemorative stamp on 
the Centenary celebration of Late 
Shri Pasumpon Muthuramalinga 
Thevar, a veteran freedom fighter from 
Tamil Nadu (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-01-2001) 
Col. 558-59 

Need to make the radio station at 
Dharampuri town in Tamil Nadu 
Operational (MUR 311) 
(Deb. " Vol. XXVIII, 21-08-2001) 
Col. 523 

Need to open a Computerised Railway 
Reservation Counter at Aruppukottai, 
Sivakasi, Tamil Nadu (MUR 377) 
(Dcb. 4, Vol. XXVIII, 16-08-2007) 
0,1.410 

Need to protect the interests of the OBC 
employees of Cauvery Asset in 
Karaikal, Pondicherry (MUR 371) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 757-51 

Need to release a commemorative postaae 
Stamp and First Day Cover in the 
honour of Shri P. Kakkan, I great 
freedom-fighter and social reformer 
from Tamil Nadu on his Birth Centenary 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoL 330-31 

Need to set up a Food Processing 
Industry in Krishenegiri district, 
Tamil Nadu (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336 

New Tra:ning Centres oflCAI 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 309 

Pamban Railway Bridge 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 234-35 

Pendin& Rail Lines in Tamil Nadu 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 93-94 

Proposals from Tamil Nadu 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 309-10 

Railway Projects in Tamil Nadu 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 172-76 

Setting up of Medical Science and 
Technology Centre 
(Deb. II, Vot XXIX, 29-01-2007) 
Col. 730 

Setting up ofTitanium Di-oxide Factory 
(Deb. 8, Vol. XXVIII, 22-08-2001) 
Col. 84 

SEZ for Textile Units 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 216 

Subsidy for Supply of Rice 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 142 

Visit of Uzbekistan Delegation 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 419-20 

Water Ingress into CoacaI ViIIIes of 
TamilNadu 
(Deb. 16, Vol. XXIX. 07-09-2001) 
0,1.59-60 

Widening of Plantation s.... 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 70-72 

1UatIon 
Allocation of Cess Revenue 

(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 720-22 

Arms and Cartridges with the Customs 
Department 
(Deb. 16, Vol. XXIX, 01-09-2007) 
Col. 52-53 
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Biometric PAN Cards 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 22-25 

Cases of Excise Duty Evasion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 177-80 

Central Excise Evasion 
(Deb. I, Vol. XXVIII, 10-08-2007) 
001.173-75 

Cess on Exploitation of Ground Water 
(Deb. II, Vol·. XXIX, 29-01-2007) 
Col. 347-48 

COllUftittee on Structure of Levies 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 167-61 

COlllpensation for Phasing out of CST 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 223-24 

Custom Clearances 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 56 

Custom Duties on Import of Wine and 
Spirits 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 112-\3 

Customs Duty on Wine and Spirits 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 72-74 

Cut in Import Duty on Wheat Flour 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 197 

Decline in Tax Collection 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 92 

Duty Evasion by EOUs 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 146-47 

Duty Evasion of Foreign Companies 
(Deb. 10, Vol. XXVIII, 24..()8-2007) 
Col. 216-17 

Duty Free Access to 'India's Market 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.lll 

Duty on Ceramic Tiles 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 142-44 

E-Taxation of North Eastern Region 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col.~69-70 

Excise Duty Evasion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 261-62 

Excise Duty Evasion by Tobacco 
Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 65-66 

Excise Duty Exemption 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 134-35 

Excise Fraud in Garment Export 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 126 

Exemption of Excise Duties in Special 
Economic Zones 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 93-94 

Extending the Date of filing Service Tax 
Returns 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 101-02 

FBT on Employees Stock Options 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 339-40 

Fiscal Hurdle in Indil!Jl Market 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 231-33 

Fringe Benefit Tax (FBT) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 280 

Harassment to PAN Card Holder 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 287-88 

Higher Taxes on Cars 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 272 
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Impact of Taxation Policy on Shipping 
Industry 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.S38-39 

Import Duty on Edible Oil 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 26S-66 

Import Duty on Titaniwn Di-Oxide 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 102-03 

IT Exemption under Sports Development 
Fund 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.215-16 

IT Raid on MCE 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 192-93 

IT Raids 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
COl.20S 

IT Refund 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 190-91 

IT Refund through SBI 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 98 

IT Return 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 63-64 

IT Return Preparers Scheme 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 194-95 

Mechanism of I.T. Assessment 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 227-29 

Missing Files from Customs 
Commissionerates 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 306-07 

MRP Linked Excise Duty 
(Deb. 10; Vol. XXVIII, 24-01-2007) 
Col. 16S-66 

Need to continue and extend tax-holiday 
scheme to industries in Himachal 
Pradesh till 2020 (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 462-63 

Need to extend the time-limit (or tiling 
service tax returns from 2S days to 45 
days (MUR 377) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 873 

Need to set up a land Custom Station at 
Balmiki Nagar, district Champaran, 
Bihar with a view to promote trade with 
Nepal (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 277 

Outstanding Demands 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 19S-97 

Pending Cases of Excise Duty Evasion 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 222 

Prosecution of IT Related Cases 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 326-28 

Rapid Transport System 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 175-7S 

Rationalisation ofTolI Tax 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 447-4S 

Rationalization of Duties in Telecom 
Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 93 

Recovery of IT Dues from Foreign 
Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 166-67 

Reduction in Import Duty 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 197-98 
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Reliefin Service Tax 
(Deb. 13, Vol. XXIX, 31-0'·2007) 
Col. 136 

Revised Guidelines for Issue of PAN 
(Deb. 5, Vol. XXVIII, 17·01-2007) 
Col. 262 

Reward to Informers of Income Tax 
Evuion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 167-61 

Sectors under Service Tax 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 73-75 

Service Tax Default by Private Telephone 
Companies 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 207-08 

Service Tax on Education and Health 
(Deb. 5, Vol. XXVIII, 17-08·2007) 
Col. 264-65 

Share ofMaharuhtra in Central Taxes 
(Deb. I, Vol. XXVIII, 10·OS-2007) 
Co1.81-86 

Tax Evasion by Transfer Pricinc 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 264 

Tax ExcmptionofRRB 
(Deb. 10, Vol. xxvm, 24-08-2007) 
Col. 23941 

Tax Exemption on Research Budset 
(Deb. 13, Vol. XXIX, 31-08.2007) 
Col. 242 

Tax Exemption to Co-operative Societies 
and Banks 
(Deb. 13, Vol. XXIX, 31-08·2007) 
Col. 33-34 

Tax Relief to Senior Citizens 
(Deb. I, Vol. xxvm, 10-0S-2007) 
Col. 301-10 

Tax Restructuring for Solar/Hydrogen 
Bued Energy Sourca 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 14142 

Tax Return Preparers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 159..6(). 

Tax Sharing between Centre and States 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 192-94 

Taxation on Indian Imports 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 183-84 

Taxes Outstanding 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 13-14 

Television Tax 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 263 

Toll Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 470-72 

VAT and LPG Cylinders 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 70-71 

Wealth Tax 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 150-51 

Widtdrawal of Excise Exemption 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 295 

Withdrawal of Sara I Forms 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 229-30 ... 

Health Drink and Pill from Tea EX1I'ac:tI 
(Deb. 3, Vol. XXVIII, 14-01·2007) 
Col. 439-40 

Mapping of Tea Gardens 
(Deb. 7, Vol. xxvm, 21-OS-2007) 
Col. 282-83 

Problems of Women Workers Employed 
in Tea Garden 
(Deb. 7, Vol. XXVIII, 21-01~2007) 
Col. 434-35 
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Promotion of Assam Tea 
(Deb. 7, Vol. xxvm, 21-01-2007) 
Col. 478-79 

Tea Gardens 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 469-70 

Tea Production 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 505.06 

Telch.r(I) 
Recognition of Teachers Education 

Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 116-24 

'Jeleeom Replatery Autllerity oflBdia 
Chanles in Financial and Regulatory 

Levies 

Ban on Entry of New Telecom Operators 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 199 

Budget for anAltcmate Telecom Network 
for Army 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
CoI.372-73 

Changes in Financial ,nd Regulatory 
Levies 
(Deb. 17, Vol. XXIX, to-09-2007) 
Col. 133-34 

Changes in UASL Norms 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 289-90 

Check on Telecom Services 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
CoL 119-20 

(Deb. 17, Vol. XXIX, 10-09-2007) Checks on SMS Manipulation 
Col. 133-34 . (Deb. 6, Vol. XXVIII, 20-01-2007) 

Instruction by TRAI Col. 261-62 
(Deb. 17, Vol. XXIX, 10-09-2007) Committee for Spectrum Valuation 
Col. 233-35 (Deb. 14, Vol. XXIX, 05-09-2007) 

Reduction in FDI Col. 383-84 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 194-95 

Representation on Autonomy of TRAI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 205 

Threat from Websites 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 201-02 

Utilisation ofSpectrwn 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 173 

Ttlecoamaakation(s) 
Agreement in Communication and I.T. 

Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 425 

Agreement with Private Telecom 
Companies 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Co1.2~1 

Conversion of Central Telegraphic 
Office 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 65 

Discussion with Telecom Operator. 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 161-62 

FDI in Telecom Sector 
(Deb. 6, Vol. xxvm. 20-01-2007) 
Col. 287 .. 1 

FDI }'roposals 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 66-61 

Incomplete Work under SSA 
(Deb. 17, Vol. XXIX. 10-09 .. 2007) 
Co1.l91-92 

Investment in Telecom Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 275-76 
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Layiq ofOpeial Pibre Cable 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 384-86 

Licence to Private Companies 

Refund of Exc ... Amount by Telecom 
Operators 
(Deb. 2, Vol. XXVIII, 13-0'-2007) 
Col. 144 

(Deb. 6, Vol. XXVIII, 20-08-2007) Review in Telecom Tariffs 
Col. 202-14 (Deb. 11, Vol. XXIX, 29-01-2007) 

Need to improve and augment 
telecommunication services in Ladakh, 
J&K 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 337 

Need to improve and augment the 
telecommunication services in Amreli 
Parliamentary Constituency ofOujarat 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 430 

Norms for Telecom Ser'Vices 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 278 

Ombudsman in Telecom Sector 

Col. 307-08 
Services of Private Telecom Companies 

(Deb. 11, Vol. XXIX, 29-08-2007) 
COl.S3 

Share ofGovemment and Private Telecom 
Companies 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 106-01 

Simplification of Licence Nonns 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 189-90 

Subsidy in Private Telecom Sector 
(~eb. 17, Vol. XXIX, t 0-09-2007) 
Col.ln-80 

(Deb. 6, Vol. XXVIII, 20-01-2007) SWAN Projects 
CeI.219 (Deb. 6, Vol. XXVIII, 20-01-2007) 

POCR. in Telecom Sector 
(Deb. S, Vel. XXVIII, 17-0'-2007) 
CeI.lt9 

Policy in 3G Network 
(Deb. 6, Vol. XXVIII, 20-08-2001) 
Col. 158 

Pre-paid Connections without Verification 
(Ji>eb. 14, Vol. XXIX, 05-09-2007) 
Col. 64 

Rationalizatien of Duties in Telecom 
Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 93 

Reduction in Allocation of Spectrum 
(Deb. 2, Vol. XXVlII, 13-08-2007) 
Col. 239 

Reduction in International Bandwidth 
Price 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 231-33 

Col. 156-57 
Telecom Consumers Education and 

Protection Fund 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 83-84 

Telecom Firm 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. ISO 

Telecom Manufacturing Industry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 218-19 

Telecom Projects 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 64-66 

Telecom Revolution in Villages 
lOeb. 17, Vol. XXIX, 10-09-2007) 
Col. 112-14 

Telecom Service in Orissa 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 179-80 
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Underground Cables in Gram Panchayats 

(Deb. 6, Vol. XXVIII, 20·08·2007) 
Col. 236-38 

Use ofGSM and CDMA Technology 
(Deb. 17, Vol. XXIX, 10·09·2007) 
Co1.l42· 

Use of Scare Spectrum 
(Deb. 6, Vol. XXVIII, 20·08·2007) 
Col. 155·56 

Use of Space Spectrum for Private 
Telecom Companies 
(Deb. 11, Vol. XXIX, 29.08·2007) 
Col. 63-64 

Violation of Rules by Private Companies 
(Deb. 17, Vol. XXIX, 10·09.2007) 
Col. 287·96 

Telegraph 
Opening ofTelegraph Office 

(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.I 10-11 

Telephone( s) 

Allotment of Spectrum 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 250 

Cancellation of Allotment of Telephone 
Booths to Disabled at Railway 
Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 133-34 

Capacity of Telephone Exchanges 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 164 

CDMA Technology by MTNLlBSNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 141-42 

Check on Illegal Routing ofIntemational 
Calls 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 233-36 

Clearance ofUASL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 75-76 

Cluster for Expansion of Telephone 
Network 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 171 

Funds for Benefit of Telephone 
Subscribers 
(Deb. 2, Vol. XXVIII, 13-08·2007) 
Col. 155-56 

ILD and NLD Licences 
(Deb. 11, Vol. XXIX, 29-08·2007) 
CoL 13~36 

Increase in Surrender of Landline 
Connections 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 373·78 

Installation of Telephone Booths 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 294-95 

Interruption in BSNL Services 
(Deb. 6, Vol. XXVlII, 20-08-2007) 
Col. 79-80 

Misuse of Telephone Directory 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 260 

Non-availability of STD/ISD/FAX 
Facilities 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 121 

Nonns for Telephone Connections 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 183 

Outstanding Amount ofTclephone Bills 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.162~3 

PCOIlSD/STD Booths 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.57~2 

Pennission to Private Mobile Subscribers 
(Deb. 6, Vol. XXVIII, 20·08-2007) 
Col. 82 

Poor Condition ofTelephone Connections 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 192 
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Provision of New Connections 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 296-304 

Reduction in Call Charges 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 71 

Regulation of Internet Telephony 
Companies 
,Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 330 

Representations for Extension of 
Telephone Connections 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 302-03 

Scheme for Broadband and Mobile 
Connections 
(Deb. It, Vol. XXIX, 29-08-2007) 
Col. 235-36 

Setvice Tax Default by Private Telephone 
Companies 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 207-08 

Setting up of New Telephone Exchanges 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 73-76 

Shortage of Telephone Cables 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 281 

Target for Rural Subscribers 
(Deb. I I, Vol. XXIX. 29-08-2007) 
Co1.315-J6 

Teledensity in Rural Areas 
(Deb. 2, Vol. XXVJI1, 13-08-2007) 
Col. 34-35 

Telephone Connections in Naxal Affected 
Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203 

Telephone Connections to Members of 
TAC 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 371-72 

Telephone Directory 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 201 
(Deb. 17, Vol. XXIX, J 0-09-2007) 
Col. 261-79 

Telephone Exchanges in Rural Areas 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 335-38 

Telephone Operators 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 144-46 

Telephone Revolution in Rural Areas 
(Deb. 2, Vol. XXVIII, J 3-08-2007) 
Col. 100-102 

Telephone Upgradation in Gujarat 
(Deb. 6, Vol. XXVJI1, 20-08-2007) 
Col. 70-71 

Uniform Billing Format 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 82-83 

Uniform SID Call Rate 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.30l-03 

Utilisation ofUniversal Service Obligation 
Fund 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 323-26 

Wimax Service by BSNL 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 63 

Wireless Telephc1ne Connections 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 71-76 

Television 

Anti-India Propaganda on Radio and 
Television 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 488-92 

Criteria for Permission of New Channel 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 397-98 
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DD-India Channel in USA and UK 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.362~3 

Directions to Cable Operators 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 477-78 

Downlinking Policy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 374-75 

Indecent Telecast by Private Channels 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 46-70 

Independent Channel for Each State 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.l~ 

Licence Fee on Television Sets 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 353-S4 

New Digital Option 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 390-95 

Obscene Programmes on Television 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 440-41 

Review of conditibnal Access System 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Co1.159~1 

Sting Operation 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 459-60 

Television Channels for Children 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 199 

Television Tax. 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 263 

Tendu Leaves 
Licence for Plucking Tendu Leaves' 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 459-60 

Terrorism 

Agreement between Australia and India 
to check Terrorism 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.S71-73 

Anti Terrorism Cell 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 268 

Attack on Amarnath Pilgrims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 346-47 

Coastal Terrorism 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 379-81 

Collaboration with neighbouring 
countries to stop Terrorism 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 724 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.156~3 

Indo-PakAnti-terror Mechanism Meeting 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 211 

Indo-Pak Home Secretaries Level Talks 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 29-31 

Indo-Pak Joint Action Against Terrorism 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 723 

Infiltration and Encounter between 
Armed Forces and Militants 
(D~b. II, Vol. XXIX, 29-08-2007) 
Col. 156-57 

Infiltration from Across Border 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 429-30 

Infiltration in Jammu and Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 127-29 
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Infiltration through Sea Routes 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 302 

Involvement of Terrorist Groups in Share 
Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Co1.l82-84 

Killing of Hindi Speaking Migrants in 
North-Eastern States by the ULFA 
Militants (SNQ) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 745-46 

Maoist Activities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 29S-98 

Maritime Smuggling and Terrorism 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 322-23 

Mechanism against Terror Financing 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 291-92 

Menace of Overseas Terrorists in the 
Indian Stock Market 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.4lO-11 

Militant Activities in North Eastern 
Region 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 18-19 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Need to provide employment to 
volunteers of Uttrakhand who were 
trained· in Gorilla Warfare by the 
Government (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 432-33 

Prolonged Counter, Insurgency 
Operations 
(Deb. 2, Vol. XXVIII, 13-01-2001) 
CoL 290-91 

Rehabilitation of Surrendered Militants 
(Deb. II, Vol. XXIX, 29-08-2007) 
('.01. 137 

Relief and Rehabilitation Measures for 
Murnbai Bomb Blasts Victims 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 221-22 

Talks with Extremist Organisations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 455 

Terrorist Outfits in the Stock Market and 
in the Real Estate Market 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 75 

Threat by AI-Qaeda 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 98-99 

Threats of Terrorist Attacks 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.107 

UnWillingness to be Posted in 
Insurgency Hit Areas 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 139 

Women Terrorists on Border 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 297-98 

Youth in Terrorism 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 199 

Textlle(s) 

Apparel Park Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 430-34 

Assistance to Textile Sector 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 132-35 

Closure ofNTC Mills 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 282-310 
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Deen Dayal Hathkargha Protsahan Yojana Textile Mills 
(Deb. 3, Vol. XXVIII, 14-08-2007) (Deb. 7, Vol. XXVIlI, 21-08-2007) 
Col. 470-76 Col. 191-95 

Excise Fraud in Gannent Export 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 126 

Exports of Textiles and Gannents 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 369-71 

Gannent Import 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. ISO 

Modernisation ofNTC Mills 
(Deb. 3, Vol. XXVIII, 14-01~2007) 
Co1.417-11 

Mutual Co-operation with Asian 
Countries 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 69-70 

Perfonnance of Textile Industry 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 206..07 

Powerloom Centres 
(Deb. 3, Vol XXVIII, 14-01-2007) 
Col. 139-40 

Problems ofQannent Exporters 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 271-72 

Production of Silk 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 307-15 

SEZ for Textile Units 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 276 

Technical Textile 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.l71-72 

Textile Export 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 363-66 

Textile Export Processing Zones 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 491-504 

Textile Park 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 340-42 

Textiles Export 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 334-40 

Vocational Education for Textile Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 139 

ThaOaDd 
Indo-Thai Agreement for Assam Silk 

Production 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 567 

Printing/Minting of Currency for Foreign 
Countries 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.I64~5 

Salient Features of Northeast-Thailand 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Co1.497-98 . 

The Year of Thailand and North East 
India-2001 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 121 

Thorat Committee 
1'ho;"at Committee Report 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 610-1 1 

TImber 
Illegal Transport of Timber 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 191 

Thbacco 

FDI in Tobacco Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 299-300 
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Pictorial Warning of Tobacco Products 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 289 

Reduction in Cultivation of Virginia 
Tobacco 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 98-99, 

Support Price for Tobacco 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 236-37 

Development ofTourism 
(Deb. 4, Vol. XXVIII, J 6-08-2007) 
Col. 379-84 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 34, 124-25 

Development of Tourism in Kamataka 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 388 

Development of Tourist Centres in Delhi 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 209 

The cigarettes and Other Tobacco 
Products (Prohibition of Financial Assistance from World Bank 
Advertisement and Regulation of 
Trade and Commerce, Production, 
Supply and Distribution) Amendment 
Bill. 2007 - Consid. & Pass 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 278-79 

Tobacco-Borne Diseases 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 44748 

Tourism 

Air Services to Short Haul Routes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 236-37 

Allocation of Funds to States 
.(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 255-56 

Belum Caves in AP 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 24546 

Construction of Buddhist Pari path 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 24445 

Cruise Tourism 
(DOeb. 15, Vol. XXIX, 06-09-2007) 
Col. 85-86 

Development ofDaringbari in Orissa 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.~29-30 

(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 183 

Financial Assistance to liujarat 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 372-73 

Financial Losses in Tourism Sector 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 134 

Foreign Tourists 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 9-10 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 222-26 

Group Tourism between India and 
Pakistan 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 243-44 

Indians Visited Abroad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 72-73 

Inflow of international Tourists 
(Deb. 9, Vol. XXVlII, 23-08-2007) 
Col. 20-29 

Information to Tourist 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.2J1-12 

Luxury Tourist Trains 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 199-200 
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Medical Tourism 
(Deb. 9, Vol. XXVlIl, 23-08-2007) 
Col. 309-14 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 248-49 

National Tourism Development Board 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 255 

Need to develop Thabe in district 
Gopalganj, Bihar as a tourist places 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335 

Need to sanction adequate funds for 
Mahanadi River Cruise Project and 
take it up as a Mega Circuit with a view 
to give momentum to tourism in the 
region (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 435 

New Tourism Project 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 286-87 

Patients Coming to India t9r Treatment 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 701-02 

PM's Reconstruction Plan for J&K 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 180-81 

Progress of Tgurism Industry 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.Sl 

Project for Identification of Heritage Sites 
and Tourist Destinations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 117-18 

Project Priyadarshini 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 260-61 

Promotion of Night TO)Jrism in Delhi 
(Deb. 15, VOl. XXIX, 0~-09-2007) 
Col. 175-76 

Promotion of Religious Tourism 
(Deb. 9, Vol. XXVlll, 23-08-2007) 
Col. 352-53 

Promotion of Shopping Tourism 
Destination 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 123-24 

.promotion of Skiing Tourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 40 

Promotion of Tourism in Assam 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 373-76 

~romotion of Tourism in Orissa 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
COI.2SS-96 

Promotion of Tourism Schemes in Foreign 
Countries 
(Deb. 4, Vol. XX-VIII, 16-08-2007) 
Col. 331-32 

Proposals for Development of Tourism 
from Various States 
(Deb. 9, Vol. XXVIII, 23-OS-2007) 
Col. 337-40 

Railway Tour Package ill respect of 
various States 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoI.2-7 

Revenue Earned from Tourism Industry 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 193-95 

Ropeway to Chamundi Hills 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. lOS 

Rural Tourism in Maharashtra 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 120-21 

Rural Tourism Projects 
(Deb. 12, Vol. XXIX, 30-OS-2007) 
Col. 159-70 

Safety and Security of Foreign Tourists 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 220-21 
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Skilled Manpower for Hospitality and 
Tourism Sectors 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 35 

Special Schemes to Attract Foreign 
Tourists 
(Deb. 4, Vol. XXVIII, 16 .. 08-2007) 
Col. 126-27 

Tourism Offices Abroad 

Trade Unions 
Mandatory Registration for Trade Unions 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 56-57 

Traffic 

Traffic Congestion 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 303-04 

(Deb. 4, Vol. XXVIII, 16-08-2007). Traffic Management in Delhi 
Col. 391-92 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Tourism Projects Col. 437 

(Deb. 15, Vol. XXIX, 06-09-2007) Transport 
CoOl. 99-106 

Tourism Projects in Bihar 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 122-23 

Tourism Scheme-Chasing the Monsoon 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 320-21 

Multi Model Transport Policy 
(Deb. 10, Vol. XXVIIT, 24-08~2007) 
Col. 265 

Tree(s) 

Plantation of Palm Trees 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.316-17 

Tourism Schemes for Jammu and Kashmir 
(Deb. 12, Vol. XXIX, 30-08-2007) Tribunal 
Col. 187-92 Setting up of Appellate Tribunal 

Tribal Tourism (Deb. 16, Vol. XXIX, 07-09-2007) 
(Deb. 15, Vol. XXIX, 06-09-2007) Col. 254-55 
Col. 226 Tribunal for Environmental Impact 

Thys 

Chinese Toys 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 409-10 

Toxic Content in Plastic Toys 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 64r-42 

Trade 
Turnover in Commodity Exchange 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 119-20 

Trade Related Intellectual Property 
Rights 

TRIPS Agreement 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. no 

Assessment 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 6-7 

Trinidad and Thbago 

Acquisition of Acreage for Exploration in 
Trinidad and Tobago 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 196 

'IS ........ 1 
Rehabilitation of Tsunami Victims 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 23-27 

Twelfth Finance Commission 

Grants to Local Bodies 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 413-14 
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Twenty-Point Programme 
Ownership Rights of Plots under 20-Point 

Programme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 290 

Unani System of Medidne 
Popularity of Un ani System of Medicine 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 24547 

Unemployment 
Consequential Unemployment in Sahara 

Airlines Staff 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Co1.l19-20 

Training to Rural Unemployed Youth 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 157-5B 

Unemployed Persons in Urban Areas 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 311-14 

Union Territory 
Communication and Capacity 

Development Unit in StateslUTs 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 14244 

United Arab Emirates 
Expulsion ofindians by UAE 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 750-51 

Rice Import by UAE 
(Deb. 7, Vol. XXVIII, 21-OB-2007) 
Col. 85-86 

United Nations 
UN MilIeMium Report 

(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 357-59 

UN Report on Urbanisation 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 257-5B 

UN Report on urbanisation in India 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 4446 

United Nations Conference on Trade and 
Development 

Outsourcing ofR and D Work 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 130-31 

United Nations Educational, Scientific 
and Cultural Organization 

Manuscripts of Rig Veda in Heritage List 
of UNESCO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.2B3-84 

World Heritage Site List by UNESCO 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 23942 

United Nations Environment Programme 
International year of Dolphins 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 667-69 

United Nations Security Council 
Permanent Seat in UN Security Council 

(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 748 

United States of America 
Access and Cross Service Agreement 

(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 159-60 

American Aircaft Carrier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 195-96 

American Defence Proposal for India 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 192-93 

Civil Nuclear Energy Cooperation with 
United States (St.) 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 396-97 

DO-India Channel in USA and UK 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 362-63 

Export of Handicrafts to USA 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 11:13 
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India-US Agreement for Gas Hydrates 
(Deb. IS, Vol. XXIX,06-09-2007) 
Col. 207-08 

Indo-US Agreement on Environment 
(Deb. J J, Vol. XXIX, 29-08-2007) 
Col. 409-10 

Indo-US Agri.-Knowledge Initiatives 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.3S6-57 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Indo-US Cooperation on Marine Pollution 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 221-23 

Indo-US Joint Military Exercise 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 137-38 

Indo-US Military Cooperation 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 185-86 

Indo-US Secretary Level Talks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 710 

Need to set up a Joint Parliamentary 
Committee to examine the various 
aspects ofIndo-US Civil Nuclear Deal 
in the context of the statement made 
by the Government on the issue, 
outside the Parliament, even though 
the House is in Session (Sub.) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 1-11 

Reported Statement made by US 
spokesperson on Indo-US Civil 
Nuclear Deal (Sub.) 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 484-96 

US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 426 

US Restrictions on R-I Visa 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 439-40 

US-GSP Programme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 387-88 

U aivenity(s) 
Assessment of Colleges and Universities 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 352 

Assistance to Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 459 

Autonomous University for NRIs 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.5BI-B2 

Career Advancement Scheme for 
Faculties 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 84 

Central Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 462-63 

Exchange Programme with Foreign 
Universities 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 33-34 

Fee Structure of Private Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Cot. 95-96 

Foreign Universities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Cot.2B-29 

Horticulture University 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 24S-49 

Incentives to Central Universities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 462 

Introduction of Infrastructure 

.. 

Management Service Courses 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 84-85 
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Jawaharlal Nehru Agricultural University 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 161 

Languages in Central Universities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 483-84 

Maritime University in Gujarat 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 248 

Nalanda University Mentor Group 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.2S3 

Need to accord the status of a Central 
University to Gandhigram Rural 
University, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 335-36 

Need to accord the status of a Central 
University to Guru Ghasi Das 
University, Bitaspur, Chhattisgarh 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 432 

Need to accord the status of a Central 
University to Kumaon University, 
Uttrakhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 512-13 

Need to accord the Status of a Central 
University to Patna University, Bihar 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 766-67 

Need to accord the status of a 'Central 
University to Rajasthan University, 
Jaipur (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 460-61 

Need to establish a Central University and 
a Kendriya Vidyalaya in Latur district, 
Maharashtra (MUR 377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 875-76 

Need to establish a Central University and 
ITI at GumlalLohardaga in Iharkhand 
(MUR377) 
(Deb. 9, Vol. XXVlll, 23-08-2007) 
Col. 431 

Need to set up a Central University in 
Kerala in the honour ofShri Mannathu 
Padmanabhan, a great social leader 
{MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 437-38 

R&D Project of NTPC and Anna 
University 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 331-32 

Setting up of a Space University 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 125-26 

Setting up of Universities and Educational 
Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 159 

Setting up of Women Study Centre 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 266-67 

Setting up of Workers Techni~al 

University 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 431-32 

Skill Development Programme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 101-02 

Universities without Student Unions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 139-41 

Vacant Posts in UniversitieslKVslNVs 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 378-84 

Vocational Courses 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 354-55 
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Withdrawal of Financial Support 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 441 

Unorganised Seetor 
Growth Pole Scheme 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 2-3 

Need to bring a comprehensive legislation-
providing social security and welfare 
programmes for the agricultural 
workers in the unorganised sector 
(MUR377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 276-77 

Uranium 
Commercial Mining of Uranium 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 733-34 

Purchase of Uranium from Australia 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 460-61 

Uranium Mines-A Sources of Life and 
Death ofTribal 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 742 

Uranium Mining in Jaduguda 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 455-57 

Uranium Processing Plant 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 481-B3 

Urban Area(s) 
ADB Assistance for Urban Infrastructure 

Projects 
(Deb. I, Vol. XXVIII, 10-0B-2007) 
Col. 42-48 

Basic Services to Urban Poor 
(Deb. 10, Vol. XXVIlI, 24-OB-2007) 
Col. 195-200 

Clearance to Urban Infrastructure 
Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 61-62 

Delay in AUWSP Schemes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 44-45 

Development of Cities 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. lOB 

Development of Jabalpur Cantonment 
Town 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 308.:09 

Development of New Cities 
(Deb. 5, Vol. XXVIII, 17-011-2007) 
Col. 355-57 

Development of Small & Medium Towns 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 259-61 

Facilities for Ahmedabad, Vadodara and 
Surat 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 159-68 

Foreign Assistance for Urban Slum 
Project 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 112-14 

Garnering Funds through Carbon Credits 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 252-53 

Grading System for Indian Cities 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 94 

Heart Patients in Metro Cities 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 687-89 

Increase in Real Estate Prices 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 188-89 

Infrastructural Facilities 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 313 

Integrated Development of Small and 
Medium Towos 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 23-24 
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Mumbai Urban Infrastructure Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 226-30 

National Building Organisation Report 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 461-62 . 

National Urban Policy 

Risk Factors among Urban Population 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 628-32 

Scheme for Housing and Urban 
Development 
(Deb. I. Vol. XXVIII. 10-08-2007) 
Col. 197-99 

(Deb. I, Vol. XXVIII, 10-08-2007) Setting up of Urban Regulatory Authority 
Col. 157-59 (Deb. 13, Vol. XXIX, 31-08-2007) 

Need to includeCuttack in J.N.N.U.R.M. 
and devolve the powers to local bodies 
for improving basic urban amenities 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.4lO 

Need to include Panipat city in the 
lawaharlal Nehru Urban Renewal 
Mission (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 331-32 

New Policy for Urban Housing 
(Deb. 5. Vol. XXVIlI, 17-0S-2007) 
Col. 299 

Non-Agricultural Land 
(Deb. 16, Vol. XXIX. 07-09-2007) 
CoI.IS-19 

Opening PSB Branches in Rural and 
Urban Areas 
(Deb. 10. Vol. XXVIII. 24-08-2007) 
Col. 234-35 

Plots Allotted to Religious Organisations 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 158-60 

Pollution in Metropolitan Cities 
(Deb. 8. Vol. XXVIII. 22-0S-2007) 
Co1.317-19 

Rapid Transport System 
(Deb. I, Vol. XXVIII, 10-OS-2007) 
Col. 175-78 

Reimbursement of Non-Bonafide 
Payment to New Allottees 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col.15~57 

Col. 293-94 
Slum Population in Urban Area 

(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 89-92 

Survey of Urban Areas 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 269-82 

UN Report on Urbanisation 
(Deb. 10. Vol. XXVIII. 24-0S-2007) 
Col. 257-5S 

UN Report on urbanisation in India 
(Deb. 10. Vol. XXVIII, 24-08-2007) 
Col. 4446 

Unemployed Persons in Urban Areas 
(Deb. 11, Vol. XXIX. 29-0S-2007) 
Col. 311-14 

Untrammelled Growth ofUrbanAreas and 
Agenda Plan for Urban Local Bodies 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 24243 

Urban Development Scheme 
(Deb. I. Vol. XXVIII, 10-08-2007) 
Col. 129 

Urban Infrastructure Fund 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 190 

Urbanization of Smaller Cities 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 286 

Uttar Pradesh 
Airport at Greater Noida 

(Deb. 4. Vol. XXVIIl. 16-08-2007) 
Col. 146-47 
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Assistance for Professional Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 490-92 

Bench of UP High Court 
(D~b. 16, Vol. XXIX, 07-09-2007) 
Co/.99 

Coach Repairing Factory at Bareil/y 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co/. 203-04 

Communications Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 177 

Doubling of Railway Line on Ihansi-
Kanpur Section 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co/. 123 

Evacuation of Retiring Room 
(Deb. 4, Vol. XXVIII, 16.().-2007) 
Col. 24243 

Financial Assistance by NABARD 
(Deb. 16, Vol. XXIX, 07-09':'2007) 
Col. 266-67 

Food Parks in Uttar Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 178 

Funds for Vector Borne Diseases 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 73640 

Gauge Conversion in Uttar Pradesh 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 72 

Historical Places in UP 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 74-150 

Illegal Construction in Kanpur 
Cantonment Area 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 96-97 

Inquiry Committee on N ithari incident 
(Deb. 7, Vol. XXVIlI,21-08-2007) 
Col. 454-55 

Late Opening and Early Closing of 
Nationalised Banks HI Uttar Pradesh 
(Deb. 16, Vol. XXIX, 07-09-2(07) 
Col. 116 

National HiJhways in U.P. 
(Deb. I, Vol. XXVIlI, 22-08-2007) 
CoJ.481-83 

Need to addre.s the problem of 
contaminated groundwater under 
centrally sponsored scheme in Kheri 
Parliamentary Constituency, Uttb, 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co/. 334-35 

Need to change the terms of conditions 
of wages under National Rural 
Employment Guarantee Scheme with a 
view to provide daily wages to the 
workers engaged under the Scheme 
(MUR371) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 409 

Need to conduct an inquiry intO reported 
poor implementation of work under 
Rashtriya Sam Vikas Yojana in Ialaun 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 763 

Need to construct a dam on Indo-Nepal 
border to check the overflow from 
existing barrage on Sharda river in 
Uttar Pradesh (MUR 377) . 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 276 

Need to employ trained workers at stone 
quarries ofMahoba, Uttar Pradesh and 
provide adequate social security and 
medical facilities to the workers 
(MUR377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 817-78 



SUBJECT INDEX 295 

Need to establish a Kendriya Vidyalaya 
at Hardoi in Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 518 

Need to establish early warning system 
for prediction of geological upheavals 
taking place in the Bundelkhand. region 
of Uttar Pradesh (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 434-35 

Need to expedite the completion of 
Bareilly Bypass on N.H. 24 in Uttar 
Pradesh (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 407 

Need to include certain Backward Castes 
of Uttar Pradesh in the list of 
Scheduled Caste Category (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 275 

Need to install India Mark hand-pumps 
in Chail Parliamentary Constituency 
under Rashtriya Swajaldhara Yojana 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
COl.33S 

Need to make a full fledged railway station 
at Kerakat in North Eastern Railway 
zone (MUR 377) 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 664 

Need to procure sugarcane by the Central 
Government with a view to protect the 
interest of sugarcane growers of 
Bijnore Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 665 

Need to prohibit the use of the term 
"Kabootarbaazi" as a slang for abuse 
of official facilities by the media 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 878-79 

Need to provide stoppage of Patna-
Mathura Express (Train No. 3237) 
at Jaunpur district headquarters 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 336 

Need to release the funds sanctioned as 
subsidy towards construction of 
dwelling units for Beedi workers in 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 663-64 

Need to sanction the construction of a 
dam on river Ghaghra, in Faizabad 
Parliamentary Constituer1'cy, Uttar 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10.-09-2007) 
Col. 335-36 

Need to set up a Kendriya Vidyalaya in 
Salempur Parliamentary Constituency 
of Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 765-66 

Need to set up a Rail Coach Factory and 
construct Rail over Bridges in Bareilly 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 272 

Need to set-up an L.P.G. out-let in 
Salempur, Deoria, Uttar Pradesh 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.408~9 

Need to take steps for the maintenance 
and conservation ofthe Shiv Mandir, 
a historical monument at Varanasi, 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 338 

N ithari Case 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.461~2 
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Non-availability of Recharge Coupons Utlnkhand 
(Deb. 14, Vol. XXIX, 05-09-2007) Closure of Military DairyFann 
Col. 263 (Deb. 14, Vol. XXIX, 05-09-2007) 

Oil Tankers in U.P. and Uttrakhand Col. 329-30 
(Deb. 15, Vol. XXIX, 06-09-2007) Communication Network 
Col. 114 (Deb. 14, Vol. XXIX, 05-09-2007) 

Over-bridge on NH in Gorakhpur Col. 263 
(Deb. B, Vol. XXVIII, 22-0B-2007) Concessions to Industries in Uttrakhand 
Col. 448 (Deb. 10, Vol. XXVIII, 24-0B-2007) 

Phaphamau Bridge Col. 139-40 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 209-10 

Production in Sugar Mills 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.259~2 

Proposal of Financial Assistance from 
Uttar Pradesh 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col.B6-87 

Rifts in Bundelkhand Region 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 209-10 

Road Over Bridges in Gorakhpur 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 292-93 

Road Overbridge on Baileisa Crossing 
Number29A 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 137-38 

Setting up of Institute for Petroleum 
Technology 
(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 229 

Sugar Development Fund 
(Deb. 11. Vol. XXIX. 29-08-2007) 
Col. 70 

Uttar Pradesh Drugs and 
Pharmaceuticals Limited 

Financial Package to UPDPL 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 132 

Declining of Wild Animals 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 718-20 

Need to accord the status of a Central 
University to Kumaon University, 
Uttrakhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 512-13 

Need to provide employment to 
volunteers of Uttrakhand who were 
trained in Gorilla Warfare by the 
Government (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 432-33 

Oil Tankers in U.P. and Uttrakhand 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 114 

Promotion of Culture of various States 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 259 

Rail Link between Rishikesh and 
Dehradun 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.lll 

Railwayline in Uttrakhand 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. IB7-88 

Rehabilitation Policy for Villagers Living 
Inside National Parks/Sanctuaries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 125-26 
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Rifts in Bundelkhand Region 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 209-10 

Sewage Treatment Plant at Devprayag 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 634.35 

Shortage of Oil Tankers/Oil 
,(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 47-48 

Uzbekistan 

Visit of Uzbekistan Delegation 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 419-20 

Vacant Post(s) 

Vacant Posts in Indian School of Mines 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI,405-06 

Vacant Posts in PSBs 
(Deb. 13, Vol. XXIX, 31;08-20&-7) 
Col. 59-60 

Vacant Posts in PSEs 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 176-80 

Vacant Posts in Railways 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 190-91 

Vacant Posts in Universities!K.VslNVs 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 378-84 

Deduction of Post in CPWD 
( b V< I XXIX 31 08 2007) Vacant Posts of Judges in High Courts 
De . 13, o. ,- - . (Oeb. 10, Vol. XXVIII, 24-08-2007) Col. 306-07 

Delay in Appointment in CSIR 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 72-73 

Need to fill up the vacant posts ofOoctors 
. and Medical Attendants in Hospital 
~r Beedi Workers in Mukkodal in 
'Tirunelveli district, Tamil Nadu 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 566 

Posts Vacant in Indian Institutes of 
Entrepreneurship 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.215-16 

Vacancies in Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 237-39 

Vacancies in Para Military Forces 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 196 

Col. 114-16 
Vacant Posts of Scientists in DRDO 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 103-04 

Vaccine 
Hepatitis B and C Vaccines 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 594 

HIBVaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 709-10 

Inactivated Polio Vaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 563 

Meningitis Vaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 671-72 

VADIScbeme 
VADIScheme 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 197-98 Vacant Post in West Central Railways 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 276-77 VaklyanathaD COIIUDittee 

Vacant Posts in CGHS 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 600-01 

Vaidyanathan Committee 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 45-46 
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Valedictory Rereren(e 
Valedictory Reference 

(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 34()..14 

VIetnam 
Dialogue between India and Vietnam 

(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 439 

Visit of Vietnamese PM 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 325 

Village Knowledge Centre 
Village Knowledge Centre 

(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 158-62 

Visa 
Denial of Visa 

(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 270-71 

Warebouse(s) 
Optimum Utilisation of God owns 

(Deb. 6, Vol. XXVIII. 20.08-2007) 
Col. 274-76 

Water 
Adverse Impact of Over-Extraction of 

Water 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 99-102 

Allocation of Indus Water 
(Deb. 17, Vol. XXlX, 10-09-2007) 
Col. 78-79 

Artificial Recharge of Water in Hard Rock 
Area 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 80-81 

Demand of Water 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 373-74 

Depleting Water Level in Delhi 
(Deb. ) 7, Vol. XXIX, 10-09-2007) 

Simplification of Visa Process Col. 164-65 
(Deb. 8, Vol. XXVIII, 22-08-2007) Fresh Water 
Col. IB9-9O (Deb. 6, Vol. XXVIII, 20-08-2001) 

US Restrictions on R-l Visa Col. 84 
(Deb. B, Vol. XXVIII. 22-0B-2001) Indo-China Water Disputes 
Col. 439-40 (Deb. 17, Vol. XXIX, 10-09-2007) 

Vocational Park Col. 297 
Setting up of Vocational Park 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 203 

Voter Identity Card 
Master Cards to Voters 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 116 

War Widows 
Allotment of Petrol Pumps to War 

Widows 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.310-11 

Facilities to War Widows 
(Deb. 17, Vol. XXIX, 10-09-2001), 
Col. 305-07 

Need to implement potable water schemes 
in Mehsana Pari iamentary 
Constituency, Gujarat under 
Swajaldhara Scheme (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 329 

Need to release funds for repair & 
maintenance of existing water system 
in Darjeeling, West Bengal (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 330 

Need to stop Haryana from utilizing water 
of Bhakra Canal and release of the 
remaining 0.17 M.A.F. portion of water 
ofRavi-Beas to Rajasthan (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 762 
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Peculiar Type of Water Plants 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 734-35 

Rain-water Harvesting 
(Deb. 10. Vol. XXVIII, 24-08-2007) 
Col. 134 

Scarcity of Water 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 191 

Scheme for Treatment and Reuse of 
Domestic Waste Water 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 199-200 

Supply of Water in Delhi 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 121-22 

Utilisation of Nann ada Water 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 142-43 

Water Harvesting 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 295 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 120 

Water Level of Reservoirs 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 171-74 

Water Policy 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 170-71 

Water Supply Augmentation Schemes 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 122-45 

Watenhed Development 

Private Investment in Watershed 
Development 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 69 

Recommendations of Parthasarthy 
Committee on Watershed Programme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91-92 

Watershed Development Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.316 

Watershed Management 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 328-30 

Weatber 

Weather Forecast 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 304-05 

Weaver(s) 

Assistance to Weavers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 42-45 

Loan to Silk Weavers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 64-65 

Problems of Weavers and Artisans 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 55-59 

Self-Employment to Weavers and 
Craftsmen 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 262-63 

Water Bodies Weavers in North Eastern States 
(Deb. 7, Vol. XXVIII, 21-08-2007) 

Need to release funds to the Government Col. 97-98 
of Maharashtra for maintenance 
& Repair of ponds in the State Website(s) 

(MUR377) Threat from Websites . 
(Deb. 4, Vol. XXVIII, 16-08-2007) I (Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 405 Col. 201-02 
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West BeDlal 
Asansol Railway Division 

(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 286 

Assistance to Agricultural Labourers in 
West Bengal 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 79-80 

Border Area Development Projects 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 98-9') 

Bridges at NH 60 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 603 

Doubling of Railway Line from Purulia to 
Kotshila 
(Deb. IS, Vol. XXIX, 06-09-2007) 
C01.2S0 

Farakka Super Thermal Power Station 
(Deb. S, Vol. XXVIlI, 17-01-2007) 
Col. 293-94 

Internet, E-Mail and Computer Facilities 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.67~1 

Modernisation and Expansion of Haldia 
Petro-Chernical Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. lIS 

Need to construct additional bridge on 
National Highway No. 60 from 
Kharagpur to Sonakonia in Paschim 
Medinipur district of West Bengal for 
improving drainage system in the 
region (MUR 377) 
(Deb. 9, VoL XXVIII, 23-08-2007) 
Col. 436-37 

Need to give adequate representation to 
the State of West Bengal in the 
recently reconstituted Jute Advisory 
Board and Jute Development Council 
(MtJR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.407~ 

Need to implement the recommendation 
of Task Force for Keleghai 
Kopaleswari-Baghal Basin drainage 
and Tamluk Drainage, District 
Midnapur, West Bengal (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333-34 

Need to provide adequate relief material 
and financial assistance to the people 
affected liy super-cyclone in Uttar 
Dinajpur district, West Bengal 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2(07) 
Col. 871-72 

Need to provide funds for the renovation 
of the Drainage system in Jhargram 
Parliamentary Constituency, West 
Bengal (MUR 377) 
(Deb. I, VoL XXVIII, 22-08-2007) 
Col. 662-63 

Need to release a commemorative stamp 
in the honour of Shri Birendra Nath 
Sasmal, a great freedom fighter from 
Bengal (MUR3 77) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 764-65 

Need to release funds for repair &. 
maintenance of existing water system 
in Darjeeling, West Bengal (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 330 

Need to rename Fort William, Kolkata, 
West Bengal as 'Siraj Fort' (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 332-33 

Need to send a Central Team to assess 
the losses incurred in Teesta Lower 
Dam Project Stage-III and Stage-IV in 
Darjeeling, West Bengal (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.S59-60 
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Need to upgrade the existing railway I Committee on Anti-poaching ~trategy 
station at Murshidabad. West Bengal (Deb. 8, Vol. XXVIII, 22-08-2007) 
to a Model Station (MUR 377) Col. 322-24 
(Deb. IS. Vol. XXIX, 06-09-2007) 
Col. 271 

New Railway Line in Bengal 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 241 

Non-Governmental Organisations 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 419-90 

Plantation of Mangroves 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 453-55 

Quality of Foodgrains Stocks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 178-80 

Reservation Policy in NIT, Durgapur 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 132-33 

Security Counter at KolkataAirport 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 196-97 

Support Price for Tobacco 

Convention on Endangered Species 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 710-11 

Dec lining of Wild Animals 
~ 

(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 718-20 

Declining Population of Common Spe;-ies 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 427-28 

Funds for Forestry and Wildlife 
Conservation 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 25-26 

Heavy Toll of Wild Life on Railway Tracks 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 55-S7 

Incidents of Snake Bite Death 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 696-97 

Leopards killed across the Country 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 669-71 

(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 236-37 Methodology for Counting of Tigers 

(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 144-45 Train between Durgapur and Howrah 

-(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 73-74 Missing Elephants 

(Deb. 14, Vol. XXIX, 05-09-2007) 
WildUfe 
Achievements of Project Tiger 

(Deb. II, Vol. XXIX, 29-01-2007) 
CoI.S39-42 

Amphibians in Assam 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 407-01 

Ban on Ivory Trade 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 593-94 

Census of Tigers 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 540-46 

Col. 661-63 
New Tiger Reserves 

(Deb. 8, Vol. XXVIIl, 22-01-2007) 
Col. 209-12 

Persons killed by Wild Elephants 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 506 

Poaching of Tigers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 689-91 

Poaching of Wild Life 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 633-34 
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Project Snow Leopard 
(Deb. II, Vol. XXIX, 29.08-2007) 
Col. 413 

Protection of Tigers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 25-31 

Rules for Sale of Captive E'lephants 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 548-50 

Setting up of "Wildlife Bureau" 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 603-04 

Smuggling ofTiger Bones 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 225-29 

Smuggling of Wildlife Articles 
(Deb. ll, Vol. XXIX. 29-08-2007) 
Col. 561-62 

Steps to Protect Rhinos 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 487-90 

Study to Determine Tiger Population 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 570-74 

Tiger Task Force Report 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 666-68 

Wildlife Crime Control Bureau 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 561 

Women 
Allotment of Houses in the Name of 

Women 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
Col. 145 

Compulsory Registration of Pregnant 
Women 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.'73S-36 

Credit Facilities for Women 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 115 

Crimes against Women and Children 
(Deb. 3, Vol. XXVIII, }4-08-2007) 
Col. 63-90 

Discrimination against Women Officers 
in Defence Force 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 154-56 

Employment Growth Rate of Women 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 223 

Enrolment of Muslim Girls in Schools 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 190 

Growth in Employment of Women 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 41 

Helpline for Women 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 275-76 

Home Secretary ·Conference on Women 
Issues 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 189-94 

I.T. Professionals 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 93 

Maintenance Allowance to Muslim 
Women 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 67-69 

Malnourished Children and Women 
(Deb. 3, Vol. XXVllI, 14-08-2007) 
Col. 278-79 

Need to ensure maternity benefit to 
working women in unorganised sector 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 434 
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Problems of Women Workers Employed 
in Tta Garden 
(Deb. 7, Vol. XXVIII, 21-08-2007.) 
Col. 434-35 

Project Priyadarshini 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 260-61 

Rehabilitation of Women and Children in 
J&K 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.J22-23 

Reservation for Women in Higher 
Educational Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 495 

Reservation for Women in Parliament and 
State Legislatures 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 280-81 

Role of Women in Agriculture 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 274-75 

Women Beneficiaries under NREGS 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 56-57 

Women Employees in Railway Services 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 123-24 

Women Engaged in Agricultu1e 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.314-16 

Women Personnel in Para Military r'orces 
(Deb. 7, Vol. XXVII!, 21-08-2007) 
Col. 324-25 

Women Representatives in Panchayats 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 714-16 

Women Industrial Training Institutes 
Women Industrial Training Institutes 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 414 

\\bod 

Scheme for Relief and Rehabilitation of Illegal Cutting of Forest Wood 
Rape Victims (Deb. 8, Vol. XXVIII, 22-08-2007) 
(Deb. 7, Vol. XXVIII, 21-08-2007) Col. 274-78 
Col. 205-06 

Schemes for Development of Women and 
Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 186-90 

Schemes for Poor Widows 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 32-33 

Short Stay Homes and Family Counselling 
Centres 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 97 

Subsidy to Women Farmers 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 426-27 

Suicide by Women Officers in Army 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 78-80 

Wool 
Integrated Sheep and Wool Development 

(Deb. 2, Vol. XXVUI, 13-08-2007) 
Col. 363 

World Bank 
Assistance from World Bank 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 288 

External Affairs 
(Deb. 13. Vol. XXIX, 3\-08-2007 
Col. 158-226 

Financial Assistance from World Bank 
(Dcb. 4, Vol. XXVIII, .16-08-2007: 
Col. 176 
(Deb. 15, Vol. XXIX, 06-09-2007' 
Col.IS3 
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GrantlLoan to States by World Bank 
(Deb. 10, Vol. XXVIII, 24-0S-2007) 
Col. 90-92 

Loans from World Bank 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoL 347-S2 

Modification in Labour Laws 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.I94-9S 

Old Manuscripts and Books 

World Bank Fund 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 131 

World Bank Loan for Bharat Nirman 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.l21-23 

World Bank Loan for Coal Sector 
Rehabilitation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 679-84 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123 World Bank Loan to PGCIL 

Operationalisation of Projects under PPP 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col.9S-96 

Parameters for World Blhk Assistance 
Programme 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 14548 

World Bank Report 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 49-S0 

(Deb. 1, Vol. XXVIII, 10-0S-2007) World Bank Report on Climate Change 
Col. 79 (Deb. 8, Vol. XXVIII, 22-0S-2007) 

Work Bank Loan for Vocational Training Col. 4-6 
(Deb. 2, Vol. XXVIII, 13-08-2007) World Healtb Organisation 
Col. 79-80 

World Bank Assistance for Jeevika Project 
(Deb. 16, Vol. xxix, 07-09-2007) 
Co1.2S6-57 

World Bank Assistance for National AIDS 
Control Programme 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 628-32 

World Bank Assistance for PMGSY 
(De~. 13, Vol. XXIX, 31-08-2007) 
Col. 14043 

World Bank Assistance for Repair of 
Dams 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 4 

World Bank Assistance for Rural 
Development Schemes 
(Deb, 13, Vol. XXIX, 31-08-2007) 
Col.l!86-8S 

WHO Report on Blindness 
(Deb. 8, Vol. XXVIlI, 22-08-2007) 
Col. 278-79 

WHO Report on Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
C01.5S2-S3 

World Trade Oraanisation 

WTO Conference 
(Deb. 3, Vol. XXVIJI, 14-08-2007) 
Col. 44749 

Yoga 
National Policy on Yoga 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 603-05 

US Patents on Yoga 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 426 
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Youth 

Employment to Rural Labourers and 
Youths 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 215-23 

Migration of Youth to Cities 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 278-80 

Review of National Youth Policy 
(Deb. 8, Vol. XXVlII, 22-08-2007) 
Col. 34446 

Self Employment Schemes for the Youth 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 12-22 

Training to Rural Unemployed Youth 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 157-58 

Youth in Terrorism 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 199 

Youth Parliament 
Youth Parliament 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.2S~ 
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Aaron Ralhid, Shri J. M. 

Accidents of Helicopters 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 134-35 

Application of Space Technology in 
Agriculture 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 87-88 

Bike Stunts in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 34849 

Collision of Vehicles at IGI Airport 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.311-12 

Demands for Supplementary Grants 
(Rai1ways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 5 S4-5 8 

Discussion with Telecom Operators 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 161-62 

Espionage Cases in Armed Forces 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 308 

Fanners Participatory Action Research 
Programme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 153-54 

Foreign Visits of Army Chief 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307 

Growth Rate on Banking Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 37-38 

Inflow of international Tourists 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 28-29 

Manuscripts of Rig Veda in Heritage List 
of UNESCO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 283-84 . 

Mergers and Acquisitions Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 169-70 

Need to enhance the quota ofHaj Pilgrims 
from Tamil Nado (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 510 

New IndiaAssurance Company 
(Deb. S, Vol. XXVIII, 1;-08-2007) 
Col. 206-07 

Norms and Incentives for Regional 
Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 83-84 

Opening of Branches of Nationalised 
Banks in Rural Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 168-69 

Operating Airlines in Non-Profitable 
Sectors 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 226-27 

Police Reforms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 156-57 

Pollution in Ganga River 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.315-16 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Recommendations of GoM on Civil 
Aviation Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 286 

Regulatory Authority for Private Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 325-26 

Rise in HIV Cases 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 585 
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Ro~ Accidents in Delhi 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Co1.4TI-79 

Selection of Private T. V.Channels by 
MTNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 129-30 

Abdullakutty, Shri 

Captive Power Generation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 7-8 

Commercial Use of Vacant Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 20 

Setting up of Airport Regulatory Authority Acbaria, Shri Balu Deb 
(Deb. 12, Vol. XXIX, 30-08-2007) ARDRP 
Col. 259 (Deb. 13, Vol. XXIX, 31-01-2007) 

Sex Education in Schools Col. 230-31 
(Deb. 7, Vol. XXVIII, 21-08-2007) Bifurcation ofPrasar Bharti 
Col. 175-77 (Deb. 7, Vol. XXVIII, 21-01-2007) 

Shortage of Small Denomination of Coins 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 239-40 

Spectrum Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 271 

Suicide by Women Officers in Army 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 78-80 

Supply of Gas to Dabhol 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 60-61 

Theft in Bank Lockers. 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 63 

Trade Negotiations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 134-35 

Traffic Management in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 437 

Use of Scare Spectrum 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 155-56 

World Bank Report on Climate Change 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.4~ 

Col. 170-71 

Channelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 111-12 

Cigarettes and Other Tobacco Products 
(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-0msid. 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 386-88 

Coal Bed Methane 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 244-45 

Commitment Regarding BSNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 44-45 

Construction of Airports by Private! 
Foreign Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 22 

CSMA Card Holders 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. I 52-S3 

Deep Sea Port 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 511 
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Delay in Purchase Order ofBSNL 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. ]48-49 

Discussion with Management and 
Representatives of L1C 
(Deb. ]6, Vol. XXIX, 07-09-2007) 
Col. 200 

Disinvestment Clauses 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. ]22-23 

Divesting RBI Stake from NABARD 
(Deb. ]0, Vol. XXVIII, 24-0B-2007) 
Col. 241-42 

Entry of Dow Chemical 
(Deb. 4, Vol. XXVIII, ] 6-0B-2007) 
Col. 37B-79 

Extension ofBSNL Service 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 262 

Foreign Collaboration for Coal Mining 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 368-69 

Gas Based Power Plants 
(Deb. I, Vol. XXVIII, ) 0-OB-2007) 
Col. 205-10 

Government Share of Gas from RIL 
(Deb. ]6, Vol. XXIX, 07-09-2007) 
Col. 7]-72 

Hydro Power Generation 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 72-74 

Investment on Power Projects in North 
East States 
(Deb. 10, Vol. XXVIIl, 24-OB-2007) 
Co1.l77-7B 

Investment Proposal of SAIL and RINL 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 7-8 

ICCs LNG Project in Tamil Nadu 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 183 

Issues Pertaining to Employees of AI and 
IA 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 247-4B 

Leasing of Iron Mining 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 205-06 

Market Borrowings by NABARD 
(Deb. ]0, Vol. XXVIII, 24-08-2007) 
Col. 46-47 

Modernisation of Telecom Factories 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 21 1-13 

National Advisory Board 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 331 

Non-Payment of Compensation to 
Employees by Firms/Companies 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col. 262-63 

Outsourcing of Coal Production 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 732-33 

Policy for Commercial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 280-84 

Port Assets on Lease 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 472-73 

Power Distribution by Special Economic 
Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 116-17 

Rail Link between India and Bangladesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. ]05-06 

Renewable Energy Generation by NTPC 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 169-70 
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Reserve of Methane Aditya Natb, YOli 
(Deb. 12, Vol. XXIX, 30-08-2007) Apparel Park Scheme 
Col. 205 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Revision of Coal Royalty Rates Col. 430-34 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 712-14 

Sale of spurious drugs in the country 
causing serious health hazards to the 
people and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 543-45 

Setting up of Low-Cost Airports 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 296 

Setting up of Power Exchange 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 242-43 

Shortage of Rakes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 195 

Standing Committee on Railways -
Statement - Laid 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 324 

Tap Gas Pipelines Agreement 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 86-87 

Tea Gardens 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 469-70 

Technology in Plantation Sector 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 496-97 

Wealth Manager in L1C 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 245-46 

A(harya, Shri Prasanna 
Need to release a commemorative postage 

stamp in honour ofShri Veer Surendra 
Sai, a great hero offrcedom movement, 
on his bi-centenary (MUR 317) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879-80 

Development of Small &. Medium Towns 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 259-61 

Doubling ofGorakhpur-Lucknow Railway 
Line 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 74-76 

Electrification of Lucknow-Gorakhpur 
Railway Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 176 

Food Parks in Uttar Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 178 

Gauge Conversion on Gorakhpur-Gonda 
Loop line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 154 

Irregularities in PubJjc Distribution System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 36-37 

Issuance of Multipurpose National 
Identity Card 
(Deb. 3, Vol. XXVIII,14-0B-2007) 
Col. 475-76 

Maintenance Allowance to Muslim 
Women 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 67-69 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Need to revive the closed units of Fertilizer 
Corporation of India Limited in 
Gorakhpur and other parts of the 
country (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.335 
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Over-bridge on NH in Gorakhpur 
(Deb. 8, Vol. XXVIII, !2-08-2007) 
Col. 448 

Pending Water Projects between India and 
Nepal 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 98 

Procurement of Fighter Aircraft 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 267 

Road Over Bridges in Gorakhpur 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 292-93 

Situation arising out of floods in various 
parts of the Country (OUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 641-47 

Spread of Japanese Encephalitis 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 203-06 

Uniform Civil Code 

Bilateral Cooperation with Switzerland 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.SI4-IS 

Cases ofXDR Tuberculosis 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 4-10 

Cash Reserve Ratio 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 143-44 

Cement Price 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 31-36 

Commercial Production ofBio-Diesel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 307-08 

Corruption in Road Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S13 

Dedicated Freight Corridor 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 241 

(Deb. 10, Vol. XXVIII, 24-08-2007) Demand and Supply of Petroleum Products 
Col. 131 (Deb. IS, Vol. XXIX, 06-09-2007) 

Adsul, Sbri Aundl"lo Vitboba 

Acquisition of Aircraft Carrier Admiral 
Gorshkov 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 230-31 

Additional Resources to States 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 182 

Advanced Light Helicopter 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 282 

Agricultural Performance 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 149-S0 

American Aircraft Carrier 
(Deb. 6, Vol. XXVIIl, 20-08-2007) 
Col. 195-96 

Col. 238 

Demand of Water 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 373-74 

Demands for Supplementary Grants 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.4n-79 

Disposal of fused CFL Bulbs 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
Col. 282 

Energy Through Dio-Mass 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 94-95 

Expansion of National Child Labour 
Project 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.363~8 
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Expert Conunittees to Examine Mi"litary I Incidents of Snake Bite Death 
Situation in Jammu and Kashmir I (Deb. 14, Vol. XXIX, OS-09-2007) 
(Deb. 3, Vol. XXVIII, 14-08-200n I Col. 696-97 
Col. 280 Increase in Buffer Stock of Sugar 

Export of Marine Products (Deb. 2, Vol. XXVIII, 13-0S-200?) 
(Deb. 3, Vol. XXVIII, 14-08-2007) Col. 279-81 
Col. 441-42 Increase in PDS Prices 

Foodgrains Production (Deb. 2, Vol. XXVIII, 13-08-2007) 
(Deb. 6, Vol. XXVIII, 20-08-2007) I Col.llS-17 
Col. 9-17 Investment in Agriculture 

Foreign Exchange Reserve for 
Infrastructure Improvement 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.1S9 

Free Upgradation to Business Class Scats 
in Ind ian Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 121 

Funding Pattern of Indus Project 
(Deb. '14, Vol. XXIX, 05-09-2007) 
CoL 401-03 

Group Tourism between India and 
Pakistan 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 243-44 

HepatitisB 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 559 

HIBVaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col 709-10 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 275-76 

Involvement of People in Foreign Policy 
. Matters 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 672 

Irrigation Projects in Common Minimum 
Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 421-24 

Liccnc~ Fee on Television Sets 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 353-54 

Liquidation of Wages and Other Arre~ 
of Employees in PSES 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 112-16 

Loan to Students 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 433-34 

Misuse of Funds Meant for NREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 443-44 

Impact of Increasing Health Care Costs 
(Deb. 8, Vol. XXVIII, 22-oS-2007) . Multi Model Transport Policy 
Col. 458-59 (Deb. 10, Vol. XXVIII, 24-08-2007) 

Col. 265 
Implementation ofPMGSY 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 145-41 

National Council for Teacher Education 
(Deb. 7, Vol. XXVIII, 2I-oS-2007) 
Col. IS 

Import ofNaturaI Gas by N1TC National Hardware Development Policy 
(Deb. 13, Vol. XXIX, 31.08-2007) (Deb. 17, Vol. XXIX, 10-09.2007) 
CoL 1l4-~ Col. 137-39 
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National River Conservation Plan 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 50-51 

National Strategy on Climate Change 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 723-26 

National Transport Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 575-76 

Need to take steps for the maintenance 
and conservation of the Shiv Mandir, 
a historical monument at Varanasi, Uttar 
Pradesh (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 338 

Network Centric Warfare 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 105 

New Design of High Speed Coaches 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 189-90 

New Plan under Special Central 
Assistance Scheme 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 220 

New Policy for Urban Housing 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 299 

New Tiger Reserves 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 209-12 

Old Manuscripts and Books 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123 

Operationalisation of Projects under PPP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 95-96 

Overseas Operation by Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 275 

Performance ofTextile Industry 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 206-07 

Pictorial Warning of Tobacco Products 
(Deb. 8, Vol. XXVIII, 22-08-2007) • 
Col. 289 

Prolonged Counter, Insurgency 
Operations 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 290-91 

Promotion of PPP with Viability Gap 
Funding 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. lOS 

Provision of Creches underNREGS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 241 

Public-Private Partnership in Housing 
Sector 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 180-81 

Qualifications and Skills of Helicopter 
Pilots 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 120 

Recommendations of Parthasarthy 
Committee on Watershed Programme 
(Deb. 16, Vol. XXIX; 07-09-2007) 
Col. 91-92 

Reconsideration ofNew National Mineral 
Policy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 482-83 

Recovery from Fraudsters 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 288 

Red Fort as a World Heritage Site 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 385-87 

Renewable Energy Generation by NTPC 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 169-70 
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Restriction on Import of Wheat I Survey to IdentifY Potential Scavengers 
(Deb. 2, Vol. XXVIH, 13-08-2007) (Deb. IS, Vol. XXIX, 06·09·2007) 
COI.3S6-S7 Col. 12J·22 

Rise in Prices of Drugs 
(Deb. 4, Vol. x.xvm, 16-08-2007) 
CoL 176-77 

Rura] Credit Deposit Ratio 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col 193-94 

Sasan Ultra Mega Power Project in MP 
(Deb. 1, Vol. XXVDI, 10-08-2007) 
Col 117-18 

Task Force on Farm Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col241-42 

Telecom Consumers Education and 
ProtectioJ;l Fund 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 83-84 

Threat from Websites 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 201.02 

Scholarship Scbemc for SCslSTs Students Trade Negotiations 
(Deb. 4, Vol. XXVIII, 16-08-2007) (Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 315-16 CoL 134-35 

Separation of ATC from AAI 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 213. 

Shortage of Pilots 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 67-68 

Sinking of Supply Vessel 

Trade with Africa 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 277 

Under Statement of Non-Performing 
Assets 
(Deb. 16, Vol. XXIX, 07-09·2007) 
Col. 222 

(Deb. 9, Vol. XXVIII, 23-08-2007) Upkeep of INA Memorial 
Col 328-29 (Deb. 12, Vol. XXIX. 30-08-2007) 

Smart Card Project for Poppy Cuhivation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 221-22 

Standing Committee on Transport, 
Tourism and Culture - One-Hundred 
and Twenty-rlM and One HWldred and 
Twenty.sceond Reports -Laid 
(Deb. 4, Vol. XXVIII, 16-08·2007) 
Col. 402 

Support of State Extension Programme for 
. Extension Reforms 
(Deb. 17, Vol. XXIX, 10·09-2007) 
Col61-6S 

Survey for Ascertaining TB Cases 
(Deb. 14, Vol. XXIX, 05-09·2007) 
Col. 692-94 

Col. 106 
Vacant Posts in Railways 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 19()..91 

Verification of Mobile Phone Users 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 276-77 

Violation of Guidelines by Credit Card 
Companies 
(Deb. 13, Vol. XXIX, 31-08·2007) 
Col. 283-85 

Wagon Requirement of Coal India Limited 
(Deb. 12, Vol. XXIX, 30.08-2007) 
Col. 300-01 

Wildlife Crime Control Bureau 
(Deb. II, Vol. XXIX, 29·08-2007) 
Col. 561 
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World Bank Fund 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.l31 

World Bank Loan for Modernization of 
Irrigation System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 251-52 

Advani, Shri L K. 
Failure of the Government to contain 

terrorist violence in the Country (AM) 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 785-99 

A,arwal, Dr. Dblrendra 
Achievements under Lift Irrigation 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 277-78 

Development of Tourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 124-25 

Development of Villages 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 738 

Export of Fruits and Vegetables 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 272-75 

Financial Crimes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 113-14 

Financial Irregularities in Dt"partment of 
Food 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 3-4 

Allocation of Funds for Forest Functions of Area Welfare Officers 
Development (Deb. II, Vol. XXIX, 29-08-2007) 
(Deb. II, Vo;. XXIX, 29-08-2007) I Col. 635-36 
Col. 721-23 I B D' 

. FWlds for Vector orne ISeaseS 
Bic-Diesel Procurement Policy (Deb. J 4, Vol. XXIX, 05-09-2007) 

(Deb. 4, Vol. xxvm, 16-08-2007) Col. 736-40 
Col. 10-12 

Blackmarketing of Kerosene 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 178-80 

Central Assistance to Non-Govemmental 
Organisations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 222 

Complaints against National Level 
Monitors 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. ISS-56 

Customer Complaints with Banking 
Ombudsman 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 201 

Development of Historical Sites in 
Jharkhand 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 183-87 

I Habitation on Forest Land 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 208 

Implementation ofPanchayati Raj System 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 127-46 

Implementation of Schemes 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 105-01 

Inspection regarding Power Theft 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 16-11 

Land Allotted to Societies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.21l-13 

Legal Aid to Poor 
(Deb. 10, Vol: XXVlII, 24-08-2007) 

. Col. 53-56 
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Mega Food Park Scheme 
(Deb. )2, Vol. XXIX, 30-08-2007) 
Col 55-56 

Mobilisation of Funds from Abroad by 
Companies 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col~2 

Modernisation ofPSUs 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 230-36 

National Agricultural Cooperative 
Marketing Federation oflndia Ltd. 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 198 

National Waterways 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 683-88 

Need to introduce transit-flight at Ranchi 
Airport for the Haj Pilgrims of 
Jaharkhand (MUR 377) . 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 879 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 310-12 

Outstanding Rent of Officials and Judges 
(Deb. 5, Vol. XXVIII, 17-0S-2007) 
Col: 351-56 

Pharmaceutical Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 215-86 

Power Tariff in Delhi 

Production of Medicinal Plants 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 229-34 

Promotion of Hand loom andJiandicraft 
(Deb. 7, Vol. XXVIlI, 21-08-2007) 
Col. 216-17 

Reduction in Work of Postal Department 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
Col. 293 

Retirement Age for Central Health Service 
Personnel 
(Deb. 14, Vol. XXIX, OS..o9-2007) 
Col. 616-17 

Rural Electrification 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 23 1-38 

Savings and Extravagance ofPSUs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 278-79 

Savings in Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 236-40 

Self Help Groups under SGRY 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 51-53 

Self-Employment to Weavers and 
Craftsmen 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.262~3 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.lS2-S6 

(Deb. 16, Vol. XXIX, 07-09-2007) Trafficking of Human Organs 
CoI.l79-81 (Deb. II. Vol. XXIX, 29-08-2007) 

Preservation and Maintenance of 
Historical SiteslMonuments 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 294-95 

Processed Food Items 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Cot. 294-300 

C01.4S0-S2 

Tribal Jailed under Forest Laws 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 569-70 

Unprotected Monuments 
(Deb. IS, yol. XXIX, 06-09-2007) 
Col. 95-98 . 
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Urban Development Scheme I Broadband Internet Connections 
(Deb. I, Vol. XXVIII, 10-08-2007) (Deb. 11, V~1. XXIX, 29-O1-;l001) 
Col. 129 Co1.353-56 

Use of Hindi and Regional Languages in 
Courts 
(Deb. 5, Vol. XXVIII, 17-01~2007) 
Co1.159~1 

Utilisation ofRivCJ: Water in Tribal Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203-04 

Checks on SMS Manipulation 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.261~2 

Compensation for Phasing out of CST 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 223-24 

Ablr, Sbrl Hanlnj G. Compulsory Voting 
Acquisition of Land by CIl I (Deb. 5, Vol. XXVIII, 17-01-2007) 

(Deb. 8, Vol. XXVIII, 22-08-2007) t Col 333-34 
Col. 604-01 I Construction of New Airports 

Agricultural Land Acquisition Regulatory I (Deb. 9, Vol. XXVIII. 23-01-2007) 
Authority Bill, 2007 by 8hri Hansraj G Col. 313-14 
Ahir-Int. Construction Works on NH-16 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.318-19 . Col. 676 

Allocation of Funds for Indian Space I C F' fC 
Programme I ontract armmg 0 otton 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 703 I Col. 95-96 

Allotment of Gas Cylinders 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 134 

I 
; Creamy Layer for Scheduled Castes 

(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 72 

Allotment ofiron Ore Mines I Demands for Supplementary Grants 
(Deb. 7, Vol. XXVIIl, 21-08-2007) (Railways)-2007-08 
Col. 207-01 (Deb. 9, Vol. XXVIII, 23-01-2007) 

Ban on Indian Flights Col. 535-37 
(Deb. 4, Vol. XXVIII, 16-01-2007) Developed Varieties of Wheat 
Col. 394-95 (Deb. 2, Vol. XXVIII, 13-01-2007) 

Bharat Ninnan Yojana Co1.317-11 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 58-70 Development work on Land Acquired for 

Coal Mining 
Bid for Olympic Games (Deb. 11,' Vol. XXIX. 29-08-2007) 

(Deb. I, Vol. XXVIII, 22-08-2007) Col. 695 
Col. 486 

Brahmos Missile Disposal of Hospital Waste 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 270-71 Col. 593-94 
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Earning through Fisheries Improved Variety of Paddy 
(Deb. 2, Vol. XXVIII, 13-08-2007) (Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 24345 Col. 423-26 

Exclusion of Medicines from Controlled 
List 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.302~3 

Explosions/Accidents in Maharashtra 
Electrosmelt Limited 
(Deb. I S,-Vol. XXIX, 06-09-2007) 
CoI.2SI-S2 

Export of Handloom and Handicraft 
Products 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 7S-77 

Export of Iron Ore 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 449-S0 

Fish Production 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 3941 

Foreign Companies in Futures Market 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.26S 

Free Treatment to Poor 
(Deb. II, Vol. 'XXIX, 29-08-2007) 
COI.S74-75 

Funds for Flood Control 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. ISS 

GrainBanks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 415-16 

IAF Pilots in Civil Aviation 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 200 

Implementation ofSarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 376-77 

Import of Spices 
(Deb. 7, VOL XXVIII, 21-08-2007) 
Col. 90-94 

Increase in Working Days under NREGS 
(Deb. 10, Vol. XXVIII, 24~8-2007) 
Co1.214-IS 

Indigenous Equipments for Renewable 
Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 250-S1 

Indo-US Agreement on Environment 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 409-10 

Introduction ofIFM Course in KVS 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 129-30 

Irregularities in Release of Sugar 
(Deb. 2, Vol. XXVIII, I3-0B-2007) . 
Col. 392 

Irrigation Project in Maharashtra 
(Deb. 14, Vol. XXIX, 05-0CP2007) 
Col. 353-S4 

Issue of New Licenses for Cooperative 
Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 161-72 

Legislation for Marriage and Inheritance 
Right of Buddhists 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 153-54 

Mark on Two Rupee Coins 
(Deb. 16, Vol. XXIX, 07-09-2007) 
C01.2S6 

Misuse of Coins 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.4B6-B7 

Mumbai as International Financial Centre 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col.2BI 
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National Rural Employment Guarantee 
(Amendment) Bill, 2007 (Amendment 
of Section 6) - by Shri Hansraj G. Ahir 
-Int. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.31S' 

Need to include the remaining fIVe tchsils 
of Vidharbha in the special financial 
package declared by the Government 
for the benefit offarmers of the region 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 515-16 

Need to release funds to the Government 
of Maharashtra for Maintenance and 
Repair of ponds in the State (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 405 

New Drug Policy 
(Deb. 9, Vol. XXVlII, 23-08-2007) 
Col. 52-S3 

Promotion ofNano-Technology 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 3-4 

Proposal from Maharashtra for Subsidy 
to Jhuggi Dwellers 
(Deb. I, Vol. XXVIIl, 10-01-2007) 
Col. 287-88 

Rail Link between India and Bangladesh 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoI.I05..()6 

Rate of Interest on EPF 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 42-43 

Report of National Commission for 
Religious and Linguistic Minorities 
(NCRLM) 
(Deb. 4, Vol. XXVIII, ] 6-08-2007) 
Col. 325-26 

Reservation Policy for Delegations 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col. 424-2S 

N"rms and Incentives for Regional i Return of Mining Land to Farmers by elL 
Airlines (Deb. 8, Vol. XXVIII, 22-08-2007) 
(Deb. 15, Vol. XXIX, 06-09-2007) Col. 92-93 
Col. 83-84 

Opening of Post Office by Private Sector 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 247-48 

Payment of Lease Amount by SAIL 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
CoI.200-OJ 

Payment of Subsistence Allowance to 
Farmers and Agricultural Labourers Bill, 
2007 by Shri Hansraj G. Ahir -Int. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 319-20 

Plantation of Palm Trt"oes 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 316-17 

Power Tariff 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 203-04 

Revision of Coal Royalty Rates 
(Deb. I], Vol. XXIX, 29-01-2007) 
Col. 712-14 

River Pollution 
(Deb. S, Vol., XXVIII, 22-01-2007) 
Col. 273 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
C01.17S-77 

Share ofMaharashtra in Central Taxes 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 81-86 

Shortage of Battle Ships 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 148 

Shortage of Doctors 
(Deb. II, Vol. XXIX, 29-OS-2007) 
Col. 726-27 
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Shortage of Infrastructure in AnganwBdi I Tax Sharing between Centre and States 
Centres (Deb. 1, Vol. XXVIII, I 0-O8~2007) 
(Deb. 3, Vol. XXVIII, 14-08-2007) Col. 192-94 
Col. 32S-36 

Shortage of Officers in Armed Forces 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 17-24 

Shortage of Rail Wheels 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 274-7S 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. II, Vol. XXIX, 29-08-2007) 
COI.903-OS 

Teesta Hydro Power Project 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 104-05 

Theft of Ammunition from HAL Facmry 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col.lS7 

Use of Surplus Railway Land for 
Agricultural Purposes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 149 

Utilisation of Funds under NREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 

Solar Energy Col. 446 . 
(Deb. 10, Vol. XXVIII, 24-08-2007) I VADIScheme 
Col. 173-78 I (Deb. 17, Vol. XXIX, I 0~09-2007) 

Special. ~cheme for Free Treatment! Col. 197-98 
MedIcines , Vaidyanathan Committee 
(Deb. 14, Vol. XXIX, OS~09-2007)! (Deb. 17, Vol. XXIX, 10-09-2007). 
Col. 44142 I Col.4S46 

. I 
Status of Bank for the Postal Department Violation of Safety Norms in Coal Mines 

(Deb. II, Vol. XXIX, 29-08-2007) (Deb: 14, Vol. XXIX. 05-09-2007) 
CoI.363~ C.ol. 712-13 

Strength of Railway Protection Force 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 230-31 

Submission of Utilisation Certificate for 
Rural Schemes 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 453 

Sugarcane Growers 
(Deb. 6. Vol. XXVIII, 20-08-2007) 
Col. 113 

Supply of Gas Cylinders 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 37-38 

Talks with Extremist Organisations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 455 

Wind Energy Generation 
(Deb. 5, Vol. XXVIII, 17-08-200-::) 
Col. 157-59 

Women Employees in Railway Services 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 123-24 

Aiyar, Sbri Manl Shankar 

Need to strengthen the Panchayits 
financially in order to fulfil their 
constitutional obligations and to 
discharge their duties effectively (CA) 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 279-83 

Ajaya Kumar, Sbri S. 
Captive Power Plants for Railways 

(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 220-21 
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Channelising Cash Flow ftom PS~ to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 111-12 

Clinical Trials for Drugs/Surgical 
Procedures 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 697-98 

Discrimination against Women Officers in 
Defence Force 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 154-56 

Food Processing Training Centres 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 165-72 

Liberalisation of Banking Business 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 107-08 

Licences to Regional Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 25-26 

Migration of Skilled Professionals from 
India 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 709-10 

Modernisation and Expansion of Steel 
Plants 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 226-27 

Opening PSB Branches in Rural and 
Urban Areas 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 234-35 

Release of Commemorative Postage 
Stamps 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.154~2 

Replacement of Un-manned Railway 
Crossing with Subways 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 115 

Report of Transparency International 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 262 

Salary and Facilities for Armed Forces 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 168-69 

Situation arising out of proposed 
fonnation of Salem Railway Division 
by bifurcating Palghat Railway 
Division (CA) 
(Deb. 6, Vol. XXVIU, 20-08-2007) 
Col. 313 

Anantb Kumar, Sbri 
Pending Proposals for Environment 

Clearance 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 475-76 

Rain-water Harvesting 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 134 

Setting up of Non-Conventional Energy 
Power Projects 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 29-34 

Situation arising out of floods in various 
parts of the Country (OUR .193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 596-608 

Standing Committ~e on Finance·-
Fifty-seventh Report"":"'Presented 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 307 

Stocks of Foodgrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI,145-S4 

Training of Per SOMe I 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 634-35 

Anladl, Sbri Suresb 
Situation arising out of floods in various 

parts of the country (OUR 193) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
COl.90S-06 
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. Antony, Sbri A.K. I Government Quarters in NDMC Areas 
Central Advisory Committee for the I (Deb. 16, Vol. XXIX, 07-09-2007) 

National Cadet Corps· Election . Col. 120 
(Deb. 3, Vol. XXVIII, 14-08-2007) Illegal Capturing ofIndian Fishermen 
tol.509 (Deb. 17, Vol. XXIX, 10-09-2007) 

Antulay, SbriA.R. Col. 225-26 
Follow-up action on the Licence Fee on Television Sets 

recommendations contained in the (Deb. 3, Vol. XXVIII, 14-0B-2007) 
Report of High Level Committee Col. 353-54 
headed by Justice Rajinder Sachar on 
the Social, Economic and Educational 
status of the Muslim Community of I 
India(St) . I 
(Deb. 13, Vol. XXIX, 31-08-2007) : 
Co1.321-2B ' 

Appadunl, Shri M. 
Agencies Sending Indians Abroad 

(Deb. B, Vol. XXVIII, 22-0B-1007) 
Col. 97-104 

Assistance to Textile Sector 
(Deb. 3, Vol. XXVIII, l4-08-2007) 
Col. 132-35 

Bird Flu 

Need to fill up the vacant posts ofDocton 
and Medical Attendants in Hospital for 
Beedi Workers in Mukkodal in 
Tirunelveli district, Tamil Nadu 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.S66 

Non-Performing Assets 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col,4S-52 

No;ms and Incentives for Regional 
Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 8)-84 

(Deb. 2, Vol. XXVJII, 13-08-2007) I 
Col. 93-97 Pending Rail Lines in Tamil Nadu 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 93-94 Demands for Supplementary Grants 

(Railways) - 2007~8 

(Deb. 9, Vol. XXVIII; 23-OB-2007) 
Col. 490-93 

Education Loan 
(Deb. 13, Vol. XXIX, 31-08-2007) " 
Col. 145-47 

Entertainment Industry 
(Deb. 7, Vol. XXVIlI, 21-08-2007) 
Col. 38-42 

Fake Passports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 442-43 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 309-20 

i 

R&D Project of NTPC and Anna 
University 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 331-32 

Setting up of Agricultural Bank at Taluka 
Level 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 221 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 175-77 

Soil Erosion in Coastal Areas 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 280-81 
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Supply of Defence Equipments to i Degeneration of Agricultural Land into 
Sri Lanka I Ravines 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 139-40 Col. 27-32 

Supply of Poor Quality Drugs 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 126-27 

Tobacco-Borne Diseases 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 447-41 

Train Accidents 
(Deb. 4, Vol. XXVIII, 16~08-2007) 
Col. 251-82 

UpgradinglRenovation in Government 
Quarters 
(Deb. to, Vol. XXVIIt, 24..()1-2007) 
Col. 98-99 

Use of Fertile Land for SEZs 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 44 

Use of Hindi and Regional Languages in 
Courts 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 159-61 

Demands for Supplementary Grants--
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 631-32 

Privatisation of Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 145-46 

Security Guards in Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 157 

Shortage of Oil Tankers/Oil 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 47-41 

Ashwani Kumar, Sbri 

Trade Marks (Amendment) Bil~ 2007-lnt. 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Cot. 401 

Atb.wale, Sbri Rlmdu 
Use ofNon-lodised Salt Agencies Sending Indians Abroad 

(Deb. II, Vol. XXIX, 29-08-2007)' (Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 395 Col. 97-104 

Withdrawal of Troops from Border Areas Agreement between India and Iran 
(Deb. J J, Vol. XXIX, 29-08-2007) (Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 25 I-52 Col. 323-24 

Arlal, Shri Ashok 

Allotment of Shops ,at Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.2S4-55 

Arms and Cartridges with the Customs 
Department 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 52-53 . 

CNG Filling Stations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 206-07 

Agricultural Growth Rate 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 243-44 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 14 

Anti-India Propaganda by the Pakistan 
High Commission 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 457 
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Anti-India Propaganda on Radio and 
Television 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 488-92 

Ayurvedic Colleges 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 510-30 

Base Depots ofFCI 
(Deb. 2, Vol. XXVlII, 13-08-2007) 
Col. 146-47 

Cases of Excise Duty Evasion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoLI 77-80 

CBllnvestigation 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 319-20 

Central Support to Unaided Colleges and 
Schools 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 14-15 

Closure of Gold Mines 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 125 

Comprehensive Programme for Scheduled 
Castes and Other Backward Classes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 64-65 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 358-59 

Construction of Bridges on NH 
(Deb. 11, Vol. XXIX, 29-05-2007) 
Col. 621-28 

Consumption of LPG 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 40-4 I 

Corruption in Allotment of Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 316-17, 

Defence Ordnance Factories 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 296-97 

Defence Protocol Agreement 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.310-11 

Demands for Supplementary Grants-
(Genera/}--2007-08 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 744-46 

Demands for Supplementary Grants-
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 600-602 

Disinvestment in Public Undertakings of 
Rail Sectors 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 244 

Duping by Housing Finance Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 19 

Education and Employment for Minority 
Communities 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 10 

Equity Investment Scheme by IDBI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 84-85 

Export of Agricultural Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 266-67 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Failure of the Government to contain 
terrorist violence in the Country(AM) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 850-52 

Financial Assistance from World Bank 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 183 
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Foreign Investment for Housing I Modernization of Mints 
Development I (Deb. 5, Vol. XXVIII, 17-OS-2007) 
(Deb. 16, Vol. XXIX, 07-09-2007) I Col. 175-76 
Col. 2S8-9O I N d t fi I . f' b . ee 0 ormu ate reservatIon 0 JO 5 In 

Fund for Nano-technology 
(Deb. 10, Vol. XXVlIl, 24-OS-2007) . 
Col. 259-60 

the private sector (MUR 377) 
(Deb. 2, Vol. . XXVIII, 13-0S-2007) 
Col. 466-67 

FundsAlloned for Drinking Water Supply Need to improve the candidon of National 
Schemes Highways in the country (MUR 377) 
(Deb. 5, Vol. XXVIII, 17-0S-2007) (Deb. 14, Vol. XXIX, 0!l-09-2007) 
Col. 371408 Col. 769-70 

Grants to Voluntar}' Organisation Non-Payment of Salary/PF/Pensionl 
(Deb. I, Vol. XXVIII, 10-0S-2007) Gratuity by Public and Private Sectors 
Col 210-1 1 (Deb. II, Vol. XXIX, 29-0S-2007) 

Col.l44-4S 
High Rate ofinterest by Non-Govemment 

Financial Institutions on Term Deposit NTPC Power Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 29-30 Col. 170-74 

High Security Registration Plates Pilotless Aircraft Lakshya 
(Deb. 11, Vol. XXIX, 29-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 608-09 Col. 376 

Illegal Constructions Policy to Check Brain-drain 
(Deb. 6, Vol. XXVIII, 20-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 101-02 Co1.305-06 

Increase in Loan to SSI Post and Telegraph Offices 
(Deb. 13, Vol. XXIX, 31-08-2007) (Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 271-74 CoI.39242 I 

Industrial Growth Pre-Examination Coaching Facility to 
(Deb. 3, Vol. XXVIII, 14-08-2007) I Scheduled Castes/Scheduled Tribes 
Col. 420-21 (Deb. 4, Vol. XXVIII, 16-0S-2007) 

C01.17S-S3 
Interlinking of ATM Facility . 

(Deb. 13, Vol. XXIX, 31-08-2007) Production of Coking Coal and Non-
coking Coal 

. Col. 120-21 (Deb. 8, Vol. XXVIII, 22-08·2007) 
Loan to Entrepreneurs from IDBI Col. 46--50 

(Deb. 10, Vol. XXVIII, 24-08-2001) Proposal of Bio-control Agents 
Col. 212 Laboratories. 

Losses due to Cancellation of lA Flights (Deb. 17, Vol. XXIX, 10-09-2007) 
(Deb. 9, Vol. XXVIJI, 23-08·2007) Col. 207-08 
Col. 279-80 Railway Project funded by Foreign 

Maintenance of Banks of River Ganga Financial Institutions 
(Deb. IS, Vol. XXIX, 06-09·2007) (Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 235·36 Col. 30-32 
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Rationalization of Power Tariff 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 222-25 

Rehabilitation of Tsunami Victims 
(Deb. 7, Vol. XXVIll, 21-01-2007) 
Col. 23-27 

Relaxation in Rules of AmP 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 382-83 

Review of Loan Sanction and Recovery 
Policy of Banks 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 77-78 

Revision of Coal Royalty Rates 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 712-14 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 227-40 

Right to Education Bill 

Steel Plants 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 219-22 

Tackling Earthquake Devastation 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.301~3 

Tea Production 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.505~ 

Telephone Connections to Members of 
TAC 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
CoI.J71-72 

Vacant Posts in Indian School of Mines 
(Deb. 7, Vol. XXVIII, 21-01.2007) 
CoI.405~ 

Wages to Labourers engaged byCIL 
Contractors 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S75-76 

(Deb. 3, Vol. XXVIII, 14-08-2007) At"II,Shri Chi rnj It Sineb 
Col. 411-82 

Secondary Freight System for Fertilizers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 388-89 

Security in Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 240 

Services of Air India 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 143-45 

Setting up of New ESI Hospitals 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 9-10 

Soil Erosion 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 331-34 

Speed Post Centres 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 43 1-32 

Committee on Private Members' Bills 
and Resolutions-Thirtieth Report-
Presented 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 263 

Committee on Private Members' Bill and 
Resolution - Twenty-ninth Report-
Presented 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 401 

Committee on Private Members' Bills and 
Resolutions - Minutes - Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 304 

Azmi, Shri "YI. 

EmployeesILabourers on Contract Basis 
in Central Government 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 218-19 
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Baal1I;"SIIri T.R. 

Carriage by Road Bill, 2007 - Consid. &. 
Pass 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 339-40 

Inland Vessels (Amendment) Bill, 2007 -
Consid. &. Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 340-43, 373-78 

Merchant Shipping (Amendment) Bill, 
2004 - Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 569-70, 590-93' 

Nationaf Waterway (Lakhipur-Bhanga 
Stretch of the Barak River) Bill, 2007-
Int. 
(Deb. 11, Vol., XXIX, 29-0S-2007) 
Col. 869 

Productivity linked reward for port and 
dock workers and employees(St) 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 308-0' 

Baba, Shri K.c. Singh 
Achievements of Project Tiger 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 539-42 

Competitive Bidding for Allocation of Coal 
Mines 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 496-97 

Discrimination against Women Ofticers in 
Defence Force 
(Deb. 11, Vol. XXIX, 29-01-2007) 
CoI.IS4-56 

Import of Hazardous Waste by Private 
Firms 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Ce1.356-57 

Kyot. Protocol on Climate Change 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Ccl1.143-44 

Need ttl accord the status of a Central 
University to Kumaon University, 
Uttarakhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.S12-13 

Need to evolve a comprehensive policy 
for the welfare and uplitbnent of orphan 
street children in the cou'ntry 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 560-61 

Revival ofQutab Minar and Mehrauli Park 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 164 

Study to Determine Til,~r Populati9~" 
(Deb. 8, Vol. XXVIII, 22-08~20(7) 
Col. 570-74 

Bacbda, Sbri Bacbi Slap Raw.t 
Attack on Amamath Pilgrims 

(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 346-47 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Need to provide employment to 
volunteers of Uttarakblmd who were 
trained in Gorilla' *arfare by the 
Government (MUR 377) 
(Deb. 9, Vol. XXVIII, 23~08-2007) 
Col. 432-33 

Policy in 3G Network 
(Deb. 6, Vol. XXVIII, 20-OS-2007) 
Col. 158 

Itecommendations of Administrative 
Reforms Commission 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.369-71 

Registration of Marriage 
(geb. 5, Vol. XXVIII, 17-08-2007) 
Col. 219-20 
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Rest Hours for Pilots 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 167 

BaJaupu, Sbrt VijlY 

Stoppage of Train at Baghl Railway 
Station 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 127 

Closure of Military Dairy Farm Banerjee, Kumari Mama .. 
(Dob. 14, Vol. XXIX, 05-09-2007) Foodgrains Production 
Col. 329-30 (Deb. 6, Vol. XXVIIJ, 20-08-2007) 

CommWlication Network 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col 263 

Construction of Airports by Private/ 
Foreign Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 23 

Rail Link between Rishikesh and Dehradun 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col.lll 

Rehabilitation Policy for Villagers Living 
Inside National Parks/Sanctuaries 
(Deb. 14, Vol. XXIX, 05~09-2007) 
Col. 125-26 

Sewage Treatment Plant at Devprayag 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 634-35 

Baitba, Sbri Kanab 

Allocation "fFunds from CRF 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 714-20 

Exodus ofNon-Kashmiri Worker 
(Deb. 7,Yo\. XXVIII, 21-08-2007) 
Col. 137-39 

NaxalActivities 
. (Deb. 3, Vol. XXVIII, 14-08-2007) 

Col. 422-24 
Need to set up a land Custom Station at 

Balmiki Nagar, district Champaran, 
Bihar with a view to promote trade with 
Nepal (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 277 I 

Col. 14-15 
. Baosal, Sbrt P.waD Kumar 

Statutory Resolution Re: Disapproval of 
the State Bank oflndia (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 339-40 

Barad, Sbri Jasubbal Dbanabhai 

Allotment of Land 
(Deb. S, Vol. XXVIII,. 17-08-2007) 
Col. 288-89 

Anti--collisionDevice (ACD) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 166-67 

Carbon Credit Trading by SBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoL 269-70 

Channelising Cash Flow from PSEs 10 Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.lll-12 

Compulsory Registration of Pregnant 
Women 
(Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 735-36 

Conditions at IGI Airport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 238 

Damage to NH due to RainIFlood Water 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 194-202 
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DDA Land Scam 
(Deb. 5, Vol. XXVIII, 17-OB-2007) 
Col. 332-33 

Decline in Ground Water Level 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 51-53 

Development of Unused Airports through 
PPP 
(Deb. 4, Vol. XXVIII, 16-OB-2007) 
Col. 377-7B 

Diabetes Drugs causing Heart Failure 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
C.oI.446 

Donations Collected from Employees of 
Coal India Limited 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 505-06 

Duty Evasion of Foreign Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 216-17 

Impact of Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 313-14 

Increase in Bonus of Central Government 
Employees 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
CoI.IB9-90 

IRdo-Pak Home Secretaries Level Talks 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 29-31 

IT Raid on MCE 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 192-93 

Job Reservation for SCsiSTs in the Private 
Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 6-7 

Judges in Courts 
(Deb. 1, Vol. XXVIII, 10-0B-2007) 
Col. 291-94 

Land Rights to Tribals 
Fake Currency . (Deb. 7, Vol. XXVIII, 21-0B-2007) 

(Deb. 3, Vol. XXVIII, 14-08-2007) Col. 31-32 
Col. 421-22 

Financial Losses in Tourism Sector 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 134 

First Aid Facility in Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 323-24 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Functioning ofCSIR 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 76-77 

Helpline for Women 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 275-76 

Housing Index 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 107-08 

Liberalised Remittance Scheme 
(Deb. to, Vol. XXVIII, 24-08-2007) 
Col.tOl 

Meeting on Climate Change 
(Deb. 8, VC'1. XXVIII, 22-08-2007) 
Col. 129-30 

Memorials for Martyrs of 1857 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 37 

Modification in labour Laws 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 194-95 

New Bill for Senior Citizens 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 246-47 

Norms and Incentives for Regional 
Airlines 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 83-84 
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Norms for External Commercial 
Borrowings 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 235-36 

Pension Scheme for Aged Poor 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.63 

Poor Quality of Food for Anny 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 89-90 

Promotion ofN ight Tourism in Delhi 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 175-76 

Publicity ofRTl Act 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 499-S00 

Ramanujam Fellowship for Scientists and 
Engineers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 1'61-63 

Reforms in Higher Education 
(Deb. 7, Vol. XXVIII; 21-08-2007) 
CoL4~7 

Rehabilitation of Disabled Soldiers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
C01.6S-68 

Revision ofNonns'ofCRF 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 328-34 

Scheme for Children to Fight AIDS 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 578-80 

Secret Information on Website 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 196-97 

Setting up of Mobile Court 
(Deb. S. Vol. XXVIII, 17-08-2007) 
Col. 312 

Seven-Point Agenda by evc 
(Deb. 11, Vol. XXIX, 29-08-2001) 
Col. 449-50 

Sex Education in Schools 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
C01.17S-77 

Smuggling of Drugs 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 376-78 

Sting Operation 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
C01.4S9-60 

Suicide Cases and Killing of Officers in 
AnnedForce 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 262-6S 

Telecom Revolution in Villages 
(Deb. 17, Vol. XXIX, ] 0-09-2007) 
Col. 112-14 

Tiger Task Force Report 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 666-68 

WHO Report on Pollution 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 582-83 

Barman, Shri Hiten 
Allocation and Utilization of Funds under 

Welfare Schemes for Disabled Persons 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.317-18 

Bangladeshi Criminals 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 284-85 

Centralisation of Drugs Control 
Machinery 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 213 

Construction of New Museums . 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 99-104 

Construction of Roatls by BRO 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. ]56-58 
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Demands for Supplementary Grants 
(Railways)- 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.S94 

Details of Labels of Medicines in Hindi 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col.24S 

Development Funds for Food Processing-
Industries 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 184 

Development "fUnprofitable Airports 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 56-57 

Export of Jewellery 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col 128-29 

FDI Proposals 
(Deb. 6, Vol. xxvm. 20-08-2007) 
Col.66~S 

Fin Export 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 268-72 

Hand Rickshaw Puller 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 237-3S 

Import of Apples and Fruits 
(Deb. 3, Vol. XXVIII, 14-OS-2007) 
Col. 483-84 

Industries under Cost Audit 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 343-44 

Irradiation Technology for Food 
Preservation 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 74-75 

Jammu-SrinagarNational Highway 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 269 

Jobs in Housing Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 56 

Meat Export 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 444 

Militant Activities in North Eastern 
Region 
(Deb. 7, Vol. XXVIII, 2I-OS-2007) 
Col.lS-19 

Minimum Use of Chemical Fertilizers 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 153-54 

Modernisation and Expansion of Haldia 
Petro-Chemical Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 115 

Preservation of Historical Sites in various 
Countries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 217-IS 

Private Investment in Food Processing 
Sector 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 44-45 

Privatisation of Airports 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 298 

Project under IHSDP and UIDSSMT 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 244-54 

Registered Companies in the Country 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 281-84 

Starvation Deaths 
(Deb. 2, Vol. XXVIII. 13-0S-2007) 
CoI.IS3 

Talks with Hurriyat Conference 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 404-05 

Uniform Billing Format 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 82-83 
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Vanishing Companies 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.I6U5 

Violation ofIndian Airspace 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 382-83 

Yamuna Action Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 92-94 

Barman, Sbri Ranen 
Activities ofNaxalites 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 318-20 

Agencies Sending Indians Abroad 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 97-104 

Amendment in Informoltion Technology 
Act, 2000 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Cot. 29-30 

Cases Related to MRTP 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 227 

Complaints Against Drug Companies 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 296-98 

Conservation of Temples in Pakistan and 
Afghanistan 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 80-81 

Crashes of Unmanned Aerial Vehicles 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 224-25 

Crop Safety 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 275 

Export of Passenger Cars 
(Deb. 3, Vol. XXVlII, 14-08-2007) 
Col. 318-89 

Fertilizer Units in Operation 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 1'5-14 

Food Processing Projects 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 35-37 

Formulations under Price Control 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 371-72 

Heavy Water Reac~ors at Tarapur 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 94-95 

Import of Natural Rubber 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.4S4 

Internet, E-Mail and Computer Facilities 
(D~b. 2, Vol. XXVIII, ] 3-08-2007) 
Col. 67-68 

Investment in Infrastructure 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 281 

Mandatory Registration for Trade Unions 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 56-57 

National Scheme of Liberation and 
Rehabilitation of Scavengers 
(Deb. 15, .Vol. XXIX, 06-09-2007) 
Col.2Is-18 

New Employees Pension Scheme, 1996 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. ]82-83 

N itro-Glycerin Explosives 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 105 

Prices of Medicines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 182-83 

Quality of Foodgrains Stocks 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 178-80 

Reforms in Insurance Sector 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 156-57 
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Restructuring ofRRas 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 93-94 

Revision of Coal Royalty Rates 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 712-14 

Sanchi Stupa 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Cot 235 

Setting up of Airport Regulatory Authority 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 259 

Sponsorship to Sports P~ns 
(Deb. a, Vol. XXVIII, 22-08-2007) 
Col. 273-74 

Statutory Body to Integrate' Fwd1.aw 
(Deb. IS, Vol. XXIX, 06~09-2007) 
Col. 133 

TRIPS Agreement 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 320 

Unscientific Afforestation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 594-95 

Uranium Processing Plant 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 481-83 

Village Electrification 

Fast Track Courts 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 101-:08, 

Late Opening and Early Closing of 
Nationalised Banks in Uttar Pradesh 
(Deb. 16, Vol. XXIX, 0'7-09-2007) 
COl. 116 

Notaries 
(Deb,S, Vol. XXVID, 11..ea-2007) 
Col. 263 

Opening of Accounts under Zero 
BalanCing Schenle 
(Deb. 16, Vol. XXIX, 01-09-2007) 
Col. 207-08 

Balu, Shri Anti 
Acquisition of Land by Railways 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 77-78 

Allotment of Spectrum 
(Deb. 14, Vol. X~IX, 05-09·2007) 
Col. 250 

CDMA Technology by MTNLlBSNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 141-42 

Demands for Supplementary Grants-
General- 2007·2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 684-89 

(Deb. 16, Vol. XXIX, 07-09-2007) Import ofWheatat Higher Price 
CoI.4-lO (Deb. 14, Vol. XXIX, 05-09-2007) 

Violation of Cease fire Agreement 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.310 

Yamuna Action plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 92-94 

Barq, Dr. Shaftqur Rabmaa 
Employment for Minorities 

(Deb. 17, Vol. XXIX, J 0-09-2007) 
Col. 106 

Col. 427-28 ' 
Situation arising out of floods in various 

parts of the country (PURI93) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.3BO-83 

a.uri, Sbrimatl Susmita 
Demands for Supplementary Orants-

(Railways) -2007-08 
(Deb. 9, Vol. XXVIII, 23..oa-2007) 
Col. 614 
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IuIa, Sbri Joadaim 
Activities ofNaxalites 

(Deb. 7, Vol. XXVIII, 21-01-2007) 
CeI.JI8-20 

CentraHy Protected Monum.nts in North 
Butem Region 
(0..,. 12, Vol. XXIX, 30-01-2007) 
00J.262-n 

Check on nIe,al Routing ofIntemational 
o.us 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 233-36 

Chloride Content in Yamuna Water 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoLS97-99 

Experiments in Agro Research Institutes 
(Deb. 2, Vol. XXVIII, t 3-01-2007) 
Col. 341-50 

Eueaist Activity 

Loan Provided'by KVJC 
(Deb. 2, Vol. XXVIII, 13-0'-2087) 
Col. 241-43 

Minimum Support Price fer Clops 
. (Deb. 2, Vol. XXVIII, 13 .... -2ot7) 
Col. 35-37 

Nuclear Agricultural Pro&ramme ofBARC 
(Deb. 8, Vel. XXVIII. 22-6'-100(1) 
CoI.8S-M 

Online Trading Frau4s 
(D'''' 10, Vol. XXVIII, 24 ..... 2087) 
Col. 194-95 

Pending Cases against Companies 
(De". S, Vol. XXVIII. 17-61-2087) 
CoI.460~1 

Plane Accidents 
(Deb. 12, Vol. XXIX, 30-01-2G07) 
COl.S6 

(Deb. 7, Vol. XXVIII, 21-01-2007) Plantation of Mugroves 
CoI.IS6-63 (Deb. 14, Vol. XXIX, OS-Of-2007) 

Fall in Sugar Prices Col. 453-55 
(Deb. II, Vol. XXIX, 29-01-2007) Policy on Limited Liability Partnership 
Col. 372-74 (Deb. S, Vol. XXVIII, 17-01-2007) 

FDI Proposals Col. 334 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 66-61 

Fertilizer Units in Operation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 105-14 

Financial Package to UPDPL 
(~eb. 4, Vol. XXVIII, 16-08-2007) 
Col. 132 

Inspection of Export Firms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.367~8 

Insurance Scheme by SBI 
(Deb .. 10, Vol. XXVIIl, 24-08-2007) 
Col. 99-100 

laisabner Fort 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 193-95 

Reimbursement of Demand Draft Charges 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 297 

Revision of Air Fare 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 160 

Setting up of Institutions on the Lines of 
NIPER 
·(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132 

Support Price for Tobacco 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 236-37 

Taxation on Indian Imports 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 183-84 
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Viii. Electri&atien Repo Rate Hike 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 4-10 Col. 125-26 

VioliUoA ofCompan~sAct Sethusamudram Ship Channel Project 
(o-b. S, Vol. XXVIII, 17-08-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 295-96 Col. 271-72 

Bellannln, Sliri A. V. 

E-waste Contamination 
(1geb. 11, Vol. XXIX, 29-08-2007) 
Col. 44e .... 1 

ixpansion Work at IREL 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 484 

Frequency of Trains 
(De~. 9, Vol. XXVIII, 23-08-2007) 
Col. 213-14 

Incomplete Work under SSA 
(Deb. 17, Vol. XXIX, IQ-09-2007) 
Col. 191-92 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 316-17 

IT Raids 
(Deb. 10, Vol. XXVIIl, 24-08-2007) 
C01.20S 

Kudankula:n Nuclear Power Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 702 

Need to accord the status of a Central 
University to Gandhigram Rural 
University, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 335-36 

Need to release gratuity to Tamil refugees 
fi'om Sri Lanka who superannuated from 
service in Government Rubber 
Corporation, Kanyakumari and 
Provide employment to their children 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 877 

Setting up of Medical Science and 
TeChnology Centre 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 730 

Setting up of Ministry for Fisheries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 91 

Setting Up Titanium Di-oside Factory 
(Deb. 8, Vol. XXVIII, 22-08-2(07) 
CoI.M 

Super Fast Charge on Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 181-82 

Technology for Reprocessing of Spent 
Fuel 
(Deb. 1,1, Vol. XXIX, 29-08-2007) 
Col. 643 

Water Ingress into Coastal Villages of 
TamiiNadu 
(Deb. 16, Vol. XXIX, 07-09-2007) 
COI.S9-60 -

Widening ofNH-47B 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 720 

Dhadana, Sbri Avtar SIDlh 
Additional Train Service on Delhi-Meerut 

Route 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 162 

Arable Land 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.lll-12 

Assessment of Low Growth Rate 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 439 
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Changes in Drinking Water Schemes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 103-04 

Construction of By-pass Road from 
Kalindi Kunj to Palwal 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 563 

Construction of Embassy Building in 
Dwarka, Delhi 
(Deb. 10, Vo/. XXVIII, 24-08-2007) 
Co1.202~3 

Construction of Road to Mt. Everest by 
China 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 477-78 

Dumping of Garbage 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 394-95 

Genetic Engineering Tests 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 142-43 

Hannful effects of Soft Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 633 

Investment in Mutual Funds 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 117-18 

Manuscripts of Rig Veda in Heritage List 
of UNESCO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 283-14 

National Commission for Minority 
Educational Institutions 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 390 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Need to conduct an inquiry into the delay 
in the construction. of fly-over at 
Badarpur on Delhi-Faridabad Border 
(MUR377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 871 

Nonns and ~entives for RegionaJ Airlines 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 83-84 

Penetration of lSI Agcots into Anny 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 115 

Police Verification of Contractual 
Labourers 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col.318 

ProcurementofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Rural Tourism Projects 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 159-70 

Salary and Facilities for Armed Forces 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. ]68-69 

Secret Infonnalion on Website 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 196-97 . 

Selection of Private T.V. ChaMels by 
MTNL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 129-30 

Shortage of Milk in Delhi due to Floods in 
Gujarat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 200 

Suspicious Transaction in PSUs 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 241 

Terrorist Outfits in the Stock Market and 
in the Real Estate Market 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.7S 
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Thorat Committee Report 
(Deb. 11, Vol. XXIX, 29-08·2007) 
Col. 610-11 

Employment Generation Rate 
(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 190 

Threat to Ganga Dolphins Employment in Handloom Sector 
(Deb. 8, Vol. XXVIII, 22-08-2007) (Deb. 7, Vol. XXVIII, 21-01·2007) 
Col. 209 Col. 77-79 

Trade Negotiations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 134-35 

Bhagon, Sbri Mahavir 
Apparel Park Scheme 

(Deb. 3, Vol. XXVIII. 14-08-2(07) 
Col. 430·34 

Audit of NREGS by Comptroller and 
Auditor General 
(Deb. 5. Vol. XXVIII, 17-08·2007) 
CoI.2~4-60 

Availability of Seeds 

Financial Assistance to Beedi Workers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 374-88 . 

Fodder Development Scheme 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 76-82 

Fund for Quality Control of Seeds 
(Deb. 2, Vol. XXVIII, 13·08-2007) 
Col. 122-32 

Human Trafficking 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 495-96 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 160-61 Import-Export 

(Deb. 7, Vol. XXVIII, 21-08·2007) 
Cattle Trafficking 

(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 263-64 

Cloning of Credit Cards 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 30-32 

Computerisation of land Record 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 289-90 

Deen Dayal Hathkargha Protsahan Yojana 
(Deb. 3, Vol. XXVIII, 14-08·2007) 
Col. 470-76 

Demand and Availability oflodised Salt 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 638·39 

Depots ofFCI 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoJ.252~0 

.Difference in Prices of Similar Drugs 
(Deb. 12, Vol. XXIX, 30-08·2007) 
Col. 217 

Col. 16-18 
Increase in Cancer Cases 

(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 119-26 

Inflow of International Tourists 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 20-29 

Integrated Sheep and Wool Development 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 363 

Labour Welfare Schemes ofIntemational 
Labour Organisation 
(Deb. 11 J Vol. XXIX, 29-08-2007) 
Col. 237 

Loans by NSTFDC 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 285-92 

National Slum Development Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 286 
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Nehru Yuva Kendra 
(Deb .• , Vol. XXVIII, 22-08-2007) 
Col. 460-70 

Patent Applications 
(Deb. " Vol. XXVIJI, 21-08-2007) 
Col. 486-88 

Performance ofSGRY, SGSY and NSAP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.2SI~ 

Persons Registered in Employment 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 269-73 

Policy for Allocation of Lignite Blocks 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 393-94 

Policy for Development ofNH 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 188-89 

Power Based Tubewells 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 47-54 

Powerloom Centres 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 139-40 

Prices of Drugs 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoI.I07~8 

Production of Fruits and Vegetables in 
India 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 320-23 

Provision of New Connections 
(Deb. 2, Vol. XXVlII, 13-08-2007) 
Col. 296-304 

Provisions for STs under SGRY, SGSY and 
NSAP 
(Deb. 1, Vol. XXVIII, 10-OS-2007) 
Co1.2S3-8S 

Save Grain CampaiJil 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 287-89 

Scheme under NFCB 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.IS3-S4 

Schemes for Safeguarding Environment 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 437-38 

Status of Mineral Production 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.402~3 

Supply of Study Material 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co 1.34 1-44 

Upgradation of National Parks and 
Sanctuaries 
(Deb. II, Vol. XXIX, 29-08-2007) 
COI.S03-34 

Bhakta, Sbri Manoranjlll 
Cash Awards for Sportspersons and 

Coaches 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 372-436 

Execution ofNHAI Projects under PPP 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 187·88 

Firing Ranges for Military Exercises 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.IS6 

Joint Venture to Manufacture Locomotives 
and Coaches 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 283-84 

Losses Suffered by various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.304~7 

New Digital Option 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 390-9S 

Participation of Private Detective 
Agencies 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 209 



NAME INDEX 341 

Poor Quality ofimported Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoJ.43 1-32 

Rehabilitation of Persons Cured of 
Leprosy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 69 

Selling of Reserved Tickets through Post 
Offices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 309-10 

Subsidies given to Exporters 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.4S0-51 

VRS to BSNL Employees 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Co1.214-15 

Bharpva, Shri Glrdhari Lal 

Bilingual Entries in the Passports 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 459-60 

Duping by Housing Finance Companies 
(Deb. 10, Vol. XXVlIl. 24-0S-2007) 
Col. 14-21 

Foreign Assistance for Urban Slum Project 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 112-14 

Guidelines on HRA to Spouse of 
Employees 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 241-42 

Indian Prisoners in Bangladesh and Nepal 
Jails 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 55 I-52 . 

Losses in MTNL 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 59-60 

Need to enhance the quota of power from 
Central Pool to Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 333 

. Need to provide additional funds 'to 
Rajasthan for the overall development 
of the State (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 762-63 

Need to release the pending funds 
earmarked for cleansing of Jal Mahal 
in Jaipur, Rajasthan (MUR 377) 
(Deb. 4, .vol. XXVIII, 16-08-2007) 
Col. 406 

Need to set up an oil-refinery in Rajasthan 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 516-17 

Performance ofNGOs in Rajasthan 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 226-38 

Shortage of Drinking Water 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 69-70 

Stringent Criteria for Private Airlines 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 139-40 

Bishnoi, Shri Jaswant Singh 
BSNL Land in Rajasthan 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 225 

Bishnoi, Shri Kuldeep 

Armed Forces Tribunal 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col 299 

It 

Basmati Rice 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoJ.309 

Charter on Rights of Air Passengers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.S6 

Delhi-Jaipur Expressway 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.S52-53 
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Failure oflntegrated Disease Surveillance 
Programme 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 674-75 

Food Parks 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 121-22 

Food Street 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 368-69 

Guidelines on Gas Pricing 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 271-72 

Hike in Pensionary Benefits to PerSonnel 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 311-12 

Implementation oflSOPOM 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 229-32 

Improved Varieties of Various Crops 
(Deb. 2, Vol. XXVIII, 13"()8-2007) 
Col. 66-67 

Inactivated Polio Vaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 563 

Indo-US Cooperation on Marine Pollution 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 221-23 

Mediclaim Policy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 357-58 

Military Package to Maldives 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 169-70 

Nehru Memorial Museum and Library 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 48-49 

Nonns for Super Fast Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 108-09 

Passenger Xrain between Delhi and 
Bhiwani 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 72 

Production ofT-90 Tanks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 216-17 

Project Snow Leopard 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 413 

Revamping oflntelligence Set up 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 111-12 

Speed ofMaillExpress and Goods Trains 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 234 

Study on MPLAD Scheme 
(Deb. 8 .. Vol. XXVIIl, 22-08-2007) 
Col. 81-84 

Transport Aircraft IL-76 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 243-44 

Uranium Mines-A Sources of Life and 
Death ofTribal 
(Deb. II, Vol. XXIX, 29-08-2007) 
Cot. 742 

Use of Aspartame in Soft Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Cot. 448-49 

Use of Hindon Airspace for VIP 
Monitoring of Quality Standards of Steel Movement 

Products (Deb. II, Vol. XXIX, 29-08-2007) 
(Deb. 14, Vol. XXIX, 05-09-2007) Co1.l30-31 

Col. 275 I Borkataky, Shri Narayan Chandra 
National Rainfed Area Authority Abolition ofCGHS Scheme 

(Deb. 6, Vol. XXVIII, 20-08-2007) I (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 67-70 Col. 77 
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Assam Accord 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 1 14-16 

Bogibeel Bridge Project 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
CoI.3BB-89 

Business Oriented Courses in Indian 
Institute of Entrepreneurship 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 47-4B 

Career Advancement Scheme for Faculties 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 84 

Cashewnut Cultivation 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
CoI.4B5-B6 

CGHS Facilities in North-East Region 
(Deb. B. Vol. XXVIII, 22-0B-2007) 
Col. 272 

Deportation of Bangladeshis 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 498 

Empanelment of Film Makers 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Co1.184 

Fencing of Indo-Bangladesh Border 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 457-5B 

Flood Problem in North East 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 60-64 

Foreign Contribution Regulation Act 
(Deb. 7, Vol. XXVIII. 21-0B-2007) 
Col. 405 

Funds to DAVP in North Eastern Region 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.405~ 

Guidelines for Commissioned Programme 
in North East 
(Deb. 7. Vol. XXVIII, 21-0B-2007) 
Col. 389-90 

Per Capita Income ofNorth Eastern States 
(Deb. B. Vol. XXVIII, 22-0B-2007) 
Col. 69-71 

Revision ofCGHS Approved Rates 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 484-85 

Rural Electrification 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 245-50 

Sahitya Academy Films 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 264 

Schemes Implemented with Assistance of 
European Union 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 45B-59 

Setting up of Women Study Centre 
(Deb. 7. Vol. XXVIII, 21-0B-2007) 
Col. 266-67 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb·. 11, Vol. XXIX, 29-0B-2007) 
Col. 896-97 

Surplus Employees in PSUs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 71 

Bose, Sbri Subrat. 
Advance Licence Scheme 

(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 113 

Agreement with Foreign Countries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 130-31 

Assistance to Agricultural Labourers in 
West Bongal 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 79-BO 

Children Engaged in Small Scale 
Industries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 235-36 
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Complaints against Drug Companies 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 296-91 

Cultural Agreements 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 208-09 

Empanelment of Private Hospitals for 
Armed Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 383 

Ethanol Blended P_l Programme 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
COl.1SS-S7 

Ex90rt of Onion 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 375-76 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoL 156-63 

. Failure of the Gov.erament to contain 
terrorist violence in the country (AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 842-43 

Financial Assistance for Maintenance of 
Monuments 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 257-58 

Growth Rate in IT Sector 
(Deb. 6, Vel. XXVIII, 20-98-2Q07) 
Col. 180-82 

Illegal Trade of Animal Body Parts 
(Deb. 14, Vol. XXIX, 05-09-2007) 
COI.S65-70 

Import of Agricultural Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 100-01 

Import of Phos Acid and Muriate of 
Potash 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 363-68 . 

Industries under CO$( A~dit 
(Deb. S., Vol. xxVIII, 17-08-2007) 
Col. 34344 

Interruption in BSNL Services 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 79-80 

Irregularities in Catholic Syrian Bank 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Ce1.1SO-S1 

Irregularities in the ICAI 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.4S9-60 

Losses Incurred by Banks 
(Deb. 10, Vol. XXV Ill, 24-08-2007) 
Col. 83 

Manuscript in History Division of MoD 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL281 

Merger of Nationalised Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 17-18 

Namrup Fertilizer Plant 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 133 

New Companies Act 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col.1ll-12 

Norms fer Telecom Services 
(Deb. II, Vol. XXIX, 29..:08-2807) 
Cal. 27. 

NPP and Drug Formula 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 238-39 

Outsourcing of Conservation of 
Monuments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 223 

Pensionary Benefits to Ex-servicemen 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 170 
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Procurement of Coarse Grains 
(Deb. 14, Vol. XXIX, OS··09-2007) 
Col. 413-14 

Production of Coal 
(Deb. II, Vol. XXIX, 29-ID8-2007) 
CoI.S63-64 

Request for CBI Inquiry from States 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 393 

Revival of Fertilizers and Chemicals 
Travancore Ltd. 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 38-39 

Safety Norms for Nuclear Plants 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 149-S0 

Setting up of New Telephone Exchanges 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 73-76 

Siphoning of Funds by Pharmaceutical 
Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.2S9 

Special Policy Packages for Food 
Processing Industries 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 46-47 

Underground Fire in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. S59-61 

World Heritage Sites 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 140-44 

WTO Conference 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 447-49 

Botcha, Shrimatl Jhansl Lakshml 

Air Force Bases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 143 

Andhra Pradesh under JNNURM 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Co1.313-14 

Central Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 462-63 

Children Rescued from Jewellery Ftttories 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 387 

Clinical Trials of Stem Cell Therapy 
(Deb. 8, Vol. XXVIII, 22-08-201.)7) 
Col.SI 

Corruption in Tatkal Scheme 
(Deb. 4, Vol. XXVIII, 16-08-'2007) 
Col. 174-7S' 

Disease in Livestock 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 346-47 

Encroachment of Defence Lands 
(Deb. 11, Vol. XXIX, 2C'J-08-2007>. 
Col. 301 

Extremist Activity 
(Deb. 7, Vol. XXVII], 21-08-2007) 
Col. 156-63 

G-8SUMMIT 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 535-38 

KharifCrop Loan 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col.211 

Lavish lIIumination in Secunderabad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 247 

Law and Order in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 172-76 

Measures to Check Malaria 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 320-21 



346 LOKSABHA 

Orders of Secunderabad Cantonment 
Board 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 193 

Price ofNllUral Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 99--100 

Protection of Tigers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 2S-3 I 

Revival ofBHPV 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 119 

Scheduled Plan for Commonwealth Games 
2010 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 493-95 

Selling ofMeclicines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 729-31 

Separate Department for Climate Changes 
(Deb. S, Vol. XXVIII, 11-08-2007) 
Col. 460 

Setting up ofEngJish Language Teaching 
Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.258~ 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.17S-77 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.~3 

Standing Committee on Urban 
Development-Twenty Third and 
Twenty-Fourth Reports-Presented 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 264 

Statement of ASSOCHAM on FDI 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoL 206 

Survey of Monuments in Andhra Pradesh 
(Deb. 4, Vol. XXVIlI, 16-08-2007) 
Col.313 

Violation of National Emblem 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.29S 

BudboU., Sbri RajD.raY.D 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 463-64 

Dialogue between India and Vietnam 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 439 

Export of Spices 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 344-S4 

Funds for Micro, Small and Medium 
Industries 
(Deb. 17, Vol. XXI~, 10-09-2007) 
Col. 71 

Grant for Healthcare Services 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 529-36 

Import of Mangoes 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 177-82 

Indo-China Joint Military Exercise 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 78-79 

Need to employ trained workers at stone 
quarries ofMahoba, llttar Pradesh and 
provide adequate social security and 
medical facilities to the workers 
(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 877-78 

Need to establish early warning system 
for prediction of geological upheavals 
taking place in the Bundelkhand region 
of Uttar Pradesh (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 434-35 
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Old Railway Bridges 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.30-3S 

Psychological Test in Recruitment 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 249-S0 

Spread of Japanese Encephalitis 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 203-06 

System of Collection of Post 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 49 

Trade with Belgium 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 169-70 

Use of Compact Fluorescent Lamps 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 124-2S 

Bwlswmutbiary, Sbri Sansuma 
Khunggur 

Central Support to Unaided Colleges and 
Schools 
(Deb. 3, Vol. XXVIII .. 14-08-2007) 
Col. 15-16 

Chakraborty, Dr. Sujan 

Clusters for Small and Medium Enterprises 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 170-71 

Chakraborty, SbrtAjoy 

Employment to Rural Labourers and 
Youths 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 215-23 

Growth of Food Processing Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. IS-19 

Integrated Development of Small and 
Medium Towns 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 23-24 

Misleading Advertistment 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 101-02 

Need to bring a comprehensive legislation 
providing social security and welfare 
programmes for the agricultural workers 
in the unorganised sector (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 276-77 

Protection of Tigers 
(Deb. II, Vol. XXIX, 29-0S-2007) 
CoUI 

Sixth Pay Commission 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 120 

Sports Regulatory Authority 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 147 

Suicide by Cotton Growers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 237 

Chakraborty, Shrt Swadesh 

Bio-Diesel from Jatropha 
. (Deb. 2, Vol. XXVIII, 13-08-2007) 

Col. 140-41 

BSNL Subscribers 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 295-96 

Condition of Forest Dwellers 
(Deb. 7, Vol. XXVIII, 21-08.2007) 
Col. 215-16 

Creation of District Employment 
Guarantee Councils 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 236-37 

Ethanol Blended Petrol Programme 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 155-57 

FDI in Retail Sector 
(Deb. 3, Vol. X?,VIII, 14-08-2007) 
Col. 147-4S 
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Free Treatment to Poor 
(Deb. II, Vol. XXIX, 29-08-2007) 
COI.S74-7S 

Improvement ofDrajnage System 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Col. 75-111 

Need to give adequate representation to 
the State of West Bengal in the recently 
reconstituted ]uteAdvisory Board and 
Jute Development Council (MUR 377) 
(Deb; 4, Vol. XXVIII, 16-0B-2007) 
CoI.407-OB 

Promotion of Non-Fossil Fuel 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 396 

Challba, Sbri Klrip 

Animals on Runways 
(Deb. IS, Vol. XXIX, 06-09·2007) 
Col. 113-14 

Construction of Border Roads 
(Deb. 17, Vol. XXIX, 10·09·2007) 
CoI.B-9 

Roll Back of Petrol and Diesel Prices 
(Deb. 1 S, Vol. XXIX, 06-09·2007) 
Col. ]BB·B9 

Chender Kumar, Prof. ' 

Demands for Supplementary Grants 
(Railways) - 2007-OB 
(Deb. 9,. Vol. XXVIII, 23·0B·2007) 
Col. 480-81,632-34 

Standing Committee on Energy - Twenty 
First Report - Presented 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 306 

Cbaadrappan, Shri C.K. 

Acid Contents in Rain Water 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 7S·76 

Agreement bctwcen FACT and Syrian 
Fim 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 175-77 

Agricultural Crisis 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 232-33 

Anganwadi Centres 
(Deb. 3, Vol. XXVIII, J 4-08-2007) 
Col. 60-64 

Assistance for CERT 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
COl.36S 

Assistance for Handicraft Production 
(Deb. 7, Vol. XXVIII, 21-OB-2007) 
Col. 163 

Central Universities 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 462-63 

Coastal Surveillance along Kerala and 
TamiiNadu 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 357-58 

Computer Education Facility in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 143-S6 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh - Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 346-50 

Death ofCattles due to BT-Cotton 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
CO,1.252-53 

Demands for Supplementary Grants-
General-2007-200B 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 70B-13 

Drop in Postal Small Savings 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.l1B-19 
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Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 309-20 

Food Research Institute in Kerala 
(Deb. 9, Vol. XXVlll, 23-08-2007) 
Col. 200-01 

Inland Vessels (Amendment) Bill, 2007 -
Consid. &. Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.3SI-S4 

Quality of roads constructed under 
PMGSY 
(Deb. I, Vol. XXVIIl, 10-01-7007) 
Co1.63~8 

Report of Srikrishna Commission 
(Deb. 7, Vol. XXVIll, 21-08-2(07) 
Col. 255 

Report of Swami nathan Committee 
(Deb. 2, Vol. XXVIII, 13-08-2007) 

I Col. 85-92 
IT Audit of Railway Reservation System I . 

(Deb. 4, Vol. XXVIII, 16-08-2007) Shifting of Office of Chief Engineer, 
Col. 171-72 Southern Railway 

Joint Development of Fifth Generation 
Fighter Aircraft 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col.lS8-S9 

Loan to Minorities 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.lIS-17 

Meet of Foreign Ministers 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.607.Q9 

Municipal Solid Waste Rules 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 110-12 

(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 168 

Textile Park 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 340-42 

US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 426 

Use of Drugs Discarded World-wide 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 52 

Wagon Factory in Churthula 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 315-16 Naval Academy at Cannanore, Kerala 

(Deb. 6, Vol. XXVIII, 20-0B-2007)' 
Col. 141-42 Charenamel, Shri Mani 

New Credit Policy of RBI 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 202 

Poultry Feed Factory in Kerala 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 330-31 

Privatisation of Trains Operation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.312 

AIR and DDK in North East 
(Deb. 7, Vol. XXVIIl, 21-08-2007) 
Col. 37B-BO 

Forest under Ba~boo Flowering 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. S09-10 

Illegal Transport of Timber 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 191 

Promotion of Self Employment .Bill, 2006 Mil itant Activities in North Eastern 
by Shri Chandrakant Khaire - Consid. 'I R' . eglOn and Negatived ' 
(Deb. 10, Vol. XXVlII, 24-0B-2007) I (Deb. 7. Vol. xxvm, 21-08-2007) 
Co1.396-98 i Col. 18-19 
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National Bamboo Mission 
(Deb. 17, Yol. XXIX, 10-09-2007) 
Col. 130-32 

Punctuality of AI Flights 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 155 

Chatterjee, Shri Santasri 
Demands for Supplementary Grants 

(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.567~9 

Representation from Loco Staff and 
Guards 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 145-46 

Cbaudbary, Dr. Tushar A. 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 498 

Cbavan, Shri Pritbviraj 

Successful. launch of Geosynchronous 
Satellite Launch Vehic1eIINSAT/4CR 
(St.) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 754-55 

Chavda. Shri Harislnh 
Allocation of Funds directly to 

Panchayats 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 707-08 

Amendment in !,.abour Laws 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Co1.261~2 

Amount Spent on Afforestation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 610-16 

Beautification of Railway Station 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 153-58 

Black Money 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. I 15 

Blackmarketing of Kerosene 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col. 178-80 

Central Assistance to Non-Governmental 
Organisations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 222 

CGHS Beneficiaries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.41O-11 

Charging of Higher Rate oflnterest 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 116-17 

Collection of Data Through Modern 
Techniques 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 627-2S 

Commercial use of Railway Land 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 299-306 

Committee on Absence of Members from 
the Sitting of the House - Eighth 
Report-Presented 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 339-40 

Confrontation between Jawans and 
Civilians during Rail Travel 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 291-92 

Development ofinfrastructural Facilities 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 110-11 

Development ofU nused Airports through 
PPP 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 377-78 

Exploration of Oil and Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. I66~7 
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Fee for Issuing NOC 
(Deb. ~, VoI.XXVIIl, 17-08-2007) 
Co1.4~2 

Financial Crimes 
(Deb. ]6, Vol. XXIX, 07-09-2007) 
Col. ] ]3-]4 

Impact of Forest Conservation Act on the 
Tribals 
(Deb. ] I, Vol. XXIX, 29-08-2007) 
Col. ]06-07 

Implementation ofPanchayati Raj System 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. ]27-46 

Legal Aid to Poor 
(Deb. 1, Vol. XXVIII, ]0-08-2007) 
Col. 266-68 

loan to Weaker Sections 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 136 

Minimum Support Price for Crops 
(Deb. 2, Vol. XXVIII, ] 3-08-2007) 
Col. 35-37 

Misuse of Power by Police Personnel in 
the Trains 
(Deb. ]S, Vol. XXIX, 06-09-2007) 
Col. 219-20 

National Agricultural Cooperative 
Marketing Federation oflndia ltd. 
(Deb. 17, Vol. XXIX, ] 0-09-2007) 
Col. 198 

National Oilseeds and Vegctable Oil 
Development Board 
(Deb. 2, Vol. XXVIII, ] 3.-08-2007) 
('..01.383-84 

Need to extend the sheds over platfonn 
Nos.l, 2 and 3 at Palanpur Railway 
Station, Banaskantha, Gujarat 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.S60 

Need to restore local rail service between 
Palanpur and Gandhidham, extend 
Gujarat Mail upto Palanpur and 
introduce 'DMU rail service between 
Mount Abu and Atmedabad 
(MUR377) 
(Deb. 14, Vol. XXIX, .0~-09-2007) 
Col. 760 

Need to undertake the repair of National 
Highway in North Gujarat with a view 
to check water-logging in the areas 
(MUR377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 338 

Prevention of Food Adulteration Act 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 111-14 

Procurement of Foodgrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 6 

Promotion of Hand loom and Handicraft 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 2]6-17 

Proposal for Port Development 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 691-92 

Repayment of loan by Fanners 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 193-94 

Share of PSUs in Gross Domestic 
Production 
(Deb. 12, VoL XXIX, 30-08-2007) 
CoI.216-17 

Small and Medium Fanners 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 32S-30 

State-of-the-Art Technology for Oil and 
Gas Exploration 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.l70-71 

Target in WLL Tower 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 309-12 
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Telephone Upgradation in Gujarat 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 70-71 

Unprotected Monuments 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 95-9B 

Violation of Labour Law 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 295-97 

Chinta Mohan, Dr. 

Assessment of Producti~n Cost of Crude 
Oil and Oil Reserves 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 227 

Cash Flow in the Country 
(Deb. 10, Vol. XXVIII, 24-0a-2007) 
Col. 113-14 

Delimitation ofConstituen.:ies 
Violation of Post Office Act (Deb. I, Vol. XXVIII, 10-OB-2007) 

(Deb. 6, Vol. XXVIII, 20-0B-2007) Col. 52 

Col. 4647 . Dividend of GAIL (India) Ltd. 
Water Level in Rivers (Deb. I S, Vol. XXIX, 06-09-2007) 

(Deb. 6, Vol. XXVIII, 20-0B-2007) Col. B7 
Col. 276 

Water Projects from States 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 160-223 

Chidamb:lfam. Shri P. 
Appropriation (No.3) Bill, 2007-Consid. 

& Pass 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 778-79 

Demands for Supplementary Grants -
General-2007-08 - Present 
(Deb. 4, Vol. XXVIII, 16-08-20b7) 
Col. 404 

Demands for Supplementary Grants-
GeneraI-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) I 

Col. 666, 765-78 I 
State' Bank of India (Amendment) 

Bill,2007-lnt. 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 404 

Statutory Resolution Re: Disapproval of i 

the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. I 
and Pass i 
(Deb. 6, Vol. XXVIII. 20-0B-2007) I 
Col. 370-74 

Educationally Backward Districts 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 345 

Enrolment in Higher Education 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 14344 

FDI in Real Estate 
(Deb. 7, Vol. XXVIII, 21-0B-200';1) 
Col. 119-20 

Foreign Capital Investment in Indian 
Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 96-9B 

Garment Import 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 150 

Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 27-34 

Increase in Participation of Retail Sector 
in Milk Business 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 164-6B 

Increase in the Per Hectare Yield of Various 
Crops 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 128-29 
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Inflation 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 22S-27 

Power Tariff during Peak and Non-peak 
Hour 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col 202-03 

Production of Crude Oil and Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123-24 

Refinery Transfer Price of Petrol 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 229-30 

Rise in Road Accidents 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 442-50 

Subsidy for Chemical and Fertiliser Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.3S-37 

Chitthan, Shri N.S.V. 

Catering Services in Rajdhani and 
Shatabdi Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 191-92 

Crimes against Women and Children 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 63-90 

Dowry Prohibition Act and Domestic 
Violence Act, 2006 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 208-14 

Financial Crunch in ASI 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.3 14-1 S 

Increase in Working Days under NREGS 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.214-IS 

Integrated Disease Surveillance 
Mechanism 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col.3S9-60 

Kisan Credit Cards 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 34-37 

LPG Connections in Tamil Nadu 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 284-8S 

Need for doubling of railway line between 
Villupuram and Dindigul in Tamil Nadu 
(MUR377) 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 656-57 

Need to issue a commemorative stamp 
on the Centenary celebration of 
Late Shri Pasumpon Muthuramalinga 
Thevar, a veteran freedom fighter from 
Tamil Nadu (MUR 377) 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 558-59 

Need to review the progress of Pradhan 
Mantri Rozgar Yojana in periodical 
basis (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 330 

Ozone Layer 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.S10 

Persons Registered in Employment 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 269-73 

Policy for Dealing with Doping in Sports 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 149 

Private Participation in Power Sector 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 241-42 

Production of Palm Oil Seeds 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 139-40 

Railway Tour Package in respect of 
various States 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 5-6 
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Railways Projects in Tamil Nadu 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 172-76 

Rise in Steel Prices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 71-74 

Rural Business Hubs 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 457-59 

Shortcomings in fmplementation of Rum I 
Development Programmes 
(Deb. 13. Vol. XXIX, 31-08-2007) 
Col. 144-45 

Chou bey, Shri Lal MUDI 

Expenditure on Official Residence of 
Chairman, SBI 
(Deb. 13, Vol. XXIX, 31·08·2007) 
Col. 128-29 

Choudhury, Shri Bansalopal 

Menace of HI V / AIDS in Defence Forces 
(Deb. 17, Vol. XXIX, 10·09-2007) 
Col. 6-8 

R &. D Progranune for E·Bomb 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 207 

Cbowdbary, Sbri Paakaj 

Accidents on Delhi-Gurgaon NH-B 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.Sll-12 

Arrangements for Commonwealth 
Games-2010 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 13-14 

Automatic Ticket Vending Machines of 
Railways 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 391 

Ban on Import oflndian Rice by Russia 
(Deb. 7, Vol. XXVlII, 21-0B-2007) 
Col. 436-37 

Basic Amenities in Local and EMU Trains 
(Deb. 12, Vol. XXIX, 30·0S.2007) 
Col. 181 

Closure of Branches of Regional Rural 
Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 72-73 

Commonwealth Games-20 J 0 
(Deb. J I, Vol. XXIX, 29-08-2007) 
Col. 396 

Construction of Buddhist Paripath 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 244-45 

Encroachment of Land in Delhi 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 292-93 

Export of Handicrafts to USA 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 11-13 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Financial Knowledge in School 
Curriculum 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 339-40 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Healthcare Facility to Senior Citizens 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 669 

New Railway Line from Gugai! Station to 
Nautanwa 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 294 

Promotion of Food Processing Industries 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 335-36 

Relocation of Slum-Cluster from Delhi 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 284 
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Shortage of Scientists in Agricultural 
Institutions 
(Deb. II, Vol. XXIX, 29·08·2007) 
Col. 273·7S 

Simplification of Visa Process 
(Deb. 8, Vol. XXVIII, 22·08-2007) 
Col. 189·90 

Special Schemes to Attract Foreign 
Tourists 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 126-27 

Sugar Mills 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 19S-20 I 

US Restrictions on R-I Visa 
(Deb. B, Vol. XXVIII, 22-0B-2007) 

. Co1.439-40 
Water Level in Rivers 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 276 

Chowdhury, Shri Adhlr 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 23 

Biometric PAN Cards 
I (Deb. 10, Vol. XXVIII, 24-0S-2007) 

Col. 22-2S 
BPCL Petrol Pumps 

(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.213-14 

Captive Power Generation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.B 

COCO Petrol Pumps by Bharat Petroleum 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 198-99 

Comprehensive Passenger Services 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 241 

Delay in completion ofNHDPs 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 31-35 

Delay/Cancellation of Flights 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 40 

Demands for Supplementary Grants--
GeneraJ-2007·200S 
(Deb. B, Vol. XXVIII, 22-0S-2007) 
Col. 677-83 

Directorate General of Hydrocarbons 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 137-39 

Disparity in MRP of Non-Scheduled 
Medicines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 149-50 

Fake Bank Transactions 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 337·39 

Fake Connections 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 61-63 

Fake Currency 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 294-9S 

Central Universities F k Pdt' I aero uc Ion 
~~~6~~~01. XXVIII, 14-08-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 

Col. 202 
Changes for Late Constructions 

(Deb. 16, Vol. XXIX, 07.09-2007) Flood Affected States 
Col. 225·26 (Deb. 3, Vol. XXVIII, 14-08·2007) 

Col. 309·20 Child Labour in Agriculture Sector 
(Deb. 6, Vol. XXVIII, 20·0S-2007) Formulation and Implementation of 
Col. 2S·29 I Comprehensive Food and Nutrition 



356 LOKSABHA 

Security Scheme by Shri N aveen Jindal 
(Res.}-Withdrawn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 352-56 

Illegal Construction in Kanpur 
Cantonment Area 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 96-97 

Implementation of Drugs and Cosmetics 
Act 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 109-10 

Inflation 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 225-27 

Inland Vessels (Amendment) Bill, 2007-
Consid. & Pass 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 365-67 

Inquiry into Delhi-Attari Express Fire 
Incident 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 145-46 

Irregularities in Defence Purchases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 264-65 

Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 579-82 

Mid-day Meal S:heme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 368-74 

National Urban Policy 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 157-59 

NCERTBooks 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 255-56 

Need to rename Fort William, Kolkata, 
West Bengal as 'Siraj Fort' (MUR 377) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 332-33 

Need to upgrade the existing railway 
station 'at Murshidabad, West Bengal 
to a Model Station (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 271 

New Schemes for Nursing Course 
(Deb. 14, Vol. XXIX, 05~09-2007) 
Col. 517-11 

New Tourism Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 286-87 

Norms for External Commercial 
Borrowings 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 235-36 

One Time Payment ofGroundlLease Rent 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 160-61 

Plan to Improve Quality of Packaged Food 
Items 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 538-39 

Missing Elephants 'I Production of Pulses 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. II, Vol. XXIX, 29-08-2007) 
Col. 661-63 Col. 183-84 

MRP Linked Excise Duty 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 165-66 

National Capital Region Planning Board 
(Deb. 13, Vol. XXIX, 31-01-2007) I 
Col 27-29 

Recapitalise the Ailing RRB 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 181-82 

Review ofFDI 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 452-53 
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Security at Airports 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 313-14 

Setting up of Additional Courts for SQCedy 
Disposal of Cases 
(Deb. I, Vol. XXVIII, 10-OB-2007) 
Col. 213 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Co1.175-n 

Situation arising out of floods in various 
parts of the country (oUR 193) 
(Deb. II, Vol. XXIA, 29-0B-2007) 
Col. BBI-83 

Statutory Resolution Re: Disapproval of 
the State Bank ofIndia (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Co1.361-63 

Strategy for Safeguard of Labour Laws 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 139 

Strik-e by IA Staff 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.-l 90-9 I 

Taliban Insurgency 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 574 

Tapa Mandi Retail Outlet 
(I;>eb. 12, Vol. XXIX, 30-08-2007) 
Col. 90-91 

Telecom Projects 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 64-66 

Theft in Bank Lockers 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 60-64 

Threat by AI-Qaeda 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.9B-99 

Train Accidents 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 251-B2 

\J\\fa\t 1'tade ?ta(;.tite!. b'j Cat 
Manufacturers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 34-36 

Vnit Linked Insurance Products 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 251·52 

Visit of Brazilian President 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 360-6S 

Withdrawal {'fExcise Exemption 
(Deb. 13, Vol. XXIX, ,31-0B-2007) 
Col.29S 

World Bank Assistance for Jeevika Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 256-57 

DaDpwa., Shri BhaDwar Singh 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 467-68 

Need to give 50% share to Rajasthan from 
the profits e8l1led due to exploration 
of petroleum products from the State 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 562-63 

Need to release adequate funds for repait 
and maintenance of National 
Highways in Rajasthan damaged aue 
to heavy downpour (MVR 377) 
(Deb. B, Vol. XXVIII, 22-0B.2007) 
Col. 662 

D.s, Shri AI.ke.h 
Gauge Conversion 

(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col.37 
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DUluptl, Sbri Gurudl. 

American Aircraft Carrier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.19S-96 

Appreciation of the Value oflndian Rupee 
(Deb. I, Vol. XXVIII, 10-08-2007) 
tol.S~ 

Communal Violence Bill, 200S 
(Deb. 3, Vol. XX~III, .14-08-2007) 
Col. 324-2S 

Drop in Postal Small Savings 
(Deb. 6, Vol. XXVIII, 20-01-2'007) 
('.01.118-19 

Joint Development of Fifth Generation 
Fighter Aircraft 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 158-59 

Joint Naval Exercise in Bay of Bengal 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 261-62 

Loan to Minorities 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
CoI.IIS-17 

Low Off-Take under PDS 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 46-S0 

DlsmuDsf, Shri PriYI RlnJln 

Attack on Member, Shri Janardhan 
Reddy, Former Chief Minister of 
Andhra Pradesh 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 292-93 

Court of Aligarh Muslim University-
Election to Committee 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 755 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-01-2007) 
CoI.800-0S 

Selection of Ministry of Parliamentary 
Affairs for Indira Gandhi Official 
Language Award for the year 
2005-«; (St) 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 309 

Deo, Shri Bikram Kesbari 
Demands for Supplement.ary Grants 

(GeneraI}-2007-2001 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 760-62 

Demands for Supplementary Grants 
(Railways)-2007-01 
(Deb. 9, Vol. XXVIII, 23-01-2007) 

New Credit Policy of RBI Col. 479-10 
(Deb. 10, Vol. XXVIII, 24-01-2007) Growth of Food Processing Industry 
Col. 202 (Deb. 9,. Vol. XXVlll, 23-01-2007) 

Purified Drinking Water 
(Deb. 2, VOL XXVIII, 13-08-2007) 
Col. 331-40 

Report of Srikrishna Commission 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 255 

Second State Re-organisatio{l Commission 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 263 

Col. 17 
Inland Vessels (Amendment) Bill, ~007 -

Consid. &. Pass 
(Deb. 12, Vol. .XXIX, 30-01-2007) 
Col. 372-73 

Need to expedite the execution of Upper 
Indravati Lift Irrigation Project in 
Kalahandi district of Orissa (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.174-7S 
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New Rail Line between Langigarh to 
Junagarh 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 7('!' 77 

Promotion of Self-Employment Bill, 2006 
by Shri Chandrakant Khaire - Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 403-04 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.3~3 

Upgradation of National Parks and 
$anctuaries 
(Deb. 11, Vol. XXIX, 29-08-2007) 
COI.S03-34 

Deo, Sbri V. KJahore Chandra S. 

Committee on Privileges - Fifth Report-
Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.304-oS 

Committee to Inquire into Misconduct of 
Members ofLok Sabha - First Report-
Laid 
(Deb. 9, Vol. XXVIII, 23-08-2007) . 
Col. 400 

Deora, Shri Milind 
Advertisement on Passenger Reservation 

System 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col.l49 

Airport at Navi Mumbai 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 188-89 

Allocation of Funds to ASI 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 182-83 

Assistance for Vocational Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 420 

Cessation of Operation in India by CFA 
(Deb. 3, Vol. XXV III , 14-01-2007) 
Col. 131-39 

Coastal Zone Management Plan for Navi 
Mumbai 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 608-09 

Commercial Exploitation of Salt-Pans 
(Deb. r 1, Vol. XXIX, 29-08-2007) 
Col. 429 

Compulsory Eye Donation 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 488-89 

Condition of Forest Dwellers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
C01.21S-16 

Death Due to AIDS in PMF and CRPF 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 450-52 

Decline in Cultivation of Cashew Nuts 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Co1.31O-Il 

Decline in Tax Collection 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 92 

Defence Lands for Gajraj and Cargo Hub 
Projects 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 249 

Development Board for Konkan Region 
(Deb. 3, Vol. XXVIII, 14-0,-2007) 
Col. 276-77 .... 

Development of Minor Ports 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 666 

Dialogue on Sir Creek 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 55 

Eastern Freeway Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 280-81 

Eligibility Criteria for Pilots 
(Deb. 12, Vol. XXIX, 30-08·2007) 
Col. 275 
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EmergentAmbul~ce Service 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 165 

Employees State Insurance Corporation 
Hospitals 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.2S1 

Expedition ofIndian Anny 
(Deb. 17, Vol. X}{IX, 10-09-2007) 
Col. 98 

Foodgrain Storage in Unhygienic 
Conditions 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 99 

Fuel Scam in Anny 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 288-89 

Funds for Vector Borne Diseases 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 736-40 

Hiring of Ex-Servicemen for Protection of 
Tiger Reserves 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 582-83 

Import of Wheat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309-10 

Information and Communication for 
Judiciary 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 41-42 

Installation of Network Video Recording 
Cameras at Railway Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 142-43 

IT Return Preparers Scheme 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 194-95 

Judicial Commission on Prisoners 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 403-04 

Missing Files from Customs 
Commissionerates 
(Deb. I, Yol. XXVIII, 10-08-2007) 
CoI.306~7 

Misuse of SIM Cards 
(Deb. 2, Yol. XXVIII, 13-08-2007) 
Col. 382 

National Talent Search Scheme 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 294-95 

NRHM in North-Eastern States 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 489-91 

Pennission to Operate Russian Carriers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 63-64 

Privatisation of Trains Operation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.312 

Procurement of Hi-Tech Weapons 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 138-39 

Provision of Information to Corporate 
World by RailTelWing 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 71-72 

Publicity ofRTI Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
.Col. 499-500 

Recruitment under Short ServiC'e 
Commission 
(Deb. 2, Vol, XXVIII, 13-08-2007) 
Col. 77-78 

Renovation of Historic Forts in Bandra. 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 245-46 

Requirement of Clothing and Sleeping 
Bags for Troops 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 319-22 
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'laYiew ofFDI 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 452-53 

$fecial Purpose Vehicle to utilize Surplus 
Space 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 191 

S&iRg Operation 
(Deb. 3, Vol. XXVIlI, 14-08-2007) 
Col. 459-60 

TIl Relief to Senior Citizens 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Co1.30B-10 

Tax Return Preparers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.. 159-60 

Three Language Formula 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 113-14 

Track Quadrupling Project 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 2B1 

Unwillingness to be Posted m Insurgency 
Hit Areas 
(Deb. 1, Vol. XXVIII, i 0-OB-2007) 
Col. 139 

Wildlife Crime Control Bureau 

• 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 561 

Withdrawal of Submission ofITR through 
Post Offices 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 197 

Deshmukh, Shri Subhash Sureshchandra 
Aerial Survey on Mines 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 450 

Agricultural Research and Development 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.391 

Aircraft Crashes 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 291-92 

Allotment ofStal1s and Telephone Booths 
at Railway Stations 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 21S-]9 

Appointment of Judges 
(Deb. 1, Vol. XXVIII, 10-0S-2007) 
Col. 67-70 

Availability of Power in Ninth and Tenth 
Plans 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 1-3S 

Chhatrapati Shivaji Station 
(Deb. 4, Vol. xxvln, 16-0B-2007) 
Col. 330-31 

Commercial use of Vacant Railway Land 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 7-21 

Construction of Bridges on NH 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
Col. 621-28 

Creation of New Employment 
(Deb. 14, Vol. XXIX, 05-09-2007) 
COU18 

Creation of Postal Circles and Postal 
Divisions 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 423 

Debt Burden of States 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 449-52 

Default in Payment of Annual Listing Fee 
by Trading Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 188-89 

Demand and Supply of Petro leum Products 
(Deb. 4, Vol. XXVIII, 16-08.-2007) 
Col. 300-01 
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Deployment ofPMF at Religious Places 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 200-01 

Desalination of Sea Water 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 226-27 

Fault in NTPC Plants 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 243-46 

Fencing of Border Areas 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 172-75 

Development ofShirdi Global Wanning 
(Deb. I, Vol. XXVIII, 10-08-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 220-21 Col. 580-83 

Disposal of Cases by various Courts Growth Rate of Small Enterprises 
(Deb. 5, Vol. XXVIII, 17-08-2007) (Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.411-14 Col. 367-69 

Education, Training and Rehabilitation of 
Disabled Persons 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. ]8-22 

Electrification of Railway Line in 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 197 

Employment on Compassionate Ground 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 697 

Encouragement of Agro Forestation and 
Orchards 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 203-14 

Impact of Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoJ.313-14 

Indo-Pak Joint Action against Terrorism 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 723 

Law and Order in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 172-76 

Laws for Small Scale Industries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 166-67 

Legal Aid to Poot 
(Deb. to, Vol. XXVIII, 24-08-2007) 

Ethanol Blended Petrol Programme Col. 53-56 
(Deb. 4, Vol. XXVIII, 16-08-2007) Losses ofSEBs 
Col. ISS-57 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 229-45 Ethanol Production from Sugarcane 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 134 Medicinal Kit for HIV7 AIDS 

Excise Fraud in Garment Export 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 126 

Expenditure incurred on Malaria and Polio 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 696-97 

Extraction of Granite 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 451-53 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 289-90 

Modernisation ofPSUs 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 230-36 

National and State Commission for 
Children 
(Deb. 7, Vol. XXVIII,-21-0B-2007) 
Col. 360-61 
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National Centre for Agricultural Training 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 236 

National Science Policy 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 227-29 

Need to Formulate Policy Promoting use 
of Ethanol as a Fuel (MUR 377) 
(Deb. 8, Vol. XXVlIl, 22-08-2007) 
Col. 661 

Non-Payment of Salary/PF/Pensionl 
Gratuity by Public and Private Sectors 
(Deb. 11, Vol. XXIX, 29-08·2007) 
Col. 144-45 

Norms for Telecom Services 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 278 

Panchayats in Backward Areas 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 46S-70 

Per Capita Debt Burden 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 275 

Plantation Programme on Railway Land 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 320 

Policy for Commercial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 280-84 

Poor Condition of Telephone COMedions 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 192 

PostBoxes 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 299-300 

Poverty Alleviation 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 463 

Prices of Ethanol 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.216-IJI 

Prices under PDS 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 235-37 

Private Power Plants 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 26-28 

• Rajiv Gandhi National Creche Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 488 

Registration of Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 93-94 

Renovation of Temples 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 164-65 

Reservation for Women in Parliament and 
State Legislatures 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 280-81 

Revival of Steel Plants 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 298-99 

Rural Electrification 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 245-50 

Sale of Weapons to Foreign Countries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 303 

Scheme for Population Stabilisation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 64749 

Setting up of Information Centre 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 141 

Sharp Decline in Sensex 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 199-200 

Shortage of Funds for Road Projects 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 725-26 
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Shortage of Telephone Cables I Dbindsa, Shri Sukhdev Sinah 
(Deb. 17, Vol. XXIX, 10-09-2007) I Name of Amritsar International Airport 
Col. 281 (Deb. ) 2, Vol. XXIX, 30-08-2007) 

Sick Banks in the Country I Col. 112 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 267-69 

Tricentenar), ofGur-Ta-Gaddi 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 71-72 Telephone Exchanges in Rural Areas 

(Deb. I J, Vol. XXIX, 29-08-2007) 
Col. 335-38 Dhotre, Shri SanJIY 

Textile Park: 
(Deb. 7, Vol. XXVIJI, 21-08-2007) 
Col. 340-42 

Tribal Tourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 226 

Underground Cables in Gram Panchayats 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 236-38 

Urban Poverty Alleviation Programme 
(Deb. 10, Vol. XXVIll, 24-08-2007) 
Col. 271-78 

Vacant Posts in UniversitiesIKVslNVs 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 378-84 

World Bank Assistance for Rural 
Development Schemes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 286-88 

World Bank Loan for Bharat Ninnan 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 121-23 

Dh.n.raju, Dr. K. 

Basic Amenities in Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 183-84 

Rural Employment Guarantee Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 264 

Water Logging in Delhi 
(Deb. J 7, Vol. XXIX, 10-09-2007) 
CoI.1IS 

Agreement with Brazil 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 288-89 

Airport at Navi Mumbai 
(Deb. 4, Vol. XXVIII, J 6-08-2007) 
Col. 188-89 

Assistance from World Bank 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.2S8 

Closure ofNTC Mills 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 282-31 0 

Dabhol Power Project 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoL 245 

Development of Hydrogen as an 
Alternative Fuel 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 444-45 

Development ofTourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 3-4 

Jl'oodgrains for Welfare Organisations 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 247-48 

Gauge Conversion of Nagpur-
Chhindwada Railway Lines 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 154-55 

High-tech Hospitals for elL Employees 
(Deb. 8, Vol. XXVIII, 22-08.2007) 
Col. 78 
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Increase in Cancer Cases I National Foodgrains Commission 
(Deb. 14, Vol. XXIX, 05-09-2007). (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. J 19-26 Col. 152-53 

Increase in Financial Powers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 70-71 

Introduction of Infrastructure 
Management Service Courses 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 84-85 

Investment by Vodaphone Company 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 266-67 

Investor Protection Fund 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 247-48 

Ninnal Gram Puraskar 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 111-12 

Opening of Petrol Pumps 
(Deb. 4, Vol. XXVIII, ) 6-08-2007) 
Col. 321-22 

Pension Bill for Private Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203 

Permission for Selling Sugar to Sugar Mills 
(Deb. 2, Vol. XXVIII. 13-OB-2007) 
Col. 286-87 

Popularity of Unani System of Medicine 
Licence for Plucking 'Tendu Leaves' (Deb. 8, Vol. XXVIII, 22-08-2007) 

(Deb. B, Vol. XXVIII, 22-08-2007) Col. 24547 
Col. 4S9~ Procurement of Wheat 

Loss of Forest Property due to Fire I (Deb. 6. Vol. XXVIII, 20-08-2007) 
(Deb. 14, Vol. XXIX, 05-09-2007) Col. 99 
Col. 634 

Low Cost Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) I 
Col,4S 

Manufacturing of AC Bogies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 221 

Marketing of Branded Spices 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 174-75 

Modernisation of Meteorological 
Department 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 131-33 

Modernisation of Old Railway Workshops 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
CoI.l91·92 

Projects under Fast Track Programme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 282-86 

Promotion of Art and Culture in 
Maharashtra 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 233-34 

Promotion to Renewable Energy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 358-64 

Proposalc; for Development of Tourism 
from various States 
(Deb. 9, Vol. XXVIU, 23-08-2007) 
Col. 337-40 

RBI Loan to Union Government 
(Deb. 16, Vol. XXIX, 07-09-20(7) 
Col. 206-07 

MoU between PTC and IIFC Rice Import by UAE 
(Deb. 13, Vol. XXIX, 31-08-2007) ,I (Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 24243 Col. 85-86 
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Scholarship to meritorious Students 
belonging to Scheduled Castes and 
Scheduled Tribes 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 23-24 

Solar Energy 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 173-78 

Subsidy on Changes in Weather 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 24-25 

Teachers Training Course 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 293-94 

Training to Rural Unemployed Youth 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 157-51 

Uniform SID Call Rate 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.301-03 

Wimax Service by BSNL 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 63 

Dhumal, Prof. Prem Kumar 
Allotment of Newly Cultivable Land 

(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 267-68 

Alternative Fuel in the form of LPG for 
Backward and Hilly Areas 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 367 

Amendment in the Representation of 
People Act 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.lS4-55 

Appointment of Employees in Himachal 
Pradesh 
(Deb. 9, Vol. XXVIII, 23~08-2007) 
Col. 273-74 

ARDRP 
(Deb. 13, Vol. XXIX, 31-08-2007)· 
Col. 230-3 I 

Bhanupalli-Bilaspur-Bairi Railway Line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 124 

Centrally Sponsored Schemes for Animal 
Husbandry 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 199-202 

Closure of Border Roads in Himachal 
Pradesh 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 241-49 

Construction of Tunnel in Himachal 
Pradesh 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 48 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 438-45 

Development and Maintenance of Road 
Infrastructure 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 508-09 

Development of Hydrogen as an 
Alternative Fuel 
(Deb. 5, Vol. XXVIII, 11-08-2007) 
Col. 444-45 

Diseases caused by lodised Salt 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 29-30 

Distribution under PDS 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 122-36 

Drinking Water Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 47-49 

Earning ofPrasar Bharati 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 495-96 

Employment in Agriculture 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 160 
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Employment of Local People in NTPC and 
NHPC 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 276 

Expansion ofBRGF Coverage 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 491-500 

Expansion of Rail Network in Himachal 
Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.I04..()5 

Export of Fruits and Vegetables 

Need to continue and extend Tax-holiday 
Scheme to industries in Himachal 
Pradesh till 2020 (MUR 3n) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.462~3 

Need to introduce One-rank-One-pension 
in Army (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 433 

New Railway Line for Dyothsidhi 
Religious Place 
(Deb. 9, Vol. XXVlII, 23-08-2007) 
Col. 73 

(Deb. 7, Vol. XXVIII, ~I-OS-2007) 
Col. 272-75 Package for H.P. 

Facilities to Ex-Servicemen 
(Deb. 10, Vol. XXVIH, 24-0S-2007) 
Col. 227-34 

(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 285 Production and Import of Edible Oils 

Family Welfare Centres 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.SSl~ 

Financial Assistance to HP 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 181-82 

Gas and Oil Exploration in Himalayas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 27S-76 

Inclusion ofTarkhan in SC List 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 211 

Kangra and Kullu Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 247 

Losses suffered by various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.304"()7 

Maintenance of N.H. 22 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 270 

MPLAD Guidelines 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col.401 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 169-74 

Production of Bio-Fertilizers and Bio-
Control Agents 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.IS2-S3 

Railway Projects in Himachal Pradesh 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 197-98 

Railway Tour Package in respect of 
various States 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 2-7 

Recommendations of"Simcon" on Piracy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 183-86 

Report ofIodine in Rock Salt 
(Deb. 3, Vol. XXVIII, '14-08-2007) 
CoI.418-I9 

Royalty on Power Generation 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 58-59 

Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 271-73 
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Scheme for Population Stabilisation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 64749 

Setting up of Heavy Industries 

Dubey, Sbri Cbandn Shekbar 

DALCO 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 202 

(Deb. 9, Vol. XXVIII, 23-08-2007) CoalCrisisatNALCO 
Col. 321-22 (Deb. 3: Vol. XXVIII, 14-08-2007) 

Setting up of New Research Centre in 
Antarctica 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 329-30 

SEZ for Herbal Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 91-98 

Suicide by Fanners 

Col. 323 
Curtailment of Passengers' Facility in AC 

Coaches 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 97-98 

Donations Collected from Employees of 
Coal India Limited 
(Deb. 14, Vol. XXIX, 05-09-2001) 
Col. 505-06 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 54-58 Encroachment of Forest Land by BALCO 

Transportation of Goods 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 185 

Upgradation of Industrial Training 
Institutes 
(Deb. 6, Vol. XXVIlI, 20-08-2007) 
Col. 175-77 

Dome, Dr. Ram Chandra 

Standing Committee on Health and Family 
Welfare - Twenty- Fourth Report and 
Evidence - Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 307 

Dube, Sbri Ramesh 

Crude Oil Production 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 189·90 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 493-94 

Problems of Weavers and Artisans 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.5S-59 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 385 

Financial Position ofNALCO 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 114-15 

Need to expedite the re-opening of 
Sindri Fertilizer Factory in Jharkhand 
(MUR377) 
(Deb. 14, yol. XXIX, 05-09-2007) 
Col. 757 

Need to undertake Excavation work 
at Chandankiyari, an Importa", 
Archaeological site in Bokaro district, 
Jharkhand (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 657-58 

Pilferage of Coal 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 259 

RTlinPSU 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.391-92 

Dutt, Shrimati Priya 
Cruise Tourism 

(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 85-86 
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National Commission for Fanners 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 140-41 

Provision of Affordable Training to Pilots 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 91-93 

Quality ofDMS Milk 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 173-74 

Supply of Poor Quality Drugs 
(Deb. J 4, Vol. XXIX, 05-09-2007) 
Col. 126-27 

Use of Compact Fluorescent Lamps 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.9t 

Fantbome. Sbri Francis 
American Aircaft Carrier 

(Deb. 6, Vol. XXVIII, 20-01-2007) 
CoI.t95-96 

Commercial Space Developed by HUDCO 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col.t03 

Condition ofForest Dwellers 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
C01.21S-16 

Constitution (Amendment) Bill, 2004 
(Insertion of new Article 16A) by 
Shri Chandrakant Khaire - Consid. 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
CoI.413-1S 

Crimes against Women and Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 63-90 

Defence Expenditure in Non-essential 
Areas 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.IS3-S4 

Detention of Indians Abroad 
(Deb. 8, Vol. XXVIll, 22-08-2007) 
CoI.371-72 

Enrolment of Muslim Girls in Schools 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 190 

Formulation and Implementation of 
Comprehensive Food and Nutrition 
Security Scheme by Shri Naveen lindal 
(Res.)-Withdrawn 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 349-S0 

Introduction of E-Stamps 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 266-67 

Misuse ofPN Route 
(Deb. 13, Vot. XXIX, 31-08-2007) 
Col. 294-9S 

Natiofi.11 Rural Employment Guarantee 
Scheme 
(Deb. S, Vol. XXVIII, 11-08-2007) 
Col. 249-S2 

Need to announce a Comprehensive 
Package for all-round Development of 
the Anglo-Indian Community in the 
Country(MUR 377) 
(Deb. 1" Vol. XXIX, 10-09-2001) 
Col. 330 

Need to conduct Research and 
Development work on "Mandari mite" 
a disease affecting Coconut in 
Southern India (MUR 371) 
(Deb. I, Vol. XXVIII, 22-01-2001) 
COl.6S9 

Delay in Completion of Projects ofDRDO Non-Agricultural Land 
(Deb. 6, Vol. XXVIII, 20-08-2001) (Deb. 16, Vol. XXIX, 07-09-2001) 
Col. 16S-66 Col. 18-19 

Deman"s for Supplementary Grants 
(Railways) - 2007-OB 
(Deb. 9, Vol. XXVIII, 23-01-2001) 
COI.S51-60 

Patent on Basmati Rice 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 111-11 
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Recommendation ofNationaJ Commission 
for Religious and Linguistic Minorities 
(NCRlM) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 80-81 

Return on Agricultural Investment 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Co1.81-12 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 915-16 

New Monetary and Credit Policy for 
Cooperatives 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoJ.IB9-90 

Nonns for Telephone Connections 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 183 

Onion Intervention Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 161-63 

Prices of Gas 
(Deb. 4, Vol. XXVIII, 16-01-2007) 

Use of Thorium as Fuel Col. 139 
(Deb. I. Vol. XXVIII, 22-01-2007) Priority Sector Lending for Sugar Industry 
Col. 119-21 (Deb. 16, Vol. XXIX, 07-09-2007) 

Fem8Ddes, Shri Oscar Col. 217 
Apprentices (Amendment) Bill, 2007- Private Schools Affiliated to CBSE 

Consid. &. Pass (Deb. 3, Vol. XXVIII, 14-08-2007) 
(Deb. 16, Vol. XXIX, 07-09-2007) Col. 133-38 
Co1.314-15 

Promotion of Self Employment Bill, 2006 
by Shri Chandrakant Khaire - ':onsid. 
and Negatived 
(Deb. 10, Vol. XXVlII, 24-08-2007) 
Col.405-IO 

Gadakh, Shri Thkanm Gangadhar 
Differential Interest Rate on EPF 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 281 

Energy from Garbage 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 95 

Fixation of Price of Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 97 

Fresh Water 

Setting Up of New Medical Colleges 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.I07~8 

Sugar Mills 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.l98-201 

Supply of Computers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 137-38 

Unauthorised Entry in Reserved' 
Compartments 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 77-78 

Upgradation of Health Services in 
Maharashtra 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 280 

(Deb. 6, Vol. XXVIII, 20-01-2007) Gaddiloudar, Shri P.C. 
Col. 84 

Indian Culture 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.112 

Accommodation before Commonwealth 
Games20IO 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 69-70 
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AlI'icuJtural Farms 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 142 

Widening ofNH-211 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 320 

Amendment to PWD Ac.t, 1995 G ..... vI, Sbri p.s. 
(Deb. 4, Vol. XXVIII, 16-01-2007) Bike Stunts in Delhi 
CoL 327 (Deb. 3, Vol. XXVIII, 14-01-2007) 

Coconut Prices CoL 348-49 
(Deb. 14, Vol. XXIX, 05-09-2007) Black-Listing of Companies/Contractors 
Col. 209-11 (Deb. 11, Vol. XXIX, 29-08-2007) 

Construction ofRina Road in Banplore CoL 587-90 
(Deb. 5, Vol. XXVIII, 17-08-2007) Budaet Hotels 
Col. 262-63 (Deb. 9, Vol. XXVIII, 23-01-2007) 

Decline in Rai Production Col. 192 
(Deb. 17, Vol. XXIX, 10-09-2007) Communication and Capacity 
Col. 168-69 Development Unit in StateslUTs 

Demand ofIndian Coffee (Deb. 16, Vol. XXIX, 07-09-2007) 
(Deb. 7, Vol. XXVIII, 21-01-2007) CoI.14244 
Col. 29-31 

Manuscript of Mahatma Gandhi 
(Deb. 4, Vol. XXVIII. 16-01-2007) 
Col. 195-96 

New Trains from Bagalkot 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 256-57 

Norm for One Child per Family 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 49-50 

Price of Coffee 
(Deb. 7, Vol. XXVIJI, 21-08-2007) 
Col. 494-95 

Production ofCofTee 
(Deb. 7, Vol. XXVIII. 21-01-2007) 
Col. 401-09 

Production of Silk 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Co1.307-IS 

Ropeway to Chamundi Hills 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 101 

Sugarcane Growers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 12-84 

Construction of Dr. Ambedkar Bhawan at 
Ahmedabad 
(Deb. 12, Vol. XXIX. 30-01-2007) 
Col. 210 

DO-India Channel in USA and UK 
(Deb. 7, Vol. XXVIJI, 21-01-2007) 
Col. 362-63 

Demands for Supplementary Grants 
(Railways) - 2007-01 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 515-18 

FDI in Telecom Sector 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 287-88 

Gauge Conversion 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col.3S-31 

Gauge Conversion of Dhasa-Jetalsar 
Railway Line 
(Deb. 12. Vol. XXIX. 30-01-2007) 
Col. 216 

Increase in Supply of Sugar 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 316-17 
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Industrial Park Ordinance 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 126-27 

Issues Pertaining to Employees of AI and 
IA 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 247-4S 

Kandla Palanpur Route 
(Deb. J 5, Vol. XXIX, 06-09-2007) 
CoI.SS 

Mumbai-Kutch-Karachi Ferry Route 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.t07 

Norms and Incentives for Regional 
Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 83-84 

Policy for Allocation of Coal 

Selection of Private T.V. Channels by 
MTNl., 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 129-30 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.17S-77 

Shortage o(SmaJl Denomination of Coins 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 239-40 

Submarine Cable Links 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 157-58 

Traffic Management in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 437 

Withdrawal of Indian Airlines (fA) 
Services 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 200-01 

(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.I024t Gaikwad,ShriEknath Mahadeo 

Pr . fli' h . F' Asia Pacific Meet 
amotion. a oUrism Sc emes In orelgn I (Deb. 8, Vol. XXVIII, 22-08-2007) 
Countries Col. 287 
(Deb. 4, VoL XXVIII, 16-OS-2007) 
Col. 331-32 

Recommendations of GaM on Civil 
Aviation Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 286 

Representation on Autonomy of TRAI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 205 

Review of Sex Education by NACO 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 506-07 

Road Accidents in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.4n-79 

Sealing of Shops 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Co1.l41-42 

ASSOCHAM's Study on Bank Deposit 
and Small Savings 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 283 

Attack on Amarnath Pilgrims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 346-47 

Basmati Rice 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. ISS 

Cess on Exploitation of Ground Water 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 347-48 

Clinical Trials for New Medicines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 618-19 

Conference of Public Sector Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 211-13 
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Cruise Tourism 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 85-86 

Delay in Implementation of Dedicated 
Freight Corridor 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 124 

FDI in Cargo Operation 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 244 

FOI in Oil Refining Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 251-52 

Fertilizers to Fanners at Subsidised Rates 
(Deb. IS, Vol. XXIX, 06-09-2007) 

Development of Expressways Col. ISO-51 
(Deb. 1 I, Vol. XXIX, 29-08-2007) Flood Affected States 
Col. 19-90 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Development of Lakes Col. 309-20 
(Deb. 14. Vol. XXIX, 05-09-2007) Fodder Banks 
Col 511-20 (Deb. 11, Vol. XXIX, 29-08-2007) 

Dev~lopment of Multi-Mode Radar 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
Col. 314-15 

Diamond Industries 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 381-83 

Disbursement of Wages through Post 
Office 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 409-10 

Displsy of Portrait in Banks 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 164 

Co1.3~7 

Foreign Direct Investment in Commodity 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 173-74 

Foreign Direct Investment in Futures 
Market 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 217-18 

Fuel Efficiency Norms for Vehicles 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 62 

Growth in Employment in Service Sector 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 306-07 

Espionage Cases in Armed Forces I 
(Deb. 17. Vol. XXIX, 10-09-2007) Housing Index 
Col. 308 (Deb. 10, Vol. XXVIII, 24-08-2007) 

Col. 137-38 
Excise Duty Evasion 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 261-62 

Exploration of New Gas and Oil Blocks 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 17-19 

~xtremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Impact of Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 3 13-14 

Import Duty on Edible Oil 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 265-66 

Increase in Pipeline Capacity by IOC 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 350 
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Industrial and Environmental Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 650-52 

Information Regarding Debenture of 
Investors 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 255 

Integrated Child Development Services 
Scheme 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 262-63 

IT Sector Companies 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 359-60 

Loans to Small and Marginal Farmers 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 224-25 

Losses Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 304-07 

Mechanism against Terror Financing 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 291-92 

Mechanism of I. T. Assessment 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 227-29 

MoU with Canadian Aviation Electronic 
(Deb. 9, Vol. XXVIII, 23-o8~2007) 
Col 251 

National Advisory Board 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col.331 

New Model Concession Agreement 

Offset Pulicy 
(Deb. IS, Vol. XXIX, 06-09-200'/) 
Col. 86 

Oil and Gas Exploration 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 257-51 

Pension Scheme for Aged Poor 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 63 

Rapid Transport System 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 175-78 

Regulation of Internet Telephony 
Companies 
(Deb. 14,· Vol. XXIX, 05-09-2007) 
Col. 330 

Research on Earthquakes in Himalayan 
Region 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 225-26 

Sale of Railway Tickets 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 347-49 

Sectors under Service Tax 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 73-75 

Setting up of New Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col 250-51 

Setting up of Petrol Pumps and Gas 
Agencies 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 384-85 

(Deb. 11, Vol. XXIX, 29-01-2007) Smuggling of Sandalwood 
Col. 586 (Deb. 14, Vol. XXIX, 05-09-2007) 

Norms and Incentives for Regional 
Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.S3-84 

Norms for BPOs 
(Deb. 13, Vol. XXIX, 31-01-2007) 
CoJ.46-47 

Col. 488 
Tariff Norms for Port Sector 

(Deb. I, Vol. XXVIII, 22-01-2007) 
CoJ.260 

Turnover in Commodity Exchange 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 119-20 
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Viability of Special Economic Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 202-03 

Violation of Guidelines on Credit Cards 
by Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 447-48 

WHO Report on Pollution 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.S82-83 

Gamang, Sbri Giridbar 

Allotment of Forest Areas to Industrial 
Houses 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 558 

ECHS Facilities to Ex-servicemen 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 317-18 

Leasing of National Park for Mining 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 572 

Production in Sugar Mills 
(Deb. 14, Vol. XXIX, OS-09-2007) 
C01.2S9-62 

Ganpar, Shri Santosh 

Activities ofNaxalites 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 318-20 

American Aircraft Carrier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 

Constitution (Amendment) Bill, 2004 C01.19S-96 
(Insertion of new article 16A) by 'Appointment ofCMD ofONGC 
Shri Mohan Singh---Consid. (Deb. 9, Vol. XXVIII, 23-08-2007) 
(Deb. 16, Vol. XXIX, 07-09-2007) Col. 22S-26 
Col. 360-61 

Gauge Conversion between Naupada-
Gunupur 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 235 

Mobile under Bharat Ninnan Yojana 
(Deb. 14, Vol. XXIX, OS-09-,2007) 
Col. 238-40 

Setting up of Oil Refmery at Paradip 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 60-61 

Vacant Posts in PSEs 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 176-80 

Gandhi, Sbrimati Maneo 
Bench of UP High Court 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 99 

Cases ofXDR Tuberculosis 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 8-9 • 

Ban on Entry of New Telecom Operators 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 199 

Banking Facility in Rural Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 112-13 

Bid of New Exploration Licensing Policy 
(NF1J» 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 197-98 

Bunkers and Mobile Towers on Indian 
Borders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299-300 

Closure of Bank in Rural Areas 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 97-98 

Closure of Branches of Regional Rural 
Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 72-73 
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Coach Repairing Factory at BareiJIy 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 203-04 

Computerisation of Consumer Courts 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 301 

Death of Prisoners in Iail 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 427-28 

Decline in Number of Cows 

High Court Monitoring Committee on 
Catering Service in the Trains 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 14-15 

Holding of Elections in CantorunentAreas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 316-17 

Impact of Taxation Policy on Shipping 
Industry 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 538·39 

(Deb. 14, Vol. XXIX, 05-09-2007) Import of Pulses 
Col. 193.96 (Deb. 17, Vol. XXIX, 10-09·2007) 

Col. 308-09 
Demands for Supplementary Grants 

(Railways) - 2007-0. 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 604-1 I 

Denial of Visa 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 270-71 

Development·ofCities 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 108 

Discrimination against Women Officers in 
Defence Force 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col.lS4-S6 

Entrance Examination for Engineering 
Colleges 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 171-72 

Expenditure on Imported Wheat 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 33 

ExtremistActivity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Fertilizers to Fanners at Subsidised Rates 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col .. ISO-51 

Imported Wheat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307-08 

Indo-Pale Talks 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Cot 583 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 316-17 

Leasing out Property in Cantonment 
Areas 
(Deb. 6, Vol. XXVIIl, 20-08-2007) 
Col. 196 

Loan to Exporters 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 407-09 

Looting of Passengers 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 33-34 

Need to expedite the completion of Bare illy 
Bypass on N.H.-24 in Uuar Pradesh 
(MUR377) 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 407 

Need to set up a Rail Coach Factory and 
construct Rail over Bridges in BareiJIy 
(MUR377) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 272 
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New Guidelines for Granting Loan I Subsidy on Fertilizers to Fanners 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 24849 Col. 217-18 

N ithari Case 
(Deb. 3, Vol. XXVIII, ]4-08-2007) 
Col. 461-62 

Opening of Bank Branches in Rural Areas 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 285-87 

Outstanding Payment of Employees in 
PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 34248 

Patents on Margosa, Basmati Rice and 
Tunneric 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 148-50 

Proposal of Financial Assistance from 
Uttar Pradesh 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 86-87 . 

Protest by Unions 
(Deb. I], Vol. XXIX, 29-08-2007) 
Col. 367 

Purchase of Medicines for Hospitals 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col. 375-76 

Purchase of Uranium from Australia 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 460-61 

Quality ofImported Wheat 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 280-81 

Setting up of New Steel Plants 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 297-98 

Setting up of Nyaya Panchayats 
(Ueb. 8, Vol. XXVIII, 22-08-2007) 
Col. 4546 

Standing Committee on Defence-
Twenty-second, Twenty-third Reports 
and Statements-Presented 
(Deb. 5, Vol. XXVlII, 17-08-2007) 
Col. 476 

Telecom Revolution in Villages 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 112-14 

US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 426 

Video Conferencing in the Courts 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 207 

Voluntary Retirement Scheme (VRS) in 
IOC, BPC and ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 98 

G.o, Shri 18pir 

Demands for Supplementary Grants 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 560-62 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 388-91 

G.w.li, Sbri .... ti Dh.vana Pundalimo 
Agreement with Brazil 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 288-89 

Assistance from World Bank 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoL 288 

Closure ofNTC Mills 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 282-310 

Dabhol Power Project 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 245 
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Development of Hydrogen 
Alternative Fuel 

as an I Low Cost Airlines 

(Deb. S, Vol. XXVIII, 17-0B-2007) 
COI.444-4S 

Development of Tourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 3-4 

Foodgrains for Welfare Organisations 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 24748 

Gauge Conversion of Nagpur-
Chhindwada Railway Lines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 154-55 

High-tech Hospitals for CIL Employees 
(Deb .. B, Vol. XXVIII, 22-OB-2007) 
CoI.7B 

Import of Crude Oil 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 131-32 

Increase in Financial Powers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 70-71 

Introduction of Infrastructure 
Management Service Courses 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 84-BS 

Investment by Vodaphone Company 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 266-67 

Investor Protection Fund 
(Deb. I~, Vol. XXIX, 07-09-2007) 
Col. 247-4B 

Licence for Plucking 'Tendu Leaves' 
(Deb. 8, Vol. XXVIII, 22-OB-2007) 
C01.4S9-60 

Loss of Forest Property due to Fire 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 634 

Losses to Crops "aue to Insects 
(Deb. 11, Vol, XXIX, 29-08-2007) 
Col. 324-27 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
COl.4S 

Manufacturing of AC Bogies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 221 

Marketing of Branded Spices 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. I 74-7S 

Modernisation of Meteorological 
Department 
(Deb. 13, Vol. XXIX, j 1-08-2007) 
Col. 131-33 

Modernisation of Old Railway Workshops 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.l91-92 

National Foodgrains Commission 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Co1.IS2-S3 

Ninnal Gram Puraskar 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 111-12 

Opening of Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 321-22 

Opening of Telegraph Office 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 110-11 

Pension Bill for Private Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203 

Permission for Selling Sugar to Sugar: Mills 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 286-87 

Popularity of Un ani System of Medicine 
(Deb. B, Vol. XXVIll, 22-08-2007) 
Col. 245-47 

Procurement of Wheat 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 99 
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Projects under ~~k' Programme Wimax Service by BSNL 
(Deb. 11, Vol. xtIIX, 29-08-2007) (Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 282-86 Col. 63 . 

Promotion of Art and Culture in 
Maharashtra 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 233-34 

Promotion to Renewable Energy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 

. Col. 358-64 
Proposals for Development of Tourism 

from Various States 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 337-40 

RBI Loan to Union Government 
(Deb. 16, Vol. XXIX, 07-09-20C7) 
Col. 206-07 

Rice Import by UAE 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 15-86 

Scholarship to meritorious Students 
belonging to Scheduled Castes and 
Scheduled Tribes 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 23-24 

Solar Energy 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 173-71 

Subsidy on Changes in Weather 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 24-25 

Training to Rural Unemployed Youth 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 157-51 

UN Rtport on Urbanisation in India 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 44-46 

Unifonn sm Call Rate 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 301-03 

Geete, Sbrl AnaDt GaDpnm 
Inland Vessels (Amendment) Bill, 2007 -

Consid. &: Pass' 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 367-68 

Standing Committee on Chemicals and 
Fertilizers-Twentieth Report -
Presented 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 476-77 

Geblot, Sbrl nawar ChaDd 

National Rural Employment Guarantee 
Scheme 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 275-79 

Allocation of Wheat 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 17-41 

Demand of Sugar 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 117-94 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 411-90 

Food and Nutrition Security 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 446-47 

IDBI Assistance for Power Plants 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 132-33 

Imported Wheat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307-08 

Interest Rate on Housing Loans 
(Deb. 5, Vol. XXVIIl. 17-01-2007) 
Col. 191-92 
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Interlinking of Rivers 
(Deb. J 7, Vol. XXIX, 10-09-2007) 
<AI. 122-26 

Maritime Smuggling and Terrorism 
(Deb. 7. Vol. XXVIII, 21-01-2007) 
<AI. 322-23 

National River Water Conservation Plan 
(Deb. t 4, Vol. XXIX, 05-09-2007) 
<AI. 619-24 

Need to sanction four·lanina of National 
Highway No.3 between Owalior and 
Dewas in Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XXVIII, 20.01-2007) 
Col. 335 

Price under PDS 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 300-02 

Supply of Fertilisers 
(Deb. 9, Vol. XXVUI, 23-88-2007) 
<A1.203-J2 

Trade Negotiations 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
<AI. 134-35 

Upgradation of National Parks and 
Sanctuaries 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 503-34 

Withdrawal ofTroops trom Border Areas 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 251-52 

Geo ... _, Shri K. Fnncls 

Decline in Deposits under National 
Savinp Scheme 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 130-31 

Recovery of Loans and Suicide by FII111Cl'S Election Cases pending under R.P. Act 
(Deb. 6, Vol. XXVIII, 20-01-2007) (Deb. 16, Vol. XXIX, 07-09-2007) 
<AI. 216-87 Col. 109-12 

Registration of Indian ~Ianes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 176-71 

Sale of Equity in JCJCI 
(Deb. 16, Vol. XXIX, 07-0~-2007) 
Col 89 

Setting up of Agricultural Outlets at 
Railway Stations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 131-32 

Shortage of Small Denomination of Coins 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 239-40 

Standing Committee on Labour -1Wenty-
Second Report - Presented 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 402 

Sugarcane Dues 
(Deb. 6, Vol. XXVIn. 20-08-200') 
Col 2-8 

Indo-US Civil Nuclear Agreement 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Mission Mode Projects under National 
E-Governaru::e Plan 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 41-46 

Need· for re-financing of loans by 
NABARD to the extent of 70% of the 
total loans advanced by the Primary 
Agricultural Co-operatives in 
Emakulam and Palakkad. districts of 
Kerala (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 411-12 

Need to provide financial assistance for 
media campaign of promoting 
renewable source of energy by the 
Central Government through the ''Total 
Energy Security Mission" launched by 
Government ofKerala (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 437 



NAME INDEX 381 

Standing Committee on Human Resource I Goyal, Sbri Sareadn Pnu.b 
DeveIopment-I96th, I 97th and 198th Demands for Supplementary Grants 
Repol1- Laid (GeneraI}-2007~8 
(Deb. S, Vol. XXVIII, ·1.,-08-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.4n Col. 762 

Tax Exemption to Co-operative Societies 
and Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 33-34 

Gill, Shri Atma Singb 

Demands for Supplementary Grants 
(Railways) - 2007 ~8 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col. 476-n 

Gowda, Sbri D.V. Sadanaad 

Diseases in Arecanut Trees 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.1S4 

Kannada as a Classical Languaae 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoI.224-2S 

Need to run a passenger train between 
Mangalore and BlIlgalore (MUR '377) 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. SI7 

New Medical ColJeaea in KamaIaka 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 194 

Selection of Private T. V. Channels by 
MT'NL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 129-30 

Violation ofMBSter Plan and Building Bye-
Laws 
(Deb. S, Vol. xxvm, i 7 -08-2007) 
Col. 198 

Gudhe, SbriAnut 
Air Services to Short Haul Routes 

(Deb. 1 S, Vol. XXIX, 06-09-2007) 
CoL 236-37 

Amravati Airport 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 99 

Chanle in Scholarship Scheme for 
Scheduled Castes Students 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 186-87 

Distribution ofLandline and Mobile Cards 
(Deb. II, Vol. XXIX, 29-01-2007) 
C01.21S-16 

Flood Control 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 211-96 

New Rural Development Scbemes 
(Deb. 10, Vol. XXVIn, 24-01-2007) Harmful Efl'ectaof Soft Drinks 
Col.167~ (Deb. 14, Vol. XXIX, OS-09-2007) 

CoL 633 
P..,enaer Trains between ManpJore. 

Bangalore 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 393 

Relieffor Senior Citizms 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 37-31 

Implcmeatltion of PMGSY in Vidarbha 
Reaion of Maharuhtra 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 78-79 

Mobile Service in Maharashtra 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col 133 
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New Schemes for Promotion of Sports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 98-99 

Outbreak of Diseases After Flood 
(DeD. 11, Vol. XXIX, 29-01-2007) 
CoJ.476-77 

Poaching of Tigers 
(Deb. 14, Vo!., XXIX, 05-09-2007) 
CoJ.689-9J 

Privatisation of Coal Mines 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 25 

Providing Grants to Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col: 222-23 

Regional Broadcasting Centres 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. ISS-56 

Review of Antyodaya Anna Yojana 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 77-71 

Situation arising out of floods in various 
parts of the Country (OUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 631-41 

Tuberculosis and Aids 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 479-80 

Gupta, Shri Prem ChaDd 
Competition (Amendment) Bill, 2006- . 

Widldrawn . 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.m 

Competition (Amendment) Bill, 2007-Int 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoL 772 

The Competition (Amendment) Bill, 2007 
-Consid. and Pass 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 283-85 

Gupta, Shri Sbyama Cbarsn 
Cigarettes and Other Tobacco Products 

(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-Consid. 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoJ.389-90 

Hanumanthappa, Shri N. Y. 
Demands for Supplementary Grants 

(Railways) - 2007-OS 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 579 

Hassan, Ch. Munawar 
Amount of Rent paid by MTNLlBSNL 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 283-S7 

Availability of Fruits and Vegetables at 
Mother Dairy Booths 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.22S 

Evacuation of Retiring Room 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 242-43 

Excise Duty Exemption 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
COI.134-3S 

High Profits on Drugs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 206-07 

Imported Formulations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 249-50 

Increase in Prices of Vegetables 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
COI.SS-S9 

Increase in Surrender of Landline 
Connections 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 373-78 
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Inspection ofPharma Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 43 

IT Refund 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 190-91 

Land Allotted to BSNL 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 290-91' 

Mobile Sets Jying in Sanchar Haats 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 103-04 

New Drug Policy 
(Deb. 9, Vol. XXVIII, 23-08-2001) 
Col. S2-S3 

Online Registration ofCBSE Recognition 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COI.211-S2 

Overcharging Notices by NPPA 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 290-91 

Payment of Uniform Cloth 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 224 

Pending Cases 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 203-06 

Pilferage of Crude Oil 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 197 

Poor Signal in Dolphin and Garuda Service 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 79 

Proposal for Construction of Community 
Centres 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Co1.2S7-58 

Regularisation of Unauthorised Colonies 
in Delhi 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 107 

Report on Spurio~ Drugs in India 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 489-90 

Road Overbridge on BaiJeisa Crossing 
Nwnber29A 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 137-38 

Setting up of Settlement Commission 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 126 

Unapproved and Overpriced Drug 
Formulations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 43-S0 

Withdrawal of Excise ExCI Iption 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.29S 

Hood" Shrl Deepeoder Sloth 
Development o£NCR 

(Deb. 16;-Vol. XXIX, 07-09-2007) 
CoI.1SI-S3 

Facilities to War Widows 
(Deb. 17, Vol. XXIX, 10-09-2007) 
COl.30S-07 

Military School in Haryana 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299 

H ..... ia. Sbri Anwar 
Activities of NIRD Zonal Office at 

Guwahati 
(Deb. I; Vol. XXVIII, 10-08-2007) 
Col. 121-22 

Booking of Railway Tickets on Line 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 210 

Bralunaputra Board 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoJ.263 

Clearance ofFDI Proposals 
(Deb. 7, Vol. XXVIlI, 21-08-2007) 
Col. 120-28 
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Commercial Mining ofUraniwn 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 733-34 

Community Radio Stations 
(Deb. 7, Vol. XXVIII; 21-08-2007) 
CoI.80-8J 

Conditions of Minority Population of 
Assam 
(Deb. IS, Vol. XXIX, 06-09-20~7) 
Col. 186 

Creation of New Railway Zone 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 377 

Cultivation ofr-mits 
(Deb .. 2, Vol. ·XXVIII, 13-08-2007) 
Col. 276-77 

Denial of Visa 
(Deb. 8, Vol. XXVIII, 22-08-2007)' 
Col. 270-71 

&Commerce 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 186 

E-Taxation ofNorth Eastern Region 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col 369-70 

Establishment of Farmer's Club 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 355-56 

Expansion of Activities ofCoir Board 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 127-;28 

Extending the Date of Filing Service Tax 
Returns 
JDeb. 10, Vol. XXVIII, 24-08-2007) 
Col. 101-02 

First Freedom Struggle 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 342-44 

FPISinNER 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 247 

Funds for Brahmaputra Board 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 79-82 

GI\uhati Stock Exchange 
(DeD. 5, Vol. XXVIII, 17-08-2007) 
Col. 320 

Health Drink and Pill trom Tea Extracts 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoL 439-40 

Increase in Working Days under NREGS 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.214-15 

Installation of Wi-Fi System at Railway 
Junctions/Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 1-4 

Internet Connectivity for Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 351-52 

Majuli Island 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 226 

Mega Gas Cracker Project in Assam 
(Deb. 15, Vol.' XXIX, 06-09-2007) 
Col. 255-56 

National Rural Employment Guarantee 
Scheme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 249-52 

Need to create a new Railway Zone with 
. Headquarters at Guwahati (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 659 

Need to extend the time-'limit for filing 
service tax returns from 25 days to 
45 days(MUR377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 873 

Need to sanction a special rehabilitation 
package for the flood affected districts 
ofAs~(MUR377) 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 561 
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New Doordarshan Channel in North-East Staff Strength in CWC 
(Deb. 7, Vol. XXVIII, 21-oi-2007) (Deb. II, Vol. XXIX, 29-08-2007) 
Col. 438-39 Col. 144 

News-on-Phone 
(Deb. 3, Vol. XXVIII. 14-08-2007) World Bank Loan for Vocational Training 
CoI.480-81 . (Deb. 2, Vol. XXVIII, 13-08-2007) 

Pending Proposals under PMGSY 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 221-22 

Posts Vacant in Indian Institutes of 
Entrepreneunhip 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.215-16 

Promotion ofReJigious Tourism 
(Deb. 9. Vol. XXVIIl, 23-01-2007) 
Col. 352-53 

Regional Disparity 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col.llO-lI 

Col. 79-80 
Hu .. ID, SIIn Syed Shah.a ... a, 
Accountability and Responsibility for Rail 

Accidents 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. "15-86 

Activities ofNaxalites 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 318-20 

Additional Allocation for Festivals 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 404-12 

Relations with Neighbouring Countries Amendment in Atomic Energy Act, 1962 
(Deb. 14. Vol. XXIX. 05-09-2007) (Deb. II, Vol. XXIX, 29-01-2007) 
Col. 522-23 Col. 10-15 

Reservation for Non-Hindu and Other 
Backward Classes • 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.65~ 

. Bonded Child Labour 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 248-49 

Restructure of Medical Curriculum Closure of Micro, Small and Medium 
(Deb. 8, Vol. XXVIII, 22-01-2007) Industrial Units 
Col. 545-46 (Deb. 14, Vol. XXIX, 05-09-2007) 

Safe Drinking Water Col. 227-29 
(Deb. 10. Vol. XXVIII, 24-01-2007) CreditFacilityforFanners 
Col. 166 

(Deb. 5, Vol. XXVIII, 17-01-2007) 
Self Help Groups and Micro Finance in 

North Eastern States 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 74-76 

Setting up of Universities and Educational 
Institutions 
(Deb. 3. Vol. XXVIII. 14-08-2007) 
Col. 159 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 891-93 

CoI.176-n 

Death of Prisoners in Jail 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 427-21 

Decreasing Income of Shipping Industry 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 190-92 

Demand of Oil Fields from Iraq 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 175 
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Denial of Visa 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 270-71 

Domestic as well as Foreign Capital 
Investment 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 229-31 

Emission of Methane from Dams and 
Water Bodies 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 448 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 846-48 

Inclusion of Castes in List of Scheduled 
Castes and Other Backward Classes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 284 

Inclusion of Community in ST List 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 46S-66 

Indo-Pak Anti-terror Mechanism Meeting 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 211 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Loss of Kharif Crops due to Shortage of 
Fertilizers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 43-44· 

Policy for Recycling of Spent Fuel 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 738-39 

Quality of Cotton 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 126 

Re-employment to Ex-Servicemen 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 116-18 

Rehabilitation of Surrendered Militants 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 137 

Repealing of Armed Forces Special 
Powers Act 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 277-78 

Reservation of Jobs in Private Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 29-34 

Review of Conditional Access System 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.IS9~1 

Security Related Expenditure Scheme 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
COI.204-OS 

Single Banking System 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 283-84 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 338-42 

MPLADGuidelines Slum Population in Urban Area 
(Deb. II, Vol. XXIX, 29-08-2007) I (Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 401 Col. 89-92 

New Pension Scheme for Para-Military 
Forces 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 71 

Passenger Service Fee (PSF) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 97..1)9 

Use of Thorium as Fuel 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 119-21 

Japnnath, Dr. M. 
Allocation of Power 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Cot: 176-77 
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Assessment of Colleges and Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.3S2 

Belum Caves in AP 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 24S-46 

Central Marine Fisheries Research 
Institute 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 261-62 

Central Subsidy for Free Power to Fanners 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 22-23 

Congestion in various Major Ports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 497-98 

Construction of Houses under lAY 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.2S1 

Drafting ofNational Rehabilitation Policy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co\. 369 

Energy Coordination Committee 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 173-74 

Expert Committee on Rural Indebtedness 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 24344 

Fixed Tenure for Cadre Posts ofIAS 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 348-49 

Flood Control 
(Oeb. 14, Vol. XXIX, 05-09-2007) 
Co\. 288-96 

Gas Pricing Policy 
(Deb. 12, Vol. XXIX, 30-08-2007>-
Col. 238-39 

Genetic Up&radation of Cattle and 
Buffaloes 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 213-14 

Hyderabad Metro Rail 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co\. 318-19 

Impact of Pesticides on Farmers and 
Agricultural Workers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co\. 97-98 

Integrated Housing and Slum 
Development Programme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 21-28 

Integrated Nutrient Management System 
(Deb. 2, Vol. XXVIII; 13-08-2007) 
Col. 143 

Integration of Traditional System of 
Medicine with Allopathy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
COI.S67-68 

Joint Venture to run High Speed Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 225-27 

Meeting on Climate Change 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 129-30 

Micro Finance Institution by NABARD 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 281-B2 

Misappropriation of Public Distribution 
System Resources 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 109-10 

National Building Organisation Report 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Col. 461-62 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Need to provide stoppage of all important 
express trains at Shad nagar Railway 
Station in Mahboobnagar district, 
Andhra Pradesh (MUR 377) 
(Deb. 7, Vol. XXVlII, 21-0B-2007) 
CoI.S23-24 
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Oil Refinery in Kakinada 
(Deb. ] 5, Vol. XXIX, 06-09-2007) 
Col. 171-72 

Petro-Chemical Investment Region in 
Vishakhapatnam 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. III 

Plantation Crops 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 435-36 

Policy for Commercial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007)-
Col. 280-84 

Price ofNatural Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 99-100 

Pricing of Gas by Reliance Industries Ltd. 
(Rll..) 
(Deb. 9. Vol. XXVIII. 23-08-2007) 
Col. 324-25 

Recommendations of GoM on Civil 
Aviation Sector 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 286 

Review of Conditional Access System 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 159-61 

Revision ofNonns ofCRF 

Setting up of Krishna-Godavari Gas 
Network Ltd. 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 111-12 

Setting up ofNational Urban Commission 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 214 

Setting up of Separate Stock Exchange 
(Deb. 10, Vol. xxvm, 24-08-2007) 
Col. 214 

Skill Development Initiative for Workers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 221-22 

Skill Development Bank 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Cot. 260 

Supply of Gas by GAIL 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 249-50 

Thousand Piltar Temple in Andhra Pradesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 146-47 

Tiger Task Force Report 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 666-68 

UN Report on Urbanisation in India 
(Deb. 10, Vol. XXVIiI, 24-08-2007) 
Col. 44-46 

(Deb. 7, Vol. XXVIII, 21-01-2007) VillageEnergySccwity 
Col. 328-34 (Deb. S, Vol. XXVI1I, 17-01-2007) 

Rural Electrification Col. 178 
(Deb. 16, Vol. XXIX, 07-09-2007) Widening of Plantation Sector 
Col. 231-38 (Deb. 7, Vol. XXVIII, 21-08-2007) 

Scheme for Universal Access and Quality Col. 70-72 
at Secondary Stages 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoL 141 

Separate Hospitals for HIV Positive 
Females 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 476 

Withdrawal of Financial Support 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoL 441 

Working Group on Labour Issues 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 47-49 
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Jai Praka.h, Sbrl (Hillar) 

Demands for Supplementary Grants 
(Railways) - 2007.o1 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 494-97 

Jain, Shri PUlP 
Adulteration of Petrol, Diesel and 

Kerosene 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 327-30 

Delay in Completion of Projects ofDRDO 
(Deb. 6, Vol. xxvm, 20-08-2007) 
Col.16S-66 

Dwnping of Garbage 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 394-95 

MPs Flats in North and South Avenue 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 106-07 

New Railway Line in Rajasthan 
(Deb. 4, Vol. XXVIII, i6-01-2007) 
Col. I 24-2S 

Power Tariff after Privatization of Power 

Implementation of Rail Budget 
Announcements 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 192-200 

Need to fully finance welfare schemes 
sponsored by the Central Government 
for the rural and downtrodden sections 
of the society (MUR 377) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 273 

Production of Foodgrains 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 138-40 

Remunerative Price for Agricultural 
Products 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 47-49 

Standing Committee on Coal and Steel-
Twenty Seventh Report-Presented ' 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 613 

Wholesale/Retail Prices of Chemical 
Fertilizers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
COI.S3-SS 

Distribution 
(Deb. S, Vol. XXVIII, 17-08-2007) Jawale, Sbrt Harlbblu 
Col. 188-89 Artificial Recharge of Water in Hard Rock 

Jattya, Dr. SatyalUlnyan 

Availability and Procurement of 
Foodgrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 31-40 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by Shri 
Mohan Singh - Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 339-43 

Demands for Supplementary Grants-
General-2001.o8 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 671-T/ 

Area 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 80-81 

Demands for Supplementary Grants 
(Railways).-2007.o8 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COI.S64-6S 

Formation of State Airlines for 
Maharashtra 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.IIS-86 

Jan Sadharan Express between Bhusawal 
and Mumbai 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 98 
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Need to start the project for artificial 
recharge of ground water-level in 
Jalgaon Parliamentary Constituency of 
Maharashtra (MUR 377) . 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.87S 

Survey by SBI 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 118-19 

Tower Erection Work by BSNL 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.29S 

Jayaprada, Shrimati 
Abolition ofCGHS Scheme 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 77 

Identity Card to Beedi Workers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 283-85 

Metro Rail Project 
(Deb. 10, Vol. XXVUI, 24-08-2007) 
Col. 83-84 

New Employment Act 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 216 

" Special Fann Zone 
(Deb. I 1, Vol. XXIX, 29-08-2007) 
Col. 300 

Jena, Shri Mohan 
Allotment of Land to Cooperative Group 

Housing Societies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 99 

Beautification of Buddhist Sites 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 146-47 

Buddhist Sites 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 155-56 

Draw of Lots for Group Housing 
Cooperative Societies in Delhi 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 291-92 

Exclusion of Dewar Caste from List of 
Scheduled Castes 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 254-55 

Flood Control 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 303-04 

Production of Rice Bran Oil Hridaspur-Paradip Railway Project 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 109 Col. 207 

Setting up of Aviation Training Centres/ 
Institutes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 221-23 

Setting up of Urban Regulatory Authority 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 293-94 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 349-55 

Soil Health Card 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 242-43 

Mahakal Temple, Orissa 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col.S9-60 

Rural Electrification 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 231-38 

State Road at Inter-State Connectivity 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 586-88 

Jha, Sbri Rapunltb 
APDP.P 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 54 
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Cases of Wrong Diagnosis at Government 
Hospitals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 523 

Central Civil Services (Conduct) Rules 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 433-34 

Construction of Airports by Private! 
Foreign Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 25 

Contribution ofNGOs 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 256-57 

Deaths due to Fall in Manholes and Sewers 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 350-51 

Decline in Profit ofCWC 
(Deb. 6, Vol. XXVIIJ, 20-0B-2007) 
Col. 135-37 

Facilities to Prisoners in Jail 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 43B-40 

Fake Passports to Foreign Nationals 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 703-07 

Four-Ianing ofNH-28 and 2BA 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 631-32 

Free Treatment to Poor 
(Deb. 11, Vol. XXIX, 29-0B-2~07) 
Col. 574-75 

General Body Elections of Kendriya 
Bhandar 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 296-97 

Grant of Housing Loans to the Rural Yoor 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 191-92 

Growth of Food Processing Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 18 Disposal of Undelivered Passports 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 735-36 Illegal Mining and Smuggling of Coal 

(Deb. B, Vol. XXVIII, 22-0B-2007) 
CoI.346-4B Diversion of Funds under Sarva Shiksha 

Abhiyan 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 104 

Duty Evasion by EOUs 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 146-47 

Encroachment on Railway Land in Delhi 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 109-10 

Facilities for Disabled Air Passengers 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 167 

Facilities to Civilians Working in Defence 
Headquarters 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 265-66 

IndiraAwas Yojana (lAY) 
(Deb. S, Vol. XXVIII, 17-08-200"7) 
Col. 161-64 

Involvement of Service Hqrs. in Decision· 
making 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 387-B8 

Issuance of Fire Safety Certificate 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 300·01 

Issue of Passports under Tatkal Scheme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 461-64 

Kendriya Bhandar 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 573 
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Malnourished Children and Women 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 278-79 

Mission of Files from the Office of 
CAPART 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 4046 

Repair of Embankment of Bagmati River 
in Bihar 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 282-83 

Rise in Prices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.S-12 

Non-availability of Recharge Coupons Sale of Faulty Fans 
(Deb. 14, Vol. XXIX, OS-09-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 263 Col. 298 

Non-receipt of Utilisation Certificates 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 153-55 

Obscene Programmes on Television 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 44041 

Ownership Rights of Plots under 20-Point 
Programme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 290 

Pending Cases of Excise Duty Evasion 
(Deb. 10, Vol. XXVIlI, 24-01-2007) 
Col. 222 

Pending Projects under PMGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 342-44 

Performance under APDRP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 199-203 

Prediction of Rainfall 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 21 

Procurement and Sale by NAFED 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 367-70 

Procuremeni of Goods for Armed Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 329 

Reimbursement ofNon-Bonafide Payment 
to New Allottees 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 156-57 

Scheme for Delivery of Mail 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 228-36 

Supply of Medicines by CGHS 
Dispensaries 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.366~8 

Upkeep ofGovemment Quarters 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 4748 

Use ofiAF Aircraft 
(Deb. 17, Vol. XXIX, I 0-09-2007) 
Co1.201~2 

Work Undertaken byNHAI in Bihar 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 575 

Jindal, Shri Naveen 

Air Force Bases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 143 

Benefits of Technological Evolution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 273 

Bidding Process for Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 3840 

Centrally Protected Monuments in 
Haryana 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 208-13 
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Co-oper1lllive Group Housing Societies in 
DwIBa 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 178-11 

Conference ofSAARC Parliamentarians 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 483-84 

Credit by NABARD 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 182-83 

Crimia for Permission of New Channel 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 397-98 

Decline in Cases of Blindness 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 635-36 

Demilitarization ofSiachen 
(Del.. 11, Vol. XXIX, 29-08-2007) 
Col. 296 

Development ofUnuscd Airports through 
ppp 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 377-7' 

Distribution under PDS 
(Deb. II, Vol. XXIX~ 29-01-2007) 
CoI.1l9-22 

Eradication of Child Labour 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 104-12 

Expansion of National Child Labour 
Project 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col 363-6, 

Export of Sports Goods 
(Deb. 7, Vol. XXVIII, 2·1-08-2007) 
Col. 283 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
c:.1. UH3 

FOOfI InM.uriet' Report 
(Deb. 14, VoL X.XIDC, OS-89-J007) 
Got }s-1 

FOGdC~ 
(»elt. 2, Vol. XXVIII, 13-01-2087) 
CoJ.369-71 

Foreign Visits of Army Chief 
(Deb. 17, Vol. XXIX, 10-09-2007) 
COl. 307 

Fo..ulatioft and Implementati •• of 
Comprehensive Food IIKI Huttiw 
Security Scheme by Shri Nav.n Jindal 
(Res.)-Withdrawn 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 393-400 

Freedom Fighters Pension 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.40I~ 

Garbage Management in Railways 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 51-53 

Implementation ofNftEGS 
(Deb. S, Vol. XXVIII, 17-OB-2007) 
Col. 271-79 

Import of Sports Equipments 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
CoI.B9-96 

Indian Expedition to Arctic 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 32-34 

Indian· Prisoners of War in Pakistani Jails 
(Deb. I, Vol. xxviII, 22-01-2087) 
Col. 54-55 

International Day of Non-Violence 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 74243 

International Food Regulatory AuthoritY 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 82 

Investment by NRIs 
(Deb. II, Vol. XXIX, 29-98-2007) 
CoL 41S-79 

~of'~IayONGC 
(Deb. 9, Vel. xxvm, 2l-4' .. !OOl) 
(A1.70 
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J..oases Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 304'()7 

Medical Facilities for Commonwealth 
Gamcs,2JIO 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 694-95 

Meeting of Chief Ministers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 126-30 

Migration of Skilled Professionals from 
India 
(Deb. 14, Vol. XXIX. 05-09-2007) 
CoL 709-10 

·New S;por1I Policy 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Coll6S-67 

OD-soiDa Projects in Maharashtra 
(Deb. 4, Vol. XXVIII. 16-08·2007) 
Col201~ 

PoUutiOa in MetropolitID Cities 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col 317·19 

PromotioD ofSJdiaa Tourism 
(Dib. IS, Vol. XXIX, 06-09-2007) 
Col. 40 

Redevelopment ofMumbai High for Oil 
Exploration 
(Deb. 12, Vol. XXIX, 30-08.2007) 
CoL 273·74 

Reduction in Rate of Dividend 
(Deb. 16, Vol. XXIX, 07-09-2007) 
ColiS. 

Rolliila Back In~st Rate by NABARD 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoL 290-91 

8 .... oflDtepity Pact by CIL 
(N. I, Vol. XXVIII, 22-08-2007) 
Col. 232-33 

Steam Conversion Project 
(Deb. 12, Vol. XXIX, 30-O8-2007} 
CoI.I96-97 

Supply of Natural Gas to Numaligarh 
Refinery Ltd. 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 135-36 

Tourism Scheme - Chasing the Monsoon 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 320-21 

Tribal Dances, Art and Folklore 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 101-02 

Upgradation of Handicrafts Skills of 
Tribals 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col 13-15 

Upgradation of Industrial Training 
Institutes 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 175-77 

Vile of Compact Fluorescent Lamps 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91 

Vwon Plan 2025 
(Deb. S, Vol. XXVIII, 17-08-2007) 
COI.2S3-S4 

Welfare Centres for Indians Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 478-79 

Wildlife Crime Control Bureau 
(Deb. II, Vol. XXIX, 29-G8-2007) 
Col.S61 

World Heritage Sites 
(Deb. 4: Vol. XXVIII, 16-01-2007) 
Col. 288-92 

Youth Parliament 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COI.~S9-60 

JOli, ShrlAjlt 
6th Pay Commission 

(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 321 
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Agreement between Australia and India 
to ~heck Terrorism 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 571-73 

Bhartiya Suvidha Kendras for NRls 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 191-92 

Dilapidated Conditions ofIWlway Bridges 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 214-16 

Exchange of Coins from Post Office 

Safety and Security of F.oreip Tourists 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 220-21 

Train Accidentl 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 251-12 

VISion Phm202S 
(Deb. S, Vol. XXVI1I, 17-i).-2007) 
Col. 253-S4 

JOIIl1, Sltri KaUasb 

(Deb. 17, Vol. XXIX, 10-09-2007) Allocation of Power 
Col. 120-21 (Deb. 16, Vol. XXIX, 07-09-2007) 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Funds for Health Services 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 442-45 

Human Trafficking 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col .. 495-96 

Joint Naval Exercise in Bay of Bengal 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 261-62 

CoL 176-77 

Inclulion of Bairagarh and Bhopal 
Railway Stations in West Central 
Railway 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 187 

National Highways in Madhya Pradesh 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 578-80 

New Railway Lines in Madhya Pradesh 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.40-41 

Losses Suffered by Various Export Sectors Proposal for F our-laning ofNH 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 304-07 Col. 670-71 

Opening of More Vocational Training! 
Education Centres 
(Deb. 2, Vol. XXVIIl, 13-08-2007) 
Col. 149-54 

SmaU and Medium Inigation Projects in 
Madhya lJadesh 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 155-56 

Pending Cases 
(Deb. 16, Vol. XXIX, 07-09-2007) Joshi, Sbri Pralbad 
Col. 203-06 Appointment .of Foreign Nationals as 

Reduction in Prices of SSP Fertilizers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 98 

Road Safety Institutes 
(Dc ... 11, Vol. XXIX, 29-08-2007) 
CoI.IOS-06 

Cabin Crew in Domestic Airlines 
(Deb. IS, Vol. XXIX, 0"6-09-2007) 
Col. 11 

Decline in Foreign Exchange Reserves 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 184-85 
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DeftlaDds for Supplementary Orants 
(IaDways) - 2007.()8 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. '505-41 

Development of Small &: Medium Towns 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 259--61 

Economic Pack. 
(Deb. 9, Vol. XXVIII, 23-01-20Q7) 
Col. 71-72 

Facilitill1D NCC 'c' Ctrtifica Holdea 
(Deb. 11, Vol. XXIX, 10-09-2007) 
CoI.9S-96 

FDI in IlIWI Sec:tor 

Recruitment of Oro")) '~. Posts in Hubli 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 169-70 

Reduction in Allocation ofSpeetrwn 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 239 

Reduc:tion in Call Char .. 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 71 

Restoratioll of Swajaldblra Scheme ill 
KanudIka 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 214-15 

(Dob. 3, Vol. XXVIII, 14-01-2007) Schein .. for providing ItUBs and ROB. 
Col. 14748 fDeb. ~, Vol. XXVIII, 16-08-2007) 

Hawala Cues in K..t. Col. 213-14 

(Deb. 13, Vol. XXIX, 31-01-2007) SelectionofCandidatesforPGPinIlMs 
Col. 53-54 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Import of Food grains Col. 13O-l1 

(Deb. 17, Vol. XXIX, 10-09-2007) Sethuaamudram Project 
Col. 170 (Deb. 11, Vol. XXIX, 29-08-2007) 

lIIrroductiOD of New Aeroplanes 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 310-11 . 

bwestment in Telecom Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 275-76 

L1C Policies-Deletion of Forfeiture 
Clause 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 370-71 

Modenailltion of Old Railway WorksIlops 
(Deb. 4~ Vol. XXVIII, 16-08-2007) 
Col. 191-92 

PenaioA for Artists 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.ll~O 

. Col. 592-93 

Situation arising out of ft~s in various 
parts of tile country (OUR 193) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 885-87 

Special Economic Zones 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoL 419 

Survey on Functioning of Elementary 
Scllools 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 273-74 

Unsafe Syringes 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 77-79 

P_ission to Priftte N_He Subscribers Work Uftdertaken by DCI 
(Deb. 6, \\)1. XXVIII, 20-01-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 82 Col. 564-66 
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KYer Mobideea, Prot K.M. 
DNA Test Labs 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 106 

Export of Software and Hardware 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL204~8 

Satellite Data for Bio-diversity 
(Deb. 8, Vol. XXVIII, 22-01-20(7) 
Col. 279-80 

Starvation Deaths 
(Dob. II, Vol. XXIX, 29-08-2007) 
CoI.Ill-24 

Ttchnolo,ies Developed by CSIR 
(On. 10, VoL XXVIII, 24-08-2007) 
Col. 19 

Kall'l.di, Sliri Sur .. " 

Expenses OR Merger of Air India and 
Indian Airl_ 
(Deb. 9, Vol. XXVIII, 23-01-20(7) 
Col. 252 

Export of Cement 
(Deb. 7, Vol. XXVIII, 21-01-20(7) 
Col. 384 

Improvement of Indian Ports 
(Deb. 11, Vol. XXIX, 29-0&-lO07) 
CoLS02~3 

M.-leURls of Freedom Fighten 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 148' 

Meeting on Climate Change 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 129-30 

Nalanda Univenity Mentor Group 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 253 
(Deb. 11, Vol. XXIX, 29-01-2001) 

Air India Tie-up with Star Alliance Col. 64243 
(Deb. IS, Voi. XXIX, 06-09-2007) National Maritime Policy 
Col. 125-26 (Deb. 14, Vol. XXIX, OS-()9-20t7) 

Bunkers and Mobile Towers on Indian 
Borders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299-300 

Check on Cyber Criminals 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.303~ 

Cost Sharing Under JNNURM 
(Deb. 10, Vol. XXVIU, 24-01-20(7) 
Col. 252-51 

Currency Swap Agreement 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 120 

Employment Growth Rate of Women 

Col. 102 
Pune Airport 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 349-51 

Pune Airport Runway 
(Deb. 6, Vol. XXVIII, 20-01-20(7) 
Col. 173-74 

Rampur Hydro Power Project at India-
Tibet Border 
(Deb. 10, Vol. XXVIII, 24..g8-2oo7) 
Col. 14445 

Squadron Strength of Air Force 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 249·50 

KaDodia, Sbri M ....... 

Allocation of Funds 
(Deb. 11, Vol. XXIX, 29-08-2007) (Deb. 7, Vol. XXVIII, 21-01-200.7) 
Col. 223 Col. 454 

Engineering Education Coastal Security 
(Deb. 7, Vol. XXVlIl, 21-01-2007) (Deb. 3, Vol. XXVIII. 14-01-2007) 
Col. 263-64 Col. 153-55 
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Distribution of Fund under PMGSY 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 109-10 

Employment to Soldiers Handicapped in 
Wars 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 300-301 

~Hge Conversion between Ahmedabad 
and Udaipur 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CGI.306 

Setting Up of Coal Based Thermal Power 
Projects 
(Deb. 10, Vol. XXV Ill. 24-08-2007) 
Col. 249-S0 

Setting up of Institutions on the Liftts of 
NIPER 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132 

Ship Breaking Industry 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 73-74 

GallCt Conversion in Oajarat 
(De •. ~, Vol. XXVIII, 16-81-2007) Status of Chalk 
eol.l64-66 (Deb. 7, Vol. XXVIII, 21-08-2007) 

eroup Housing Societies Registered with 
~ 
~Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 119-20 

Imp~ofSwajaldhara Scheme in 
~ 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 189 

Import of Cotton 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 131-32 

Indiscipline by Railway Official 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 249-50 

Infiltration and Encounter between Anned 
Forces and Mllitants 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.I56-S7 

lmertllt oR·Home Loans 
(M. 1, Vol. XXVIII, 10-08-2007) 
CeI.S6-S7 

Maritime Univenity ira Guj_ 
(Deb. I, Vel. x.nIII, 22-O8-2007}. 
Col. 241 

National Urban Policy 
(Deb. 1, Vol. XXVllI. 1'-08-2007) 
Col.lS7-S9 

Pipava.v Power Project 
(Deb. 12, Vol. XXI>C;, 30-08-2007) 
Col. 234 

Col. 372 

Supply of Wheat to States 
(Deb. 2, Vol. XXVIII. 13-Q8-2Q07) 
Col. 21-28 

Karunakana, Shri P. 

Appointment of Notary Public 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 121 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 501-04 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Import Duty on Titanium Di-Oxide 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 102-03 

Inland Vessels (Amendment) Bill. 2007 -
C0osid. & Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.3S4-S7 

Leans at Lower Interest to Fanners 
(Deb. 11, Vol XXIX, 29-08-2007) 
CQ1.49-S0 

Macro Mana,&ement Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.371~72 
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Natural Calamity 
(Deb. 3, Vol. XXV III , 14-08-2001) 
Col. 50-56 

Need to allot a separate quota of Kerosene 
for fishermen ofKerala (MUR 377) 
(Deb. 11, Vol. XXIX, 29-08-2001) 
Col. 876-11 

Need to provide financial assistance from 
National Calamity Contingent Fund to 
the people affected by flood in Kerala 
(MUR311) 
(Deb. 8, Vol. XXVIII, 22-08-2001) 
Col. 663 

Need to review the nonns for identification 
ofBPL families in a scientific manner 
with a view to cover all the deserving 
families (MUR 311) 
(Deb. 14. Vol. XXIX, 05-09-2001) 
Col. 765 

remaining 0.17 MAF. portion of water 
of Ravi-Beas to Rajasthan (MUR 311) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 762 

Kbaire, Sbri Clludnkut 
Activities oflarthquake Risk Evatu.don 

Centre 
(Deb. 10, Vol. xxvnr, 24-08-2007) 
CoI.IS2-S3 

Agreement on Seat Adjustment becweOll 
Airlines 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 240 

Allocation of Funds under Head· 
Contingency Allowanle 
(Deb. 3, Vol. XXVI1J, 14-08-2007) 
CQl.131 

Artificial Price-hike of Fertilizers 
(Deb. 12, Vol. XXIX, 30-08-2007) 

Rehabilitation Centres for the Mentally Col. 153-55 
Disabled Persons I . D _ _ ASSIstance to Farmers 
( eb. 9, Vol. XXVIII, 23 08 2001) (0 b 2 Vi I XV I 3-08-200-) Col. 46-50 Ie. , o. X I I, 1 . I 

CoI:154-55 
Request from Government of Kerala BSNL PI I R 

regarding SGRY I an to ncrease evenue 
(Deb. 10, Vol. XXVIII, 24-08-2001) (Deb. 6, Vol. XXVIII. 20-08-2001) 
Col. 166 Col. 114-18 

Road over Bridges 
(Deb. 9, Vol. XXVIII, 23-08-2001) 
Col. 289-90 

Scheme for Cash Crops 
(Deb. 1, Vol. XXVIIl, 21-08-2001) 
Col. 129-30 

Shortage of Officers in Armed Forces 
(Deb. 6, Vol. XXVIII, 20-08-2001) 
Col. 22 

Total Sanitation Campaign 
(Deb. 13. Vol. XXIX, 31-08-2001) 
Col. 240-41 

J(aswan, Shri Ralll Sinth 
Need to stop Haryana from utilizing water 

of Bhakra Canal and release of the 

Cancellation of Lease deed 
(Deb. 5, Vol. XXVlII, 17-08-2007) 
Col. 330-31 

Committee for Spectrum Valuation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 383-84 

Construction of Scorpene Submarine 
(Deb. 14, Vol. XXIX, OS·09-2001) 
Col. 181·88 

Cyber Cafes at Railway Station 
(Deb. I S, Vol.. XXIX, 06-09-2007) 
CoI.137~39 

Demolition within 300 Meters of River 
Yamuna 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.S4-55 
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Development of Cities on River Banks 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 744 

Diversion of New Orders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 145 

EmployeeslLabourers on Contract Buis 
in Central Government 
(Deb. II ... Vol. XXIX. 29-01-2007) 
Col. 211-19 

Export by Iron Ore by MMTC 
(Deb. 7, Vol. XXVIII. 21-01-2007) 
Col. 267 

'Export ofIron-Ore 
(Deb. 7, Vol. XXVIII. 21-01-2007) 
Col. 390-91 

Failure of the Government to contain 
terrorist violence in the Country(AM) 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 121-25 

Financial Assistance to NGOsIVOs 

High Pretits en Dnags 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 206-07 

lJl treatment of Indians Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 724-26 

Import of Food grains 
(Deb 17, Vol. XXIX, 10-09-2007) 
Col. 170 

Incidents of Theft at Airports 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 137 

Indo-US Cooperation on ~arine Pollution 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 221-23 

Land Encroachment by Bangladesh 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 71-72 

Lawyers Under the Ambit of ConMunor 
Protection Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 171-72 

Light Combat Helicopter 
(Deb. IS, Vol. XXIX, 06-09-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 26-30 Col. 239 

Flood Control 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 211-96 

FM Radio Stations Award to Private 
Parties 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 467-76 

Formulations under Price Control 
(Deb. 9, Vol. XXVIll, 23-01-2007) 
Col. 371-72 

Funds Allocated under JNNURM 
(Deb. 5. Vol. XXVIII, 17-01-2007) 
Col. 198-206 

GrantlLoan to States by World Bank 
(Deb. 10. Vol. XXVIII. 24-01-2007) 
Col. 90-92 

GroWth .in,Outsourcing 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 314-15 

Methodology for Counting of Tigers 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 14445 

Naxal Activities 
(Deb. 3, Vol. XXVIII. 14-01-2007) 
Col. 422-24 

PG Seats for Foreign Students 
(Deb. 8, Vol. XXVIII. 22-01-2007) 
COI.S84 

Phase-III of National AIDS Control 
Pr0pmme 
(Deb. I, Vol. XXVIII. 22-01-2007) 
Col. 266-68 

Privaie Companies to Operate the 
Container Trains 
(Deb. IS. Vol. XXIX, 06-09-2007) 
Col. 163-64 

Problem in Mobile Network 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
CoL351-S4 
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Production of Crude Steel 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 221-29 

Project Parivartan in SBI 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 136-37 

Railway Projects with Public-Private 
Partnership 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 42-44 

Revision of Coal Royalty Rates 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 712-14 

ROOVY in Maharuhtra 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 447 

Setting of Scheduled Drup at Increased 
Prices 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.2SI-S9 

Setting up of Indian Institute of 
Information T.chnology 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 12-83 

Small PDA in Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 267-61 

Status ofCIL Projects 
(Deb. 11, Vol. xxtx, 29-01-2007) 
COl. 416-28 

Tax Evasion by Transfer Pricing 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 264 

Vanishing Companies 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 164-65 

KIII.t Sliri 5 •• 11 

Adverse IMPlat of Ovor-Extraction of 
Water 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 99-102 

AllobJIent oCPetrol Pwnps to War Widows 
(Dob. 17, Vol. XXIX, 10-09-2007) 
Col. 31O-11 

Award for Better Performance under 
NIUiGS 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 99-101 

Bridges at NH 60 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 603 

BSNL .. Navratna 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 245 

Completion of Work on NH-2 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 547-48 

Demands for Supplementary Grants 
(Railways) - 2007-01 
(Deb. 9, Vol. XXVIII. 23-01-2007) 
Col. 639-41 

Emoluments to Workers of KRIBKHO 
ShyamUnit 
(Deb. 12, Vol. XXIX. 30-01-2007) 
Col. 212-13 

Tehri Hydro Power Project 
(Deb. 5. Vol. XXVIII, 17-08-2007) Flood Control 
Co1.27~n (Deb. 14, Vol. XXIX, 05-09-2007) 

Col. 281-96 
Toxic Content in Plastic Toys 

(Deb. 11. Vol. XXIX, 29-08-2007). FlUIds for Local Bodies and Panchayats 
Col. 641-42 (Deb. 11, Vol. XXIX, 29-08-2007) 

Train Service between Panvel and Mwnbai 
Chhatrapati Shivaji Tenninus 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Co1.2n-71 

Col. 644-64 
Global Warming 

(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 580-83 
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Health Card System 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 676-n 

Import of Urea 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 58-59 

Import of Wheat at Higher Price 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 427-28 

Incidents of Subsidence in Coal Mines 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoL 33144 

Jaadisbpur-Haldia Pipeline by GAIL 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 286-87 

Losses to HSCL 

R&D Programme for E-Bomb 
(Deb. J 7, Vol. XXIX, 10-09-2007) 
Col. 207 

Removal of Quantitative Restriction on 
Small Scale Sector 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 159 

Reservation Policy in NIT, Durgapur 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 132-33 

Revival of Sen gal Immunity Ltd. 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 200 

Revival ofSSCIlHindustan Cables 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.315 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 250-51 Seeds Identified by ICAR 

(Deb. 14, Vol. XXIX, 05-09-2087) 
Meaace ofHIV / AIDS in Defence Forces 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 6-8 

Modernisation and Expansion of Steel 
Plants 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 226-27 

Need to procure wheat from domestic 
market at a higher Minimum Support 
Price and scrap the deal to Import wheat 
from foreign market (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.S64 

Non-Payment of Salary/PF/Pension/ 
Gratuity by Public and Private Sectors 
(Deb. II, Vol. XXIX, 29-08-2007) 
Coll44~5 

Outstanding Payment of Employees in 
PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 342-48 

Production in NPPC 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 34-35 

Col. 195-204 

Train between Durgapur and Howrah 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 73-74 

Transportation System of Coal 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 501 

Two-child Nonn 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 104-05 

Uniform Welfare Package for War 
Casualties 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 201 

KhaadeJwal, Sbri Vijay Kumar 
Amendment of Laws Related to 

Intellectual Property Rights 
(Deb. 7, Vol. XXVIII, 2l'~08-2007) 
Col. 166-67 

Policy to Popularise National Games 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 140-42 
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Rail Fare Concession to Senior Citizens in 
Garib Rath Trains 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 215 

Railway Passes to Writers/Artists 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 390-91 

Reservation of Jobs in Private Sector 
(Deb. 9, Vol. XXVlIl, 23-01-2(07) 
Col. 29-34 

World HiHi Conference 
(Dcb. I, Vol. XXVIII, 22-08-2007) 
Col. 352-56 

Khanna, SbriAvinasb Rai 
Compensation to Victims of Samjhauta 

Express Fire Incident 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.351~2 

Cotton Industry 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 405 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 586-88 

Demands for Supplementary Grants-
G~2007-2008 

(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 725-28 

Indo-US Civil NucleII' Asreement 
(Deb. B, Vol. XXVIII, 22-01-2007) 
Col. 316-17 

Industrial Growth 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 420-21 

Medical Colleges in Punjab 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 75-77 

Need to strengthen the Panchay'ts 
financially in order to fulfil their 
constitutional obligations and to 
discharge their duties effectively (CA) 
(Deb. IS, Vol. XXIX, 06-09-2G(7) 
Col: 268~9, 279-83 

New Technique for Crop Estimate 
(Deb. 2, V.l. XXVllI, 13-08-2007) 
Col. 64 

New Train between Anandpur Sahib and 
Patna Sahib 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 129-36 

NH Project in Punjab 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col 476-77 

Procurement of Guns 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 224-25 

Foreign Assisted Projects in Chhattisgarh Textile Export 
(Deb. S, Vol. XXVIII, 17-01-2007) (Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 246-48 CoL 363~ 

Garlic Cultivation 
(Deb. 2, Vol. XXVIII, 13-OB-2007) Threats of Terrorist Attacks 
Col. 160 (Deb. 3, Vol. XXVllI, 14-08-2007) 

Ulqal Activities in Border Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.263~ 

Indiar DiedJMissing in Oman 
(D~b. 14, Vol. XXIX, 05-09-2007) 
Col. 637-31 

CoL 107 

Khanna, Shri Vinod 

Demands for Supplementary Grants 
(Rajlways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.S13-14 
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KharventhaD, Sllii S. K. 
Ageing Fleet of IAF 

(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 44-45 

Anti Retroviral Treatment 
(Deb. J J. Vol. XXIX. 29-01-2007) 
Col. 565 

Arbitration, Conciliation and Mediation 
Centres 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 205 

Assistance from CRF and NCCf 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 185-87 

Audit of NREGS by Comptroller and 
Auditor General 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
CoI.2S4-60 

Building of Overseas Foodgrain Stocks 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 267-68 

Cues ofXDR Tuberculosis 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.I 

Classification of Films and Documentaries 
(Del"!. 7. Vol. XXVIII, 21-01-2007) 
Col. 394-95 

Coastal Security 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
CoI.503~5 

Compensation Package for Soldiers Killed! 
Wounded in Operations 
(Deb. 2. Vol. XXVIII. 13-01-2007) 
Col. 314-17 

Condition of Forest Dwellers 
(Deb. 7, Vol. XXVIII, 21-0'-2007) 
Col. 215-16 

Condition of Indian High Commission 
Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 677 

Conditions of Tiger Reserves 
(Deb. II, Vol. XXIX, 29-0'-2007) 
Col. 727-29 

Demands by the Automobile Industry 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 142-43 

Directions to Cable Operators 
(Deb. 7. Vol. XXVIII, 21-0'-2007) 
CoI.4n-78 

Enhancement in Flyina Hours 
(Deb. 9, Vol. XXVIII, 23-0'-2007) 
Col. 291 

Exemption of Excise DutIes in Special 
Economic Zones 
(Deb. 7. Vol. XXVIII, 21-01-2007) 
Col. 93-94 

FM Stations in Tamil Nadu 
(Deb. 3, Vol. XXVIII. 14-01-2007) 
Col. 265-66 

Free Health Check-up for Central 
Government Officers 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 709 

ID Cards for Passengers . 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 369 

Incidents of Deaths of Passengers 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 122 

Increase in Price of Milk and Milk Products 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 239-42 

Indian lnstitute for Information 
Technology, Design and 
Manufacturin& 
(Deb. 7, Vol. XXVIII, 21-0'-2007) 
Col 270-71 

Inter-Linking of Central Libraries 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 260-61 
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latroduction of Hospital Trains 
(Deb. 9, Vol. XXVIII, 23-oS-2007) 
Col. 61 

Irregularities by Authorised Railway's 
Agents in the Sale of Tickets 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 99 

laue of New Licenses for Cooperative 
Banks 
(D.b. 10, Vol. XXVlll, 24-0'-2007) 
Col 16'-72 

I .... es Pertaining to Employees of AI and 
IA 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
Col. 247-48 

Laying ofThirdIFourth Rail Lines 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 272-73 

Leadership Development Centre ia HAL, 
Baplore 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 106 

LeGpards )tilled across the Country 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 669-71 

Nationalisation of Rivers 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 71-72 

Naval Academy at Ezhimala 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
Col. 341-S4 

NCAER's Report on Devolution Index 
(Deb. S, Vol. XXVIII, 22-01-2007) 
CoI.80-81 

Need to build a monument at Virupakshi 
in honour ofShri GopaJ Naicker, a great 
warrior and 1i"eedom fighter from Tamil 
Nadu (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 334 

Need to protect the interests of the OBC 
employees of Cauvery Asset in 
K.aMikal, Pon4icheny (MUR 377) 
(Deb. 14, Vol. XXIX, 65-09-2007) 
Col. 757-51 

Need to release a commemorative postage 
Stamp and First Day Cover in the 
honour of Shri P. Kakkan, a great 
freedom-fighter and social reformer 
from Tamil Nadu on his Birth Centenary 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-0S-2OO7) 

Low Visibility Landings Col. 330-31 
(Deb. 15, Vol. XXIX, 86-09-2007) No-Due Certific4ate ti'om Fanners 
Col. ~ (Deb. 10, Vol. XXVUI, 24-01-2007) 

Meeting with the Chiefs of Banks Col. 91-9% 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col 277-78 

Occupational Wage Survey 
(Deb. 14, Vol. XXIX, OS-09-2007) 

Merit Scholarship Scheme Col. 3S9-90 
(Deb. II, Vol. XXIX, 29-0S-2007) Opening up of New Passpo"rt offices 
Col. 3~3 (Deb. 8, Vol. XXVIII, 22-oS-2007) 

National Rural Employment Guarantee 
Scheme 
(Deb. 5, Vol. XXVlII, 17-08-2007) 
Col. 249-S2 

National TranspoR Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 575-76 

Col. 270 
Outstanding Loan by BSNLlMTNL 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 378 

Pamban Railway Bridge 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 234-35 
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Pending Rail Lines in Tamil Nadu 
(Deb. 12, Vol. XXIX, 30·08·2007) 
Col. 93-94 

Scholarship Scheme for Minority and 
Economically Weaker Sections 
(Deb. 3, Vol. XXVIII, 14.08-2007) 
Col. 123-25 

Physically Cballcnpd Passengers 
(Deb. 12, Vol. XXIX, 30-08-2007) Services Charges by Private Banks 
Col. '2-14 (Deb. 1, Vol. XXVIlI, 10-08-2007) 

Col. 91·92 
Printing of Postel Ac:count Form 

(Deb. 1 J, Vol. XXIX, 29-0B-2007) 
Col. 247 

Project under IHSDP and UIDSSMT 
(Deb. 13, Vol. X.JIX, 31-08-2007) 
Col. 244-54 

Proposals from T.ami! NlClu 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.309-tO 

Quality Education to Schedule4Caste 
Students 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 254 

Radio Stations 
(Deb. 3, Vol. XXVIII, 14-08·2007) 
Col. 407·18 

Rashtriya Krishi Vi~ Yojana 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 271 

Re-ernployment to Ex-Servicemen 
(Deb. 1 J, Vol. XXIX, 29-08-2007) 
Col. 116-18 . 

Registration of Medical Practitioners 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 112-13 

Revenue from States 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 67-82 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
QlI.227-40 

Scheme for Small Scalebtd1lStries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 53-59 

Setting up of "Wildlife Bureau" 
(Deb. B, Vol. XXVIII, 22-08-2007) 
(;01.603-04 

Setting up of Mega Ports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 743-44 

·Setting up of Shipyard of International 
Standards 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 705..()6 

Shortage ofStatfin CPWD 
(Deb. 5, Vol. XXVIII, 17·08-2007) 
Col. 182 

Solar Energy 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 173-78 

Soyabean based Plastic 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 204 

Speculation in Dwelling Units 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 134-35 

Strengthening of Central Footwear 
. Training Centres 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 69-70 

Strike by IA Staff 
(Deb. 4, Vol. XXVIIl, 16·08-2007) 
Col. 190-91 

Surchargc on Steel and Ccment 
(Deb. 12, Vol. XXIX, 30.08-2007) 
Col. 195-96 

Surplus Funds ofPSUs 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 372-80 
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Survey on Child Labourers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 311-14 

Tea Gardens 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 469-70 

Technology Mission for Micro, Small and 
Medium Enterprises 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 179 

Training Programme under Khadi and 
Village Industries Commission 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 420-21 

Training-cum-Project Development 
Centres 
(Deb. 14, Vol. XXIX, OS-09-2007) 
COl.3S0 

Turnover ofNBCC 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. S7-S8 

Upgradation of Traditional Games 
(Deb. 14, Vol. XXIX, 0'5-09-2007) 
Col. 456-S7 

Use of Silver Foil 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 599-600 

Work Orders for CPWD ftomAbroad 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 306 

'KoU, Shri Ramswaroop 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.S98-99 

Ko.hal, Shri Raghuveer Singh 

Promotion of Official Language 
(Deb. 3, Vol. XXVHl, 14-08-2007) 
Col.41U6 

150th Anniversary of First War of 
Independence 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 701-02 

Abu Mountain as an Environmentally 
Vulnerable Area 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 505 

AgricuJturallnformation 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 239-42 

Agricultural Produce Marketing 
Conunittee 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 268-69 

Agriculture Economic Zone 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 388-89 

Augmentation of Coaches in Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 75-76 

Central Acts on NET , 
. (Deb. S, Vol. XXVIII, 17-08-2007) 

Col. 329 
Computerisation of Courts 

(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 458-59 

Condition of Forest Dwellers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
C01.21S-16 

Constitution of India on Internet 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.l31 

Custodial Deaths 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 193-98 

Damage to NH due to RainIFlood Water 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 194-202 

Deaths due to Rain Borne Diseases 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.ISI-S2 
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Decline in EMp'loyrnentOpportunities 
(Deb. 17, Vol. XXIX, 10..a9-2007) 
CoI.2S7-S8 

Deduction of Post in CPWD 
(Deb. 13, Vol. XXIX, 31-08-2001) 
CoI.~7 

Development of Agriculture 
(Deb. II, Vol. XXIX, 29-08-2817) 
Col. 308-09 

Disruption in Rail Service 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoJ.64-68 

Disturbance in Cables ofBSNL 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 127 

Encyclopedia ofOfticial Hindi Language 
(DH. 7, Vol. XXVIII, 21-08-2007) 
Col. 269-70 

GuideHnes on Regislration of FIR 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 83-84 

House Building Advanee for Government 
EmployMS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. I 73-7S 

Inter-State Power Disputes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Ce1.210-20 

Investment in Agricultwre 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 275-76 

Irre,..larities in BPL Lists 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 276-77 

Irregularities in Defence Purchases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 264-65 

Facilities for Senior Citizens 
(Deb. 9, Vol. XXVIH, 23-01-2007) Kasturba Gandhi Balin Vidyala)la 
Col. 379-84 (Deb. 7, Vol. XXVIII, 21 ~OI-2007) 

Col. 392-94 
Family Insurance Scheme for Farmers 

(Deb. 14, Vol. XXIX, OS-09-2097) 
CoI.4J..8 

Koa Theanal Power PIIIIt 
~Deb. 10, Vol. XXVIII, 24-01-2007) 
Cot. 223-24 

Fumers liviag below Poverty Line LPG as Altemative Fuel 
(Deb. 6, Vol. XXVIII, 20-08-2007) (Deb. IS, Vol. XXIX, 06-09-2007) 
Cot. 71-78 Col. 219 

foreign Aid for RoactProjects 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 212-84 

Fraudulent Money Withdrawn from 
Accounts 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 89-90 

Funds for Chambal Cleaning Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
C.1.457 

Golden Quadrilateral Project 
(Deb. 14, Vol. XXIX, 05-09-2001) 
Co1.5S4 

Manpower Rtductien in Steel Authority 
ofIndie Limited (SAIL) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 237-38 

Manufaeture of Passenger Coaches 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 192-94 

Mark on Two Rupee Coins 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 256 

Merger ofPSU. 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 49 
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NABARD Fund for Construction of Dams 
(Deb. 17, Vol. XXIX, J 0-09-2007) 
Col. 89-91 

National Debt 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 14849 

Need to expedite the construction of 
Railway Over Bridge at Rangpur, Kota 
district, Rajasthan (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 660 

Network ofNIC 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 390-98 

One Time Settlement Scheme for Farmers-
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 66-67 

Persons Registered in Employment 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 269-73 

Plantation Companies 

Railway Projects in Rajasthan 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.262~8 

Recognition of Teachers Education 
Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 116-24 

Recovery of Loans . 
(Deb. 14, Vol. XXIX:, 05-09-2007) 
Col. 350-51 

Reduction in FDI 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 194-95 

Rehabilitation of Landless Agricultural 
Labourers 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.S5-56 • 

Release of Report by EAC 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 520-21 

(Deb. 13, Vol. XXIX, 31-08-2007) Road Overbrid&~ at Rangpur Mad in K.ota 
Col. 24344 (Deb. 4, Vol. XXVIII, 16-08-2007) 

Primary Schools in Gram Panchayat Col. 370-71 
(Deb. 3, Vol. XXVIII, 14-08-2007) Roads along Indo-China Border 
Col. 406-07 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Problem in Mobile Network Col. 264-65 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.351-54 

Production of Long Products by Steel 
Authority ofIndia Limited (SAIL) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 131-32 

Profit oflnsurance Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 266-68 

Provision of New Connections 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 296-304 

Public and Private Insurance Companies 
(Deb. 10, yol. XXVIII, 24-08-2007) 
Col. 150 

Role of Women in Agriculture 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 274-75 

Secret Information on Website 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 196-97 

Setting up ofBIRAC 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 282-83 

Setting up of Institutions on the Lines of 
NIPER 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 132 
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Supreme Court Directives on Noise 
Pollution 
(Dcb. 14, Vol. XXIX, 05-09-2007) 
CoI.609-JO 

18K Force for Cooperative Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 121-22 

Passenger-cum-Cargo Ship for 
Lakshadweep 
(Deb.B, Vol. XXVIII, 22-08-2007) 
Coi.479-Bl 

Setting up of Polytechnic Educational 
Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.26S~ 

Task Force for Land Development Bank 
(Deb. 2, Vol. XXVIII, 13-08-2007) Kriplalll,SbrlSrlehlnd 
Col. 66 

Tribunal for Environmental Impact 
Asse:,sment 
(Deb 8, Vol. XXVIll, 22-08-2007) 
Col. 6-7 

Urban Poverty Alleviation 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 273-75 

Computerised Rail Reservation Facility 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 73 

Constitution ofSEIAA and SEAC 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 695-96 

Construction of Bhiwadi-Delhi-
Ahmedabad Railway Line 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 127-28 Utilisation oflntemalllesources of SAIL 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 14142 Curtailment of Food grains under SGRY 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Vacant Post in West Central Railways Col. 40-41 

(Deb. 1~ Vol. XXIX, 30-08-2007) Flood Control 
Col. 276-77 . 

Village Courts 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 310 

World Hindi Conference 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 352-56 

KOyll, Dr. P. P. 

Concession for Students ofLaksbadweep 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 466-67 

Database of Mis.sing Children 
(Deb. 7, Vol. XXVlll, 21-08-2007) 
CoL3J4.90 

Facilities • Ports 
(Deb. ~, Vol. XXVIII, 22-08-2007) 
Co!.26O-& 

(Deb. 14, Vol. XXIX, 05-09-2007.) 
Col. 288-96 

Four-Ianing of National Highways in 
Rajasthan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 636-37 

Hannful etl'eas of Soft Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 633 

Inter-State Power Disputes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 2 10-20 

Need for four-Ianing of Chittorgarh-
Neemach Road under National 
Highway Development Project on 
priority basis (MUR 377) 
(Deb. 3, Vol. XXVlII. 14-08-2007) 
Col. 564 
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Need to open a LPG outlet at Ramganj 
Mandi, District Kota, Rajasthan (MUR 
371) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 433 

New Schemes for Promotion of Sports 
(Deb. ] 4, Vol. XXIX, 05-09-2007) 
Col. 98-99 

Outbreak of Diseases after Flood' 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 476-77 

Regional Broadcasting Centres 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 155-56 

Review of Antyodaya Anna Yojana 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col. 77-78 

Krishna, Shri Vijoy 
Affiliation of Indian and International 

Schools 
(Deb. 7, Vol. XXVIII, 2]-08-2007) 
Col. 453-54 

Agriculture Production 
(Deb. ]4, Vol. XXIX, 05-09-2007) 
Col. 268-69 

Allocation for Muslim Education 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 492-93 

Assistance for Professional Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 490-92 

Availability of Power in Ninth and Tenth 
Plans 
(Deb. 5, Vol. xxvm, 17-08-2007) 
Col. 38 

Ban on Export of Milk Powder 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 181 

Bird Flu in Milch Animals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.3~9-50 

Courses in Architectural Restoration 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 351-52 

CulturaJ Equipments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 87-90 

Demands for Supplementary Grants 
(Railways) -2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 472-76 

Diabetes Drugs Causing Heart Failure 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 446 

Electrification of Railway Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 333 

Faulty ATMs 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 249-50 

. FDI in Higher Education 
(Deb. 3, VoL XXVIII. 14-08-2007) 
Col. 454 

Free Education to Economically Backward 
Classes 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 371-72 

Hepatitis B 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 559 

Housing Schemes for Fishermen 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. ]45-49 

Import of Wheat at Higher Price 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 427-28 

Legislation to Control Private Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 395 

Loan to SSI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 147-48 
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ModernisatIOn of Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 73-82 

Patenting of Seeds 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. J2, Vol. XXIX, 30-0'-2007) 
Col. 4J5-16 

(Deb. 6, Vol. XXVIII, 20-08-2007) Standard of Education in Dental Colleges 
Col. 30 (Deb. I, Vol. XXVIII, 22-01-2007) 

PGCIL in Telecom Sector 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 269 

Poor Quality ofImported Wheat 
(Deb. 2. Vel. XXVIII, 13-08-2007) 
Col. 43I-3i 

Preservation of Palm LeafM~uscripts 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 177 

Col. 479 

Starvation Deaths 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 151 

Stocks of Foodgrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 145-54 

Subsidy on Fertilizers to Farmers 
(Deb. IS, Vol. XXIX, 06-09-2007) 

Proper Storage of Wheat Col. 217-11 
(Deb. 11, Vol. XXIX, 29-08-2007) Three Tier Credit Flow for Micro Credit 
Col. 301-02 (Deb. 16, Vol. XXIX, 07-09-2007) 

Prosecution of IT Related Cases Col. 223 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 326-28 

Quality ofImported Wheat 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 280-81 

;'\.ccovery of Loans and Suicide by Farmers 
(Dl;b. 6, Vol. XXVIII, 20-08-2007) 
Col. 286-87 

Removal of Ceiling on Loans for Export 
Purposes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co\. 88-89 

Restructuring of Fertilizers Subsidy 
Regime 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 253-54 

Safety for Mine Workers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 203-04 

Setting Up ofa Space University 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
C01.12S-26 

Tourism Projects in Bihar 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 122-23 

Toxic Content in Plastic Toys 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 641-42 

Uniform Policy for Engineering Colleges 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 202-03 

Use of Radars 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 253-54 

Vacancies in Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 237-39 

Vermicompost and Organic Manure 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 263-64 

Wealth Tax 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. ISO-51 
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Kri.hnada., Sbri N.N. 

Cancellation of Quotation 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.1l5-16 

Committee on Subordinate Legislation -
Seventeenth Report-Presented 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 752 

Detention of Indians Abroad 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 371-72 

Directions by RBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 116-17 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Generically Modified Food Crops 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 438-39 

Hike in Air Fare 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 356-57 

Indian Insurance Companies in Foreign 
Countries 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 270-71 

Indigenous. Production of Defence 
Equipment 
(Deb. 2, Vol. XXVII~ 13-08-2007) 
Col. 121-22 

Jurisdiction of Salem Djvision 
(Deb. 4, Vol. xxvm, 16-08-2007) 
'Col. 149-50 

Need to undertake periodical maintenance 
of National Highway No. 47 between 
Walayar and Mannuthy in Kerala 
(MUR371) 

• 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 408 

Production and Import of Edible Oils 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 169-74 

Railway Tour Package in respect of 
various States 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 6 

Registration of Marriage 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 219-20 

Request for Additional Quota of 
Foodgrains 
(Deb. 6, Vol. XXVIII, 20·08·:!007) 
Col. 113-14 

Revival ofInstrumentation :'imited 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.2S4-55 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 227-40 

Shortage of Cooking Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 388 

Shortage of Infrastructure in Anganwadi 
Centres 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 325-36 

Shortage of LPG 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 287-88 

Situation arising out of proposed 
formation of Salem Railway Division 
by bifurcating Palghat Railway 
Division (CA) . 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 304-19 

Situation arising out of proposed 
formation of Salem Railway Division 
by bifurcating Palghat Railway Division 
(CA) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 304-10 
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Vidarbha Packages by Private Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 23940 

Krishnaswamy, Shrl A. 

Compensation to Land Owners 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 201-02 

Construction of Airports by Private! 
Foreign Companies 
(Deb. 12, Vol. XXIX, 30-0B-20(7) 
Col. 24 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. B29-33 

Inflow of International Tourists 
(Deb. 9, Vol. XXVlII, 23-08-2007) 
Col. 27 

Inteilinking of Rivers in South India 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 34.J6 

Production ofT-90 Tanks 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 216-17 

Kunnur, Sbri Manjunatb 
Demands for Supplementary Grants 

(Railways) - ~007-O8 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 636-39 

Development in South Western Railway 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 370-71 

Expansion of National Horticulture 
Mission 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.31S-J6 

Maize Cooperative Factories 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 219-22 

Modernisation of Airports 
(Deb. 4, Vol. XXVIII, 16-:08-2007) 
Col. 73-B2 

Rail Over Bridge on National Highway4 
in Haveri 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 319-20 

Recruitment of Group '0' Posts in Hubli 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 369-70 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 22740 

Situation arising out of floods in various 
parts oftbe country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 36B-71 

Spread ofVectorlWater Borne Diseases 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 91-104 

Sugar Mills 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 198-201 

Upper Bhadra Project 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 101 

Valve Clusters 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Co1.217-1B 

Kuppusallli, Shri C. 

Estimates Committee-Thirteenth and 
Fourteenth Reports-Presented 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 505-06 

Kurup,Adv. Suresb 

Access and Cross Service Agreement 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.159~ 

Database of the Indian Patent Controller 
Office 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 155-56 
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Doubling of Ernakulam-Kottayam-
Kayamkulam Railway Line 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 175-76 

Finalisation ofBPL List 
(Deb. 5, Vol. XXVIIl, 17-08-2007) 
Col. 72 

Fishing Harbour with ExtemalAssistance 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 369 

Hepatitis B and C Vaccines 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 594 

Identification of below Poverty line 
Families 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 71-76 

Illegal Dumping of Chemical Waste 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. S70-71 

Implementation ofPNDT Act 
(Deb. 11, Vo[ XXIX, 29-08-2007) 
Col. 594-95 

Insurance Schemes for Fishermen 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL28S 

Methodology for Counting of Tigers 
(Deb. 8, Vol. XXVIII, 22..()S-2007) 
CoL 14445 

Reintegration of HI V Positive Patients 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 456-57 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 883-84 

Situation arising out of proposed 
formation of Salem Railway Division 
.by bifurcating Palghat Railway 
Division (CA) 
(Deb. 6, )Jol. XXVIII, 20-0S-2007) 
Col.312 

Strategic Crude Oil Storage 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 390-91 . 

Ku.maria, Dr. Ramkrlshnl 
AmericanAircaft Carrier 

(Deb. 6, Vol. XXVIII, 20-O1·2\'!07) 
Co1.19S-% 

Demands for Supplementary Gra"!ts 
(GmeraI}-2007-2008 
(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 738-39 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23"()8·2~.1)7) 
CoLS62-64 

Extremist Activity 
(Deb. 7, Vol. XXVlII, 21-08-20(17) 
CoL 156-63 

Formulation and lmplementatil:!l of 
Comprehensive Food and Nut! itiCl!i 
Security Scheme by Shri Naveen Jindal 
(Rcs.)-Withdrawn 
(Deb. 13, Vol: XXIX, 31-08·2007) 
Col. 374-77 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Newnuidelines for Granting Loan 
(Deb. 16, Vol. XXIX, 07·09-2007) 
Col. 24849 

Nithari Case 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 461-62 

Oil Tankers in U.P. and Uttrakhand 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 114 

Patents on Margos., Basmati rice and 
Turmeric 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoL 148-50 

Polluting Industries 
(Deb. 8, Vol. XXVIII, 22-0S-2007) 
Col. 30-31 

Quality of Imported Wheat 
(Deb. II, Vol. XXIX. 29-08·2007) 
Col.2SO-II 
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US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 426 

Lablri, Sbri Samlk 
Merchant Shipping (Amendment) Bill, 

2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 582-86 

Standing Committee on Transport, 
Tourism and Culture - One Hundred 
and Twenty-third Report - Laid 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 753 

LaIaD, Sbri RaJiv RaDjaD Slap 
Accidents on Delhi-Gurgaon NH-I 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 511-12 

Allotment of Oil Blocks 
(Deb. 9; Vol. XXVIII, 23-01-2007) 
Col. 293-94 

Bidding Process for Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 31-40 

Climatic Chanae 
(Deb. 14, .Vol. XXIX, 05-09-2007) 
Col. 245-47 

CommonSchoolSyshmn 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. In 

Crude Oil in Krishna Godavari Basin 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoL 302.03 

Decreasing Value of Indian ODP 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 147-49 

bevelopment and Expansion of Agro 
Industries 
(Deb. II, Vol. XXIX, 29-01-2007) 
CoL 189--92 

Direct Subsidy to Fanners 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoI.S4-S6 

Domestic as well as Foreign Capital 
Investment 
(Deb. 16, Vol. XXIX, 07-09-2007) 
eol.229-31 

Educationally Backward Districts 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 345 

Extent of Shares Held by Big and Small 
Institutions in Indian Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 159 

External Affairs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 158-226 

FOI in Real Estate 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Co1.1l9-20 

Fixation of Price of Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 97 

Foreign Capital Investment in Indian 
Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 96-98 

Garment Import 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 150 

Growth Pole Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 2-3 

Identification of Minority/Muslim 
Dominated Districts 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 105-09 

Import ofPul~es 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 31-40 

Inflation Rate 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 57-59 

t.oan to Commercial Real Estate Sector 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 223-24 
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Loan to Real Estate etc. 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 203-04 

Multinational Companies in Indian 
Phannaceutical Markets 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 223-26 

Per UnitCost ofThennal Power Generation 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 147-56 

Power Tariff during Peak and Non-peak 
Hour 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 202-03 

Production of Fertilizers in Eleventh Five 
Year Plan 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 147-41 

Profit Margins in Medicines 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 227-28 

Profit ofIndian Oil Corporation 
(Deb. ·4, Vol. XXVIII, 16-01-2007) 
Col. 249-50 

Seeds Identified by ICAR 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 195-204 

Setting up of Mobile Court 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 312 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 398-402 

Statement on Kashmir Issue 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 727 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(De,b. 6, Vol. XXVIII, 20-08-2007) 
CoI.3S4-56 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 303-34 

Trade Negotiations 
(Deb. 7, Vol. XXVIII, 21-01-2007) 

Receding Ganga Glacier Col. 134-35 
(Deb. 2, Vol. XXVIII, 13-01-2007) UN Millennium Report 
Col. 251-59 (Deb. I, Vol. XXVIII, 22-01--2007) 

Regularisation of Unauthorised Colonies 
in Delhi 
(Deb. 10, Vol. XXVIIl, 24-01-2007) 
Col. 107 

Release of Report by EAC 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 520-21 

Sale of Ethanol Blended Petrol 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 12-13 

Sale of Petroleum Products by IOC in 
.Foreign Markets 
(Deb. 1 S, Vol. XXIX. 06-09-2007) 
Col. 162-63 

Col. 357-59 
VRS to BSNL Employees 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 214-15 

Lalu Prasad, Sbri 
Appropriation (Railways) No.3 Bil~ 2007-

Consid. and Pass 
(D(·b. 9, Vol. XXVIII, 23-08-2007) 
Col. 651-60 

Correcting Reply given on 23-01-2007 
during discussions on Demand for 
Supplementary Grants (Railways) 
2007-2008 regarding change in the 
name of 'Gadar Express' to Pratham 
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Swatanlrata Express to be run between 
Barrackpore-Kanpur-Jhansi in memory 
of the First War of lndependrnce (St.) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
eol.329 

Demands for Supplementary Grants 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 646-58 

Demands for Supplementary Grants 
(Railways) - 2007-2008 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 509 

Situation arising out of proposed 
formation of Salem Railway Division 
by bifurcating Palghat Railway 
Division(CA) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.317-19 

Lax •• n, Shrilllitl Susheela Bangaru 
Allocation of Funds for Rajasthan 

(Deb. 11, Vol. XXIX, '29-08-2007) 
Col. 589-91 

Commercial Production of Oil in Barmer-
Sanchor Basin 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 147-48 

Connectivity of Bhiwadi with Delhi-
Ahmedabad Railway Line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 236 

Libra, Sardar Sukhdev Singh 
Name of Amritsar International Airport 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 112 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 62 

Pushpa Gujaral Science City, Punjab 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 84-85 

Madhavraj, Shrimati Manorama 
Abduction of Indians in Nigeria 

(Deb. 11, Vol. XXIX, 29-08-2007) 
- CoI.69S-96 
Acquisition of Aircraft Camer Admiral 

Gorshkov 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 230-31 . 

Allotment of Land to Political Parties 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 260-64 

Autonomous Status to ASI 
(Deb. 9, Vol. XXVUl, 23-08-2"007) 
Col. 392 

Encroachment of Forest Area 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 495 

Foreien Pilots in Cockpit 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 162-63 

Gas Supply to Ramgarh Power Plant Imported Wheat 
(Deb. 13, Vol. XXIX, 31-08-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 77-78 Col. 307-08 

Payment of Fanners under NAIS 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 141-42 

Thickness of National Highways 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Cot 107-01 

Licence for Opium Production 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 96 

NTPC Executives 4aving the Corporation 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 50-51 
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Obesity among Children caused by Soft 
Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 701-09 

Production of Crude Steel 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 221-29 

Mabajan, Sbrimati SUlIlitn 
National and State Commission for 

Women 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 427-30 

150th Anniversary of First War of 
Independence, 1857 

Quality ofImported Wheat (Deb. 9, Vol. XXVIII, 23-01-2007) 
(Deb. 11, Vol. XXIX, 29-08-2007) Col. 170-71 
Col. 280-81 Anganwadi Scheme 

Report on Spurious Drugs in India (Deb. 7, Vol. XXVIII, 21-08-2007) 
(Deb. 14, Vol. XXIX, 05-09.2007) . Co1.320·22 
Col. 489-90 Annual Evaluation Proforma 

Rural Electrification (Deb. 11, Vol. XXIX, 29-08·2007) 
(Deb. 10, Vol. XXVIII, 24-08-2007) Col. 575 
Col. 245-50 ARDRP 

Second State Re-organisation 
Commission 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 263 

Setting up of Power Projects Abroad by 
NfPC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. ]63 

Status of Indian Economy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
COI.4S4-S5 

Strength of Railway Protection Force 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 230-31 

Utilisation of Spectrum 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 173 

Verification of Licences of Ex pat Pilots 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 125-26 

Workers Union for Contract Labour 
(Deb. 6, Vol. XXVlIl. 20-08-2007) 
Col. 86 

(Deb. 13, Vol. XXIX, 3] -08-2007) 
Col. 230-31 

Attrition of Pilots from Anned Forces 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 99-100 

Budgetary Allocation for Indo-Iran Gas 
Pipeline Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 298-99 

Cancellation of Allotment of Telepht)ne 
Booths to Disabled at Railway Stations 
(Deb. 4, Vol. XXVIII, ] 6-08-2007) 
Col. 133-34 

Cigarettes and Other Tobacco Products 
(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-Consid. 
(Deb. 12. Vol. XXIX, 30-01-20(7) 
Col. 381-84 

Decline in Production capacity of Fertilizer 
Industries 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Col. 127-30 
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Equitable Distribution of Benefits of 
Growth 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 396-97 

Import of Wheat at Higher Price 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.427-28 

Increase in Retirement Age of Scientists 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.lS7 

Investment in Agriculture 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 190-91 

Labour Safety 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.B7 

Losses in Postal Department 

Restructuring of SEBs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
('.oI.I04 

Rural Employment Guarantee Scheme 
(Deb. 17, Vol. XXIX, J 0-09-2007) 
Col. 240-55 

Sale of spurious drugs in the country 
causing serious health hazards to the 
people and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COI.S41-43 

Shortage of Employees in CBI 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 288 

Shortage of Officers in Armed Forces 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 17-24 

(Deb. 2, Vol. XXVIII, I3-0B-2007) 
Col. 268-72 Supply of Fake Seeds 

Mines in India (Deb. 17, Vol. XXIX, 10-09-2007) 
(Deb. 3, Vol. XXVIII, 14-08-2007) CoI.I0-2B 
CoI.37B Valuable Books and Manuscripts 

NDCMeetingonA&ricultureRefonns (Deb. 4, Vol. XXVIII, 16-08-2007) 
(Deb. B, Vol. XXViII, 22-0B-2007) Col. 314 
Col. SOl~S Water and Air Pollution 

(Deb. B, Vol. XXVIII, 22-0B-2007) 
Policy to Popularise National Games 

(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 140-42 

Projects undertaken abroad by Indian 
Railways 
(Deb. 12, Vol. XXIX,30-0B-2007) 
Col. 61-70 

Projects undertaken Abroad by RITES 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col214 

Refusal of Agricultural Loans to Farmers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 31-32 

Registration of Indian Planes 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 176-77 

Col. 108-09 
Mabalia, Sbrl Subbasb 
Claim of the States over the Petroleum 

Resources 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
COI.4S-46 

Commercial Centres for Artisans 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 240-41 

Complaints against Sports Federations 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 678-79 

Connectivity of Bhiwadi with Delhi-
Ahmedabad Railway Line 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 236 
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Crashes of Unmanned Aerial Vehicles 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.224-25 

Development of Wasteland 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.18J·92 

Difficulty under SGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 195-97 

District Roads under Central Road Fund 

Maoist Activities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 295-98 

National Policy on Yoga 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 603-05 

Pending Funds under NFFWP and other 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 251-52 

(Deb. 11, Vol. XXIX, 29-08-2007) Production of Crude Oil 
Col. 565-67 (Deb. 12, Vol. XXIX, 30-08-2007) 

Employment Opportunities in Abroad 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 91-92 

Expansion of National Horticulture 
Mission 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.315-16 

Foodgrain Procurement by Private 
Companies 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 86-88 

Gauge Conversion Work on Delhi-Jaipur 
Railway Line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 183 

Inclusion of more Revenue Villases under 
PMGSY 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 96-98 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.316-17 

Col. 38-39 
Projects under SGSY 

(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 192-93 

Ramgarh Gas Thennal Power Project 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 204-05 

Reduction in Fiscal Deficit 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 97-100 

Relaxation in Garib Rath Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 341 

RepairlMaintenance of Road on NH 
(Deb. 8, Vol. XXVIII, 22-08.-2007) 
Col. 453-55 

Rural Electrification 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 231-38 

SO'STIOBC Engaged in Cottage and Small 
Scale Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 174-82 

Interest Rates on Housing Loans Toll-check Points 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 14, Vol. XXIX, 05-09':'2001) 
Col. 38-39 Col. 710 

Lack of Prompt Action by Indian 
Embassies Abroad 
(Deb. 14, Vol. XXIX, '05-09-2007) 
Col. 744-45 

Training for Uneducated Indians going 
Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 483-85 
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Visit to Foreign Countries by Ministers 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 66-70 

Mahato, Shri Narahari 
Activities of Pakistan in Border Areas 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.2SI-82 

Assistance for Construction of Fishing 
Harbours 
(Deb. 2, Vol. XXVlII, 13-08-2007) 
Col. 246-48 

Assistance from Sugar Development Fun~ 
(Deb. 14, yol. XXIX, OS·09-2007) 
Col. 28S-88 

Association for Rubber 
(Deb. 3, Vol. XXVIII, 14-08-2007) 

. Co1.274-75 
Border Area Development Projects 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 98-99 

Cases under SFIO 
(Deb. 5, Vol. XXVIII,17-OS-2007) 
Col. 183 

Chrome Ore Export 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 112-13 

Construction of Airports by Private/ 
Foreign Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 21-25 

Deduction of Charges on Payment by 
Cheques 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 325 

Domestic Air Service to Foreign Airline 
Companies 

• (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 284 

Doubling of Railway Line from Pundia to 
Kotshila 
(Oeb. IS, Vol. XXIX, 06-09-2007) 
Col. 250 

Drip Irrigation Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 282-16 

Employment Generation in Food 
Processing Industries 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 41-42 

Illegal Trade of Animal Body Parts 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 565-70 

Investment for Construction of God owns 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 255-70 

Loan for Renewable Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 257-61 

Loan to Customers by Nationalised Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.1I8-22 

National Library for the Ancient Scriptures 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 259-60 

New Coal Reserves 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 95-97 

New Reilway Line in Bengal 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 241 

Non-Governmental Organisations 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 489-90 

Performance of Halt Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 136 

Persons of Indian Origin 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 268-69 

Pilftorage of Coal 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 736-38 
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Protection for Fishermen by the Coast 
Guard 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 75-76 

Purchue of Uranium from Australia 
(Deb. 1 I, Vol.. XXIX, .29-08-2007) 
CoI.~1 

Ratio of Animal and Human Population 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 72·76 

Running of Bhubaneshwar Rajdhani 
Expresa through Purulia 
(Deb. J5, Vol. XXIX, 06-09-2007) 
Col. 199-200 

Safety of Protected Monuments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 191-92 

Sale of Coal through Black Marketing 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 549-51 

Secondary Freight System for Fertilizers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoJ:388-89 

Self Financing Scheme 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 114-16 

Setting up ofNavodaya Vidyalayas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 453 

Special AgricultUre and Village Industry 
Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.lOO"()l 

Storage Capacity of FCI and CWC 
Godowns 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 36-40 

Uranium Mining in Jaduguda 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 455-57 

Utilisation of Infrastructure at Airports 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 69-70 

Violation of Companies Act 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 213-14 

MaheshwlrI, Shrlmlti Kiran 

Attrition of Pilots from Public Sector 
Airlines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 260 

Bilingual Entries in the Passports 
(Deb. J), Vol. XXIX, 29-08-2007) 
Col. 459-60 

Closure of Postal Civil Division 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. In 

Duping by Housing Finance Companies 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 19-20 

Guidelines on HRA to Spouse of 
Employees 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 241-42 

Import of Wheat at Higher Price 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Cot. 427-28 

Indian Prisoners in Bangladesh and Nepal 
Jails 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 551-52 

Irregularities in PMGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 247-49 

Losses in MTNL 
(Dcb. 2. Vol. XXVIII, 13-08-2007) 
Col. 59-60 

Modifications in National Agricultural 
Insurance Scheme 
(Deh. 11, Vol. XXIX, 29-08-2007) 
Col. 67 
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Performance ofNGOs in Rajasthan 
(Deb. S, Vol. XXVIII, J 7-08-2007) 
Col. 226-38 

Toll-check Points 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 710 

Mahtab, Shri B. 
Activities ofNaxalites 

(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 318·20 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 23·24 

Army Welfare Board 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.2S4·SS 

Auction of Coal Blocks 
(Deb. 8, Vol. XXVIII, 22·08-2007) 
Col.lSO-SI 

Awareness of MSP 
(Deb. 2, Vol. XXVIII, 13-08·2007) 
Col. 117-18 

Central Universities 
(Deb. 3, Vol. XXVIII, 14·08-2007) 
Col. 462-63 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 33S-39 

Construction of Court Buildings in Orissa 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 124 

Cultivation of Fruits 
(Deb. 2, Vol. XXVUI, 13·08-2007) 
Col. 276·77 

Damage to Railway Property by Naxalitesl 
Maoists 
(Deb. IS, Vol. XXIX, 06-09·2007) 
Col. 129-31 

Demands for Supplementary Grants 
(General)-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col 74649 

Development of Memorials in Ori ... 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 322-23 

District Planning Committees 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 47S-78 

Doordarshan Kendras 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.3S6-64 

Eradication of Child Labour 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Co1.3S-36 

Excess Expenditure on Procurement 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 390-91 

Failure of the Government to contain 
terrorist violence in the country (AM) 
(Deb. 11, Vol. XXIX, 29·08·2007) 
Co1.8S2·S3 

Inland Vessels (Amendment) Bill, 2007-
Consid. & Pass 
(Deb. 12, Vol. XXIX, 30-08·2007) 
C01.3S9-62 

Issue of New Licenses for Cooperative 
Banks 
(Deb. 10, Vol. XXVIII, 24-08·2007) 
Col. 168-72 

Misleading Advertisement 
(Deb. 3, Vol. XXVIII, 14·08-2007) 
COl.17S·76 

National Building Organisation Report 
(Deb. S, Vol. XXVIII, 17·0B-2007) 
Col. 461-62 

Need to includeCuttack in J.N.N.U.R.M. 
and devolve the powers to local bodies 
for improving basic urban amenities 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08·2007) 
CoI.41O 
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Need to merge Neelachallspat Nigam 
Limited with Steel AuthQrity of India 
Limited at the earnest (MUR 371) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 767-68 

Need to sanction adequate funds for 
Mahanadi River Cruise Project and take 
it up as a Mega Circuit with a view to 
give momentum to tourism in the region 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.43S 

Over Bridge Near Tangi-Kapilash Road 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 223 

Package for Coffee Growers 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 443-44 

Pantry Car Facility 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 192 

Performance ofSarva ShikshaAbhiyan 
(Deb. 3, Vot. XXVIII, 14-0B-2007) 
CoI.1SI-S2 

Polavaram Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 142-43 

Shortage of Foodsrains in some Depots 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 237 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 657-6J 

!;ports in Concurr~t Lists 
(Deb. 14, Vol. XXIX. OS-09~2007) 
Col. 49B-99 

Statutory Resolution Rc: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
COl.3S0-53 

Target for Rural Subscribers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 315-16 

Upgradation of Central Rice Research 
Institute 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.3S7-SB 

Withdrawal of Troops from 80rder Areas 
(Deb. 1 J, Vol. XXIX, 29-0B-2007) 
C01.2S1-S2 

Preservation of Palm Leaf Manuscripts 
(Deb. 12, Vol. XXIX, 30-08-2007) Mabto, Sbri Tek Lal 
Col. 177 

Promotion of Silviculture 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 113-14 

Rourkela Steel Plant 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Q>1.2S6-S7 

Rural Electrification 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 24S-50 

Saffron Cultivation 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 281-82 

Closure of Micro, Small and Medium 
Industrial Units 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 227-29 

Delay in Implementation ofPMGSY 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. 190-91 

Development Work by DVC 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 334-38 

Downlinking Policy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 374-7S 
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Employment to Coal Dump Labourers 
(Deb. 1 J. Vol. XXIX, 29-0S~2007) 
CoI.451-S2 

EMU Trains between Dhanbad and 
Barkakana 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 125 

Production of Petrochemicals 
(Deb. 12, Vat XXIX, 30-QS·2007) 
Col. 91-92 

Majbi, Sbri Sbankbla' 
Demands .for Supplementary Grants 

(Rai1ways)-2007~8 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Extension of Passenger Train Service Col. 543-45 

(Deb. 12, Vol. XXIX, 30-08-2007) Malhotn, Prot Vijay Kumar 
CoL 105 

Implementation of Programmes under 
DRDAs in Jharlchand 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 292-94 

New Railway Line from Kodarma to 
Ranchi 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 229-30 

Activities ofNaxalites 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 3J 8-20 

Amendment in Infonnation Technology 
Act, 2000 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 29-30 

American Aircaft Carrier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 

New Train Service between Dhanbad and I C.ol. ) 95-96 
Mumbai .. 
(Deb. 1 S, Vol. XXIX, 06-09-2007) Bunkers and Mobile Towers on IndIan 
Col. 12S Borders 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Perfonnance ofNREGS Col. 299-300 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 39-56 

Persons killed by Wild Elephants 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S06 

RGGVY in Jharkhand and Orissa 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 110-11 

Schemes for Development of Women and 
Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 186-90 

Majhi, Shri Panuram 
Agriculture Mission 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 139-40 

Declining Population of Common Species 
(Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 427-28 

Death of Prisoners in !ail 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 427-28 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.IS6~3 

Failure of the Government to contain 
terrorist violence in the.country (AM) 
(Deb. J 1, Vol. XXIX, 29-08-2007) 
Col. 833-37 

Indo;-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 316-J7 

Missing Children 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 168-69 

Nithari Case 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.461~2 
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Patents on Margosa, Basmati rice and 
Turmeric 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 148-50 

Plying of High Speed Bullet Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 37-38 

Public Accounts Committee - Statement 
-Laid 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 319-20 

Public Accounts Committee -fiftieth and 
Fifty-third Reports - Presented 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 399 

Public Accounts Committee-fifty-fifth 
Report-~resentod 

(Deb. ) 2, Vol. XXIX, 30-08-2007) 
Col. 307 

Public Accounts Committee-fifty-first 
and Fifty-fourth Reports-Presented 
(Deb. lO,Vol. XXVIII, 24-08-2007) 
Col. 300 

Public Accounts Committee-Forty-
eighth and Fifty-sixtb RepOrts-Presented 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 506 

Public Accounts Committee-forty-Ninth 
and Fifty-Second Reports-Presented 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 622 

Quality of Imported Wheat 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 280-81 

Sale of spurious drugs in the country 
causing serious health hazards to the 
people and steps taken by the 
Government in regard thereto (CA) 
(Deb .. 3, Vol. XXVIII, 14-08-2007) 
Col. 545-46 

Shortage of Fertilizer 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 81-98 

Terrorist Outfits in the Stock Market and 
in the Real Estate Market 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 75 

US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.426 

Mandai, Sbri Sanat KUlDar 
Advance Passenger Information System 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 262 

Agricultural Produce Marketing 
Committee 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 268-69 

Constitution of Committee for Coal SC'-1Or 
Reforms 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 263-66 

Delay/Cancellation of flights 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 40 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 500-01 

finalisation orBPL List 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 64-72 

Financial Assistance from World Bank 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 176 

Financial Knowledge in School 
Curri~tdwn 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoJ.339~ 

foreign Direct Invesamem(FDI) in Airlines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 303 

Indo-Bangladesh Talks 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 74647 
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Indo-US Military Cooperation 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 18S-86 

Meal through Anganwadi Project 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 115-16 

National Culture Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 314-15 

National Urban Policy 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 157-59 

Natural Disasters 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 339-40 

NDC Meeting on Agriculture Refonns 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.501~5 

Cld Age Pension Schemes 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 142 

Polytechnic Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 144-45 

Prevention of Major Ailments 
(Deb. ] 1, Vol. XXIX, 29-08-2007) 
Col. 747-48 

Rail Link between India and Bangladesh 
(Deb. ]2, Vol. XXIX, 30-08-2007) 
Co1.105~ 

Report of Transparency International 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 262 

Review of Coastal Regulations 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S3-S4 

Rise in number of Polio Cases 
(Deb. 11, Vol. XXIX,29-08-2007) 
Col. 14-81 

Small Scale Industries in Defence 
Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 42 

Solar Energy 
(Deb. 10, Vol. XXVIll, 24-08-2007) 
Col. 173-78 

Special Agriculture Development Model 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 486-87 

Suicide by Farmers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 54-58 

Television Channels for Children 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 199 

Village Courts 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 310 

World Sank Assistance for National AIDS 
Control Programme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 628-32 

MaDe, Shrimati Nivedita 

Cess on Exploitation of Ground Water 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 347-48 

Coal Distribution Policy 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 461-62 

Conference of Public Sector Banks 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
CoI.2II-13 

Cruise Tourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 85-86 

Deep1lk Parekh Committee on 
Infrastructure Financing 
(Deb. 13, Vol. XXIX, 3] -08-2007) 
Col. 21-22 

Delay in Implementation of Dedicated 
Freight Corridor 
(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 124 



NAME INDEX 429 

Development of Expressways 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 89-90 

Development of Lakes 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 518-20 

Diamond Industries 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 381-83 

Disbursement of Wages through Post 
Office 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 409-10 

Display of Portrait in Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 164 

Espionage Cases in Armed Forces 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 308 

Excise Duty Evasion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 261-62 

FDI in Oil Refining Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 251-52 

Fertilizers to Farmers at Subsidised Rates 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 150-51 

Fire at Ordnance Depot 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 305-06 

Foreign Direct Investment in Commodity 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 173-74 

Foreign Direct Investment in Futures 
Market 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 217-18 

Fuel Efficiency Norms forVehicles 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 62 

Growth in Employment in Service ~ector 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 306-07 

Housing Index 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 137-38 

Impact of Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.313-14 

Import Duty on Edible Oil 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 265-{)6 

Increase in Pipeline Capacity by IOC 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 350 

Increase in the Rate of Interest on Small 
Savings 
(Deb. 5, V"l. XXV III , 17-08-2007) 
Col. 346 

Industrial and Environmental Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 650-52 

Information Regarding Debenture of 
Investors 
(Deb. 16, Vol. XXIX, 07-09-2001) 
Col. 255 

Integrated Child Development Services 
Scheme 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 262-63 

Liberalised Remittance Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 15-16 

Mechanism of I.T. Assessment 
(Deb. I, Vol. XXVIII,' 10-08-2007) 
Col. 227-29 

MoU with Canadian Aviation Electronic 
(Deb. 9, Vol. XXVIII, 23-08-2(07) 
Col. 251 

Mumbai Urban Infrastructure Project 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 226-30 
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Need to provide financial relief to the 
people affected by flood in Kolhapur 
and Ichalkaranji regions of 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 436 

New Model Concession Agreement 
(Deb. 11, Vol. XXIX,29-08-2007) 
Col. 586 

Norms and Incentives for Regional 
Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 83-84 

Offset Policy 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 86 

Rapid Transport System 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 175-78 

Regulation of Internet Telephony 
Companies 
(Deb. 14, Vol. XXIX, 05-Q9-2007) 
Col. 330 

Research on Earthquakes in Himalayan 
Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 225-26 

Sale of Railway Tickets 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 347-49 

Tariff Norms for Port Sector 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 260 

Telecom Revolution in Villages 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 112-14 

Tiger Tut Force Report 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.~8 

Turnover in Commodity Exchange 
(Deb. 17, Vol. XX:IX, 10-09-2007) 
Co1.l19-20 . 

Use of Space Spectrum for Private 
Telecom Companies 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 63-64 

Viability of Special Economic Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 202-03 

Violation of Guidelines on Credit Cards 
by Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 447-48 

WHO Report on Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 582-83 

Manoj, Dr. K.S. 
All India Quota in Medical and Dental 

Colleges 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 234-40 

Allocation of Funds from CRF 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 714-20 

Army Nurse Corps 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 304 

Artificial Recharge to Ground Water 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 183-84 

Demands for Supplementary Grants 
(GeneraI)-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 753-54 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 634-36 

High Incidence of Cancer in Alappuzha 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 602 

Inland Vessels (Amendment) Bill, 2007 -
Consid. & Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 371-72 
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Insurance Schemes for Fishermen 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col.28S 

Lord Krishna Bank 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 291 

Modification in Credit Guarantee Fund 
Scheme 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 166-68 

National Fishery Development Board 
(Deb. i4, Vol. XXIX, 05-09-2007) 
Col. 348-49 

Need to conduct a third counselling for 
All India medicallDental Admissions 
and include additional seats created 
under Rule lOA ofM.C.I (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 463-64 

Need to er.pedite the construction of two 
Road Over Bridges along the 
Alappuzha By-pass on National 
Highway No.4 7 in Kerala (MUR 377) 
(Deb 7, Vol. XXVIII, 21-08-2007) 
Col. 517-18 

Need to Introduce "Mill Gate Price 
Scheme" for Coir Yarn and Coir 
Products (MUR 377) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 275 

Need to pronounce measures for tt:e 
revival of sagging coir industry (MUR 
3m 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 335-36 

Norms for Allocation of Funds for 
National Highways 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 97-98 

Peculiar Type of Water Plants 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 734-35 

Rate Purchase System for Goods 
(Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 304' . 

RepairlMaintenance of Road on NH 
(Deb. 8, Vol. XXVIII, 22-08-2(07) 
Col. 453-SS 

Situation arising out of flOods in various 
parts of the Country (DUR 193) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 417 

Subsidization of LPG for the Traditional 
Fisherman 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 297 

Subsidized Diesel for Traditional Fishing 
Craft 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 163-64 

Taking over ofPSU as Defence Units 
(Deb. 11, Vol. XXIX, 29~08-2007) 
Col. 138 

Train Accidents 
(Deb. 4, Vol. XXVII1, 16-01-2007) 
Col. 251-82 

Wagon Factory in Churthula 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 315-16 

Welfare Scheme for Coir Worken 
(Deb. 6, Vol. 'XXVIII, 20-08-2007) 
Col. 99-101 

Mlradi, Shri Sudam 

Land Allo~ent to Trust 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 119-21 . 

Schools for Free Education to SC Children 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. lSI-52 . 

MlIOocI. Shri Ruheect 

Agricultural Growth Rate 
(Deb. 6, Vol. XXVIII, 20-01-2007). 
Col. 37-38 
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Amendment in P.harmaceuticals 
Education and ResearCh Act 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 59 

AmericanAircaft Canier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 195-96 

American Defence Proposal for India 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 192-93 

Attack on Amamath Pilgrims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 346-47 

Auction of Mahabna Gandhi!s Letter 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 507-01 

Autonomous University for NRIs 
(Deb. 11, Vol. XXIX,29-01-2007) 
Col. 511-82 

Bank Loans 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 340-41 

Chinese Toys 
(Deb. 7, Vol. XXVIII, 21-01-2007) 

. Col. 409-10 

Commercial Use ofVacant Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 7-2 I 

Completion of On-going Power Projects 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 147-51 

Conservation and Restoration ofDal Lake 
(Deb. II, Vol. XXIX, 29-01-2007) 
CoL 411-13 

Customs Duty on Wine and Spirits 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 72-74 

Decline in Rice Production 
(Deb: 2, Vol. XXVIII, 13-01-2007) 
C01.2SO-56 

Declining of Wild Animals 
(Deb. J J, Vol. XXIX, 29-08-2007) 
Col. 718-20 

Demand to Crude Oil and Gas Pipeline in 
Assam 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 237 

Demilitarization ofSiachen 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 296 

Development ofTourist Centr~s in Delhi 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 209 

Electronic Voting Machines 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 291 

Expenditure Under 15 Point Programme 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 389 

Export ofIron Ore 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 442 

Funds for Eradication of Leprosy 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 26-30 

Funds for Vector Borne Diseases 
(Deb. J 4, Vol. XXIX, 05-09-2007) 
Col 736-40 

Funds for Welfare Schemes for Scheduled 
Castes 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 283 

Induction of AC Coaches as per Montreal 
Environment Convention 
(Deb. 4, Vol. XXVIIl, 16-08-2007) 
Col.312 

Issues Pertaining to Employees of AI and 
IA 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 247-41 
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IT Refund through SBI I Sening up of new Art Centres 
(Deb. I, Vol. XXVIII, 10-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 98 Col. 639-44 

Malnutrition in India 
(Deb. B, Vol. XXVIII, 22-08-2007) 
CoI.2BS-86 

Outsourcing of Defence Production 
System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 196-97 

Shivalinga at Amarnath 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 355-56 

Smuggling of Medical Equipments 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Co1.103~4 

Speed Post Agents 
Overcharging by Ticket Counter Clerks (Deb. 17, Vol. XXIX, 10-09-2007) 

(Deb. 15, Vol. XXIX, 06-09-2007) I Col.214-IS 

Col. 110-11 Strength of Railway Protection Force 
Patients Coming to India for Treatment (Deb. 12, Vol. XXIX, 30-08-2007) 

(Deb. II, Vol. XXIX, 29-08-2007) Col. 230-31 
Col. 701~2 

Policy for Commercial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.2BO-B4 

Promotion of Food Processing Industries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.20S-06 

Public Utilities at Metro Station 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 116-17 

Publicity ofRTI Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 499-500 

Railwayline in Uttrakhand 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
CoI.IB7-8B 

Rent for Hiring Offices 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 262-63 

Rise in number of Polio Cases 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. B4-87 

Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col.4B3 

Supply of Water in Delhi 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 121-22 

Surveillance ofIndian Airspace 
(Deb II. Vol. XXIX, 29-08-2007) 
Col. 195-96 

Technical Textile 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 171-72 

Text Books of National Council of 
Educational Research and Training 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 32-33 

Tunnel Between Jawaharlal Nehru 
Stadium and Commonwealth Games 
Villa~e 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 215 

Unorganised Workers Social Security Bill, 
2007 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 4-5 

Utilisation of Funds for Tribal Welfare 
Schemes 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.316-17 
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X-ray Machines at Stations 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 170 

Mdeod, Ms.lnerld 
Agricultural Crisis 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 232-33 

Depleting Water Level in Delhi 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 164-6S 

Identification of Minority/Muslim 
Dominated Districts 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
CoI.I0S-09 

Need to conduct an Inquiry into the 
increasing incidents of child mortality 
in the country (MUR377) 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 761 

Need to Include the Anglo-Indian 
community in the proposed Central 
Sch'~me For Development of minority 
concentration districts in the country 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 329 

,Medlyam, Dr. Sabu Rao 
Demands for Supplementary Grants 

(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 592-93 

Situation arising out of floods in various . 
parts of the country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.3~8 

Mehta, Shri Alok Kumar 
Central Assistance to Non-Governmental 

Organisations 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 222 

Demands for Supplementary Grants 
(Raitways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 551-53 

Health Sub-Centres 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 402-04 

Installation ofLPG Blast Testing Units 
(Deb. J 5, Vol. XXIX, 06-09-2007) 
Col. as 

Micro Level Energy Plan 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 297-300 

Need to give recognition to Ajit Kumar 
Mehta Sanskrit College, Samastipur, 
Bihar (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 519-20 

Need to provide special relief package to 
the Government of Bihar for the 
rehabilitation of the flood-
affected people in the State(MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 566 

New Freight Terminal 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 181-82 

Petro-chemical Park in Bihar 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 116-17 

Private Power Plants 
(Deb. 13, Vol. XXIX, 31-08-2067) 
Col. 26-28 

Review ofPDS 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 266-68 

Short Stay Homes and Family Counselling 
Centres 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 97 

Situation arising out of floods in various 
p~ofthecountry(DUR 193) 
(Deb. II, Vol. XXIX, 29-08·2007) 
Col. 909·12 
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Thorat Committee Report 
(Deb. II, Vol. XXIX, 29.08-2007) 
Col. 610-11 

Mehta, Sbri Bbuvane.hwar Prasad 

Allotment of Coal Blocks 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S~ 

Food Processing Industries in Jharkband 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 354-55 

Foreign Tourists 
(Deb. 4, Vol. XXVIII, 16-OB-2007) 
Col. 9-10 

FTA with ASEAN Countries 
(Deb. 7, Vol. XXVIII, 21-08-2007) 

Amount Deposited with SEBI Col. 439-42 
(Deb. I, Vol. XXVIII, ] 0-08-2007) Illegal Mining and Smuggling of Coal 
Col. 214-15 (Deb. 8, '¥:ol. XXVIII, 22-08-2007) 

Anganwadi Centres Col. 346-48 
(Deb. 7, Vol. XXVIII, 21-0B-2007) Involvement of Terrorist Groups in Share 
Col. 353-60 Market 

Artificial Price-hike of Fertilizers (Deb. I, Vol. XXVIII, 10-08-2007) 
(Deb. 12, Vol. XXIX, 30-0B-2007) Col. ]82-84 
Col. 153-55 Liaward Loan Sealed Policy 

Auditors Selection Process in Public 
Sector Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 309-]0 

Cancellation of Petrol· Pumps 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col.24B 

Chinese Toys 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 409-10 

Construction of Building 
(Deb. ] 7, Vol. XXIX, 10-09-2007) 
Col. 256-57 

Development ofTourism 
(Deb ... 4, Vol. XXVlII, 16-08-2007) 
Col. 379-84 

Employees Covered under Provident 
Fund act and Employees Pension 
Scheme, 1995 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 195-96 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 69 

Licence to Private Companies 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 202-]4 

Merger of Chi ria Mines and lISCO with 
SAIf.. 
(Deb. ]2, Vol. XXIX, 30-0B-2007) 
Col. 103-04 

Need to construct a Rail Over Bridge at 
Koderma, Iharkhand (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 521-22 

Opening of Branches by Foreign Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 99-101 

Opposition to entry of New Mobile 
Companies 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 188-89 

Outstanding Demands 
(Deb. 1, Vol. XXVIII, ] 0-08-2007) . 
Col. 195-97 

Eradication of Child Labour Partnership ofRlGS with Private Operators 
(Deb. 6, Vol. XXVIII, 20-0B-2007) (Deb. 9, Vol. XXVlII, 23-08-2007) 
Col. ]04-]2 Col. 202-03 
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Procurement ofEquipments 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 103 

Production of Coking Coal and Non-
coking Coal 
(Deb. B, Vol. XXVIII, 22-01-2007) 
Col. 46-50 

Rehabilitation of Tsunami Victims 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 23-27 

Removal of Workers ofCIL 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 495-96 

Service Tax Default by Private Telephone 
Companies 
(Deb. 5, Vol. XXVIII. 17-0B-2007) 
Col. 207-08 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 394-96 

Violation ofFERA Rules 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 99-100 

Violation of Rules by Private Companies 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.2B7-96 

Meinya, Dr. Thokchom 

Allocation of Funds for the North-East 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 114-16 

Aviation Facilities at Guwahati and Imohal 
Airports . 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 231 

Changes in Drinking Water Schemes 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 103-04 

Demands for Supplementary Grants-
GeneraI-2007-200g 
(Deb. 8, Vol. XXVIII. 22-0B-2007) 
Col. 728-31 

Exploration of Oil and Gas in NE Region 
(Deb. 12, Vol. XXIX. 30-08-2007) 
Col. 126-27 

Helicopter Services in States 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 75-76 

Withdrawal of Sara I Forms 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 229-30 

Mishra, Dr. Rajesh 

Airport at Greater Noida 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 146-47 

Allotment of Spectrum to COMA 
Operations 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 141-49 

Armed Forces Medical Services 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 157-58 

Beautification ofYamuna River 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 11-\3 

Construction of By-pass Road from 
Kalindi Kunj to Palwal 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 563 

Construction of Road to Mt. Everest by 
China 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 477-7B 

Development ofUnprofitabJe Airports 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 56-57 

Espionage Cases in Armed Forces 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.30B 

Excessive Use of Pesticides and Fertilizers 
in Fruits 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 249-50 
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Foreign Visits of Army Chief 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307 

Growth Rate on Banking Sector 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 37-38 

Installation ofIron Gate 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 265-66 

Law and Order in Delhi 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 172-76 

Manuscripts of Rig Veda in Heritage List 
ofUNESCO 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 283-84 

National Commission for Minority 
Educational Institutions 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
C.ol. 390 

National Tourism Development Board 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 255 

New India Assurance Company 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoL 206-07 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-08-2007) I 
Col. 310-12 

Opening of Branches of Nationalised 
Banks in Rural Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.16B-69 

Penetr.ation of lSI Agents into Army 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 115 

Police Reforms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 156-57 

Pollution. in Ganga River 
(Deh. B, Vol. XXVIII, 22-08-2007) 
Co1315-16 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Rural Tourism Projects 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 159-70 

Thorat Committee Report 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 6]0-1 I 

Mistry, Shri Madhusudan 
Extension oftime for Presentation of the 

Report of Joint Committee to examine 
the constitutional and Legal Position 
Relating to Office of Profit - Motion 
(Deb. ]6, Vol. XXIX, 07-09-2007) 
COl. 30B 

Situation arising out of floods in various 
parts of the country (DURI93) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 384-8B 

Mohale, Shri Punnu Lal 
Agriculture Development Centre 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 34 

Construction of Bridges 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 79 

Demands for Supplementary Grants 
(Railways) - 2007-0B 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 641-45 

Foreign Assisted Projects in Chhattisgarh 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 246-48 

Increase in Working Days under NREGS 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Co1.214-IS 

Loan to Self-Help-Groups 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.B5 
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National Food for Work Programme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 320 

Need to accord the status of a Central 
University to Guru Ghasi Das 
University, Bilaspur, Chhattisgarh 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 432 

Need to conduct a special drive for 
recruitment of Scheduled Castes and 
Scheduled Tribes in the country (MUR 
371) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333 

Need to consider the views of State 
Governments before taking action on 
recommendations of Hod a Committee 
Report on National Mineral Policy 
(MUR377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 273-74 

Need to enhance the special financial 
package for over all development of 
Scheduled Castes and Scheduled 
Tribes communities in the country 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 332 

Self Employment Schemes for the Youth 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 12-22 

Special Scheme for Free Treatment! 
Medicines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 44142 

Subsidy on Fertilizers 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col.tOl 

Mohan, Sbri P. 
Enrolment in Higher Education 

(Deb. 3, Vol. XXVIII. 14-08-2007) 
Cot. 14344 

Funds for Higher Education 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 389-90 

Hospitals for Beedi Worker 
(Deb. II, Vol. XXIX. 79-08-2007) 
Col. ISO-51 

International Prices of Crude Oil 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 144-46 

Jurisdiction of Salem Division 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 149-50 

Prices of Medicines 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 182-83 

Production and Import of Cement 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.204-OS 

Public-Private-Participation in Health and 
Family Welfare 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 193-94 

Purchase of Shares of Public Sector Banks 
by FilS 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 165 

Raksha Udhyog Rathna Award to Private 
Manufacturers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 260-61 

Rate of Interest on EPF 
(Deb. 2. Vol. XXVIII. 13-08-2007) 
Col. 42-43 

Mohd. Tabir, Sbri 
Closure of Captive Power Plants 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 233-34 

Excessive Use of Pesticides and Fertilizers 
in Fruits 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 249-S0 
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Export of Iron Ore 
(Deb. 3, Vol. XXVIII, 14.08-2007) 
Col 449-50 

Education and Employment for Minority 
Communities 
(Deb. 9, Vol. XXVIII, 23·08·2007) 

Facilities to Armed Fot:Ces Personnel Col. 2-12 
(Deb. 6, Vol. XXVIII, 20.08-2007) Flood Affected States 
CoI.l71-72 (Deb. 3, Vol. XXVIII, 14.08-2007) 

Flood Affected States Col. 309-20 
(Deb. 3, Vol. XXVIII, 14-08-2007) Implementation of 73rd and 74th 
Col. 309-20 Amendment 

Food Security Package (Deb. II! Vol. XXIX, 29-08-2007) 
(Deb. 14, Vol. XXIX, 05.09.2007) Col. 733·35 
Col. 33248 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 3)~17 

Loan to Exporters 
(Deb. 5, VoL XXVIII, 17-08-2007) 
Col. 270-71 

LIC Policies 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 72 

Loss of Valuables from Lockers 
(Deb. 10, Vol. XXVIII, 24·08-2007) 
Co1.131-32 

I Need to provide uniform welfare package 
Losses under Credit Card Scheme I lO all the soldiers who laid their lives 

(Deb. 13. Vol. XXIX, 31-08-2007) I for the country (MUR 377) 
Col. 125-26 (Deb. 17, Vol. XXIX. 10-09-2007) . I Col. 334 

Outsourcing of Defence Production 
System 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.I~97 

Production of Potato 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.417 

Refund on Cancellation of Tickets . 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 201 

Subsidy in Private Telecom Sector 
(Deb. 17, Vol. XXIX. 10-09-2007) 
CoI.l77.80 

Mollah, Shri Henpan 
Amendment to Wakf Act, 1995 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 177-78 

Asansol Railway Division 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoJ.286 

Price under PDS 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 300-02 

'Problems ofVanaspati Units 
(Deb. II. Vol. XXIX, 29~08-2007) 
Co1.l97-98 

Replacement of Old Aircraft 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 316 

Situation arising out of floods in various 
parts of the Country (OUR) 93) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.608-13 

Use of Contractive and Machines under 
NREGS 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 233 

Vacancies in Para Military Forces 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 196 
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Mondal, Shri Abu Ayes 

Bidding Process on Natural Gas Pricing 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. III 

Bilateral Trade Agreements 
(Deb. 7. Vol. XXVIlJ, 21-08-2007) I 
Co1.411 

Border Violence 
(Deb. 3, Vol. XXVIlI, 14-08-2007) 
Col. 144 

Census of Tigers 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 540-46 

Funds for Development of Bio-
Technology 
(Deb. 5. Vol. XXVIII, 17-08·2007) 
Col. 455-56 

Hydrogen Fuel Based 1"'echnology 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 326-27 

Illegal Transplantation of Kidneys 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 313-14 

Infiltration from Across Border 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 429-30 

Introduction ofNew Examination System 
Circulation ofindian Newspapers i (Deb. 3, Vol. XXVIII, 14-08-2007) 

(Deb. 3, Vol. XXVIII, 14-08-2007) Col. 337-38 
Col. 429-30 

Closure of Public Sanitations I 
(Deb. I, Vol. XXVIII. 10-08-2007) , 
Col. 141-42 

Collaboration with peighbouring 
countries to stop Terrorism 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 724 

Collaborative Projects with NRIs 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 539 

Development of Hydrogen as an 
Alternative Fuel 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 444-45 

Emp loyment Generation 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col.24 

Exchange Programme with Foreign 
Universities 
(Deb. 7, Vol. XXVIII, 21-08.2007) 
Col. 33-34 

Foreign Attacks in Deep Seas 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 281 i 

Joint Exercise on Border Settlement 
(Deb 6, Vol. XXVIII, 20-08-2007) 
Col. 162 

Mixed Farming 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 226 

Model Township in Rural Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 92 

National Policy for Agricultural Workers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 140 

Pollution in Rivers 
(De~. II. Vol. XXIX, 29-08-2007) 
Col. 575-82 

Preservation of Old Manuscripts and 
Books 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 144 

Primitive Tribes 
(Dcb. 7. Vol. XXVlII, 21-08-2007) 
Col. 317-18 

Rejuvenation of the Agricultural Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 120-21 
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Review ofPDS 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.266~S 

Super Fast Charge on Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 111-12 

Salary and Facilities for Anned Forces Superfast Charges 
(Deb. 11, Vol. XXIX, 29-08-2007) (Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 161~9 Col. 23940 

Sale of Shares of Public Sector Banks Mukeem,Mohd. 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 49 

State Specific Plan for Agriculture 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col.IS9 

Vegetable Malls 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 428-29 

More, Shrt Vasantrao 

Development of Technical Education in 
Maharashtra 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 93-94 

Extension ofGarib Rath Train Service 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 134-35 

Loan to Students 
(Deb. 7, Vol. XXVIU, 21-08-2007) 
Col. 433-34 

Missing Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 39-49 

North Maharashtra Legal Development 
Board 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 106 

Quality of Catering Service in Trains 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 371-72 

Refrigerated Goods Train in Maharashtra 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 255-56 

Special Economic Zones 
(Deb. 7, Vol. XXYIII, 21-08-2007) 
Col. 81-82 .• 

Demands for Supplementa.,. Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 498-500 

Non-working of Mobile Tower 
(Deb. 14, Vol. XXIX, 05-09-2007) 
C01.267~S 

Setting of Scheduled Drugs at Increased 
Prices 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 25S-S9 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 359-60 

Mukherjee, Shrt Pranab 

Civil Nuclear Energy Cooperation with 
United States (St.) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 396-97 

Clarification given by the Indian 
Ambassador Aboufhis interview (St.) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 526-27 

Munshi Ram, Shrt 

Committee on Papers Laid on the Table -
Thirteenth Report - Presented 
(Deb. 16, Vol. XXIX, 07-09-2001) 
Col. 305 

Demands for Supplementary Grants 
(Railways)-2007-OS 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 514-15 
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Need to procure sugarcane by the Central 
Government with a view to protect the 
interest of sugarcane growers of 
Sijnore Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-0'1-2007) 
Col.66~ 

Situation arising out of floods in various 
parts of the ~ountry (DUR 193) 
(Deb. 10, VoL XXVIII, 24-OB··2007) 
Col. 371-73 

Sugarcane Dues 
(Deb. 6, Vol. XXVIII, 20-ms-2007) 
Col. 8 

Munnu, Shri Hemlal 
Accidents and Deaths at Work-Place 

(Deb. 2, Vol. XXVIII, 13-OB-2007) 
Col. 105-16 

Additional Loan to Sugar Mills for Buffer 
Stock 
(Deb. 5, Vol. XXVIII .. 17-OB-2007) 
CoL 446-47 

Appointment of Staffs for Implementation 
ofNREGS . 
(Deb. 5, Vol. XXVIII, i 7-0~-2001) 
Col. 208-12 

Attack of Locusts 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 104-05 

8irdFlu 
(Deb. 2, Vol. XXVIII, 13-0S-2007) 
Col. 93-97 

Blood Banks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 573-75 

Committee for Strengthening the 
Panchayats 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 664-65 

Completion of Rural Development Projects 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 216 

Comprehensive National Tribal Policy 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 45-46 

Crimes in Trains and at Stations 
(Deb. 4, Vol. XXVIII, 16-OS-2007) 
Col. 385 

Dacoity in Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. ISS-SS 

Delimitation Exercise in Jharkhand 
(Deb. I, Vol. XXVIII, 10-OS-2007) 
Col. 176-80 

Education Loan 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 145-47 

Expenditure on Social Services and 
Community Development 
(Deb. 15, Vol. XXIX, 06-99-2007) 
Co1.1l5-IB 

Fake Currency 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 421-22 

Flight for Haj Pilgrimage 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 210-12 

Flood Affected States 
(Deb. 3, V(l1. XXVIII, 14-08-2007) 
Col. 309-20 

Flood Control 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 288-96 

Funds for Disaster Management 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 441-49 

Housing Index 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 137-38 

Inclusion of Human Right Subject in 
Curriculum 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 73-J4 
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Infrastructural Facilities 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.3I3 

Mediclaim Policy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
C01.3S7-58 

National Tuberculosis Control Programme 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 61 1-20 

Naxal Activities 
(Deb. 3, Vol. XXVIIl, 14-08-2007) 
Col. 422-24 

• 
Need to expedite rural electrification 

schemes in Santhal Parganas, 
Jharkhand under Rajeev Gandhi 
Gramin Vidyutikaran Yojana (Mt.JR 377) 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336-37 

Power Generation 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoI.SS-S6 

Purchase of New Machines by CIL 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 691-94 

Railway Projects and Compensation to 
Fanners 
(Deb. 12, Vol. XXIX, 30-08-2007) 
COI.S6-S8 

Railway Projects Pending 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 21-64 

Recommendation of NHRC for 
Amendment in Constitution 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 359-60 

Rehabilitation of Child Labourers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 271-74 

Need to provide special financial relief Rehabilitation to Jhuggi-lhopri 
(Deb. 16, Vol. XXIX, 07-09-2007) 

package to the flood-affected people Col. 144-45 
in Iharkhand (MUR 377) 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 339-40 

Need to release funds for maintenance 
and improvement of National 
Highways No.80 in Iharkhand (MUR 
3TT) 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 767-68 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.310-12 

Policy for Commercial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 280-84 

Pollution in Metropolitan Cities 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.317-19 

Road Safety Institutes 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 105-06 

Sale of Railway Tickets through Post 
Offices 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. S0-63 

Second Green Revolutions 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 231-32 

Shortcomings in Implementation of Rural 
Development Programmes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 144-45 

Special Package for States 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.508~ 

Standing Committees ofFICCI to Provide 
jobs to SCsiSTs in Private Sector 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 247-48 
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Subsidy on Fertilizers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 189-90 

Subsidy on Fertilizers to Farmers 
(Deb. 15, Vol. XXIX, 06-09-2007) 
CoJ. 21 1-J 8 

Supply of~ertiJisers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 203-12 

Train Accidents 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoL 251-82 

Transit Flight for Haj Pilgrims 
(Deb. 9, Vol. XXVI1I, 23-08-2007) 
Col. 316 

UN Report on Urbanisation 
(Deb. 10, Vol. XXVllI, 24-08-2007) 
Col. 257-58 

Unifonn sm Call Rate 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 301-03 

Withdrawal of Troops from lJorder Areas 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 251-52 

MUnDo, Sbri RUlXband 
Activities ofNaxalites 

(Deb. 7, Vol. XXVIII, 21-08-2(07) 
CoI.31S-20 

Common Service Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 208-12 

Comprehensive National Tribal Policy 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.45-46 

Failute of Diesel Locomotive 
(Deb. 15, Vol. XXIX, 06-09-2007) 
C.o1.49-50 

Growth in Employment of Women 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 4] 

Kisan Credit Cards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 77-78 

Naxal Activities 
(Deb. 3, Vol. XXVlIl. 14-08-2007) 
Col. 422-24 

Need to provide funds for the renovation 
of the Drainage system in Ihargram 
Parliamentary Constituency, West 
Bengal (MUR 377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 662-63 

Telecom Firm 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. ISO 

Telephone Operators 
{Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 144-46 

Television Tax . 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 263 

Naik, Shri Sbripad Yesso 
AIDS Cases in Hilly States 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 104-07 

Foreign Banks in the Country 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 3940 

III treatment of Indians Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 724-26 

Induction of Akash Missile 
(Deb. 1], Vol. XXIX, 29-08-2007) 
Col. 184 

Loan Facilities for Remote and Bac:kward 
Areas 
(Deb. 13, Vol. XXIX. 31-0S-2007) 
Col. 93-94 

Pennission to Foreign Airlines· 
(Deb. 12; Vol. XXIX, 30-08-2007) 
Col. 79-80 



NAME INDEX 445 

Pre-paid Connections without VerifiCiltion 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 64 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Regular Air Service 
(Deb. 12, Vol: XXIX, 30-01-2007) 
Col. 301-02 

Report of Transparency International 
(D~b. 16, Vol. XXIX, 07-09-2007) 
Col. 262 

New Sports Policy 
(Deb. I, Vol. XXVIII, 22-01-2007) 
CoI.165~7 

Proposal of Construction of Houses 
(Deb. 5. Vol. XXVIII. 17-01-2007) 
Col. 220-23 

Runways..of Airports 
(Deb. 4, Vo). XXVIII. 16-08-2007) 
Col. 293-94 

Survey on E-Waste 
(Deb. 14, Vol. XXIX, 05·09-2007) 
Col. 722-23 

R· . p' fE . I C od' . Textile Mills Ise In nceso ssentla omm Itles I (Deb. 7, Vol. XXVIlI,2J-08-2007) 
(Deb. 16, Vol. XXIX, 07-09-2007) Col 191-95 
Col. 155-51 . 

Th ft f P Vacancies in Banks 

(Deb. 14, Vol. XXIX. 05-09-2007) ~f~3~~3~01. XXVIIJ, 17-08-2007) 
e 0 assports I 
Col. 590-91 . 

Tourism Schemes for Jammu and Kashmir 
(Deb. 12. Vol. XXIX. 30-08-2007) 
Col. 117-92 

World Bank Report 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 49-50 

Nandy, Shri ARIltava 
Additional Flights in Summer 

(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 391 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 464-67 

Distribution under PDS 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 122-36 

Intergovernmental Agreement on Trains 
Asian Railways 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 152 

Misappropriation of P.F., Gratuity and 
Pension Fund by Jute MillslFactories 
(Deb. 14, Vol. XXIX, 05-09-2007) I 
Col. 190-91 

Narbull, Sbri D. 
Need to provide adequate relief material 

and financial issistance to the people 
affected by super-cyclone in Uttar 
Dinajpur district, West Bengal (MUR 
377) 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 171-72 

Need to release funds for repair & 
maintenance of existing water system 
in Darjeeling, West Bengal (MUR 377) 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 330 

Need to send a Central Team to assess 
the losses incurred in Teesta Lower 
Dam Project Stage-III and Stage-IV in 
Darjeeling. West Bengal (MUR 377) 
(Deb. 3, Vol. XXVIII, .14-01-2007) 
Col. 559-60 

Narhlre, Shrimati Kalpaa Ramab 
Air Services to Short Haul Routes 

(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 236-37 

Central Assistance to Non-Governmental 
Organisations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 222 

• 
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Change in Scholarship Scheme for 
Scheduled Castes Students 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 186-87 

Cultural Centres 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 232-33 

Curtailment of Food grains under SGRY 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 40-41 

Demands for Supplementary Grants 
(Railways)- 2oo7-OB 
(Deb. 9, Vol. XXVIII, 23-OB-2007) 
Co1.5BI-82 

Differential Interest Rate on EPF 
(Deb. 14, Vol. XXIX,OS-09-2007) 
CoI.2BI 

Distribution of Land line and Mobile Cards 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 215-16 

Flood Control 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.2BB-96 

Guards at Unmanned Level Crossing 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 130 

Harmful'effects of Soft Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 633 

Indian Culture 
(Deb. 7, Vol. ~XVIII, 21-0B-2007) 
Col. tI2 

Institute for Renewable Energy 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 142 

Mobile Service in Maharashtra 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 133 

New Monetary and Credit Policy for 
Cooperatives 
(Deb. S, Vol. XXVIlI, 17-08-2007) 
Col. 189-90 

Nonns for Telephone Connections I 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 183 

Onion Intervention Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 161-63 

Outbreak of Diseases After Flood 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 476-77 

Poaching of Tigers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.6B9-91 

Prices of Gas 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 139 

Priority Sector Lending for Sugar 
Industry 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 287 

Privatisation of Coal Mines 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col.2S 

Promotion of Culture of Various States 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 259 

Providing Grants to Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 222-23 

Regional Broadcasting Centres 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 155-56 

Setting Up of New Medical Colleges 
(Deb. B, Vol. XXVIII, 22-0B-2007.) 
Col. 107-08 

Sugar Mills 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 198-201 

Supply of Computers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 137-38 

Tuberculosis and Aids 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 479-80 

Unauthorised Entry in Reserved 
Compartments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 77-78 
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U pgradation' of Health Services in I Public-Private-Partnership (P~P) Projects 
Maharashtra (Deb. 11, Vol. XXIX, 29-01-2007) 
(Deb. 8, Vol. XXVIII, 22-OS-2P07) CoI.6n-73 
Col. 1.80 Purchase of Coal by PSUs from CIL 

Nayak. Sbri ADanta 
Central Universities 

(Deb. II, Vol. ~XIX, 29-08-2007) 
Col.S4248 

(Deb. 3, Vol. XXVIlI, 14-OS-2007) Rehabilitation ofSlurn Dwellers 
Col. 462-63 (Deb. 16, Vol. XXIX, 07-09-2007) 

De-recognisation of Medical Courses Col. 148-49 
(Deb. 14, Vol. XXIX, 05-09-2007) Rehabilitation to Jhuggi-Jhopri 
Col. 671-73 (Deb. 16, Vol. XXIX, 07-09-2007) 

Development of Minor Ports CoI.l44-4S 
(Deb. 11, Vol. XXIX, 29-08-2007) Restructuring ofCIL 
Col. 666 (Deb. 14, Vol. XXIX, 05-09-2007) 

Drought Relief 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 352-53 

Eco-Sensitive Areas 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 700·01 

Funds for Agricultural Research 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 266 

Life Insurance Corporation 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 126 

Marketing of Fruits and 'Vegetables 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 198-99 

Modernisation of Mining Operations 
(Deb. II, Vol XXIX, 29-08-2007) 
Co1.707~ 

Col. 480-82 
Setting up of Mega Ports 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 74344 

Soil Erosion 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 330-32 

Nayak. Sbrimati ArchaDB 
Cigarettes and Other Tobacco Products 

(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-Consid. 
(peb. 12, Vol. XXIX, 30-08-2007) 
Col. 392-93 

Duping by Housing Finance Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 11 

National Agriculture Policy Finalisation ofBPL List 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 385-86 Col. 71 

Need to introduce an express train 
between Bhubaneswar and Tatanagar 
via Keonjhargarh and to extend 
Howrah-Barbil Jana Shatabadi Express 
to Keonjhargarh (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 274-7S 

Norms and Incentives for Regional 
Airlines 
(Deb.. I S, Vol. XXIX; 06-09-2007) 
Col. 83-84 

Formulation and Implementation of 
Comprehensive Food and .Nutr~tion 
Security Scheme by Shri Navcen Jindal 
(Res.}-Withdrawn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoL3SO-S2 

Nlb.1 Cband, Sbri 
Allocation of Funds for Rajutban 

(Deb. II, Vol. XXIX, 29-08-2007) 
CoLS89~91 
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Commercial Production of Oil in Barmer-
Sanchor Basin 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 147-48 

Gas Supply to Ramgarh Power Plant 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 77-78 

Thickness of National Highways 
(Deb. II, V.ol. XXIX, 29-08-2007) 
CoI.I07"()8 

Nlkhil Kumar, Shri 
Central Excise Evasion 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 173-75 

Clinical Trials fol' Drugs/Surgical 
Procedures 
(Deb. I), Vol. XXIX, 29-08-2007) 
Col. 697-98 

Comprehensive Passenger Services 
(Deb. '12, Vol. XXIX, 30-08-2007) 
Col. 241 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.331~34 

Delay in completion ofNHDPs 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 31-35 

Development of Unused Airports through 
ppp 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 377-78 

Directorate General of Hydro carbo os 
(Deb. 12, Vol, XXIX, 30-08-2007) 
Col. 137-39 

Environmental Courts 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 5)6-17 

Failure of the Government to contain 
terrorist violence in the Country(AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.8l7-38 

Fake Bank Transactions 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 337-39 

Fake Production 
(Deb. ) 7, Vol. XXIX, 10-09-2007) 
Col. 202 

Fire aI-Ordnance Depot 
(Deb. )), Vol. XXIX, 29-08-2007) 
Co1.305"()6 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Illegal Construction in Kanpur 
Cantonment Area 
(Deb. ) 7, Vol. XXIX, ) 0-09-2007) 
Col. 96-97 

Impact of Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 313-14 

Inflation 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 225-27 

Information to Tourist 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 211-12 

Irregularities in Defence Purchases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 264-65 

Killing of Hindi Speaking Migrants in 
North-Eastern States by the ULFA 
Militants (SNQ) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 745-46 

Line of Control 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 5)0 

Need to set up a permanent camp of 
C.R.P.F. at Aurangabad, Bihar (MUR 
377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 5) 1-)2 

Need to upgrade and maintain N.H.-98 
between Arwal and Bihar-lharkhand 
Border (MUR 377) 
(Deb. ) 5, Vol. XXIX, 06-09-2007) 
Col. 270 
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New Tourism Project 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 286-87 

Norms for External Commercial 
Borrowings 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 235-36 

Obsolete Facilities in the Centres of SAl 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 631-33 

Production of Bio-Fertilizers and Bio-
Control Agents 
(Deb. 11. Vol. XXIX, 29-0B-2007) 
Col. 152-53 

Purchase of Poor Quality Rice 
(Deb. II. Vol. XXIX, 29-0B-2007) 
Col. 339-46 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 175-77 

Situation arising out of floods in varioull 
parts of the country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24.08-2007) 
Col. 342-47 

Standing Committee on Information 
Technology - Fiftieth Report -
Presented 
(Deb. 16. Vol. XXIX, 07-09·2007) 
Col. 306-07 

Standing Committee on Information 
Technology-forty-seventh to Forty-
ninth Reports-Presented 
(Deb. 7, Vol. XXVIII. 21-0B-2007) 
Col. 507 

Recapitalise the Ailing RRB 
(Deb. 1, Vol. XXVIII, 10.08.2007) Strategy for Safeguard of Labour Laws 
CoI.IBI-82 (Deb. 2, Vol. XXVIll. J3..()B-2007) 

Recruitment of Foreign Nationals in 
Defence Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 190 

Regulation of Money Lending Business 
(Deb. 1, Vol. XXVIII. 10-08·2007) 
Col. 96·97 

Representations for Extension of 
Telephone Connections 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.302"()3 

Security at Airports 
(Deb. 4, Vol. XXVIII, 16·08-2007) 
Col. 313-14 

Seizure of Fake Currency by Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) I 

Col. 324-25 

Col. 139 
Taliban Insurgency 

(Deb. I. Vol. XXVIII, 22·08-2007) 
CoI.S74 

Theft in Bank Lockers 
(Deb. 5, Vol. XXVIII. 17-08-2007) 
Col. 60-64 

Threat by AI-Qaeda 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 98-99 

Touts Menace at St8~ions 
(Deb. 4, Vol. XXVIII, 16-08·2007) 
Col. 175 

Trab Accidents 
(Deb. 4, Vol. XXVIII. 16·08-2007) 
Col. 251-82 

Unfair Trade Practices by Car 
Setting up of Additional Courts for Speedy Manufacturers 

Disp.lsal of Cases 
( b "I XXVIII 10-08-2007) (Deb. 16, Vol. XXIX, 07·09-2007) 
~~21~' .0., I Col. 34-36 
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Use of Drugs Discarded World-wide 
(Deb. 8, Vol. XXVllI, 22-08-2007) 
Col. 52 

Fishcry Rcsearch Instin.te in Orissa 
(Dcb. 2, Vol. XXVIII, 13-08-2007) 
Col. 133-34 

World Bank Assistance for Jecvika Project Flood Affected States 
(Dcb. 16, Vol. XXIX, 07:"09-2007) (Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 256-57 Col. 309-20 

Ol'llm. Shri Jual 
Agriculn.ral Production 

Frequency ofSamata Express 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.2S4 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 227-28 "Funds for KBl< Districts of Orissa 

Allotment of Forest Areas to IndustrW .. 
Houses 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 558 

Assistance to Farmers 
(Dcb. 10, Vol. XXVIII, 24-08-2007) 
Col. 145-46 

(Dcb. II, Vol. XXIX, 29-08-2007) 
Col. 741-42 

Funds for Training undcr Tribal Wclfare 
Schemes 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 412-28 

Inclusion of Community in ST List 
(Deb. 7, Vol. XXVIII, 21-08-2007) 

Clearance to Gas based Power Projects I Col. 465-66 
(Deb. 5, Vol. XXVIIl, 17-08-2001) I I til . . nitration 
Col. 194-96 I (Deb. 3, Vol. XXVIII, 14-08-2007) 

Committee for Mining Lease I Col. 494-95 
(Deb. 7, Vol. XXVIII. 21-08-2007) II I It" 'D flo·' d DDA rregu ar les In raw 0 . ...'1 un er 
Col. 259-61 I (Deb. 5, Vol. XXVUl. 17-08-2007) 

Cultural Centre in Delhi cOl. 289-90 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Co1.105~ 

Denial of Visa 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 270-71 

Environmental Clearance for Steel 
Companies 
(Dcb. 8, Vol. XXVllI, 22-08-2007) 
Col. 239-44 

Expansion of National Child Labour 
Project 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 363-68 

Export of Rice 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 320 

Konark and Puri Tcmples 
(Deb. 4, Vol. XXVlII, 16-98-2007) 
Col. 132-33 

Marine Casualtics 
(Dcb. 8, Vol. XXVIII, 22-08-2007) 
Col. 584-604 

Menace of Overseas Terrorists in the 
Indian Stock Market 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col.4IO-ll 

Mine Closure Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoJ.674 

Money Laundering in Border Areas 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 449 
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MoU Signed between POSCO and SAIL 
(Deb. 15, Vol. XXIX, 06-09-2007) 
CoI.2S6-57 

National Agricultural Innovation Project 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 227-28 

New Housing Schemes by DDA 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 333 

NTPC Power Projects 
(Deb. 1, Vol. XXVIII, 10-08-200i) 
Col. 170-74 

Polavaram Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 142-43 . 

Pr9motion of Shopping Tourism 
Destination 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 123-24 

Recommendations of "Simcon" on Piracy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 

Setting up of Steel Plant by Foreign 
Companies 
(Deb. J 2, Vol. XXIX, 30-08-2007) 
Col. 178-79 

Setu Samudram Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 167-68 

Situation arising out cU floods in various 
parts of the country (OUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 368 

Steel Plants causing Water and Air 
PolMion 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 751-52 

Surveillance ofIndian Airspace 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 195-96 

Two-Laning ofNH 
. (Deb. II, Vol. XXIX, 29-08-2007) 
Col. 503 

Col. 183-86 Oraon, Dr. Ramesbwar 

Rehabilitation of Land Oustees by NALCO Need to establish a Central University and 
(Deb. 3, Vol. XXVIII, 14-08-2007) I IT! at GumlalLohardaga in Iharkhand 
Col. 373-74 (MUR 377) 

Revision of Coal Royalty Rates (Deb. 9, Vol. XXVIII, 23-08-2007) 
(Deb. II, Vol. XXIX, 29-08-2007) Col.431 
Col. 712-14 Osm'aDi, Shri A.F.G 

Sale of Surplus Land by Public Sector Retirement Age for Central Health Service 
Pharmaceutical Industries Personnel 
(Deb. 12, Vol. XXIX, 30-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 148-49 Col. 616-17 

Setting up of Aviation Training Centres! Time Limit for Construction of Houses 
Institutes (Deb. I, Vol. XXVIII, 10-08-2007) 
(Deb. 9, Vol. XXVIII, 23-08-2007) Col. 249 
Col. 221-23 Owaisl, Shri Asaduddin 

Setting up of Eklavya Model Schools Acquisition of Coal Mines Abroad 
(Deb. 3. Vol. XXVIII, 14-08-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 444-47 Col. 184-85 

Setting Up oflCAR in Orissa Auction of Coal Blocks 
(Deb. 2, Vol. XXVIII, 13-08-2007) (Deb. 8; Vol. XXVIII, 22-08-20(7) 
Col. 289-90 Col. ISO-51 
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Bharat Stage-IV Norms for Automobiles 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.214-15 

Capacity of Coaches/Compartments 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 287-88 

Central Assistance to Non-Governmental 
Organisations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 222 ! 

Drip Irrigation Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 282-86 

E-Waste Recycle Plants 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 365-66 

Education and Employment for Minority 
Communities 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col.I 

Child Marriage Endangered Historical Sites 
(Deb. 3, Vol. XXVlIl, 14-01-2007) (Deb. 12. Vol. XXIX, 30-01-2007) 
C(lI.99-I00 Col. 213-14 

Clearance ofUASL I Enhancement in Flying Hours 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 75-76 <;01. 298 

Compensation to Riot Victims ExtemalAffairs 
(Deb. 7, Vol. XXVIII, 21-0~-2007) (Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 99-100 I . Col.lS8-~2~ . 

Computer Centres in Muslim Dominated Fishery Trammg Institutes 
States (Deb. 14, Vol. XXIX, 05-09-2007) 

(Deb. IS, Vol. XXIX. 06-09-2001) Col. 299 
Col. 146 Fuel Scam in Army 

Credit to Minority 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 215 

Death of Prisoners in Jail 
(Deb. 3, Vol. XXVIII, 14-01·2007) I 
Col. 427-28 

Debt Burden of States 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 24243 

Development ofLakes 
(Deb. 14. Vol. XXIX, 05-09-2007) . 
Col. 518-20 

Drinking Water Facilities 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 179-82 

Drinking Water Schemes 
(Deb. 10, Vol. XXVIII. 24-08-2007) ! 
Col. 47-49 I 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 218-19 

Funds for Forestry and Wildlife 
Conservation 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 25-26 

Generically Modified Food Crops 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 438-39 

Geographical Indicator Mark for Basmati 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 163-65 

Grant inAid to NGOs 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 135 

Grant of Licence ofKhandadhar Mines to 
POSCO 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 496-98 • 
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Housing Schemes for People Living in 
Slums 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.36S~8 

Hybrid Cotton Seeds 
(Deb. 2, Vol. XXVIII, ) 3-08-2007) 
Col. 277-79 

Import of Crude Oil 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoL 270 

Modification in Labour Laws 
(Deb. It, Vol. XXIX, 29-08-2007) 
Col. 194-95 

National Policy on Subsidies. 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 281-82 

New Tiger Reserves 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 
Col. 209-12 

Nuclear Suppliers Group 
(Deb. 8, Vol. XXVlIl, 22-08-2007) 

Incidents of Snake Bite Death Col. 609-10 
(Deb. 14, Vol. XXIX, 05-09-2007) i P I' fi C . I D I t f Col 696-9 ; 0 ICY or ommerCla eve opmen 0 

. 7 i Railway Land 
Indian DiedlMissing in Oman I (Deb. 12, Vol. XXIX, 30-08-2007) 

(Deb. 14, Vol. XXIX, 05-09-2007) I Col. 280-84 
Col. 637-38 

Intensive Dairy Development Programme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 

Pollution from Fly Ash 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 262 

Col. 358-64 Power Plant with Joi.nt Venture 
I trod ct· ·fN A I I (Deb. IS, Vol. XXIX, 06-09-2007) 
n u Ion 0 ew erop anes I Col 39 

(Deb. 4, Vol. XXVIII, 16-08-2007) . 
CoJ.310-1I I Production and Import of Edible Oils 

Iran-Pakistan-India Gas Pipeline Project 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.S9-61 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 169-74 

Pu61ic Sector Banks in Foreign Countries 
(Deb. 10, Vol. XXVIII, 24-08-2007) 

Irregularities in ES} Hospitals Col. 285-86 
(Deb. 14, Vol. XXIX, 05-09-2007) Registration of FIRs 
Col. 225-27 (Deb. 7, Vol. XXVIII, 21-08-2007) 

Losses Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 304-07 

Minority Institutions 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 467-69 

Col. 375-76 
Report of National Commissioh for 

Religious and Linguistic Minorities 
(NCRLM) 
(Deb. 4, Vol. XXVIII, 16-01t-2007) 
Col. 325-26 

Report of Transparency International 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 16, Vol. XXIX, 07-09-2007) 
~~ ~~ " 

Misuse of Benefits Extended to S5}s 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 263-65 I 

Report on Spurious Drugs in India 
(Deb. 14, Vol. XXIX, 0.5-09-2007) 
Col. 489-90 
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Research Laboratories for Agriculture I Availability of Power in Ninth and Tenth 
Development Plans 
(Deb. 6, Vol. XXVIII, 20-08-2007) (Deb. 5, Vol. XXVlIl, 17-08-2007) 
Col. 142-53 Col. 37-38 

Review of Bilateral Air Service Agreement 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 241-42 

Service Tax on Education and Health 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 264-65 

Setting up of Non-Conventional Energy 
Power Projects 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 29-34 

Shortage of Infrastructure in Anganwadi 
Centres 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 325-36 

State-wise Minority Status 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 194 

Status of Bank for the Postal Department 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 363-64 

Train Accidents 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 251-82 

Unorganised Workers Social Security Bill, 2007 .. ' 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 4-5 

Vacation of Defence Spectrum 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 233 

Violation of Labour Law 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 295-97 

Pal, Shri Rupchand 
Amendment in Atomic Energy Act, 1962 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Cot 13 

Rejection of Credit Card 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 12 

Palanimanickam, Shri S.S. 

Statutory Resolution Re: Approval of 
Notification under Customs Tariff Act 
(Res.) 
(Deb. )), Vol. XXIX, 29-08-2007) 
Col. 868-69 

PallaRi Shamy, Shri K.C. 
Assistance for Low Cost Flats to State 

Governments 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 256-60 

Cauvery Hydro Power Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 64-65 

Central Institute for Classical Tamil 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 128-29 

Centres ofExcelJence 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.202-OJ 

Climatic Change in India 
(Deb. 5, Vol. XXVIII, 17..o8-2007) 
Col. 456-58 

Construction of HeJipads by BRO 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 44 

Conversion of Central Telegraphic Office 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 65 

Cultivation of Sugarcane 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 246 

Demand of Sugar 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 187-94 
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Doordarshan Channel in Britain 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 401 

Energy from Bamboo 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 279-80 

Entrepreneurial Training 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
CoI.3S3-SS 

Exemption on Health Insurance 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 155 

Flight Operations to Salem Airport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 195 

G-8SUMMIT 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 535-38 

Global Wanning Emission from large Dams 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 183-84 

Increase in Surrender of Landline 
Gonnections 
'(Deb. 2, Vol. XXVIII. 13-08-2007) 
Co1.373-78 

Increase in the Interest Rate 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 137-39 

Indian Public: Health Standards 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.7~5 

Inspection by IRDA 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 1 57-5B 

Insurance Cover to Defence Personnel 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.17B-79 

Integrated Child Protection Scheme 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 482-B4 

International year of Dolphins 
(Deb. II, Vol. XXI X. 29-08-2007) 
Col. 667-69 

Liquidation of Wages and Other Arrears 
Grading System for Indian Cities of Employees in PSES 

(Deb. 10, Vol. XXVIII, 24-08-2007) (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 94 Col. 112-16 

Greater Autonomy to ICAI I Losses of SEBs 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. I, Vol. XXVlIl, 10-08-2007) 
Col. 44 Col. 22945 

Health Card System 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 676-77 

IAF Exercises 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 172 

ICMR Centres 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 713-14 

Import of Cement 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COl.4S8 

Losses Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 304-07 

Mandatory Rural Posting of Doctors 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 357 

Maoping of Tea Gardens 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 282-83 

Meeting of Central and State Statistical 
Organisations 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 93-94 
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Modernisation ofNTC Mills 
(Deb. 3, Vol. XXVlIl, 14-08-2007) 
CoI.4J7-JI . 

National Mental Health Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 595-98 

Natural Resource Data Centre 

Production of Mango 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 224-26 

Railways Competition with Low Cost 
Airlines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 236-37 

(Deb. J J, Vol. XXIX, 29-08-2007) Red Fort as a World Heritage Site 
Col. 131-32 (Deb. 4, Vol. XXVIII, 16-08-2007) 

New Railway Inquiry System 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 369-70 

New Tiger Reserves 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 209-12 

New Training Centres of ICAI 
(Deb. 5, Vol. XXVIll, 17-08-2007) 
Col. 309 

Opening of Branches of Banks in Minority 
Dominated Districts 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
C01.20S-12 

Operations of Air India Express 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 271-72 

Outsourcing of Passport Activities 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 400-01 

Passenger Amenities 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 253 

Police Memorial in Delhi 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. ]01 

Power from Neighbouring Countries 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 130-40 

Problems oflndustrial Training Institutes 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 337-39 

Col. 38S-87 

Refund of Fares by Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 385-86 

Regulation of the Private Developers 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 60 

Report of Task Force on Civic Amenities 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 201-02 

Representation of SCs,STs and OBCs in 
Government Offices 
(Deb. 3, Vol. XXVIII, 14':'08-2007) 
Col. 127-28 

Revamp in Security Arraitgements Around 
Railway Premises in Collaboration with 
lITs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 275-76 

Revision of Food Menu for Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 149-S0 

Rules for Sale of Captive Elephants 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 548-50 

Running of Local Trains on CNG Kit$ 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 140-41 

Sale of Tickets by Postal Department 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 267 



NAME INDEX 457 

Schemes for Poor Widows 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.n-33 

Security in Major Ports 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 609-10 

Setting up of Greenfield Steel Plants by 
SAn.. 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 82 

Setting Up of National Institute of Bio-
technology and Nano Technology 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
Col. 226 

Panda, Sbri BnbmaUDda 
Demands for Supplementary Grants 

(Railways}-2007~8 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 565-67 . 

Situation arising out of floods in various 
parts of tile country (DURI93) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 396-98 

Panda, Sbri Pnbodll 
Allocation of Funds for Panchayati Raj 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 649-S0 

Survey on Child Labourers 
(Deb. 2, Vol. XXVIll, 13-08~2007) Breast Cancer 
Co1.3I1-14 (Deb. 14, Vol. XXIX, 05~9-2007) 

Tea Gardens 
Col. 561-62 

(Deb. 3, Vol. XXVIII, 14-0S-2007) ClimaticChanges 
Col. 469-70 . (Deb. S, Vol..XXVIIl, 17~8-2007) 

Train Accidents COl.4SS 
(Deb. 4, Vol. xxvm, 16-08-2007) Commercial Use of Vacant Railway Land 
C01.2S1-82 (Deb. 12, Vol. XXIX, 30-08-2007) 

Treatment for Rabies Patients Col. 21 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 108-18 

Defective Equipment 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Use of Compact Fluores£ent Lamps Col. 304 
(Deb. 16, Vol. XXIX. 07-09-2007) Denial ofVlS8 
Col. 91 (Deb. 8, Vol. XXVIll, 22-08-2007) 

Vigilance in Coastal Ar.eas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 267-6S 

Visit of Foreign Dignitaries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.S9S~S 

Plnlblb Laksbmi, Shrimati 
The cigarettes and Other Tobacco 

Products (Prohibition of Advertisement 
and Regulation of Trade and 
Commerce. Production. Supply and 
Distribution) Amendment Bill. 2007-
Consid. & Pass 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 278-79 

Col. 270-71 
Doorstep Banking Services 

(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 138-39 

Fee Charged by IRDA 
(Deb. 13, Vol. XXIX, 31-08:2007) 

. CoI.87-88 
Foreign Collaboration for Coal Mining 

(Deb. 8, Vol. XXVIII, 22-0S-2007) 
Col. 368-69 

Global Warming 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 730-31 
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Internet Uscrs 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.310 

KalaikundaAir Force Base 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 249 

National Aviation Company 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 296 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Need to construct additional bridge on 
National Highway No. 60 from 
Kbaragpur to Sonakonia in Paschim 
Medinipur district of West Bengal for 
improving drainage system in the 
region (MUR 377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoL 436-37 

Perfonnance of Indian Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.2a7-88 

Policy on Special Economic Zones 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.3S~39 

f Religious Headcount in Armed Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 187 

Review ofFDI 
(Deb. 7, Vol. XXVIII. 21-08-2007) 
Col. 452-53 

Security Counter at Kolkata Airpon 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 196-97 

Situation arising :>ut of floods in various 
parts of the country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 355-58 

Soldier Protection Vehicle 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 166 

Status of Overseas Citizen 
(Deb. II, Vol. XXIX. 29-08-2007) 
Co\. 641 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 353-S4 

Super Fast Charge on Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 

Preservation ofTaj Mahal Col. 181-82 
(Deb. IS, Vol. XXIX, 06-09-2007) SWAN Projects 
Col. 112 (Deb. 6, Vol. XXVIII. 20-08-2007) 

Pre . fM' A'I' I Col. 156-57 ventlon 0 aJor I ments 
(Deb. II, Vol. XXIX, 29-08-2007) I Pandey, Dr. Laxminarayan 
Col. 74748 Assistance to Cooperative Banks 

RKonunendation ofRaghavan Committee 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.36~ 

kefund of Excess Amount by Telecom 
Operators 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 144 

(Deb. I, Vol. XXVIII. 10-08-2007) 
Col. 87-86 

Availability ofCcment 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co\. U8-19 

Company under Defaulters Category 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 173 
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Damage to Railway Property by Naxalitesl 
Maoists 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 129-31 

Decreasing Income of Shipping Industry 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 190-92 

Demands for Supplementary Grants 
(Railways) - 2007-08 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 537-41 

Development of Unused Airports through 
PPP 
(Deb. 4, Vol. XXVIII, 16-08~2007) 

Col. 377-7B 
Drug Trafficking 

(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 96-97 

Export Duty on Iron Ore 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 57-58 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Funds for Polio Immunization 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 39B-400 

Gas Distribution through Pipelines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Co1.9-11 

III treatment ofIndians Abroad 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 724-26 

Import of Agricultural Products 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 100-01 

Increase in Prices of Medicines 
(Deb. 12. Vol. XXIX, 30-0B-2007) 
Col. 39-42 

Increasing in NPA 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.20B 

Indian Prisoners of War in Pakistani Jails 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 54-55 

Indo-US Civil Nuclear Agreement 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 316-17 

Infiltration from Across Border 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 429-30 

Infiltration through Sea Routes 
(Deb. 17; Vol. XXIX, 10-:-09-2007) 
Col. 302 

Interlinking of Rivers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 122-26 

Investment in IT Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 46-47 

Joint Ventures in Nuclear Energy Sector 
(Deb. 14, Vol. XXIX, 05-09-20.07) 
Col.I07-OB 

Leaving of Jobs by Personnel of PM I' 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 261-62 

Less Percentage of Loan by Indian Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 49-50 

National Malaria Research InstiMe 
(Deb, 11, Vol. XXIX, 29-08-2007) 
Col. 435 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 422·24 

Need to set up more Primary Health 
Centres under Rural Health Mission in 
the remote and far-flung areas of the 
country (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.331-32 
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New Petro-Chemical r oHey arid ! Rate of Internt 00 LoIm for Purchase of 
Consumption ofPlasnc and Synthetic Second House 
Fibres (Deb. 13, Vol. XXIX, 31-08-2007) 
(Deb. 4, Vol. XXVIII, 16-08-2007) ('..01.296--97 
CoI.l02~ Recommendations ofBRPSE on PSEs 

NormsforTelecom Services (Deb. 4, Vol. XXVIII, 16-08-2007) 
(De~. 11, Vol. XXIX, 29-08-2007) Col. 202-12 
CoL 27. Report of Task Force on Civic Amenities 

()pcnjna of Branches ofBanb in Minority 
Dominated Districts 
(Deb. 10, Vol.. XXVIII, 24-01-2007) 
Col20S-12 

Pending Cases 
(Deb. 1, Vol XXVUI, 10-08-2007) 
Col. 249-S I 

Permission to Freight Trains to run with 
Higher Axle Loads 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 124-25 

PrivatiJation of Services in Hospitals 
(Deb. I, Vol. XXVIII, 22-08 .. 2007) 
Col. 327 

Procurement of Defence Equipment 
(Deb. 6, Vol. XXVIfl, 20-08-2007) 
Col. 48-49 

.Procurement of Guns 
(Deb. 11, Vol. XXIX, 10-09-2007) 
CoL224-2S 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col2ao 

ProductiQn of Steel 

(Deb. 12, Vol. XXIX, 30-08-2007) 
CoL201.()2 

Sale of Adulterated Food Items at Railv.'8Y 
Stations 
(Deb. 12, Vol. XXIX, 30-08-2eO?} 
Col 277-78 

Sale of spurious drugr. in the country 
causing serious health hazards to the 
people and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. S36, S39-41 

Setting of Scheduled Drugs at Increased 
Prices 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.2S8-59 

Setting up of Small Hydro Power Projects 
(Deb. 16, Vol. XXiX, 07-09,"2007) 
Col. 66-67 

Sex Education in Schools 
(Deb. 7, Vol. xxvrn, 21-08-2007) 
Col. 17S-77 

Shortage of Power Generation Equipment 
(Deb 16, Vol. XXIX, 07-09-2007) 
Col. 169·74 

(Deb. 9, Vol. XXVIII, 23-O8-2007) Sinking of Supply Vessel 
Col 327-28 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Railway Network Connectivity to North-
Eucem States 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoL 272-13 

Col. 328-29 
Slum Population in Urban Area 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 89-92 

RabbI Udyog RaIna Award to Companies Technical and Commercial Los~ 
(De. b. 11, Vol. XXIX, 29-08.2007) I (Deb. 13, Vol. XXIX, 31-08-2007) 
Col )..,.50 Col. 80-86 
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lvurism ~;;;h~s for )amniU W1d J\o.ashmir 
(Deb. 12, Vol. .XXIX, 30-08-2007) 
CoI.lS7-92 

Universal Social Security System for 
Farmers 
(Deb. 17, Vol. XXIX, 10.09-2007) 
Col. 309 . 

Water Supply and Sewage Disposal 
Scheme 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 263 

Pante, Shri Dllpat StDlb 
Abduction of Indians in Nigeria 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 695-96 

Adulteration in Edible Oil 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 272 

Entry of Dow C}}("D1ical 
(Deb. 4, Vol. XXVIU, 1~8-20(7) 
Col. 378-79 

Field Firing Ranges for Military ExerciIt 
(Deb. 1 I, Vol. XXIX, 29-O1.2007} 
Col. 129-30 

mv cases among Old People 
(Deb. 14, Vol. XXIX, OS·09-2001) 
Col. 727-30 

Incentives of Chief ExecutivesIDirectN'S 
(Deb. 9, Vol. XXVIIl, 23-01·200'1) 
Col. 391 

Indian Prisoners in Bangladesh and Nepal 
.Tails 
(Deb. 14, Vol. XXIX, (H·09·2007) 
Col. 551-52 

Intt:rlinking of Rivers 
(Deb. 17, Vol. XXIX, 10-G9-2007) 
Col. 122-26 

Auction of Precious Stone50 I 
(Deb. 16. Vol. XXIX, 0'7-09-2007) Loan to Minorities 
Col. 46-47 (Deb. 10, Vol. XXVIII. 24-01-2007) 

CoI.ltS-17 
Bnngladeshi Criminals 

(Deb. 7, Vol. XXVIII, 21.08-2007) Loans from World Bank 
Col 284-85 (Deb. 5, Vol. XXVIII, 17-08-2007) 

. Col. 347-52 
Code of Ethics for Media I. . . . 

(Deb. 3, Vol. X~VIII, 14-08-2007) Me~,::I/FmanClal Assl.tance for 

Col. 253 (Deb. II, Vol. XXIX. 29-01.2007) 
Compensation on Loss of Life in Flight Col. 563 

(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 173 

Conservation and Restoration ofDaI Lake 
(Deb. II, Vol. XXIX, 29-0B-2007) 
CoI.411-13 

Custom Duties on Import of Wine and I 
Spirits I 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 112-13 

Damage to Railway Property by Naxalitesl 
Maoists 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 129-31 

National Debt 
(Deb. 10, Vol. XXVllI,24-01-2007) 
Col. 148-49 

Outstanding Payment of ~mployees in 
PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 34248 

Over Exploitation of Sub-Soil Wider 
(Deb. 17, Vol. XXIX. 10-09-2007) 
CoI.I~70 

Prevention·ofMajor Ailments 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 7474' 
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Profit Earned by Railways 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.8J-82 

RcseIvatipn Quota for Muslim Community 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 245 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 227-40 

Sainik Schools 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.8S-86 

Transmission of Programmes in Border 
Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 338-39 

Wages to Agricultural Labourers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 164-65 

Withdrawal of Troops from Border Areas 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.2SI-S2 

Puwan, Sbri Ramcbandra 
Situation arising out of floods in various 

parts of the Country (OUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 661-63 

P.~.D.SbriSukdeo 

Complaints/Grievance Redressal 
Mechanism in Railways 
(D~b. IS, Vol. XXIX, 06-09-2007) 
Col. IS-16 

Private Companies to Operate the 
Container Trains 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 163-64 

Short Stay Homes and Family Counselling 
Centres 
(De~. 3, Vol. XXVllI, 14-08-2007) 
(01:97 

Pausani, Dr. PrasaDna Kumar 
Constitution (Amendment) Bill, 2004 

(Insertion of new article 16A)-by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07.09-2007) 
Co1.3S7-58 

Demands for Supplementary Grants 
(Railways)- 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 62S-26 

Promotion of Self Employment Bill, 2006 
by Shri Chandrakant Khaire-Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 398-400 

Patel. Sbri Dahyabhai VaUabhbhai 

Demands for Supplementary Grants 
(Railways) -2007-08 
(Deb .. 9, Vol. XXVIlI, 23-08-2007) 
Col. 576-79 

Patel. Sbn Jivabhai A. 
Allocation of Blocks under New 

Exploration to Private Companies 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 242-43 

Complaints against CPWD Officials 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 9S-96 

Construction of New Airports 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.313-14 

Contract Workers in ONGC 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 202-04 

Deray in Booking of the Goods in 
Railways 
(Deb. 4, Vol. XXVIII, 16-08-20'07) 
Col. 177 

Development of Unused Airports through 
ppp 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 377-78 
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Duty on Ceramic Tiles I Mobile !thane Service 
(Deb. I, Vol. XXVIII, 10-08-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 142-44 Col. 186 

Encroachment in Airport Areas 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 29-30 

ExtremistActivity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

Facilities for Ahmedabad, Vadodara and 
Surat 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
CoI.IS9-68 

Foreign Trade Act 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 152-54 ' 

Money Withdrawn through InterMt 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 70-71 

Monitoring Mechanism in BanM 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 190 

Need to declare the existing State Highway 
passing through Himmat Nagar-
Vijaypur-Mehsana-Radbanpur in 
Gujarat as a National Highway 
(MUR377) 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 872-73 

Frauds by Companies 
(Deb. 16, Vol. XXIX. 07-09-2007) Need to implement potable water schemes 
Col. 89-90 in Mehsana Parliamentary 

Functioning ofGir National Park I Constituency, Gujarat under 
(Deb. 14, Vol. XXIX, 05-09-2007) Swajaldhara Scheme (MUR 377) 
Col. 556-57 (Deb. 17. Vol. XXIX, 10-09-2007) 

Col. 329 
Funds under Pradhan Mantri Rozgar 

Yojana I Need to protect the interests of Cumin. 
(Deb. 6, Vol. XXVIII, 20-08-2007) I' Seed growers of Unjha, district 
Col. 220-30 Mehsana, Gujarat (MUR 377) 

Guidelines of RBI and NABARD (Deb. 1 S, Vol. XXIX, 06-09-2007) 
(Deb. 5, Vol. XXVIII, 17-08-2007) Col. 27Q-71 
Col. 413-14 Need to release Central funds directly to 

Instruction by TRAI 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 233-35 

Irregularities in ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 203 

Irregularities in Storage 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 111-13 

Loan to Farmers 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 299-301 

the District Administration for rural 
development schemes in the country 
(MUR377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 461-62 

Opening of New Offices of EPF 
Commissioner 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 33-34 

Policy for Completion of Projects 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 168-88 
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Post of Independent Directors in Bsnks Appointment of Agents by SCI 
(Deb. 10, Vol. xxvm, 24-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 277-80 CoI.605'()8 

Procurement of Food grains Asia Pacific Meet 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 6 Col. 287 

Public Welfare Works Undertaken by the Attack on Amamath Pilgrims 
Oil Companies (Deb. 3, Vol. XXVIII, 14-08-2007) 
(Deb. 12, Vol. XXIX, 30-08-2007) Col. 346-47 
Col. 27-30 Bio-fertiliser Production Units 

Revenue Earned from Tourism Industry (Deb. 14, Vol. XXIX, 05-09-2007) 
(Deb. IS, Vol. XXIX, 06-09-2007) Col. 354-68 
Co1.l93-95 Black Listed NGOs 

Road Devolopment Scheme (Deb. 5, Vol. XXVIII, ) 7-08-2007) 
(Deb. 8, Vol. XXVIII, 22-08-2007) Col. 112-22 

Col. 449-50 Cash Flow in CSIR Laboratories 
Savings and Extravagance ofPSUs (Deb. 16, Vol: XXIX, 07-09-2007) 

(Deb. 12, Vol. XXIX, 30-08-2007) Col. 65-66 
Col. 278-79 Chromite Ore Reserves 

Social Works Undertaken byONGC (Deb. 15, Vol. XXIX, 06-09-2007) 
(Deb. 15, Vol. XXIX, 06-09-2007) Col. 244 

Col. ISS-58 i Clean Development Mechanism Project by 
Sports Schools and Institutions S81 

(Deb. 8, Vol. XXVIII, 22-08-2007) (Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 327-32 Col. 285-86 

St&te-of-thc Art Technology for Oil and Collision of Vehicles at IGI Airport 
Gas Exploration (Deb. 4, Vol. XXVIII, 16-08-2007) 
(Deb. 4, Vol. XXVIII, 16-08-2007) Col. 311-12 
cOl. 170-71 Community Sanitation Complexes 

Patel, Sbri Kisbaabbai V. (Dob. 13, Vol. XXIX, .31-08-2007) 

Amendment in Indian Forest Act, 1927 Col. 14-15 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 577-78 

Amendment in Merchant Shipping Act, 
1908 
(Deb. ., Vol. XXVIII, 22-08-2007) 
Col. 457-58 

Amendment to Income Tax Act 
(Deb. 5, Vol. XXVIII, 11-08-2007) 
Col. 297':98 

Conference of Public Sector Banks 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 21 1-13 

Convention on Endangered Species 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.710-11 

Cultivation ofBio-Fuel 
(Deb. IS, Vol. XXlX, 06-09-2007) 
Col. 147-48 
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Demand and Supply of Petroleum 
Products 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CDL3~1 . 

Deposits in S81 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
COL 216 

Development of Multi-Mode Radar 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 314-85 

Garden Reach Shipbuilders and Engineers 
(Deb. 14, Vol. XXIX. 05-09-2001) 
Col. 278-79 

Genetically Modified Food Crops 
(Deb. 17, Vol. XXIX. 10-09-200,') 
Col. 94-95 

Guidelines for Appc.intment of SPCB 
Officials 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 436-37 

Development of Postal Estates Import and Export of Petroleum Products 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 4: Vol. XXVIII, 16-08-2007) 
COL 312-14 CoL 393-94 

Diversion of Goods by SSI Import of Hazardous Waste 
(Deb. 2, Vol. XXVIII, 13-08-2007) (Deb. 7, Voi. XXVIII, 21-08.2007) 
Col. 422 COL 303-04 

Engagement of Pvt. Contraetorby CIL 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 741-42 

Import of Poultry 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 94-95 

Ex-Gralio Payment to the Employees of . 
NTPC . i Incentives to Sugar I.,dustry 
(Deb, 16, Vol. XXIX, 07-09-2007) I (Deb. 6, Vol. X~ VIII. 20-08-2007) 
Col. 163-64 Col. 250-5 I 

Expansion ofSecw'ity.printing Presses ! Leac;ing out Jungles to Industry . 
(Deb. 10, Vol. XXVlIl, 24-08-2007) (Deb. II, Vol. )'XIX. 29-08-2007) 
Col. 172-73 Col. 67S-76 

Extremist Activity 
(Deb. 7. Vol. XXVIII. 21-08-2007) 
Col. 156-63 

Fast Reactor Fuel Reprocessing Plant 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 699 

FBT on Employees Stock Options 
(Deb. S. Vol. XXVIII. 17-08-2007) 
Col. 339-40 

PDI in Telecom Sector 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 217-81 

Liberhan Commi,ssion 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 476-77 

Mechanism of I.T. Assessment 
(Deb. I, V."I. XXVIII. 10-01-2007) 
Col. 227-29 

Milk Producfion 
(Deb. 1 J, VeIl. XXIX. 29-08-2007) 
Co\'4S-4'1 

Mines Royalty 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 491-93 

Flood Affected States Missing Children 
(Deb. 3, Vol. XXVIII, 14-08-2007) (Deb., 3, Vol. X:XVIII, 14-08-2007) 
COL 309-20 Col. 39-49 
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Modernization ofCSIR Laboratories 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 63-65 

President Address in Hindi 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.507~8 

MoU between NTPC and BARC Printing/Minting of Currency for Foreign 
(Deb. lO, Vol. XXVIlI, 24-08-2007) Countries 
Col. 269-70 (Deb. 16, Vol. XXIX, 07-09-2007) 

MoU ofDRDO with NASSC Col. 164-65 
(Deb. II, Vol. XXIX, 29-08-2007) Problems of Sugar Industry 
Col. 317 (Deb. 11. Vol. XXIX, 29-08-2007) 

Mustard Oil Col. 348 
(Deb. J 7, Vol. XXIX, J 0-09-2007) 
Col. 280-81 

Production of Crude Oil 
(Deb. 12. Vol. XXIX, 30-08-2007) 

National Advisory Board Col. 38-39 
(Deb. 2, Vol. XXVIII, 13-08-2007) Production of Electrical Steel by Rourkel. 
Col. 331 Steel Plant 

National Power Project Management, (Deb. 12, Vol. XXIX, 30-03-2007) 
Board I Col. 232 
(Deb. I, Vol. XXVIll, 10-08-2007) I' Pod' fK.h· 'fC Col. 78 ruction 0 an rops 
" i (Deb. J 7> Vol. XXIX, 10-09-2007) 

National Steel Polley . Col. 194-95 
(Deb. IS, Vo\. XXIX, 06-09-2007) I 
Col. 23-25 . Promotion to New and Renewable Energy 

, .. • . . ,(Deb. 10, Vol. XXVIII, 24-08-2007) 
NC'w Gama RadJat!on }. :.lCli.ltl(,S I Col. 33-37 

(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 664 ' Rapid Tranlopon System 

New Helicopters for Pawan Hans 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 127 

Pending Projects with CAPART 
(Deb. J 3, Vol. XXIX, 3 J -08-2007) 
Col. 262-63 

Policies and Norms for Private Radio 

I (Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 175-78 

Reforms in Higher Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 406-07 

Regulatory Authority for Food Processing 
Industries 

Operators I (Deb. IS, Vol. XXIX, 06-09-2007) 
Co1.14S-49 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Col. 433-36 

Policy in 3G Network 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 158 

Poultry Industry 
(Deb. 6, Vol. XXVUI, 20-0S-2007) 
Col. 264-66 

Research on Eanhquak'!s in HimalaY3ll 
Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 225-26 

Restriction on Private Courier Service 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 432-40 
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Revamping of Animal Genetics and 
Breeding 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 228-31 

Review in Telecom Tariffs 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 307-08 

SAARC Conference on Human 
Trafficking 
(Deb. 7, Vol. XXVlII, 21-08-2007) 
Col. 27-28 

Selling ofProduct5 by SAIL through Retail 
Outlets 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 319-20 

Service of Cabin Crew Members 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 199-200 

Setting up ofMRO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.2IS-16 

Spectrum Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 271 

Subsidy on Fertilizers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 189-90 

Supply of Gas to IOC by RIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 242-43 

Task Force on Urban Cooperative Banks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 287-89 

Tax Exemption ofRRB 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 239-41 

Technology Mission 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.59~1 

Unified Coastal Command 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 259 

Setting up of New Petrol Pumps v· ·t fF . D· ·tar· lSI 0 orelgn Igm les 
(Deb. 4, Vol. XXVIII, 16-08-2007) I (Deb. II, Vol. XXIX, 29-08-2007) 
Col. 250-S 1 Col. 595~08 

Setting u? of Petrol Pumps and Gas World Bank Assistance for PMQSY 
AgenCies 7 
(Deb. 4, Vol. XXVIII, 16-08-2007) (Deb., 13, Vol. XXIX, 31-08-209 ) 
Col. 384-85 Col. 140-43 

PI tel, Shri Prarul 
Setting up of Steel Development Research 

Mission Aircraft (Amendment) Bill,2006-Consid. 
(Deb. 12, Vol. XXIX, 30-08-2007) & Pass 
Col. 96 I (Deb. 17, Vol. XXIX, 10-09-2007) 

Col. 337-39 Shortage ofFunils for Road Projects I 
(Deb. 11, Vol. XXIX, 29-08-2007) Airports Economic Regulatory Authority 
Col. 725-26 ofIndia Bill, 2007- Int. 

S·· f1 ·tyP b CIL (Deb. 14, Vol. XXIX, 05-09-2007) l80mg 0 ntegn act y 
(Deb. 8, Vol. XXVIII, 22-08-2007) Col. 756 
Col. 232-n Pateriya, Shrimlti Neeta 

Sinking of Supply Vessel Credit Facility for Fanners 
(Deb. 9, Vol. XXVIII, 23-08-2007) (Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 328-29 Col. 176-77 
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Data Base of Missin& Children j Cases of Wrona Diagnosis at Governmeot 
(Deb. 3, Vo". XXVIII, 14.08-2007) Hospitals 
Col. 103 (Deb. 14, Vol. XXIX. OS-09-2007) 

Development oflndia Gate 
Col. 523 

Closure of Captive Power Plants 
(Deb. 9, Vol. XXVIII, 23-08-2007) (Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 171-72 Col. 233-34 

Eradication of Child Labour 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 104-12 

CoJl~ction of Data Through Modern 
Techniques 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Impact of Taxation Policy on Shipping Col. 627-28 
Industry Conversion ofNH into Six Lane 
(Deb. II, Vol. XXIX, 29-08-2007) (Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 538-39 ('.01.262-63 

Indo-US Civil Nuclear Agreement : Delhi-Mwnbai Corridor Project 
(Deb. 8, Vol. XXVIII, 22-08-2007) I (De~. II, Vol. XXIX, 29-08-2007) 
Co1.316-17 . CoI.~i-48 

t 

Late RUMing of Trains I Fire at Ordnance Depot 
(Deb. 4, Vol. XXVIII, 16-08-2007) I (Deb. 11, Vol. XXIX, 29-08-2007) 
CuI. 214-15 '! CoI.30S~ 

'i\' 0 ". Ie"· "I ~ 'Y' h Ed -' i food Security Pac"-af;t 
",tiona .0Wlel lor I~ac c~ r~ .. ~hO~ I (Deb. 14, V~I. XXIX. OS-()9-2007) 

(Deb. 7, Vol xxv Ill, .. 1·0~·.t.fJ·:). i i Col. 332-48 
ClIO I. 15 : 

i Impact cfClimatic Change 
National Spvl Exchange ' (Deb 14, Vol. XXIX, 05-09-2007) 

(Deb. II, Vol. XXIX, 29-08-2007) Co1.3t3-1~ 
Col. 128 Indo-US Civil Nuclear Agrooment 

Scam in Indian Railway Catering and I (Deb. 8, Vol. XXVIII, 22-08-2007) 
Tourism Corporation (lRcrC) Col. 316-17 
(Deb. 4, Vol. XXVIII, 16-08-2007) lnfiltrationandEnc:ounterbetweenArmcd 
Col. 120 Forces and Militants 

Secret Information on Website (Deb. II, Vol. XXIX, 29-01-2007) 
(Deb. 17, Vol. XXIX, 10.09-2007) I CoI.1S6-S7 
Col. 196-97 : Jan KeroseneYojana 

I 

Patbak, Shri Brajesh 

Ayurvedic Colleges 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 510-30 

I (Deb. 9, Vol. XXVIIi, 23--08-2007) 
" Co1.2S2-S3 

Land Erosion 
(Deb. 14, Vol. XXIX, 05.09-2007) 
Col. 388 .. 9 

Bird Flu Virus Losses to Poultry Industry 
(Deb. II, Vol. XXIX. 29-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col 223-26 Col. 265~ 
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National Highw.ys in U.P. I Committee on GovemmentAssuranc.es---
(Deb. B, Vel. XXVIII, 22-08·2007) 1 Eighteenth Report-Presented 
Col. 481-83 I (Deb. tI, Vol. XXIX, 29-08-2007) 

Col. 769 Production ofIron Ore 
(Deb. 7, Vol. XXVlII, 21-01-2007) 
CoI.264-6S 

Production of Potato 

Construction of Airports by Private! 
Foreign Companic5 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 24 (Deb. 14, Vol. XXIX, 05-09-2007) 

Col. 417 Finan'cial Assistance for M,intenance of 

Regional Airlines I Monuments 
(Deb. 9, Vol. XXVHJ, 23-C~ .. 2007) I (Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 393-94 . CQI. 257-58 

S 1 E Industrial Park Ordinance 
oar nerg)' 

(Deb. lO, Vol: XXVIII, 24-08. 2007) ~~~2~~7 Vol. XXIX, 10-09-2007) 

Col.173-78 I . 
. . National Library for the Ancient Scriptures 

Spe~lalPackage (or Livestock and, (Deb. IS, Vol. XXIX, 06-09-2007) 
FISheries I Col. 259-60 
(Deb. 11, Vol. XXIX, 29-08-2001) I 
CoL 347 National Slum Development Project 

(Deb. 16, Vol. XXIX, 07.09-2007) 
Col. 286 Strengthening Indian Navy 

(Deb. I 1, Vol. XXIX, 29-08-2007) 
Col.30S Need to expedite approval of 'The Gujarat 

Control of Organized Crime Bill, 2003', 
Survey of Urban Areas Pending assent of the President oflndia 

(Deb. 16, Vol. XXIX, 07-09-2007) (MlJR377) 
Col. 269-82 (Deb. 11, Vol. XXIX, 29-08-2007) 

Water Level of Reservoirs C.o1.874 
(Deb. 17, Vol. XXIX, 10-09-2007) I Pending Projects with HUDCO 
Col. 171-74 i (Deb. 16, Vol. XXIX, 07-09-200?) 

World Bank Loan to PGCIL I Col 122-40 
(Deb. 16, Vol. XXIX, 07-09-2007) Unprotected Monuments 
Co1.l45-48 (Deb. 15, Vol. XXIX, 06-09-2007) 

?athak., Shri Haria 

Committee on Government Assurance-
Nineteenth Report-Presented 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.3OS 

Committee on Government Assurances-
Twentieth R.eport- Preseared 
(Deb. 13, Vol. XXIX,~JiIo!O'-2007) 
Col. 320 

Col. 95-98 
Patil, Shrl Balasaheb Vikbe 

Basic Services to Urban Poor 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 195-200 

Channelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 111-12 
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Crop Cutting Experiments 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 279-80 

Expansion of National Horticulture 
Mission 
(Deb. 14, Vol. XXIX, OS-09-2007) 
C01.31S-16 

Fast Track Court~ 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 101-08 

Financial Assistance to Poor and Needy 
Patients 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 431-33 

Golden Quadrilateral Project 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.5S4 

Government help to NGO for Rural Events 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.S49-50 

National Agriculturallnn~va.tion Project 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 227-28 

National Service Volunteers Scheme 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 643-46 

NSSO Survey of Employment/ 
Unemployment 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 115 

Reprocessing of Spent Fuel 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 128-29 

Restructuring ofNHAI 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 743-44 

Review of National Youth Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 344-46 

Setting up of Sports Academy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 627-28 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 620-28 

Standing Committee on Defence-
Nineteenth, Twentieth and 1Wenty-first 
Reports·-Presented 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 401 

Universities without Student Unions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 13941 

Working Group on Agriculture and Allied 
Sector 
(Deb. n, Vol. XXIX, 29-08-2007) 
Col. 202-03 

Pam. Shri D.B. 
Excess Rent Paid by FCI 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 119 . 

Nanded Railway Division 
(Deb. 4, Vol. XXVlll, 16-08-2007) 
Col. 193-94 

Patll. Shri Danve Raosaheb 

Centrally Sponsored Schemes for Animal 
Husbandry 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 199-202 

Educationally Backward Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.16S-70 

Funds Allocated for Transmission Line 
(Deb. 14, Vol. XXIX, 0~-09-2007) 
Col. n3-24 

Infiltration from Across Border 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 429-30 

Loans from NABARD 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 79-88 
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National Hardware Development Policy 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 137-39 

Rural Electrification 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
Col. 24S-S0 

Vocational Courses 
(Deb. 3, Vol. XXVlII, 14-08-2007) 
COI.3S4-SS 

Patil, Shri Jaysinlno Gaikwad 
Need to run the Secunderabad Express 

(Train no. 7063) on its pre-designated 
route (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. S21 

Patil, Shri Pratlk P. 
Amendment to Wakf Act, 1995 

(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 177-78 

Auditing of National Dairy Development 
Board 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 2"-78 

CNG Stations in Maharashtra 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 161-62 

Compensation to Land Losers of 
Hazarwadi (SangJi) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 117 

Construction of NH in Maharashtra 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 450-S4 

Conversion ofMiraj-Latur Railway Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 386-87 

District Roads under Central Road Fund 
(Deb. II. Vol. XXIX, 29-08-2007) 
Col. 565-67 

Electrification 9fPune-Kolhapur Railway 
Line 
(Deb. 9. Vol. XXVIII. 23-08-2007) 
Col. 280 

Environment Clearance for Tanahali Power 
Project 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 475-76 

Environmental Clearance for Pendhari 
Nala Project 
(Deb. 8. Vol. XXVIII, 22-08-2007) 
Col. 281-82 

Fast Track Courts 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.lOl~8 

Financial Assistance to Welfare 
Association for the Disabled 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 79 

Funds under JNNURM 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 54 

Geo Thennal Energy 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 226-27 

Halonic and CFC control 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 107 

Implementation of DPAP by NGOs 
(Deb. 10, Vol. XXVllI, 24~8-2007) 

.< 
Col. 90 

Loan trom JBIC Defence Co-operation Pact with Sri Lanka . 
(Deb. 6, Vol. XXVIII, 20-01-2007) (Deb. 16, Vol. XXIX, 07-09-2007) 

Col. 43-44 Col. 86 
De· ... elopment of Lakes 

(Deb. 14, Vol. XXIX, OS-09-2007) 
COl.S18-20 

Losses in Postal Department 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 399 
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National Dairy Plan 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 184-85 

Nehru Vuva Kendra 

Waiving of Interest to Farmers by 
NABARD 
(Deb. 13, Vol. XXIX; 31-08-2Q07) 
Col. 296 

(Deb. 8, Vol. XXVIII, 22-08-2007) Pam, Sbrl Shtvraj V. 
Col. 460-70 

Norms for Speciill Economic Zone 
(Deb. 5, Vol. XXVIII, 17·08-2007) 
Col. 310-12 

Power Generation in Narmada Dam 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 164-65 

Proposal for Residential School for 
Mentally Handicapped 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 27407S 

Proposals from Maharashtra 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. ISO-51 

Recruitment in SBI 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 192 

Rehabilitation ofTnifficking Victims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
('.ol. 463-68 

,. 
Failure of the Government to contain 

terrorist violence in the Couiitry(AM) 
(Deb. '11, Vol. XXIX, 29-08-2007) 
CoI.8SJ-68 

Situation arising out of floods in various 
parts of the counUy (DURI93) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 383 

(Deb. 12, Vol. XXIX, 30-08-2007) 
CoL 417-35 

Patil, Shri Sbriniwas Dada .. beb 

Compensation for Rehabilitation of 
Villages 
(Deb. 8; Vol. XXVII~, 22-08-2007 ) 

CoI.Tl 

Internet connections in Rural Areas 
(Deb. II, Vol. XXIX, 29.08-2007) 
Col. 193-94 

Introduction of New A.eroplanes 
(Deb. 4, Yol. XXVIII, 16-08-2007) 

RepairlMaintenance of Road on NH Col. 310-1 J 
(Deb. 8, Vol. XXVIII, 22-08-2007) . La C II , w 0 eges 
Col. 453-5S I ' (Deb 13, Vol. XXIX, 31-08-2007) 

Revival Package to Cooperative Societies Col. 60-63 
(Deb. 16, Yol. XXIX, 07-09-2007) I N d th ·Samadh·' f La Col 154 ee to protect e. I 0 te 

. Shri V.B. Chavan, former Deputy Prime 
Setting up of Skin Banks . Minister of India, located in Satara 

(Deb. II, Vol. XXIX, 29-08-2007) district ofMaharashtra (MUR 377) 
Col. 410 (Deb. 14, Yol. XXIX, 05-09-2007) 

Shifting ofNanded Railway Division Col. 768 
(Deb. IS, Vol. XXIX, 06-09-2007) Need to start the construction of bridge 
Col. 59 on river Krishna at Karad in Satara 

Theft and Robber)' in Post Offices district of Maharashtra (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) (~. 12, Vol. XXIX, 30:'01-20(7) 
Col. 351-52 CoI.33( 
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N.w Ralway Line Ntween KmMI-CbipIun Ethanol Blended Petrol Prop.llie 
(DR. 9, Vol. XXVIII, 23-01-20(7) (Deb. -t, Vol. XXVIII, 16-01-2007) 
Col. 160 CoL ISS-57 

satin, up of Wind Mills 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
CoL 116-17 

Stoppa,e of Train at Karad Railway 
Station 
(Deb. 4, Vol. xxvm, 16-08-2007) 
Col. 129 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 203-12 

Withdrawal ofTroeps from Border Areas 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoL2SI-S2 

htil, SIt ............. , D. 

Anny MuleUl1l 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 70-71 

Black Listed NGOs 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 112-22 

Complaint qainst performance of SAl 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S89-90 

Condition of Forest Dwellers 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 215-16 

Construction of Greenfield Airports 
(Deb ... , Vol. XXVIII, 16-08-2007) 
Col. 302 

Colltaminated Water 

Expansion ofBRGF Coverage 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 491-S00 

Export of Spices 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 344-54 

Failure of the Government to contain 
terrorist violence in the Country(AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 850 

Foreisn Funds for R.esean:h Programme 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
CoI.l99-201 

Funds for Flood Control 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. ISS 

Funds for Forestry and Wildlife 
Conservation 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 25-26 

Human Traffi4ing 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 495-96 

Induction of Akash Missile 
(Deb. II, Vol. XXIX, 29-08-2007) 
CeI.I84 

Irregularities in Diesel Supply 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 81-82 

National Agricultural Development Fund 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 3 

(Deb. II, Vol. XXIX, 29-08-2007) 
CoL 569-72 National Building Organisation Report 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.461~2 Delay in GQ Projects 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 91-92 

Duping through Share Market Dealings 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 79-81 

Need to establish a Central University and 
a Kendriya Vidyalaya in Latur district, 
Maharaslttra (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 875-76 
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Pen Ganga P,roject 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col29S-96 

Pennission to Foreign Airlines 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 79-80 

Procurement OfGWlS 

Telephone Connections in Naxal Affected 
Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203 

Tourism Schemes for Jammu and Kashmir 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoL 187-92 

(Deb. p, Vol. XXIX, 10-09-2007) VADIScheme 
Col 224-25 (Deb. 17, Vol. XXIX, 10-09-2007) 

Reassessment of Projects oflRCfC 
tDeb. 1 S, Vol. XXIX, 06-09-2007) 
CoL 32 

Recommendations of Administrative 
Refonns Commission 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 369-71 

Col. 197-9S 

WHO Report on Blindness 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 278-79 

World Bank Report 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 49-S0 

Regulatory Board for FM Channels 
(Deb. 3, Vol. XXVIII, 14-0S-2007) Patle, Sbri Shisbupal N. 
CoL 107-12 Nagpur-NagbhidRailwayLine 

Remunerative Price for Agricultural 
Products 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 4749 

Review of Sex Education by NACO 
(Deb. 8, Vol. XXVIII, 22-OS-2007) 
Col.S06-07 

(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.I 19-20 

Delhi-Mumbai Corridor Project 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.S4748 

Facilities to NCC'C Certificate Holders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 95-96 

Setting up ofSrnaJl Hydro Power Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) Food Security Package 
Col. 66-67 (Deb. 14, Vol.· XXIX, 05-09-2007) 

Stress Problem and Changes in 
Recruitment Rules 
(Deb. f" Vol. XXVIII, 20.0S-2007) 
CoI.4S46 

Subsidy on Petroleum Products 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col 199-200 

Supply of Coal of Thermal Power Plants 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.S37-38 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 203-12 

Col. 33248 
Irregularities in Distribution of Medicines 

(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 5S7-S9 

Need to give full wages and lIOCiai security 
to the Beecli workers ofBhandan and 
Gondia districts in MIharashtra (MUR 
371) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 873-74 

Production of Potato 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.417 
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Shortage ofDocton in CGHS 
(Deb. 11. Vol: XXIX. 29-01.2007) 
Col. 429-30 

Subsidy in Private Telecom Sector 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col177-1O 

Survey of Urban Area 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 269-82 

World Bank Loan to PGCIL 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col14s-48 

Palll, Dr. Sebutiu 

Need to constitute a Media Commission 
to examine and report on the state of 
the media in the country (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 111 

Pilot, Shri Sachin 
Food Fortification for bringing down 

Malnutrition 
(Deb. 14, Vol. XXIX .... 05-09-2007) 
Col. 572-73 

Standing Committee on Home Affairs-
Evidence-Laid 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 402 

Standing Committee on Home Affairs-
One Hundred TWenty Eighth Report- . 
Laid 

Running of Mumbai-Delhi Rajai' _ 
EIpNII 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 113 

PoaDuwamy, Shrl E. 

Education and Employment for .tint rity 
Communities 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 6-7 

Sugarcane Dues 
(Deb. 6, Vol. XXVIII, 20-OS-2007) 
Col.' 

Prabhu, S.ri S.resII Prablular 
Allotment of Land 

(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 288-89 

Anti-Collision Device (ACD) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 166-67 

Carbon Credit Trading by SBI 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 269-70 

Otannelising Cash Flow from PSEs to DIIIt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-01.;.2007) 
Co1.l1l-12 

!:ompulsory Registration of Pregnant 
Women 
(Deb. II, Vol. XXIX, 29-08-2001) 
Col. 735-36 

(Deb. 4, Vol. XXVIII, 16-08-2007) Conditions at IGI Airport 
Col. 402 (Deb. 12, Vol. XXIX, 30-08-2007) 

PlDgle, Shrl Devlda. Col. 231 
Child Labourers 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 116-18 

Regular Air Service 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 301-02 

Creation of Post of CDS 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 295-96 

Damage to NH Due to RainIFlood Water 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 194-202 
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DDA Land Scam 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
CoL 332-33 

Decline in Ground Water Level 
(Deb. 2, Vol. XXVIII, 13·08-2007) 
Col. 51-53 

Development of Unused Airports through . 
ppp 
(Deb. 4, Vol. XXVllI, 16-01·2007) 
Col.l77-71 

Donations Collected from Employees of 

Housing Index 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
CoI.I07~1 

Increase in Bonus of Central Government 
Employees 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 189-90 

Indo-Pale Home Secretaries Level Talks 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 29-31 

Col! India Limited Job Reservation for SCslSTs in the Private 
(Deb. 14. Vol. XXIX, 05-09-2007) Sector 
CoL 50S~ (Deb. 4, Vol. XXVIIl, 16-01-2007) 

Dut)' Evasion of Foreign Companies Col. 6-7 
(Deb. 10, Vol. XXVIII, 24-01-2007) Judges in Courts 
Col 216-17 (Deb. I, Vol. XXVIII, 10-01-2007) 

Espionage Cases inAnned Forces Col. 291-94 
(Deb. 17, Vol. XXIX, 10-09-2007) Land Rights to Tribals 
Col. 308 (Deb. 7, Vol. XXVIII, 21-08-2007) 

Excise Duty Evasion by Tobacco 
Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
COI.6S-66 

Fake Currency 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 421-22 

Financia! Losses in Tourism Sector 
(Deb. ) 2, Vol. XXIX, 30-08-2007) 
Col. 134 

First Aid Facility in Trains 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 323-24 

Flood A ffected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Fuel Efficiency Norms for Vehicles 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 62 

Helpline for Women 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 27S-76 

Col. 31-32 
Liberalised Remittance Scheme 

(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 101 

Meeting on Climate Change 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 129-30 

Memorials for Martyrs of 1 857 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 37 

Mismanagement and Robbery at IGI 
Airport 
(Deb. 12, Vol. XXIX, 30-08-2001) 
COl.2S7 

Modification in Labour Laws 
(Deb. II, Vol. XXIX; 29-08-2007) 
Col. 194-9S 

Mumbai Water Drainage System 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 110-14 
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Need to take immediate steps for creation 
ofKonkan Development Board for the 
Konkan region of Maharashtra 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.409-1O 

New Bill for Senior Citizens 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 246-47 

Norms and Incentives for Regional 
Airlines 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 83-84 

Rehabilitation of Disabled Soldiers 
(Deb. 14, Vol. XXIX, OS-09·200~1' 
CoI.6S~1 

Review of Bilateral Air Service AgreerncrIt 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 241-42 

Revision ofNorms ofCRF 
(Deb. 7, Vol. XXVlU, Zi·08·2007) 
Col. 328-34 

Scheme for Children to FightAlDS 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 578-80 

Secret Infonnation on Website 
Norms for External Commercial (Deb. 17, Vol. XXIX. 10-09-2007) 

Borrowings Col. 196-97 
(Deb. t 3, Vol. XXIX, 31-08-2007) Selling of Oil and Gas at Market Price 
Col. 235-36 (Deb. 4, Vol. XXVIII, 16-08-2007) 

Pension Scheme for Aged Poor Col. 243-44 
(Deb. 16, Vol. XXIX, 07-09-2007) Setting up of Mobile Court 
Col. 63 (Deb. " Vol. XXVIIl. 17-08-2(07) 

PM's Reconstruction Plan for J&K Col. 312 
(Deb. 12, Vol. XXIX, 30-08-2007) Seven-Point Agenda by CVC 
Col. 180-81 (Deb. 11, Vol. XXIX, 29-08-2007) 

Poor Quality of Food for Army 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 89-90 

Promotion ofN ight Tourism in Delhi 
(Deb. 15, Vol. XXIX. 06:-09-2007) 
Col. 175-76 

Publicity of RTI Act 
(Deb. 14. Vol. XXIX, OS·09·2007) 
Col. 499-S00 

Ramanujam Fellowship for Scientists CUld I 

Col. 449-S0 
Sex Education in Schools 

(Deb. 7, Vol. XXVIII, 21-01-2007) 
Co1.17S-n 

Smuggling of Drugs 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 376-78 

Spurious Drugs 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 31-42 

Engineers Sting Operation 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.161-63 C01.4S9-60 

Reduction in Cultivation of Virginia Suicide Cases and Killing of Officers in 
Tobacco Armed Force 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 98-99 I Col. 262-65 
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Surplus Fuads ofPSU. 
co.b. I, ,... xxvm. 23-01-2007) 
Cal. 372-10 

Tas~< Force on Approach Landing and 
Accideal Reduction Procedure 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col 353-54 

Tc.:Jecom Revolution in Villages 
(Deb. 17, Vol. XXIX, 1()..()9-2007) 
Col 112-1'-

~r 'n.t Force Report 
(!A.b. 14, Vol. XXIX, 0'-09 .. 3007) 
0,1.666-61 

ExtnmistActivity 
(Deb. 1. Vol. XXVIII, 21-08-2007) 
CDlI56-63 

PalteCuneDcy 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 248 

Funds under Pradhan Mantri Rozgar 
Yojana 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoL22C)..)O 

Gil Distribution throuaJt Pipelines 
(Deb. IS, Vol. XXIX, 06-09-2001) 
Col 9-11 

Increue in Prk:eI of Medicines 
Voucher based Schemes for DeprivedCDeb. 12, ~1. XXIX, 3()..01-2007) 

Sections 011. J,...2 
(Deb. 8, Vol. XXV/Il, 22-08-200'7) CeIL.,. 

Wi, ) Rcpol: on Pollution 
(lJeb. 14 Vol. XXIX, 05-09-2007) 
CoI.SI2-8J 

Pnd ..... Sl1 ri Dharmendn 

Ac:ddents in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 

~~ 
Mditional FoocIp'ains under SGRY 

(Deb. I. Vol. XXVIII, 10-08-2007) 
tol21J-16 

Increue in the lmport of Aaricultural 
Ptoducb 
(Deb. 2, ~1. XXVIII, 13-01-2007) 
Col 233-3' 

Increase in the Rate of Interest on Small 
Savings 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 346 

Indian Prisoners of War in Pakistani Jails 
(Deb. 8, Vol: XXVIII, 22-08-2007) 
Col. 54-55 

Indians Visited Abroad 
(Deb. 9, Vol. XXVIII, 23-01-2007) 

~irports in NE States Col. 72-73 
(Deb. 4, Vol. XXVIII, 16-08-2007) Indo-US Civil Nuclear Agreement 
~ l:u.2l (Deb. 8, Vol. XXVIII, 22-08-2007) 
~ ~ fc:sti<:ides Col. 316-17 

(Deb. 2, Vol. XXVIII, 13-08-2007) Infant Mortality Rate 
CoL 427-29 (Deb. 8, Vol. XXVIII, 22-08-2007) 

o.n.ae to Railway Property by NaxaJitesi Col. 4346 
Maoists 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 129-31 

DnII Traftickina 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Cel.96-91 

Line of Control 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.SIO 

Loans to Small and Marginal Panners 
(Deb. " Vol. XXVIII, 17-08-2007) 
Q,l,224-2S 
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National Malaria Research Institute 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.43S 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoL 422-24 

Need to provide ration to migrant workers 
through PDS outlets (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 334 

New Aviation Guidelines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 155 

New Petro-Chemical Policy and 
Consumption of Plasdc ... i}'nthetic 
Fibres 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 102-04 

Setting of Scheduled Drugs at Increased 
Prices 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 258-59 

Shortage of Power Generation Ec:'Jipment 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 169-74 

Slum Population in Urban Area 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 89-92 

Strengthening of Cooperati 'It: Societies 
(Deb. 2, Vol. XXVIII, 13"()1-2007) 
CoI.4~-SI 

VAT and LPG Cylinders 
(Deb. 13, Vol. XXIX, 31-01-2007) 
(:QI. 70-71 

VISion Plan 2025 
Panless Demat Accounts (Deb. 5, Vol. XXVIII. 17-01-2007) 

(Deb. 16, Vol. XXIX, 07-09-2007) Col. 253-54 
Co1.SI-52 " . Withdrawal of froops from Border Areas 

Pe.rmission to Freight TI Jins to run with I (Deb. II, Vol. XXIX, 29-08-2007) 
Higher Axle Loads Col. 251-52 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 124-25 

Privatisation of Services in Hospitals 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 327 

Procurement of Defence Equipment 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 4849 

Production of Steel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 327-28 

Recommendations ofBRPSE on PSEs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 202-12 

Red Fort as a World Heritage Site 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 385-87 

Pradban, Shri PrasaDta 

Fishing Harbout$ 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 180-84 

Need to release a commemorative stamp 
in the honour of Shri Birendra Nath 
Sasmal, a great freedom fighter from 
Bengal (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 764-65 

Nuclear Power Plants 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.IS3-S6 

Working ofONGC 
(Deb. 12, Vol. XXIX. 30-01-2007) 
Col. 136-37 
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rna., Sbri Harikewal 

Amendment in Labour Laws 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 261,(;2 

Bio-Diesel Procurement Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 10-12 

Black Money 
(Deb. I, Vol. XXVIII, 10-08-2007) 
COI.I1S 

Committee to Review the Functioning of 
CXH) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 493-95 

Confrontation between Jawans and 
Civilians during Rail Travel 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 291-92 

Customer Complaints with Banking 
Ombudsman 
(Deb. 16,.Vol. XXIX, 07-09-2007) 
Col. 201 

Damage to National Highways 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL 665.(;6 

Demands for Supplementary Grants 
(Railways) -2007-08 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 520-21 

Deputation to Private SectorlNGOs 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 500-S04 

Development of Industrially Backward 
States 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 367-68 

Development of Small &: Medium Towns 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 259-61 

Employment of Min on in FCI Godowns 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 128-29 

EPF due on Member Companies ofCn .t 
ASSOCHAM 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 143-44 

Financial Irregularities in Department of 
Food 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 34 

Growth of Food Processing Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 12-20 

Houses under lAY 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 95-96 

Implementation ofNREGS 
(Deb. 1. Vol. XXVIII, 10-01-2007) 
Col. 213-14 

Intercity between Chhapra and Gorakhpur 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 197 

Land Allotted to Societies 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Co1.211-13 

Licence for Courier Servi~ 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 32 

Loan to Weaker Sections 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 136 

Loans from World Bank 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 347-52 

Misuse of Power by Police PersoMel in 
the Trains 
(Deb. 15, Vol. XXIX, 06-99-2007) 
Col. 219-20 

National Highways in U.P. 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 481-13 

National Waterways 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 613-18 
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Need to enhance the budgetary allocation 
of dwellings per unit from Rs. 25,0001-
to RI. 50,000/- under Indira Aawas 
Yojana (lAY) and provide a quota under 
lAY for areas prone to natural 
calamities (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 511-19 

Need to set up a Kendriya Vidyalaya in 
Salempur Parliamentary Constituency 
ofUuar Pradesh (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
C01.76S~ 

Need to set-up an L.P.G outlet in Salempur, 
Deoria. Uttar Pradesh (MUR 377) 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 401-09 

New Railway Line in North Eastern 
Railways 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 134-35 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 310-12 

Opening of Branches of Allahabad Bank 
(Deb. 13, Vol. XXIX, 31-01-2007) 
CoI.S6-57 

Outstanding Demands 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 195-97 

Permission to Private Airlines to Fly on 
International Routes 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 2-3 

Poverty Alleviation 
(Deb. t, Vol. XXVIII, t 0-01-2007) 
CoL 277-83 

Power Tariff in Delhi 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.I79-81 

Regulation of Sugar Production 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Co1.216-11 

Road Over Bridge at Salempur Railway 
Station 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 211 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 402-04 

Small and Medium Farmers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 325-30 

Spy Cases 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 200 

Surprise Check in Hospitals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoJ.668-69 

Taxes Outstanding 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 13-14 

Train Service tTom Bartaaj 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 85-86 

Unauthorised Entry of Jawans in AC 
Coaches 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 248-49 

Undervaluation ofPlotsIFlats in DDA 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 281-83 

Violation of Labour Law 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 295-97 

Water Level in Rivers 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 276 
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Pnsad, Sbri Lalmaal 
Inclusion of Raigar Caste in Scheduled 

Castes (SCs) List 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 168 

Radhakrishnan, Shri Varbla 

Crisis in Rationing System 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 134-35 

Dup.ing by Housing Finance Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 20-21 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-Twenty 
Third Report- Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 307 

Rai, Shri Nakul D.s 
Barbed Wires and Boundary Wall Fencing 

in Government Colonies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 42-43 

Central Assistance to Non-Governmental 
Organisations 
(Deb. I S, Vol. XXIX, 06-09-2007) 

Gauge Conversion Col. 222 
(Deb. 12, Vol. XXIX, 30-08-2007) Colonies under Outsourcing Zone 
Col. 38 (Deb. 16, Vol. XXIX, 07-09-2007) 

High Charges by Credit Cards Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 15-17 

Honorarium for Anganwadi Workers 
(Deb. 7, Vol. XXVIII, 2 I -08-2007) 
Col. 493 

National Agricultural Insurance Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 104-05 

Need to sanction a new railway zone for 
the Western Coa:;ts with its 
Headquarters in Kerala (MUR 377) 
(Deb: 3, Vol. XXVUI, 14-08·2007) 
Col. 564-65 

Col. 283 

Disease in Cardamom Plants 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 96 

Luxury Tourist Trains 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 199-200 

Need to provide more seats to the hill 
States in Lok Sabha (MUR 377) 
(Deb. 12. Vol. XXIX. 30-01-2007) 
Col. 340 

PFC Assistance to Thermal Power Stations 
inNERegion 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Cot. 121-22 

Rebate Scheme for Coir Products 
(Deb. 6, Vol. XXVIII, 20-01-2007) Piped Natural Gas Pipeline 
Col. 96-97 (Deb. 12, Vol. XXIX, 30-01-2007) 

Cot. 128-29 
Southern Gas Grid Project 

Production of KIWI Fruit 
(Deb. 4, Vol. XXVIII, 16-01-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 69-71 Col. 192-93 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-Twenty 
First Report- Laid 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.4n 

UpgradinglRenovation in Government 
Quarters 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 98-99 
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RaJa.,paI, Slut L 

Air Service to Kuwait 
(Deb. 4, Vol. XXVlII, 16-08-2007) 
Col. 286-87 

Amendment in MCI Act 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 734 

Assessment of HIV / AIDS Cases 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S68-70 

Backward Regions Grant Fund 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoL 249-S2 

Categorization of HIV / AIDS Affected 
Zones 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col 130-40 

Changes in Financial and Regulatory 
Levies 
(Deb. 17, Vol. XXIX, I 0-09~2007) 
Col. 133-34 

Changes in Wealth Tax Act 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 135-36 

Coastal Security 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.IS3-SS 

Defects in Arjun Tank 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 54 

Employment for Physically Challenged 
Persons 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 76-77 

Excessive Interest on Loans and 
Advances 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 88-89 

Fast Track Courts 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col.314-IS 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Flood Relief 
(Deb. 3, Vol. XXVIlI, 14-01-2007) 
Col. 204 

Foreign Universities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 21-29 

Formation of a National Coal Grid 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 571-72 

Coastal Terrorism Free Non-Life Insurance by BSNl1MTNL_ 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 379-81 Co1.3I3 

Constitutional Status of National 
Commission for Minorities 
(Deb. I S, Vol. XXIX, 06-09-2007) 
COl.S7 

Construction of International Airport at 
Hyderabad . 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 61-62 

Contract Farming 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. }96-97 

Functioning of Merged Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 261 

Honorarium for Anganwadi Workers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 493 

Implementation of Sachar Committee 
Report 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 161-69 

' .. 
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Independent Mechanism for Checking 
Banking Frauds 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 259--61 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.316-17 

IT Exemption under Sports Development 
Fund 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Co1.21S-16 

Items Under Antyodaya Anna Yojana 
.(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 249 

National Rural Employment Guarantee 
Scheme 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 249-52 

Occupancy in Garib Ratb Trains and Super 
Fast Trains 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 387-Sl 

Pending ApplicatioDS for Field Trials 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col.S61-69 

Photo Identity Cards 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 38-42 

Losses Suffered by Various Export Sectors Polavaram Project 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. II, Vol. XXIX, 29-08-2007) 
Col. 304-07 Col. 142-43 

Medical Inspection Units 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 239-40 

Medical Tourism 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 309-14 

Meningitis Vaccine 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 671-72 

Methods for . Increase in Groundnut 
Production 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 385-88 

Modernization of N agarj una Sagar Dam 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 321-22 

Multi-State Agricultural Competitiveness 
Project 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.2S-28 

National Investment Fund 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.SI-S9 

Preservation of Cattle 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 311-82 

Railway Projects in Andhra Pradesh 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 223 

Reduction in FDl 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
CoI.I94~S 

Reduction in International Bandwidth 
Price 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 23 1-33 

Report of Working Group of XI Plan on 
Housing 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. ISS-56 

Reservation Quota for Muslim Community 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
COI.24S 

Security Upgradation at sensitive Railway 
Stations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.IS7-60 
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Separate Medical Research Department 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 663 

Setting up of 11M in Andhra Pradesh 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 407 

Shortage of Officers in Ships 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Co1.41S-16 

Sman Card System 

Overcharging by Ticket Counter Clerks 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 110-11 

RaJeDdran, Shri Po 
Demolition of Buildings in Delhi 

(Deb. 10. Vol. XXVIII, 24-08-2007) 
CoI.12S 

Standing Committee on Industry-Two 
Hundred-Third Report-Laid 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoJ.509 

(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 14849 RaJeDthiran, Shrimati M.S.K. Bhavalll 

Submarine INS Sindhuvijay 
(Deb. 17, Vol. XXIX, 10-09·2007) 
CoI.30S 

Transfer of Technology from DRDO 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoL411-13 

Us-GSP Programme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 317-11 

Demands for Supplementary Grants 
(Railways) 2007-08 
(Deb. 9, Vol. XXVIII, 23-01·2007) 
Col. 523-25 

Ramada-. Prbt M. 
Agricultural Growth 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 231-33 

Auction of Mahatma Gandhi's Letter 
(Deb. B, Vol. XXVIII, 22-08-2007) 

Women Representatives in Panchayats Col. 507-01 
(Deb. II, Vol. XXIX, 29-08-2007) Availability of Cement 
Col. 714·16 (Deb. 7, Vol. XXVIII, 21-08-2007) 

RaJbhar, Sbri Chandra DeY Prasad Col. 118-19 

Black Marketing of Petroleum Products 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 145 

Decline in Jobs in Government Sector 
(Oeb. 17, Vol. XXIX, 10-09-2007) 
Col. 53 

Interlinking of Rivers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 122-26 

ITRetum 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 63-64 

LPG AgencieslPetrol Pumps in Bihar 
(Deb. 15, Vol. XXIX,. 06-09-2007) 
Col. 57-59 

Central Assistance to Non-Govemmental 
Organisations 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 222 

Commercial Utilisation of Surplus Railway 
Land 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
COI.lS7-66 

Compensation to Victims of Samjhauta 
Express Fire Incident 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.3S8-62 

Demands for Supplementary Grants 
(General) 2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 740-44 
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Demands for Supplementary Grants 
(Rai/wa)'s) 2007-01 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.~S41 

Dereserving ofSSlltems 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 93-94 

EmployeeslLabourers on Contract Basis 
in Central Government 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 218-19 

Facilities in Rajdhani and Shatabdi Express 
Trains 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 15 

Failure of the Government to contain 
terrorist violence in the country(AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 141 

Misutilization of Loans Gruated by lFCI 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.61 

Need to conduct survey for connedina 
SirkaIi-Karaika), Mayiladuthurai-
Karaikal and Kumba-Konam-Karaikal 
with National Highway (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 338-39 

Need to merge Government owned Public 
Sector Insurance Companies (MUR 
3TT) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.2n-78 

Noise Pollution 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 471 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 551 

Foreign Direct Investment (FDI) in Airlines -Operational Losses of W AI 
(Deb. 4, Vol. XXVIII, 16-08.2007) (Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 303 Col. 158·59 

Indian Herbal Medicines in Global Market Performance oflndian Airlines 
(Deb .• , Vol. XXVIII, 22-08-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 229-30 Col. 287-88 

Inland Vessels (Amendment) Bill, 2001-
Consid. and Pass 
(Deb. 12, Vol. XXIX, 30-08·2007) 
Col. 368-71 

Interest Rates for Agricultural Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 43-47 

Issuance of Passports 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 732-33 • 

Marine Pollution 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 485.a6 

Medical Facilities for Air Passengers 
(Deb. 9, Vol. XXVIII, 23-08·2007) 
Col. 41-42 

Safe Drinking Water in Rural Areas 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 298-99 . 

Seeds Trade 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 92-93 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. II, Vol. XXIX, 29-08~2007) 
Col. 893·95 

Small Farmers Agri Business Consortium 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 137·38 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
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lndia(Amendmcnt) BiI~ 2007--Com;id. 
and Pus 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 356-58 

Touts Menace at Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.39S 

Water Supply Augmentation Schemes 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 122-4S 

RamadOll, Dr. Anbumaai 
All India Institute of Medical Science and 

Post-graduate Institute of Medical 
Education and Research (Amendment) 
Bill, 2007-Int. 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 332-33 

Cigarettes and other tobacco products 
(prohibition and Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-1nt. 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 334 

Cigarettes and Other Tobacco Products 
(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-Consid. 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 380 

Clinical Establishment (Registration) and 
Regulation Bill, 2007 (InL) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.3ll 

Resident Doctors strike at All India 
Institute of Medical Sciences (AlIMS), 
New Delhi (St.) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 327-21 

Sale of spurious drugs in the country 
causing serious health hazards to the 

people and steps taken by the 
GovernrAent in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 536-38, 5SO-58 

Ramakrishna, Shri Badi,a 
Achievement Survey 

(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 366-68 

Admission in Government Schools and 
Colleges 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 198-99 

Adulteration of Petrol, Dielel and 
Kerosene 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 327-30 

Agencies Sentting Indians Abroad 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 97-104 

Asricultural Biotechnology 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 45 

Apparel Park Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 430-34 

ArtifICial Blood 
(Deb. 14, Vol. XXIX, 05-09-2(07) 
Col. 643 

Assessment of Colleges and Universities 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
COl.3S2 

BudBetary Expenditure on Rural 
Infrastructure 
(Deb. 14, Vol. XXIX, 05-09-2007) 
COI.SS3-S4 

Central Marine Fisheries Research 
Institute 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 261-62 

Cultivable Land 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 43 
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Defence School for Navy 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 262 

Development of Budhist Stupa, AP 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 69 

FDI in Tobacco Sector 

New Drug for Liver Canc:er 
(Deb. I, Vol. XXVIII, 22-01-2087) 
Col. 94 

Opening of Liaison Office by Foreip 
Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 62-63 

(Deb. 7, Vol. XXVIII, 21-08-2007) Opening of Mobile Laboratories 
Col. 299--300 (Deb. 4, Vol. xxvm, 16-08-2007) 

Health Insurance Scheme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 430 

Hybrid Cotton Seeds 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 277-79 

Import of Mangoes 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 177-82 

Indian Economy 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 301-02 

International Day of Non-Violence 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 742-43 

IT Exports from Andhra Pradesh 
(Deb. 17, Vol. XXIX, 10-09-2001) 
Col. 213-14 

Krishna Drinkil1g Water Supply Projects 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 298 

Losses in Export of Sah to Nepal 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 267-61 

Losses Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 304-07 

National Agricuhural Insurance Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 104-05 

National Cuhure Policy 
(Deb. 4, Vol. XXVIII, 1 ~08-2007) 
Col. 314-IS 

Col. 196 

Privatisation of Services in Hospitals 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 327 

Privatisation ofTrainl Operation 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CoL312 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 280 

Projects under CAPART in 
Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 93-94 

Promotion to Renewable Energy 
(Deb. 5, Vol. XXVIII, ] 7-08-2007) 
COl.3S1-64 

Quality of Scientific Research 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 86-88 ' 

Refonns in Higher Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 406-07 

Removal of Cotton from Agricultural 
Commodities 
(Deb. 14, Vol. XXIX, OS-09-2007) 
COI.244-4S 

Self-Help Groups in Andhra Pradesh 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 67-68 

Study on Chikungunya 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 739-40 
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Subsidy Nonns for Crude Oil 
(Deb. 12, Vol. XXIX, 30-08-2(07) 
Col. 179-80 

Ramesh, Shrl Jalnm 

Agricultural and Processed Food 
Products Export Development 
Authority (APEDA}-Election 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.301"()9 

Rana, Shri Kashinm 

Allotment of Land on Lease to Private 
Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 295 

Amendments in the Laws of the British 
Era 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
Col. 40-41 

Apparel Park Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 430-34 

Bangladesh Refugees 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 349-50 

Bench ofGujarat High Court at Surat and 
Rajkot 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 78-79 

Carpet Industry 
(D.eb. 7, Vol. XXVIII, 21-08-2007) 
Col. 363-66 

Central Assistance to Non-Governmental 
Organisations 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 222 

Corruption in Integrated Child 
Development Services Scheme 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 167-6 

Development and Maintenance of 
Heritage Route 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 579-828 

Development ofInfrastructural Facilities 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 110-11 

Development Work at Ports 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.lS-2S 

Diamond Industry 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
CoI.lS7-S9 

Duty Free Shops 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 77 

Exploration of on and Gas 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 166-67 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 156-63 

Facilities for Ahmedabad, Vadodara and 
Sural 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 159-61 

Fake Warrant Orders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 134-35 

Foodgrains Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 9-17 

Fraud by Chit Fund Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 79-80 

Gauge Conversion 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 35-38 

Indian Cultural Centres Abroad 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 673-74 
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International Airport at Surat 
(Deb. 9, Vol. XXVIIl, 23-01-2007) 
Col III 

LeplAidtoPoor 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
CoL266-Q 

MaintenancelRepair of Road on NH 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 202 

Medical Relief to Victims of Natural 
Calamity 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 513-84 

Need to increase the quota of Notaries 
from 625 to 1000 in the State ofGujarat 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 406-m 

Need to shift the Office of Development 
Commissioner tor Special Economic 
Zones from Kandla to Gandhinagar 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 515 

Opening of New Offices of EPF 
Commissioner 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 33-34 

Poverty Alleviation 
(Deb. 10, Vol. XXVIII, 24.08-2007) 

. Col. lSI-52 
Railway Projects 

(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 171 

Recommendations of Administrative 
Reforms Commission 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 369-71 

Revenue from MRTP Act 
(Deb. 1. Vol. XXVlII, 10-08-2007) 
Col. 1()Ij 

Savings in Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 236-40 

Setting up of Institutions on the Lines of 
NIPER 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col 132 

Share of PSUs in Gross Domestic. 
Production 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoI.216-17 

Sick Industries Referred to BIFR 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 453-54 

Standing Committee on Commerce-
Eighty third Report-Laid 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoUOI 

Sub-Post Offices in Villages 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 61-63 

Subsidy on Kerosene and LPG 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132-33 

Supply of Ethanol to Public Sector Oil 
Companies 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 161-62 

Rani, Sbrimati K. 
Aircraft Engine Overhaul Facilities 

(Deb. 15, Vol. XXIX, 06-09-2007) 
COl.2S7 

Assistance for Sports in Rural Areas 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 7-22 

Export of Spices 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 344-S4 

Financiar Assistance for Monuments, 
TamilNadu 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 333-66 
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Grant to NGOs under NLEP Ra Sh 0, ri K. S. 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 485-94 Accuracy of Statistical Data 

(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 435-37 Grants to NGOs under AIDS Control 

Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 524-49 

Loans by NSFDC under Central 
Sponsored Schemes 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 138-40 

Mid-day Meal Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 368-74 

National Policy on Bio-Fuel 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co 1.3 0 ) -02 . 

Proposal to Attract Foreign Investments 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 173 

Tourism Projects 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 99-106 

Vacant Posts of Judges in High Courts 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 114-16 

Ranjan, Shrimati Ranjeet 
Cases ofXDR Tuberculosis 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 10 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh- Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.343-46 

Rejection of Credit Card 
(Deb. 10, Vol. XXVIII, 24-08-2007) 

" Col. II 
Shortage of Officers in Armed Forces 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 22-23 I 

Activities ofNaxalites 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 318-20 

Availability of Power in Ninth and Tenth 
Plans 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 1-38 

Calculation of Maximum Retail Price 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 182-83 

Captive Power Generation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 2-9 

CGHS Facilities to Pensioners 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 89-91 

Communication Network for Defence 
Forces 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 272-73 

Cruise Tourism 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 85-86 

Deepak Parekh Committee on 
Infrastructure Financing 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 21·22 

Deployment of Para Military Forces 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 127 

Drafting ofNational Rehabilitation Policy 
(Deb. 5, Vol. XXVIII, ) 7-08-2007) 
Col. 369 

Earthquake Resistant Buildings 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 493-94 
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Employment Generation Rate I Industry Specific Training Centres 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 190 I Col. 167 

Entrepreneurial Training I Inland Vessels (Amendment) BiI!, 2007-· 
(Deb. 2, Vol. XXVIII, 13-08-2007) Consid. & Pass 
Col. 353-55 (Deb. 12, Vol. XXIX, 30-08-2007) 

Exodus of Scientists from ISRO 
(Deb. 14. Vol. XXIX, 05-09-2007) 
<..":01. 592-93 

FDI in Real Estate 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.l19-20 

FDI in Tobacco Indqstry 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 348 

FDlInflow 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 149 

Field Trials ofGM Seeds 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 81 

Gauge Conversion 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 37 .. 

Growing Naxalism 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
cOl. 14()-42 

Growth of Aviation Indum-ies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 129 

Heritage Cities 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 157-59 

High Speed Trains 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 259-60 

Identification of Minority/Muslim 
Dominated Districts 
(Deb .• 5, Vol. XXIX, 06-09-2007) 
CoI.I~.{)9 

Col. 347-51 
Investment in Semi-Conductor Fabrication 

Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 387-89 

Land Share Companies of Fanners 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 403-04 

Limit in Postal FDI Investment 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 238 

Medical Tourism 
(Deb. 15, Vol. XXIX. 06-09-2007) 
Col. 248-49 

Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 574-77 

New Civil Aviation Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 240-41 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.310-12 

Outsourcing of Production of Drugs by 
Major Brand Companies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 16-17 

Participation ofNGOs and VOs in NREGS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 35-37 

Policy for Commercial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 280-84 



NAME .INDEX 493 

Policy Guidelines for Micro Finance 
Institutions 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 224-25 

Policy on Merger and Acquisition of 
Private Airlines 
(Deb. 15. Vol. XXIX. 06-09-2007) 
Col. 144-45 

Prices oflron Ore 
(Deb. 4. Vol. XXVIlI, 16-08-2007) 
Col.I3S 

Raksha Udyo& RatnaAward to Companies 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 149-S0 

Rationalisation of Toll Tax 
(Deb. 14, Vol. XXIX, 05-09-2(07) 
CoJ.447-48 

Recommendations on Sparing the 
Frequency Spectrum . 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col.350 

Restriction on Private Courier Service 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 432-40 

Rivers Heading for Environmental 
Disaster 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 483-86 

Security in Major Ports 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoJ.609-IO 

Self Help Groups 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 239-40 

Statlltory Resolutior. Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 343-47 

Supply of Gas to Power and Fertilizer 
Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 276-77 

Technology Upgradation in Energy Sector 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 165-66 

Vacant Posts of Scientists in DRDO 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
Col. 103-04 

Welfare of Construction Workers 
. (Deb. 14, Vol. XXIX, OS-09-l007) 
Col. 165-68 

Welfare Schemes for Temporary 
Employees 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 275 

Women Engaged in Agriculture 
(Deb: 17, Vol. XXIX, 10-09-2007) 
Col. 314-16 

Rao, Shri Rayapati Sambasiv8 

Allocation of Power 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 176-77 

Basic Amenities in Trains 
(Deb. 9, Vol. XXVJIl, 23-08-2007) 
Col. 183-84 

Change in Guidelines of Non-Banking 
Finance Companies (NBFC) 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 110-11 

CQrpus Fund ofRRBs 
(Dcb. 16, Vol. XXIX. 07-09-2007) 
Col. 147-48 

Creation of District Employment 
Guarantee Councils 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 236-37 

Cruise Tourism 
(Deb. IS, Vol. XXIX. 06-09-2007) 
Col. 85-86 
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Demands for Supplementary Grants 
(Railways}-2007~8 
(Deb. 9, Vol. XXVIII, 23-OS-2007) 
CoI.S18-20 

Disaster Warning System 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 23S-36 

Diversion of Trains through new Guntur 
Station 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
COl.2SS 

Earning ofPrasar Bharati 
(Deb. 7, Vol. XXVllI, 21-08-2007) 
Col. 49S-96 

Education to Fanners 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 241-42 

Entertainment Industry 
(Deb. 7, Vol. XXVlIl, 21-OS-2007) 
Col. 38-42 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.lS6-63 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.309-20 

Foreign Tourists 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.9-}0 

Funds for Training under Tribal Welfare 
Schemes 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 412-28 

Gas Requirement of Andhra Pradesh 
(Deb. 4, Vol. XXVIlI, 16-0S-2007) 
Col. 291-93 

Growth in Mining 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 460-61 

Growth of lfit&ggi Jhopari 
(Deb. 13, Vol. XXIX, 31-08-2907) 
COI.304~S 

Health Facility to Poor Patients 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 740-41 

Heart Patients in Metro Cities 
(Deb. 14, Vol. XXIX, OS-09-2007) 
C01.6S7-S9 

Housing Schemes in Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-0S-2007) 
Col. 286-87 

I.T. Professionals 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 93 

Increase in Defence Allocations 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.2SS-S6 

Indigenous Production of Defence 
Equipment 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 121-22 

Infiltration through Sea Routes 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 302 

Insurance Coverage to Agricultural 
Labourers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 68-70 

Investment in Agriculture 
(Deb. 11, Vol. XXIX, 29-0S-2007) 
Col. 27S-76 

Issue of New Licenses for Cooperative 
Banks 
(Deb. 10, Vol. XXVIII, 24-0S-2007) 
CoI.16S-72 

Legal Aid to Poor 
(Deb. 1, Vol. XXVIII, 10-0S-2007) 
Col. 266-68 

Mandatory Rural Posting of Doctors 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col.3S7 

Manpower Export Councils 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 674 
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Misappropriation of Public Distribution 
System Resources 
(Deb. 17, Vol. XXIX, : 0-09-2007) 
Col. 109-10 

Monitoring Authority for Historical Sites 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.3S7-S8 

Nano Technology 
. (Deb. 5, Vol. XXVlIl, 17-08-2007) 
Col. 225 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Need to popularize miero-credit at the 
village level for the benefit of farmers 
and other weaker sections of the 
society (MUR 377) 
(Deb. 11, Vol. XXIX, 29-08-2007) . 
Col. 870 

New Defence Procurement Policy 
(Deb. 11, Vol.. XXIX, 29-08-2007) 
Co1.317-19 

New Railway Track between Nadikudi and 
Srikalahasti 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 192 

Non-availability of Space at Hyderabad 
and New Delhi Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 389-90 

Nutritional Status of the Rural People 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 96-97 

Ombudsman in Telecom Sector 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 219 

Opening of Branches by Foreign Banks 
(Deb. I, Vol. XXVIIl. 10-08-2007) 
Col. 99-101 

Permanent Seat in UN Security Council 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 748 

Planting ofSaplinga for 8etter £COloI)' 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 114-16 

Pollution in Rivera 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 575-82 

Prediction ofRainfall 
(Deb. 10, Vol. XXVIII, 24'()8.aOO7) 
C01.2S-30 

Promotion to Renewable Energy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Co1.358~ 

Protection oflndian Companies 
(Deb. 10, Vol. XXVIII, 24.()8-2007) 
Col. 267-68 

Railway Projects in Andhra Pradesh 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col.l18-24 

RepairlMaintenance work on NH in A.P. 
(Deb. 8, Vol. XXVIII, 22-08-2007)· 
Col. 145-47 

Residential Schools 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 319-21 

Revision in Oil Prices 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 12 

Revival Packages for PSUs 
(Deb. 9, Vol. XXVIII, 23.()8-2007) 
Col. 227-40 

Risk Factors among Urban Population 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 628-32 

Schemes for Small Scale Sector 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 276-86 

Second Report of National Commission 
on Farmers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 292-93 
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Setting up of Heavy Industries 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 321-22 

Setting up of Institute to Study Global 
Wenning 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 221-22 

Setting up of Steel Plant by Foreign 
Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.178-79 

Setting up of Weather Channel 
(Deb. 13, Vol. XXIX, 31-08-2007) 

Computer Education Facility in Schools 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 143-56 

Costal Afforestation Project 
(Deb. I, Vol. XXVHI, 22-08-2007) 
Col. 253-54 

Development of Industrially Backward 
States 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.367~8 

Earning from Rake Points 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 192-93 

Food Processing Units in Maharuhtra 
CoL 304 (Deb. 15, Vol. XXIX, 06-09.2007) 

Study on Naxal Activities Col. 246-48 
(Deb. 3, Vol.~XXVIII, 14-08-2007) 
Col. 17·23 

Train Accidents 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 251-82 

Upgradation of Indian Institutes of 
Science 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 298-99 

Ratbod, Shri Haribbau 

Additional Allocation for Festivals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 404-12 

Benetit of Reservation to Denotitied 
Tribes (VJNT) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 248-49 

Categoriution of HIV/AIIlS Affected 
Zones 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 130-40 

Cluster for Expansian of Telephone 
Network 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 171 

Hike In Prices of Fruits and Vegetables 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 206 

Inadequate Manpower in Sainik Boards 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 307-10 

Indecent Telecast by Private Channels 
. (Deb. 7, Vol. XXVIII, 21-08-2007) 

Col. 46-70 
Indian DiedIMissing in Oman 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 637-38 

Modernisation and Expansion of Steel 
Plants . 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 226-27 

New Airport near Thane 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 115-16 

Production of Foodgrains 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 131-40 

Proposal to sell Government 
Accommodation to Allottee 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 264 
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Proposals for Development of Tourism 
from various States 
(Deb. 9, Vol. XXVlII, 23-08-2007) 
Col. 337-40 

Proposals under Credit Guarantee Fund 
Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 377-80 

Relief and Rehabilitation Measures for 
Mumbai Bomb Blasts Victims 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 221-22 

Revision of Pity Scales 
(Deb. II, Vol. XXIX, 29-01-2907) 
Col. 500-501 

Revision/Increase in the Amount of 
Compensation Claims 
(peb. IS, Vol. XXIX, 06-09-2007) 
Col.B2 

Solar Energy 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 173-7B 

Wardha-Nanded New Railway Line Project 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 301 

Ravl, Shri Vayalar 
Abolition of Emigration Check 

Requirement Suspension (ECRS) 
System (St.) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 265-66 

"",vindran, Shri Panoian 
Closure of Postal Civil Division 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.li7 

Demands for Supplementary Grants 
(Railways)-2007-OB 
(Deb. 9. Vol. XXVIII, 23-0B-2007) 
Col. 619-20 

Flood Affected States 
(Deb. 3. Vol. XXVIII, 14-01-2007) 
Col. 309-20 

Increase in Salary Limit for Bonus 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 239-40 

Indian DiedlMissing in Oman 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 637-38 

Issuance of Passports 
(Deb. II, Vol. XXIX. 29-0B-2007) 
Col. 732-33 

LPG Connections 
(Deb. 4, Vol. XXVIlI, 16-08-2007) 
Col. 307-01 

Merger of General Insurance Companies 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col.110 

Need to expedite the construction work 
and commissioning ofTrivandrum 
International Airport Terminal-II and 
Air India's Aircraft Maintenance Unit 
at Thiruvananthapuram (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 337 

Progress of Tourism Industry 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 81 

Shifting of Office of Chief Engineer, 
Southern Railway 
(Deb. 4, Vol. XXVIII. 16-08-2007) 
Col. 168 

Shortage of Manpower in Passport 
Offices 
(Deb. 8, Vol. XXVIII. 22-0B-2007) 
Co1.23} , 

Rawale, Shri Mohan 
Amendment in Mines Act, 1952 

(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 17 

Cases of Corruption in Coal India Limited 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 90-91 
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Credit Cards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 74-78 

Crimes in Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 247-48 

Expanding the list of Fenilisers Eligible 
for Subsidy 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 336-37 

Identity Card to Beedi Workers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 283-85 

Incidents of Snake Bite Death 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 696-97 

Inde<:ent Telecast by Private Channels 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 46-70 

Indo-US Civil Nuclear Agreement 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 316-17 

Job Oriented Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 390 

Losses due to Fraud by Earthtech 
Enterprises 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 196 

Misuse of Telephone Directory 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 260 

National Federation ofindian Railways 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 78-79 

Obesity among Children caused by Soft 
Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 708-09 

Police Rcfonns 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.IS6-57 

Recovery of IT Dues from Foreign 
Companies 
(Deb. 16, Vol. XXIX, 07·09-2007) 
Col. 166-67 

Rural Electrification 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 231-3B 

Services to the Poor by Banks 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 269·70 

Task Force on RRB by RBI 
(Deb. 13, Vol. XXIX, 31-08-20ll7) 
Col. 18-20 

Toll Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 470-72 

Unauthorised Occupation of Government 
Accommodation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.25l 

Underground Mining 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoU31 

Wastage of Fruits and Vegetables 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 42-44 

Women Terrorists on Border 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 297-98 

Rawat, Prof. Ran Slnlh 
Cities of Rajasthan under JNNURM 

(Deb. 1, Vol. XXVIII, 16-08-2007) 
COl.24S 

Constitution (Amendment) Bill, 2004 
(Insertion of new Article 16A) by 
Shri Chandrakant Khaire-Consid. 
(Deb. 10, Vol. XXVIlI, 24-08-2007) 
Co1.415-20 

Demands for Supplementary Grants 
(Railways)- 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 589-92 
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Education and Employment for Minority 
Communities . 
(Deb. 9, Vol. XXVlIl, 23-08-2007) 
CoJ.5 

Inland Vessels (Amendment) Bill, 2007-
Consid. &. Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 362-65 

Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 3, Vol. XXVllI, 14-08-2007) 
Col. 570-74 

Need to provide a rail link between Ajmer 
and Pushkar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoU31 

Need to release pending instalment of 
Funds for various water schemes in 
Ajmer Parliamentary Constituency 
(MUR317) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 763-64 

Need to set up an airport in Ajmer, 
Rajasthan (MUR 317) 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col.S62 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance. 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6. Vol. XXVIII. 20-0B-2007) 
Col. 35B-61 

Rawat, Shri Kamll Prasad 
Communications Centres 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 177 

Licences to Opium Growers 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 149-50 

Reddy, Shri G Karon.kara 
Agreement in Communication and I.T. 

Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 425 

Agreement with International 
Organisations 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. 94-95 

Agricultural Credit Reforms for Farm 
Productivity 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 70-71 

Allocation of Funds for Forest 
Development 
(Deb. I 1, Vol. XXIX, 29-08-2007) 
Col. 721-23 

Allocation of Funds to States 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 255-56 

Assistance to Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 459 

Assistance to Weavers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 42-45 

ATM Facilities in Rural Areas 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 139 

Authentication of Certificates 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 254-59 

Cluster Development Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 396-97 

Commissioning of Steel Plant by POSCO 
(Deb. 9, Vol. XXVIlI, 23-08-2007) 
Col. 384-85 

Damage to National Highways 
(Deb. 14, Vol. XXIX. 05-09-2007) 
CoI.665~ 
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Development and Maintenance of Road 
Infrastructure 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 508-09 

Qeneric Medicines 
(Deb. 11. Vol. XXIX. 29-08-2007) 
Col.5~5 

Grant to Kamataka 
Development of New Cities (Deb. 2. Vol. XXVIlI, 13-08-2007) 

(Deb. 5, Vol. XXVIIl, 17-08-2007) I Col. 24748 
Col. 355-57 G LIB d' rants to oca 0 les 

Domestic LPG Consumers in Karnataka (Deb. II, Vol. XXIX, 29-08-2007) 
(Deb. IS, Vol. XXIX, 06-09-2007) Col. 413-14 
Col.204'()8 

Habitation on Forest Land 
E-Govemance in Companies (Deb. 8, Vol. XXVIII, 22..0'.2007) 

(Deb. 16, Vol. XXIX, 07·09·2007) I Cot. 208 
COl.S7 

Illegal Trade of Animal Body Parts 
Employment in Handloom Sector (Deb. 14, Vol. XXIX, 05.09.2007) 

(Deb. 7, Vol. XXVIlI, 21-08-2007) Col. 565-70 
Col. 77-79 

Extent of Shares Held by Big and Small 
Institutions in Indian Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 159 

ExtrcmistActivity 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 156-63 I 

Farmers Below BPL 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 255-56 

Improved Medicines and Research 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 576-77 

Inclusion of Hepatitis-B in National 
Immunisation Programme 
(Deb. 8. Vol. XXVIII, 22-08.2007) 
Col. 268-69 

Infrastructure Work in Small Villages under 
NFFWP 
(Deb. 16. Vol. XXIX. 07-09-2007) 

. Col. 224-25 
FDI in Retail Sector 'I 

(Deb. 3, Vol. XXV Ill, 14-08-2007) International Puppetry Day . .. 
Col. 14748 (Deb. 4, Vol. XXVI11, 16-08·1007) 

FM Channels for Students 
(Deb. 3, Vol. XXVIII, 14-08-!007) 
Col. 24-30 

Foreign Financial Institutions in the Indian 
Share Market 
(Deb. t, Vol. XXVIII, t 0-08-2007) 
Col. 94-95 

Four-Laning of Highways on BOT basis 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 676-92 

Fringe Benefit Tax (FBT) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 280 

Col.24142 
~nd for Economically Weaker Sections 

(Deb. t 3, Vol. XXIX; 31.08-2007) 
Col. 59 

Legislation for Research and Development 
(Deb. 5, Vol. XXVIII, 17-0S.2007) 
Col. 44546 

Loan for Renewable Energy 
~Deb. \6, Vol. XXIX. 07-09·2007) 
Col. 257-61 

Merger of Local Banks 
(Deb. I, Vol. XXVIII, 10·01.2007) 
Col.IS6 
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Migration of Youth to Cities 
(De(,. 1I, Vol. XXIX. 29-08-2007) 
Col. 278·80 

Modernisation or Non-Metro Airports 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Co1.S0-51 

Modernisation of Special Forces of Army 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co\'163~ 

MSP of Millet 
(Deb. 2, Vol. X X VIII, 13-08-2007) 
CoI.3IB 

Mutilated Currency Notes 
(Deb. ], Vol. XXVllI, 10-08-2007) 
Col. 102-03 

National Waterways 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 683-88 

Need to post adequate staff at All India 
Radio, Bellary, Karnataka to facilitate 
full coverage of the F.M. Channel in 
the district (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 514-15 

New Commission on Centre-State 
Relations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 396-400 

New Medical Colleges in Kamataka 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 194 

New Norms on Credit Cards 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 187-88 

New Open Sky Policy 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 136-37 

Overcharging by ISPs from Subscribers 
(Deb. 2, Vol. XXVlJI, 13-08-20(7) 
Col. 77 

PCOIISD/STD Booths 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 57-62 

Pending Proposals for Environmental 
Clearance 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 79-80 

Persons Registered in Employment 
Exchanges 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 269-73 

Plots Allotted to Religious Organisations 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 158-60 

Private Sector in Defence Production 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 201-02 

Processing of Potatoes 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 143-44 . 

Production and Sale of Khadi Products 
(Deb. 6, Vol. XXVIIl, 20-0B-2007) 
Co1.J02-04 

Railway Tracks for Superfast Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 171-72 

RegisteredlUnregistered SSI Units 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 28B-92 

Release of Funds under Post Matric 
Scholarship Schemes to Kamataka 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 270-72 

Response to Sugar. Development Fund 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 297-98 

Restructuring ofiCAR 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.379-81 

Rural Electrification 
(Deb. 10, Vol. XXVIII, 24-OB-2007) 
Col. 24S-S0 
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Sale of Surplus Land of Sick PSEs 
(Deb. 9; Vol. XXVIII, 23-01-2007) 
Col. 70-71 

Schemes for Tribals 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 275-76 

Dumping of Garbage in NCR 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 247-48 

Expansion of Ordnance Factories 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 131 

Schemes for Welfare ofBeedi Workers Farming System 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.l13-85 Col.l04 

Services of Private Telecom Companies Inclusion of More Districts under NREGA 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 13 

Setting up of Appellate Tribunal 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 254-55 

Setting up of Mobile Court 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 312 

Subsidy to National Horticulture Board 
(Deb. 11, Vol. XXIX, 29-01-2007) 
CoL 124-26 

UN Report on Urbanisation 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
CoI.2S7-SI 

Village Knowledge Centre 
(Deb. 10, Vol. XXVIII, .24-08-2007) 
CoI.IS8-62 

Water Harvesting 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 120 

Reddy, Shri IU. s.P. 

in Andhra Pradesh 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 119 

Increase in the Nwnber of Engineering and 
Medical Colleges 

. (Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 34S-46 

Indigenous Production of Defence 
Equipment 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Cot. 121-22 

Meeting of Planning Commission 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.46S 

National Rural Employment Guarantee 
Scheme . 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 249-52 

National Water Resource Council 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.IS2 

Adult Literacy 
(Deb. 7, Vol. XXVIII, 21-01-2007), Perfonnance ofSarva ShikshaAbhiyan 
Col. 118 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Agricultural Credit Reforms for Farm 
Productivity 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 70-71 

Allocation for Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 133-34 

Col. 151-52 
Perfonnance under APDRP 

(Deb. ), Vol. XXVIII, 10-01-2007) 
Col. 199-203 

Scholarship for SC, OBC and Minorities 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.172·74 
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Subsidy to Fanners I Discrimination against Women Officers In 
(Deb. 9, Vol. XXVIII, 23-08-2007) Defence Force 
Col. 361'()2 (Deb. II, Vol. XXIX, 29-01-2007) 

Sugarcane Growers CoI.IS4-S6 
(Deb. 6, Vol. XXVIIl, 20-01-2007) Disposal of Cases by Various Courts 
Col. 113 (Deb. S, Vol. XXVIII, 17-01-2007) 

Toll Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 470-72 

Water Harvesting 

CoI.411-14 
Domestic Child Labourers 

(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 162-64 

(Deb. 2, Vol. XX~'lII, 13-08-2007) ExtremistActivity 
Col.29S (Deb. 7, Vol. XXVIII, 21-01-2007) 

~y, Sbri M. Raja Mohan 
Appointment of Judges 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 67-70 

BharatNinnan Yojana 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.SI-70 

BluePrint for Electrification 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. ISO-52 

Capacity Addition to Power Plants 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 38-40 

Committee on Anti-poaching Strategy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 322-24 

Compulsory Registration of Pregnant 
Women 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 735-36 

Construction of Bridges on NH 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 621-28 

Depots ofFCI 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 252'()o 

Deputation to Private SectorlNGOs 
(Deb. 14, VOl. XXIX, 05-09-2007) 
Col. 500-04 I 

CoI.15~3 

Fake Currency 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 421-22 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Functioning of Food Corporation oflndia 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 64-65 

Funding Pattern under Sarva Shiksha 
Abhiyan 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 59-60 

Funds for Polio Immunization 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 398-400 

Funds for Technical Education 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 37-3&. 

Gold Deposit Scheme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91 

Highest BPL Population 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.472 

Implementation of Sachar Committee 
Report 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 168-69 
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Increase in the Strength of Judges in the 
Supreme Court and High Courts 
(Deb. 5, Vol. XXVIII, 17.0B·2007) 
Co1.316-17 

Loans to Farmers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. lIB 

Losses to Oil PSUs 
(Deb. 4, Vol. XXVIII, 16-OB-2007) 
Col. 308-09 

Meeting of Chief Ministers 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 126-30 

Mid·day Meal Scheme 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 361-74 

Migration of Youth to Cities 
(Deb. 11, Vol. XXIX, 29-08·2007) 
Col. 271-80 

Modified National Agricultural Insurance 
Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 42 

Need to provide central assistance upto 
50% of the cost to be incurred on the 
construction of Outer Ring Roa.d 
Project at Hyderabad City, Andhra 
Pradesh (MUR 377) 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 657 

Oil Refinery in Kakinada 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 171-72 

Old Railway Bridges 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 330-32 

Poor Intake from Sainile Schools to NDA 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 158-60 

Promotion of Culture of Andhra Pradesh 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 4243 

Railway Projects in Andhra Pradesh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 118-24 

Railway Safety Fund 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 84 

Registration of Marriage 
(Deb. 5, Vol. XXVIII, 17·08-2007) 
Col. 219·20 

RepairlMaintenance work on NH in A.P. 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 145-47 

Review of NAIS 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 117-18 

Revision of Norms ofCRF 
(Deb. 7, Vol. XXVIII, 21-0B.2007) 
Col. 328·34 

Second Phase of MMTS for Hyderabad 
and Secunderabad 
(Deb. IS, Vol. XXIX, 06·09-2007) 
Co1.227-28 

Sex Education in Schools 
(Deb. 7, Vol. XXVIII, 21·08·2007) 
Col. 175-77 

Special Railway Fund 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoI.244-46· 

Sugarcane Growers 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 113 

ToU Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 470-72 

World Heritage Sites 
(Deb. 4, Vol. XXVIII, 16·08-2007) 
Col. 288-92 

Reddy, Shri M. Sreenivasulu 
Agreement with Foreign Countries 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Cot. 130-31 
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Calibrated Intervention by the Monetary 
Authority 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 101-03 

Coarse Grains and Pulses under PDS 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 65-66 

Commercial Utilisation of Surplus Railway 
Land 
(Deb. 4, Vol. XXVIII, i 6-08-2007) 
Col. 157-66 

Competition in Power Sector 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 165-74 

Development ofInftastructural Facilities 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 110-11 

Ethanol Blended Petrol Programme 
(Deb. 4, Vol. XXVIII, T6-08-2007) 
Col. 15S-S7 

Independent Regulator for Energy Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 302 

Loan to Students 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 433-34 

Local Participation in Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 326-27 

Malnourished Children 
(Deb. 11, Vol. XXIX,29-08-2007) 
Col. 109-)0 

Manpower Requirements for Service 
Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col 432-33 

Private 1,nvestment in Watershed 
Develc Ipment 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 6/9 

ProoduC'tion of Pulses 
I(Dt:b. II, Vol. XXIX, 29-01-2007) 
1801183-84 

Ilai ... "ays Optical Fili»re Cable Network 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 156-57 

Regu lation of Retail Trade 
([ leb. 6, Vol. XXVIII, 20-08-2007) 
0>1.186 

Regu latory Authority for Hiaher Education 
([ 'eb. 3, Vol. XXVIII, 14-08-2007) 
Cui. 337 

St~urityin Major Porta 
(Deb. II, Vol. XXIX,. 29-01-2007) 
,Col. 609-10 

Skilled Manpower for Hospitality and 
Tour ism Sectors 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COl.31S 

Solar En ergy 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.I."J-78 

Trade Negotiati ons 
(Deb. 7, Vol XXVIII, 21-08-20<'17) 
Col. I 34-3S 

Vocational Education for Textile Sector 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 139 

Work Undertaken by DCI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S64-66 

Reddy, Shri N. J .... rdban. 
National Policy on Bio-Fuel Automatic Ticket Vending Machines 

(Deb. 5, Vol. XXVIII, 17-08-2007) (Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 301-02 Col. 80 

Prices of AIDS Drugs 
(Deb. 9, Vol. XXVII.!, 23-08-2007) 
Col. 284-85 

Cruise Tourism 
(Deb. 15, Vol. 'XXIX, 06-09-2007 ) 
Col. 15-86 
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Delay in Appointment in CSIR 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 72-73 

Development of Medicinal Plants 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 452-53 

Foodgrains for Tribals 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.16S~ 

India-Myanmar Gas Pipeline Project 
(Deb. 9, Vol. XXVlIl, 23-01-2007) 
Col. 51-52 

Joint Registration of Bas mati Rice 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 141-42 

Mandatory Rural Posting of Doctors 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 357 

Mandatory Training Abroad for Railway 
Officers 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 290 

Poor Sanitation as Environmental Problem 
(Deb. 14, Vol. XXIX, 05-09-2007) 
COI.S84-8S 

Shortage of Small Denomination of Coins 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 239-40 

Reddy, Shri S. Jaipal 

National <;:apital Territory of Delhi Laws 
(S~cial Provisions) Bill, 2007- Int. 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 484 

Reddy, Shri Suravaram Sudhakar 

Acid Contents in Rain Water 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 75-76 

American Aircraft Carrier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Coi.19S-96 

Anganwadi Centres 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 60-64 

Central Universities 
(Deb. 3, Vol. XXVIII, 1+-08-2007) 
Co1.462~3 

Cigarettes and Other Tobacco Products 
(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-Consid. 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 394-96 

Commtmal Violence Bill, 2005 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 324-25 

Death ofCattles due to BT-Cotton 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 252-53 

Demands for Supplementary Grants 
(Railways~ 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 484-17 

Failure of the Government to contain 
terrorist violence in the Country(AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 132 

IT Audit of Railway Reservation System 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co 1.1 71-72 

Joint Naval Exercise in Bay of Bengal 
. (Deb. 2, Vol. XXVIII, 13-08-2007) 

Co1.261~2 

Municipal Solid Waste Rules 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 110-12 

Privatisation of Trains Operation 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.3l2 . 

Purified Drinking Water 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Co 1.33 1-40 
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Quality of roads constructed under 
PMGSY 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 63-68 

Second State Re-organisation 
Commission 

Cost Sharing Under JNNURM 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 252-58 

Cotton Corporation ofIndia 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 340-41 

(Deb. 7. Vol. XXVIII, 21-08-2007) Col. 263 Damage to National Highways 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Standing Committee on Labour-Twenty 
third and Twenty fourth Reports-
Presented 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 752 

US Patents on Yoga 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 426 

Renle Patti, Sbrl Tukaram Glnplt Rao 
Agreement with Private Telecom 

Companies 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 260-61 

Amount Spent on Afforestation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 610-16 

Carpet Industry 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 363-66 

Centrally Protected Monuments in 
Maharashtra 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 215-34 

Committee to Review the Functioning of 
CGHS 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 493-95 

Construction ofNH in Maharashtra 
(Deb. 14, Vol. XXIX, 05-09-2\)07) 
Col. 450-54 

Conversion of Satellite Diesel Shed into 
Diesel Home Shed 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 368 

C01.66S~ 

Damage to NH Due to RainIFlood Water 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
(:01.194-202 

Dearness among Children 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 546-47 

Delay in AUWSP Schemes 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 4445 

Delay in Booking of the Goods in 
Railways 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. In 

Deputation to Private SectorlNGOs 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. SOO..()4 

Doubling Work on Mudkhed Parbhani Rail 
Track 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 143 

Expenditure Reform 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 463-64 

Export of Software and Hardware 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 204-08 

Facilities for Air Passengers 
(Deb. 9, Vol. XXVIII, 23-08.2007) 
Col. 326 

Food Processing Units in Maharashtra 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 24648 
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Gauae Convenion in Maharashtra I Need to link Sonepeth in district Parbhani 
(Deb. 12, Vol. XXIX. 30-08-2007) with the sanctioned Parli-Beed-
Col. 197 Ahmednagar railway line in 

HaziraPipeline Marathwada (MUR 377) 
(Deb. 9, Vol. XXVlII, 23-08-2007) (Deb. 11, Vol. XXIX, 29-'08-2007) 
Col. 256 Col. 879 

Houses under lAY I Optimum Utili~ation of God owns 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 6, Vol. XXVIII, 20-0B-2007) 
CoL 95-96 Col. 274-76 

Housing Problem of Poor 
(Deb. 13, Vol. XXIX, 31.-08-2007) 
Co1.3Ol-Q3 

Implementation ofNll£OS 
(Deb. I, Vol. XXVIII. 10-08-2007) 
Q)l213-14 

IrrcJUllI'ities in Allotment of OMS Booths 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 253-S4 

breguIarities in Implementation of PMGSY 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 251-53 

Lack of Baic Facilities on Railway Stations 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoL218-19 

Modernisation ofPSUs 
(Deb. IS, Vol. XXIX,'06-09-2007) 
CoL2JO..36 

National Oilseeds and Vegetable Oil 
Development Board 
(Deb. 2t Vol. XXVIII, 13-08-2007) 
Col.~B3-84 

NDMC and MCD Parking 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.l77-91 

Need to implement the Kastw-ba Gandhi 
Balika Vidyalaya Scheme in district 
Parbhani, Gujarat through non-
Go~nunent Organisations (MUR 377) 
(Deb., 14, Vol. XXIX. 05-09-2007) 
Col. 767 

Pending Rural Sanitation Proposals 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 128-29 

Permission to Private Airlines to Fly on 
International Routes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 2-3 

Policy for Completion of Projects 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 168-88 

Power Theft 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 49-52 

Preservation and Maintenance of 
Historical SitesIMonuments 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 294-95 

Recommendation:; of Administrative 
Reforms Commission 
(Deb. B, Vol. XXVIII. 22-08-2007) 
Col. 369-71 

Registration of Government Employees as 
Lawyers 

. (peb. 10, Vol. XXVIn. '24-08~2007) 
Col. 139 

Regulation of Sugar Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoJ.216-18 

Role of MPs in DRDAs 
(Deb. 1. Vol. XXVIII, 10-08-2007) 
Col. 204-05 
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Rural Tourism in Maharashtra I Rijiju,'Shri Kiren 
(,?eb. 4, Vol. XXVIII, 16-08-2007) I Activities ofNaxalites 
eo1.l20-21 (Deb. 7, Vol. XXVIII, 21.()8-2007) 

Setting up of Workers Technical Col. 34-37,318-20 
University . . . 
(Deb. 7, Vol. XXVIII, 21-08-2007) Additional Food&ralRs under SORY 
Col. 431-32 (Deb. 1, Vol. XXVIII, 10'()8·2007) 

I Col. 273-76 
Summer Vacation in Courts 

(Deb. 1, Vol. XXVIII, 10-08-2007) I Airports in NE States 
Col. 305 I (Deb. 4, Vol. XXVIII, 16-08-2007) 

, Col. 122-23 . 
Supply of Ethanol to Public Sector Oil I . . 

Companies I Allotment of Retail OutletslGasA&enCle5 
(Deb. 15, Vol. xxrx, 06-09-2007) (Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 161-62 Col. 151-53 

Surprise Check in Hospitals Cement Price 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deh. 3, Vol. XXVIII, 14-08-2007) 
Col. 668-69 I Col. 31-36 

Termination of Mobile Connections I Demands for Supplementary Grants 
(Deb. 11, Vol. XXIX, 29-08-2007) (Railways)-2007-08 
Col. 327-28 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Training to Farmers for Agro-based 
Industries 
(Deb. 2, Vol. XXVIlI, 13-08-2007) 
CoI.2SS-S7 

Transfer Policy in KVs 
(Deb. 3, Vol: XXVIII, 14-08-2007) 
Col. 145-47 

Unauthorised Occupation ofGovemment 
Accommodation 
(Deb. 10, Vol. XXVlll, 24-08-2007) 
COl.2S1 

Wagon Workshop at Pooma 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 85 

Water Level in Rivers 
(Deb. 6, Vol. XXVIII, 20.()8-2007) 
Col. 276 

World Bank Assistance for Repair of Dams 
(Deb. 17, Vol. XXIX, 10-09-2001) 
Col. 4 

Col. 594-95 

Development of Unused Airports through 
ppp 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.3n-78 

Evaluation ofCloscd PSUs 
(Deb. IS, Vol. XXIX, 06-09-2001) 
Co1.4S-46 ' 

Fake Currency 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 248 

Funds under Pradhan Mantri Rozsar 
Yojana 
(Deb. 6, Vol. XXVIll. 20'()8-2C)07) 
Col. 220-30 . 

Increase in the Rate of Interest on Small 
Savings 
(Deb. S, Vol. XXVIIl, 17.()8-2007) 
Col. 346 
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Infant Mortality Rate 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 43-46 

Infiltration from Across Border 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 429-30 

Investment in IT Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 55-56 

Line of Control 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.SIO 

Loan Facilities for Remote and Backward 
Areas 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 93-94 

Loan for North Eastern States 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 65 

Loans to Small and Marginal Farmers 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 224·25 

Losses to Drug Manufacturing 
Companies 
(Deb. 12, Vol. XXIX, 30-08 .. 2007) 
CoI.IS7-58 . 

Meeting of Ghief Ministers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 126-30 

Naxal Activities 
(Deb. 3, VoT. XXVIII, 14-01-2007) 
Col. 422-24 

NDC Meeting on Agriculture Reforms 
(Deb .. 8, Vol. XXVIII, 22-08-2007) 
Col. 501-05 

Nc!ed to connect all administrative centres 
in Arunachal Pradesh and provide 
necessary funds for widening of 

Defence road from Tezpur (Assam) to 
Tawang (Arunachal Pradesh) (MUR 
371) 
(Deb. 14, Vol. XXIX, 05-09-i007) 
Col. 761-62 

Need to construct roads in $he remote and 
strategically important border areas of 
Arunachal Pradesh (MUR 377) 
(Deb. 9, Vol. XXVlIl, 23-08-2007) 
Col. 431-32 

Need to provide a special Central 
Assistance package for strengthening 
& upgrading facilities to the State 
Police inArunachal Pradesh (MUR 377) 
(Deb. 4, Vol. XXVlIl, 16-01-2007) 
Col. 407 

Opening of Branches of Banks in Minority 
Dominated Districts 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 205-12 

Pan less Demat Accounts 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 51-52 

Plying of High ~peed Bullet Trains 
(Deb. 9, Vol. XXVlIl, 23-08-2007) 
Col. 37-31 

Procurement of Guns 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 224-25 

Protection of Tigers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 30 

Public Welfare World Undertaken by the 
Oil Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 29 

Railway Network Connectivity to North 
Eastern States 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 272-73 
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Rate of Interest on Loan for Purchase of I Climatic change ifllndia 
Second House (Deb. S, Vol. XXVIII, 17~8-2007) 
(Deb. 13, Vol. XXIX, 31-08-2007) Col. 456-58 
Col. 296-97 

Recomm~ndations of Administrative 
Reforms Commission 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 369-71 

Recommendations ofBRPSE on PSEs 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 202-12 

Report of Transparency International 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 262 

Shortage of Power Generation Equipment 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 169-74 

Sinking of Supply Vessel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 328-29 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 663-64 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII. 23-OB-2007) 
Col. 203-12 

Taxes Outstanding 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 13-14 

Vision PlIn 202S 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI.2S3-54 

Construction of International Airport at 
Hyderabad 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 61-62 

Conversion of Government Bungalows 
into Memorials 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 99 

Custodial Deaths 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 193-98 

Exodus ofNon-Kashmiri Worker' 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 137-39 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309:20 

Foreign Collaboration in Dairy Sector 
(Deb. 17. Vol. XXIX, 10-09-2007) 
C01.13S-36 

New Railway Line between Kadapa to 
Bangalore 
(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.IS3·54 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col.3to-12 

Old Railway Bridges 
(Deb. 12. Vol. XXIX, 30-08-2007) 
CoI.3O-3S 

Withdrawal of Troops from Border Area Revenue from States 
(Deb. 11, Vol. XXIX, 29-08-2007) (Deb. 10, Vol. XXVIll, 24-08.2007) 
C01.2S1-S2 COl. 67-82 

Sal Pntbap, Sbri A. 
Budget Hotels 

(Deb. 4, Vol. XXVIII. 16-08-2007) , 
Col. 12-16 : 

Suicide Cases and Killing of Officers in 
Armed Force 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 262-6S 



512 LOKSABHA 

Taj Mihal Amongst . the ~ ieven Wonders 
of the World 
(Deb. 4, Vol .. XXVII I, 16-01-2007) 
Col. 249 

Train Accidentf ~ 
(Deb. 4, V, 01. XXVIII, 16-08-2007) 
Col. 251-17 ~ 

Women Perf ;an nel in Pant Military Forces 
(Deb. 7 , Vol. xxvm, 21-08-2007) 
Col. 31 A-2~; 

Sal, Sbr :1 Nal ad Kumar 
Need' to ban telecasting of violent scenes .. 

0' osceni~; on visual and print media 
(MUR37'7) . 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 334 

SljJaD Kumar, Sbri 
Activities ofNaxaiites 

(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 34-37 

Airport at Greater Naida 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 146-47 

MbleLand 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 10-84 

Assessment of Low Growth Rate 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 439 

Beautification ofYamuna River 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 11-13 

Commonwealth Projects 
(Deb. 16, Vol. XXIX,07-09-2007) 
Col. 214~·" 

Construction of By-pass Road from 
Kalindi Kunj to Palwal 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S63 

Construction of Embassy Building in 
Dwarka, Delhi 
(Df:b. 10, Vol. XXVIII, 24-01-2007) 
Col. 202-03 

Construction of Road to Mt. Everest by 
China 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 477-71 

Foreign Visits of Army Chief 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307 

Law and Order in Delhi 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 172-76 

Manuscripts of Rig Veda in Heritage List 
ofUNESCO 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 213-84 

New India Assurance Company 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 206-07 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVUI, 17·01-2007) 
Col. 310-12 

Opening of Branches of Nationalised 
Banks in Rural Areas 
(Deb. 16, Vol. XXIX, 07.09-2007) 
CoI.168~9 

Police Reforms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. IS6-S7 

Pollution in Ganga River 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 315-16 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Shortage of Milk in Delhi due to Floods in 
Gujarat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 200 
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Thorat Committee Report 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 610-1 1 

Volatility in the Share Market 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
COI.4S46 

SaJlm,Md. 
Biometric PAN Cards 

Sarad&i. SbrllqbalAbmed 
NatiOnal Rural Employment Guarantee 

Scheme 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoL 27S-7fJ 

Agricultural Policy 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 260-61 

(Deb. 10, Vol. XXVIII, 24-08-2007) Airport at Devanahalli 
Col. 25 (Deb. 4, Vol. XXVIII, 16-01-2007) 

Credit Card Frauds 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col.S8 

Failure of the Government to contain 
terrorist violence ~n the Country(AM) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. BOS-J1 

LNG from Iran 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 27 

Sanlnan .. Dr. H. T. 
Litigation Cases involving Defence Lands 

(Deb. 17, Vol. XXIX, 10.09-2007) 
Col. 135 

Physical Fitness of Armed Forces 
PersoMel 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 23B-39 

Sanpan. Sbrl Kilban Slnlb 
Demands for Supplementary Grants 

(Railways)-2007-OB 
(Deb. 9, Vol. XXVIIl, 23-01-2007) 
CoI.S9S-98 

Demands for Supplementary Grants-
(GencraI)-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 713-16 

Standing Committee on Railways -Twenty 
Eighth to Thirty First Reports-
Presented 
(Deb. 16, Vol. XXIX, 07-09·2007) 
CoI.30S-06 

Col. 367-6B 
Allocation of Funds Under Total 

Sanitation Campaign 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Col. 44149 

Anti Terrorism Cell 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 268 

Antiretroviral Drugs to Children 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.84-8S 

Bangalore Airport 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 259-60 

CAG Report on Working ofBSNL 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 162 

City Gas Distribution Activities in 
Kamataka 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 135 

Coal Distribution Policy 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col. 48S-86 

Committee to Review the Functioning of 
DRDO 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.4-S 

Communication and Capacity 
Development under TSC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 224 
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Complaint Against Punjab &, Sind Bank 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.41O 

Conference of Chief Secretaries 

Efficient Functioning of Public Health 
Services 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 665 

(Deb. II, Vol. XXIX, 29-08-2007) Encroachment ,of Forest Land 
Col. 536-37 (Deb. 14, Vol. XXIX, 05-09-2007) 

Conference on Power 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 190-91 

Conference on Rural Water Supply and 
Sanitation 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col.I08~ 

Data on Population of Other Backward 
Classes 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 201 

Development oflnfrastructural Facilities 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.llO-ll 

Development of Tourism in Karnataka 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 388 

Col. 702"()3 
Extremist Activity 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 156-63 

External Commercial ~orrowing 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.4S-46 

Failure oflntegrated Disease Surveillance 
Progranune 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 674-75 

Finalisation ofBPL List 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 64-72 

Floods Due to Choking of Reservoirs 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 351 

Disbursal of Rural Credit and Micro Fnrmulation of Strategy 
Finance (Deb. 11, Vol. XXIX, 29-08-2007) 
(Deb. 14, Vol. XXIX, 05-09-2007) Col. 243 
COU12-13 

Double Shifts in Polytechnics 
(Deb. 7~ Vol. XXVIII, 21-08-2007) 
Col. 41 1-12 

Doubling of Railway Line in Kamataka 
(Deb. 1 S, Vol. XXIX, 06.09-2007) 
Col. 39-40 

Education and Employment for Minority 
Conununities 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 5 

Education of Investors 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 267 

funds for Kamataka under 12th Finance 
Commission 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 272-73 

Funds for Technical Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 37-38 

Gas Pricing Policy 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 238-39 

Gauge Conversion between Bidar-
Gulbarga Railway Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.59~ 
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Horticulture University 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 248-49 

Human Trafficking 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 495-96 

Importance ofNAM 
(Deb. I, Vol. XXVIII, 22-01-2007) 
0>1.126 

Increase in PDS Prices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.llS-17 

Increasing Strength of Judges in 
High Courts 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 213-84 

Need to expedite the proposals submitted 
by Kamataka Government regarding 
Hubli-Ankola Railway Line Project~ 
Chamarajnagar Kanpur-Banglore New 
Railway Line (MUR 3n) 
(Deb. 14, Vo\. XXIX, 05-09-2007) 
Col. 759-60 

Need to fix 60 years instead of65 years for 
availing benefits of senior citizen (MUR 
371) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.SIO-ll 

New Aviation Guidelines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 155 

New Petro-Chemical Policy and 
Indo-Bangladesh Joint Survey Consumption of Plastic and Synthetic 

(Deb. 8, Vol. XXVIII, 22-08-2007) Fibres 
Col. 272-73 (Deb. 4, Vol. XXVIII, 16-08-2007) 

Indo-China Water Disputes Col. 102-04 
(Deb. 17, Vol. XXIX, 10-09-2007) Overcharging Notices by NPPA 
Col. 297 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Launching of National Rural Poverty Col. 290-91 
Elimination Programme 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 307 

Mega Food Park Scheme 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoI.S5-S6 

Merchant Airports in Kamataka 
(Deb. 15, Vol. XXIX, 06-09-2007) 
CoI.201-D2 

Missing of Files from the Office of 
CAPART 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 40-46 

National Lake Conservation Plan 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 591-92 

Natural Disasters 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 339-40 

Package for Increasing Agricultural 
Productivity 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 40-42 

Performance of Passpon, Visa and 
Consular Services 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 498-500 

Physical Fitness of Armed Forces 
Personnel 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 238-39 

Production of Pulses 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 183-84 

Proposal for Regulating NGOs 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 287-8B 
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Proposals from Kamataka Setting up of National Institute of Bio-
(Deb. 17, Vol. XXIX, 10-09-2007) Technology and Nano Technology 
Col. 18J.·12 (Deb. 16, Vol. XXIX, 07-09-2007) 

Proposals under SGSY Col. 197-99 
(Deb. 5, Vol. XXVIII, 17-0B-2007) Shankar Report on Coal Sector Refonns 
Col. 332 (Deb. 14, Vol. XXIX, 05-09-2007) 

Protection of Degraded Area.'! Col. 714 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 91-92 

Public-Private-Partnership (PPP) Projects 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 672-73 

Re-employment to Ex-Servicemen 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 116-18 

Regional Science Centre at Dharwad 
(Deb. 4, Vol. XXVIII, 16-OB-2007) 
Col. 212-13 

Report ofIndia Energy Outlook 2007 
(Deb. 13, Vol. XXIX, 31-0B~2007) 
Col. 129 

Report of Transparency International 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 262 

Research on Climatic Change 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 86 

Reservation for Women In Higher 
Educational Institutions 

Shortage of Fertilizer 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 81-9B 

Subsidy for Fishennen 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 240 

Tax Exemption on Research Budget 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 242 

Technology Upgradation in Energy Sector 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 16S-66 

Telecom Consumers Education and 
Protection Fund 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 83-84 

Untrammelled Growth of Urban Areas and 
Agenda Plan for Urban Local Bodies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 242-43 

(Deb. 7, Vol. XXVIII, 21-08-2007) Upgradation ofIAF Aircraft 
COl.49S (Deb. 11, Vol. XXIX, 29-0B-2007) 

Review of Clinical Establishment System Col. 129 
(Deb. II, Vol. XXIX, 29-08-2001) Urbanization of Smaller Cities 
Col. 707 (Deb. 13, Vol.. XXIX, 31-08-2007) 

Review of Progress ofVidharbha Package Col. 286 
for Kamataka 
(Deb. 2, Vol. XXVIII, 13-08-2001) 
CoI.I~9 

Scanning and Microfilming of Survey 
Reports in Karnataka 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 2'9 

Viability Gap Funding 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.lS2 

Village Courts 
(Deb. I, Vol. XXVIII, IO-OB-2007) 
Col.310 
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Sarma. Dr. Arun Kumar 
11 th Plan Proposals and Priorities ofNEC 

(Deb. 8. Vol. XXVIII. 22-08-2007) 
Col. 343-44 

ARDRP 
(Deb. 13. Vol. XXIX. 31-08-2007) 
Col. 230-31 

Bogibeel Bridge Project 
(Deb. 4. Vol. XXVIII. 16-08-2007) 
Col. 388-89 

Central Support to Undided Colleges and 
Schools 
(Deb. 3. Vol. XXVIII. 14-08-2007) 
Col. 9-16 

Clearance to Urban Infrastructure Projects 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 61-62 

Consequential Unemployment in Sahara 
Airlines Staff 
(Deb .. 2, Vol. XXVIII, 13-08-2007) 
Col. 119-20 

Construction of Bridge over Lohit Channel 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 127-28 

Construction of Commercial Complexes 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 65 

Delimitation of Constituencies 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 52 

GuwahatiAirport 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 150-51 

Hydro Power Projects in North Eastern 
States 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 144-54 

Inclusion in ST List 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 281-82 

North East Water Resources Authority 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 249-51 

Promotion of Production of Mangoes and 
Apples 
(Deb. 6, Vol. XXVIII, 20-OS-2007) 
Col. 90-94 

Protection ofMajuli Island 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. )4041 

Renovation of Ghuguha DOL, Assam 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 95-96 

Scheme for Housing and Urban 
Development 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 197-99 

World Bank Report on Climate Change 
(Deb. 8. Vol. XXVIII, 22-01-2007) 
Col. 4-6 

World Heritage Sites 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 288-92 

Sa roj , Shri Turanl 
Activities ofNaxalites 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 31S-20 

Agro Forestry Projects 
(Deb. 6, Vol. XXVIII. 20-01-2007) 
Col. 239-48 

AJlotmeAt of Petrol Pumps/Gas Agencies 
(Deb. 4. Vol. XXVIII. 16-01-2007) 
Col. 187-81 

Audit of NREGS by Comptroller and 
Auditor General 
(Deb. 5. Vol. XXVIII. 17-08-2007) 
Col. 2S4.60 

Computer Education Facility in Schools 
(Deb. 7. Vol. XXVIII, 21-OS.2007) 
Col. 143-56 
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Cultural Agreements 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.208~ 

Development of Livestock 
(Deb. 2, Vol. XXVIlI, 13-01-2007) 
Col. 83-86 

Gauge Conversion in Uttar Pradesh 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 72 

Indo-Bhutan Agreement on Power 
Generation 
(Deb. 10, Vol. XXVIII, 24-01-2007) 

i Col. 140-41 
Loan through Unorganised Sector 

(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 264 

Need to make a full fledged Railway 
Station at Kerakat in North Eastern 
Railway Zone (MUR 377) 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 664 

Need to provide stoppage of Patna-
Mathura Express (Train No. 3237) at 
Jau!1pur district headquarters 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI:336 

Production of Chemical Fertirizers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 49-52 

Research Laboratories for Agriculture 
Development 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 142-S3 

Shortage of Life Saving Drugs 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 21 1-26 

Shortage of Scientists in Agricultural 
Institutions 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 273-75 

Social Security Scheme under EPFO 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 160-61 

Textiles Export 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 334-40 

Vacant Posts in SAIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 223-24 

Satbeedevi, Shrimati P. 
National and State Commission for 

Women 
(Deb. 7, Vol. XXVIII, 2 I -08-2007) 
Col. 427-30 

Demands for Supplementary Grants 
(Railways)- 2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 629-31 

Flood affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Haj Pilgrims 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 321-22 

HIV affected Children 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.SIS-86 

lIIegal Foeticides 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 52-S3 

NABARD 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 240-41 

Need to provide rail link between 
Tellicherry and Mysore (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
COl.33S 

Rise in Road Accidents 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 442-50 
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Situation arising out of floods in various 
parts of tile country (DUR 193) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 197-99 

Satpatby, Sbri 18thalata 
Closure of Captive Power Plants 

(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 233-34 

Coal Crisis at NALCO 
(Deb. 3, yol. XXVIII, 14-01-2007) 
Col. 323 

Demands for SupplciT'lentary Grants-
Ga1eraI-2007-2001 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 703-08 

Environmental Clearance for Steel 
Companies 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 239-44 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 309-20 

Funding Pattern under Sarva Shiksha 
Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 59-60 

Increase in Prices of Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 320-21 

Konark and Puri Temples 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 132-33 

Merger ofRINL with SAIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.1S2-S4 

Performance ofNREGS 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 39-56 

Revision of Coal Royalty Rates 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 712-14 

Revival of Closed Fertilizer Plants 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 135-36 

Setting of Management and Technological 
Institutes 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 749 

Work on National Highways in Orissa 
(Deb. 1 I, Vol. XXIX, 29-01-2007) 
Co1.40S~ 

Satyananyana, Sbri Santy 
Acquisition of Diesel Locomotives by 

Railways 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CoI.2SI 

Agricultural Growth 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 231-33 

Committee on Expanding Financial 
Services 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 26S-66 

Committee on Welfare ofDalits 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. I 74-7S 

Competition in Power Sector _ 
(Deb. S, Vol. XXVIII, 17-08-2007) 
C01.16S-74 

Contamination of Dioxins 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 109 

Earthquake Awareness Plan 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.119-20 

Financial Benefits to Marginal Farmers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 10S..()6 

Home Secretary Conference on Women 
Issues 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 119-94 
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Households under Debt 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 175-78 

JIIegal Trade of Animal Body Parts 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 565-70 

Irregularities in Exchange Boards 
(Deb. 16. Vol. XXIX. 07-09-2007) 
Col. 109 

Medical Relief to Victims of Natural 
Calamity 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 583-84 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 14 

American Aircaft Carrier 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 195-96 

ASEAN Regional Forum 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 712-13 

Ban on Ivory Trade 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 593-94 

PublicityofRTlAct Changes in UASL Nonns 
(Deb. 14, Vol. XXIX, 05-09-2007) (Deb. 11, Vol. XXIX. 29-08-2007) 
Col. 499-500 Col. 219-90 

Reduction in Government Celebrations 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 200-01 

Relief to Poultry Industry 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 4446 

Review ofNRHM 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 155-66 

Rules for Demat Account 
(Deb. 5. Vol. XXVIII, 17-08-2007) 
Col. 317 

Security aspect for New Mobile 
Connections 
(Deb. II. Vol. XXIX. 29-08-2007) 
Col. 290-92 

Under-utilisation of Capacity ofDLWs 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 19-20 

WTO Conference 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 447-49 

~IDdia, Sbrt Jyotlndltya M. 
Acquisition of Helicopters for Army 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 189-90 

Conference on Power 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 190-91 

Constitution of Task Force 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 539-40 

Construction by China Across the Line of 
Actual Control 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 615-16 

Cross Border trade with Bangladesh 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 47 

Development of Cruise Missile 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 268 

Development of Jabalpur Cantonment 
Town 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 308-09 

Effect of Capital inflow on the Indian 
Economy 
(Deb. 1, Vol. XXVIII, 10.01-2007) 
Col. 293-95 
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Emission of Methane from Dams and 
Water Bodies 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.44B 

Enrolment in Higher Education 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 14344 

Freezing of Demat Accounts 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 34647 

Global Warming 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 730-31 

Government Equity in Public Sector Banks 
(Deb. 10, Vol. XXVDl, 24-OB-2007) 
Col. 217-20 

HlV / AIDS Awareness Programme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.2B2-83 

Identification ·01 Minority/Muslim 
Dominated Districts 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 105-09 

Import-Export 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
CoI.I6-IB 

Importance ofNAM 

L.do-EU Trade 
(Deb. 7, Vol. XXVIU, 2] -08-2007) 
Col. 313-84 

Indo-US Civil Nuclear Agreement 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Co1316-17 

Indo-US Secretary Level Talks 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 710 

Inflow offunds to NGOs 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Col. 205-06 

Ir~-Pakistan-India Gas PiPeline Project 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. S9-61 

Line of Control 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 510 

Losses Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 304-07 

Minimum Wages under NREGS 
(Deb. 16, Vol. XXIX, 07-09-2007)' 
Col. 30-31 

Modification of Educational System 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 463-64 

(Deb. B, Vol. XXVIII, 22-08-2007) NDC Meet on Agricultural Potential 
Col. 126 (Deb. 14, Vol. XXIX, 05-09-2007) 

Income of Rural Household Col. 369-73 
(Deb. 6. Vol. XXVIII, 20-08-2007) Net Small Savings 
Col. 215-16 (Deb. 16, Vol. XXIX, 07-09-2007) 

Increase in Rate of Interest on NRI 
Deposits 
(Deb. I, Vol. XXVIII, 10-OB-2007) 
Col. 191 . 

Indo-Bhutan Alreement on Power 
Generation 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 140-41 

Col. 239 
Norms for Special Economic Zone 

(Deb. 5, Vol. XXVIlI, 17-08-2007) 
Col. 310-12 

Operation and Maintenance of EPF 
Account~ 

(Deb. 11, Vol. XXIX, 29-08-2007) 
Col.lS8 
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Parity between OCI and NRI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 700 

Performance ofNREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 55 

Power Project in Border Arcu 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 91-93 

Power Tariff in Delhi 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 179-81 

Power TaritrPolicy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 415-44 

Prevention of Wastage of Water in 
Railways 
(Dcb. 12, Vol. XXIX, 30-08-2007) 
Col. 243-44 

Procurement ofSukhoi Aircraft 

Schemes for Eradication ofLepr08Y 
(Deb. 11, Vo\. XXIX, 29-08-2007) 
Co1.4S3-S6 

Setting up of Power Projects in Delhi 
(Deb. I, Vol. XXVIII, IOL08-2007) 
Col. 110 

Subsidies given to Exporters 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 450-5 I 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 303-34 

Suicide Cues and Killing of Officers in 
AnnedForce 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 262-65 

Taj Mahal amongst the Seven Wonders 
of the World 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 249 

(Deb. 14, Vol. XXIX, 05-09-2007) Targets under Sarva Shiksha Abhiyan 
Col. 280 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Pro.tion of Ethanol 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 190 

Protection of Nuclear Material 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 506-07 

• 
Rehabilitation of Displaced Persons 

(Deb. 2, Vol. XXVIII, 13-08~2007) 
Coi.27~ 

Representation of Armed Forces in Sixth 
Pay Commission 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 273-74 • 

Review ofHIV / AIDS Cases 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.67S 

Revision in Oil Prices 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Cot: 12 . 

Col. 487 

Technical and Commercial Losses 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 80-86 

Trade Negotiations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 134-35 

Transmission and Distribution Losses 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 303-10 

Universalisation of Secondary Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 377-78 

Visit of Australian Defence Minister 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 197 

Visit of Vietnamese PM 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 325 
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Water Harvesting production, ~upply and D'istribution) 
(Deb. 6, Vol. XXVIII, 20-08-2007) Amend~ent Bill, 2007-Consid. 
Cot 120 (Deb. f2, Vol. XXIX, 30-08-2007) 

Water Level ofNannada Dam 
(Deb'.2, Vol. XXVIII, 13-08-2007) 
Col. 115 

Youth in Terrorism 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 199 

Sclndla, Shrimati Vashodharl RaJe 
Creation of District Erqployment 

Guarantee Councils 
(peb. 13, Vol. XXIX, 3"1-08-2007) 
Col. 236-37 

Deputation to Private SectorlNGOs 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 500-04 

Fiscal Incentive for Land Reforms 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 108 

Incentive to State Government 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 305-06 

Productivity of Crops 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 49-54 

Rehabilitation of Manual Scavengers 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 111-12 

Seal, Shri Sudhangshu 
Statutory Resolution Re: Disapproval of 

the State Bank ofindia (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 347-49 

Seeramesh, Shrimati Tejaswini 
Cigarettes and Other Tobacco Products 

(Prohibition of Ad~ertisement and , 
Regulation of Trade and Commerce, I 

Col. 3%-98 
I 

Situationiarising out of floods in various 
parts of the country (DUR 193) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 913-14 

Sen, Shrimati Minati 

Audit of NREGS by Comptroller and 
Auditor General 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
CoI .. 2S4-60 

CAG Report on Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
('.01. 102-03 . 

Duty Free Access to India's Market 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.lll 

Eradication of Child Labour 
(Deb. 6, Vol. XXVlII, 20-08-2007) 
Col. 104-12 

Establishment of Central Drug Authority 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 105 

FDI in Defence PSU 
(Deb. 17, Vol. XXIX, 10-09-20'07) 
Col. 225 

Flood Control 
(Deb. 14, Vol. XXIX, 05-1J9-2007) 
Col. 288-96 

Hike in Wheat Prices 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 327-28 

Immoral Traffic (Prevention) Act, 1956 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 374-75 

Impact of Dams on Flow of Water in Rivers 
(Deb. 2, Vol. XXVlII, 13-08-2007) 
Col. 135-37 
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Imported Wheat 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 307-08 

Integrated Child Protection Sdleme 
(Deb. 7, Vol, XXVIII, 2~.08-2007) 
Col. 482-84 

Loss of Good Quality Coal 
(Deb. 8, Vol. XXVIII, 2l-08-2007) 
Co1.367-68 

Need to ensure mat.rnity benefit to 
working women in uQorganiSied sector 
(MUR371) 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 434 

Performance ofNREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 54 

Problems of Women Workers Employed 
in Tea Garden 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 434-35 

Rehabilitation of Sex Workers' Children 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. ISS 

Suicide Cases and Killing of Officers in 
Armed Force 
(Deb. 2, Vol. XXVIII, I3-OS-2007) 
Col. 262-6S 

Database of the Indian Patent Corttroller 
Office 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. ISS-56 

Demands for Supplementary Orants 
(Railways}-2007~8 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 603-04 

Hepatitis B and C Vaccines 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 594 

National Tuberculosis Control Progranune 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 611-20 

Need to make the radio station at 
Dharampuri town in Tamil Nadu 
Operational (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 523 

Reservation ih Educational Institutions 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 320 

Stockholm CORvention 
(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 441-42 

Strategic Crude Oil Storage 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 390-91 

Textile Export 
(Deb. 3, Vol. XXVIII, 14-08-2007) Transparency in the Budget Making 
Col. 363-66 (Deb. 5, Vol. XXVIII, 17-08-2007) 

Sentbil, Dr: R. 
Accrual Acc;ounting System 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 99-100 

Audit of NREGS by Comptroller and 
Auditor Geoeral 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 254-60 

Bjo-Diversi~ Act 
(Deb.' 11, Vol. XXIX, 29-08-2007) 
Col. ISS-56 

Col. 321-22 

Women Beneficiaries under NREGS 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 56-57 

Seth, Sbri Laklhman 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 24 

Orowth of Food Processing Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 19 
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Need to implement the recommendation 
of Task Force for Keleghai 
Kopaleswari-Baghal Ba!>lll drainage 
and Tamluk Drainage, District 
Midnapur, West Bengal (MUR 377) 
(Deb .. 17, Vol. XXIX, 10-09-2007) 
Col. 333-34 

Public Welfare World Undertaken by the 
Oil Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 30 

Sethi, Shrl Arjun 

liE-Waste and Municipal Solid Waste" 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 576-77 

Backward Region Grant Fund 
(Deb. I, Vol.· XXVIII, 22-08-2007) 
Col. 114-20 

Commercial Centres for Artisans 

, 
Model Railway Sltions in Orissa 

(Deb. IS, Vol.'XXIX, 06-09-2007) 
Col. 51-57 

Oil Refinery at P~p 
(Deb. 9, Vol. X!VIII, 23-08-2007) 
Col. 334-3S 

Promotion ofTourisnln Orissa 
(Deb. 12, Vol. X~X, 30-08-2007) 
CoOl. 281-96 

Relaxation in Rules of I1BP 
(Deb. 2, Vol. XXVII, 13-08-2007) 
Col. 382-83 

Road Overbridge (ROB in East Cout 
Railway Zone 
(Deb. 15, Vol. XXI" 06-09-2007) 
Col. 198-99 

Setting up of Distri~ Disability 
Rehabilitation Centres (\DaCa) 
(Deb. 9, Vol. XXVIII,l3-08-2007) 
Col. 63 ' 

(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 240-41 Teledensity in Rural Areu . 

(Deb. 2, Vol. XXVIII, '-01-2007) 
Col. 34-35 Construction of Goods Shed 

(Deb. 4, Vol. XXVllI. 16-08-2007) 
CoJ.332-34 

Damage to NH Due to RainIFlood Water 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 194-202 

Decline in Rice Production 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 250-56 

DevelopmentAround Interim Test Range 
Site in Orissa 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Co1.2S7-Sa 

Indo-US Civil Nuclear Agreement 
(Deb. a, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Konark and Puri Temples 
(Deb. 4, Vol. XXVIII, 16-08·2007) 
Col. 132-33 

" 

Utilisation ofUnlversaJ ServiclObliption 
Fund 
(Deb. 2, Vol. XXVIII, 1.01·2007) 
Col. 323·26 

Vocational Training Centr for the 
Disabled 
(Deb. 12, Vol. XXIX, 30· -2007) 
Col. 242-43 

Work on National Hiahwl)'S in 0 
(Deb. II, Vol. XXIX, 29.08- 07) 
Col. 405-06 

\ 
World Heritale Sites \ 

(Deb. 12, Vol. XXIX, 30-01-2 
Col. 140-44 

Shahten, Shri Abdul Ra.hld 

Discrimination Against Kuhmiria 
(Deb. 8, Vol. XXVlII, 22-08-2007) 
Col. 192·93 
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FDI in Retail Sector 
(Deb. 3, Vol. XX II, 14-08-2007) 
Col. 14748 

Funds for Training u er Tribal Welfare 
Schemes 
(Deb. 7, Vol. X 
Col. 412-28 

Generation ofEner from Sea Waves 
(Deb. 1, Vol. XVIII, 10-08-2007) 
CoI.l85 

ILD and NLD Lice ces 
(Deb. 1 I, Vol XXIX, 29-08-2007) 
Col. 134-36 

Inflated Bills i Jammu and Kashmir 
Region 
(Deb. 2, Vo . XXVIII, 13-08-2007) 
Col. 97-98 

Medical Touris 
(Deb. 9, Y, I. XXVIII, 23-08-2007) 
Col. 309-14 

ment Registration Camps 
01. XXIX, 10-09-2007) 

sory Board 
01. XXVIII, 13-08-2007) 

NBCC Proj ts in J&K 
(Deb. I , Vol. XXVIII, 24-08-2007) 
Col. 167 

Participati n of Private Sector in PMGSY 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 11 ! 

RawSllk ii 

(Deb. 7!, Vol. XXVIII, 21-08-2007) 
Col. 109~11 . 

Reqruitment in PMF 
;(Deb. 3, Vol. XXVIII, 14-08-2007) 

.' Col. 103-04 
Registration of Micro, Small and Medium 

Enterprise::. 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 297-99 

Rejection of Credit Card 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 9-14 

Research by Central Food Technological 
Research Institute 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col.2IS-17 

Retirement of Employees in Nationalized 
Banks 
(Deb. I, Vol. XXVIII, 1 0-08~2007) 
Col. 305-06 

Reward to Informers of Income Tax 
Evasion 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 167-68 

PGJVY 
(Deb. I, Vol. xxvm, 10-08-2007) 
Col. 90 

Rise in Prices of Steel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 190-91 

Sarvapriya Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 216-22 

Supply of Coal to SSI at Concessional Rate 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 108-10 

Threat by Mobile Companies to 
Subscribers 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 333-35 

Wi.thdrawal of Troops from Border Areas 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 251-52 

Shahid, Mohd. 

Growth of Food Processing Industry 
(Deb. 9, Vol. XXVIII. 23-08-2007) 
Col. 19-20 



NAME INDEX 527 

ShaHeDdn Kumar, Shri 

Constitution (Amendment) Bill, 2004 
(Insertion of new Artick 16A) by 
Shri Chandrakant Khaire-Consid. 
(Deb. 10, Vol. XXVllI, 24-08-2007) 
Col. 423-24 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.32t~1 

Demands for Supplementary Grants 
(Railways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 528-29 

Inland Vessels (Amendment) Bill, 2007-
Consid. & Pass 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 357-58 

Need to include certain Backward Castes 
of Uttar Pradesh in the list of 
Scheduled Caste Category (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 275 

Need to install India Mark hand-pumps in 
Chail Parliamentary Constituency 
under Rashtriya Swajaldhara Yojana 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335 

Need to release the funds sanctiQncd as 
subsidy towards construction of 
dwelling units for Beedi workers in 
Uttar Pradesh (MUR 377) 
~eb. B, Vol. XXVIII, 22-08-2007) 

.r .• Col. 663-64 

Prediction of Rainfall 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 28-29 

Promotion of Self Employment Bill, 2006 
by Shri Chandrakant Khaire-Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 392-96. 

Railway Tour Package in respect of 
various States 
(Deb. 12, Vol. XXIX, 30-08.2007) 
Col. 7 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 392-94 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-Twenty 
Second Repon-Laid 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 265 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 349-50 

Shaky., Shri Ralhunj Slnlh 
Appointment of Staffs for Implementation 

ofNREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 208-12 

Bird Flu 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 93-97 

Check on Telecom Services 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.1l9-20 

Completion of Rural Development Projects 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 216 

Crimes in Trains and at Stations 
(Deb. 4, Vol. XXVllI, 16-0B-2007) 
Col.31S 

Dacoity in Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. ISS-58 
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Delay in PrOjeds in Bihar 
(Deb. 13, Vol. XXIX, 31-01-2007) 
CoJ.II8-19 

Education Loan 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 101 

Eye Testing of Drivers' in Railways 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 134 

Fake Currency 
(Deb. 3, Vol. XXVIII, 14-OB-2007) 
Col. 421-22 

Infi"astructural Facilities 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 313 

Nonns for Special Economic Zone 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 310-12 

Overhauling of Bofors Guns 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoJ.114-I5 

Panchayats in Backward Areas 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 46S-70 

Policy for Comrner~ial Development of 
Railway Land 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 280-84 

Pollution in Metropolitan Cities 
(Deb. B, Vol. XXVIII, 22-01-2007) 
Col. 317-19 

Power Generation 
(Deb. I, Vol. XXVIlI, 10-08-2007) 
COI.SS-S6 

Purchase of New Machlnea by CIL 
(Deb. 11, Vol. XXIX, 29-01·2007) 
Col. 691-94 

Railway Projects Pending 
(Deb. 4, Vol. XXVIII, 16-01-20(7) 
Col. 21-64 

Rehabilitation of Child Labourm 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 271-74 

Revision ofNorms ofCRF 
(Deb. 7, Vol. XXVIII, 21-08·2007) 
Col. 328·34 

Sale of Railway Tickets, through Post 
Offices 
(Deb. II, Vol. XXIX, ~9-01-2007) 
COI.SO~3 

Situation arising out of floods In various 
parts of the country (DUR 193) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 912-13 

Special Package for States 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. S08..{)9 

Spurious Drugs 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 31-42 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. 203-12 

Train Accidenls 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
CoI.2S1-82 

ShaDdll, Dr. Col. (Retd.) Dhalil Ram 

Losses to Apple Crops 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.2~7 

Need to extend the benefit of Crop 
Insurance Scheme to apple JI'Owm in 
Himachal Pradesh (MUR 377) 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 651-59 ' ' 

Sharma, Dr. ArviDd 
Misleading Advertisement 

(Deb. 17, Vol. XXIX, 10-09·2007) 
Col. 101-02 
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Need to include Panipat city in the 
lawaharlal Nehru Urban Renewal 
MilSion (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 331-32 

Sharma, Shrl Madan Lal 
Artificial Recharge of Ground Water in 

J&K 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 281-82 

Auction of Mahatma Gandhi's Letter 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col.S07-o8 

Availability .of Cement 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 118-19 

Central Assistance to Non-Govemmental 
Organ isations 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 222 

Commercial Utilisation of Surplus Railway 
Land 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 157-66 

Compensation to Victims of Samjhauta 
Express Fire Incident 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 358-62 

Dereserving ofSSI Items 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 93-94 

Facilities in ~dhani and Shatabdi Express 
Trains 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. IS 

Foreign Direct Investment (FDI) in Airlines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 303 

Ground Water Exploration 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 236 

Indian Herbal Medicines in Global Market 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 229-30 

Issuance of Passports 
(Deb. II" Vol. XXIX, 29-08-2007) 
Col. 732-33 

Medical Facilities for Air Passengers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 41-42 

Noise Pollution 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 471 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.SSI 

Safe Drinking Water in Rural Areas 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 298-99 

Seeds Trade 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 92-93 

Small FarmersAgri Business Consortium 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 137-38 

Touts Menace at Airports 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
COl.39S 

Water Supply Augmentation Schemes 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col.I22-4S 

Shervanl, Shrl Saleem 
Gauge Conversion 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 38 

ShlvaJlrao, Sbrl Adhalrao Patll 
Acquisition of Aircraft Carrier Admiral 

. Gorshkov 
(Deb. 6, Vol. XXVIII, 20.08·2007) 
Col. 230-31 

Additional Resources to States 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 182 
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Advanced Light Helicopter 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 282 

Allotment of Houses in the Name of 
Women 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 145 

American Aircraft Camer 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
C01.19S-96 

Bilateral Cooperation with Switzerland 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.S14-15 

Budget for an Alternate Telecom Network 
for Army 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.372-73 

Cases of XDR Tuberculosis 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.4-IO 

Cash Reserve Ratio 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 14344 

C1annelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. H 1.12 

Commercial Production ofBIa-Dlesel 

Expert Committees to Examine Military 
Situation in Jammu and Kashmir 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 280 

Fee Structure of Private Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.9S-96 

Fiscal Hurdle in Indian Market 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 23 1-33 

Foreign Exchange Reserve for 
Infrastructure Improvement 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 189 

Forest Rights Act 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 373-74 

Free Upgradation to Business Class Seats 
in Indian Airlines 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 121 

ftequent Hike in Cement Prices 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 452-S3 

Fuel Scam in Army 
(Deb. II, Vol. XXIX, 29-0S-2007) 
COI.2SS-S9 

. (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 307-08 Garnering Funds Through Carbon Credits 

(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 252-53 Construction of Scorpene Submarine 

(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.1S7-88 

Corruption in Road Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 513 

Dedicated Freight Corridor 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 241 

Energy through Bio·Mass 
(Deb. 16,Vol. XXIX, 07-09-2007) 
Col. 94-95 I 

Generation of Money by SBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col: 274-7S 

Group Tourism between India and 
Pakistan 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 243-44 

HepatitisB 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.SS9 
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High Speed Passenger Corridor 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 247 

Import of Natural Gas by NTPC. 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. I 24-2S 

Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 27-34 

Inactivated Polio Vaccine 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.S63 

Incentives to Central Universities 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 462 

Livelihood for Small Farmers 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 71-72 

Mandatory Rural Posting of Doctors 
(Deb. B, Vol. XXVIII, 22-0S-2007) 
Col.lS7 

Misuse of Funds Meant for NREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 44344 

Multi-State Agricultural Competitiveness 
Project 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI.2S-2B 

National Board of Sanskrit School 
Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 

Incidents of Snake Bite Death Col. 32S-26 
(Deb. 14, Vol. XXIX, 05-09-2007) National Hardware Development Policy 
Col. 696-97 (Deb. 17, Vol. XXIX, 10-09-2007) 

Increase in Buffer Stock of Sugar 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 279-81 

Increase in Crude Oil Produ~lion by ONGC 

Col. 137-39 
National Mental Health Programme 

(Deb. II, Vol. XXIX, 29-0S-2007) 
CoI.6Q8-99 

(Deb. 4, Vol. XXVIII, 16-08-2007) Network Centric Warfare 
CoI.3IB (Deb. 17, Vol. XXIX, 10-09-2007) 

Increase in PDS Prices 
Col. lOS 

(Deb. 2, Vol. XXVIII, 13-08-2007) New Design of High Speed Coaches 
Col. 115-17 (Deb. 9, Vol. XXVIII, 23-08.2007) 

CoI.lS9-90 
Increase in Working Days under NREGS 

(Deb. 10, Vol. XXVlIl, 24·08·2007) 
Col. 214-1S 

New Plan under Special Central 
Assistance Scheme 
(Deb. 12, Vol. XXIX, 30-0B-2007) 

Interest Rate on Saving Schemes Col. 220 
(Deb. 14, Vol. XXIX, OS.09·2007) New Policy for Urban Housing 
Col. 441 (Deb. 5, Vol. XXVIII. 17-08-2007) 

Investment in Agriculture Col. 299 
(Deb. II, Vol. XXIX. 29-08-2007) New Tiger Reserves 
Col. 27S-76 (Deb. S. Vol. XXVIII. 22·08·2007) 

Liquidation of Wages and Other Arrears 
of Employees in PSES 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 112-16 

Col. 209-12 
Old Manuscripts and Books 

(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 123 
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Operationalisation of Projects under PPP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 95-96 

Performance of Textile Industry 

Regulatory Authority for Higher 
Education 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 337 

(Deb. 7, Vol. XXVIlI, 21-08-2007) Rehabilitation of Trafficking Victims 
Col. 206-07 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Pictorial Warning of Tobacco Products CoI.463~8 

(Deb. 8, Vol. XXVIII, 22-08-2007) Renewable Energy Generation by NTPC 
Col. 289 (Deb. I, Vol. XXVIII, 10-0S-2007) 

Procurement ofSukhoi Aircraft Col. 169-70 
(Deb. 14, Vol. XXIX, 05-09-2007) Revised International Health Regulations 
Col. 280 (Deb. 11, Vol. XXIX, 29-08-2007) 

Prolonged Counter Insurgency Col. 636-37 
Operations Rise in Prices of Drugs 
(Deb. 2. Vol. XXVIII, 13-08-2007) If (Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 290-91 Col. 176-77 

Promotion of PPP with Viability Gap 
Funding 
(Deb. \3, Vol. XXIX, 31-01-2007) 
Col. 105 

Provision of Creches underNREGS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 241 

Public-Private Partnership in Housing 
Sector 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 110-81 

Qualifications and Skills of Helicopter 
Pilots 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 120 

Recommendations of Administrative 
Reforms Commission 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 369-71 

Recommendations of Partha .. rthy 
Committee on Watershed ProlJ'llMle 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91-92 

Red Fort IS a World Heritage Site 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 38S-S7 

Rural Credit Deposit Ratio 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 193-94 

Sasan Ultra Mega Power Project in MP 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Co1.117-18 

Scholarship Scheme for SC/ST Students 
(Deb. 4, Vol. XXVIII,. 16-01-2007) 
Col. 315-16 

Separation of ATC from AAI 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 283 

SEls 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 427 

Sinking of Supply Vessel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 321-29 

Smart Card Project for Poppy Cultivation 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 221-22 

Special Purpose Vehicle to utilize Surplus 
Space 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 191 



NAME INDEX 533 

Strengthening the local Self-Government 
System5 
(Deb. I, Vol. XXVIII, 22-01-2007) 
CoI.4SO-S2 

Subsidy to Women Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 426-27 

Support ot'State Extension Programme for 
Extension Reforms 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.61-6S 

Survey for Ascertain;"g TB Cases 
(Deb. 14, Vol. XXJX, OS-09-2007) 
Col. 692-94 

Survey to Identify Potential Scavengers 
(Deb. IS, Vol. XXIX, 06 .. 09-2007) 
Col. 121-22 

TaU-get Fixed for Schemes 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoL 238-39 

T.k Force on Farm Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 241-42 

Threat from Websites 
(Deb. 11., Vol. XXIX, 29-08-2007) 
CoI.201~2 

Trade with AtTica 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 277 

Upkeep of INA Memorial 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 106 

Verification of Mobile Phone Users 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 276-77 

Wildlife Crime Control Bureau 

Shlvanna, Shrl M. 
Accommodation before Commonwealth 

Gamcs2010 
. (Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 69-70 

Committee on Structure of Levies 
(Deb. 17. Vol. XXIX. 10-09-2007) 
Col. 167-68 

Construction of Science City at 8angalore 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 106-07 

Demand ofIndian Coffee 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 29-31 

Demands for Supplementary Grants 
(Railways)-2007~8 

(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoI.S49-S1 

Electrification of Railway Line between 
Bangalore Jolar Pettai 
(Deb. 9, Vol. xxvm, 23-01-2007) 
Col. 250-51 

Export ofSpic::es. 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoI.344-S4 

Fall in Prices of Arecanut 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 253 

Frequency ofBangalore-Patna Express 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 183-84 

Frequency of Kochuveli-Bangalore 
Express 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 239 

(Deb. II, Vol. XXIX, 29-08-2007) HALAirport 
Col. 561 (Deb. IS, Vol. XXIX, 06-09-2007) 

World Bank Loan for Modernization of 
Irrilation System . 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. lSI-52 

Col. 88-89 
Imported Wheat 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.307~1 
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Kabini Project of Kama taka 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 266 

Medical Colleges in Punjab 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 75-77 

Mekadatu Power Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 237-38 

Namma Metro Project 
(Deb. 13, Vol. XXIX, 31-08-2007) 

Sugarcane Dues 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 6-7 

Watershed Development Programme 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 316 

Shlwankar, Prof. Mahadeorao 

Nagpur-Nagbhid Railway Line 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 119-20 

Col. 74-75 Artificial Price-hike of Fertilizers 
New Train between Bangalore 

(Yeshwantpur) and Chennai 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 240 

Production of Coffee 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 408-09 

Production of Rose Onion 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 112-73 

Protection of Tigers 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 2S-31 

Revision of Norms ofCRF 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 328-34 

(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 153-55 

Bic-technology Parks 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 123 

Captive Power Generation 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 6-7 

Collection of Data through Modern 
Techniques 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 627-28 

Conversion of Gas based Units into 
Natural GaslLNG based units 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Co1.19S-96 

Ropeway to Chamundi Hills Delhi-Mumbai Corridor Project 
(Deb. 12, Vol. XXIX, 30-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 108 Col. 547-48 

Science City for CRPF 
(Deb. 7, Vol. XXVIlI, 21-08-2007) 
Col. 381 

Setting up' of Thermal Power Projects in 
Kamataka 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 142-43 

Situation arising out of floods in various 
parts of the country (DUR193) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
COI.404-OS 

. Demands for Supplementary Grants 
(Railways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 602-03 

Disbursing of Loan by Cooperative Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 222-23 

Facilities to NCC 'C' Certificate Holders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
C01.9S-96 
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Food Security Package 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 332-48 

Shukla, Shrimati Karu •• 
Assistance to Cooperative Banks 

(Deb. I, Vol: XXVIIl, 10-01-2007) 
GondiaAirport Col. 17 

(Deb. 12, Vol. -XXIX, 30-01-2007) AIDS Cases in Hilly States 
Col. 254 (Deb. 14, Vol. XXIX, OS-09-2007) 

Impact of Climatic Change Col. 104-07 
(Deb. 14, Vol. XXIX, OS-09-2007) Export of Handicrafts to USA 
Col. 313-14 (Deb. 7, Vol. XXVIII, 21-01-2007) 

Inland Vessels (Amendment) Bill, 2007- Col. 11-13 
Consid. " Pass 
(Deb. 12, Vol. XXnC, 30-08-2007) 
Col. 344-47 

Irregularities in Distribution of Medicines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.S87-89 

Land Erosion 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 388-89 

Losses to Poultry Industry 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 265-66 

National Debt 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 148-49 

Production of Potato 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.417 

Scheme for Broadband and Mobile 
Connections 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 235-36 

Subsidy in Private Telecom Sector 
(Deb. ] 7, Vol. XXIX, ] 0-09-2007) 
Col. ]77-80 

Survey of Urban Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 269-82 

World Bank Loan to PGCIL 
(Deb-. 16, Vol. XXIX, 07-09-2007) 
C,,1.145-48 

Foreign Banks in the Country 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 39-40 

Formulation and Implementation of 
Comprehensive Food and Nutrition 
Security Scheme by Shri Navcen Jindal 
(Res.}-Withdrawn 
(Deb. 13, Vol. -XXIX, 31-08-2007) 
Col. 356-60 

Indians Visited Abroad 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 72-73 

Leaving of Jobs by Personnel ofPMF 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 261-62 

Losses to Drug Manufacturing 
Companies 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 157-S8 

Meeting of Chief Ministers 
(Deb. ] 0, Vol. XXVIII, 24-08-2007) 
Col. 126-30 

National Agricultural Development Fund 
(Deb. 17. Vol. XXIX, 10-09-2007) 
Col. 3 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

NDC Meeting on Agriculture Reforms . 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 501-05 



536 LOKSABHA 

New Aviation Guidelines 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. ISS 

Re-assessment of Projects ofIRCTC 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 32 

Rise in Prices of Essential Commodities 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 155-51 

Setting up of Sma)) Hydro Power Projects 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.~7 

Changes in Drinking Water Schemes 
(Deb. 13, Vol. XXIX, 31-08.2007) 
Col. 103-04 

Classification of ADC 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 121-23 

Cross Drainage near Chikklindawadi 
Railway Station 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 386· 

Deduction from Sugarcane Payment 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Sex Education In Schools Col. 163 
(Deb. 7, Vol. XXVIII, 21-08-2007) Distribution of Loan by SIDBI 
C01.17S-77 (Deb. 5, Vol XXVIIl, 17-01-2007) 

Strengthening of Cooperative Societies Col. 177-78 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 49-5 1 Drought Situation in States 

(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 65,66 Stress Problem and Changes in 

Recruitment Rules 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 45-46 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 203-12 

Telephone Connections in Naxal Affec~d 
Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 203 

Siddtswan, Shri G M. 
Analysis of Drinking Water Samples 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 261-62 

Availability and Introduction of Coins 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 244-45 

Board of Directors ofPSEs 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 130-31 

Capacity Addition to Power Plants . 
(~b. 13, Vol. XXIX, 31-08-2007) 
Co1.38-40 

Encroachment of Forest Land 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 702-03 

Espionage Cases inArmed Forces 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 308 

Financial Position of Oil PSUs 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Co1.I7-l8 

Funding ofPMGSY 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 122-25 

Funds for Bio-Technology Research 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 263 

Funds under Pradhan Mantr.i Rozgar 
Yojana . 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 220-30 

Handloom Weavers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 475-77 
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Implementation ofSarva ShikshaAbhiyan New Varieties of Pulses 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 15-16 Col. 351-59 

Increase in Prices of Crude Oil N on-availability of STOll SDIF AX 
(Deb. 17, Vol. XXIX, 10-09-2007) Facilities 
Col. 251-59 (Deb. 6, Vol. XXVIII, 20-01-2007) 

Inflow of Intemational Tourists Col. 121 
(Deb. 9, Vol. XXVIII, 23-01-2007) Opening of Level Crossing 
Col. 20-29 (Deb. 15, Vol. XXIX, 06-09-2007) 

International Drama Festival Col. 142 
(Deb. 4, Vol. XXVIII, 16-01-2007) Outsourcing of R&D Work 
Col. 237 (Deb. 13, Vol. XXIX, 31-0{-2007) 

Investment by EPF Col. 130-31 
(Deb. 2, Vol. XXVIII, 13-01-2007) Parameters for World Bank Assistance 
Col. 226-29 Programme 

Issuance of Multipurpose National (Deb. 1, Vol. XXVIII, 10-01-2007) 
Identity Card Col. 79 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 475-76 

Joint Coastal Patrolling and Surveillance 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 268.09 

Loans to Small and Marginal Farmers 
(Deb. S, Vol. XXVIII, 1-7-08-2007) 
Col. 224-25 

Medical Research in AlIMS 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 591-92 

Modem Equipment in ICU 

Pending Projects under PMGSY 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 342-44 

Per Capita Income 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 697-99 

Policy for Regulated Framework 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 74243 

Power Losses 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 51-53 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 601~2 Problem in Mobile Network 

(Deb. 2, Vol. XXVIII, 13-08-2007)' 
Co1.351-54 Modernisation of Arabaghatta Railway 

Station 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 370 

National Blood Transfusion Authority 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 449 

New Railway Line between Chitradurga-
Tumkur 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 200 

Procurement of Foodgrains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 80-90 

Promotion of Sports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 458-76 

Promotion to Renewable Energy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.3S8-64 



538 LOKSABHA 

Quality of Education 
(D.b. 7, Vol. XXVIII, 21..08-2007) 
COl. 72·73 

RafJil1l of Platforms at HolJcalJcere 
(Deb. ) 5, Vol. XXIX, 06-09-2007) 
Cot. 203..()4 

Recognition of Business Schools 
(Deb. 3, Vol. XXVIII, 14-08-2007) . 
CoI.2~1 

Stoppaae of Rani Chennamm~ Express 
and Kurla Express at Chikjajur Railway 
Station 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 96-97 

Stoppage of Sampark Kranti Express at 
Devangere Railway Station 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 276 

Registration of Medical Prac:titioners Strengthening of NT PC 
(Deb. II, Vol. XXIX, 29-08-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 112-13 Col. 270-71 

Repeater Instrument to Davangere TV 
Tower in Karnaraka 
(Deb. 3, Vol. XXVIII, 14-,()8-2007) 
Col. 103 

Review ofLic:ensing Policy 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.398-406 

Rise in Road Accidents 
(Deb. II, V~l. XXIX, 29-08-2007) 
Col. 442-50 

Road under Bridge in Pune-Bangalore 
Road 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 278 

Rural Electrific:ation by NTPC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 187-88 

Technical and Commercial Losses 
(Deb. 13, Vol. XXIX, 31-0~-2007) 
Col. 80-86 , 

Unemployed Persons in Urban Areas 
(Deb. II, Vol. XXIX, 29-08·2007) 
Co1.311-14 

Unutilised Amount in Bank 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 291 

Violation of S~fety Norms by Private 
Airlines 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 253-54 

Working Hours Norms 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 238-39 

Sainik Schools Sidhu. Shri Navjot Singh 
(Deb. (I, Vol. XXIX, 29-08-2007) 
CoI.3~5-66 

Sc:arcity of Water 
(Deb. 17, Vol. XXIX, 10-09-2007)' 
Col.191 

Setting up of Ultra Mega Power Projects 
(Deb. 10, Vot. XXVIII, 24-08-2007) 
CoI.2a2-83 

Shomsge of LPG 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
C,I.287-88 

6th Pay Commission 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 321 

Appointment of Directors in Public Sector 
Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 267 

Availability of Cement 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.118-19 
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Complaints against Punjab and Sindh 
Bank 
(De~. 5, Vol. XXVIII, 17-08-2007) 
Col. 461 

Consolidation ofPSBs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 71-72 

Custodial Deaths 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 193-98 

Decreasing Income of Shipping Industry 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 190-92 

Expansion of Activities ofSBI 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 32S-26 

Fake Currency 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 421-22 

IT Audit of Railway Reservation System 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 171-72 

Leather Parks 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 201 

Luxury Tourist Trains 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 199-200 

Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 422-24 

Renaming ofNanded Railway Station 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 331 

RepairlMaintenance of Road on NH 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 453-55 

Revival of Sick/Closed PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 257-60 

Setting up of Post Office Bank 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 117-18 

Smuggling of Tiger Bones 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 225-29 

Sikdar, Shrimati Jyotirmoyee 

Cash Awards for Sportspersons and 
Coaches 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 372-436 

Channelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 111-12 

Discrimination against Women Officers in 
Defence Force 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 154-56 

Fast Track Courts 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 101-08 

Surplus Funds of PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 372-80 

Trainees under SAl Schemes 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 443-46 

Singh Deo, Shrimati Sangeeta Kumart 

Accidents in Coal Mines 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 94-96 

Achievements under Lift Irrigation 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 277-78 

Adulteration in Petrol/Diesel 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 136-37 

Collection of Data through Modern 
Techniques 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 627-28 
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Complaint. against National Level 
Monitors 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoL US-56 

CoJJBb'UCtion of New Airports 
(Deb. 9, Vol. XXVIll, 23-08-2007) 
CoI.3J3-J4 

Dearness amonl Children 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col 546-47 

Delay in Fillinl Charge-sheets by CBI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 735 

Development of Industrially Backward 
States 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 367-68 

Financial Assistance to Oriua 
(Deb. J, Vol. XXVIII, JO-08-2007) 
Col. 302-04 

Food Processing Industries in Orissa 
(Deb. 12, Vol. XXIX, 30-M-2007) 
Col. 84-85 

Funds for Dairy Development in Orissa 
(Deb. 6, Vol. XXVIII, 2Q-08-2007) 
Col. 50-66 

Funds Released under RGNDWM 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 126-28 

Housing Facilities to Beedi Workers 
(Deb. 11, Vol. XXIX, 29-08-2.007) 
Col. 72-73 

Indian Cultural Centres Abroad 
(Deb. 11, Vol. XXIX, 29-08-2007) 

Development of Tourism Col. 673-74 
(Deb. 15, Vol. XXIX, 06-09-2(07) Irregularities in Implementation ofPMGSY 
Col. 124-25 (Deb. 5, Vol. XXVIII, 17-08-2007) 

Difficulty in Getting Loans from Banks Col. 25 1-53 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 180 

Duty Free Shops 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 77 

Encroachment in Airport Areas 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 29-30 

Export of Software and Hardware 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.104~8 

Liquidation of Non-Banking Financial 
Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 57-64 

Mobilisation of Funds from Abroad by 
Companies 
(Deb. I, Vol. XXVIII, 10-01-2007) 
Col. 60-62 

Monitoring Mechanism in Banks 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 190 

Fake Wamnt Orders NDMC and MCD Parking 
(Deb. 17, Vol. XXIX, 10-09-2007) (Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 134-35 Col. 177-91 

Fanner Call Centre in Orissa 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 61-70 

Financial AIIi.-oe to Betdi Workers 
(Deb .• 11, Vol. XXIX, 29..01.2007) 
Col.n4-88 

Optimum Utilisation of God owns 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 274-76 

Pharmaceutical Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 28S-86 
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Prevention of Food Adulteration Act 
(Deb. I, Vol. XXVIi!, 22-08-2(07) 
Col. 111-14 

Processed Food Items 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 294-300 

Railway Projects 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 171 

Role ofMPs in DRDAs 

Unauthorised Occupation ofGovcmment 
Accommodation 
(Deb. 10, Vol. XXVID, 24.()8-2007) 
COl.2S1 

Upgradation of Airports to International 
Standards 
(Deb. 12, Vol. XXIX, 30·08-2007) 
Col. 235-36 

Vanishing Companies 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 94-95 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 204-OS Singb, Chaudbary Bijendra 

Schemes for Development of Women and 
Children 
(Deb. 3, Vol. XXV!II, 14-0B-2007) 
Col 186-90 

Science and Technology Projects from 
Orissa 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoL30B 

Agricultural Proposals 
(Deb. 14, Vol. XXIX, OS-09-2007) 
C01.2S3·S1 

Capacity of Telephone Exchanges 
(Deb. 17, Vol. XXIX, 1,0-09-2007) 
Col. 164 

Demands for Supplementary Grants 
(Railways)-2007~8 

(Deb. 9, Vol. XXVIII, 23-08·2007) 
Sports Schools and Institutions Col. 58B-89 . 

(Deb. B, Vol. XXVlII, 22-0B-2007) Financial Assistance by NABARD 
Col. 327-32 (Deb. 16, Vol. XXIX, 07-09-2007) 

Spy Cases Col. 266-67 
(Deb. 7, Vol. XXVIII, 21-0B-2007) SiIlab, Chaudhary Lal 
Col. 200 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08·2007) 
Col. 152-56 

Substandard Performance 
(Deb. 14, Vol. XXIX', 05·09·2007) 
Co1.1S4-S5 

Telecom Service in Orissa 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 179-80 

Tourism Offices Abroad 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 391-92 

Transfer Policy in KVs 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 145-47 

Cigarettes and other Tobacco Products 
(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment BiI~ 2007-Consid~ 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 384-86 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Chandrakant Khaire-Conaid. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 42G-23 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan SinJh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 323-26 
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Demands for Supplementary Grants 
(0eneraJ}-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.758~ 

Demands for Supplementary Grants 
(Raj1ways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoJ.626-29 

Fencing on Zero Line in Jammu and 
Kashmir 
(Deb. 7, Vol. XXVII~, 21-08-2007) 
Col. 323-24 

Foodgrains Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 13-14 

Need to ensure payment of minimum 
wages to workers in Jammu & Kashmir 
(MUR377) 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
CoJ.271-72 

Panjteertbi Hydro Power Project in J&K 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoJ.213-1S 

Protected Monuments in Jammu and 
Kashmir 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 183-86 

Secwity Scenario in Jammu and Kashmir 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoI.13S-37 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col.3~ 

Status of Jammu-Katra Rail Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 317-18 

SIDlb, Dr. Akblle.b Pra.ad 
Formulation and Implementation of 

Comprehensive Food and Nutrition 
Security Scheme by Shri Naveen Jindal 
{Res.}-Withdrawn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 377-86, 391-93 

Slnp, Dr. Manmoban 

Civil Nuclear Energy Cooperation with the 
United States (St.) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 433-3S 

Sln,b, Dr. Ra,buvansh Prasad 
Stitus of implementation of the 

components of Bharat Nirman 
relating to the Ministry of Rural 
Development (St.) 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 329-34 

Status of National Rural Employment 
Guarantee Act, 2005, (NREGA) (St.) 
(Deb. 13, Vol. XXIX, 31-01-2007) 
CoJ.334-38 

Singh, Kunwar Manvendra 
Constitution (Amendment) Bill, 2004 

(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 350-56 

SID,b, Rao Inderjit 
Statement Correcting Reply to Unstarred 

Question No. 1956 dated August 20, 
2007 regarding 'Outsourcing of 
Defence Production System' (St.) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 377 

Sln,b; Sbrl Cbandra Bhushan 
Allocation of More Funds for Rural Roads 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 263-61 

Auction of Coal Blocks 
(Deb. I, Vol. XXVIII, 22-01-2007) 
CoI.ISO-SI 

Central Excise Evasion 
(Deb. 1, Vol. XXVIII, 10-08.2007) 
Col. 1 73-7S 
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Central Universities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.462~3 

Housing Loan by Public Sector Banks 
(Deb. S,. Vol. XXVIII, 17-08-2007) 
CoJ.316 

Incidents of Fire in Running Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.S3-S4 

Indo-US Civil Nuclear Agreement 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 316-17 

Joint Venture to run High Speed Trains 
(Deb. 12, Vol. XXIX,. 30-08-2007) 
Col. 22S-27 

Loan to Minorities 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.llS-17 

Loans fbr Infrastructure .. 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 102 

Losses to Oil PSUs 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 301-09 

Merchant Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 193 

Multiple Criminal Codes 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 368-69 

National Power Project Management 
Board 
(Deb. 1, Vol. XXVIII, 10-08-2007). 
Col. 78 

Pension Fund Manager 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.lS7-S8 

Permission to Freight Trains to run with 
Higher Axle Loadl 
(Deb. 12, Vol. XXIX,. 30-08-2007) 
Col. 124-2S 

Production of Certified SeedJ 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 32 

Promotion to Renewable EnerlY 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.3S8-64 

Restriction on Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Co1.3S6-S7 

Restrictions for Raising Capital 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 95-96 

Review ofEmployeea State lnIuranceAct, 
1948 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. SO 

Selling of Relerved Tickeu throup po.t 
Offices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 309-10 . 

Separate Board for Leather Industry 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 2()()'() 1 . 

Setting up ~f Agricultural Outlets at 
Railway Stations 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 131-32 

Setting up of Cancer Fund 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.SSI 

Setting up of Inltitute for Petroleum 
Technology 
(Deb. 12, Vol. XXIX, 30;.()1-2007) 
Col. 229 

'Setting up of Institute to Study Olobal 
Warmina 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 221-22 

Setting up of Metro Rail Projects in Statel 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 216-20 
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Shortage of Infrastructure in Anganwadi 
Centres 
(Deb. 3, Vol. XXVI1I, 14-08-2007) 
Col. 325-36 

Special Plan for Muslims 
(Deb. 4, Vol. XXVIII, 16~08-2007) 
Col. 169 

Stranded Passengers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 291-92 

Surcharges OD the Carriage of Goods 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 303 

Textile Export 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 363-66 

Making Intelligence EstablisJunents Public 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoI,I57 

Recognition to Industrial Training 
Institute 
(Deb', 14, Vol. XXIX, 05-09-2007) 
Col. 206-10 

Rehabilitation of Adivasi and SCs on 
Forest Land 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 583-84 

Secret Information on Website 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 196-97 

Vacant Posts in CGHS 
(Deb. 14, Vol. XXIX, 05-09-2007) 

Withdrawal of Troops from Border Areas Col. ~t 
(Deb. II, Vol. XXIX, 29-08-2007) SIDSh, Shrl Devwrat 
Col. 251-52 

World Hindi Conference 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
C01.3S2-S6 

Sinlh, Sbri Cbandrabbaa 
Allocation of Power 

(Deb. 16, Vol. XXIX, 07-09-2007) 
CoI.l76-77 

Appointment of PersoMel at Unmanned 
Level Crossings 
(Deb. 9, Vol. XXVID, 23-08-2007) 
Col. 177-78 

Approval ofBeni Sagar Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 495-96 

Free Rail Travel Facility to Disabled 
Persons 
(Deb. 15, Vol. XXIX, 06-09;.2007) 
Col. 79 

Jobs to the Family Members of Victims of 
Rail Accidents 
(Deb. 12, VoL XXIX, 30-08-2007) 
Col. 145 

Demands for Supplementary Grants 
(Rai1ways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 579-81 

Formulation and Implementation of 
Comprehensive Food and Nutrition 
Security Scheme by Shri Navecn Jindal 
(Res.)-Withdrawn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 370-74 

Need to provide immediate financial 
assistance to the State Government of 
Chhattisgarh to provide relief to 'Baiaa' 
community ofRajnandgaon, facina the 
onslaught of a mysterious disease 
(MUR377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 513-14 

Promotion of Self-Employment Bill, 2006 
by Shri Chandrakant Khaire-Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 40().()2 
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Situation arising out of floods in various 
. Parts of the country (DUR 193) 
(Deb. II, Vol. XXIX, 19-08-2007) 
Col. 914-1S 

Investment in Agriculture 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 27S-76 

Marine Casualties 
Sialb, Sbrl Dually.at (Deb. I, Vol. XXVIII, 22-01-2007) 
Acquisition of ShipslVessels by SCI Col. S~ 

(Deb. 14, Vol. XXIX, 05-09-2007) Medical Facilities at Railway Stations 
Col. 647 (Deb. 9, Vol. XXVIII, 23-01-2007) 

ADB Assistance for Urban Infrastructure Col. 34142 
Projects 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 4248 

Airports in Small Cities 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI~ 164 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.2S 

Construction of Bridges on NH 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 621-28 

Drouaht Relief 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.3S2-S3 

Four-Ianing of National Highways in 
Rajasthan 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoL 636-37 

Impact of Melting of Glaciers on Hydro 
Power Plants 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 140-41 

Indo-US Civil Nuclear Agreement 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Merger of Programmes for Animal 
Breeding 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 102..03 

MoUs with Foreign Countries 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.5SS-S6 

National Blindness Control Programme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 473-75 

National Rainfed Area Authority 
(Deb. 2. Vol. XXVIIl, 13-08-2007) 
Col. 271-74 

NSSO Survey on use of Kerosene 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 472-76 

Pension to Freedom Fiahtcrs 
(Deb. 3, Vol. XXVIII, 14-01~2007) 
Co1.161~ 

Perfonnance of NREGS 
(Deb. S, Vol. XXVIII, 17-:08-2007) 
Col.S3-S4 

Performance ofServa Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-01-2007) 

·CoI.ISI-S2 
Infiltration 

(Deb. 3, Vol. XXVIII, 14-08-2007). Poaching of Wild Life 
Col. 494-95 (Deb. II, Vol. XXIX, 29-01-2007) 

Integrated Development of Small and 
Medium Towns 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 23-24 

Col. 633-34 
Promotion of Hotel Industry 

(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 249 
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Promotion of Self Employment Bill, 2006 
by Shri Chandrakant Khaire-Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoJ.388-92 

Public Private Partnership (PPP) for Gas 
Distribution Projects 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.2S8-S9 

Rate ofInterest on Farm Loan 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 268-69 

Reduction in Fiscal Deficit 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 97-100 

Relief Code 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 494 

Review of Law and Order in Jammu and 
Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 261-62 

Review of NRHM 
(Deb. 8, Vol. XXVIII, 22-0S-2007) 
CoI.ISS-66 

Review of Performance of Steel Sector 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 149-S4 

Shortage of LNG 
(Deb. 4, Vol. XXVIII, 16-0S-2007) 
COI.304-OS 

" Traffic Congestion 

Stalh, Shri Glacsh 

Allocation of Power 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 176-77 

Allocation of Power to M.P. 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.117-IS 

Apparel Park Scheme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 430-34 

Availability of Funds for Payment of 
PrelPost Matric Scholarship to Other 
Backward Classes 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Col. 174 

Condition of Forest Dwellers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.2IS-16 

Delay in Payments under NREGS 
(Deb. 10, Vol. XXVIII, 24-OS-2007) 
Col. 243-44 

Demands for Supplementary Grants 
(General)-2007-OS 
(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 762~S 

Demands for Supplementary Grants 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COI.S73-76 

Electrification of Railway Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 127-28 

(Deb. 13, Vol. XXIX, 31-08-2007) Electrification of Villages 
Col. 303-04 (Deb. 10, Vol. XXVIII, 24-08-2007) 

Traffic Denaity on GQ Project Col. 183-87 
(Deb. 8, Vol. XXVIII, 22-08-2007) Funds for Construction ofOldAae Homes 
CoI.2S4~ (Deb. 4, Vol. XXVIII, 16-08-2007) 

Transfer of Head Works to Bhakra Beas 
Management Board 
(Deb. 17, VC1t: XXIX, 10-09-2007) 
0>1.181 

Col. 322-24 
Health Awareness Schemes 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 497 
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Implementation of Rail Budget 
Announcements 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 192-200 

Incentives to Small and Cottage Industries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 323-24 

Increase in Populations for AUWSP 
(D"b. 16, Vol. XXIX, 07-09-2007) 
Col. 264-65 

Investment in IT Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 4647 

National Highways in Madhya Pradesh 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.S7S-S0 

Natural Gas Pipeline Network 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 15S-58 

Passing of Secret Information 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 185-87 

Plane Accidents 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col.S6 

Plantation' Crops 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 43S-36 

Police Reforms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.IS6-S7 

Proposal for Four-laning of NH 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 670-71 

Provision for Air Ambulances 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 219 

Public Private Partnership (PPP) for Gas 
Distribution Projects 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
CoI.2SS-S9 

Railway Ticket Booking through Post 
Offices 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 299-300 

Rajiv Sagar Proj~ct 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Co1.300~1 

Regulatory Commission for Coal 
(Deb. 14, Vol. XXIX, OS-0'9-2007) 
Co1.SIS-16 

Review of Monetary Policy by RBI 
(Deb. 10, Vol. XXVlII; 24-OS-2007) 
Col.SO-SI 

Scholarship to OBC Students 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 137 

Textiles Export 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 33440. 

Upgradation of Merit of Scheduled Castes 
Students 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.S3 

Sinah, Shrl Ganesh Pnlld 
Demands for Supplementary Grants 

(Railways)-2007~S 

(Deb. 9, Vol. XXVIII, 23-0S-2007) 
CoI.,04 

Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
CoI.S77 

Need to set up an Indian Oil LPG outlet in 
Masaurhi block in Patna, Bihar 
(MUR377) .... 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 276 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
COl.3S0 
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SIDlb, Sbrl Klrd Vardban 

Demands for Supplementary Grants 
(Railways}-2007'{)1 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 446-47 

SIDlh, Sbri Laklbmln 
Demands for Supplementary Grants 

(GenctaJ)-2007'{)8 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 749-52 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 341-i3 

Slnlh. Shrl Mlnvendn 
Restriction on Pakistani Citizens 

(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 262 

Scheme for Small Scale Industries 
(Deb. 14, Vol. XXIX. 05-09-2007) 
COI.S3-59 

Slalh, Shri Mohan 
AUJortmGRaterNo~a 

(Deb, 4, Vol. XXVIII, 16-08-2007) 
CoL 146-47 

Collaboration of Indian Railways with 
Foreign Countries 
(Deb. 4, Vol. XXVIIl, 16-01-2007) 
Col. 194-95 

Concessions to Industries in Uttarakhand 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
CoL 13940 

Constitution (Amendment) Bill, 2004 
(Insertion of new Article 16A) by 
Shri Chandrakant Khaire-Consid. 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 410-13 

Construction of ROld Over Bridles 
(ROBs) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoI.2SO-S3 

Demands for Supplementary Grantl 
(Railways)-2007"()8 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 468-71 

Demands for Supplementary Grants-
~2007-2008 

(Deb. S, Vol. XXVIII, 22-08-2007) 
CoI.689-94 

Duty Evasion of Foreign Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.216-17 

Exodus of Non-Kashmiri Worker 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 137-39 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 81 I-IS 

Gas Reserves in Cauvery Basin in AP 
(Deb. 12, Vol. XXIX, 30-01-2007) 
CoJ.147 

Import of Steel 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 117-89 

Increase in the Interest on Credit Cards 
(Deb. 16. Vol. XXIX, 07-09-2007) 
Col. 117-11 

Indo-US Civil Nuclear Agrccment 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 316-17 

Indo-US Joint Military Exercise 
(Deb. 2, Vol. XXVIII, 13-08·2007) 
Col. 137-38 

Inflation Rate 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 57-59 
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Pending Projects under PMGSY 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 342-44 

Per Capita Income vis-a-vis Annual 
Growth Rate 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 1 23-2S 

Production of Wheat, Gram and Mustard 
(Deb. 2, Vol. XXVIlI, 13-08-2007) 
Col. 293-94 

Recommendations of Administrative 
Reforms Commissioli 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 369-71 

Regulatory Authority to Control Obscene 
Material 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 203-04 

Report of Srikrishna Commission 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.25S 

Reservation in Education Field 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 490-92 

Rifts in Bundelkhand Region 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 209-10 

Sarva Shiksha Abhiyan 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 385-16 

Sethusamudram Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
CoI.S92-93 

Share of Government and Private Telecom 
Companies 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 106-08 

Shrinking ofGangotri Glacier 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 13940 

Situation arising out of floods in various 
parts of the Country(DUR 193) 
(Deb. 3, Vol. XXVIII, 14..01-2007) 
CoL 628-32 

Special Package for States 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoI.S08-09 

Spread ofVectorlWater Borne Diseases 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 91-104 

Study on Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 21-22 

Sugar Development Fund 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 70 

Volatility in the Share Market 
(Deb. 13, Vol. XXIX, 31-08-2007) 
CoI.4S-16 

stDlh, Shri Prabbun.tb 
APDRP 

(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 54 

Cases of Wrong Diagnosis at Government 
Hospitals 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 523 

Central Assistance to Non-Govemmental 
Organisations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 222 

Central Civil Services (Conduct) Rules 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 433-34 

Committee on Petitions-Twenty Ninth, 
Thirtieth and Thirty First Report-
Presented 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 624 

Completion of On-going Power Projects 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 147-58 
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Construction of Malls 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 72-73 

Foreign FundI to NOOs 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 20-23 

Deaths due to Fall in Manholes and Sewers Free Treatment to Poor 
(Deb. 3, Vol. XXVIII, 14-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 3SO-S I Col. 574-75 

Demands for Supplementary Grants 
(RajJways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. SIO-I3 

Disposal of Undelivered Passports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 73S-36 

Diversion of Funds under Sarva Shiksha 
Abhiyan 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 104 

Drop out Rate in Rural Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 480 

Encroachment on Railway Land in Delhi 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 109-10 

Facilities for Disabled Air Passengers 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 167 

Facilities to Prisoners in Jail 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 43140 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 170, 773-84, 16S~ 

Fake Passports to Foreign Nationals 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 703-07 

Fire Fighting Arrangements 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 114 

Foreign Contribution Regulation Act 
(Deb. 7, Vol. XXViII, 21-08-2007) 
COI.40S 

Garib Rath Trains on Daily Basis 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 174. 

General Body Elections of Kendriya 
Bhandar 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 296-97 

Gram Sabha Land 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 12S-26 

Grant of Housing Loans.to the Rural Poor 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 191-92 . 

Growth of Jhuggi Jhonpari 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 304-OS 

Illegal Mining and Smuggling of Coal 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 34641 

Incentives to Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 257-S1 

Issuance of Fire Safety Certificate 
(Deb. 7, Vol. XXVIIl, 21-08-2007) 
Col. 300-301 

Issue of Passports under Tatkal Scheme 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Co1.461~ 

Kendriya Bhandar 
(Deb. II, Vol. XXIX, 29-01-2007) 
COl.S73 

Modified National Agricultural Insurance 
Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 42 
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NHd to complete the construction ofBR 

09-10 road at Masharakh, diSU'ict Saran, 
Bihar under Pradhan Mantri Gram 
Sadak Yojana (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 522-23 

Need to open a Kendriya Vidyalaya at 
Maharajganj, District Siwan, Bihar 
(MUR377) 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 567 

Need to start construction of National 
Highway No. 85 (n .. JIpurto Oopalganj 
via Chhapra-Siwan) and National 
Highway No. 101 (Chhapra to 
Muhammadpur via Baniapur) in Bihar 
(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 337-38 

Situation arising out of floods in various 
parts of the Country (OUR 193) 
(Deb. 3, Vol. XXV Ill, 14-08-2007) 
Col. 613-20 

Steel Plants 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 219-22 

Sugarcane Dues 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 7 

Supply of Medicines by CGHS 
Dispensaries 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 366-68 

Timely Disposal of Court Cases 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 68-69 

Work Undertaken by NHAI in Bihar 
(Deb. 8, Vol. XXVIIl, 22-08-2007) 

Performance under APDRP Col. 575 
(Deb. I, Vol. XXVIII, 10-08-2007) Sinlh, Shri Rakesh 
CoJ.I99-203 

Power Losses 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 51-53 

Reimbursement ofNon-Bonafide Payment 
to New Allottees 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 156-57 

Rejection of Credit Card 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 11-14 

Revival of Steel Plants 
(Deb. 12, Vol. XXIX, 30-08-2001) 
Col. 298-99 

Setting up of Heavy Industries 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 321-22 

Shortage ofLPO 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
("ul. 287-88 

Augmentation of Coaches in Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 75-76 

Availability of Bottled Drinking Water at 
Lower Prices 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Co1.l41-42 

Blast in Mobile Handsets 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 244-46 

Broadband Internet Connections 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 353-56 

Development of Agricultural Research 
and Technology 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 54-55 

Fake Passports 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 442-43 
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Foreign Tourists Sialb, Sbrl Rew.tt RaID.a 
(Deb. 12, Vol. XXIX, 30-08-2007) Bunkers and Mobile Towers on Indian 
Col. 222·26 

Gas Godown! Located near Schools 
(Deb. 9, Vol. XXVIII, 23·01-2007) 
Col. 161 

Hoarding by Private Sector on Railway 
Land 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
Col. 210 

Borders 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 299-300 

Central Support to Unaided Colleges and 
Schools 
(Deb. 3, Vol. XXVIII, 14.08-2007) 
Col. 13 

Changes in Defence Policy 
Jawaharlal Nehru Agricultural University (Deb. 17, Vol. XXIX, 10-09-2007) 

(Deb. 14, Vol. XXIX, OS-09~2007) Col. 227 
Col. 161 Complaints on Dowry by NlUs 

Need to place sufficient order in Defence (Deb. 7, Vol. XXVIII, 21-08~2oo7) 
Ordnance Factories (MUR 377) Col. 201 ~2 
(Deb. 4, Vol. XXVIII, 16-08-2007) Death of Prisoners in Jail 
Col. 406 (Deb. 3, Vol. XXVIII, 14-08-2007) 

Procurement of Guns Col. 427-28 
(Deb. 17, Vol. XXIX, 10-09·2007) Denial of Visa 
Col. 224-25 (Deb. 8, Vol. XXVIII, 22-08-2007) 

Role of Local People in Conservation of 
Natural Resources 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 117-18 

Shivalinga at Amamath 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.3SS·S6 

Supply of Fertilisers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 203-12 

Use of Space Spectrum for Private 
Telecom Companies 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 63-64 

Vacant Posts in COHS 
(Deb. 14, Vol. XXIX, OS-09-2007) 
CoI.~OI 

World Heritage Sites 
(Deb. 4, Vol. XXVIII, 16·08-2007) 
Col. 288-92 

Col. 270-71 
Deposition of Silt by Ganga 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 513-14 

Detention of Indians Abroad 
(Deb. 8, Vol. XXVIII, 22:08-2007) 
Col. 371-72 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Funds for Benefit of Telephone 
Subscribers 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.lSS-S6 

Health Insurance Scheme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 430 

International Day of Non-Violence 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 74243 
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LNG;from Iran 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 25-27 

Merchant Airports 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 193 

Metro Train Facility in Mumbai 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.301 

Need to prohibit the use of the term 
"Kabootarbaazi" as a slang for abuse 
of official facilittes by the media (MUR 
377) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 878-79 

Overcharging by Ticket Counter Clerks 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 110-11 

Overseas Investment 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 144 

Phaphamau Bridge 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 209-10 

Problems of Commuters of Local Trains in 
Mumbai 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Co1.319 

Production ofBio-fuel 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.IB7 

Regular Monitoring of Flow of Rivers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.llB-19 

Shortage ofSmill Denomination of Coins 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 23940 

Storage of Crude Oil 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 284-85 

Tax Restructuring for Solar/Hydrogen 
Based Energy Sources 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 14142 

Telephone Directory 
(Deb. I I. Vol. XXIX, 29-0B-2007) 
Col. 201 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 26B-79 

Unsatisfactory Services in SBI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 171-72 

World Heritage Site List by UNESCO 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 23942 

Singh, Sbri Sit. Ram 

Demands for Supplementary Grants-
GeneraI-2007"{)8 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 694-98 

Situation arising out of floods in various 
parts of the country (DURI93) 
(Deb. 6, Vol. XXVIII, 20-OB-2007) 

Production of Cars Col. 375-80 
(Deb. 9. V61. XXVIII, 23-0B-2007) Singh, Sbri Sugrib 
Col. 172-73 

Promotion to New and Renewable Energy 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 33-37 

Railway Track in Jammu and Kashmir 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 110 

Amendment in Merchant Shipping Act, 
1908 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 457-58 

Appointment of Agents by SCI 
(Deb. 14. Vol. XXIX. 05-09-2007) 
Col. 605-08 
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Asia Pacific Meet 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 287 

Assessment of HIV I AIDS Cases 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 568-70 

Attack on Amamath Pilgrims 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 346-47 

Bio-fertiliser Production Units 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.354~8 

Cash Flow in CSIR Laboratories 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Co1.65~6 

Chromite Ore Reserves 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 244 

Clean Development Mechanism Project by 
SBI 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 285-86 

Collection of Mosquito Species 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 745-46 

Committee on Financial Sector Reforms • (Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 486-88 

Community Sanitation Complexes 
(Deb. p, Vol. XXIX. 31-08-2007) 
Col. 14-IS 

Conference of Public Sector Banks 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 21 1-13 

Cultivation ofBio-Fuel 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 147-48 

Demand and Supply of Petroleum Products 
(De~. 4, Vol. XXVIII, 16-08-2007) 
Col. 300-301 

Demands for Supplementary'Grants 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 482-84 

Deposits in SBI 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 286 

Development of Daringbari in Orissa 
(Deb. 9, Vol. XXVIII, 23.08-2007) 
Col. 329-30 

Development of Multi-Mode Radar 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 384-85 

Diversion of Goods by SSI 
(Deb, 2, Vol. XXVIII, 13-08-2007) 
Col. 422 

Ex-Gratia Payment to the Employees of 
NfPC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 163-64 

Expansion of Security Printing Presses 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 172-73 

Exploration of New Gas and Oil Blocks 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 17-19 

Extremist Activity 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.lS6-63 

FBT on Employees Stock Options 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 339-40 

Flood Affected States 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 309-20 

Garden Reach Shipbuilders and Engineers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 278-79 

Import and Export of Petroleum Products 
(Deb. 4, Vol. XXVIll, 16-08-2007) 
Col. 393-94 ' 
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Import Duty on Edible Oil I MoD between NT-PC and BARC 
(Deb. 1, Vol. XXVIII, 10-08-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 265-66 Col. 269-70 

Import of Hazardous Waste 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 303-04 

Import of Poultry 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 94-95 

Incentives to Sugar Industry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 250-51 

India-US Agreement for Gas Hydrates 
(Deb. 15. Vol. XXIX, 06-09-2007) 
Co1.207~8 

Indo-US Agri-Knowledge Initiatives 
(Deb. I1, Vol. XXIX, 29-08-2007) 
Col. 356-57 

Leadership Development Centre in HAL. 
Bangalore 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 106 

Liberhan Commission 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 476-77 

Logistic Post 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 288 

MoU ofDRDO with NASSC 
(Deb. 11. Vol. XXIX, 29-08-2007) 
Col. 317 

Mustard Oil 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 280-81 

National Advisory Board 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 331 

National Steel Policy 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 23-25 

Need to provide rail services between 
Berhampur-Phulbani via Ashaka and 
Bhanjanagar in Orissa (MUR 377) 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 520 

New Helicopters for Pawan Hans 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 127 

Package for Increasing Agricultural 
Productivity 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 4042 

Pending Projects with CAPART 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Co1.262~3 

Loss due to Incorrect Certification of Policies and Norms for Private Radio 
Distance 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 73941 

Operators 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 433-36 

Losses Suffered by Various Export Sectors Policy in 3G Network 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 304~7 Col. 158 

Milk Production 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 4547 

Modernization ofCSIR Laboratories 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 63-65 

Poultry Industry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 264-66 

President Address in Hindi 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col.507~8 
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Printing/Minting of Currency for Foreign 
Countries 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Coll6U5 

Production of Electrical Steel by Rourkela 
Steel Plant 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 232 

Rapid Transport System 
(Deb. I, Vol. XXVIII, 10-08-2007) 
ColI7S-78 

Refcnns in'Higher Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 406-07 

Renting of Vessels by SCI 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 748-49 

Research on Earthquakes in Himalayan 
Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 225-26 

Restriction on Private Courier Service 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 43240 

Restructuring of Media Lab Asia 
Progranune 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 364-65 

Revamping of Animal Genetics and 
Breeding 
(Deb, 17, Vol. XXIX, 10-09-2007) 
Col. 228-31 

SAARC ·Conference on Human 
Trafficking 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 27-28 

Sectors under Service Tax 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 73-7S 

Selling of Products by SAIL through Retail 
Outlets 
(Deb, 9, Vol. XXVIII, 23-08-2007) 
Col. 819-20 

Service of Cabin Crew Members 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col 199-200 

Setting of Management and Technological 
Institutes 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col 749 

Setting up of MRO 
(Deb, 9, Vol. XXVIII, 23-08-2007) 
Co1.215-16 

Setting up of New Petrol Pumps 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 2S0-S I 

Setting up of Petrol Pumps and Gas 
Agencies 
(Deb, 4, VoL XXVIII, 16-08-2007) 
Col. 384-85 

Setting up of Steel Development Research 
Mission 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 96 

Signing oflntegrity Pact by CIL 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 232-33 

Spectrum Policy 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.27} 

Stanford-India Biodesign Programme 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 42-44 

Subsidy on Fertilizers 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 189-90 

Supply of Gas to IOC by RIL 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 242-43 

Survey Regarding NREGS in Orissa 
(Deb. S, Vol. XXVIII, 17-0B-2OO7) 
Col. 322-23 

Tax Exemption of RRB 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 239-41 
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Technology Mission 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 59-61 

Employment Generation 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 24 

Therapeutic Efficacy of Drugs Energy from Methane 
(Deb. II, Vol. XXIX, 29-08-2007) I (Deb. 13, Vol. XXIX, 3108-2007) 
Col. S3S-36 Col. 76 

Unified Coastal Command 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 259 

Utilization of Milk Production 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col 279-80 

Enrolment in Higher Education 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 143-44 

Ethanol Blended Petrol 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 173 

World Bank Assistance for PMGSY I Exploration of Oil Reserves by ONGC in 
(Deb. 13, Vol. XXIX, 31-08-2007) Krishna Godavari 
Col. 140-43 (Deb. 12, Vol. XXIX, 30-08-2007) 

World Bank Loan for Coal Sector Col. 136 
Rehabilitation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 679-84 

Singh. Shri Suraj 
Accidents on Delhi-Gurgaon NH-8 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.511-12 

Allotm~nt of Oil Blocks 
(Deb. 9, Vol. XXVIII, 23-08·2007) 
Col. 293-94 

Bifurcation ofPrasar Bharti 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.l70-71 

Channelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 111-12 

Crude Oil in Krishna Godavari Basin 

External Affairs 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 158-226 

Food Security Mission 
(Deb. 2, Vol. XXVIII, ] 3-08-2007) 
Col. 37-38 

Foreign Financial Institutions in the Indian 
Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 94-95 

Growth Pole Scheme 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 2·3 

Identification of Minority/Muslim 
Dominated Districts 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.IOS-09 

. 8 2007) Import of Pulses 
(Deb. 12, Vol. XXIX, 31'·0 - . (Deb. 6, Vol. XXVlIl, 20-08-2007) 
Col. 302·.03 Col. 38-40 

Cut in Import Duty on Wheat Flour 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 197 

Domestic as well as Foreign Capital 
Investment 
(Deb. 16, Vol. XXIX, 07-09-2007) I 
Col. 229-31 

Inflation 
(Deb. 13, Vol. XXIX, 31-08~2007) 
Col. 22S-27 

Loan to Real Estate Etc. 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 203-04 
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Naptha Jhakhri Power Plant 
(Deb. 16, Vol. XXIX, 07-09-2007) 
C01.17S-76 

Need to promote labour-oriented 
techniques for the overall development 
of the economy (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 339 

Need to release a special financial package 
for rehabHitation of flood affected 
people in Bihar (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Co1.567~8 

Production of Crude Oil and Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123-24 

Profit earned by Oil Refineries/Oil 
Companies 
(Deb. 4, Vol. XXVIII, 16-0~-2007) 
Col. 16-17 

Profit Earned by PrivatelPublic Sector 

Seeds Identified by ICAR 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 19S-204 

Selling Rates of LPG 
(Deb. 12, Vol. XXIX~ 30-08-2007) 
CoI.I04-OS 

Shortage of Coal for Power Generation 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 19-21 

Situation arising out of floods in various 
parts of the country (OUR 193) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 900 

Statement on Kashmir Issue 
(Deb. 14, Vol. XXIX. OS-09-2007) 
Col. 727 

Subsidy for Chemical and Fertiliser Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 35-37 

Subsidy on Petroleum Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 303-34 

Surplus Funds of PSUs 
(Deb. 9, Vol. XXVIII, 23-08-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 355-56 Col. 372-80 

Refinery Transfer Price of Petrol 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 229-30 

Regularisation of Unauthorised Colonies 
in Delhi 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Cot 107 

Rise in Road Accidents 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 442-50 

Sale of Ethanol Blended Petrol 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 12-13 

Sale of Petroleum Products by IOC in 
Foreign Markets 
(Deb. IS, Vol. XXIX, 06-09-2007) 
CoI.162~3 

Technical and Commercial Losses 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 80-86 

Transmission and Distribution Losses 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 303-10 

Transmission of Programmes in Border 
Areas 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 338-39 

Universal Social Security System for 
Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309 

Singh, Shri Uday 
Accredition of Ayush Medicines 

(Deb. 14, Vol. XXIX, OS-09-2007) 
COI.S63-64 
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Biometric PAN Cards 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 22-25 

Competitive Bidding for Allocation of Coal 
Mines 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 496-97 

Credit Card Frauds 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 56-60 

Dealership Agreement 
(Deb. 9, Vol. XXVIIl, 23-08-2007) 
Col.3B7 

lOI Holders belonging to SCIST Category 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Co1.16B~9 

low Power Generation Capacity of Gas 
Based Power Projects of NT PC 
(Deb. I, Vol. XXVIII, 10-OB-2007) 
Col.l86-8B 

National Blood Transfusion Authority 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 449 

National Capital Region Planning Board 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 27-29 

Farakka Super Thermal Power Station National Urban Policy 
(Deb. 5, Vol. XXVIIl, 17-08-2007) (Deb: I, Vol. XXVIII, 10-08-2007) 
Col. 293-94 Co 1.1 57-59 

Flouting· of Norms by Airlines 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 293 

Foreign Direct Investment in Food 
Processing Industries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 247-49 

Grievances Redressal Cell by Cil 
(Deb. 8, Vol. XXVIII, 22-0B-2007) 
Col.207-OB 

Inquiry into Delhi-Attari Express Fire 
Incident 
(Deb. 12, Vol. X~IX, 30-08-2007) 
Col. 145-46 

Irregularities in Exchange'Boards 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 109 . 

Joint Venture to run High Speed Trains 
(Deb. 12, Vol. XXIX, 30-08-2907) 
Col. 22S-27 

Liquor Scam in Army 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 144-45 

lOIHolders 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 281-82 

New Postal Policy 
(Deb. 6; Vol. XXVIII, 20-08-2007) 
Col. 121 

Production of Pulses 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 183-84 

Restriction on Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-08-i007) 
Col. 356-57 

Rural Knowledge Centres 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 429-3 I 

Setting up of Mega Hydro Power Projects 
byNTPC 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 103-04 

Sinking of Supply Vessel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 328-29 

Small PDA in Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.267~8 

Strategic Crude Oil Storage 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 390-91 
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Study on Naxal Activities 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 17-23 

Subsidies to Agricultural Products 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.l86-87 

Surveillance Checks by nGCA 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 151 

Telecom Manufacturing Industry 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 218-19 

Unit Linked Insurance Products 
(Deb. 16, Vol. XXIX, 07,-09-2007) 
CoI.2S1-52 

Violation of Norms by Gas Companies 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 218-20 

Withdrawal of Excise Exemption 
(Deb. 13, Vol. XXIX, 31-08-2007) 
COl.29S 

Singb, Sbri Vijayendra Pal 
Merchant Shipping (Amendment) Bill, 

2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.S88-90 

Protection of Tigers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 30 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the Slate Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 367-68 

Sineh, Shrimati Pratibha 

Demands for Supplementary Grants 
(Ral1ways)-2007~8 

(Deb. 9, Vol. xxvm, 23-08-2007) 
Col. 611-12 

Need to take preventive steps for 
eradication of "Muscular Dystrophy" 
an incurable disease (MUR 377) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 872 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 907-09 

Standing Committee on Social Justice and 
Empowerment-- Statement-Laid 
(Deb. 15, VoL XXIX, 06-09· 2007) 
Col. 264 

Standing Committee on Social Justice and 
Empowerment-Twenty-Seventh and 
Twenty-Eighth Reports-Presented 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 264 

Sippiparai, Shri Ravichandran 

Commercial Use of Vacant Railway Land 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoL 20 

Demands for Supplementary Grants 
(Railways)-2007~8 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 572-73 

Need to open a Computerised Railway 
Reservation Counter at Aruppukottai, 
Sivakasi, Tamil Nadu'(MUR 377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.41O 

SolaDId, Shri BhupeDdrasiDb 

Allocation of Funds 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 454 

Coastal Security 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 153-55 

Distribution of Fund under PMGSY 
(Deb, 10, Vol. XXVIII, 24-08-2007) 
Col. 109-10 
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Employment to Soldiers Handicapped in 
Wars 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 300-301 

Flexible Llfbour Policy 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 266 

Gauge Conversion between Ahmedabad 
and Udaipur 
(Deb. 4, Vol. XXVllI, 16-08-2007) 
Col. 306 

Gauge Conversion in Gujarat 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 164-66 

Group Housing Societies Registered with 
DDA 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 119-20 

Implementation ofSwajaldhara Scheme in 
Gujarat 
(Deb. 10, Vol. XXVHI, 24-08-2007) 
Col. 189 

Import or Cotton 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 131-32 

Indiscipline by Railway Official 
(Deb. 9, Vol. XXVIII, 23-08-200:) 
Col. 249-50 

Infiltration .and Encounter between Anned 
Forces and Militants 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 156-57 

Interest on Home Loans 
(Deb. I, Vol. XXVII~, 10-08-2007) 
Col. 56-57 

lukhau Fishery Project 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 173-74 

Maritime University in Gujarat 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
('..01. 248 

National Urban Policy 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 157-59 

Pipavav Power Project 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 234 

Setting up of Institutions on the Lines of 
NIPER 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 132 

Ship Breaking Industry 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 73-74 

Status of Chalk 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 372 

Supply of Wheat to States 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 21-28 

Soz, Prof. Saif-ud-din 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.409-1O 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 404-12 

Subba, Shri M.K. 
Abduction oflndians in Nigeria 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 695-96 

Airport at Baljek 
(Deb. 12, Vol.. XXIX, 30-08-2007) 
Col. 78-79 

Amphibians in Assam 
(Deb. II, Vol. XXIX, 29-08-2007) 
Co1.407"()8 

Bogibeel Bridge Project 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 388-89 

Collaboration with China 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
(:01.400 

Complaints in Mobile Service 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.311 
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Construction of Bridges for Improving 
COMectivity 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 731-32 

Development of Border Areas of Assam 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 253-54 

Development Projects in North-East 
Region 
(Deb. S, Vol. XXVIII, 22-08-2007) 
Col. 269-70 

Dhekia Production 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 276-77 

Flood Problem in North East 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col.60~ 

Foreign Assistance for HIV/AIDS 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.4n-78 

Funds for Vector Borne Diseases 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 73640 

Gas Cracker Project at Lepekkata (Assam) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Co1.1SS-87 

Indo-Thai Agreement for Assam Silk 
Production 
(Deb. II, Vol. XXIX, 29-08-2007) 
COl.S67 

Investment on Power Projects in North 
East States 
(Deb. 10, Vol. XXVIII, 24-OS-2OO7) 
Col.ln-7S 

JhUln Cultivation 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 132-33 

Majuli Island 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 233 

Meeting on Climate Change 
(Deb. 8, Vol. XXVIII, 22-0S-2007) 
Col. 129-30 

Opium Cultivation 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 245-48 

Pending Proposals under PMGSY 
(Deb. I, Vol. XXVIII, 1O-0S-2007) 
Col. 221-22 

Power Tariff Policy 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 415-44 

Heavy Toll of Wild Life on Railway Tracks Procurement of Gas from Myanmar 
(Deb. 8, Vol. XXVIII, 22-08-2007) (Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 55-57 Col. 159 

Housing and Slum Development of Assam 
and North Eastern Region 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 268-74 

Illegal Cutting of Forest Wood 
(Dcb. S, Vol. XXVIII, 22-0S-2007) 
Col. 274-78 

Illegal Trade of Animal Body Parts 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 565-70 

Indo-Japan Military Cooperation 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 50 

Production of Crude Oil by ONGC in 
Assam 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 38 

Programmes on Population Growth 
(Dcb. 3, Vol. XXVIII, 14-08-2007) 
Col. 455-57 

Promotion of Assam Tea 
(Deb. 7, Vol. XXVIII, 21-0S-2007) 
Col. 47S-79 

Promotion of Tourism in Assam 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 373-76 
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Safe Drinking Water 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 166 

Salient Features of Northeast-Thailand 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 497-98 

Setting up ofThennal Power Projects in 
Assam 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 289 

Sharing of Water with Bangladesh 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 159-60 

Skill Development Programme 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 101-02 

Steps to Protect Rhinos 
(Deb. 8, Vol. XXVIlI. 22-08-2007) 
Col. 487-90 

Subsidised Freight Rates in Agricultural 
Products 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 395-96 

Swapping of Rail Links in Assam 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 26] 

Tap Gas Pipelines Agreement 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 86-87 

Telephone Revolution in Rural Areas 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 100-]02 

The Year ofThailand and North East India-
2008 
(Deb. 4, Vol. XXVIII, 16-0&-2007) 
Col. 121 

TussarSilk 
(Deb. 7, Vol. XXVIJI, 21-08-2007) 
Col. 277-80 

Water Policy 
(Deb. 14, Vol. X-XIX, 05-09-2007) 
Col. ]70-71 

Weavers in North Eastern States 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 97-98 

SubbanYlo. Shri K. 
Credit Facilities for Women 

(Deb. ]6, Vol. XXIX, 07-09-2007) 
Col. 115 

Demands for Supplementary Grants 
(Railways r-2OO7-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 553-54 

Domestic Child Labourers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 162-64 

Education Loan 
(Deb. 13. Vol. XXIX, 3 I -08-2007) 
Col. 101, 145-47 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 285-86 

Employment in Organised Sector 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 211-16 

External Affairs 
(Deb. 13, Vol. XXIX, 3] -08-2007) 
Col. 158-226 

Gauge Conversion in Tamil Nadu 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 246-47 

Labour Laws and BPO Centres/Call 
Centres 
(Deb. ]7, Vol. XXIX, 10-09-2007) 
Col. 4]-42 

Malnourished Children 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. ]09-10 

Scheme for Treatment and Reuse of 
Domestic Waste Water 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 199-200 

Strengthening the local Self-Government 
Systems 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 450-52 
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Subsidy for Supply of Rice I Funds for Polio Immunization 
(Deb. 10, Vol. XXVIII, 24-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 142 Col. 398400 

Sugilvanam, Shri E.G 

Applications for Education Loans in Tamil 
Nadu 

Ganguly Panel on Stem Cell 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.478 

(Deb. 13, Vol. XXIX, 31-08-2007) Growth of Commercial Vehicles 
Col. 255-56 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Ban on Import of Indian Rice by Russia Col. 58~0 
(Deb. 7, Vol. XXVIII. 21-08-2007) HAL Airport 
Col. 436-37 (Deb. 15, Vol. XXIX, 06-09-2007) 

Central Institute for Classical Tamil Col. 88-89 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 128-29 

Climatic Change in India 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
C.ol.456-58 

Common Effluent Treatment Plant 
(Deb. II) Vol. XXIX, 29-08-2007) 
Col. 408 

Construction of Elevated Highways in 
TamilNadu 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 678 

Demand and Production of LPG 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 138-40 

Demands for Supplementary Grants 
(Railways )-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 583-86 

Demands for Supplementary Grants-
General-2007..o8 
(Deb. 8, V~1. XXVIII, 22-08-2007) 
Col. 698-703 

Development ofInfrastructural Facilities 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.I 10-11 

Employment to Rural Labourers and 
Youths 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 215-23 

ID Cards for Passengers 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 369 

Increase in Growth Rate of Small and 
Medium Enterprises 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 83-84 

IncreaselDecrease in Prices of Petroleum 
Products 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 244-46 

Insurance Scheme for Artisans 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Co1.l87-89 

Introducing Eco-friendly Trains 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 383-84 

Loan to Silk Weavers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 64-65 

Low Cost Petroleum Pumps in Rural Areas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 72-75 

Manpower ofBSF 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 137 

Merit-cum-Means Scholarship 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 395-96 
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National Accredition Board for Hospitals 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 667-69 

National Gas Advisory Body 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 46 

National Innovation Policy 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.171 

Need to set up a Food Processing Industry 
in Krishanagiri district, Tamil Nadu 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 336 

Online lIT and 11M Courses 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 459 

Petroleum and Natural Gas Regulatory 
Board 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 375-77 

Price of Natural Rubber 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 94-95 

Registration of Medical Establishments 
(Deb. S, Vol. XXVIII, 22-0S-2007) 
Col. lOS 

Relief in Service Tax 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 136 

Revamp of Ring Railway in Delhi 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 202 

Schemes for Handloom and Handicraft 
Sector 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
CoI.4S0-Sl 

Separate Commission for Medical Health 
(Deb. 14, Vol. XXIX, 05-09-2007) 
·Col. 602-03 

Setting up ofMRO 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.215-16 

SEZ for Textile Units 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 276 

Smaller Institutes of Food Technology 
Problems of Garment Exporters (Deb. 9, Vol. XXVIII, 23-08-2007) 

(Deb. 7, Vol. XXVIII, 21-08-2007) Col. 269-70 
Col. 271-72 Smuggling of Wildlife Articles 

Production ofCoir and Coir Products (Deb. 11, Vol. XXIX, 29-08-2007) 
(Deb. 17, Vol. XXIX, 10-09-2007) I Col. 561-62 
Col. 77-78 Tele-enquiry System for Passport 

Project Priyadarshini Information 
(Deb. 12, Vol. XXIX, 30-08-2007) (Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 260-61 Col. 277-78 

Rail Reservation Scheme 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 140-41 

Re-usable Launch Vehicle 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 463-65 

Reduction in Speed Post Charges 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 184 

Textile Export Processing Zones 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 498-504 

Tobacco-Borne Diseases 
(Deb. 8, Vol. XXVlII, 22-08-2007) 
Col. 447-48 

Unprotected Monuments 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 95-98. 
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Upgradation and Modernization of Plastic 
Technology Institute 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col.1S3 

Urban Infrastructure Fund 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 190 

Utilisation of Services of Post Office by 
Banks 
(Deb. 10, Vol. XXVIII, 24-0S-2007) 
Col. 163-64 

Vacant Posts in PSBs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 59-60 

Visit of Uzbekistan Delegation 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 4 19-20 

Sujatha, Shrimati C.S. 

Athirappilly Hydel Power Project in Kerala 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 267-68 

Custom Clearances 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 56 

Demands for Supplementary Grants 
(Railways }-2007-o8 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 620-21 

Demands for Supplementary Grants-
General-2007-200S 
(Deb. 8, Vol. .XXVIII, 22-08-2007) 
Col. 7]9-21 

Indo-Japan Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 71 

LNG Terminal at Kochi 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 237-38 

New Aircraft to Gulf Countries 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 133 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Co1.412-13 

Situation arising out of proposed 
formation of Salem Railway Division 
by bifurcating Palghat Railway Division 
(CA) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col.31 I 

Withdrawal of Troops from Border Areas 
(Deb. I I, Vol. XXIX, 29-0S-2007) 
Col. 251-52 

Suklabaidya, Shri Lalit Mohan 
Central Support to Unaided Colleges and 

Schools 
(Deb. 3, Vol. XXVIII, 14-0S-2007) 
Col. 13-14 

Demands for Supplementary Grants 
(Railways}-2007-oS 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 508-10 

Donation of Funds by ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 94-95 

Need to construct gates and install water 
pumping machines along the barbed-
wire fencing on Indo-Bangladesh 
border in Karimganj (Assam) 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 328 

Suman, Shri Ramji Lal 
Assessment of Production Cost of Crude 

Oil and Oil Reserves 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 227 

Cash Flow in the country 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 113-14 

Channelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. )) 1-12 
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Climatic Change 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 245-47 

Committee on Subordinate Legislation-
Eighteenth Report-Laid 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 305 

Common School System 
(Dcb. 3, Vol. XXVIII, 14-08-2007) 
Col. In 

Decreasing Value ofindian GDP 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 147-49 

Demands for Supplementary Grants 
(Railways)--2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 497-98 

Development and Expansion of Agro 
Industries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 189-92 

Direct Subsidy to Farmers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 54-56 

Dividend of GAIL (India) Ltd. 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 87 

Energy from Methane 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 76 

Ethanol Blended Petrol 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 173 

Exploration of Oil Reserves by ONGC in 
Krishna Godavari 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 136 

Extent of Shares held by Big and Small 
Institutions in Indian Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 159 

Food Security Mission 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 37-38 

Foreign Financial Institutions in the Indian 
Share Market 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 94-95 

Higher Taxes on Cars 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 272 

Increase in Participation of Retail Sector 
in Milk Business 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 164-68 

Increase in the Per Hectare Yield of Various 
Crops 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 128-29 

Mining as Per GSI Data 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 196-98 

Multinational Companies in Indian 
Pharmaceutical Markets 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 223-26 

Naptha Jhakhri Power Plant 
(Deb. 16, Vol. XXIX, D7-09-2007) 
Col. 175-76 

Need to bring out a white-paper on 
essential components of policy 
followed for fixing the price of 
petroleum products (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COl.S6S 

Need to improve primary education in the 
country (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 336-37 

New Fertilizer Policy . 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 383-84 
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Per Unit Cost of Thermal Power 
Generation 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 147-56 

Profit earned by Oil Refineries/Oil 
Companies 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 16-17 

Profit earned by PrivatelPublic Sector 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 355-56 

Transmission of Programmes in Border 
Areas 
(Deb. 3, Vol. XXVIIi, 14-08-2007) 
Col. 338-39 

UN Millennium Report 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 357-59 

Universal Social Security System for 
Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309 

Profit Margins in Medicines 
(Deb. 12, Vol. XXIX, 30-08-2007) VRS to BSNL Employees 
Col. 227-28 (Deb. 6, Vol. XXVIII, 20-08-2007) 

Col. 214-15 
Profit ofIndian Oil Corporation 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 249-50 

Receding Ganga Glacier 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 258-59 

Release of Report by EAC 
(Deb. 14, Vol. XXIX. 05-09-2007) 

. Col. 520-21 

Selling Rates of LPG 
(Deb. 12. Vol. XXIX, 30-08-2007) 
Col. 104-05 

Statutory Resolution Re: Disapproval of 
the State Bank <Jf India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 339,40-4} 

Technical and Commercial Losses 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 80-86 

Trade Negotiations 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 134-35 

Transmission and Distribution Losses 
(Deb. 5, Vol. XXV III , 17-08-2007) 
Co1.303-IO 

Surendran, Shri Chengara 
Availability of Seeds 

(Deb. 6, Vol. XXVIII, 20-0fl-2007) 
Col. 168-70 

Coconut Insurance Scheme 
(Deb. )4. Vol. XXIX, 05-09-2007) 
0?1.169 

Constitutional Reforms 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 70 

Deforestation 
(Deb. 8, Vol. XXVIII. 22-08-2007) 
Col. 249-54 

Demands for Supplementary Grants 
(Railways )-·2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 582-83 

Foreign Universities 
(Deb. 7, Vol. XXV III, 21-08-2007) 
Col. 28-29 

Fund Utilization under CLR 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 193-94 

Funds for Local Bodies and Panchayats 
(Deb. 11 ,Vol. XXIX. 29-08-2007) 
CoI.644-M 
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Implementation of Consumer Protection 
Act, 1986 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 125-26 

India Myanmar Gas Line 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 372 

Kollam Sengottai Metre Gauge (MG) Line 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 142 

Legislation for Reservation in Private 
Sector 
(Deb. 4, Vol. XXVIII, 16-08~2007) 
Co1.365~7 

Medical Tourism 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 309-14 

NRI Remittances 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 409 

Production oflron Ore 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 246 

Project for Identification of Heritage Sites 
and Tourist Destinations 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col.Il7-18 

Release of Salary of Striking Doctors 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 739 

Rural Business Hubs 
(Deb. 1 I, Vol. XXIX, 29-08-2007) 
Col. 457-59 

Single Market for Farmers 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 273-74 

Sinking of Land 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 326 

Swain, Sbri Kharabela 
Demands for Supplementary Grants 

(GeneraI}-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 7S6-58 

Demands for Supplementary Grants 
(Railways}-2007~8 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 621-25 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bill, 2007-Consid. 
and Pass 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.3~7 

Thakkar, Shrimati Jayaben B. 
Allocation of Indus Water 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 78-79 

Coastal Security 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 153-55 

Committee for Spectrum Valuation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 383-84 

Construction of Dr. Ambedkar Bhawan at 
Ahmedabad 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 210 

Drafting ofNational Rehabilitation Policy 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 369 

Financial Assistance to Gujarat 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoJ.372-73 

Funds for Narmada Main Canal 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoJ.88-89 

Gujarat State Biotechnology Mission 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 53-56 
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Implementation t)fSwajaldhara Scheme in I ReimbW"Sement of Cost Overrun in Sardar 
Gqjarat Sarovar Project 
(Deb. 10, Vol. XXVIII, 24-08-2007) (Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 189 C01.1S2-S3 

Inclusion of Ship RecycJing Activities RepairlMaintenance of Road on NH 
under Petroleum Rules (Deb. I, Vol. XXVIII, 22-'01-2007) 
(Deb. 4, Vol. XXVIII, 16-08-2007) CoI.4S3-S5 
Col. 137 Simplification of Licence Norms 

Inttrest Subvention t.o) Cooperative Banks (Deb. 17, Vol. XXIX, 10-09-2007) 
(Deb. 13, Vol. XXIX, 31-08-2007) CoI.189-90 
Col. 133·34 Soda Ash Industry 

JointVentureinMROFacilities (Deb. 3, Vol. XXVIII, 14-08-2007) 
(Deb. 12, Vol. XXIX, 30-08-2007) Col. 127 
Col. 197-98 Tax Exemption to Co-operative Societies 

Need for corpus fund ofRs.500 crores for and Banks 
the maintenance and development of (Deb. 13, Vol. XXIX, 31-08-2007) 
Sardar Vallabhbhai Patel Memorial, Col. 33-34 
Karamsad, Gujarat (MUR 3 n) 
(Deb. 3, Vol. XXVIII, 14-01-2007) Water Projects from States 
Col. 561~2 (Deb. 2, Vol. XXVIII, 13-08-2007) 

Col. 160-223 
Need to provide broad-gauge railway link 

to minor ports ofGujarat (MUR 371) ThlDlkabalu, Shri K. V. 
(Deb. 17, Vol. XXIX, 10-09-2007) Demands for Supplementary Grants 
Col. 333 (Railways)-2007-08 

NcwDrugforMalaria (Deb. 9, Vol. XXVIII, 23-08-2007) 
(Deb. 14, Vol. XXIX, 05-09-2007) C01.4S9~3 

COl.4S3 Situation arising out of proposed 
New Railway Lines in Gujarat formation of Salem Railway Division 

(Deb. 4, Vol. XXVIII, 16-08-2007) by bifurcating Palghat Railway Division 
Col. 242 (CA) 

Permission for Railway Crossings in (Deb. 6, Vol. XXVIII, 20:08-2007) 
Gujarat Col. 314 
(Deb. 15, Vol. XXIX, 06-09-2007) Thomas, Shri P. C. . 
Col. 41 Assistance for Translation of Central Acts 

Prices of Petroleum and Petroleum in Malayalam 
Products (Deb. 16, Vol. XXIX, 07-09-2007) 
(Deb. 12, Vol. XXIX, 30-.08-2007) Col. 100-101 
Col. 86-87 I Conference of Forest Ministers of 

Proposals Under HUS Southern States 
(Deb. 3, Vol. XXVIII, 14-08-2007) (Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 275 Col. 435-36 

Quality Planting in Hi-tech Nurseries Credit Card Frauds 
(Deb. 8, Vol. XXVIII, 22-08-2007) (Deb. 5, Vol. XXVIII, 17.08-2007) 
Col. 57 Col. 58 
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Cultural Complexes in Kera1a 
• (Deb. 4, Vol. XXVIII, 16-08-2007) 

Col. 139-40 
DIfen<:e Industrial Park in Kerala 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col.2S9 

Demands for Supplementary Grants 
(RaiIways}-2007 -08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.S93 

Improvement In Coconut Gardens 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 98-99 

Independent Channel for Each State 

Revival of Fertilizers and Chemicals 
Travancore Ltd. 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 38-39 

Setting up of Homoeo Dispensaries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 636 

.setting up of Vocational Park 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 203 

Transfer of Management of FACT High 
School 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 392-93 

(Deb. 7, Vol. XXVIII, 21-0B-2007) Withdrawal of Cut in PDS Quota 
Col. 164-66 (Deb. 11, Vol. XXIX, 29-0B-2007) 

Indo-US Civil Nuclear Agreement Col. 174-7S 

(Deb. 8, Vol. XXVIII, 22-08-2007) World Bank Assistance for Repair of Dams 
Col. 316-17 (Deb. 17. Vol. XXIX, 10-09-2007) 

Jurisdiction of Salem Division Col. 4 

(Deb. 4, Vol. XXVIII, 16-0B-2007) Tbumm.r, Sbri v.1<. 
Col. 149-S0 Allotment of Land on Lease to Private 

Need to set up a Central University in 
Kerala in the honour ofShri Mannathu 
Padmanabhan, a great social leader 
(MUR377) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 437-3B 

Notaries in Kerala 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.20S.()6 

Pollution in Pamba River 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col.S21 

Reduction in Import Duty 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Co1.l97-98 

Restoration of Swajaldhara Scheme in 
Kamataka 
(Deb. S, Vol. XXVIII, 17-0B-2007) 
Col. 284-85 

Airlines 
(Deb. 9, Vol. XXVIII, 23-08-2007). 
COl.29S 

Bonded Labourers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
COl.3S9 

Cases of Corruption in Coal India Limited 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 90-91 

Coastal Terrorism 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 379-81 

Complaints Against CPWD Officials 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 9S-96 

Corruption in Integrated Child 
Development Services Scheme 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Co1.167~8 
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Cost Sharing Under JNNURM 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoL2S2-S8 

Cf)tton Corporation of India 
(Deb. 3, Yol. XXVIII, 14-08-2007) 
Col. 340-41 

DelaY'n Filing Charge-sheets by CBI 
(Deb. 14, Vol. XXIX, OS-D9-2007) 
Col. 735 

Demands for Supplementary Grl!-nts 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
COI.S41-43 

Diamond Industry 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
CoI.IS7-S9 

Duty on Ceramic Tiles 
(Deb. I, Vol. XXVIII, 10-08-2007) 
CoL 142-44 

Expenditure Refonn 
(Deb. S, Vol. XXVIII, 17-08-2007) 
CoI.463~ 

Facilities for Air Passengers 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 326 

Four-Ianing ofNH 
(Deb. 8, Vol. xxvm, 22-08-2007) 
Col.lSl-S2 

Frauds by Companies 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 89-90 

Functioning ofGir National Park 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 556-57 

Funds under Pradhan Mantri Rozgar 
Yojana 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 220-30 

Growth of Food Processing Industry 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.:f2-20 

Guidelines of RBI and NABARD 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 413-14 

Housing Problem of Poor 
(Deb. 13, Vol. XXIX, 3).-08-2007) 
Col. 302-03 

Instruction by TRAI 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 233-35 

Irregularities in ONGC 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 203 

Kisan Call Centres 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 157-60 

Liquidation of Non-banking Financial 
Companies 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 57-64 

Loan to Farmers 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 299-301 

Loss of Cheques in Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.341-42 

Mobile Phone Service 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 186 

Modific"ations in National Agricultural 
Insurance Scheme 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 67 

Need to expedite the construction of a 
railway bridge on Bhavnagar-Dhasa 
railway line in Amreli Parliamentary 
constituency, Gujarat (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 461 

Need to improve and augment the 
telecommunication services in Amreli 
Parliamentary Constituency ofGujarat 
(MUR371) 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 430 
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Need to release crop insurance dues in 
favour of groundnut producers of 
Saurashtra (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 758-59 

Outstanding Demands 
(Deb. 1, Vol. XXVlII, 10-08-2007) 
Col. 195-97 

Post of Independent Directors in Banks 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 277-80 

Power Theft 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 49-52 

Probing Irregularities in Financial 
Institutions 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col.~7 

Proposal for Port Development 
(Deb. 14, Vol. XXIX. 05-09-2007) 
Col. 691-92 

RajkotAirport 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 236-37 

Target in WLL Tower 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 309-12 

Termination of Mobile Connections 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 327-28 

Training to Farmers for Agro-based 
Industries 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 255-S7 

Upgradation of Airports to Intematiunal 
Standards 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 23S-36 

Utilisation of Narmada Water 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 142-43 

Vanishing Companies 
(Deb. 13, Vol. XXIX, 31-01-2007) 
Col. 94-95 

Wind Energy Generation 
(Deb. S, Vol. XXVIII, 17-01-2(07) 
Col.lS7-S9 

Tbupstan, Sbri Cbbewanl 

Reduction in Work of Postal Department I Need to improve and augment 
(Deb. 11, Vol. XXIX, 29-01-2007) telecommunication services in Ladakh, 
Col. 293 J&K 

Repayment of Loan by Farmers 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 193-94 

Rise in Prices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. S-12 

Savings and Extravagance ofPSUs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 278-79 

Subsidy on Kerosene and LPG 

(Deb. 17, Vol. XXIX~ 10-09-2007) 
Col. 337 . 

Tirath, Shrlmatl Krish.a 
Committee on Empowerment ofWo~ 

Thirteenth Report-Presented 
(Deb. 3, Vol. XXVlII, 14-08-2007) 
Col. SOI-09 

Committee on Empowennent ofWomerr-
Twelfth r .:port-presented 
(Deb. 2, Vol. XXVlII, 13-01-2007) 
Col. 451 

(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 132-33 Trlpathl, Shrl Chandra Mani 

Subsidy to IFFCO 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 306 

Allotment of Retail OutJetslGasAgencies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 151-S3 



574 LOKSABHA 

Army Museum 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Col. 70-71 

Indian Prisoners of War in Pakistani J,i1l 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
CoI.S4-SS 

Availability of Cement Indo-US Civil Nuclear Agreement 
(Deb. 7, Vol. XXVIII, 21-01-2007) (Deb. I, Vol. XXVI.II, 22-01-2001) 
Co1.111-19 Col. 316-17 

Company under Defaulters Category 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 173 

Construction of Greenfield Airports 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 302 

Contaminated Water 
(Deb. 11, Vol. XXIX, 29-01-2007) 
CoI.S69-72 

Damage to Railway Property by Naxalitesl 
Maoists 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 129-31 

Decreasing Income of Shipping Industry 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 190-92 

Development Work at Ports 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col.lS-2S 

Ethanol Blended Petrol Programme 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
CoI.ISS-S7 

Evaluation of Closed PSUs 
(Deb. IS, Vol. XXIX, 06-'09-2007) 
CoI.4S-46 

Export Duty on Iron Ore 
(Deb. 9, Vol. XXVIII, 23-01-2007) 
CoI.S7-SI 

Funds for Polio Immunization 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 398-400 

Human Trafficking 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 49S-96 

Increasing in NPA 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 201 

Infiltration through Sea Routes 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 302 

Irregularities by Authorised Railways 
Agents in the Sale ofTickcts 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 99 

Joint Ventures in Nuclear Energy Sector 
(Deb. 14, Vol. XXIX, OS-09-2OO1) 
Col. 107-01 

Less Percentage of Loan by Indian Banks 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 49-S0 

Need to augment the supply of Kerosene 
and LPG in the country (MUR 377) 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 273 

Need to confer dwelling rights on trW 
people living in Wild Life Sanctu ... 
in Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XXVIII, 14-08-2007) . 
Col. 563 

Need to provide adequate relief to thI 
people displaced due to acquisition 01 
their land for coal-mining (MUR 377) 
(Deb. I, Vol. XXVIII, 22-08-2007) 
Col. 661-62 

New Petro-Chemical Policy and 
Consumption of Plastic and Synthetic 
Fibres 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 102-04 

Norms for Telecom Services 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 271 
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Pre-paid COMections without Verification 
(Deb. 14. Vol. XXIX, 05-09-2007) 
Col. 64 

Privatisation of Services in Hospitals 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.327 . 

Procurement of Defence Equipment 

Theft of Passports 
(Deb. 14, Vol. XXIX. 05-09-2007) 
CoI.S90-91 

Universal Social Security System for 
Farmers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 309 

(Deb. 6, Vol. XXVIII, 20-08-2007) Tripathy, Shri Braja KJsbore 
Col. 4849 

Procurement of Guns 
(Deb. 17 , Vol. XXIX, 10-09-2007) 
Col. 224-25 

Procurement ofSukhoi Aircraft 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 280 

Accelerated Urban Water Supply 
Programme 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 242 

Acquisition of Artifacts 
(Deb. 15, Vol. XXIX, 06··09-2007) 
Col. 184-85 

Raksha Udyog RamaAward to Companies Agricultural Marketing 
(Deb. II, Vol. XXIX, 29-08-2007) (Deb. II, Vol. XXIX, 29-08-2001) 
Col. 149-50 Col. 293.94 

Regular Air Service 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 301-02 

Regulatory Board for FM Channels 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 107-12 

Agriculture Produce (Grading and 
Marketing)Act, 1937 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 418-20 

Allocation of Cess Revenue 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 720-22 

Report of Transparency International Allocation of Funds fi'om CRF 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 14, Vol. XXlX,OS-09-2007) 
Col. 262 Col. 714-20 

Setting up of Small Hydro Power Projects Augmentation of Credit Flow under SGSY 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 66-67 Col. 193-98 

Shortage ofPowcr Generation Equipment Bio-TechnololY Parks 
(Deb. 16, Vol. XXIX, 07-09-2007) (Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 169-74 Col. 92-93 

Sinking of Supply Vessel 
(neb. 9, Vol. XXVIII, 23-08-2007) 
Col. 328-29 

Subsidy on Petroleum Products 
(Deb. 9, Vol. XXVIJI, 23-08-2007) 
Col. 199-200 

Technical and Commercial Losses 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 80-86 

Captive Power Generation 
(Deb. 10, Vol. XXVIII, 24-08-2001) 
Col. 2-9 

Change in Quality Standards 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 294-95 

Compulsory Packaging in Jute Bags 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 114 
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Computerisation of Courts 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 451-59 

Consumption of Fertilizers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 259-60 

Cotton Cultivation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 399-402 

Credit for Agriculture Sector 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 201 

Crop Insurance Scheme 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col 351 

Delegation of Powers to AERA 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 327 

Dema~ds for Supplementary Grants 
(Railways)-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 448-59 

Duplication of Security Water Mark 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 109 

Environmental Clearance for Gas-based 
Power Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 85-90 

European Hub by AI 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.165~ 

Expansion of Socurity Printing Presses 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 172-73 

Exploration of Deep Water Oil and Gas 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 214-15 

Export frauds under PMLA 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 185-86 

Failure of the Government to contain 
terrorist violence in the Country(AM) 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 125-28 

Health Projects under Indo-Germany 
Cooperation 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 623-28 

Hike in Cement Price 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 425-26 

Import of Sensitive Items 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 79-80 

Inclusion of Cotton Seeds in ECA 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 352-53 

India Mexican Agreement 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 290-313 

India-Japan Joint Working Group 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 212-13 

Indian Institutes of Management 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 55 

Indo-Japan Co-operation in New and 
Renewable Energy • 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 217-18 

Infrastructure for Horticulture Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 193-94 

Integrated Potential Fishing Zone Multi 
Lingual Advisories 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 185-86 

International Cargo Service by Air India 
(Deb. 4. Vol. XXVIII, 16-08-2007) 
Col. 299-300 

Investment by Foreign Companies 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Co1.361-62 
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Investment in Agriculture Prime Lending Rate 
(Deb. 6, Vol. XXVIII, 20-08-2007) (Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 293-94 CoI.I0l~2 

Issuance of Passports 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 732-33 

Meeting of Field Directors of Tiger 
Reserves 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 699-701 

Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass. 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COI.S87-88 

More Power to Forward Commission 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 28S-86 

National Waterways 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 683-88 

New Standards for Pesticides Industry 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 548-49 

Nithari Case 

Procurement of Sukho i Aircraft 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 280 

Production and Impon of Edible Oils 
(!Jeb. II, Vol. XXIX, 29-08-2007) 
Col. 169-74 

Promotion of Tourism in Orissa 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 288-96 

Rationalization of Duties in Telecom 
Sector 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 93 

Regulations for Medical Devices 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 498 

Rehabilitation of Women and Children in 
J&:K 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 322-23 

(Deb. 3, Vol. XXVIII, 14-01-2007) Relocation of Troops 
Co1.461-62 . (Deb. 2. Vol. XXVIII, 13-01-2007) 

Norms for Domestic Carriers to Fly Abroad 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 69-71 

Nuclear Power Capacity 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 63S-41 

Onion Cultivation 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 163-64 

Outstanding Payment of Employees in 
PSUs 
(Deb. 9, Vol. XXVIII, 23-0S-2007) 
Col. 342-48 

Panel on Disposal of Consumer Cases 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 97-98 

Col. 266-67 
Sale of spurious drugs in the country 

causing serious health hazards to the 
people and steps taken by the 

. Government in regard thereto (CA) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
COI.S46-4S 

Scholarship Schemes for Scheduled 
Castes and Other Backward Classes 
Students 
(Deb. I S, Vol. XXIX, 06-09-2007) 
CoI.S9-96 

Setting up of Power Projects Abroad by 
NTPC 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 163 
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Setting up of X-ray Machines at Stations VaUabhaneal, Shri Balashowry 
(Deb. 4, Vol. XXVIII, 16-01-2007) Allocation to Educational Institutions 
Col. 392-93 (Deb. 7, Vol. XXVIII, 21-01-2007) 

Shortage of Pilots 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI.67~8 

Situation arising out of floods in various 
parts of the country (DUR 193) 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 347-49 

Statutory Resolution Re: Disapproval of 
the State Bank of India (Amendment) 
Ordinance, 2007 and the State Bank of 
India (Amendment) Bil~ 2007~id. 
and Pass. 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Co1.368~9 

Subsidy on loan Taken by Drug 
Companies 
(Deb. 1 S, Vol. XXIX, 06-09-2007) 
Col. 243-44 

Supply of Coal By Mel to NALCO 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 109 

Col. 218-54 
Allotment of Iron Ore Mines to Steel 

Plants 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 209-10 

Better Use of Food Processing Resources 
(Deb. 9, Vol XXVIII, 23-08-2007) 
Col. 332-34 

Conference of Minorities Commission of 
States 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
CoI:6S~ 

Decline in Employment in Organised 
Manufacturing Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 226-27 

Demand for Coal Blocks by Andhra 
Pradesh 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 126-27 

Expulsion of Indians by UAE 
Task Force on Centrally Sponsored (Deb. II, Vol. XXIX, 29-08-2007) 

Scheme CoI.7SO-S1 
(Deb. 14, Vol. XXIX, 05-09-2007) FDI in Cargo Operation 
Col. 706-07 (Deb. 9, Vol. XXVIII, 23-08-2007) 

Technology Mission on Cotton Col. 244 
(Deb. II, Vol. XXIX, 29-08-2007) Foreign Exchange Reserve 
Col. 389-92 (Deb. 16, Vol. XXIX, 07-09-2007) 

Testing of Fertilizer Samples Col. 173-7S 
(Deb. 14, Vol. XXIX, 05-09-2007) Gail's Joint Venture with China 
Col. 6-16 (Deb. 12, Vol. XXIX, 30-08-2007) 

Watershed Management C01.13S-36 
(Deb. II, Vol. XXIX, 29-08-2007) Gas Pricing Policy 
Col. 328-30 (Deb. 12, Vol. XXIX, 30-08-2007) 

Vachela, Shri SIIankeniah 

Central Silk Board-Election 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 510 

Col. 238-19 

Guidelines for Foreign Travels 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 741 
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leAR Projects Promotion to Renewable Energy 
(Deb. 11, Vol. XXIX, 29-01-2007) (Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 167-68 Co1.351~ 

Inspection of Ships 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 669-70 

Integrated Housing and Slum 
Development Programme 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
Col. 136-37 

Liberalised Remittance Scheme 

Restructure of Medical Curriculum 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
CoI.S45-C6 

Setting up of Coal Videsh Limited 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 452 

Setting up of Virtual Lab. 
(Deb~ 13, Vol. XXIX, 31-01-2007) 
Col. 107 (Deb. 16, Vol. XXIX, 07-09-2007) 

Col. 15-16 Study on Global Warming&: Pollution' 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 271-72 Meeting to Discuss Coal Sector Issues 

(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 325-27 Use ofGSM and CDMA Technolol)' 

(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 142 National Urban Housing and Habitat 

Policy 
(Deb. 10, Vol. XXVIII, 24-01-2007) 
CoI.268~9 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 310-12 

Permanent Seat in UN Security Council 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 748 

Potential ofBio-Tech Sector 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 234-35 

Pravasi Bhartiya Diwas 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 635 

Private Sector in Defence Production 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 201-02 

Profit of SCI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 584 

Projects u~der Fast Track Programme 
(Deb. II, Vol. XXIX, 29-01-2007) 
Col. 282-86 

VazagAirport 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 110 

Water for Irription 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 287-88 

Withdrawal of Sara I Fonns 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 229-30 

Varma, Shri Rat .... Kalida. 
Committee on the Welfare of Scheduled 

Castes and Scheduled Tribes-
Twenty-third Report-Presented 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
CoI.399-COO 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Statements-Laid 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 623 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-Study 
Tour Report-Laid 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
CoI.S07-08 
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Merchant Shipping (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
COl.S77 

Vesave, Shri Mensukhbhai D. 

Agri Export Zone 
(Deb. 7, Vol. XXVIII, 21-0B-2007) 
Col. 102-10 

Allocation of Blocks under New 
Exploration to Private Companies 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 242-43 

Allotment of FieldslBlock to Private 
Companies by ONGC 

. (Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 4-10 

Bangladesh Refugees 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 349-50 

Budget Hotels 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 12-16 

Central Assistance to Non-Governmental 
Organisations 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 222 

Charging of Higher Rate ofInterest 
(Deb. 1, Vol. XXVIII, 10-01-2007) 
Col. 116-17 

Commercial Use of Railway Land 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 299-306 

Contract Workers in ONGC 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 202-04 

Development of Villages 
(Deb. 11, Vol. XXIX, 29-01-2007) 
Col. 731 

EPF due on Member Companies ofCn & 
ASSOCHAM 
(Deb. 17, Vol. XXIX. 10-09-2007) 
Col. 143-44 I 

Foreign Trade Act 
(Deb. 3, Vol. XXVIII. 14-08-2007) 
Col. 152-54 

Fraud by Chit Fund Companies 
(Deb. 13, Vol. XXIX. 31-08-2007) 
Col. 79-80 

Habitation on Forest Land 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 201 

Impact of Forest Conservation Act on the 
Tribals 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 106-07 

Irregularities in Allotment ofDMS Booths 
(Deb. 11, Vol. XXIX, 29-0B-2007) 
Col. 253-54 

Irregularities in Storage 
(Deb. 6, Vol. XXVIII. 20-OB-2007) 
Col.lll-13 

Lack of Basic Facilities on Railway Stations 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 218-19 

Loss of-Cheques in Banks 
(Deb. 5, Vol: XXVIII, 17-0B-2007) 
Col. 341-42 

MaintenancelRepair of Road on NH 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 202 

Medical Relief to Victims of Natural 
Calamity 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col.SB3-84 

Need to conven the Bharuch-Jabosar 
railway line into broad-gauge and 
restart the railway line between 
Netra and Ankleshwar extending it 
upto Nandubar with broad-gauge 
(MUR371) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 333-34 

Outstanding Rent of Officials and Judges 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 351-56 
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Public Welfare Works Undertaken by the 
Oil Companies 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 27-30 

Registration of Government Employees as 
Lawyers 
(Deb. 10, Vol. XXVIlI, 24-08-2007) 
Col. 139 

Revenue Earned from Tourism Industry 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 193-95 

Revenue from MRTP Act 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 109 

Road Development Scheme 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 449-50 

Savings and Extravagance ofPSUs 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoI.2Z8-79 

Utilisation of River Water in Tribal Areas 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoI.203..()4 

Veerendn Kumar, Sbri M.P. 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 23 

Award to Tube Oilfield to Oi'JGC Videsh 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 80 

Ban on Indian Flights 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 394-95 

Benefits to Fish Farmers 
(Deb. 6, Vot. XXVIII, 20-08-2007) 
Col. 159-60 

Chronic Energy Deficiency 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 480-84 

Sick Industries Referred to BIFR Competitiveness of Public Sector Banks 
(Deb. 5, Vol. XXVIII, 17-08-2007) (Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 453-54 Col. lOS 

Social Works Undertaken by ONGC 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 155-58 

Sub-Post Offices in Villages 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 61-63 

Subsidy to IFFCO 

Exploration of Gas by GAIL in Foreign 
Countries 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 316-17 

Exports ofTextiles and Garments 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 369-71 

(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 306 Funds Allocated under JNNURM 

(Deb. 5, Vol. XXVIII, 17-08-2007) 
Trafficking of Human Organs 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 480-82 

Tribal Jailed under Forest Laws 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 569-70 

Utilisation ofNarmada Water 
(Deb. J 7, Vol. XXIX, 10-09-2007) 
Col. 142-43 

Col. 198-206 

Gold and Copper Deposits 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 156 

High Court Monitoring Committee on 
Catering Service in the Trains 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 14-15 
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Increase in Real Estate Prices 
(Deb. ), Vol. XXVIII, 10-08-2007) 
Col. 111-89 

Increase in the Rate of Interest on Small 
Savings 
(Deb. S, Vol. XXVIII, 17-08-2007) 
Col. 346 

Losses Suffered by Various Export Sectors 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col 304-07 

Malayalam Language in NVS 
(Deb. 7, Vol. XXVIII, 2) -08-2007) 
Col46US 

Manufacturing of Power Generation 
Equipments by NTPC 
(Deb. S, Vol. XXVUI, ) 7-08-2007) 
Col. 302 

Market Share ofIndian Airlines 

Shortage of Rigs 
(Deb. 4, Vol. XXVIll, 16-08-2007) 
Col. 173 

Viability of Special Economic Zones 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col.202"()3 

Venulopal, Shri D. 
Need to evolve a National Plan to help the 

Sugarcane Growers (MUR 377) 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 337-38 

Need to formulate a national policyl 
scheme for the benefit ~f freedom 
fighters and their heirs (MUR 377) 
(Deb. 2, Vol: XXVIII, 13-08-2007) 
Col. 465-66 

Verma, Shri Bhanu Pratap Sinah 
Palm Starian Oil (Deb. 9, Vol. XXVIII, 23-08-2007) 

Col. 213 (Deb. 17, Vol. XXIX, 10-09·2007) 

Medical Pensioners 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 223-24 

Need to construct a railway line from 
Thalasserry to Mysore, with a view to 
benefit the people of Malabar region 
in Kerala (MUR 377) 
(Deb. 4, Vo\. XXVIII, 16-08-2007) 
Col. 411 

Nehru Yuva Kendra 
(Deb. 8, Vol. XXVIII, 22-01-2007) 
Col. 460-70 

Quality Control of Food, Cosmetics and 
Toiletries 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 54 

Restructuring ofITI 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 223-24 

Review of Coastal Regulations 
(Deb. I, Vol. XXVIII, 22-01-2007) 
Col. 53-54 

Col. 304-06 
Computerised Reservation Centre at 

Kounch Station 
(Deb. 4, Vol. XXVIII, 16-01-2007) 
Col. 306-07 

Contractual Farming 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 98 

Control and Funding ofNCCT 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 147-41 

Demands for Supplementary Grants 
(Railways)-2007"()1 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 614-16 

Domestic Child Labourers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 162-64 

Doubling of Railway Line on Jhansi-
Kanpur Section 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 123 
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Historical Places in UP 
(Deb. 9, Vol. XXVIII. 23-OB-2007) 
Col. 74-150 

Inquiry Committee on Nithari Incident 
(Deb. 7. Vol. XXVIII, 21-0B-2007) 
Co1.4S4-55 

Jan Shikshan Sansthans 
(Deb. 3, Vol. XXVIII, 14-01-2007) 
Col. 176-77 

Manhandling of VIP in Punjab Mail 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col. 182 

Need to conduct an inquiry into reported 
poor implementation of work under 
Rashtriya Sam Vikas Yojana in Jalaun 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 763 

Norms for Special Economic Zone 
(Deb. 5, Vol. XXVIII, 17-01-2007) 
Col. 310-12 

Promotion of Rural Industry Products 
(Deb. 6, Vol. XXVIII, 20-01-2007) 
Col. 262-63 

Promotion to Renewable Energy 
(Deb. S, Vol. XXVIII, 17-01-2007) 
Col. 351-64 

Scheme for Relief and Rehabilitation of 
Rape Victims 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
C01.20S-06 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 12, Vol. XXIX, 30-01-2007) 
Col.416-17 

Water HarVesting 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col 120 

Welfare of Hand loom Sector 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 373 

Verma, Sbri RaJesb 
Committee on Absence of the Members 

from the sitting of the House-
Minutes-Laid 
(Deb. 7, Vol. XXVIII, 21-01-2007) 
Col. 501 

Verma, SbriRavi Prakash 
Acquisition of Acreage for Exploration in 

Trinidad and Tobago 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 196 

Acquisition of Aircraft Carrier Admin) 
Gorshkov 
(Deb. 6, Vol. XXVIJI, 20-01-2007) 
CoL 230-31 

Additional Resources to States 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 182 

Allotment of Houses in th~ Name of 
Women 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 145 

Amendment in Atomic Energy Act, 1962 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.IO-IS 

American Aircraft Carrier 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Co1.19S-96 

Ban on Use of Mercury 
(Deb. I 1, Vol. XXIX, 29-08-2007) 
Col. 729-30 

Subsidy to Farmers Bilateral Cooperation with Switzerland 
(Deb. 9, Vol. XXVIII, 23-08-2007) (Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 361-62 CoI.SI4-IS 

Vaidyanathan Committee Sio Diversity Heritage Sites 
(Deb. 17, Vol. XXIX, 10-09-2007) I (Deb. I I, Vol. XXIX, 29-08-2007) 
Col. 4546 e.ol. 716-17 
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Cash Reserve Ratio 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
&>1.14344 

Channelising Cash Flow from PSEs to Debt 
Schemes 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
CoI.lI1-12 

Commercial Production ofBio-Diesel 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 301-08 

Construction of Scorpene Submarine 
(Deb. 14, Vol. XXIX, 05-09-2007) 
CoI.IB1-88 

Corruption in Road Projects 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.5J3 

Dedicated Freight Corridor 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 241 

Demands for Supplementary Grants 
(Railways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 521-23 

Demands for Supplementary Grants-· 
Genera1-2007-2008 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 121-25 

Energy Through Bio-Mass 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 94-95 

Expert Committees to Examine Military 
Situation in Jammu and Kashmir 
(Deb. 3, Vol. XXVIII, 14-0B-2001) 
Col. 280 

Export of Raw Sugar 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 389 

Extension of Delhi Laws (Special 
Provisions) Act, 2006 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Co1.2B7-B8 

Fee Structure of Private Universities 
(Deb. 3, Vol. XXVIII, 14-08-2001) 
Col. 95-96 

Fiscal Hurdle in Indian Market 
(Deb. 13, Vol. XXIX, 31-08-2001) 
Col. 231-33 

Foreign Exchange Reserve for 
Infrastructure Improvement 
(Deb. 1, Vol. XXVIIl, 10-OB-2001) 
Col. 189 

Free Upgradation to Business Class Seats 
in Indian Airlines 
(Deb. 15, Vot. XXIX, 06-09-2007) 
Col. 121 

Frequent Hike in Cement Prices 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 452-53 

Fuel Scam in Army 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 288-89 

Garnering Funds Through Carbon Credits 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 252-53 

Generation of Money by S81 
(Deb. 13, Vol. XXIX, 31-0B-2007) 
Col. 274-75 

Grant for Healthcare Services 
(Deb. 8, Vol. XXVIU, 22-08-2007) 
Col. 529-36 

Group Tourism between India and 
Pakistan 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 243-44 

Heritage Sites Commission 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
CoI.331-32 

Hiring of Ex-Servicemen for Protection of 
Tiger Reserves 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 582-83 

Implementation ofPMGSY 
(Deb. 5, Vol. XXVIII, 1'-0B-2007) 
Col. 145-48 
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Import of Natural Gas by NTPC 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 124-25 

Increase in Buffer Stock of Sugar 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 279-81 

Increase in Crude Oil Production by ONGC 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col.318 

Increase in PDS Prices 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 115-17 

Increase in Working Days under NREGS 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col.214-IS 

Indigenous Aircraft Carrier 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 425-26 

Infiltration in Jammu and Kashmir 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 127-29 

Investment in Agriculture 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 275-76 

Irrigation and Seed Development 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 42 

Joint Venture to run High Speed Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 225-27 

Laying of Optical Fibre Cable 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 384-86 

Liquidation of Wages and Other Arrears 
of Employees in PSES 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 112-16 

Livestock Health and Disease Control 
Scheme 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 318-28 

Mandatory Rural Posting of Doctors 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 357 

Misuse of Funds Meant for NREGS 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 44344 

Mutual Co-operation with Asian Countries 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 69-70 

National Board of Sanskrit School 
Education 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 325-26 

National Hardware Development Policy 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 137-39 

National Institute of Securities Market 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 144 

National River Conservation Plan 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 50-51 

Need to address the problem of 
contaminated groundwater under 
centrally sponsored scheme in Kheri 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 334-35 

Need to construct a dam on Indo-Nepal 
border to check the overflow from 
existing barrage on Sharda river in Uttar 
Pradesh (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 276 

Network Centric Warfare 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 105 

New Design of High Speed Coaches 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 189-90 
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New Plan under Special Central 
Assistance Scheme 
(Deb. 12, Vol. XXIX, 30-08-2007) 
CoL 220 

New Policy for Urban Housing 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 299 

New Tiger Reserves 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 209-12 

Obesity among Children caused by Soft 
Drinks 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.708~ 

Old Manuscripts and Books 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 123 

Operationalisation of Projects under PPP 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 95-96 

Performance of Textile Industry 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 206-07 

Pictorial Warning of Tobacco Products 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 289 

Polymers Currency Notes 
(Deb. 1, Vol. XXVIII, 10-08-2007) 
Col. 290-91 

Promotion of PPP with Viability Gap 
Funding 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 105 

Provision of Creches under NREGS 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 241 

Public-Private Partnership (PPP) Projects 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 672;.73 

QuallficUions and Skills of Helicopter· 
Pilots 
(Dtb. J 5, Vol. XXIX, 06-09-2007) 
Q)L.110 

Quality School 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 451 

Recommendations of Parthasarthy 
Committee on Watershed Programrne 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 91-92 

Regulatory Authority for Higher Education 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 337 

Restriction on Import of Wheat 
(Deb. 2, Vol. XXVIII, 13-01-2007) 
Co\. 356-57 

Rise in Prices of Drugs 
(Deb. 4, Vol. XXVIIl, 16-01-2007) 
Col. 176-77 

Rise in Steel Prices 
(Deb. 4, Vol. XXVIII, I6-0B-2007) 
Co\. 71-74 

Rural Credit Deposit Ratio 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 193-94 

Sasan Ultra Mega Power Project in MP 
(Deb. 1, Vol. XXVIlI, 10-08-2007) 
Col. 117-18 

Scholarship Scheme for SCslS:rs Students 
(Deb. 4, Vol. XXVIII, I6-08-2D07) 
CoI.3IS-16 

Separation of ATC from AAI 
(Deb. 4, Vol. XXVIII, I6-0B-2007) 
Col. 283 

Setting up of Workers Technical 
University 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 431-32 

Shortcomings in the Implementation of 
NREGP 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 106-07 

Sports Regulatory Authority 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 147 
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Stalling of Tender Process 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 422-23 

Support of State Extension Programme for 
Extension Reforms 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 61-65 

Survey for Ascertaining TB Cases 
(Deb. 14, Vol. XXIX, 05-09~2007) 
CoL~92-94 

Survey to Identify Potential Scavengers 
(Deb. 1 S, Vol. XXIX. 06-09-2007) 
Col. 121-22 

Task Force on Farm Sector 
(Deb. 13, Vol. XXIX, 31-0S-2007) 
Col. 241-42 

Threat from Websites 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 201-02 

Upkeep of INA Memorial 
(Deb. 12, Vol. XXIX, 30-0S-2007) 
Col. 106 

Vacant Posts in Railways 
(Deb. I S, Vol. XXIX, 06-09-2007) 
Co 1.1 90-91 

Verification of Mobile Phone Users 
(Deb. II, Vol. XXIX, 29-0S-2007) 
Col. 276-77 

Women Industrial Training Institutes 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 414 

World Bank Loan for Modernization of 
Irrigation System 
(Deb. 6, Vol. XXVIII, 20-0S-2007) 
Col. 251-52 

Verma, Sbrimati Usba 
Constitution (Amendment) Bill. 2004 

(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb. 16, Vol. XXIX,07-09-2007) 
Col. 356-57 

Demands for Supplementary Grants 
(Railways}-2oo7 -08 
(Deb. 9, Vol. XXVIIl, 23-0S-2007) 
Col. 481-82 

Need to establish a Kendriya Vidyalaya at 
Hardoi in Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. XXVIII. 21-08·2007) 
Col. SIS 

V1nod Kumar, Sbri B. 

Amalgamation ofRRas 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 133·34 

Demands for Supplementary Grants 
(Railways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-OS-2007) 
Col. 612-14 

Genetically Modified Organisms 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoJ.l5l-52 

Loan to Customers by Nationalised Banks 
(Deb. 10, Vol. XXVIII. 24-OS-2OO7) 
Co1.l18-22 

Need to expedite the construction of a 
bridge across river Godavari and join 
the missing link of N.H.-202 at 
Eturunagaram, Andhra Pradesh 
(MUR377) 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
CoJ.664-65 

Production Cost of Cotton 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 40-41 

Reduction in Use ofBT Cotton 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
CoJ.198 

Rural Branches of Private Sector Bank 
(Deb. 16, Vol. XXIX, 07-09-2007) 
CoJ.269 

States Violating field Trials ofGM Crops 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 437 
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Virendra Kumar, Shri 
Old Railway Bridges 

(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 34-35 

Virupakshappl, Shri K. 
Doubling ofHospet and Konkan Railway 

Lines 
(Deb. IS, Vol. XXIX, 06-09-2007) 
Col. 79 

Export of Food grains 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 303 

Losses to Farmers 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.431 

Waghmare, Shri Suresh 
Demands for Supplementary Grants 

(Railways)-2007-OB 
(Deb. 9, Vol. XXVIII, 23-08~2007) 
Col. 527-28 

Want, Shri Anti Shukla 
Decline in Employment in Organised 

Manufacturing Sector 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 226-27 

Employment to Agricultural Labourers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col.312 

Funds Provided by KVIC 
(Deb. 17, Vol. XXIX, 10-0.9-2007) 
Col. 174-75 

Interlinking of Rivers 
(Deb. 17, Vol. XXIX, 10-09-2007) 
CoL 122-26 

Strategy for Labour Reforms 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 239 

Vadav, Dr. Karan Singh 
Delhi-Jaipur Expressway 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 552-53 

Demands for Supplementary Grants 
(Railways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col.616-19 

Demands for Supplementary Grants-
General-2007-08 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 716-19 

Need to accord the status of a Central 
University to Rajasthan University, 
Jaipur (MUR 377) 
(Deb. 2, Vol. XXVIII, r 3-08-2007) 
Col.460-61 

Need to expedite the implementation of 
project for protection and rehabilitation 
of tigers in Sariska Tiger Reserve, 
Alwar, Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 328 

Need to improve the transmission and 
relay facility of All India Radio and 
Doordarshan in Alwar Parliamentary 
Constituency, Rajasthan (MUR 377) 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 272 

Need to start railway services between 
Bhiwadi in Rajasthan and Rewari in 
Haryana (MUR 377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 332 

Promotion of Self Employment Bill, 2006 
by Shri Chandrakant Khaire-Consid. 
and Negatived 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Col. 383-88 

Toll Policy 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 470-72 

Yldav, Prot Ram Go .. l 
Education and Employment for Minority 

Conununities 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. JO 
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Standing Committee on Agriculture-
Thirty-second Report-Laid 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 300-01 

Vada", Shri Anlrudh Pn.ad Alias Sadhu 

Instant Money Order Scheme 
(Deb. 14, V01. XXIX, 05-09-2007) 
Col. 250-54 

Need to develop Thabe in district 
Gopalganj, Bihar as a tourist place 
(MUR377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335 

Situation arising out of floods in various 
parts of the Country (DUR ] 93) 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
CoI.4l3-15 

Vada", Shri Devendn Pnsad 
Failure of the Government to contain 

terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 819-21 

Need to construct a bridge over river 
Bhutahibalan in Madhubani district, 
Bihar(MUR377) 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 336-37 

Prediction of Rainfall 
(Deb. 10, Vol. XXVIII, 24-0B-2007) 
Col. 30 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 632-38 

Standing Committee on Food, Consumer 
Affairs and Public Distribution-
Twentieth Report-Presented 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 401 

Study on No.al Activities 
(Deb. 3, Vol. XXVIII, 14-0B-2007) 
Col. 22 

Vadav, Shri Giridhari 

Anomalies in Recruitment 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 182-83 

Assistance to Weavers 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 42-45 

Computer Education Facility in Schools 
(Deb. 7, Vol. XXVIII, 21-08-2007) 
Col. 143-56 

Financial Assistance to Beedi Workers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
CoI.374-8B 

Housing Facilities to Beedi Workers 
(Deb. 11, Vol. XXIX, 29-08-2007) 
Col. 72-73 

Licence for Courier Service 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 32 

Setting up of Heavy Industries 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 321-22 

Water Projects from States 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 160-223 

Water Supply Scheme 
(Deb. 5, Vol. XXVIlI. 17-08-2007) 
Col. 178 

Wireless Telephone Connections 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 71-76 

Vadav, Shri Jay Pnkash Nanyan 

Situation arising out of floods in various 
parts of the Country (DUR 193) 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 648-57 

Vadav, Sbri Kaillsh Natb Sinlb 

DDA Land Scam 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 332-33 
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Delhi-Mumbai Corridor Project 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 547-4B 

Excessive Use of Pesticides and Fertilizers 
in Fruits 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 249-S0 

Facilities to Armed Forces Personnel 
(Deb. 6, Vol. XXVIII, 20-0B-2007) 
Col. 171-72 

Fire at Ordnance Depot 
(Deb. II, Vol. XXIX, 29-0B-2007) 
CoI.305.~6 

Flood affected States 
(Deb. 3, Vol. XXVIII, ] 4-0B-2007) 
Col. 309-20 

Food Security Package 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 332-4B 

Infiltration and Encounter between Armed 
Forces and Militants ' 
(Deb. II, Vol. XXIX, 29-0B-2007) 
Col. 156-57 

Jan Kerosene Yojana 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col 252-53 

Losses under Credit Card Scheme 
(Deb. 13, Vol. XXIX, ''31-0B-2007) 
Col. 125-26 

Survey of Urban Areas 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 269-82 

Water levl.'l of Reservoirs 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 171-74 

World Bank Loan to PGCIL 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 145-48 

I· 

Yadav, Shri M. Anjan Kumar 
Agri Expon Zone 

(Oeb. 7, Vol. XXVIII, 21-0B-2007) • 
C11102-10 

CGHS Beneficiaries 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col.4IO-11 

Delay in Filling Charge-sheets by CBI 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col.73S 

Inspection regarding Power Theft 
(Deb. ]6, Vol. XXIX, 07-09-2007) 
Col. 16-IB 

Nehru Yuva Kendra 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 460-70 

Poverty Alleviation 
(Deb. 10, Vol. XXVIII; 24-0B-2007) 
Co\. 151-52 

Railway Line in Andhra Pradesh 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 126 

Sky Bus Metro Project 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 23S-36 

Substandard Performance 
(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 154-55 

Summer Vacation in Courts 
(Deb. I, Vol. XXVIII, 10-0B-.2007) 
Col. 305 

Violation of Post Office Act 
(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 46-47 

Yadav, Shri Mitrasen 
Acquisition of ShipsNessels by SCI 

(Deb. 14, Vol. XXIX, OS-09-2007) 
Col. 647 

CGHS Facility to PIB-accredited 
J"urnalists 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 191 

Health Mela by MTNL 
(Deb. 6, Vol. XXVIII. 20-08-2007) 
Col. 111 
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Inc;reasing in NPA 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col.20S 

Need to sanction the construction of a 
dam on river Ghaghra, in Faizabad 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXIX, 10-09-2007) 
Col. 335-36 

Non-Availability of Raw Material 
(Deb. 9, Vol. XXVIII, 23-0B-2007) 
Col. IB6-87 

Non-Payment of Wages to Labourers in 
DMRC 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Co1.2B5-87 

Outstanding Amount of Telephone Bills 
(Deb. 17, Vol. XXI X, 10-09-2007) 
Col. 162-63 

Poor Condition ofTelephone Connections 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 192 

Procurement of Fighter Aircraft 
(Deb. 2, Vol. XXVIII, 13-0B-2007) 
Col. 267 

Production ofDocumentarieslFilms 
(Deb. 3, Vol. XXVIII, 14-08-2007) 
Col. 207-10 

Profit Earned by HPCL and BPCL 
(Deb. 4, Vol. XXVIII, 16-0B-2007) 
Col. 323 

Proposal of Construction of Houses 
(Deb. 5, Vol. XXVIII, 17-0B-2007) 
Col. 220-23 

Safe Drinking Water 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
(;01.166 

Shortage of Coal for Power Generation 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 19-21 

Special Package for States 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Col. 508-09 I 

Supply of LPG 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 193 

World Hindi Conference 
(Deb. B, Vol. XXVIII, 22-08-2007) 
Col. 352-56 

Yadav, Shri Pans Nath 
Agricultural Reforms 

(Deb. 14, Vol. XXIX, 05-09-2007) 
Co1.6B-70 

Demands for Supplementary Grants 
(General}-2007-OB 
(Deb. B, Vol. XXVIII, 22-0B-2007) 
Col. 755-56 

Demands for Supplementary Grant!; 
(Railways~2007-OB 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 526 

Discrimination against AIDS Patients 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 88-89 

Need to change the terms and conditions 
of wages under National Rural 
Employment Guarantee Scheme with a 
view to provide daily wages to the 
workers engaged uncler the Scheme 
(MUR377) 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 409 

Pollution in Metropolitan Cities 
(Deb. 8, Vol. XXVIII, 22-08-2007) 
Co1.317-19 

Yadav, Shri Ram Kripal 
Cigarettes and Other Tobacco Products 

(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Amendment Bill, 2007-Consid. 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 390-92 

Complaints/Grievance Redressal 
Mechanism in Railways 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 15-16 
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Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) by 
Shri Mohan Singh-Consid. 
(Deb 16, Vol. XXIX, 07-09-2007) 
Co1.326-31 

Cost Sharing Under JNNURM 
(Deb. 10, Vol. XXVIII, 24-08-2007) 
Co1.2S2-S8 

Demands for Supplementary Grants 
(Railways~2007-08 

(Deb. 9, Vol. XXVIII, 23-08-2007) 
Co1.S29-35 

Demands for Supplementary Grants-
Genera1-2007-2008 

Health Sub-Centres 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 402-04 

Hike in Wages under NREGS 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 12-14 

Housing Schemes for People Living in 
Slums 
(Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 365-68 

Inland Vessels (Amendment) Bill, 2007-
Consid. & Pass 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 358-59 

Kahalgaon and Barh Thermal Power 
(Deb . .s, Vol. XXVIII, 22-08-2007) Projects 
Col. 731-34 I (Deb. 5, Vol. XXVIll, 17-08-2007) 

Development of Industrially Backward Col. 185-86 
States I Liquidation of Cooperative Banks 
(Deb. 7, Vol. XXVIII, 21-08-2007) (Deb. 5, Vol. XXVIII, 17-08-2007) 
Col. 367-68 I Col. 318 

Education and Employment for Minority Marketing of Agriculture Produce 
Communities (Deb. 6, Vol. XXVIll, 20-08-2007) 
(Deb. 9, Vol. XXVIII, 23-08-2007) Col. 30-32 
Col. 9 Micro Level Energy Plan 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 848-S0 

Formulation and Implementation of 
Comprehensive Food and Nutrition 
Security Scheme by Shri Naveen Jindal 
(Res.}-Withdrawn 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 360-70 

Free, compulsory and uniform education 
upto Higher Secondary Level in the 
country by Shri Ram Kripal Yadav (Res.) 
(Deb. t 3, Vol. XXIX, 3 t -08-2007) 
Col. 401-02 

Grounding of Spice Jet Jammu-Delhi Flight 
(Deb. 12, Vol. XXIX, 30-08-2007) 
C01.21S-16 

(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 297-300 

Modernisation and Value Addition in 
Barauni Refinery 
(Deb. 4, Vol. XXVIII, 16-08-2007) 
Col. 127 

National Commission for Fanners Bill, 2007 
by Shri Ram Kripal Yadav-Int. 
(Deb. 16, Vol. XXIX, 07-09-2007) 
Col. 320 

Need to accord the Status of a Central 
University to Patna University, Bihar 
(MUR377) 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 766-67 

Need to start classes for teaching Urdu 
language in lawahar· Navodaya 
Vidyalayas in Bihar (MUR 377) 
(Deb. 2, Vol. XXVIII, 13-08-2007) 
Col. 465 



NAME "'!DEX 593 

New Frei~ht Terminal 
(Deb. 15, Vol. XXIX, 06-09-2007) 
Col. 181-82 

Norms for Super Fast Trains 
(Deb. 12, Vol. XXIX, 30-08-2007) 
Col. 108-09 

Old Railway Bridges 
(Deb. 12, Vol. XXIX, 30-0B-2007) 
Col. 35 

Open ing oflISER 
(Deb. 7. Vol. XXVIII, 21-08-2007) 
Col. 89-90 

Paddy Procurement Centres 
(Deb. 6. Vol. XXVIII. 20-08-2007) 
Col. 177-78 

Rural Electrification 
(Deb. 10. Vol. XXVIII, 24-08-2007) 
Col. 245-50 

Sanjha Swachhta Abhiyan 
(Deb. 10, Vol. XXVIII. 24-08-2007) 
CoI.SS' 

Shortage of Sc'ientists in Agricultural 
Institutions 
(Deb. II, Vol. XXIX. 29-08-2007) 
Col. 273-75 

Yerl'lnnaidu, Shri fUnj.npu 
Agricultural Policy 

(Deb. 6, Vol. XXVIII, 20-08-2007) 
Col. 260-61 

Agricultural Reforms 
(Deb. 14, Vol. XXIX, 05-09-2007) 
Col. 68-70 

Andhra Pradesh under JNNURM 
(Deb. 5, Vol. XXVIII. 17-0B-2007) 
Col. 313-14 

Assistance to Cooperative Societies 
(Deb. 2. Vol. XXVIII, 13-08-2007) 
Col. 305-10 

Ceiling on Investment to PSUs 
(Deb. 13, Vol. XXIX, 31-08-2007) 
Col. 238-39 

Claim of the States Over the Petroleum 
Resources 
(Deb. 9. Vol. XXVIII, 23-08-2007) 
Col. 45-46 

Declaration of Assets in Course of Election 
(Deb. 16, Vol. XXIX. 07-09-2007) 
Col. 66 

Demands for Supplementary Grants 
(General)-2007-08 
(Deb. B, Vol. XXVIII. 22-08-2007) 
Col. 736-38 Situation arising out of floods in various 

parts of the country (DUR 193) Demands for Supplementary Grants 
(Deb. II, Vol. XXIX, 29-08-2007) I (Railways)-2007-08 
Col. 888-91 . (Deb. 9, Vol. XXVIII, 23-0B-2007) 

Telephone Revolution in Rural Areas 
(Deb. 2, Vol. XXVIII. 13-08-2007) 
Col. 100-102 

Y.skhi, Shri Madhu Goud 
Demands for Supplementary Grants 

(Railways}-2007-08 
(Deb. 9, Vol. XXVIII, 23-08-2007) 
Col. 599-600 

Failure of the Government to contain 
terrorist violence in the Country (AM) 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 843-46 

~ Col. 569-71 . 
Development of National Highways 

(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 717 

Development of Power Sector 
(Deb. I, Vol. XXVIII, 10-08-2007) 
Col. 295-302 

Discharge of Heavy Metals 
(Deb. II, Vol. XXIX, 29-08-2007) 
Col. 637-38 

Discrepancies in Disinvestment 
(Deb. 10. Vol. XXVIII, 24-08-2007) 
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